ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF JANUARY 2025

S.NO

COURT

H. SANJEEV|

UMAR
IAGGARWAL,
IDISTRICT

ICOURT)-01

JUDGE

(COMMERCIAL

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, Extensio ICS (COMM)/1/2025 03-01-2025 [Punjab  National Bank VSINITIN GARG /9958986363 linfo@knowlex.in 24.12.2024
Block, Tis Hazaril IGURSIMRAN KAUR

Courts, Delhi

301, ExtensionlArbitration Petition IOMP(I)COMM-1/2025 03.01.2025 ISMFG INDIA CREDIT LTD. VS|KARAN 9560099232 karanchibber422@g [24.12.2024
Block, Tis Hazari INIKHIL GUPTA ICHHIBBER Imail.com

Courts, Delhi

301, Extension|Arbitration Petition IOMP(I)COMM-12/25 07.01.2025 AXIS BANK VS. KRISHNA PALJANUPAM 0654926809 lanupamjsingh@gmaillo4.01.2025
Block, Tis Hazari ISINGH ISINGHH .com

Courts, Delhi

301, ExtensionRECOVERY ICS (COMM)/21/2025 08-01-2025 IM/S KANSAL METAL PVT. LTD VSDEVINDER 9999 758272 lextex.adv@gmail.co [04.01.2025
Block, Tis Hazaril IM/S RTC INDUSTRIES IPAL m

Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-15/2025 09.01.2025 [[CICI BANK VS. RATAN LAL ISATISH 9958676776 ISATISH@KLFINDIA.[10.01.2025
Block, Tis Hazari KUMAR ICOM

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-19/2025 10.01.2025 JANA MALHOTRA VS. GATEWAYBHARAT 0856040851 [Legistauxiliary@gmail09.01.2025
Block, Tis Hazari JOVERSEAS LTD. IGUPTA l.com

Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-22/2025 10.01.2025 ID.D. AGGARWAL VS. CAPRISOMANPREET 0873288908 Imanpreetkaurmarwa [09.01.2025
Block, Tis Hazari IFINANCE IKAUR (@gmail.com

Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-25/2025 10.01.2025 ICLIX CAPITAL SERVICES VS. STMRAVI 0811252038 ladvocatersgarg@gma [09.01.2025
Block, Tis Hazari ILAB ISHANKAR lil.com

Courts, Delhi IGARG

301, Extension[Misc. Petition Misc. DJ-30/2025 14.01.2025 [CICI BANK VS. BANSAL SAREEVIKAS CHOPRAJ9212036118 Vikaschopraadv@gm [13.01.2025
Block, Tis Hazari [EMPORIUM lail.com

Courts, Delhi
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301, ExtensionRECOVERY ICS (COMM)/59/2025 15-01-2025 ANIL KUMAR BANSAL Vs JRDDHEERAJ 097144699 [dheerajjagwani@gmalfi4.01.2025
Block, Tis Hazari INFRATECH PVT LTD JAGWANI fil.com

Courts, Delhi

301, Extension|Arbitration Petition IOMP(I)COMM-31/25 16.01.2025 ITATA CAPITAL VS. SOURAV]Anish Bhola 0811452022 JANISH_BHOLA17@ [15.01.2025
Block, Tis Hazaril ICHAUDHARY IYAHOO.COM

Courts, Delhi

301, Extension[Trademark ICS (COMM)/78/2025 17-01-2025 IKRBL LIMITED Vs PAS AGROSHRAVAN 6201970125 lunitedmark@uniteda [16.01.2025
Block, Tis Hazari [FOODS KUMAR Indunited.com

Courts, Delhi BANSAL

301, ExtensionfRECOVERY ICS (COMM)/82/2025 18-01-2025 IGIAN CHAND JAIN Vi HUL 0582986102 ladv.rahulkumargmailf17.01.2025
Block, Tis Hazari INORTHERN RAILWAYS UMAR . com

Courts, Delhi

301, Extension|Arbitration Petition IOMP(I)COMM-59/2025 18.01.2025 ITATA CAPITAL VS. CHARENJITJAnish Bhola 0811452022 IANISH_BHOLA17@ [17.01.2025
Block, Tis Hazaril ISINGH IYAHOO.COM

Courts, Delhi

301, Extension|Execution Petition [EX. COMM-41/2025 18.01.2025 REKHA ROHTAGI VS. SURYAK.K. 0811062684 [Kishore.srivas@gmailf17.01.2025
Block, Tis Hazari ISANITARY TRADERS ISRIVASTAVA .com

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-47/2025 20.01.2025 JAI SINGH BUDANIA VS. RAMMUKESH KRJ[9811461918 Adv.mukeshkumarsh [18.01.2025
Block, Tis Hazari ISHYAM ISHARMA larmag944@gmail.co

ICourts, Delhi Im

301, Extension[Execution Petition [EX. COMM-54/2025 21.01.2025 BINDAL SMELTING PVT. LTD. VSJAMIT TEWARI [9818180025 IATANDA.ADV@GMA}]20.01.2025
Block, Tis Hazaril IELECTRONIK POWER BATTERIES [L.COM

Courts, Delhi

301, ExtensionRECOVERY ICS (COMM)/100/2025 21-01-2025 ILUMAX ELECTRONICS PVT LYD [SURINDER 0313622209 surinderkaul20 I20.01.2025
Block, Tis Hazari Vs PADAM CHAND LODHI KAUL lo@gmail. com

Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-52/2025 21.01.2025 SHELLS INDIA PVT. LTD. VS/NAMITSURI [8595313108 [Listing@lexindis.com|20.01.2025
Block, Tis Hazaril ICRESCENT DOTS N LINES PVT.

Courts, Delhi ILTD.




S.NO COURT

DISTRICT

COURT ROOM CASE TYPE

Block, Tis Hazari
Courts, Delhi

301, Extension|Arbitration Petition

CASE NUMBER

IOMP(I)COMM-76/2025

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

21.01.2025

ILTD. VS. MUKHTIYAR SHAH

VSADVOCATE

INDOSTAR CAPITAL FINANCESOURABH

ICHOUBEY

ADVOCATE
MOBILE
NUMBER

0990241436

ADVOCATE EMAILDATE OF E-
ID FILING

sourabh@.firstassoci
ates.in

20.01.2025

301, Extension{Arbitration Petition IOMP(I)COMM-85/2025 22.01.2025 ITATA CAPITAL LTD. VS. ANIL KR Anish Bhola 0811452022 ANISH_BHOLA17@ [21.01.2025
Block, Tis Hazaril IVERMA IYAHOO.COM

Courts, Delhi

301, Extension|Arbitration Petition IOMP(I)COMM-87/2025 22.01.2025 TATA CAPITAL LTD. VS. RAJESHSACHIN 9205063230 le2al@Katvalassoeiat [21.01.2025
Block, Tis Hazari INAHAR SINGH KATYAL les.eo1n

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-64/2025 23.01.2025 IPUNJAB NATIONAL BANK VS {SUDHIR 0868927179 sksinghadvdelhi@gm [22.01.2025
Block, Tis Hazaril IHYDROFAB TECHNOLOGY INDIA[KUMAR SINGH lail.com

Courts, Delhi ILTD.

301, Extension[Recovery ICS (COMM)/106/2025 23-01-2025 SHRI LAXMI NARAIN Vs M/s|B. KHAN 9312313716 b.khanii@gmail.com [22.01.2025
Block, Tis Hazaril IMAYASHEEL RETAILS INDIA PVT.

ICourts, Delhi ILTD.

301, Extension[Recovery ICS (COMM)/112/2025 24-01-2025 ISURENDER SEHGAL Vs RIKESH[VINEET KALRA|9999274724 vineetkalralegal@gm [23.01.2025
Block, Tis Hazari IKUMAR RAM lail.com

Courts, Delhi

301, ExtensionRecovery ICS (COMM)/113/2025 24-01-2025 IGAURAV TYAGI Vs MUNICIPALSATYENDRAK [9811161525 sksinghll6 @gmail.co [23.01.2025
Block, Tis Hazaril ICORPORATION OF DELHI [UMARSINGH Im

ICourts, Delhi

301, ExtensionRecovery ICS (COMM)/119/2025 25-01-2025 AKHILESH KUMAR RATHORE VSANIL HAJELAY [9910985431 hajelaylawassociates |24.01.2025
Block, Tis Hazaril IDEVARAM CHAUDHARY (@gmail.com

Courts, Delhi

301, Extension|Possession ICS COMM-126/2025 27-01-2025 IMOHD KASHIF Vs DINASHIMRAN 0350460168 imahd2012@gmail.cof25.01.2025
Block, Tis Hazari IKUMAR IAHMED Im

Courts, Delhi

301, ExtensionRecovery ICS COMM-127/2025 27-01-2025 [ROHIT JAIN Vs MAMTA CRETA [MUNISH 0811427955 Imunishlaw.vohra@g [25.01.2025
Block, Tis Hazari IVOHRA Imail.com

Courts, Delhi
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NAME VS
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301, Extension|Arbitration Petition IOMP(I)COMM-100/2025 27.01.2025 [HDFC BANK VS. KUMUD PRATAP|Anish Bhola 0811452022 JANISH_BHOLA17@ [25.01.2025
Block, Tis Hazaril ISINGH IYAHOO.COM
Courts, Delhi
301, Extension[Recovery ICS COMM-129/2025 28-01-2025 IBANK OF BARODA Vs IMRAN RAJNISH KR/[9810872533 [Rajnish- 27.01.2025
Block, Tis Hazaril IBANYAL 122 @yahoo.com
Courts, Delhi
301, Extension|Arbitration Petition IOMP (I) COMM-121/2025  [31.01.2025 [HDFC BANK VS. MUKEEMAnish Bhola 0811452022 ANISH_BHOLA17@ [30.01.2025
Block, Tis Hazari IMUKEEM IYAHOO.COM
Courts, Delhi
301, Extension|Arbitration Petition IOMP (I) COMM-122/2025 [31.01.2025 [HDFC BANK VS. RAKSHA THAKURJAnish Bhola 0811452022 JANISH_BHOLA17@ [30.01.2025
Block, Tis Hazari IYAHOO.COM
Courts, Delhi
2 ISH. RAJESH KUMARICENTRAL (306 ICS (COMM)/ 3/2025 03-01-2025 JANIL CHAUDHARY Vs RAJESH [DEVENDER 0810108402NA 24.12.2024
IGOEL, DISTRICT] JAIN KUMAR
JUDGE ISHARMA(P),
(COMMERCIAL
ICOURT)-02
306 [Execution (Comm)/ 15/2025 08-01-2025 ICITY ASSOCIATES Vs DELHI JAL [VINAY MOHAN 9818194170fvinaysharma679@gm|04.01.2025
IBOARD ISHARMA(P), lail.com
306 ICS (COMM) 31/2025 09-01-2025 IBISHAKHA CHAKRAVORTY Vs IASHUTOSH 9891826827]NA 03.01.2025
ISHUBHABRATA CHAKRABORTY [GUPTA(P),
306 ICS (COMM)/ h7/2025 13-01-2025 IVIRENDER KUMAR Vs UNION OF |Akshu Jain(P), 9810300955skjainandassociates@[08.01.2025
INDIA lgmail.com
306 ICS (COMM)/ 48/2025 13-01-2025 ISANJEEV KUMAR Vs UNION OF |Akshu Jain(P), 9810300955skjainandassociates@[08.01.2025

[INDIA

gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE ID
NUMBER

ADVOCATE EMAILDATE OF E-

FILING

306 Execution (Comm)/ 21/2025 13-01-2025 IM/s B R Enterprises Vs M/s AAA  [Sachin Vats(P), 9899357709kachinadvocatevats@ |04.12.2024
[Radiators lgmail.com

306 [Execution (Comm) 25/2025 14-01-2025 [UNICORN DENMART LTD Vs IGunjan 9313350568gk@cgk.legal 13.01.2025
IBUDDHA INSTITUTE OF DENTAL [Kumar(P),
ISCIENCE AND HOSPITAL

306 IOMP (I) (COMM) 35/2025 16-01-2025 ITATA CAPITAL LTD Vs OM IANISH 9811452022Anish_bhola@yahoo. [10.01.2025
IPARKASH BHOLA(P), lcom

306 [Misc DJ 32/2025 16-01-2025 I[EAGLE IMPEX Vs KAYCEE Amrita 9810182555[lex.alliance@yahoo.c |04.01.2025
IRUBBER AND PLASTIC CO [Sarkar(P), jom

1306 [Execution (Comm)/ 137/2025 16-01-2025 RAKESH Vs MUNICIPAL satyendra 9811161525sksinghl16 @gmail.co [14.01.2025
ICORPORATION OF DELHI kumar singh(P), Im

306 ICS (COMM) 69/2025 16-01-2025 JASHOK KAPOOR Vs M/S KASRR [Bharat 9810801651fsanjeev.bindal@rkea. [15.01.2025

[Prakash(P), net

306 IOMP (1) (COMM)/ 36/2025 16-01-2025 [TATA CAPITAL LTD Vs RAMESH [ANISH 9811452022/Anish_bhola@yahoo. [10.01.2025
IKUMAR BHOLA(P), lcom

306 ICS (COMM)/ 75/2025 17-01-2025 IM/S SURINDRA PACKAGING PVT [Neeraj 9811267045(info@juslawoffices.co10.01.2025
ILTD Vs SARVAPREET SINGH Gupta(P), m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

306 ICS (COMM)/ 74/2025 17-01-2025 ARPIT KEYAL Vs PARVEEN JANKIT 8860353372fadvocateankit1990@ [15.01.2025
AHUJA IGUPTA(P), lgmail.com

306 IOMP (I) (COMM)/ 51/2025 18-01-2025 ITATA CAPITAL LTD Vs MOHD IANISH 9811452022Anish_bhola@yahoo. [16.01.2025
ISAJID ALI BHOLA(P), lcom

306 ICS (COMM) 80/2025 18-01-2025 IVIKAS GOEL Vs MUNICIPAL satyendra 9811161525sksinghl16 @gmail.co [14.01.2025
ICORPORATION OF DELHI AND kumar singh(P), Im
ANR

306 IOMP (I) (COMM)/ 8/2025 18-01-2025 ITATA CAPITAL LTD Vs ANISH 9811452022Anish_bhola@yahoo. [16.01.2025
JOGINDER PAL BHOLA(P), lcom

1306 IOMP (I) (COMM)/ 19/2025 18-01-2025 ITATA CAPITAL LTD Vs MANSHU [ANISH 9811452022/Anish_bhola@yahoo. [16.01.2025
ISINGH CHAUHAN IBHOLA(P), lcom

306 IOMP (I) (COMM)/ 50/2025 18-01-2025 ITATA CAPITAL LTD Vs IANISH 9811452022/Anish_bhola@yahoo. [16.01.2025
IPUSHPENDRA GURJAR BHOLA(P), lcom

306 ICS (COMM)/ 03/2025 20-01-2025 IVRS INTERNATIONAL PVT LTD VSMADHURESH 981082177ICHAMBERSOFGG@ [23.12.2024
A3 CHARGE PVT LTD ICHAUDHARY(P| IGMAIL.COM

306 [Execution (Comm.) 55/2025 21-01-2025 ILAXMI PUBLICATIONS PVT LTD [RAKESH 9810940055[NA 08.01.2025
Vs MAGADH UNIVERSITY KUMAR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 IOMP (I) (COMM.)/ [77/2025 21-01-2025 ITATA CAPITAL LTD Vs VARUN 0953455007prana2013.sr@gmail[i5.01.2025
IBISHT .com

306 Misc DJ/ 50/2025 21-01-2025 IM/S CAPITAL HIND FINANCE PVT [Manish 9541266150faiandcolawfirm@gm|20.01.2025
ILTD Vs VIKRAM SHARMA [Rohilla(P), lail.com

306 ICS (COMM)/ 105/2025 22-01-2025 INISHANT BANSAL Vs JASKARAN ahib rajput(P), 9953029394jadvankitrajputoy@g [18.01.2025
ISINGH PROP OF GURU NANAK Imail.com
I[ENTERPRISES

306 [Execution (Comm)/ 58/2025 22-01-2025 IBINDAL SMELTING PVTLTD Vs [AMIT 9818180025)atanda.adv@gmail.co [18.01.2025
[Power And Energy Systems through [TEWARI(P), Im

lits Partners

306 ICS (COMM)/ 109/2025 23-01-2025 IPRATEEK JAIN Vs MOHD IRAM PRAKASH 9958430361linfo@rpssolution.co [21.01.2025
INASRULLA ISONI(P), Im
306 ICS (COMM)/ 115/2025 24-01-2025 ISWETA RAJ Vs SAURABH GOEL |Awnish 89993 1600 lawnishkumarrai@gm [22.01.2025
Kumar(P), lail.com
306 ICS (COMM)/ 116/2025 24-01-2025 IVIPIN GUPTA Vs MUNICIPAL IVIPIN 88267554 5p0rvinaysingh@gmail[22.01.2025
ICORPORATION OF DELHI [RANA(P), .com
306 ICS (COMM) 111/2025 24-01-2025 IM/S RANGOLI HANDLOOM PVT  [Siddhant 99936993 1siddhantbangao4@g [18.01.2025

ILTD Vs SANJEEV KUMAR JAIN [Banga(P), Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 ICS (COMM) 118/2025 25-01-2025 ISACHIN JAIN Vs M/S SOPAN |Aditya Jain(P), 8383953944jjain.adityaraj@yahoo.[24.01.2025

INTERNATIONAL lcom

306 ICS (COMM)/ 122/2025 25-01-2025 ISTATE BANK OF INDIA Vs NEHA [ADAITA 9999132159fkroutadvocate@gmal23.01.2025
IAGGARWAL KUMAR fil.com
[ROUT(P),
306 [Execution (Comm)/ 69/2025 25-01-2025 INITIN GARG Vs RUCHIKA WALIA[RANJIT 9310937484jadvocateranjitkumar [22.01.2025
IKUMAR(P), (@yahoo.com
306 ICS (COMM)/ 121/2025 25-01-2025 IGOLDEN HOSIERY IM Tarique 9811202991ftarique379@gmail.co [22.01.2025
IMANUFACTURING COMPANY PVT|[Siddiqui(P), m

ILTD Vs KAMAL KANT BHALLA

306 ICS (COMM)/ 120/2025 25-01-2025 [ESPAL AND COMPANY Vs KAMALM Tarique 9811202991ftarique379@gmail.co [22.01.2025
IKANT BHALLA [Siddiqui(P), Im

306 IOMP (I) (COMM)/ 108/2025 27-01-2025 [HDFC BANK LTD Vs RIJWAN IANISH 9811452022/Anish_bhola@yahoo. [24.01.2025
IMISRUDDIN BHOLA(P), lcom

306 [Execution (Comm)/ I71/2025 27-01-2025 [Santoshi Gold Pvt Ltd Vs SAGAR  |deepak 9811104015fakchopra_adv@yaho [15.01.2025
IAGGARWAL chopra(P), o.com

306 ICS (COMM)/ 134/2025 20-01-2025 IROLLING ELEMENTS PVT LTD Vs |Anil Kumar(P), 0313579493jadv.anilsingh88 @gm |26.01.2025
IGILL AGRICULTURAL lail.com

IMPLEMENTS PVT LTD




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 IOMP (I) (COMM)/ 129/2025 31-01-2025 [HDFC BANK LTD Vs JAKHRU IANISH 9811452022/Anish_bhola@yahoo. [29.01.2025
ISAFI MOHD BHOLA(P), lcom

306 IOMP (1) (COMM)/ 130/2025 31-01-2025 [HDFC BANK LTD Vs SAMARTH |ANISH 9811452022/Anish_bhola@yahoo. [29.01.2025
IKUMAR GUPTA BHOLA(P), lcom

306 ICS (COMM)/ 143/2025 31-01-2025 IM/s CAPITAL METALS Vs IDILIP 9810111052)ffice.dilipsingh@gm [29.01.2025
IDHARAMPAL GUPTA SOLE ISINGH(P), lail.com
[IPROPRIETOR OF M/S SEEMA
INDUSTRIES




S.NO COURT

3 IMS.
IDISTRICT

ICOURT-03

ILLA RAWAT,

JUDGE,

ICOMMERCIAL

DISTRICT

COURT ROOM

303, Extension

CASE TYPE

Suit for Recovery

CASE NUMBER

ICS COMM 15/25

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

07.01.2025

SURAJ SURI VS MRS. SHIKHA

VSADVOCATE

AKSHAY SUNIJA

ADVOCATE
MOBILE
NUMBER

9810106388

ADVOCATE EMAILDATE OF E-

ID

AKSHAYSUNEJA12

FILING

03.01.2025

Block, Tis Hazari KHANNA (@GMAIL .COM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 20/25 08.01.2025 J&K BANK LTD. VS MD SUHAIL [OAYIB QURESH 8800543987 [SOAYIB@GMAIL.CO| 06.01.2025
Block, Tis Hazari KHAN IM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 38/25 10.01.2025 UCO BANK VS ISRAR KHAN SH KUMAR SH{ 9968067667 |ADV.YOGESHSHAR | 08.01.2025
Block, Tis Hazari IMA121@GMAIL.CO
Courts, Delhi IM
303, Extension Suit for Recovery ICS COMM 40/25 10.01.2025 ANILA MITTAL PROP. M/S SZED [NIPUN GUPTA| 9899990070 [LEGAL.NKPARTNER| 07.01.20225
Block, Tis Hazari CONTROL SYSTEM VS M/S S@GMAIL.COM
Courts, Delhi lJODARPUR AGRO PRODUCTS LTD|
303, Extension Suit for Recovery ICS COMM 50/2025 14.01.2025 ARCHIT GPUTA SOKE PROP. ATIN AGGARWA 9953283177 . KA.LEGAL@GMAI | 17.12.2024
Block, Tis Hazari SHREE KRISHNA ENTEP VS MS. IL.COM
Courts, Delhi SARITA RAND PROP M/S AROMA
SPICE INDURTRIAL
303, Extension Suit for Recovery ICS COMM 66/25 16.01.2025 M/S SUPER INDIA SHOE MEENA 0811047445 |[MCSADVOCATE@G | 20.12.2024
Block, Tis Hazari MATERIAL P.LTD. VS SH. RAM CHAUDHARY IMAIL.COM
Courts, Delhi SORUP SHARMA
303, Extension Suit for Recovery ICS COMM 89/25 20.01.2025 M/S RAJ LAXMI METALS P. LTD. | BINOD KR. 9810287596 [BKA.ADVOCATE@G | 17.01.2025
Block, Tis Hazari VS BHARM PAL AGGARWAL IMAIL.COM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 107/25 23.01.2025 M/S SILVERTONES SPECIALITYH [MANDEEP SIN 8802193698 [NOT PROVIDED 18.01.2025
Block, Tis Hazari TEDTILE P.LTD. VS M/S SUDHA
Courts, Delhi SALES & ORS.
n Block, Tis Hazari Suit for Recovery ICS COMM 108/2025 23.01.2005 PUNJAB NATIONAL BANKVS [K BANDYOPAD] 9818307300 [SYAK.LAW@GMAIL.[ 19.01.2025
GALAXY INDUSTRIES ICOM
303, Extension Suit for Recovery ICS COMM 124/2025 27.01.2025 BANK OF BARODA VS ANUP D BALLABH PA 9718618928 [GOVIND19FEB@GM| 24.01.2025
Block, Tis Hazari SAMADDER AIL.COM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 125/2025 27.01.2025 MD KASHIF VS VINOD KUMAR |MARAN AHMAIL 9350460168 [IMAHD2012@GMAI| 24.01.2025
Block, Tis Hazari JAIN IL..COM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 130/25 28.01.2025 LALIT KUMAR TATAR VS GILL [IL KUMAR SIN 9313579493 |[ADV.ANILSINGHS88 | 26.01.2025
Block, Tis Hazari AGRICULTURAL IMPLEMENTS (@GMAIL.COM
Courts, Delhi PVT LTD.
303, Extension U/So IOMP(I)COMM 05/2025 03.01.2025 AXIS BANKLTD. VSMANOJ ANUPAM SINGH 9654926809 |JANUPAMSINGH@G | 23.12.2024
Block, Tis Hazari KUMAR IMAIL.COM

Courts, Delhi




S.NO COURT

DISTRICT

COURT ROOM

303, Extension
Block, Tis Hazari
Courts, Delhi

CASE TYPE

U/S 34

CASE NUMBER

IOMPCOMM 01/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ASI ENTERPRISES & ORS VS
UGRO CAPITAT LTD.

ADVOCATE

YASHPALSINGH

ADVOCATE
MOBILE
NUMBER

986838026

ADVOCATE EMAILDATE OF E-

ID

FILING

303, Extension U/So IOMP(I)COMM 24/2025 14.01.2025 TATA CAPITAL LTD. VS RAMESH [ANISH BHOLA| 9811452022 |[ANISHBHOLA17@Y | 10.01.2025
Block, Tis Hazari KUMAR AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 25/2025 14.01.2025 TATA CAPITAL LTD. VS RAMESH [ANISH BHOLA| 9811452022 |[ANISHBHOLA17@Y | 10.01.2025
Block, Tis Hazari KUMAR IAHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 43/2025 18.01.2025 TATA CAPITAL LTD. VS RAMAN |ANISH BHOLA| 9811452022 |JANISHBHOLA17@Y | 16.01.2025
Block, Tis Hazari KHERA AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 44/2025 18.01.2025 TATA CAPITAL LTD. VS MALTI |(ANISH BHOLA| 9811452022 [ANISHBHOLA17@Y | 16.01.2025
Block, Tis Hazari RAM YADAV AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 45/2025 18.01.2025 TATA CAPITAL LTD. VS KEWAL [ANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 16.01.2025
Block, Tis Hazari KISHA AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 46/2025 18.01.2025 TATA CAPITAL LTD. VSISHAN [ANISH BHOLA| 9811452022 [ANISHBHOLA17@Y | 16.01.2025
Block, Tis Hazari REHEJA AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 47/2025 18.01.2025 ITATA CAPITAL LTD. VS ISH KARIR]ANISH BHOLA 9811452022 [ANISHBHOLA17@Y | 16.01.2025
Block, Tis Hazari AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 70/2025 20.01.2025 MAHINDRA FINANCE VS MAYANK 9873347330 |MAYANKMHAJANO | 18.01.2025
Block, Tis Hazari MUKESH SIKREWAL MAHAJAN 5@YAHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 75/2025 21.01.2025 M/S INDOSTAR CAPITAL FIN LTD RABH CHOUDH 9990241436 [SOURABH@FIRSTA| 19.01.2025
Block, Tis Hazari VS RAJENDRA SINGH ISSOCIATES.IN
Courts, Delhi
303, Extension U/So IOMP(I)COMM 79/2025 22.01.2025 TATA CAPITAL LTD. VS SURESH |ANISH BHOLA| 9811452022 [ANISHBHOLA17@Y | 17.01.2025
Block, Tis Hazari SINGH AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 80/2025 22.01.2025 TATA CAPITAL LTD. VS ANKIT |ANISH BHOLA| 9811452022 |ANISHBHOLA17@Y | 17.01.2025
Block, Tis Hazari SHUKLA IAHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 81/2025 22.01.2025 TATA CAPITAL LTD. VS ANKUR |ANISH BHOLA| 9811452022 |JANISHBHOLA17@Y | 17.01.2025
Block, Tis Hazari JAISWAL AHOO.COM

Courts, Delhi




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER
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REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

303, Extension U/So IOMP(I)COMM 99/2025 27.01.2025 HDFC BANK LTD. VS VAIBHAV |ANISH BHOLA| 09811452022 |JANISHBHOLA17@Y | 24.01.2025
Block, Tis Hazari CHAUHAN AHOO.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 112/2025 20.01.2025 SHRI RAM TRANSPORT FIN LTD. HEFALI KISHOR 7742705005 [SHEFALIKISHORE9| 27.01.2025
Block, Tis Hazari VS RAJ KUMAR 3@GMAIL.COM
Courts, Delhi
303, Extension Suit for Recovery ICS COMM 138/2025 30.01.2025 LAXMI NARAYAN VS MCD HENDER KR. S]] 9811161525 [SKSINGH116@GMAI| 28.01.2025
Block, Tis Hazari IL.COM
Courts, Delhi
303, Extension U/So IOMP(I)COMM 117/2025 31.01.2025 HDFC BANK LTD. VS GAURAV |ANISH BHOLA| 9811452022 |ANISHBHOLA17@Y
Block, Tis Hazari SONI AHOO.COM
Courts, Delhi
U/S9 IOMP(I)COMM 118/2025 31.01.2025 HDFC BANK LTD. VS MD AMIR [ANISH BHOLA| 9811452022 |ANISHBHOLA17@Y
AHOO.COM
S0 o o b U/S9 IOMP(I)COMM 119/2025 31.01.2025 HDFC BANK LTD. VS ANISH BHOLA| 9811452022 |ANISHBHOLA17@Y
NIJAMUDDIN AHOO.COM
0 ook TR o, B IMIS DJ 29/25 14.01.2025 M/S BASHESHAR LAL AMIT JATIN 9953283177 PKA.LEGAL@GMAIL| 12.12.2024
KUMAR VS SH RAJ KUMAR AGGARWAL .COM
e it IEXECUTION 14/2025 07.01.2025 [RAJ KR. SHARMA VS CHOLAMANDLAM SANJAY KR [SANJAY KURAR|9810839110 ISANJAYTHAKUR786/04.01.2025
(@GMAIL.COM
b It e IEXECUTION 23/2025 14.01.2025 [UMESH TYAGI VS MCD IAKHIL RANA [7/838798382 IAKHILRANA@GMAI[12.01.2025
IL.COM
s et b IEXECUTION l24/2025 14.01.2025 INURUDDIN VS PAWAN KR. GUPTAMMD. TARIQ 9756615934 TMOHD.5407@GMA|09.01.2025
[L.COM
o e R i P X ECUTION 29/2025 14.01.2025 [UMESH TYAGI VS MCD IAKHIL RANA [7/838798382 IAKHILRANA@GMAI[12.01.2025
IL.COM
e b IEXECUTION 53/2025 21.01.2025 ISUNDARAM FIN.VS MADAN MOHANINITIN MEHTA [880221824 INITINMEHTAASSO [20.01.2025
ICITAS@GMAIL.COM|
e It e IEXECUTION 57/2025 22.01.2025 [KANCHAN FASHION PVT VS ABHA [SUBHASH CHANDRA|9810459344 ISUBHASHCHANDR [20.01.2025
IAADV.31@GMAIL.C
OM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

[EXECUTION

CASE NUMBER

65/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

24.01.2025

IGS LOGISTICS PVT. LTD. VS FRANCISAN

ADVOCATE

AMLESH SURESH PD.

ADVOCATE

MOBILE
NUMBER

INOT PROVIDED

ADVOCATE EMAILDATE OF E-

ID FILING

INOT PROVIDED 23.01.2025

53, Extension Block, Tis Fazar Courts, DelhT

IKAMLESH SURESH PD.

IVS.AGRITECH ENTERPRISES

[EXECUTION 66/2025 24.01.2025 IGS LOGISTICS PVT. LTD. VS FRANCISAN 23.01.20025
IMS ANIL KUMAR|CENTRAL 304 IEXECUTION [EX (COMM)9/2025 07.01.2025 ASHOK KUMAR AND SONSV/S  [ANKIT GUPTA 9999568812ANKIT09 @YAHOO.CLiY My #-Te -1
ISISODIA, DISTRICT] IVIPIN ARYA oM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 RECOVERY ICS (COMM)18/2025 08.01.2025 S.CHAND AND CO LTD V/SKBT [RAJESH 9810195013KUMARRAJESH.AD PRE PR L¥Y
IBOOK INDIA V@YAHOO.COM
304 RECOVERY ICS (COMM)06/2025 04.01.2025 ISHIVA ENTERPRISES V/S KRAFT [Rajesh 7982993693frajeshlathigara1068 |03.01.2025
[KRAFT INTERNATIONAL [Lathigara (@gmail.com
304 IMISCELLENOUS IMISC DJ/8/2025 08.01.2025 IKOHLI BROTHERS VS INTEC IRAJIV GUPTA 0811284735JAWNRAJIV@GMAI [21.12.2024
INDIA LTD IL.COM
304 JARBITRATION JOMP I 18/2025 09.01.2025 ITATA CAPITAL LTD V/S DEEWAN [ANISH BHOLA 9811452022ANISH_BHOLA17@ [21.12.2024
ISINGH IGMAIL.COM
304 IMISC. EXECUTION IM.EX/1/2025 13.01.2025 [PRACHI INDIA PVT LTD V/S ANKIID.R. JAIN 9871059347DJAIN5857@GMAIL [09.01.2025
.COM
304 JARBITRATION IOMP I COMM/30/2025 15.01.2025 I[TATA CAPITAL LTD V/S RAMESH [ANISH BHOLA 0811452022 ANISH_BHOLA17@ [10.01.2025
[KUMAR IGMAIL.COM
304 JARBITRATION IOMP I COMM/29/2025 15.01.2025 ITATA CAPITAL LTD V/S RAMESH [ANISH BHOLA 9811452022ANISH_BHOLA17@ [10.01.2025
IKUMAR 9370 IGMAIL.COM
304 RECOVERY ICS (COMM)64/2025 16.01.2025 ICANARA BANK V/S SABINA AND [ANUJ AGGARW,| 9999490798 ADVOCATEANUJAG [13.01.2025
JANR IGARWAL@YAHOO.
ICOM
304 RECOVERY ICS (COMM)64/2025 16.01.2025 WELLVERSED HEALTH PVT LTD [KUNAL KHANN| 9999757185[P. KUNALKHANNA [13.01.2025
IV/S ASHOK KUMAR (@GMAIL.COM
304 RECOVERY ICS (COMM)-90/2024 20.01.2025 IM/S MEENAKSHI TRADERS ISH. MANOJ GA] 9267935344|NA 11.01.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

304 [U/S 9 ARBITRATIO IOMP (I) (COMM)-71/2025 [20.01.2025 [TATA CAPITAL LTD. VS. SARAFAT |[SH.ANISH BHO 9811452022ANISH_BHOLA17@ [16.01.2025
ALL IGMAIL.COM
304 lU/S 9 ARBITRATION IOMP (I) (COMM)-71/2025 [20.01.2025 ITATA CAPITAL LTD. VS. HAPPY [SH.ANISH BHO 9811452022ANISH_BHOLA17@ [16.01.2025
IKUMAR IGMAIL.COM
304 IRECOVERY ICS (COMM)102/2025 22.01.2025 [UNION BANK OF INDIA V/S NAGEJALOK KUMAR 9911000126ALOK.ADV2001@G [16.01.2025
IMAIL.COM
304 IEXECUTION [EX COMM70/2025 27.01.2025 IPARAG INTERNATIONAL V/S OPEIMRIDUL 9873401065MRIDU2000.BANSA [16.01.2025
IL@GMAIL.COM
304 JARBITRATION IOMP I COMM/110/2025 28.01.2025 [HDFC BANK LTD V/S SANDEEP RASH.ANISH BHO 9811452022ANISH_BHOLA17@ [27.01.2025
IGMAIL.COM
304 JARBITRATION IOMP I COMM/109/2025 28.01.2025 [HDFC BANK LTD V/S JONU GANG4SH.ANISH BHO 9811452022ANISH_BHOLA17@ [27.01.2025
IGMAIL.COM
304 IMISCELLENOUS IMISC DJ/70/2025 28.01.2025 IR.S TRADING COMPANY V/S ADITIRAUNAK 9717959373INA 25.01.2025
304 [EXECUTION [EX (COMM)77/2025 29.01.2025 J.P. TEXTILES V/S HANDFAB ALE\PRATEEK 9211180301PRATEEKGANDOTR [25.01.2025
A14@GMAIL.COM
304 IRECOVERY ICS (COMM)-140/2025 31.01.2025 [KRISHAN MURARI TRIPATHI VS. NSH. DEEPAK KU 8178674311{deepaksrivastav2508 [27.01.2025

(@gmail.com

5 ISH. MANOJ KUMAR|CENTRAL 305 ARBITRATION IOMP (1) (COMM)/9/2025 03-01-2025 ANO FABRICS PVT LTD Vs S T TEX[Asha Sharma(P) 9810577633  [lgurmeetahujaSs@gm| 31.12.2024
IDISTRICT JUDGE lail.com
(COMMERCIAL
ICOURT)-05
305 ARBITRATION IOMPI I) (COMM)-8/2025 03.01.2025 AXIS BANK LTD. VS. AMIT GOEL [. ANUPAM SIN{ 9654926809 Janunamisirnth(m_g | 25.12.2024

Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 RECOVERY ICS (COMM)/5/2025 03-01-2025 AMIT KHANNA Vs Amit Bajaj ([Vikas Bhatia(P), 9811379676  vksbht6@gmail.com | 24.12.2024
305 EXECUTION [Execution (Comm)/7/2025 04-01-2025 [Y CHAIN PVT LTD Vs M/S SUMER| SHRUTI(P), 931565670 ;fé?ll.cc(;?lfort@rediff 14.12.2024
305 RECOVERY ICS (COMM)/33/2025 08-01-2025 [S HDFC ERGO GENERAL INSURANSunil Kumar(P), 810294088 ecl(;irv;mshulo4@gmail. 03.01.2025
305 RECOVERY ICS (COMM)/88/2025 09-01-2025 [iversal Aluminium House Vs Ms Stehkshay Gupta(P) 9013490134 ggrpl)ltakshay@outlook. 15.12.2024
305 RECOVERY ICS (COMM)/184/2025 09-01-2025 HARASHTRA Vs WHITE MEAT ANN KUMAR SINQJ 9540649131, agl;ir;z;?it(;ars;lman&(@ 08.01.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 RECOVERY ICS (COMM)/36/2025 09-01-2025 an Gupta Vs SUNIL KAMAL KAPO{ MOHAN SHAR] 9818194170 Ziiﬁs(})rrsrlllarmaém@gm 07.01.2025

305 EXECUTION [Execution (Comm)/22/2025 10-01-2025 AB NATIONAL BANK Vs SAPNA MINITIN GARG(P)] 9958986363 [info@knowlex.in 28.12.2024

305 ARBITRATION IOMP (I) (COMM)/40/2025 14-01-2025 ATA CAPITAL LTD Vs OM PARKASINISH BHOLA(P| 9811452022  [Anish_ 13.01.2025
bhola17@yahoo.com

305 RECOVERY ICS (COMM)/71/2025 14-01-2025 AND COMPANY Vs Ranbir Kumar jubhashish Roy(] 9811202991 tmarique379@gmail.co 10.01.2025

305 RECOVERY ICS (COMM)/58/2025 14-01-2025 |ARA BANK Vs VIJENDER KUMARfUJ AGARWAL(] 9999490798 g:;ﬁgssggagamal 09.01.2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 ARBITRATION IOMP (I) (COMM)/41/2025 14-01-2025  [PITAL LTD Vs SOURAV CHOUDHANISH BHOLA(P| 9811452022  [Anish_ 13.01.2025
bhola17@yahoo.com

305 RECOVERY ICS (COMM)/72/2025 16-01-2025 Vs FARHANA BEGAM TRADING JNAL KHANNA(| 9999757185 alkhanna@gmail.co| 13.01.2025
Im

305 ARBITRATION IOMP (1) (COMM)/73/2025 16-01-2025 ATA CAPITAL LTD Vs OM PARKASINISH BHOLA(P| 9811452022  [Anish_ 15.01.2025
bhola17@yahoo.com

305 RECOVERY ICS (COMM)/73/2025 16-01-2025 [DIAMOND PVT LTD Vs AMIT BHO| RITESH(P), 9999495500 [monsahk@vahoo.co | 13.01.2025
m

305 ARBITRATION IOMP (I) (COMM)/65/2025 18-01-2025 [A CAPITALLTD Vs VINEET AGARINISH BHOLA(P| 9811452022  |Anish_ 17.01.2025
bholai17@yahoo.com




S.NO COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
305 RECOVERY ICS (COMM)/87/2025 18-01-2025  frprises Vs sinwoo park india privatd Karan Jain(P), 9BI036'7549 [advocatekj@gmail.co| 03.01.2025
Im
305 RECOVERY ICS (COMM)/97/2025 20-01-2025 |LPVTLTD Vs M/S PRASANNABICKAS DEEP JAIN( 9588100261 [LAWVIKAS99@GMA| 25.12.2024
[L.COM
305 RECOVERY ICS (COMM)/96/2025 20-01-2025 |R METALS PVT LTD Vs JMV LPS L|JKUMAR AGRAY 9810287596 |pka.advocatc@gmall.| 17.01.2025
com
305 RECOVERY ICS (COMM)/95/2025 20-01-2025 PADLINES PVT LTD Vs AISHWARYSHIL KUMAR(] 8527130065 fadv.sushily77@gmail.| 17.01.2025
com
305 RECOVERY ICS (COMM)/94/2025 20-01-2025 ENAKSHI TRADERS Vs M K TRADMANOJ GARG(P] 9267935344 [NA 16.01.2025




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

305 RECOVERY ICS (COMM)/131/2025 21-01-2025 HURIYA Vs CHHATERPAL SINGH 4. S.K. SRIVATSY 8800486986 [sksrivastavao69@gm | 21.11.2024
lail.com

305 ARBITRATION IOMP (I) (COMM)/115/2025 24-01-2025 [TA CAPITAL LTD Vs SAMEER YADINISH BHOLA(P| 9811452022 |Anish_ 23.01.2025
bholai17@yahoo.com

305 ARBITRATION IOMP (I) (COMM)/116/2025 24-01-2025 [TA CAPITAL LTD Vs SHALINI GUPNISH BHOLA(P| 9811452022  |Anish_ 23.01.2025
bhola17@yahoo.com

305 ARBITRATION IOMP (I) (COMM)/135/2025 24-01-2025 CAPITAL LTD Vs YOGENDRA SHANISH BHOLA(P| 9811452022  |Anish_ 23.01.2025
bhola17@yahoo.com

305 RECOVERY ICS (COMM)/141/2025 27-01-2025 ARA BANK Vs M/S AL-AMEEN FABarshit Gupta(P)| 7417442181hguptag66 @gmail.co [25.01.2025
Im




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER NAME
REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

305 I[EXECUTION [Execution (Comm)/70/2025 27-01-2025 [ERNATIONAL Vs OPERA GLOBARIDUL BANSAL 9873401065mirdul20000.bansal [23.01.2025
(@gmail.com

305 IMISC. APPLICATION IMISC. DJ73/2025 28.01.2025 SALES CORPORATION VS. PANKJ | MADHAV KUM 9560366379 fadvmadhavkumar@g [16.12.2024
Imail.com

305 JARBITRATION IOMP (1) (COMM)-114/2025 29.01.2025 AM TRANSPORT VS. SHAAN MOHA{. SHRUIT GUP] 7742705005hefalikishorg3@gmalz7.01.2025
fil.com

305 [EXECUTION [Execution (Comm)/78/2025 30-01-2025 [RIAL CORPORATION Vs MS SHAHALU KUMARI(] 9996397065 laartibhalla249@gmai[28.01.2025
l.com

305 I[EXECUTION [Execution (Comm)/79/2025 30-01-2025 [ndass Vs oriental insurance compailPREM GARG(P){ 8860844670 [premgarg.legal@yaho[28.01.2025
o.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 JARBITRATION IOMP (I) (COMM)/137/2025 31-01-2025  [TATA CAPITAL LTD Vs AJAY AJAY|NISH BHOLA(P| 9811452022 |Anish_ 130.01.2025
bhola1y@yahoo.com
305 JARBITRATION IOMP (I) (COMM)/136/2025 31-01-2025 [C BANKLTD Vs RAJESHWAR MANNISH BHOLA(P| 9811452022  [Anish__ 130.01.2025

bholai17@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. NIKHIL 410 Misc DJ 16/2025 09-01-2025 [CICI Bank Vs SAVITA VERMA BATISH KUMAR 9811191050 [satish@klfindia.com | 18.12.2024
ICHOPRA, DJ COMM-|
06 TIS HAZR]
ICOURT CENTRAL
IDELHI
410 [Execution (Comm) 136/2025 16-01-2025 [[nland World Logistics Pvt Ltd Vs Pgakash Shekhawqd 9811165702  [N/A 09.01.2025
410 [Misc DJ 26/2025 07-01-2025 [PUMA SE Vs RAMESH SAINI RACHI GUPTA(Y 9911703098 [prachi.gupta@pamsle| 07.01..2025
lgal.com
410 ICS (COMM) 63/2025 15-01-2025 ICANARA BANK Vs VIKRAM AND A Arun Yadav(P), 9910431437 [ArunYadav8o3@gma| 07.01..2025
fil.com
410 [Execution (Comm) 9/2025 20-01-2025 [UMESH TYGAI Vs MCD Akhil Rana(P), 7838798382  |Adv.akhilrana@gmail| 10.01.2025
.com
410 IOMP (I) (COMM) h2/2025 17-01-2025 I[TATA CAPITAL LTD Vs OM PARKANISH BHOLA(P| 9811452022 |Anish_bholaiy@yaho| 10.01.2025
o.com
410 IOMP (I) (COMM) 74/2025 20-01-2025 [TATA CAPITAL LTD Vs DEEPAK SINISH BHOLA(P| 9811452022 |Anish_bholaiy@yaho| 16.01.2025
o.com




S.NO COURT DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
410 ICS (COMM) 128/2025 28-01-2025 IM/S AUTO LOGISTICS INDIA Vs |Daljeet Singh(P)] 9810252429 |daljeetsinghadv@gm | 21.01.2025
THE NEW INDIA ASSURANCE CO lail.com
ILTD
410 IOMP (I) (COMM) 90/2025 23-01-2025 ITATA CAPITAL LTD Vs AMIT KUMINISH BHOLA(P| 9811452022 |Anish_bhola1y@yaho| 17.01.2025
o.com
410 IOMP (I) (COMM) 89/2025 23-01-2025 [TATA CAPITAL LTD Vs AMARDEE|NISH BHOLA(P| 9811452022 |Anish_bholaiy@yaho| 17.01.2025
o.com
410 ICS (COMM) /2025 03-01-2025 AMIT KHANNA VS. SANDEEP KUMH. VIKAS BHAT] 9811379676  [vksbht6@gmail.com | 24.12.2024
410 ICS (COMM) I7/2025 04-01-2025 IM/S. ORANGE EDUCATION PVT. AVEEN KR. TRIJ] 9810419936 [naveentripathi3oi2@| 28.12.2024
ILTD. VS. LUCA BERTON lgmail.com
410 ICS (COMM) 8/2025 04-01-2025 IRAJEEV MEHRA AND ANR. VS. [ISH PRAKASH 9310411779  [info@centurylawfirm| 27.12.2024
ITARUN GUPTA AND ANR. fin
410 ICS (COMM) 14/2025 07-01-2025 JAMIT KUMAR VS. VSAND V [. ROHIT MAHIY 8445310310 [mahiyagio@gmail.co| 23.12.2024
ICOMMUNICATION PVT. LTD. Im




S.NO COURT

DISTRICT COURT ROOM

410

CASE TYPE

ICS (COMM)

CASE NUMBER

35/2025

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

10-01-2025

IS.K. EDUCATIONS PVT. LTD. VS.
ICHINTELS SCHOOL AND ANR.

ADVOCATE

ROHIT VASHIS

ADVOCATE
MOBILE
NUMBER

9810189223

ADVOCATE EMAILDATE OF E-

ID

rohit1996vshist@gma|
fil.com

FILING

11.12.2024

410 IOMP (I) (COMM) 120/2025 31-01-2025 ITATA CAPITAL LIMITED Vs GEETINISH BHOLA(P| 9811452022 |Anish_bholaiy@yaho| 22.01.2025
lo.com
410 ICS (COMM) 142/2025 31-01-2025 IASMA BEGUM Vs MOHD SHAHID|AISAL ZAFAR(P| 9990656363, [skylegaldelhi@gmail.| 27.01.2025
9810319145  jcom
410 IOMP (I) (COMM) 10/2025 04-01-2025 JAXIS BANK LTD. VS. RAMKRISHNA. ANUPAM SIN( 9654926809 |anupamjsingh@gmail 25.12.2024
.com
410 [Execution (Comm) /2025 03-01-2025 IDUGAR MARKETING VS. SANDEEH RAJIV MEHRA 9811164491  [rajivmehraadv@yaho| 23.12.2024
lo.com
410 IOMP (I) (COMM) 28/2025 14-01-2025 [TATA CAPITAL LIMITED Vs OM PH. ANISH BHOI] 9811452022  |Anish_bholaiy@yaho| 10.01.2025
lo.com
7 ISH. MUKESHICENTRAL [COURT ROOM[CIVIL SUIT IOMP(I)COMM 11/2025 07.01.2025 JAXIS BANK LTD. VS MANOJ JANUPAM SINGH 9654926809fanupamjsingh@gmaill26.12.2024
IKUMAR GUPTA,| 302 IKUMAR .com
IDISTRICT JUDGE,
ICOMMERCIAL

ICOURT-07




S.NO COURT

DISTRICT COURT ROOM
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COURT ROOM[CIVIL SUIT ICS(COMM) 12/2025 07.01.2025 IRISHI RAJ VS ZEE MUSIC CO. RAJESH BHATI 9811331125rbhatia_advocate@yal23.12.2024
302 hoo.co.in
ICOURT ROOMICIVIL SUIT ICS(COMM) 13/2025 07.01.2025 IVIJAY KUMAR ADVANI VS RAJ INIRANJAN KAU 9999337791SHIVLAWHOUSE@ [24.12.2024
302 IKUMAR IGMAIL.COM
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 17/2025 09.01.2025 ITATA CAPITAL LTD. VS VIJAY PAL JANISH BHOLA 9811452022/Anish_bhola17@yaholo7.01.2025
302 ISINGH lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 29/2025 09.01.2025 [HEMANT SETHI VS SIDDHARTH [HARPREET SIN]| 9718291184NA 13.12.2024
302
COURT ROOM[CIVIL SUIT ICS(COMM) 41/2025 10.01.2025 IKANWAR RAJ SINGH VS JANTHA HEMANT 9891265248 HEMANT.LEGAL@G|09.01.2025
302 ISUPER BAZAR IGUPTA IMAIL.COM
COURT ROOM[CIVIL SUIT IOMP(I) COMM 37/2025 16.01.2025 ITATA CAPITAL LTD. VS RAMESH [ANISH BHOLA 9811452022/Anish_bhola17@yahofi5.01.2025
302 IKUMAR lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 79/2025 17.01.2025 ISHREE GOKULAM CHIT AND RAKESH GARG 9990333933[ECOLAWCHAMBER |[14.01.2025
302 IFINANCE COMPANY PVT. LTD. VS S@GMAIL.COM

REKHA DOGRA
COURT  ROOM[CIVIL SUIT ICS(COMM) 83/2025 18.01.2025 [KUNAL MITTAL VS FARUKH SEKH|SAMEER 0444446565NA 17.01.2025
302 ISIDHAR
COURT ROOM[CIVIL SUIT IOMP(I) COMM 66/2025 20.01.2025 [TATA CAPITAL LTD. VS GURSAHIBANISH BHOLA 9811452022/Anish_bhola17@yahoft7.01.2025
302 ISINGH lo.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

COURT ROOM[CIVIL SUIT IOMP(I) COMM 67/2025 20.01.2025 ITATA CAPITAL LTD. VS KEVAL JANISH BHOLA 9811452022/Anish_bhola17@yahof17.01.2025
302 IKISHAN lo.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 68/2025 20.01.2025 ITATA CAPITAL LTD. VS JANISH BHOLA 9811452022/Anish_bhola17@yahoft7.01.2025
302 IMAHENDRA ATMARAM GAIKWAD lo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 69/2025 20.01.2025 ITATA CAPITAL LTD. VS SEEMA JANISH BHOLA 9811452022Anish_bhola17@yahof17.01.2025
302 IYADAV lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 99/2025 21.01.2025 ITHE JAMMU AND KASHMIR [UZMA ASHRAF 9953459952rauzlegal @gmail.com|16.01.2025
302 IBANK LTD. VS LOVNEASH
IDUGGAL

COURT ROOM[CIVIL SUIT ICS(COMM) 110/2025 24.01.2025 IGALIB VS RAJIV CHOPRA ICHIRAG 9716884477chirag71@gmail.com [10.01.2025
302 JARORA
COURT ROOM[CIVIL SUIT IOMP(I) COMM 98/2025 25.01.2025 ITATA CAPITAL LTD. VS KULDIP  [ANISH BHOLA 9811452022/Anish_bhola17@yahof22.01.2025
302 ISINGH lo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 104/2025 27.01.2025 [HDFC BANK LTD. VS SUNRRISE |ANISH BHOLA 9811452022Anish_bhola17@yahof25.01.2025
302 HITECH INDIA PVT. LTD. jo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 123/2025 27.01.2025 ISAJJAN KUMAR VS DEEPAK DHARAM RAJ ( 9312650754/dharamrajohlan@gm [23.01.2025
302 IKAKKAR lail.com

ICS(COMM) 139/2025 30-01-2025 IM/S MARUTI OVERSEAS VS BIMAL KUMAR 9205420591bimal_advocateo1@y[29.01.2025

ISHREE RANI SATI TRADING CO.

lahee.com




S.NO COURT

ISH. GORAKH NATH]
[IPANDEY, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATION RESPONDENT NAME
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MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

308 EXECUTION [Execution (Comm)/8/2025 [04-01-2025 IM/S HARYANA CLOTH HOUSE Vs [Siddhant Banga(j99936993l, siddhantabangao4@gf31-12-2024
Imail

308 RECOVERY ICS (COMM)/27/2025 08-01-2025 Shishpal Vs Municipal Corporation ¢satyendra kumang811161525, sksinghll6 @gmail.co [04.01.2025
Im

308 RECOVERY ICS (COMM)/49/2025 14-01-2025 [RAKESH KUMAR MITTAL KARTA (Nipun Gupta(P),|8130189121 Inkpartners@gmail.co[13-12-2024
Im

308 [U/S 34 OF ARBITRATION ACT |OMP (COMM)/2/2025 10-01-2025 pan india corporation ltd Vs HarbanCHANDMuEKH}9810209981 legal.shebang@gmail.fi0-12-2024
com

308 RECOVERY ICS (COMM)/85/2025 18-01-2025 ISREE GOKULAM CHIT AND FINANrakesh garg(P), {9990 333 933 lecolawchambers@gm|o8-01-2025
lail.com/

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/23/2025 [13-01-2025 IPNB HOUSING FINANCE LTD Vs NNeeraj Mandal(F9899165086 INEERAJMANDALO6 |08-01-2025
(@GMAIL.COM

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/27/2025 [14-01-2025 ITATA CAPITAL LTD Vs OM PARKAANISH BHOLA(jg811452022 Anish bhola176410-01-2025
1Jvahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/26/2025 [14-01-2025 ITATA CAPITAL LTD Vs OM PARKAANISH BHOLA(jg811452022 Anish bhola176413-01-2025
1Jvahoo.com

308 RECOVERY ICS (COMM)/51/2025 14-01-2025 [KARIM HOTELS PVT LTD Vs KARIManoj malik(P), 8076293778 service@diwanadvocafi1-01-2025
ltes.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

308 RECOVERY ICS (COMM)/86/2025 18-01-2025 ISREE GOKULAM CHIT AND FINANrakesh garg(P), 9990333933 lecolawchambers@gmfi0-01-2025
lail.com/

308 [EXECUTION [Execution (Comm)/35/2025 [15-01-2025 [UMESH TYAGI Vs MUNICIPAL CO|Akhil Rana(P), [7838798382 Adv.akhilrana@gmailf13-01-2025
.com

308 RECOVERY ICS (COMM)/81/2025 18-01-2025 ICANARA BANK Vs SMT MADHU AJArun Yadav(P), 199L0o4 31437 JArunYadavSo3 16-01-2025
(@gmail.com

308 [U/S 9 OFARBITRATION ACT JOMP (1) (COMM)/58/2025 [18-01-2025 ITATA CAPITAL LTD Vs GURPREEIANISH BHOLA(j9o811452022 Anish bhola176417-01-2025
1Jvahoo.com

308 lU/S 9 OFARBITRATION ACT [OMP (I) (COMM)/56/2025 [18-01-2025 ITATA CAPITAL LTD Vs JWALA SINANISH BHOLA(j9o811452022 Anish bhola176417-01-2025
1Jvahoo.com

308 IMISC. APPLICATION Misc DJ/44/2025 20-01-2025 IM/S MIR ENTERPRISES Vs ALTAHShivam Bajaj(P),90999660747 officeofadvocatebajaj [18-01-2025
(@gmail.com

308 [EXECUTION [Execution (Comm)/62/2025 [22-01-2025 ISUSHIL KUMAR SAHU Vs M/S M(Sunil Kumar(P),0.9811117412 mohantradingcomoa [20-01-2025
Inv<a'vahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (1) (COMM)/84/2025 [22-01-2025 ITATA CAPITAL LTD Vs BHARAT C|ANISH BHOLA(j9o811452022 Anish bhola176421-01-2025
1Jvahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/83/2025 [22-01-2025 ITATA CAPITAL LTD Vs SHIVASEVIANISH BHOLA(j9811452022 Anish bhola176421-01-2025
1Jvahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

308 RECOVERY ICS (COMM)/9/2025 04-01-2025 IM/s Sidh Ayurveda Vs M/s InfochenAkshat Sharma(}7678379427 lakshat(@achamberso [23-12-2024
fajeshsharma.com
308 RECOVERY ICS (COMM)/16/2025 07-01-2025 IM/s S Chand and Co Ltd Vs Shri RajRAJESH KUMAQ810195013 In/a 23-12-2024
308 RECOVERY ICS (COMM)/45/2025 13-01-2025 IMOHD AZAM HANAFI Vs GENIUSRahul Kumar(P)[g990670215 rishikrgmail 23-12-2024
308 [EXECUTION [Execution (Comm)/18/2025 [08-01-2025 IM/S ANKUR PIPES PRIVATE LIMITADITYA GIRI(P)o899835322 facr(l)l;lllrpipes@gmail 06-01-2025
308 EXECUTION [Execution (Comm)/34/2025 [15-01-2025 INLAND WORLD LOGISTICS PVT LJai Prakash Sheko811165702 IN/A 13-01-2025
308 [EXECUTION [Execution (Comm)/60/2025 [22-01-2025 [KANCHAN FASHION PVT LTD Vs (Subhash Chandrjg810459344 f?:;draadvsl@gmai 19-01-2025
308 [EXECUTION [Execution (Comm)/1/2025 |03-01-2025 AMBA BI WHEELERS PRIVATE LIMSaranga Awana(}9811072845, mlawlegal(a}gm4iJ £0[16-12-2024
308 EXECUTION [Execution (Comm)/6/2025 [03-01-2025 IPUNJAB AND SIND BANK Vs SURIPrabhakar Awast9818893545 g;ﬁi#arawasth%w 21-12-2024
308 [EXECUTION [Execution (Comm)/11/2025 [07-01-2025 INavrang Oham Vs Jasmine Suits AnlAditya Puri(P), 9999183303 ﬁiiltyapuriw@gmail.c21—12—2024




S.NO COURT

IDISTRICT

ICOURT-09

9 ISH. DEEPAK GARG,

JUDGE,

ICOMMERCIAL

DISTRICT

COURT ROOM
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309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/3/2025 |03-01-2025 uti Vs KRISHAN KUMAR SURI JAnupam Singh(H9654926809 lanupamjsingh@gmaill24.12.2024
IFLOOR .com

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/2/2025 |03-01-2025 JAXIS BANK LTD Vs BABLU JAnupam Singh(H9654926809 lanupamjsingh@gmaill24.12.2024
IFLOOR .com

[EXTENTION

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/4/2025 |03-01-2025 JAXIS BANK LTD Vs KRITIDEVI |Anupam Singh(H9654926809 lanupamjsingh@gmailf24.12.2024
IFLOOR .com

[EXTENTION

IBLOCK

309 THIRD(CS (COMM)/ ICS (COMM)/26/2025 08-01-2025 IMAMAN CHAND Vs Municipal satyendra kumar 9811161525fsksinghll 07.01.2025
IFLOOR ICorporation of Delhi 6@gmail.com

[EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/32/2025 09-01-2025 [Levi Strauss Co Vs Umesh Yadav  [Shravan Bansal( 6201970125unitedmark@uniteda [08.01.2025
IFLOOR Indunited.com

[EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/39/2025 10-01-2025 IVIRENDER KUMAR Vs UNION OF [Akshu Jain(P), [011-40073805; skjainandassociates@[09.01.2025
FLOOR [INDIA THROUGH ITS CHIEF [Mob: gmail.com

[EXTENTION [ENGINNER (NDZ 3) CPWD 09810300955

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/22/2025 [13-01-2025 IPNB HOUSING FINANCE LTD Vs [Neeraj Mandal(H 9899165086NEERAJMANDALO6 [10.01.2025
FLOOR ABHISHEK THAPA (@GMAIL.COM

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/32/2025 [13-01-2025 IM/s Sundaram Finance Ltd Vs INITIN MEHTA( 8802218291fadvocate.mehtaassoci[10.01.2025
FLOOR IMOHD HASHNAN and Anr lateog @gmail.com

EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/57/2025 14-01-2025 [Fitwell Hosiery Corporation Vs [Shubhashish Roy 9811202991ftarique379@gmail.co [13.01.2025
FLOOR [Ranbir Kumar Singhla Im

[EXTENTION

IBLOCK
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309 THIRDIEXECUTION (COMM.) [Execution (Comm)/33/2025 [15-01-2025 [Texmaco Rail and Engineering Ltd |[SANDEEP ARYA 9716105055vikramnluj@gmail.co [14.01.2025
IFLOOR Vs Swastik Infrastructures Im

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/38/2025 [16-01-2025 [TATA CAPITAL LTD Vs OM JANISH BHOLA( 9811452022/Anish_bhola@gmail. [15.01.2025
IFLOOR IPARKASH 3134 lcom

[EXTENTION

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/39/2025 [16-01-2025 ITATA CAPITAL LTD Vs OM JANISH BHOLA( 9811452022/Anish_bhola@gmail. [15.01.2025
IFLOOR IPARKASH 6233 lcom

[EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM) JOMP (I) (COMM)/64/2025 [18-01-2025 [TATA CAPITAL LTD Vs DILIP IANISH BHOLA( 9811452022/Anish_bhola@gmail. [17.01.2025
IFLOOR JAWASTHI lcom

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/45/2025 [18-01-2025 IM/S AB BUILDERS THROUGH ITS [Robin Bhardwaj 9560905884robinbhardwaj529@gf17.01.2025
FLOOR [Proprietor ATUL BANSAL Vs mail.com

[EXTENTION [Municipal Corporation of Delhi

IBLOCK [Through Its Commissioner

309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/63/2025 [18-01-2025 ITATA CAPITAL LTD Vs MANOJ [ANISH BHOLA( 9811452022/Anish_bhola@gmail. [17.01.2025
IFLOOR IGUPTA lcom

EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/92/2025 20-01-2025 BAL KISHAN Vs MR DHANESH [YOGENDRA KU| 9953614443NA 18.01.2025
[FLOOR IMITTAL

[EXTENTION

IBLOCK

300 THIRDICS (COMM)/ ICS (COMM)/101/2025 21-01-2025 [RAJIV GOEL Vs M/S NEW IVASHU GUPTA| 9999761210NA 20.01.2025
IFLOOR INATURAL PRODUCT

EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/103/2025 22-01-2025 IKARIGARI DESIGNS PVT LTD Vs [MUKESH KUM/49718053860 INA 21.01.2025
IFLOOR INEELAM NIRANJAN BHOIR

[EXTENTION

IBLOCK




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

309 THIRDICS (COMM)/ ICS (COMM)/104/2025 22-01-2025 INISHANT BANSAL Vs SUKHMANIsahib rajput(P), 7503496158 ADV 21.01.2025
IFLOOR IENTERPRISES JANURAGRAJPUTO7
[EXTENTION (@Gmail.Com

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/78/2025 [22-01-2025 ITATA CAPITAL LTD Vs AMIT RAJ JANISH BHOLA( 9811452022/Anish_bhola@gmail. [21.01.2025
IFLOOR lcom

EXTENTION

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/95/2025 [23-01-2025 ITATA CAPITAL LTD Vs SHEKHAR JANISH BHOLA( 9811452022/Anish_bhola@gmail. [22.01.2025
IFLOOR ISINGH lcom

[EXTENTION

IBLOCK

309 THIRDCS (COMM)/ ICS (COMM)/114/2025 24-01-2025 IDEV TRAXIM PRIVATE LIMITED |Anil Dagar(P), 9897000770advabdullahtanveer@[23.01.2025
IFLOOR Vs NEW MODEL IMPEX PRIVATE lgmail,com

EXTENTION ILIMITED AND ORS

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/117/2025 25-01-2025 Vansh Khurana Vs G7 Wellness SPA|S.K.TTWARI & Cj 9811479499[NA 24.01.2025
IFLOOR

EXTENTION

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/101/2025 [27-01-2025 I[HDFC Bank LTD Vs ISHAAN JANISH BHOLA( 9811452022/Anish_bhola@gmail. [25.01.2025
IFLOOR JARORA lcom

[EXTENTION

IBLOCK

309 THIRDICS (COMM)/ ICS (COMM)/132/2025 28-01-2025 INFINITY INDUSTRIES PVT LTD [Varun Dhingra(H 9899547705varun_dhingra@yma [27.01.2025
FLOOR Vs PRADEEP GUPTA lil.com

EXTENTION

IBLOCK

300 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/113/2025 [29-01-2025 JADITYA BIRLA FINANCE LTD Vs [jay uppal(P), 9466044060[NEERAJ@GMAIL.C [28.01.2025
IFLOOR ISINGLA GARMENTS OM

EXTENTION

IBLOCK

309 THIRD|IOMP (I) (COMM) IOMP (I) (COMM)/126/2025 [31-01-2025 [HDFC Bank LTD Vs ANKIT JANISH BHOLA( 9811452022/Anish_bhola@gmail. [30.01.2025
IFLOOR IBANSAL com

EXTENTION

IBLOCK
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309 THIRDIOMP (I) (COMM) IOMP (I) (COMM)/125/2025 [31-01-2025 [HDFC Bank Vs MANISH KUMAR [ANISH BHOLA( 9811452022/Anish_bhola@gmail. [30.01.2025
IFLOOR lcom
EXTENTION
IBLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm.)/15/2025 [15-01-2025 ICITY ASSOCIATES / DELHIJAL  [VINAY MOHAN9818194170/7289dvinaymohan_legal@y|o7.01.2025
[FLOOR IBOARD lahoo.in
[EXTENTION
IBLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm.)/19/2025 [10-01-2025 Ana Malhotra / Gateway Overseas [BHARAT GUPT/4 4564085 legistauxiliaryfegmail [09.01.2025
IFLOOR [Through its Proprietor I Partners I .com
[EXTENTION [Promoters I Owners
IBLOCK
309 THIRDEXECUTION (COMM.) [Execution (Comm.)/4/2025 [03-01-2025 IDUGAR MARKETING PVT LTD RAJIV MEHRA 9811164491frajivmehraadv@yaho [24.12.2024
IFLOOR [THROUGH ITS AUTHORIZED jo.com
[EXTENTION REPRESENTATIVE SALES
IBLOCK IMANAGER SH NISHANT BAID /
IROOTS COOLING SYSTEM PVT
ILTD THROUGH ITS DIRECTORS
309 THIRDIEXECUTION (COMM.) [Execution (Comm.)/5/2025 [03-01-2025 ICBS PUBLISHERS AND IYOGENDRA GA[9810668042 lvogendergautam.legall30.12.2024
IFLOOR IDISTRIBUTORS PVT LTD / MR (@gmail.com
[EXTENTION IHASMUKH VORA
IBLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm.)/67/2025 [24-01-2025 IVEENA DESIGNER VS VIPIN SAREHARDIK AGGAJ 7859984398advocatehardikaggar [21.01.2025
FLOOR al@gmail.com
EXTENTION
IBLOCK
10 ISH. AJAY PANDEY.,CENTRAL 307 Civil JIOMP (I) (COMM.)/7/2025 03-01-2025  |AXIS BANK LTD. Vs ASHOK KUMA] Anupam Singh 9654926809 |anupamjsingh@gmail| 25-12-2025
DISTRICT JUDGE,| .com
ICOMMERCIAL
ICOURT
307 Civil IOMP (1) (COMM)/6/2025 03-01-2025  |[AXIS BANK LTD Vs BANTY KUMA] Anupam Singh 9654926809 |anupamjsingh@gmail| 23-12-2025
.com
307 Civil ICS (COMM)/4/2025 03-01-2025  [M/s Kunal Enterprises Vs M/s KraffJESH LATHIGA| 9810909184 [advsgi2o1@gmail.co | 24-12-2024
Im
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307 Civil ICS (COMM)/10/2025 04-01-2025 [SPONTANEOUS Varun Khera 991126323 varunkherag7@gmail| 25-12-2024
ICOMMUNICATION PVT LTD Vs .com
IVAISHNO COMMUNICATION AND
JANR
307 Civil ICS (COMM)/11/2025 04-01-2025 [M/s QUEEN DISTILLERS AND VISHAL KUMAHR 8586047570 [pritesh2092@gmail.c[ 30-12-2024
IBOTTLERS PVT LTD Vs Sh lom
IRAMDIYA
307 Civil [Execution (Comm.)/16/2025 08-01-2025  [SHIV PAL VERMA Prop of M/s Raj hok Kumar Shar 9811544534 |N.A. 04-01-2025
[Trading Co. Vs KARINA Prop of M/s
JOm KRS Interiors
307 Civil [Execution (Comm.)/17/2025 08-01-2025 [AMAR KUMAR Prop of M/s Sai PRAKASH PACH| 9350190384 |N.A. 23-12-2024
[Fruit Co. Vs BHAGWAN DAS Prop of
IM/s. Bhagwan Das and Co (BXN)
307 Civil IOMP (I) (COMM)/19/2025 09-01-2025 [TATA CAPITAL LTD Vs ADITI ENT|ANISH BHOLA| 9811452022 fanish_bholaiy@yaho| 02-01-2025
lo.com
307 Civil IOMP (I) (COMM)/21/2025 09-01-2025  [TATA CAPITAL LTD Vs M/s MK CQANISH BHOLA| 9811452022 fanish_bholaiy@yaho| 02-01-2025
o.com
307 Civil ICS (COMM)/30/2025 09-01-2025 [BANK OF MAHARASHTRA Vs M/sfIAN KUMAR SIN 9540649131 [advocatesuman82@g| 07-01-2025
IDHAROR PHARMACEUTICALS Imail.com
307 Civil ICS (COMM)/37/2025 10-01-2025 [UCO BANK Vs Riddhi Mittal besh Kumar Sharf 9968067667 [dv.yogeshsharmai21| 08-01-2025
(@gmail.com
307 Civil [Execution (Comm.)/31/2025 14-01-2025  [M/s Bansal Trading Company Vs Jatin Aggarwal 9953283177  [jka.legal@gmail.com | 12-01-2025
IM/s Adhunic Packagers Pvt. Ltd.
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307 Civil ICS (COMM)/60/2025 15-01-2025 [HASMUKH PURANI PROP OF M/s |[emant Choudhay 9891384449 [choudhary.hemant@ | 09-01-2025
IGUJRATI KIRANA CO Vs JATIN lhotmail.com
IMALIK PROP OF M/s JORSS
IFOODS
307 Civil ICS (COMM)/67/2025 16-01-2025  [M/s Ram Niwas Goel Vs Municipal (nash Kumar Tri] 9871441764 [aktrivedilawoffices@g 13-01-2025
Imail.com
307 Civil ICS (COMM)/70/2025 16-01-2025  [Vikas Goel Vs Municipal Corporatiofyendra kumar siff 9811161525  [sksinghlloé@gmail.co | 14-01-2025
Im
307 Civil ICS (COMM)/76/2025 17-01-2025  [Canara Bank Vs MANISH MEHRA ANUJ AGARWAI 9999490798 |advocateanujagarwal | 14-01-2025
(@yahoo.com
307 Civil IOMP (I) (COMM)/55/2025 18-01-2025  [TATA CAPITAL LTD Vs DEEPAK CJANISH BHOLA| 9811452022 fanish_bholaiy@yaho| 16-01-2025
lo.com
307 Civil IOMP (I) (COMM)/54/2025 18-01-2025  [TATA CAPITAL LTD Vs PRITAM SI{ANISH BHOLA| 9811452022 fanish_bholaiy@yaho| 16-01-2025
o.com
307 Civil IOMP (I) (COMM)/52/2025 18-01-2025  [TATA CAPITAL LTD Vs PARDEEP JANISH BHOLA| 9811452022 fanish_bholaiy@yaho| 16-01-2025
lo.com
307 Civil ICS (COMM)/91/2025 20-01-2025 [VRS INTERNATIONALS PVT LTD JURESH CHAUI] 9810821771  chambersofgg@gmail| 23-12-2024
.com
307 Civil [Execution (Comm.)/50/2025 20-01-2025 [SANDEEP GARG Prop Bushil Kumar Ra] 9868422289 [raisushilogi5@gmail.| 17-01-2025
ICOMMERCIAL HOUSE / MANOJ lcom
UJAIN Prop INTERNATIONAL BOOK
ICENTRE




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

307 IOMP (I) (COMM)/92/2025 23-01-2025 [TATA CAPITAL LTD Vs ARUN SHA|ANISH BHOLA| 09811452022  |anish_bhola17@yaho| 17-01-2025
10.cOm
307 Civil IOMP (I) (COMM)/91/2025 23-01-2025  [TATA CAPITAL LTD Vs ARJUN KU|ANISH BHOLA| 9811452022 |anish_bhola17@yaho| 17-01-2025

j0.com
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ICOURT ROOM 310[OMP (I)(COMM) JIOMP (I) (COMM.)/20/2025 [09-01-2025 ISMFG INDIA CREDIT CO. LTD Vs | Soayib Qureshi| 8800543987 |oayib@gmail.com [03-01-2025
IHARJEET SINGH

ICOURT ROOM 310]EX (COMM.) [EX (COMM.)/20/2025 10-01-2025 [HITESH KHURANA VS. KANWAR | Rajesh Banati 0810294894 | 04-01-2025
IENTERPRISES

ICOURT ROOM 310|CS (COMM) ICS (COMM)/54/2025 14-01-2025 JOMEGA SILICONE INDIA Vs M/s | Anurag Nasiar 9999683501 fadvanuragnasiar@gm|o8-01-2025
ITEX SHADOW PRIVATE LIMITED lail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/55/2025 14-01-2025 IM/s J K TYRE AND INDUSTRIES Nakul Jain 9810150166  [nakulljainadvocate@ [10-01-2025
ILTD. Vs SHALAKHA MEENA lgmail.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/52/2025 14-01-2025 [RAJIV RATHI Vs RAMAN VIJ AND|Sandeep Vishnu| 9818038564 [sandeepvishnu2008 [12-01-2025
ANR (@gmail.com

ICOURT ROOM 310|CS (COMM) ICS (COMM)/68/2025 16-01-2025 ISATPAL CHAUDHARY PROP OF R P S Sirohi 0210103441 | 10-01-2025
IM/S VI TECH WINDOWS Vs M/S
IAFIRM CONSTRUCTIONS PVT LTD

ICOURT ROOM 3100MP (I)(COMM) IOMP (I) (COMM.)/32/2025 [16-01-2025 ITATA CAPITAL LTD Vs RAMESH Anish Bhola 9811452022  [Anish_bhola1y@yaho[10-01-2025
IKUMAR lo.com

ICOURT ROOM 310MISC DJ Misc DJ/33/2025 16-01-2025 IRAMAN KUMAR ARORA VS |JAakarsh Sharma| 8368573952 |hka.delhi@gmail.comfi4-01-2025
ISUNJYOTTI PVT LTD

ICOURT ROOM 310[EX (COMM.) [EX (COMM.)/40/2025 17-01-2025 JALLWAYS LOGISTICS INDIA PVT | Manoj Tewari 0811479499  [legalaffair.133@gmailjo4-01-2025
ILTD VS ALLIED SPIRITS PVT LTD .com
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ICOURT

ICOURT ROOM 310[CS (COMM) ICS (COMM)/77/2025 17-01-2025 ISAVITA JAIN Vs RAVINDER JAIN | Yash Mittal 9582551234 08-01-2025
ICOURT ROOM 310[0MP (I)(COMM) IOMP (I) (COMM.)/53/2025 [18-01-2025 ITATA CAPITAL LTD Vs MRINTYUN{ Anish Bhola 9811452022  |Anish_bhola1y@yahol16-01-2025
lo.com
ICOURT ROOM 310[0MP (I)(COMM) IOMP (I) (COMM.)/57/2025 [18-01-2025 ITATA CAPITAL LTD Vs JEETENDR4 Anish Bhola 9811452022  |Anish_bhola1y@yaho[16-01-2025
lo.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/98/2025 21-01-2025 IM/S SAKARNI PLASTER (INDIA PVhdeep Kr. Aggary] 9312769327  |vertical.legal@gmail.ci7-01-2025
om
ICOURT ROOM 310[EX (COMM.) [EX (COMM.)/57/2025 22-01-2025 [KANCHAN FASHION PVT LTD VSpubhash Chandrdq 9810459344 |chandraadv3i@gmailf19-01-2025
IASHA HARSHA VARDHAN VERMA .com
ICOURT ROOM 310[OMP (I)(COMM) IOMP (I) (COMM.)/94/2025 [23-01-2025 [TATA CAPITAL LTD Vs NARINDER| Anish Bhola 9811452022  |Anish_bhola1y@yaholt17-01-2025
lo.com
ICOURT ROOM 310|EX (COMM.) [EX (COMM.)/67/2025 24-01-2025 VEENA DESIGNER VS VIPIN|Hardik Agarwak| 7859984398 |advocatehardikaggar [15-01-2025
ISAREES wal@gmail.com
ICOURT ROOM 310|EX (COMM.) [Execution (Comm.)/74/2025 [27-01-2025 IM/S CBS PUBLISHERS AND DISTRYogender Gautanj 9810668042 [yogendragautam.lega [24-01-2025
l@gmail.com
12 ISH. RAVINDER|ICENTRAL 401 ICS COMM 17/2025 07.01.2025 ISUNIL CHAUDHARY V/S AMAN NABRIJ SHANKER}7217602698 IADVBRIJSHANKAR | 04.01.2025
IBEDI, DISTRICT] (@GMAIL.COM
JUDGE,
ICOMMERCIAL
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401 ICS COMM 22 /2025 08.01.2025 IM/S MITTAL ENGINEERING ISHUBHAM RAJ{9015569297 ISHKA 22.12.2024
WELD SAFE P LTD V/S SAXENA [RAJORA2014@GMA
IMARINE TECH P VLTD & ORS [L.COM
401 ICS COMM 28/2025 08.01.2025 ISHAHZAD V/S INDIAN COUNCIL [MOHAMMAD Djg350221670 ICONSULTDAANISH | 05.12.2024
IFOR CULTURAL RELATIONS & (@ GMAIL.COM
IORS
401 ICS COMM 10/2025 08.01.2025 IM/S S.K. EDUCATIONS PVT LTD  [2025-01-01 0810189223 IROHIT1996VASHIST| 11.12.2024
IV/S KHILTA BACHPLAN & ORS (@ GMAIL.COM
401 IOMP I COMM 13/2025 08.01.2025 IMAHINDRA FINANCE V/S SURENIMAYANK MAHA49873347330 IMAYANK_MAHAJA | 04.01.2025
INo5@YAHOO.COM
401 IOMP I COMM 14/2025 08.01.2025 ITATA CAPITAL LTD V/S ADITI ENTIANISH BHOLA 90811452022 JANISHBHOLA17@Y | 02.01.2025
AHOO.COM
401 [EX COMM 28/2025 14.01.2025 IBANK OF BARODA V/S JAI PECHORI 19.12.2024
401 ICS COMM 53/2025 14.01.2025 IM/S GR INTERNATAIONAL V/S M/RAHUL GUPTA |9711953429 RAHULGUPTA@GM| 10.01.2025
AIL.COM
401 EX COMM 26/2025 14.01.2025 ISANJAY KUMAR JAIN V/S SURESHASHISH UPADH9811215282 JUPADHAYAYLAWC | 04.01.2025
[HAMBERS@GMAIL.
ICOM
401 [EX COMM k1/2025 18.01.2025 IREKHA ROHTAGI V/S SURYA K.K. SRIVASTAV0811062684 IKISORE.SRIVAS@G | 16.01.2025
ISANITARY TRADERS IMAIL.COM
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401 IOMP I COMM 61/2025 18.01.2025 ITATA CAPITAL LTD V/S MANJIRI NANISH BHOLA [0811452022 JANISHBHOLA17@Y | 16.01.2025
AHOO.COM
401 IOMP I COMM 62/2025 18.01.2025 ITATA CAPITAL LTD V/S DILIP JANISH BHOLA [9811452022 JANISHBHOLA17@Y | 16.01.2025
ISINGH AHOO.COM
401 [EX COMM 48/2025 20.01.2025 [IROHIT MATHUR V/S BISHA DEVE|YUVRAJ SETH [8826893759 120.01.2025
401 [EX COMM 54/2025 21.01.2025 IM/S BINDAL SMELTING PVT LTD [AMIT TEWARI 0818180025 IATANDA.ADV@GMA| 11.01.2025
IV/S M/S ELECTRONK POWER [L.COM
IBATTERIES
401 IMISC DJ 131/2025 15.01.2025 IM/S ICICI BANK LTD V/S ASHA SINHEMANT KUM49968028202 ILAWSTUDENTIC1@ | 13.01.2025
IGMAIL.COM
401 IOMP I COMM 82/2025 22.01.2025 ITATA CAPITAL LTD V/S ANURAG SANISH BHOLA [9811452022 ANISHBHOLA17@Y | 17.01.2025
AHOO.COM
401 IOMP I COMM 03/2025 23.01.2025 ITATA CAPITAL LTD V/S ANUBHAVIANISH BHOLA [90811452022 ANISHBHOLA17@Y | 17.01.2025
AHOO.COM
401 IOMP I COMM 97/2025 23.01.2025 ITATA CAPITAL LTD V/S HIMANSH|SACHIN KATYAJ]1126211488 ILEGAL@KATYALAS | 13.01.2025
ISOCIATES.COM
401 [EX COMM 68/2025 24.01.2025 JORIENT LINKS PVT LTD V/S IMAHESH SHAR[9810493325 ADVMCSHARMA201| 22.01.2025
IRUPAM JHAN PROPRIETOR OF lo@GMAIL.COM
ANAMICA COPY MANUFACURING
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ICOURT

401 IOMP I COMM 102/2025 27.01.2025 [HDFC BANK LTD V/S SUNIL JANISH BHOLA [9811452022 JANISHBHOLA17@Y | 24.01.2025
ISEHRAWAT IAHOO.COM

401 IOMP I COMM 103/2025 27.01.2025 [HDFC BANK LTD V/S RISHI PAL  JANISH BHOLA (9811452022 JANISHBHOLA17@Y | 24.01.2025
ISINGH AHOO.COM

401 [EX COMM 72/ /2025 27.01.2025 JANIL JAIN V/S JITENDER KUMAR [PRAMOD 0810778007 IPRAMODSINGHAL | 22.01.2025
& ORS [KUMAR (@ GMAIL.COM

ISINGHAL

401 ICS COMM 136/2025 20.01.2025 IYASHPAL KHURANA V/S M/S JAGRITI JAIN [8527506427 ILAWFIRM@UNSOL | 23.01.2025
INARULA & SONS IVEDLEGAL.COM

401 ICS COMM 137/2025 20.01.2025 JAAKASH EDUCATIONAL SERVICE MANISH 0811529112 JADV.MANISHSINGH| 21.01.2025
ILTD V/S AKASH INSTITUTE OF  [SINGHAL AL@GMAIL.COM
INFORMATION

401 IOMP I COMM 127/2025 31.01.2025 [HDFC BANK LTD V/S RACHIT JANISH BHOLA [9811452022 ANISHBHOLA17@Y | 29.01.2025
ISHARMA AHOO.COM

401 IOMP I COMM 128/2025 31.01.2025 I[HDFC BANK LTD V/S SUSHIL JANISH BHOLA [9811452022 IANISHBHOLA17@Y | 29.01.2025
AGARWAL AHOO.COM

401 EX COMM 76/2025 28.01.2025 ITRAFICSOL IAMIT GARG 0350018343 IADVAMITGARG1050
[ELECTROMECHANICAL PVT LTD 2019@GMAIL.COM
IV/S PSAR COMMUNICATION PVT
ILTD

13 SH. M.K NAGPAL,CENTRAL [COURT ROOM[CIVIL SUIT ICS (COMM) 24/2025 08.01.2025 IMAMAN CHAND BANSAL VS. MCD[SATYENDRA KU 9811161525SKSINGHL16 @GMA 07.01.2025
IDISTRICT JUDGE, 402 [L.COM
ICOMMERCIAL
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COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/16/2025 [08.01.2025 ITATA CAPITAL LTD Vs LAKSHYA [ANISH BHOLA 9811452022fanish_bhola1y@yaho [7.01.2025
402 ISTONE CRUSHER lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/15/2025 [08.01.2025 ITATA CAPITAL LTD Vs LAKSHYA [ANISH BHOLA 9811452022janish_bhola17@yaho [07.01.2025
402 ISTONE CRUSHER lo.com
ICOURT ROOMICIVIL SUIT ICS (COMM) 23/2025 08.01.2025 [KUNAL MITTAL VS.SHAMIM ISAMEER SIDHA9999918302, [Sameer.sidhar@metr [07.01.2025
ko2 [SLAM opolitanlegal.in
ICOURT ROOMICIVIL SUIT ICS (COMM) 25/2025 08.01.2025 IMOHD AZAM KHAN VS. ZULFIQR [LAKSHAY KUM 7982545649[NA 07.01.2025
402 AHMED
COURT ROOM[CIVIL SUIT ICS (COMM) 34/2025 09.01.2025 ISHREE GOKULAM CHIT AND RAKESH KUMA| 9990333933 |ECOLAWCHAMBER [08.01.2025
ho2 [FINANCE VS. SRA GLOBAL S@GMAIL.COM

IPRIVATE LTD
ICOURT ROOMICIVIL SUIT ICS (COMM) 44/2025 10.01.2025 ISANJEEV KUMAR VS. UOI &0ORS [AKSHU JAIN 9810300955/SKJAINANDASSOCI [09.01.2025
402 IATES2GMAIL.COM
ICOURT ROOMICIVIL SUIT ICS (COMM) 43/2025 10.01.2025 BANK OF MAHARASHTRA VS. ISUMAN KUMAHN 9540649131 ADVOCATESUMANS8|09.01.2025
402 IAFNAN ENTERPRISES 2@GMAIL.COM
COURT ROOM[CIVIL SUIT ICS (COMM) 42/2025 10.01.2025 ISUNIL YADAV VS SHRI SAI ISUNNY SACHDI 9990090890SUNNYDEVA1002G |09.01.2025
lho2 ISIMRAN REAL ESTATE IMAIL.COM
ICOURT ROOMICIVIL SUIT [EX.(COMM) 30/2025 14.01.2025 IHEMA PADAM VS. SOHAIL MIRZA [SHIVAM SHARN 9654545855LEGAL@SHIVAMSH [13.01.2025
402 IARMA.IN
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ICOURT ROOMICIVIL SUIT ICS (COMM) 56/2025 14.01.2025 JASHIND INDUSTRIES PVT. LLTD. ANMOL CHADH 9953040048 |CHADHA.ANMOLA [04.01.2025
402 VS UPASANA JANDIAL IDV@GMAIL.COM
ICOURT ROOMICIVIL SUIT [EX.(COMM) 34/2025 15.01.2025 INLAND WORLD LOGISTICS PVT. {J.P SHEKHAWA 9811165702 PSHEKHAWAT.INRJ14.01.2025
o2 ILTD VS. MULTISTO MARKETING [EDIFFMAI.COM

ILTD.
ICOURT ROOMICIVIL SUIT ICS (COMM) 62/2025 15.01.2025 [RAM NIWAS GOEL VS MCD IA.K. TRIVEDI 9871441754  faktrivedilawoffices@g14.01.2025
K402 Imail.com
ICOURT ROOMICIVIL SUIT ICS (COMM) 61/2025 15.01.2025 IM/S JAGDISH & SONS INDIA LLP [SANTOSH KUM| 9899025078 |SKJHAASSOCIATES [14.01.2025
402 IVS.M/S FASHION SHOPPEE (@GMAI.COM
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/34/2025 [16.01.2025 ITATA CAPITAL LTD VS OM JANISH BHOLA 9811452022janish_bhola1y@yaho [15.01.2025
402 IPRAKASH 6230 lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)33/2025 [16.01.2025 ITATA CAPITAL LTD VS OM JANISH BHOLA 9811452022  |anish_bhola17@yaho [15.01.2025
402 IPRAKASH 3418 lo.com
ICOURT ROOMICIVIL SUIT IMISC DJ-37/2025 17.01.2025 IPARMOD KUMAR NARULA VS. IM. K MALHOTR| 9810353436 [NA 13.01.2025
402 ISADBHAV ENGINEERING LTD
COURT ROOM[CIVIL SUIT [EX.(COMM) 43/2025 18.01.2025 INITIN ANEJA VS. RAJ KUMARI R.K. ALAGH 9911444100flaghs4o9@gmail.co [15.01.2025
ko2 Im
ICOURT ROOMICIVIL SUIT [EX.(COMM) 44/2025 18.01.2025 ICANARA BANK ERSTWHILE IAMIT GUPTA [NA INA 16.01.2025
o2 ISYNDICATE BANK Vs KAILASH

ICHAND
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COURT ROOM[CIVIL SUIT IOMP(I) COMM 60/2025 18.01.2025 ITATA CAPITAL LTD. VS RAMESH [ANISH BHOLA 9811452022fanish_bhola1y@yaho
402 RAMESH lo.com
ICOURT ROOMICIVIL SUIT ICS (COMM) 84/2025 18.01.2025 AGMINDER SINGH VS. CHAMAL LAL@dCHIMAEEV KUMAR BH| 7838809822 [RAJEEVKRBHOLA®@[16.01.2025
402 IGMAIL.COM
ICOURT ROOMICIVIL SUIT [EX.(COMM) 51/2025 20.01.2025 IMUKESH KUMAR KASHYAP VS. [RANJAN DOSH 7011312145RANJAN.DOSHI@G [18.01.2025
402 IM/S OBEROI ELECTRIC COMPANY| IMAIL.COM
ICOURT ROOMICIVIL SUIT IOMP (1) (COMM)/88/2025 [22.01.2025 ITATA CAPITAL LTD Vs JASVINDER[SAHCHIN KATY011-26211488 lanish_bhola17@yaho [13.01.2025
o2 ISINGH lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)86/2025 [22.01.2025 ITATA CAPITAL LTD Vs AMIT JANISH BHOLA 9811452022janish_bhola1y@yaho [21.01.2025
ho2 IKUMAR DEDHA lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)96/2025 [23.01.2025 ITATA CAPITAL LTD Vs SUMER JANISH BHOLA 9811452022janish_bhola17@yaho [22.01.2025
402 ICHAND lo.com
ICOURT ROOMICIVIL SUIT IMISC DJ-58/2025 24.01.2025 IANKIT SHARDA PROPRIETOR OF [RAKESH KUMA| 9711771000 |RAKESH.ADVOCAT [23.01.2025
402 IM/S CHIRANJEEVI ELECTRICAL [E18 @GMAIL.COM

IVS. M/SETA ENGINEERING PVT.

ILTD.
ICOURT ROOMICIVIL SUIT [EX. (COMM) 68/2025 24.01.2025 JORIENT LINKS PVT. LTD. VS IMAHESH SHAR| NA INA 23.01.2025
lho2 RUPAM JHA
ICOURT ROOMICIVIL SUIT IOMP (I) (COMM)/105/2025 [27.01.2025 [HDFC BANK LTD. VS AARTI AARTIJANISH BHOLA 9811452022janish_bhola17@yaho [25.01.2025
402 o.com
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING

NUMBER

COURT ROOM[CIVIL SUIT JIOMP (I) (COMM)/106/2025 [27.01.2025 [HDFC BANK LTD. VS HAKAM JANISH BHOLA 9811452022janish_bhola17@yaho [25.01.2025
402 RASHID lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/ 107/2025 [27.01.2025 [HDFC BANK LTD. VS PAWAN JANISH BHOLA 9811452022janish_bhola17@yaho [25.01.2025
402 IKUMAR lo.com
ICOURT ROOMICIVIL SUIT IOMP(COMM) 3/2025 27.01.2025 IAMBAR SINHA VS M/S IDFC FIRST]M ABHIJNAN NA [delhi@lexpraxis 24.01.2025
Ko2 IBANK LTD.
ICOURT ROOMICIVIL SUIT [EX. (COMM) 73/2025 27.01.2025 IPUNJAB NATIONAL BANK VS IMOHAMMAD D| NA INA 25.01.2025
o2 IMASTER TRADERS
COURT ROOM[CIVIL SUIT ICS(COMM) 133/2025 28.01.2025 INARENDER KUMAR JAIN VS ISUBHAM AGGA|[ 9999877470 [subhamagarwal11308(27.01.2025
ko2 IPANKAJ KUMAR SONI (@gmail.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/111/2025 [28.01.2025 ITATA CAPITAL LTD. VS JANISH BHOLA 9811452022janish_bhola17@yaho [27.01.2025
Ko2 IFASTHRUST CONSTRUCTION PVT,| lo.com

ILTD.
ICOURT ROOMICIVIL SUIT IOMP (I) (COMM)/131/2025 [31.01.2025 [HDFC BANK LTD VS. VINEET JANISH BHOLA 0811452022  |Anish_bhola17@yaho|30.01.2025
K402 IDHULL jo.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 132/2025 31.01.2025 [HDFC BANK LTD. VS SUMIT JANISH BHOLA 9811452022  |Anish_bhola1y@yahol30.01.2025
lho2 IMATHEW XAXA lo.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/133/2025 [31.01.2025 [HDFC BANK LTD VS. NOMAN JANISH BHOLA 9811452022  |Anish_bhola1y@yahol30.01.2025
402 IMEHMOOD lo.com
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COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/134/2025 [31.01.2025 [HDFC BANK LTD VS. SARDAR JANISH BHOLA 9811452022  |Anish_bhola1y@yahol30.01.2025
402 ISINGH lo.com
14 ISH. ASHUTOSH|WEST 201 ICS ICS (COMM)/10/2025 03-01-2025 IM/s Sarens Heavy Lift India PrivatelShitanshu(P), J9958050214 [Kansal.rajan@gmail.cl23-12-2024
IKUMAR, DISTRICT] Extn Block Ltd Vs M/S Jagdamba Cranes| om
JUDGE [Private Limited
(COMMERCIAL
ICOURT) Ics ICS (COMM)/9/2025 03-01-2025 [UCO BANK Vs ARUN SACHDEVA[Kamlesh Kumarg310019131 lad.kamleshtiwari@g [23-12-2024
IPROP OF SUBHASH FOOTWEAR[Tiwari(P), Imail.com
JAND GARMENTS AND ANR
ICS ICS (COMM)/16/2025 07-01-2025 [HARIOM AGGARWALMamta 0650941688 sumitsama@ginail.co [03-01-2025
IPROPRIETOR OF HARIOM STEELjsarna(P), Im
TRADERS Vs M/S
ICHANDRALEKHA
IOMP IOMP (I) (COMM)/4/2025 |08-01-2025 IYES BANK LTD Vs AMISHAKARTIK 0811015339 katyalsachin2008@g [06-01-2025
ISINGH [KUMAR(P), Imail.com
IOMP JOMP (1) (COMM)/5/2025  |08-01-2025 IYES BANK LTD Vs MUSTAK ALI TIK 0811015339 katyalsachin2008@g [06-01-2025
UMAR(P), Imail.com
ICS ICS (COMM)/29/2025 10-01-2025 IM/S ARCHNA TRADING INagendra 0999339334 ladvsupremecourt726 [08-01-2025
ICOMPANY THR ITS SOLE [Singh(P), 7@gmail.com
IPROPRIETOR MS ARCHANA
[PANDEY // Vs Om Engineering
ICS ICS (COMM)/30/2025 13-01-2025 ISARAOGI SUPER SALES PVT LTD [VARUN 8285672608 ladvocatevrunbedi@g [03-01-2025
Vs RAJEEV KUMAR JAISWAL BEDI(P), Imail.com
IPROP JAISWAI TRADERS
ICounter Claim ICounter Claim/1/2025 15-01-2025 IMADAN LAL PROPRIETOR OFPraveen 0625100702 KPRAVEN.LAW@G [14-01-2025
INEW DURGA TRAVELS AND ANR [Kumar(P), IMAIL.COM
Vs M s Axis Communications
[Through its AR
IOMP IOMP (I) (COMM)/15/2025 [15-01-2025 IYES BANK LTD Vs TEJAS BABAR [TURAB ALI9953036426 TEAMS@SKPLAW.I [08-01-2025
[KAZMI(P), IN
ICS ICS (COMM)/40/2025 16-01-2025 STATE BANK OF INIDA Vs [MANOJ 9654371856 ladvpandeymanoj@g [16-01-2025
ISANJAY IPANDEY(P), Imail.com
ICS ICS (COMM)/39/2025 16-01-2025 ISTATE BANK OF INIDA Vs BALA [MANOJ 0654371856 ladvpandeymanoj@g [15-01-2025
IPANDEY(P), Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

Misc DJ Misc DJ/53/2025 17-01-2025 IPANKAJ KUMAR SINGH PROP RAJ|Ganga  Prasadig811726827 Inot mentioned 15-01-2025
TRADING CO Vs BALKESH PROPPant(P),
IM/S VINIT TRADERS

ICS ICS (COMM)/46/2025 18-01-2025 IM/S BEST TECH PIPES LLP Vs [Shailender 0999029218 shailnegii984@gmail [16-01-2025
IM/S ROYALGOLF LINK CITYNegi(P), L.com
IPROJECTS PVT LTD

Misc DJ Misc DJ/65/2025 21-01-2025 IRAM KUMAR YADAV -- Vs SDMichittranjan 19-01-2025
JOUTER DISTRICT imann(P),

ICS ICS (COMM)/50/2025 22-01-2025 SATBIR PUNIA PROPRIETOR|Sukhmeet Singhlg582028538 skukhmitlamba@gmalz0-01-2025
ILUXMI MOTORS Vs M/S OLALamba(P), lil.com
IFLEET TECHNOLOGIES PVT LTD

ICS ICS (COMM)/52/2025 23-01-2025 Bank of Baroda Vs KAMALDEEPDeepa Gupta(P),9312292558 ladvocate.deepa.gupta| 22-01-2025
[KAUR (@gmail.ocm

IOMP IOMP (I) (COMM)/32/2025 [24-01-2025 IYES BANK LTD Vs EXPRESSKARTIK 0811015339 katyalsachin2008@g | 22-01-2025
ICARGO SERVICE KUMAR(P), Imail.com

IOMP JIOMP (I) (COMM)/33/2025 [24-01-2025 IYES BANK LTD Vs EXPRESSIIIEARTIK 0811015339 katyalsachin2008@g | 22-01-2025
ICARGO SERVICE UMAR(P), Imail.com

OMP IOMP (I) (COMM)/34/2025 [24-01-2025 IYES BANK LTD Vs JAI MAAKARTIK 0811015339 katyalsachin2008@g | 22-01-2025
[TRANSPORT SERVICE KUMAR(P), Imail.com

OMP IOMP (I) (COMM)/35/2025 [24-01-2025 IYES BANK LTD Vs RAJ KUMARJKARTIK 0811015339 katyalsachin2o08@g | 22-01-2025
[KHURANA [KUMAR(P), Imail.com

OMP IOMP (I) (COMM)/36/2025 [24-01-2025 IYES BANK LTD Vs RAJ KUMARIKARTIK 0811015339 katyalsachin2008@g | 22-01-2025
[KHURANA KUMAR(P), Imail.com

IOMP IOMP (I) (COMM)/37/2025 [24-01-2025 IYES BANK LTD Vs SHRI KHALIFAKARTIK 0811015339 katyalsachin2o08@g | 22-01-2025
INFRA DEVELOPERS KUMAR(P), Imail.com

OMP IOMP (I) (COMM)/38/2025 [24-01-2025 IYES BANK LTD Vs K N BUILDINGKARTIK 0811015339 katyalsachin2008@g | 22-01-2025
IMATERIAL SUPPLIER IKUMAR(P), Imail.com

IOMP IOMP (I) (COMM)/78/2025 [27-01-2025 IYES BANK LTD Vs ABHISHEKKARTIK 0811015339 katyalsachin2008@g | 14-01-2025
JARORA KUMAR(P), Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP IOMP (1) (COMM)/79/2025 [27-01-2025 IYES BANK LTD Vs ROHAN BRIJ[KARTIK 0811015339 katyalsachin2008@g | 14-01-2025
IMOHAN UMAR(P), Imail.com
OMP IOMP (I) (COMM)/80/2025 [27-01-2025 IYES BANK LTD Vs JOYA JANGRA [KARTIK 0811015339 katyalsachin2008@g | 14-01-2025
[KUMAR(P), Imail.com
IOMP IOMP (I) (COMM)/81/2025 [27-01-2025 IYES BANK LTD Vs ASVEND TIK 0811015339 katyalsachin2008@g | 14-01-2025
ISINGH RAJPOOT UMAR(P), Imail.com
IOMP IOMP (I) (COMM)/82/2025 [27-01-2025 IYES BANK LTD Vs BADAN SINGH [KARTIK 0811015339 katyalsachin2008@g | 14-01-2025
KUMAR(P), Imail.com
IOMP IOMP (I) (COMM)/83/2025 [27-01-2025 IYES BANK LTD Vs MAYANKJKARTIK 0811015339 katyalsachin2008@g | 14-01-2025
ISHARMA [KUMAR(P), Imail.com
IOMP IOMP (I) (COMM)/84/2025 [27-01-2025 IYES BANK LTD Vs RAVINDERJKARTIK 0811015339 katyalsachin2008@g | 14-01-2025
IDES RAJ KUMAR(P), Imail.com
IOMP IOMP (I) (COMM)/85/2025 [27-01-2025 IYES BANK LTD Vs  GEETAKARTIK 0811015339 katyalsachin2008@g | 14-01-2025
IPANDEY [KUMAR(P), Imail.com
ICS ICS (COMM)/78/2025 20-01-2025 ISTATE BANK OF INDIA Vs JAshok 0811896060 kumarashokadvocate | 27-01-2025
RAMESH Kumar(P), (@gmail.com
ICS ICS (COMM)/86/2025 31-01-2025 IMUNNA LAL YADAV PROPRIETOR |ANANT 0810134489 [HAJELAYLAWASSO | 30-01-2025
IM/S MARK ENGINEERING IKUMAR ICIATES@GMAIL.CO
ISYSTEM Vs Dolphin Aqua Cure Pvt [HAJELAY(P), IM
ILtd
15 IMS. HEMANIWEST 209 CS COMM 1/2025 03.01.2025 RIDHIMA ADVANI VS. SANYA ASHUTOSH 9899071998  lashutosh@sengercha [ 03.01.2025
IMALHOTRA, Extn Block SENGER Imbers.com
DISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 CS COMM b /2025 03.01.2025 SERVEK FABRICATORSVS.  [SACHIN LOHIA| 9999353434 [lohiassociates@gmail| 03.01.2025
SHAMPOORJI PALLONJI .com
OMP(I)/COMM 2/2025 03.01.2025 AXIS BANK VS. GAURAV SUNITA SINGH| 9871040589 [indolexlaw@gmail.co| 03.01.2025
CHANDELA Im
CS COMM 14/2025 07.01.2025 M/S EPPION LIFESCIENCES PVT PARAS 9810600656 |parasaggarwaladv@g | 03.01.2025
LTD VS. M/S PHARMER AGGARWAL Imail.com
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CS COMM 17/2025 08.01.2025 STPI INFRA PROJECTS LLP VS. 9811215280  [upadhyaylawchamber| 08.01.2025
AMBHIKA UPADHYAY s@gmail.com
CS COMM 18/2025 08.01.2025 STPI INFRA PROJECTS LLP VS. ASHISH 9811215280  [upadhyaylawchamber| 08.01.2025
SAKSHI GANDHI UPADHYAY s@gmail.com
CS COMM 22 /2025 10.01.2025 M/S ASP ENTERPRISES VS. M/S [YOGESH GOEL| 9810930909 [yogesh.g.goel@gmail.| 10.01.2025
KESHAV ENTERPRISES lcom
CS COMM 23/2025 10.01.2025 ASUJA ESERV PVT LTD VS. ICICI SHRIRAM 8860658903 [srt3007@gmail.com | 10.01.2025
BANK LTD TIWARY
MISC DJ. COMM 30/2025 13.01.2025 SITA RAM AND CO. VS. M/S DEEPAK 9810538000 fadvodeepak@gmail.c| 13.01.2025
BANSAL INTERIO VOHRA jom
CS COMM I32/2025 14.01.2025 M/S ART OF WOOD BHARAT 9910423763  jadvbharatbhushan32| 14.01.2025
PRESENTATIVE VS. SAKIR SAIFI BHUSHAN s@gmail.com
CS COMM 33/2025 14.01.2025 SATYA NARIAN GUPTA VS. ARVIND 9811317311 ladvocatearvindgupta | 14.01.2025
PUNEET VERMA GUPTA (@gmail.com
OMP(I)/COMM 12/2025 14.01.2025 YES BANK VS. RACHNA MAAN S&K 9953036426  [reams@skplaw.in 14.01.2025
SINGH PARTERNS
OMP(I)/COMM 26/2025 24.01.2025 SHRI RAM FINANCE LTDVS. |SUNNY ARORA| 9910574027 jalbuslawfirms@gmail| 24.01.2025
RAHISUDDIN .com
OMP(I)/COMM k9/2025 27.01.2025 YES BANK VS. NIKHIL SHARMA SACHIN 26211488 legal @katyalassociate| 27.01.2025
KATYAL s.com
OMP(I)/COMM 50/2025 27.01.2025 YES BANK VS. UPENDER KUMAR SACHIN 26211488 legal @katyalassociate| 27.01.2025
LATYAN KATYAL s.com
OMP(I)/COMM 51/2025 27.01.2025 YES BANK VS. MANISH KUMAR SACHIN 26211488 legal @katyalassociate| 27.01.2025
KATYAL s.com
OMP(I)/COMM 52/2025 27.01.2025 YES BANK VS. MOHD. ZUHAIB SACHIN 26211488 legal @katyalassociate| 27.01.2025
KATYAL s.com
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OMP(I)/COMM 53/2025 27.01.2025 YES BANK VS. DHANVEER JAIPAL SACHIN 26211488 legal @katyalassociate| 27.01.2025
SINGH KATYAL s.com
OMP(I)/COMM 87/2025 28.01.2025 YES BANK VS. SHOBHA SACHIN 26211488 legal @katyalassociate| 28.01.2025
KATYAL s.com
CS COMM 66/2025 28.01.2025 SAVOIR FAIRE MANUFACTURING| SUNIL DUTT 9312832910  [contact@sddlaw.in 28.01.2025
CO VS. BANITA SWAIN
CS COMM 67/2025 28.01.2025 PUNJAB NATIONAL BANK VS. AVDESH KR. 9810362626 |Aakshakya@gmail.co| 28.01.2025
CHANCHALA DEVI SHAKYA Im
CS COMM 7/2025 28.01.2025 VINOD KUMAR BANGA VS. AMALJIT 09811041494  [radheyshyamadv@g | 28.01.2025
SINGH Imail.com
MISC DJ. COMM 94/2025 28.01.2025 M/S ALUTECH INDUSTRIES VS. ADITYA 9873539952 fadityalaroyla@gmail. [ 28.01.2025
RIYASAT LAROYIA lcom
CS COMM 68/2025 28.01.2025 CANARA BANK VS. SAFRAJ AMIT GUPTA 9810224621 jamitgupta3z66@gmail| 28.01.2025
AHMAD .com
CS COMM 74/2025 20.01.2025 BANK OF BARODA VS. RISHABH HUNNY 9650501903  jadvhunnysharma28 | 29.01.2025
PURI SHARMA (@gmail.com
CS COMM 75/2025 20.01.2025 PLATINEX DB BATHWARE INDIA [ STUTI WASON 9811227766 asonandwason@gm| 29.01.2025
VS. PRATEEK GUPTA lail.com
CS COMM 79/2025 30.01.2025 YASHPAL VS. ANUJ LAMBA ADITYA 9318470789 30.01.2025
KAUSHIK
CS COMM 80/2025 30.01.2025 CHARAN PAADUKA INDUSTRIES | PREM GARG 8860844670 [premgarg.legal@yaho| 30.01.2025
VS. MUBARAK PASHA jo.com
CS COMM 81/2025 30.01.2025 THE SOUTH INDIA BANK VS. S KGARG 9810314404  f[skgargandcompany@| 30.01.2025
PARVINDER SINGH lgmail.com
CS COMM 82/2025 30.01.2025  [AJAY SINGHAL HUF VS. SITA RAM| ASHOK 9312908832 layequity@gmail.com [ 30.01.2025
AND CO KUMAR




S.NO COURT

DISTRICT COURT ROOM

CS COMM

CASE NUMBER

84/2025

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

31.01.2025

AGNI DEVICES PVT LTD VS.
SOMYA PYROTEK

NAME VSADVOCATE

M.K. MIGLANI

ADVOCATE
MOBILE
NUMBER

811081980

ADVOCATE EMAILDATE OF E-

ID

Imail@wrbindia.com

FILING

31.01.2025

16

ISH. DIG
ISINGH,
JUDGE
(COMMERCIAL
ICOURT)-03

VIJAY]
DISTRICT]

WEST

203 ICS (COMM)/19/2025 08-01-2025 [RAINBOW TEXTILES Vs M/S [Sobhik INot Mentioned 04-01-2025
Extn Block [FASHNEAR TECHNOLOGIES PVT [Tanwar(P),

ILTD

Misc DJ/14/2025 08-01-2025 ICANARA BANK Vs JYOTI BATRA |ANIL 04-01-2025

ISHARMA(P),

[Execution (Comm)/13/2025 [10-01-2025 IM/S SALEK CHAND JAIN AND INot 8383953944jjain.adityaraj@gamil. [09-01-2025
ISONS Vs Mr Anshul Khanna lapplicable(P), com

ICS (COMM)/25/2025 10-01-2025 ISAKSHI JAIN THROUGH SPA SHRI|Shiven 8700767450fdheerajassociate@g [09-01-2025
IVINOD KUMAR JAIN Vs NITISH [Banga(P), Imail.com
JAIN

IOMP (I) (COMM)/13/2025 [14-01-2025 Yes Bank Ltd Vs SANT BABA JADV. LALIT INot Mentioned  [Not Mentioned 13-01-2025
IDEVIDAS LOGISTIC IPANDEY(P),

ICS (COMM)/34/2025 14-01-2025 [TRIP INDIA PVT LTD Vs SABAL [Bharat 9953434896[Not Mentioned 13-01-2025
IPRODUCTION IPrakash(P),

IOMP (I) (COMM)/16/2025 [17-01-2025 IYES BANK LIMITED Vs ANIL [TURAB ALI INot Mentioned INot Mentioned 16-01-2025
[KUMAR KAZMI(P),

[Execution (Comm)/27/2025 [20-01-2025 ISANJAY JAIN Vs KDR FORGINGS [SURINDER 9312414473Not Mentioned 18-01-2025
PVT LTD HAIN(P),

[Execution (Comm)/28/2025 [21-01-2025 JANKIT GUPTA Vs ENGLISH AMAR 7820000383, gauravdelhiS@yahoo.[20-01-2025
IPREMIUM KUMAR(P), 8000000383, lcom

7820000300

ICS (COMM)/53/2025 23-01-2025 IShri Naveen Gulati Proprietor of M/s[ROHIT 9911040316jgauravgauradvocate [22-01-2025
Balaji Sales Corporation Vs Shri ISEHGAL(P), (@gmail.com
[Puneet Gupta Proprietor of M/s D
JAND D Metal

IOMP (I) (COMM)/31/2025 [24-01-2025 IYES BANKLTD Vs EXPRESS [KARTIK INot Mentioned  [Not Mentioned 23-01-2025
ICARGO SERVICE IKUMAR(P),

IOMP (I) (COMM)/30/2025 [24-01-2025 IYES BANK LTD Vs VIKASH TYAGI [KARTIK INot Mentioned  [Not Mentioned 23-01-2025

KUMAR(P),
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IOMP (I) (COMM)/29/2025 [24-01-2025 IYES BANK LTD Vs DEEPAK INot Mentioned  [Not Mentioned 23-01-2025
ICHAUDHARY UMAR(P),

ICS (COMM)/60/2025 24-01-2025 [The Nainital Bank Limited Vs [IManoj INot Mentioned  [Not Mentioned 23-01-2025
Ayush Collection Gupta(P),

IOMP (I) (COMM)/48/2025 [25-01-2025 [Shriram Finance Ltd Vs GAYYUR [Manoj 9811133644manojkadv@gamil.col24-01-2025

[Kumar(P), Im

[Execution (Comm)/34/2025 [25-01-2025 JABS INDIA PRIVATE LIMITED Vs [PRAKHAR 07181 22188 consultancy@syncleg [24-01-2025
IABC INFOSYSTEMS PRIVATE IDIXIT(P), lal.co.in
ILIMITED

ICS (COMM)/62/2025 25-01-2025 Woodver Coatiing Pvt Ltd Vs [Taksh Suri(P), 24-01-2025
IFURNISHAMORE SERVICES LLP

IOMP (I) (COMM)/64/2025 [27-01-2025 IYES BANKLTD Vs GAURAV [KARTIK INot Mentioned  [Not Mentioned 25-01-2025
IGAURAV KUMAR(P),

IOMP (I) (COMM)/63/2025 [27-01-2025 IYES BANK LTD Vs MIHILAL KARTIK INot Mentioned INot Mentioned 25-01-2025
IAHIRWAR [KUMAR(P),

IOMP (I) (COMM)/62/2025 [27-01-2025 IYES BANK LTD Vs KAMAL KANT [KARTIK INot Mentioned INot Mentioned 25-01-2025
[KHANNA KUMAR(P),

IOMP (I) (COMM)/61/2025 [27-01-2025 IYES BANK LTD Vs CHAND TITU [KARTIK INot Mentioned  [Not Mentioned 25-01-2025
AHMED IKUMAR(P),

IOMP (I) (COMM)/60/2025 [27-01-2025 IYES BANK LTD Vs BABITA SINGH [KARTIK INot Mentioned INot Mentioned 25-01-2025

KUMAR(P),

ICS (COMM)/65/2025 28-01-2025 IPUNJAB NATIONAL BANK Vs Varun Gupta(P), 9999802509fravinderadv@vahoo.cl27-01-2025
IBABITA MAHAWAR jom

ICS (COMM)/64/2025 28-01-2025 [M/S ARCO PLAST Vs M/S PAWAN [SURENDER 9891297097anokhijindgi@gmail.c27-01-2025
IENTERPRISES ISHARMA(P), lom

ICS (COMM)/77/2025 29-01-2025 ISRI BALAJI PACKERS THROUGH [NARENDER 995370203 7marendersagwan@ya [28-01-2025
TS AR SH SUMIT JAIN Vs ISINGH(P), lhoo.com
ISTANDARD AUTO ENGINEERS
IPVT LTD THROUGH ITS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

ICS (COMM)/8/2025 03-01-2025 IDHINGRA OPTICS Vs IDEPUTY 8447777040advvikassharmalg78 [26-12-2024
IMAYASHEEL RETAIL INDIA ILAL(P), (@gmail.com
ILIMITED
ICS (COMM)/7/2025 03-01-2025 JANANDI DEVI Vs NYSAA RETAIL [SHALU 9811041494fradheshyamadv@gm [27-12-2025
IVENTURE PVT LTD IKARDAM(P), lail.com
IOMP (I) (COMM)/1/2025 03-01-2025 AXTS BANK LIMITED Vs HARISH [Sunita Singh(P),[87 1040589 INDOLEXLAW@GM [28-12-2024
IKUMAR ATL.COM
[Execution (Comm)/3/2025 |03-01-2025 J[UNION BANK OF INDIA Vs M/S [CHITRA INot Mentioned  [Not Mentioned I31-12-2024
IND FOOTWEAR IMALHOTRA(P),
IOMP (I) (COMM)/14/2025 [14-01-2025 IYes Bank Ltd Vs MDB BUILDCON |ADV. LALIT 8130383143[Not Mentioned 13-01-2025
IPANDEY(P),
ICS (COMM)/36/2024 15-01-2024 ICampus Activewear Limited Vs Ankit 8802310640 INot Mentioned 14-01-2025
IGopal Bhatia Proprietor Of M/s [Parashar(P),
IShoes Galaxy
17 ISH. SANJAY|WEST 202 JARB. A. (COMM.) JARB. A. (COMM.)/1/2025 03-01-2025 IMODI IMPORTS Vs AMBIT ISANJAY 9810155090 fsanjayvermaadv@yah| 03-01-2025
JINDAL, DISTRICT] Extn Block IFINVEST PRIVATE LIMITED IVERMA joo.com
WUDGE
(COMMERCIAL
ICOURT) ICS (COMM) ICS (COMM)/3/2025 03-01-2025 IDEEPAK BANSAL V/S [HEMANT 7011482414  Jadvpathak83@gmail. | 26-12-2024
IPATHAK lcom
IOMP (I) COMM JOMP (I) (COMM.)/3/2025 |08-01-2025 IYES BANK V/S PARMOD HARI ISACHIN 09811015339  |katyalsachin2008gm | 07-12-2025
[PRAKASH [KATYAL lail.com
JARB. A. (COMM.) JARB. A. (COMM.)/2/2025 10-01-2025 IPANKAJ VOHRA Vs ANJU VOHRA [ASHOK 0811485695 [lawverakmsmail.com | 09-01-2025
JAND ORS IMITTAL
ICS (COMM) ICS (COMM)/24/2025 10-01-2025 IM/S SUNRISE ENTERPRISES Vs  [HARSH 091045141 ladv.harshchachra@g | 09-01-2025
THE EXECUTIVE ENGINEER ICHACHRA Imail.com
IDELHI JAL BOARD
ICS (COMM) ICS (COMM)/26/2025 10-01-2025 [M/S SUNRISE ENTERPRISES Vs |[HARSH 091045141 ladv.harshchachra@g | 09-01-2025
IMR AJAY KUMAR ICHACHRA Imail.com
ICS (COMM) ICS (COMM)/27/2025 10-01-2025 IPARVEEN KUMAR GARG V/S ISAMEER 0444446565 |jsameer.sidhar@metr | 09-12-2025
INEENA MAHAJAN ISIDHAR opolitanlegal.in
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ICS (COMM) ICS (COMM)/28/2025 10-01-2025 ISCHENKAR INDIA PVTLTDV/S MEHUL PARTI 9582599551 [HARSHITA.MALIK@| 09-01-2025
ISIVANDANA COMMERCIAL ICHANDHIOK.COM
ICOMPANY PVT LTD
ICS (COMM) ICS (COMM)/31/2025 14-01-2025 IPUNJAB NATIONAL BANK V/S SK [VED PRAKASH 9711900673  fadvocateprakashved | 13.01.2025
[ENTERPRISES (@gmail.com
ICS (COMM) ICS (COMM)/42/2025 17-01-2025 IAPJ Steel Impex Pvt Ltd Vs RAHUL [P.S SINGAL 9871117817  kingalps@gmail.com | 16-01-2025
IKUMAR JAISWAL
ICS (COMM) ICS (COMM)/48/2025 20-01-2025 IVIRESH TYAGI V/SM/SE.LTEK |[MANOJ 9212010299 fjadvocatem.khatri@g | 19-12-2025
KHATRI Imail.com
IOMP (I) (COMM) IOMP (1) (COMM.)/27/2025 [24-01-2025 IYES BANK V/S BIBARAN BASAK [SACHIN 1126211488  [legal@katyalassociate| 23-01-2025
IKATYAL s.com
IOMP (I) (COMM) JOMP (I) (COMM.)/28/2025 [24-01-2025 IYES BANK LTD Vs ROMY DHARAM|SACHIN 1126211488  [legal@katyalassociate| 23-01-2025
IPAL SINGH KATYAL s.com
ICS (COMM) ICS (COMM)/56/2025 24-01-2025 ISTATE BANK OF INDIAV/SMR  |ASHOK 9811896060 [kumarashokadvocate | 23-01-2025
JANIL [KUMAR (@gmail.com
ICS (COMM) ICS (COMM)/57/2025 24-01-2025 ISTATE BANKLOF INDIA V/S JASHOK 9811896060  [kumarashokadvocate | 23-01-2025
ISANJAY KUMAR KUMAR (@gmail.com
ICS (COMM) ICS (COMM)/58/2025 24-01-2025 ISTATE BANK OF INDIA V/S JASHOK 9811896060 [kumarashokadvocate [ 23-01-2025
IKARUNAKARAN IKUMAR (@gmail.com
ICS(COMM) ICS (COMM)/59/2025 24-01-2025 UITENDER SINGH DHAWAN V/S [VIJAY K 9873403435 |vijayadavs58@gmail. | 23-01-2025
ISTATE BANK OF INDIA ISEHGAL lcom
IOMP (I) (COMM) IOMP (I) (COMM.)/40/2025 [25-01-2025 IYES BANK LTD Vs YUSUF SAIFI  [SACHIN 1126211488  [legal@katyalassociate| 25-01-2025
KATYAL s.com
JOMP (I) (COMM) IOMP (I) (COMM.)/65/2025 [27-01-2025 IYES BANK V/S PARMJEET SINGH [SACHIN 1126211488 legal @katyalassociate| 25-01-2025
IMATTA IKATYAL s.com
IOMP (1) (COMM) IOMP (I) (COMM.)/66/2025 [27-01-2025 IYES BANK V/S LAXMI NARAYAN [SACHIN 1126211488  [legal@katyalassociate| 25-01-2025
KATYAL s.com
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IOMP (I) (COMM) IOMP (I) (COMM.)/67/2025 [27-01-2025 IYES BANK V/S ARUN KUMAR ACHIN 1126211488 legal @katyalassociate| 25-01-2025
ISINGH ATYAL s.com
IOMP (I) (COMM) IOMP (I) (COMM.)/68/2025 [27-01-2025 IYES BANK V/S ASVENDRA SINGH [SACHIN 1126211488  [legal@katyalassociate| 25-01-2025
RAJ[POOT IKATYAL s.com
IOMP (I) (COMM) IOMP (I) (COMM.)/69/2025 [27-01-2025 IYES BANK V/S DHEERAJ KUMAR [SACHIN 1126211488  [legal@katyalassociate| 25-01-2025
IKATYAL s.com
IOMP (I) (COMM) IOMP (I) (COMM.)/70/2025 [27-01-2025 IYES BANK V/S YAMINI SOLANKI [SACHIN 1126211488  [legal@katyalassociate| 25-01-2025
KATYAL s.com
IOMP (I) (COMM) IOMP (I) (COMM.)/71/2025 [27-01-2025 IYES BANBK V/S ALOK REJA ISACHIN 1126211488  [legal@katyalassociate| 25-01-2025
IKATYAL s.com
IOMP (I) (COMM) IOMP (COMM.)/1/2025 30-01-2025 [PROGRESSIVE SALES PVT LTD JAKHIL 9891105069 [SACHAR.AKHIL@G | 29-01-2025
IV/S NORTH END FOODS ISACHAR IMAIL.COM
IMARKETING PVT LTD
ICS (COMM) ICS (COMM)/83/2025 31-01-2025 IMEDISAN INSAAT SAGLIK IMOHD ALAM 9810206170 fadvalam1@gmail.com| 29-01-2025
ISISTERMLERI LTD STI” V/S MED
IFRESHE PVT LTD
18 ISH. AJAY GUPTA|WEST 210 ICS (COMM)/4/2025 ICS (COMM)/4/2025 03-01-2025 IBANK OF MAHARASHTRA VSSHAILESH 9891285888 ADVSHAILESHKUM| 03-01-2025
DISTRICT JUDGE Extn Block [EASTERN POLYMER KUMAR IAR@GMAIL.COM
(COMMERCIAL
ICOURT)
[Execution (Comm.)/5/2025 [Execution (Comm.)/5/2025 [03-01-2025 [UNION BANK OF INDIA Vs M/S 03-01-2025
S.K. TRADERS
ICS (COMM)/5/2025 ICS (COMM)/5/2025 03-01-2025 ANANDI DEVI Vs MAYASHEEURadhey Shayam (9811041494 radheyshyamadv@g | 03-01-2025
IRETAIL INDIA LTD Imail.com
ICS (COMM)/6/2025 ICS (COMM)/6/2025 03-01-2025 [Rajeev Sharma Vs M/S RakhifShalu Sharma 9899365677 robinadvo6@gmail.c | 03-01-2025
[Fashion lom
ICS (COMM)/11/2025 ICS (COMM)/11/2025 04-01-2025 ISHRIRAM PISTONS AND RINGSRavi Chauhan (9871694660 Imail@ravichauhan.co| 04-01-2025
ILIMITED Vs SUNEEL KUMAR Lin
ICS (COMM)/12/2025 ICS (COMM)/12/2025 04-01-2025 State Bank Of India Vs KIRAN PAL |[S. Sood 9811786067 Imsssoodadvocate@g | 04-01-2025
Imail.com
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NUMBER

Misc DJ/15/2025 Misc DJ/15/2025 08-01-2025 ICanara bank Vs Isha enterprises ISANDEEP 0999886249 sk.tyagi@ymail.com | 08-01-2025
ITYAGI
ICS (COMM)/21/2025 ICS (COMM)/21/2025 09-01-2025 IHEM KANT JHA Vs RAMAPEERKARAN 8882684194 ADVKARANBHAMB | 09-01-2025
ISTONE INDUSTRIES IBHAMBRI RI@GMAIL.COM
[Execution (Comm.)/12/2025 [Execution (Comm.)/12/2025 [10-01-2025 IM/s Supreme Industries Ltd Vs M/s 10-01-2025
IMeckMark Engineers Ltd
IOMP (I) (COMM.)/6/2025 JOMP (I) (COMM.)/6/2025 [14-01-2025 IYes Bank Ltd Vs RAJU RAMDEEN [LALIT PANDEY 8130383143[LALITPANDEYADV | 14-01-2025
(@GMAIL.COM
IOMP (I) (COMM.)/7/2025 IOMP (I) (COMM.)/7/2025 [14-01-2025 IYes Bank Ltd Vs KULDEEP GAJRAJ [LALIT PANDEY 8130383143[LALITPANDEYADV | 14-01-2025
(@GMAIL.COM
IOMP (1) (COMM.)/8/2025 IOMP (I) (COMM.)/8/2025 [14-01-2025 IYes Bank Ltd Vs EXPORT KINGLALIT PANDEY 8130383143LALITPANDEYADV | 14-01-2025
IPRIVATE LIMITED (@GMAIL.COM
IOMP (I) (COMM.)/9/2025 IOMP (I) (COMM.)/9/2025 [14-01-2025 IYes Bank Ltd Vs EASY EXPRESS ILALIT PANDEY 8130383143[LALITPANDEYADV | 14-01-2025
(@GMAIL.COM
IOMP (I) (COMM.)/10/2025 IOMP (I) (COMM.)/10/2025 [14-01-2025 IYES BANK LIMITED Vs CHITWANJS & K Partners 9953036426ftecams@skplaw.in 14-01-2025
SHARMA
[Execution (Comm.)/15/2025 [Execution (Comm.)/15/2025 [14-01-2025 IDeutsche Cars Pvt, Ltd Vs Shivani  [Ashok Chhabra 9810008481ashokchhabrag@gma| 14-01-2025
fil.com
ICS (COMM)/35/2025 ICS (COMM)/35/2025 15-01-2025 IDHRAMPAL TOMAR Vs MCN|Sahil Aeron 9910007125 indiaaeron@gmail.co| 15-01-2025
ISOLUTIONS PVT LTD m
ICS (COMM)/36/2025 ICS (COMM)/36/2025 16-01-2025 STATE BANK OF INIDA VsManojKumar 9654371856fadvpandeymanoj@g | 16-01-2025
IDEVANAND [Pandey Imail.com
ICS (COMM)/37/2025 ICS (COMM)/37/2025 16-01-2025 [Uco Bank Vs Abhay Jain JARUN DUGGAL 9811024490 ARUNDUGGAL@YA | 16-01-2025
[HOO.COM
IOMP (I) (COMM.)/18/2025 IOMP (I) (COMM.)/18/2025 [17-01-2025 IYES BANK LIMITED Vs RAMASS & K Partners 9953036426ftecams@skplaw.in 17-01-2025
IDAVAR
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ISHED STEEL WORKS

KATYAL

Imail.com

ICS (COMM)/41/2025 ICS (COMM)/41/2025 17-01-2025 haudhary Timber Industries PrivateJASPREET 9899641617jaspreet.law@gmail.c| 17-01-2025
[Limited Vs MEENA DEVISINGH lom
[HARLALKA PROPRIETOR OH

TREAM ENTERPRISES
ICS (COMM)/44/2025 ICS (COMM)/44/2025 17-01-2025 AND CO Vs MITESH HARILALJASHUTOSH 8920569785 ASHUTQSHJA1NO95| 17-01-2025
AND OTHER JAIN (@GMA1L.COM

ICounter Claim/4/2025 ICounter Claim/4/2025 18-01-2025 Wear well indla pvt lta Vs KohinoorViren Bansal 9433433333virenbansali@gmail.c] 18-01-2025
ribbon factory pvt 1td om

[Execution (Comm.)/24/2025 [Execution (Comm.)/24/2025 18-01-2025 IMURTAZA ALI Vs Punjab GasketsMayank Ahuja (9999003982 INot Provided 18-01-2025
Industries

ICS (COMM)/47/2025 ICS (COMM)/47/2025 20-01-2025 SAHIL PLASTIC THROUGH ITSAbhay Pratap|8527334575 labhay@gnslegal.in 20-01-2025
IPROPRIETOR MR SANJAY[Singh
IAGGARWAL Vs VENUS|
ICONFERENCES AND|

IOMP (I) (COMM.)/21/2025 IOMP (I) (COMM.)/21/2025 [24-01-2025 ORIX AUTO INFRASTRUCTREAbid Ahmed 9213142242 labidabmadadvocate | 24-01-2025
SERVICE LTD Vs EMILY R| (@gmail.com
IPUDAITE

IOMP (I) (COMM.)/22/2025 IOMP (I) (COMM.)/22/2025 [24-01-2025 IYES BANK LTD Vs WASEEM ISACHIN l011-26211488 legal @Katvalassociat | 24-01-2025

IKATYAL les.com

IOMP (I) (COMM.)/23/2025 IOMP (I) (COMM.)/23/2025 [24-01-2025 YES BANK LTD Vs EXPRESSSACHIN 011-26211488 [Katyalsachinzoo8@g| 24-01-2025
ICARGO SERVICE KATYAL Imail.com

IOMP (I) (COMM.)/24/2025 IOMP (I) (COMM.)/24/2025 [24-01-2025 IYES BANK LTD Vs ASGAR KHAN [SACHIN 011-26211488 Katyalsachin2o08@g| 24-01-2025

IKATYAL Imail.com

IOMP (I) (COMM.)/25/2025 IOMP (I) (COMM.)/25/2025 [24-01-2025 YES BANK LTD Vs POONAMSACHIN 011-26211488 [Katyalsachinzoo8@g| 24-01-2025
RAVINDRA KATYAL Imail.com

ICS (COMM)/54/2025 ICS (COMM)/54/2025 24-01-2025 AGGARWAL IRON AND STEELAnkit Gupta 9953030485jankitgupta@gravista.] 24-01-2025
INDUSTRIES Vs ARIEN GLOBAL legal.in
ILIFESTYLE PRIVATE LIMITED

ICS (COMM)/55/2025 ICS (COMM)/55/2025 24-01-2025 Canara Bank Vs Ram KumangSUMIT 9873245548[VIRMANILAWCO@ | 24-01-2025
[Proprietor of Ram Trading IVIRMANI IGMAIL.COM

IOMP (I) (COMM.)/39/2025 IOMP (I) (COMM.)/39/2025 [25-01-2025 IYES BANK LTD Vs SHIVA COLOURSACHIN 011-26211488 [Katyalsachin20o08@g| 25-01-2025
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IOMP (I) (COMM.)/54/2025 IOMP (I) (COMM.)/54/2025 [27-01-2025 IYES BANK LTD Vs AJAY KUMAR l011-26211488 tyalsachin2008@g| 27-01-2025
ATYAL Imail.com
IOMP (I) (COMM.)/55/2025 IOMP (I) (COMM.)/55/2025 [27-01-2025 YES BANK LTD Vs AJAY[SACHIN 011-26211488 [Katyalsachin2oo8@g| 27-01-2025
ICHAUDHARY [KATYAL Imail.com
IOMP (I) (COMM.)/56/2025 IOMP (I) (COMM.)/56/2025 [27-01-2025 YES BANK LTD Vs SUBODHSACHIN l011-26211488 [Katyalsachinzo08@g| 27-01-2025
IGUPTA [KATYAL Imail.com
IOMP (I) (COMM.)/57/2025 IOMP (I) (COMM.)/57/2025 [27-01-2025 IYES BANK LTD Vs KAPIL KUMAR [SACHIN 011-26211488 [Katyalsachin2zoo8@g| 27-01-2025
KATYAL Imail.com
IOMP (I) (COMM.)/58/2025 IOMP (I) (COMM.)/58/2025 [27-01-2025 IYES BANK LTD Vs ALLA ABDULSSACHIN l011-26211488 [Katyalsachin2zo08@g| 27-01-2025
[UDDIN [KATYAL Imail.com
IOMP (I) (COMM.)/59/2025 IOMP (I) (COMM.)/59/2025 [27-01-2025 IYES BANK LTD Vs MUNNA RAWATSACHIN 011-26211488 [Katyalsachinzoo8@g| 27-01-2025
KATYAL Imail.com
ICS (COMM)/63/2025 ICS (COMM)/63/2025 27-01-2025 Woodver Coating Private Limited V§RAKESH 8447151507 chambersoftritentleg | 27-01-2025
[Roobin Pokarna IMALHOTRA alllp@gmail.com
ICS (COMM)/73/2025 ICS (COMM)/73/2025 28-01-2025 SH INDERJEET SINGH Vs SMTPraveen Suri 9810928188praveensuriy3@gmail| 28-01-2025
IKAUSHALYA DEVI AND ORS L.com
ICS (COMM)/76/2025 ICS (COMM)/76/2025 29-01-2025 State Bank Of India Vs BHARAT JASHOK 9811896060KUMARASHOKADV | 29-01-2025
IKUMAR OCATE@GMAIL.CO
IM
ICS (COMM)/85/2025 ICS (COMM)/85/2025 31-01-2025 IOM LOGISTICS LIMITED Vs ALAlArun Aggarwal 9810163624/ ADVOCATEARUN23 | 31-01-2025
IMODE TECHNOLOGIES PRIVATE (@GMA1L.COM
ILIMITED
[Execution (Comm.)/20/2025 [Execution (Comm.)/20/2025 [15-01-2025 IShri Prakash Pritwani Vs Jag Rattan [Ashu Ralhan 9582628330jarlegal266 @gmail.co [15-01-2025
[Daan Singh and Co Im
[Execution (Comm.)/10/2025 [Execution (Comm.)/10/2025 [09-01-2025 [HARIOM AGGARWAL Vs YADAV  [SUMIT SARNA 9650941688 sumitsarna@gmail.col09-01-2025
ICONSTRUCTION Im
[Execution (Comm.)/19/2025 [Execution (Comm.)/19/2025 [14-01-2025 IMS ART OF WOOD PRESENTATIES|Bharat Bhushan 9910403763advbharatbhushan3z2 [14-01-2025
Vs SH SAKIR SAIFI B@gmail.com
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[Execution (Comm.)/11/2025 [Execution (Comm.)/11/2025 [10-01-2025 IOM LOGISTICS LTD Vs EQUI PLUS |[Arun Aggarwal 9810163624 ADVOCATEARUN23 [10-01-2025
INDIA EXPORTS PRIVATE (@GMA1L.COM
ILIMITED
[Execution (Comm.)/30/2025 [Execution (Comm.)/30/2025 [21-01-2025 IMs Patel Jiva Sales Pvt Ltd Vs Ms  |Ankit Khurana 9968068994[Not Provided 21-01-2025
Salig Ram Timbers
[Execution (Comm.)/9/2025 [Execution (Comm.)/9/2025 [08-01-2025 JAQUALITE INDUSTRIES PVT LTD |ARCHIT 9599043045]legal @sigmalegal.in  |08-01-2025
Vs shobha rani ISINGHAL
IOMP (I) (COMM.)/86/2025 IOMP (I) (COMM.)/86/2025 [28-01-2025 IYES BANK LIMITED Vs PRADEEP S & K Partners 9953036426fteams@skplaw.in 28-01-2025
IKUMAR SINGH
19 ISH. NARESHWEST 403 [Execution (Comm.)/7/2025 [Execution (Comm.)/7/2025 |04-01-2025 ISHREE SHYAM TRADERS Vs
UMAR Extn Block AMOCON
ﬁAI.HOTRA,
IDISTRICT JUDGE
(COMMERCIAL Misc DJ/10/2025 Misc DJ/10/2025 04-01-2025 IPARKNonwoven Pvt Ltd Vs Mag |Ashu Pathak
ICOURT) [Filters and Equipment Private
[Limited AND Ors
ICS (COMM)/13/2025 ICS (COMM)/13/2025 04-01-2025 IPAYSPRINT PRIVATE LIMITED Vs [Vivek Sharma 9871129399viveksharma.advo1@ | 02-01-2025
INDRAJEET YADAV gmail.com
ICS (COMM)/15/2025 ICS (COMM)/15/2025 07-01-2025 IBANK OF BARODA Vs DIGITOOLS [Suman Kumar 8368031251advocateskchoudhary| 03-01-2025
IChoudhary (@gmail.com
ICS (COMM)/20/2025 ICS (COMM)/20/2025 08-01-2025 eblink in Pvt Ltd Vs Infinity Group [Chanchal 8700767450adheerajassociate@g | 03-01-2025
[Sharma Imail.com
IOMP (I) (COMM.)/11/2025 IOMP (I) (COMM.)/11/2025 [14-01-2025 IYES BANK LIMITED Vs SUMIT [Sumit Kumar 9953036426ftcams@skplaw.in 13-01-2025
IKUMAR
ICS (COMM)/38/2025 ICS (COMM)/38/2025 16-01-2025 ISTATE BANK OF INIDA Vs vinod [Manoj Pandey 9654371824fadpandeymanoj@gm | 15-01-2025
kumar lail.com
IOMP (I) (COMM.)/17/2025 IOMP (I) (COMM.)/17/2025 [17-01-2025 IYES BANK LIMITED Vs DEEPU [Turab Ali Kazmi 9953036426turab@skplaw.in 15-01-2025
ISINGH
IOMP (I) (COMM.)/19/2025 JIOMP (I) (COMM.)/19/2025 [18-01-2025 UFC LEASING P LTD Vs SHAMA  |[Anuj Kumar 9810133410phagatsinghis@yahoo| 15-01-2025
IPARVEEN .com
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[Execution (Comm.)/23/2025 [Execution (Comm.)/23/2025 [18-01-2025 IMs Psa Polymers Pvt Ltd Vs M/S
IGLOBUS ECOTRONICS PVT LTD
IOMP (I) (COMM.)/20/2025 IOMP (I) (COMM.)/20/2025 [21-01-2025 JORIX AUTO INFRASTRUCTURE [Ritesh 0213142242 labidahmadadvocate | 20-01-2025
ISERVICE LIMITED Vs RITESH [Prabhakar (@gmail.com
IPRABHAKAR MENON [Menon
ICS (COMM)/51/2025 ICS (COMM)/51/2025 23-01-2025 [Bank of Baroda Vs Baljeet Kaur Deepa Gupta 9811522440jadvocate.deepa.gupta| 22-01-2025
IChopra (@gmail.com
[Execution (Comm.)/35/2025 [Execution (Comm.)/35/2025 [25-01-2025 IMS FIRE HUT COMMERCIAL
IEQUIPMENT PVT LTD Vs MS
IKALTECH BUILDING CONTROLS
IPVT LTD
IOMP (I) (COMM.)/41/2025 IOMP (I) (COMM.)/41/2025 [25-01-2025 IYES BANK LTD Vs NIYAZ NISAR  [Kirtik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
s.com
IOMP (I) (COMM.)/42/2025 IOMP (I) (COMM.)/42/2025 [25-01-2025 [Shriram Finance Ltd Vs MUKESH  [Manoj Kumar 9811133644 23-01-2025
IKUMAR
IOMP (I) (COMM.)/43/2025 IOMP (I) (COMM.)/43/2025 [25-01-2025 Shriram Finance Ltd Vs MOHSIN  [Manoj Kumar 9811133644 23-01-2025
IOMP (I) (COMM.)/44/2025 IOMP (I) (COMM.)/44/2025 [25-01-2025 IYES BANK LTD Vs YADRAM [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
s.com
IOMP (I) (COMM.)/45/2025 IOMP (I) (COMM.)/45/2025 [25-01-2025 IYES BANK LTD Vs SHAMA [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
s.com
IOMP (I) (COMM.)/46/2025 IOMP (I) (COMM.)/46/2025 [25-01-2025 IYES BANK LTD Vs SUKHDEV [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
ISINGH s.com
ICS (COMM)/61/2025 ICS (COMM)/61/2025 25-01-2025 lali sales corporation Vs Ashian Anoop Singh 8585985095[lawconsultant786@g | 24-01-2025
IGarments Imail.com
IOMP (I) (COMM.)/72/2025 IOMP (I) (COMM.)/72/2025 [27-01-2025 IYES BANK LTD Vs KULDEEP [Kartik Kumar 11-26211488 legal @katyalassociate| 22-01-2025
IRAJPAL s.com
IOMP (I) (COMM.)/73/2025 IOMP (I) (COMM.)/73/2025 [27-01-2025 IYES BANK LTD Vs PRIYA ARORA [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025

I5.com
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IOMP (1) (COMM.)/74/2025 IOMP (1) (COMM.)/74/2025 [27-01-2025 IYES BANK LTD Vs AKANT DAGAR [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
s.com
IOMP (I) (COMM.)/75/2025 IOMP (I) (COMM.)/75/2025 [27-01-2025 IYES BANK LTD Vs DHEERAJ [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
IKUMAR s.com
IOMP (1) (COMM.)/76/2025 IOMP (I) (COMM.)/76/2025 [27-01-2025 IYES BANK LTD Vs ASHISH KUMAR|Kartik Kumar  011-26211488 legal @katyalassociate| 22-01-2025
s.com
IOMP (1) (COMM.)/77/2025 IOMP (I) (COMM.)/77/2025 [27-01-2025 IYES BANK LTD Vs MOHIT [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
IMAJUMDAR s.com
ICS (COMM)/69/2025 ICS (COMM)/69/2025 28-01-2025 IGangotri Electronics Pvt Ltd Vs [Kartik Bhagat 8126399943fadvocatebhagat24@g [ 26-01-2025
Orion Industries Imail.com
ICS (COMM)/70/2025 ICS (COMM)/70/2025 28-01-2025 IGangotri Electronics Pvt Ltd Vs [Kartik Bhagat 8126399943fadvocatebhagat24@g [ 26-01-2025
[Evana Electricals Private Limited Imail.com
ICS (COMM)/71/2025 ICS (COMM)/71/2025 28-01-2025 JARCO PLAST Vs UNIQUE ART AND|Surender 9891297097anokhijindgi@gmail.c| 24-01-2025
IORS [Sharma om
ICS (COMM)/72/2025 ICS (COMM)/72/2025 28-01-2025 IGSI Enterprises Private Limited Vs  [Bhaskar Vali 9910358225/ffice@vali.co.in 28-01-2025
[Hari Electricals
IOMP (I) (COMM.)/88/2025 JIOMP (I) (COMM.)/88/2025 [28-01-2025 IYES BANK LTD Vs VIKRANT RAM [Kartik Kumar [011-26211488 legal @katyalassociate| 28-01-2025
IMEHAR s.com
IOMP (I) (COMM.)/89/2025 IOMP (I) (COMM.)/89/2025 [28-01-2025 IYES BANK LTD Vs NAVEEN [Kartik Kumar [011-26211488 legal @katyalassociate| 22-01-2025
IKUMAR s.com
[Ex.COMM - Award by ArbJEx.COMM - Award by Arb.31-01-2025 [Doha Bank Vs Prashant Sethi [Praveen Suri 09810928188Jpraveensuri73@gmail| 27-01-2025
IComm./1/2025 IComm./1/2025 .com
20 ISH. ANURAG SAIN,NEW DELHI| 1 CS(COMM) 2/2025 03.01.2025 B S THAKUR SOLE PROP OF SANJEEV 0811387338 |[NOT AVAILABLE 20.12.2024
IDISTRICT JUDGEDISTRICT DYNATECH VS. CENTRAL PUBLIC| KUMAR AND
(COMMERCIAL WORKS DEPARTMENT AND ORS. | DALIP SINGH
ICOURT)-01
1 CS(COMM) 3/2025 03.01.2025 ANSHUL SHARMA VS. VAIBHAV 9810472854  [inhavaibhav@rediff | 17.12.2024
HANDICRAFT DEVE3SLOPMENT SINHA Imail.com
CORPORATION OF KERELA
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VS. TAV AERONAUTICS
CONSULTANCY PVT. LTD.

a

1 OMP(COMM) 1/2025 03.01.2025 M/S EASYLINK SOFTECH PVT. MANSI 9811446272  |JADVMANSIKUKREJ | 20.12.2024
LTD. VS. MANISH KUMAR KUKREJA A@GMAIL.COM
1 MISC. DJ 2/2005 04.01.2025 M/S ANAND GLASS WORKS SURENDRA 0868276033 [SURENDER2507@G | 23.12.2024
THROUGH ITS PROPRIETOR SH. SINGH IMAIL.COM
SURESH KUMAR GUPTA VS. M/S
SAILKOT SHOP
1 CS(COMM) lo/2025 04.01.2025 ZYDUS WELLNESS PRODUCTS | GURUSWAMI 9811808373  [litigation@Gnataraj | 03.01.2025
LTD. VS. NAGARAJU RAJU NATRAJ lcom
1 CS(COMM) 10/2025 04.01.2025 ZYDUS WELLNESS PRODUCTS | GURUSWAMI 9811808373  [litigation@Gnataraj | 28.12.2024
LTD. VS. SUMITRA AGARWAL NATRAJ lcom
AND ORS.
1 OMP(I)COMM 1/2025 04.01.2025 GEPS PROJECTS VS. INDIABULLS| PSP LEGAL 9818671166 [[INFO@DSNLEGAL.C| 03.01.2025
ESTATE LTD. OM
1 CS(COMM) 13/2025 07.01.2025 M/S SPECTRON ENGINEERS PVT.| NISHANT 8447749492 |ASHVIKLEGAL@GM| 07.01.2025
LTD. VS. OIL AND NATURAL GAAS| KUMAR AND AIL.COM
CORPORATION GAURAV
KUMAR
1 OMP(COMM) 2/2025 08.01.2025 NAVIN KUMAR GUPTA VS. UNION| ABHISHEK 8447701038 |CHAMBERSOFRCP 21.12.2024
OF INDIA PANDEY (@ GMAIL.COM
1 CS(COMM) 15/2025 08.01.2025 STATE BANK OF INDIA VS. RANI 9643680913, [RBHARDWAJASSOC| 24.12.2024
DHARMENDRA KUMAR SHARMA| BHARDWAJ 8010410831 [TATE@GMAIL.COM
1 CS(COMM) 14/2025 08.01.2025 DEV BHUMI COLD CHAIN PVT. RIYA SINGH 9958838583, |ADVANKITDANG@ | 20.12.2024
LTD. VS. GREEN FRESH AGRO AND ANKIT 9971634469  [GMAIL.COM
PROIDUCTS DANG,
1 EX(COMM) 5/2025 08.01.2025 M/S SS CHAUHAN & SONS VS. KUNWAR 9311577904 [KUNWAR.CHANDR | 21.12.2024
UNION OF INDIA CHANDRESH [ESH@GMAIL.COM
1 CS(COMM) 17/2025 09.01.2025 SHIVAM ENGINEERS & SUNIL KUMAR| 9311603927 [BHARDWAJSUNIL2 | 27.12.2024
FABRICATORS VS. AASHIRWAD | BHARDWAJ 6@YAHOO.CO.IN
INDSUTRIEWS
1 CS(COMM) 20/2025 10.01.2025 SHRI RAHUL SHARMA VS. M/S [AFROZ AHMED| 9899972202 |ADVOCATE.AFROZ7| 24.12.2024
JEET TRADERS AND ORS. I3@gmail.com
1 CS(COMM) 21/2025 10.01.2025 BAZEL INTERNATIONAL LIMITED|PriamvadaSurolii 9654828744 |priamvadasurolia@g | 03.01.2025

Imail.com
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1 CS(COMM) 23/2025 10.01.2025 BAZEL INTERRNATIONAL [PriamvadaSurolif 9654828744 [priamvadasurolia@g [ 03.01.2025
LIMITED VS. TARUN MATHUR a Imail.com
1 CS(COMM) 24/2025 10.01.2025 DURGESH MERCHANTS LTD. VS. [PriamvadaSuroli 9654828744 [priamvadasurolia@g | 03.01.2025
TARUN MATHUR a Imail.com
1 OMP(COMM) 13/2025 10.01.2025 UNION OF INDIA VS. M/S DAWAR ASHISH 09313471929  JASHISHSHARMAS37 | 28.12.2024
RUBBER INDUSTRIES KUMAR lo@GMAIL.COM
SHARMA
1 EX(COMM) lo/2025 10.01.2025 M/S FRIENDS PAPER VS. RAJAT |VIVEK KUMAR| 9810182555 |exalliance.vivek@gm | 28.12.2024
BHATIA AND ANR. SINGH lail.com
1 OMP(I)COMM 6/2025 13.1.2025 AXIS BANK LTD. VS. ANURADHA |LALIT PANDEY| 8130383143 [LALITPANDEYADV | 04.01.2025
SINGH (@ GMAIL.COM
1 OMP(I)COMM 5/2025 13.01.2025 AXIS BANKLTD. VS. KOMAL |LALIT PANDEY| 8130383143 [LALITPANDEYADV | 04.01.2025
TIWARI (@ GMAIL.COM
1 OMP(I)COMM /2025 13.01.2025 JAXIS BANK LTD. VS. ATUL KUMAR|LALIT PANDEY| 8130383143 [LALITPANDEYADV | 04.01.2025
(@ GMAIL.COM
1 OMP(COMM) /2025 13.01.2025 INDIAN RAILWAY CATERING AND ASHIM 9971547353 |CHAMBERASHIMS | 07.01.2025
TOURISM CORPORATION VS. M/S| SHRIDHAR [HRIDHAR@GMAIL.
DEEPAK & CO. NIYATI ICOM
PATWARDHAN|
1 CS(COMM) 27/2025 13.01.2025 SUPRABHA MITRA VS. ANUJ ARCHIT 9599043045 [LEGAL@SIGMALEG| 27.12.2024
GUPTA SINGHAL AL.IN
1 OMP(COMM) 5/2025 14.01.2025 M/S RAGHAV ENGINEERS VS. SIDDHARTH 9953903010 [SIDDHARTHMULLI | 26.12.2024
DELHI TOURISM & MULLLICK ICK19@GMAIL.COM
TRANSPORTATION
DEVELOPMENT CORPORATION
1 EX(COMM) 11/2025 14.01.2024 VIDYA BHUSHAN BHALLA VS. C.P.PURI 9810011769  [NOT AVAILABLE 08.01.2025
DIVYARTH LEASING AND
FINANCE PVT. LTD. & ORS
1 EX(COMM) 14/2025 15.01.2025 GSI LOGISTICS PVT LTD. VS. LOPM & 7827453470 |CONTACT@LOPM.I | 09.01.2025
ANHA EXPORTS ASSOCIATES IN,
DOCS.LOPM@GMAI
IL.COM
1 CS(COMM) 34/25 16.01.2025 UDAANSURE PRIVATE LIMITED | LEX LAAMA 9311405040 |ADV_VIREN@LEXL| 13.01.2025
VS. SAPNA GOYAL ADVOCATES AAMA.COM
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1 OMP(COMM) 6/2025 16.01.2025 NATIONAL AGRICULTURE CO DSN LEGAL 9310707170 [[INFO@DSNLEGAL.C| 13.01.2025
OPERATIVE MARKETING OM
FEDERATION OF INDIA LTD. VS.
UTTAM FRUITS AND
1 CS(COMM) 133/2025 16.01.2025 JAILAXMI ENTERPRISE PVT. SHUBHAM 0999309222, [CONTACT@UTKRIS | 27.12.2024
LTED. VS. CB ELECTRICS INDIA JAIN & 8750021607 [HTHALAW.COM
PVT. LTD. HIMANSHU
DHAWAN,
1 CS(COMM) 136/2025 17.01.2025 STATE BANK OF INDIA VS. MR. SUNIL 9999330725 [DELHILAWYERS76 | 04.01.2025
RANJAN PRAKASH SEHRAWAT (@YAHOO.CO.IN
1 CS(COMM) 137/2025 17.01.2025 PUNJAB NATIONAL BANK VS. INDRA 9311824970 |[ASSOCIATENARAYA| 09.12.20241
RAHUL GUPTA PROP OF M/S NARAYAN IN29g@GMAIL.COM
ER4NIKA TRADERS
1 CS(COMM) k1/2025 18.01.2025 RAMBABU KUMAR VERSUS M/S RAJEEV 9911792701  [RAJEEVADV.SHRIV | 13.01.2025
LARSEN AND TOUBRO LTD. SHRIVASTAVA IAASTAVA@GMAIL.C
& ASSOCIATES lOM
1 CS(COMM) ho/2025 18.01.2025 DEUTSCHE BANK AG VS. M/ SURI & 9971357074  |LITIGATION@SURI | 14.01.20251
SBOTHANI MEDICALS PVT. LTD. COMPANY ICO.IN
1 OMP(COMM) lo/2025 20.01.2025 M/S PUREARTH AMAN GUPTA 0999245866 JAMAN.LAW@GMAI | 27.12.2024
INFRASTRUCTURE LTD. VS. M/S IL.COM
OVERVIEW CONSULTANTS
1 OMP(COMM) 8/2025 20.01.2025 M/S PNEUMATIC ENGINEERS MANISH 9911750282, [MIKE82ADV@GMAI| 15.01.2025
PVT. LTD. VS. UNION OF INDIA KUMAR 9540697749  [L.COM
1 CS(COMM) k3/2025 21.01.2025 M/S RSPL LTD. VS. ABBAS ALI | UNITED AND 26936783, [UNITEDMARK@UN | 18.01.2025
PROPRIETOR OF STANDANR UNITED 26843455 ITEDANDUNITED.C
TRADERS OM
1 OMP(COMM) 11/2025 22.01.2025 DHARAMVIR VS. DDA G LVERMA 9891600120 [GIVERMA53@YAHO| 20.01.2025
0.COM
1 OMP(I)COMM 13/2025 22.01.2025 AXIS BANK LTD. VS. SURESH |LALIT PANDEY| 8130383143 [LALITPANDEYADV | 04.01.2025
CHANDRA PANDEY (@GMAIL.COM
1 OMP(COMM) 10/2025 22.01.2025 DEALMONEY COMMODITIES PVT. SAURAV 0899331166  [SAURAVBHASIN10 16.01.2025
LTD. VS. ABHISHEK SETHI BHASIN (@GMAIL.COM
1 CS(COMM) 50/2025 24.01.2025 M/S OM SAI CONSULTANCY NISHANT 9811038966, |[NISHANT@NGLAW.| 16.01.20254
SERVICES VS. M/S SHAPOORJI [NIGAM, AMAN| 7506722118 [N,
PALLONJJI & OCMPANY ABBI IASSOCIATE4@NGL
AW.IN
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SHRIRAM

8448370312

EX(COMM) 17/20258 24.01.2025 DIGIROVERS SOLUTIONS VS. 9971220936 |CONTACT@ADVOC | 13.01.2025
LIVEPOOLS PVT. LTD. ARORA ATEMAYANK.IN
1 CS(COMM) 49/2025 24.01.2025 DEUTSCHE BANK AG VS. MR. SURI & 9971357074  [LITIGATION@SURI | 18.01.2025
CHANDRA SHEKHAR GUPTA COMPANY ICO.IN
1 OMP(COMM) 12/2025 27.01.2025 UPPAL ENGINEERING CO PVT. RITESH 9899891989 [RK@PETITJURIS.IN| 20.01.20205
LTD. VS. JAG PARVESH SUR KHATRI
1 M-EX 13/25 27.01.2025 GURMEET SINGH HUF VS. KAMAL 9810475 0810475712, 21.01.2025
VARDHMAN INFRADEVELOPERS| MEHTA & 9899172529
PVT. LTD. ASSOCIATES
1 CS(COMM) 54/2025 27.01.2025 STATE BANK OF INDIA VS. KEDAR| SHIV KUMAR 9811059032 [SHIVKTYAGI1@GM | 21.01.2025
PRASAD TYAGI AIL.COM
1 MISC. DJ 180/2025 28.01.2025 INTERGLOBE TECHNOLOGY ADV. AMIT 9910082777 [[INFO@AADHYALEG| 22.01.2025
QUOTIENT PVT. LTD. VS. TYAGI AL.COM
ANTILOLG VACATIONS PVT. LTD.
1 CS(COMM) 58/2025 28.01.2025 EMERGE GLASS PVT. LTD. VS. | VINEER JAIN 9716141409 [NOTAVAILABLE 26.12.2024
WILD BERRIES PVT. LTD.
1 OMP(COMM) 13/2025 28.01.2025 RAGHAV ENGINEERS VS. DELHI | SIDDHARTH 9953903010 20.01.2025
TOURISM AND MULLLICK siddharthmullicklo@
TRANSPORTATION lgmail.com
DEVELOPMENT CORPORATION
1 OMP(COMM) 14/2025 28.01.2025 BHARAT SANCHAR NIGAM LTD. ISHITA 9810049061 [[SHITAKADYAN.AD | 20.01.2025
VS. BANSAL BROTHER KATYAN V@GMAIL.COM
1 CS(COMM) 61/2025 29.01.2025 STATE BANK OF INDIA VS. SAGAR VARUN 9818365119  |OFFICE.CHANDIOK | 24.01.2025
GAJANAN BIHADE CHANDIOK (@GMAIL.COM
1 CS(COMM) 62/2025 20.01.2025 HERO CFINCORP PVT. LTD. VS. PRAMOD 9718209970 |AASTHA@THELEGI | 22.01.2025
ASHOK KUMAR KUMAR SINGH IST.COM
1 CS(COMM) 63/2025 20.01.2025 HERO INVESTCORP PVT. LTD. VS.[ PRAMOD 9718209970 |AASTHA@THELEGI | 22.01.2025
ASHOK KUMAR KUMAR SINGH IST.COM
1 OMP(COMM) 16/2025 30.01.2025 PARVEEN GOYAL VS. DCM RG LAWZ 9810910312, [OFFICEOFRGLAWZ | 25.01.2025

(@GMAIL.COM
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1 OMP(COMM) 15/2025 30.01.2025 M/S THERMOKING VS. M/S SH. SM 8595718371  [SARJEETMAHMOO | 27.01.2025
PARAS CABLE INDUSTRIES HASHMI IDHASHMI@GMAIL.
ICOM
1 EX(COMM) 10/2025 30.01.2025 TV TODAY NETWORK LIMITED | SHAHRUKH 7838390214 |SHAHRUKHEJAZ@ | 24.01.2025
VS. NEXUS AUDIENCE NETWORK EJAZ [HOTMAIL.COM
PVT. LTD.
1 CS(COMM) 67/2025 30.01.2025 BCC DEVELOPERS VS. UNION OF RAHUL 0899218215 [RAHULSSMALHOTR| 25.01.2025
INDIA MALHOTRA A@GMAIL.COM
1 MISC. DJ 213/2025 31.01.2025 STATE BANK OF INDIA VS. ANSHUMAN 0990042642 |SRLANSHU83@GM | 27.01.2025
DURGA NAND THAKUR AND ANR.[ SRIVASTAV JAIL.COM
1 OMP(COMM) 17/2025 31.01.2025 M/S JAGDAMBA SALES RAMESH 0312279182, [GOEL.RK467@GMAI| 20.01.2025
CORPORATION VS. STATE KUMAR 9958801006 [L.COM
1 EX(COMM) 23/2025 31.201.2025 [SHREE BALAJI COLOUR PRINTER| DEEPAK 9711573242  |deepakjangralawotlic | 22.01.2025
THROUGH ITS PROP SANJAY les@gmail.com
ISHARMA VS. RISHABH SAKLECHA|
21 ISH. VIDYAINEW DELH] 25 CS (COMM)/12/2025 ICS (COMM)/12/2025 07-01-2025 Hindustan Media Ventures Ltd Vs Madhur 9999467283 [RA KESH| 23-12-2024
IPRAKASH, IDISTRICT M/s Bfit Group o Dhingra(P), (ti)) AMSASSOCIA
[IDISTRICT JUDGE Institutions and Baba Farid Institute ITES.CO. IN
(COMMERCIAL of technology
ICOURT) 25 CS (COMM)/19/2025 ICS (COMM)/19/2025 10-01-2025 STATE BANK OF INDIA Vs Shiv Tyagi(P), 9811059032  [hivktyagit@gmail.co| 04-01-2025
BHARTI Im
MALHOTRA PROPRIETOR M/S
RR FOODS
25 CS (COMM)/25/2025 ICS (COMM)/25/2025 13-01-2025 State Bank Of India Vs NISHA ASHISH 0891223874  [ashishbatra85@gmail| 04-01-2025
KUMARI PROP BATRA(P), L.com
OF M/S VIDYA CHHAYA
ENTERPRISES
25 CS (COMM)/30/2025 ICS (COMM)/30/2025 15-01-2025 M/s ACME PRINT O PAC PVT LTD NITIN 9958617492  jadvnitin@hotmail.co | 27-12-2024
Vs PUKHRAJ GOEL(P), m
PACKAGING SOLUTIONS
25 CS (COMM)/42/2025 ICS (COMM)/42/2025 21-01-2025 STATE BANK OF INDIA Vs ADAITA 9999132159 fakroutadvocate@gmal| 15-01-2025
MOHINDER SINGH KUMAR fil.com
ROUT(P),
25 CS (COMM)/45/2025 ICS (COMM)/45/2025 22-01-2025 PUNJAB NATIONAL BANK Vs SABHYA 9717610124  [SABHYAJAINOS8@G | 14-01-2025
NEETU SINGH JAIN(P), IMAIL.COM
25 CS (COMM)/46/2025 ICS (COMM)/46/2025 22-01-2025 CANARA BANK Vs SHUBHAM KRISHAN 9910577700  [krishenkumar@gmail| 01-02-2025
LAKHERA KUMAR(P), .com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

25 CS (COMM)/51/2025 ICS (COMM)/51/2025 27-01-2025 Krishan Lal Thukral Vs Harsh Sudhir 9899060069 |palyanassociation@g | 21-01-2025
Thukral Balyan(P), Imail.com
25 CS (COMM)/5/2025 ICS (COMM)/5/2025 04-01-2025 TATA TELESERVICES LTD Vs | Sonu Vivek(P), 9873437010  [info@mindlegal.in 20-12-2024
Perfect
Internet Private Limited
25 CS (COMM)/52/2025 ICS (COMM)/52/2025 27-01-2025 STATE BANK OF INDIA Vs ADAITA 9999132159 fakroutadvocate@gma| 20-01-2025
LAKSHMI KUMAR fil.com
PRASANNA RM ROUT(P),
25 CS (COMM)/53/2025 ICS (COMM)/53/2025 27-01-2025 STATE BANK OF INDIA Vs Shiv Tyagi(P), 9811059032  phivktyagit@gmail.co| 21-01-2025
KRISHNA KUMAR SINGH m
25 CS (COMM)/57/2025 ICS (COMM)/57/2025 28-01-2025 Allied Tubes Pvt Ltd Through Its JAGRITI 9811096551  [info@shreevardhman| 03-02-2025
Director Mr Rishabh JAIN(P), lgrouQ.com
Taneja Vs GREEN SPACE
INFRAHEIGHTS
25 CS (COMM)/59/2025 ICS (COMM)/59/2025 20-01-2025 Rahul Trading Vs Ougi Trading Kuldeep 7290938799 [NOT PROVIDED 22-01-2025
Private Limited Singh(P),
25 CS (COMM)/60/2025 ICS (COMM)/60/2025 20-01-2025 Hindustan Media Ventures Limited Akash 9811805474 [gaurandcompany@ya| 10-01-2025
Vs Sunil Kumar Kaushik(P), hoo.com
25 CS (COMM)/66/2025 ICS (COMM)/66/2025 30-01-2025 PUNJAB NATIONAL BANK Vs Ankit 9540411965  [saurabhgadv@gmail. [ 23-01-2025
ZEENAT DIGITAL Agrawal(P), lcom
25 CS (COMM)/69/2025 ICS (COMM)/69/2025 31-01-2025 ROCHADS MEDIA PVT LTD Vs shubham 9958758752  jadv.shubham7@gmai| 23-01-2025
ITD TECHNOLOGIE kumar(P), l.com
AND MARKETING PVT LTD
25 Execution (Comm)/13/2025 [Execution (Comm)/13/2025 15-01-2025 GOLD CORP GLOBAL LOGISTICS P[ NAVNEET 9811224831  [navneetgoyal.adv@g | 24-12-2024
LTD Vs GOYAL(P), Imail.com
Bajaj Allianz General Insurance Co
Lid
25 Execution (Comm)/16/2025 [Execution (Comm)/16/2025 17-01-2025 MS R C FREIGHT FORWARDERS |Ankit Mehta(P),| 9650552762 |notifyhimangi@outlo| 27-12-2024
PVT LTD Vs ok.com
M S JETSET CLEARING and
FORWARDING SERVICES
25 Execution (Comm)/18/2025 [Execution (Comm)/18/2025 20-01-2025 UGRO CAPITAL LIMITED Vs deepak 9821252126  [dmlawchambers.j 22-01-2025
GUPTA NORTH mittal(P), Imdgmai1.com
EAST WHOLSALE SHOP
25 Execution (Comm)/22/2025 [Execution (Comm)/22/2025 31-01-2025 S KAGARWAL AND CO Vs Super |Rajiv Bakshi(P),| 9891695725 [rajivebakshi@gmail.c| 25-01-2025
Disco Ispat om
Pvt Ltd
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25 Execution (Comm)/3/2025 [Execution (Comm)/3/2025 07-01-2025 MS SUSHILA Vs The Chief Natwar Rai(P), 9818906064 natwarrai@gmail.co | 27-01-2025
Commerecial officer Im
Delhi International Airport Pvt Ltd
25 Execution (Comm)/4/2025 [Execution (Comm)/4/2025 07-01-2025 PETROPOL INDIA LIMITED Vs Jyoti 0990008499 |[VIKASSHARMALAW| 23-12-2024
TDI Sharma(P), OFFICES@GMAIL.C
INFRACORP INDIA LIMITED OM
25 Execution (Comm)/8/2025 [Execution (Comm)/8/2025 10-01-2025 M/S ANAND AND CO Vs UNION POONAM 9311577904  [Kunwar.chandresh@ | 27-12-2024
OF INDIA PRASAD(P), lgmail.com
25 Misc DJ/119/2025 Misc DJ/119/2025 18-01-2025 M/S MARTBAAN THROUGH ITS STUTI 9891227766  [info.leximd@gmail.co| 13-01-2025
PARTNERS/OWNERS WASON(P), Im
Vs M/S PARIS FOODS AND
CHEMICAL
25 OMP (1) (COMM)/15/2025 [OMP (I) (COMM)/15/2025 30-01-2025 [M/s Clix Capital Services Pvt Ltd Vs| Ravi Shankar 9718 182038 [assocaitesrsgarg [ 3| 24-01-2025
Suresh Kumar Bhati Garg(P), (@gmail. com
25 OMP (I) (COMM)/16/2025 [OMP (I) (COMM)/16/2025 31-01-2025 [HERO FINCORP LTD Vs BINDESH| MAYANK 9873347330 [Mayanak 20-01-2025
KUMAR MAHAJAN(P), Imahajanos@yahoo.c
SHARMA jom
25 OMP (I) (COMM)/7/2025 IOMP (I) (COMM)/7/2025 15-01-2025 HERO FINCORP LTD Vs COSMOS MAYANK 9873347330 |Mayanak 15-01-2025
FACILITY MAHAJAN(P), Imahajanos@yahoo.c
SERVICES PVT LTD lom
25 OMP (I) (COMM)/9/2025 IOMP (I) (COMM)/9/2025 20-01-2025 JAGAT SHARMA Vs UNION OF | Saurav Singh 8954377855 [sauravyadavri@gmail| 20-01-2025
INDIA Yadav(P), .com
25 CS (COMM)/4/2025 ICS (COMM)/4/2025 04-01-2025 STATE BANK OF INDIA Vs Shiv Tyagi(P), 09811059032  [shivktyagii@gmail.co| 21-12-2024
RIMPLE RANO m
PROPRIETOR M/S RIMPLES
CLOTHING PAPER
25 CS (COMM)/48/2025 ICS (COMM)/48/2025 24-01-2025 Avinash Rastogi Prop of Proxima ANANYA 9811758559  fakencoy@gmail.com | 18-01-2025
Medicare BHATTACHAR
Vs MS Sradya Life Care Pvt Ltd YA(P),
25 CS (COMM)/8/2025 ICS (COMM)/8/2025 04-01-2025 M/s Spectron Engineers Private NISHANT 9899920215 fashviklegal@gmail.co| 04-01-2025
Limited Vs KUMAR(P), Im
OIL AND NATURAL GAS
CORPORATION LIMITED
25 Execution (Comm)/1/2025 [Execution (Comm)/1/2025 04-01-2025 SONA RAM VOHRA Vs THE  [Anil Panwar(P),] 9818266633 [panwarassociates@g | 26-12-2024
SOUTH INDIAN Imail.com
BANK LTD
25 Execution (Comm)/21/2025 [Execution (Comm)/21/2025 31-01-2025 Prehari Protection Systems Pvt Ltd | Aayushman 9868280166  [sshoodabs@gmail.co | 27-01-2025
Vs Aeron(P), Im
DME/ CHG Northern Railway
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25 Misc DJ/50/2025 Misc DJ/50/2025 10-01-2025 [LEAGUE RUNNERS ADVISORY Vs Abhijeet not given Inot given 04-01-2025
EUCLID INFOTECH LTD Swaroop(P),
25 OMP (COMM)/7/2025 IOMP (COMM)/7/2025 18-01-2025 Niravkumar Thakorlal Shah Vs Preet Singh 999987440  [office@cpsolaw.com | 30-01-2025
Tata Capital Housing Finance Ltd Oberoi(P),
25 OMP (I) (COMM)/10/2025 [OMP (I) (COMM)/10/2025 22-01-2025 AXIS BANK LTD Vs ANIL ADV. LALIT 9999682667 [lalitpandeyadv@gmai| 04-01-2025
SHIVHARE PANDEY(P), l.com
25 OMP (I) (COMM)/11/2025 |OMP (I) (COMM)/11/2025 22-01-2025 AXIS BANK LTD Vs MOHD ADV. LALIT 9999682667 [lalitpandeyadv@gmai| 04-01-2025
MUSTAQEEM PANDEY(P), l.com
25 OMP (I) (COMM)/12/2025 [OMP (I) (COMM)/12/2025 22-01-2025 AXIS BANK LTD Vs UMESH ADV. LALIT 9999682667 [lalitpandeyadv@gmai| 04-01-2025
YADAV PANDEY(P), l.com
25 OMP (I) (COMM)/2/2025 IOMP (I) (COMM)/2/2025 13-01-2025 AXIS BANKLTD Vs JATIN ADV. LALIT 9999682667 [lalitpandeyadv@gmai| 04-01-2025
SAHANI PANDEY(P), l.com
25 OMP (I) (COMM)/3/2025 JOMP (I) (COMM)/3/2025 13-01-2025 AXIS BANK LTD Vs MOHAMMAD| ADV. LALIT 9999682667 [lalitpandeyadv@gmai| 04-01-2025
NADEEM MIRZA PANDEY(P), l.com
25 OMP (I) (COMM)/8/2025 IOMP (I) (COMM)/8/2025 15-01-2025 M/s Clix Capital Services Pvt Ltd Vs| Ravi Shankar 9718182038  jadssociatesrsgarg 1| 09-01-2025
Suresh Kumar Bhati Garg(P), (@gmail.com
25 Execution (Comm)/2/2025 [Execution (Comm)/2/2025 07-01-2025 VIKAS VERMA VS. DSIIDC LTD. | AKSHU JAIN 9810300955 23-12-2024
skjainandassociates@
lgmail.co
25 Execution (Comm)/7/2025 [Execution (Comm)/7/2025 09.01.2025 BNP PARIBAS SA VS. VARAHA PAWAN 999111858 Imohit@duaassociates| 24-12-2024
INFRA LTD. SILMANA .com
22 MS. VINEETAINEW DELH]I]| 24 SUIT FOR TRADEMARKS ICS (COMM)/1/2025 03-01-2025 SWASTIK PIPE VS GRM MET SANJAY 9810032754 [jainsanjay2@yahoo.c | 22-11-2024
IGOYAL, DISTRICTDISTRICT MASH PROJECTS PVT LTD JAIN(P), jom
JUDGE
(COMMERCIAL
ICOURT)-03
24 SUIT FOR RECOVERY ICS (COMM)/6/2025 04-01-2025  [CENTRAL PARK ESTATES PVT LTD| ANIRUDH Not available not available 18-12-2024
VS YAMUNA EXPRESSWAY BHATIA(P),
INDUSTRIAL DEVELOPMENT
AUTHORITY
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24 SUIT FOR RECOVERY ICS (COMM)/7/2025 04-01-2025 STATE BANK OF INDIA VS JABIR SHIV Not available [not available 19-12-2024
AHMAD PROPRIETOR M/S FIT TYAGI(P),
CHOICE ENTERPRISES
24 SUIT FOR RECOVERY ICS (COMM)/16/2025 08-01-2025 CANARA BANK VS VN PHARMA | SOUMITRA 0999242523 [lexcorplawoffices@g | 21-12-2024
CHATTERJEE( Imail.com
p),
24 EXECUTIION PETITION [Execution (Comm)/6/2025 08-01-2025 RAJ KUMAR GUPTA VS. PUNEET KANIKA 9911463148  [|kanikab.legal@gmail.| 14-11-2024
BHATHIA BAWEJA lcom
24 SUIT FOR RECOVERY ICS (COMM)/18/2025 09-01-2025 CVM MUSIC PVT LTD VS M/S N 9811694997  [ne.mahabir@gmail.co| 23-12-2024
VIANET MEDIA PVT LTD AND | MAHABIR(P), Im
ANR
24 APPLICATION U/S 151 CPC  [Misc DJ/52/2025 10-01-2025 [LEAGUE RUNNERS ADVISORY VS| ABHIJEET 9711666059 fabhijeet.swaroop@th [ 20-12-2024
E PROCUREMENT SWAROOP(P), leguild.co.in
TECHNOLOGIES LTD ANR
24 SUIT FOR RECOVERY ICS (COMM)/22/2025 10-01-2025 DEV BHUMI COLD CHAIN ANKIT 9958838583  jadvankitdang@gmail.| 23-12-2024
PRIVATE LIMITED VS YADGAR DANG(P), lcom
FRUIT COMPANY
24 SUIT FOR RECOVERY ICS (COMM)/28/2025 13-01-2025 UNION BANK OF INDIA VS ROTHAS Not available [not available 03-01-2025
AAYAN ENTERPRISES KUMAR
JAJORIA(P),
24 SUIT FOR RECOVERY ICS (COMM)/26/2025 13-01-2025 PRIYA DARSHANI VS STATE AMIT 9899474884 |amitg.advocate@gma| 31-12-2024
BANK OF INDIA GUPTA(P), lil.com
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24 SUIT FOR RECOVERY ICS (COMM)/29/2025 13-01-2025 STATE BANK OF INDIA VS ASHISH 9891223874  jashishbatra85@gmail| 02-01-2025

SUNITA PROP OF M/S GOPAL BATRA(P), .com

KRISHNA DEPARTMENTAL
STORE
24 EXECUTIION PETITION [Execution (Comm)/10/2025 13-01-2025 HT MEDIA VS. OXIRICH KAPIL KHER 9891072729  janilkher@gmail.com | 30-12-2024
REALTORS PVT. LTD.
24 EXECUTIION PETITION [Execution (Comm)/12/2025 14-01-2025 DR VINOD JAISWAL AND ANR VS| PRABHAT 9716780160  |psrana1997@gmail.co| 31-12-2024
SUPERTECH REALTORS PVT LTD SINGH m
AND ANR RANA(P),

24 SUIT FOR RECOVERY ICS (COMM)/32/2025 15-01-2025 AGRIM AVIATION PRIVATE RUCHIR 9811278762  jadv.ruchirbatra@gmal 08-01-2025

LIMITED VS HELI AIRPARTS BATRA(P), fil.com

JAND SERVICES PRIVATE LIMITED
24 EXECUTIION PETITION [Execution (Comm)/15/2025 15-01-2025 PAWAN SECURITY SERVICES VS DHIRAJ 9810522380  [not available 08-01-2025
TAURUS HOTEL AND KUMAR(P),
CONVENTIONS
24 SUIT FOR TRADEMARKS ICS (COMM)/31/2025 15-01-2025 PREETI BHUTANI AND ANR VS SWAPNIL 9971339121  [legal@ralegal.co.in 14-01-2025
GOYAL PUBLISHERS AND GAUR(P),
DISTRIBUTORS PVT LTD AND
OTHERS
24 CONTEMPT PETITION IContempt Petition/1/2025 15-01-2025 MODERN MOLD PLAST PVT LTD SHRAVAN 9810017859  [skbansalipr@gmail.c | 22-11-2024
VS MOHAMMAD SAMEER BANSAL jom
24 SUIT FOR RECOVERY ICS (COMM)/35/2025 16-01-2025 PRAGYAN METALS PRIVATE SANJAY 9312219064  [skumaradv2i12@gmai| 10-01-2025
LIMITED VS NKG KUMAR(P), l.com
INFRASTRUCTURE LIMITED
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24 SUIT FOR RECOVERY ICS (COMM)/39/2025 17-01-2025 STATE BANK OF INDIA VS SUNIL 9212190624  |delhilawyers76 @gmai] 31-12-2024
PARMAR DINESH KUMAR SEHRAWAT(P), l.com
24 APPLICATION U/S 151 CPC  Misc DJ/115/2025 17-01-2025 DENTEDGE HEALTHCARE PVT VISHAL 9811402715  [not available 04-01-2025
LTD VS VCJAIN CHAUDHARY
24 SUIT FOR RECOVERY ICS (COMM)/38/2025 17-01-2025 STATE BANK OF INDIA VS SUNIL 9212190624  |delhilawyers76@gmail 04-01-2025
NEERAJ SHARMA SEHRAWAT(P), l.com
24 COUNTER CLAIM ICounter Claim/1/2025 20-01-2025 SINGAPORE AIRLINES LIMITED | KULDIP RAI 9811105226  [not available 31-12-2024
VS GAURAV CHIBBER CHAWLA(P),
24 SUIT FOR RECOVERY ICS (COMM)/44/2025 21-01-2025 FAITH MERCANTILE PVT LTD VS AYUSHI 9953767798  jayushic41@gmail.co | 14-01-2025
M/S MAYA MACHINERY PVT LTD| CHUGH(P), Im
24 EXECUTIION PETITION IM-Ex/2/2025 21-01-2025 PS COMMODITIES VS MANJIT KUSHAGRA 9999448797 ot available 12-12-2024
RAI AHUJA BANSAL(P),
24 PETITION U/S 9 OF IOMP (1) (COMM)/14/2025 22-01-2025 AXIS BANKLTD VS SUDHIR ADV. LALIT 8130383143 |alitpandeyadv@gmai| 28-12-2024
JARBITRATION & CONCILIATION]| PANDEY PANDEY(P), l.com
ACT
24 APPLICATION U/S 151 CPC  Misc DJ/135/2025 22-01-2025 GAIL INDIA LIMITED VS SHIV | KUSHAGRA 9999448797  [not available 13-01-2025
KUMAR DHOREY BANSAL(P),
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24 SUIT FOR RECOVERY ICS (COMM)/47/2025 22-01-2025 BATRA PAPERS VS AG ASHUTOSH 09873388834 |ashu28bhardwaj@gm| 16-01-2025
PACKAGING BHARGAVA(P), lail.com
24 SUIT FOR RECOVERY ICS (COMM)/56/2025 27-01-2025 [ATULJAIN VS NAND LAL GOYAL| VIKRANT 9868860486 |vikrant473@gmail.co| 16-01-2025
MITTAL(P), Im
24 SUIT FOR RECOVERY ICS (COMM)/55/2025 27-01-2025 VALVOLIE CUMMINS PRIVATE AKSHAY 9971293007  policitorakshay@gmai 18-01-2025
LIMITED VS GKR INFRACON SHARMA(P), l.com
(INDIA) PRIVATE LIMITED
24 SUIT FOR RECOVERY ICS (COMM)/64/2025 20-01-2025 |MOGLI LABS INDIA PVT LTD VS J HARSH 9250730788  [uniquecounsels@gma| 17-01-2025
MERCHANDISE VARDHAN(P), fil.com
24 SUIT FOR RECOVERY ICS (COMM)/65/2025 20-01-2025 STATE BANK OF INDIA VS LATE VARUN 9818365119  |not available 24-01-2025
SHYAM MOHAN SATYAM CHANDIOK(P),
24 EXECUTIION PETITION [Execution (Comm)/20/2025 30-01-2025 M/S ENKAY ENTERPRISES VS ISHAN Not available [not available 22-01-2025
UNION OF INDIA SACHDEVA(P),
24 SUIT FOR TRADEMARKS ICS (COMM)/68/2025 30-01-2025 RSPL LTD VS VISHAL SOAP SHRAVAN 9810017859  [kbansalipr@gmail.c | 28-01-2025
INDUSTRIES BANSAL(P), jom
24 EXECUTIION PETITION [Execution (Comm)/24/2025 31-01-2025 SARAN MOTORS PRIVATE LOKESH 9999410660  [not available 24-01-2025
LIMITED VS D P TOUR AND BHOLA(P),
TRAVELS
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24 EXECUTIION PETITION [Execution (Comm)/25/2025 31-01-2025 TULI P TECHNO ENGINEERS VS APRAJITA 0654448216  [not available 25-01-2025
R D VARMA AND CO SUD(P),
24 SUIT FOR RECOVERY ICS (COMM)/70/2025 31-01-2025 MANJU MEHTA VS KYREEN PUNEET 9654222460 ot available 27-01-2025
BRAND HOLDINGS LTD SAINI(P),

23 IMS. SAVITA RAO,/SOUTH 12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/95/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 9266434364 |advocatesagaraggawa| 08.01.2025
IDISTRICT Block-I Conciliation Act PRADEEP SADHU RAM Mawkin(P), l@gmail.com
JUDGE(COMMERCI
AL COURT)

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/94/2025 09/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 08.01.2025
Block-I Conciliation Act Vs DIPU KUMAR JHA SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/91/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatesagaraggawa| 08.01.2025
Block-I Conciliation Act LALU LAL Mawkin(P), l@gmail.com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/93/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatesagaraggawa| 08.01.2025
Block-I Conciliation Act DINESH PABU RAM Mawkin(P), l@gmail.com

12, New Court U/s 9 of the Arbitration & JIOMP (I) (COMM)/90/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 Jadvocatesagaraggawa| 08.01.2025
Block-I Conciliation Act NARAYANLAL MEENA Mawkin(P), l@gmail.com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/92/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Kanika 0266434364 |advocatesagaraggawa| 08.01.2025
Block-I Conciliation Act PUNA KATHAT Baweja(P), l@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/171/2025 10/01/2025 |AXIS BANK LIMITED Vs ALKA D Rahul 9971891788  [info@aualegal.com 09.01.2025
Block-1 Conciliation Act Chauhan(P),

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/170/2025 10/01/2025 AXIS BANK LIMITED Vs Rahul 9971891788  [info@aualegal.com 09.01.2025
Block-I Conciliation Act JIWANSH KATHURIA Chauhan(P),

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/169/2025 10/01/2025 AXIS BANK LIMITED Vs MENKA Rahul 9971891788  finfo@aualegal.com 09.01.2025
Block-I Conciliation Act Chauhan(P),

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/168/2025 10/01/2025 AXIS BANK LIMITED Vs MOHIT Rahul 9971891788  [info@aualegal.com 09.01.2025
Block-I Conciliation Act KUMAR Chauhan(P),
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/167/2025 10/01/2025 AXIS BANK LIMITED Vs RAJ Rahul 9971891788  [info@aualegal.com 09.01.2025
Block-I Conciliation Act SINGH Chauhan(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/166/2025 10/01/2025 AXIS BANK LIMITED Vs GIRISH Rahul 9971891788  [info@aualegal.com 09.01.2025
Block-I Conciliation Act LUTHRA Chauhan(P),
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/165/2025 10/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 09.01.2025
Block-I Conciliation Act Vs SUNIL KUMAR DHANKAR SINHA(P), lcom
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/164/2025 10/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 09.01.2025
Block-I Conciliation Act Vs SHIVAM SINGH SINHA(P), lcom
12, New Court Civil Case ICS (COMM)/12/2025 10/01/2025 GOLDMEDAL ELECTRICALS Shravan 9910888645 [unitedmark@uniteda| 09.01.2025
Block-I PRIVATE LIMITED Vs MADHU Bansal(P), Indunited.com
CHORADIA PROPRIETOR AND
TRADING AS SRI MAHAVEER
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/163/2025 10/01/2025 AXIS BANKLTD Vs BOBI PAL ADV. LALIT 8130383143 [lalitpandey@gmail.co| 09.01.2025
Block-I Conciliation Act PANDEY(P), Im
12, New Court Civil Case ICS (COMM)/11/2025 10/01/2025 Prasun Kumar Jha(propritor of M/s Amit 9958299393 (diligentlawyers@gmal| 09.01.2025
Block-I shiv shakti enterprises) Vs Sharma(P), fil.com
Dharamraj Contracts(I) Pvt Ltd
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/162/2025 10/01/2025 AXIS BANK LTD Vs KAPIL ADV. LALIT 8130383143 [lalitpandey@gmail.co| 09.01.2025
Block-I Conciliation Act KUMAR PANDEY(P), Im
12, New Court Civil Case ICS (COMM)/10/2025 10/01/2025 |Rubicon Inspection Systems Pvt Ltd ANKUR 9971420555  Jofficial@maplegal.in | 09.01.2025
Block-I Vs Paras Railtech Pvt Ltd GARG(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/151/2025 10/01/2025 AXIS BANK LTD Vs VED Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I Conciliation Act PRAKASH YADAV Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/149/2025 10/01/2025 AXIS BANK LTD Vs VINAY Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I Conciliation Act DWIVEDI Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/159/2025 10/01/2025 AXIS BANK LTD Vs SURENDRA SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act MEGHVANSHI PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/161/2025 10/01/2025 [AXIS BANKLTD Vs MOHAMMED SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act SALAM PATHAK(P), lal.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/160/2025 10/01/2025 AXIS BANK LTD Vs SURAJA BAI SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act WO RAMSWROOP PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/153/2025 10/01/2025 [AXIS BANKLTD Vs PRAKASH SO| SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act KANA RAM PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/152/2025 10/01/2025 AXIS BANK LTD Vs PURKHA SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act RAM PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/150/2025 10/01/2025 AXIS BANKLTD Vs RAJKUMAR [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I Conciliation Act CHAUDHARY Im

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/148/2025 10/01/2025 AXIS BANK LTD Vs SALIM Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I Conciliation Act MOHAMMAD Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/154/2025 10/01/2025 HDFC BANK LTD Vs LALIT SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act SOLANKI PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/155/2025 10/01/2025 HDFC BANK LTD Vs BABITA SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act YADAV PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/158/2025 10/01/2025 HDFC BANK LTD Vs JUGALAL SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act KUDE PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/156/2025 10/01/2025 [HDFC BANK LTD Vs SIDRA KHAN| SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/157/2025 10/01/2025 HDFC BANK LTD Vs NARENDRA SANJEEV 8285002845 [manjul.sood@srcsleg| 09.01.2025
Block-I Conciliation Act SINGH PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/133/2025 10/01/2025 Yes Bank Ltd Vs RAJINDER ADV. LALIT 8130383143 [lalitpandey@gmail.co| 09.01.2025
Block-I Conciliation Act PRASHAD PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/135/2025 10/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [delhi.jangraadvocate | 09.01.2025
Block-I Conciliation Act Vs SUTANU BHUSAN SWAIN JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/131/2025 10/01/2025 AXIS BANKLTD Vs ARSHAD [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-1 Conciliation Act JAVED Im
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12, New Court U/s 9 of the Arbitration & JIOMP (1) (COMM)/320/2025 13/01/2025 Axis Bank Ltd Vs YUSUF 8125 MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/319/2025 13/01/2025 Axis Bank Ltd Vs AKANKSHA MAYANK 9873347330 [mayank_ mahajanos | 10.01.2025
Block-I Conciliation Act TYAGI 7567 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/220/2025 13/01/2025 |AXIS BANKLTD Vs DAYAM KHAN|Sunita Singh(P),/] 9871040589 [indolexlaw@gmail.co| 10.01.2025
Block-I Conciliation Act Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/318/2025 13/01/2025 Axis Bank Ltd Vs PRONOY MAYANK 9873347330 [mayank mahajanos | 10.01.2025
Block-I Conciliation Act MANDAL7871 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/317/2025 13/01/2025 AXIS BANK LTD Vs BHANWAR SANJEEV 8285002845 [manjul.sood@srcsleg| 10.01.2025
Block-I Conciliation Act LAL SO MANGI LAL PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/218/2025 13/01/2025 AXISBANK LTD Vs JOGINDER | DHEERAJ(P), 9871040589  [indolexlaw@gmail.co| 10.01.2025
Block-I Conciliation Act SINGH Im

12, New Court U/s 9 of the Arbitration & JIOMP (I) (COMM)/316/2025 13/01/2025 |Axis Bank Ltd Vs GULBAHAR 1640 MAYANK 9873347330 |mayank_mahajanos | 10.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/308/2025 13/01/2025 |Axis Bank Ltd Vs DEEPAK KUMAR| MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 0329 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/315/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 1846

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/305/2025 13/01/2025 Axis Bank Ltd Vs TEETU SINGH MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 8219 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/303/2025 13/01/2025 |Axis Bank Ltd Vs RAJEEV KUMAR| MAYANK 0873347330 |[mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 3464 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/306/2025 13/01/2025 Axis Bank Ltd Vs MOHD SWALEY| MAYANK 9873347330 |mayank_ mahajanos | 10.01.2025
Block-I Conciliation Act 0177 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/313/2025 13/01/2025 Axis Bank Ltd Vs RAM MAYANK 9873347330 |mayank_ mahajanos | 10.01.2025
Block-I Conciliation Act LAKHAN5827 MAHAJAN(P), (@yahoo.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/302/2025 13/01/2025 |Axis Bank Ltd Vs SANJAY KUMAR| MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 5051 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/314/2025 13/01/2025 Axis Bank Ltd Vs MO FARUKH MAYANK 9873347330 [mayank_ mahajanos | 10.01.2025
Block-I Conciliation Act 7499 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/307/2025 13/01/2025 Axis Bank Ltd Vs VIJAY PRASAD MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 9213 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/312/2025 13/01/2025 Axis Bank Ltd Vs FOZIYA FOZIYA| MAYANK 9873347330 [mayank mahajanos | 10.01.2025
Block-I Conciliation Act 6660 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JIOMP (1) (COMM)/311/2025 13/01/2025 Axis Bank Ltd Vs SACHIN YADAV| MAYANK 9873347330 |mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 2203 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/310/2025 13/01/2025 Axis Bank Ltd Vs PUSHPA RANI MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 0314 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/309/2025 13/01/2025 Axis Bank Ltd Vs APURVA TYAGI MAYANK 9873347330 |mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 2012 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/301/2025 13/01/2025 Axis Bank Ltd Vs ATUL KUMAR MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act 4833 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/304/2025 13/01/2025 Axis Bank Ltd Vs SONAM 7382 MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/300/2025 13/01/2025 Axis Bank Ltd Vs ASHOK MAYANK 9873347330 [mayank_mahajanos | 10.01.2025
Block-I Conciliation Act VISHWAKARMA 2081 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/216/2025 13/01/2025 AXIS BANK LTD Vs ABIDA BANO |Sunita Singh(P),} 9871040589 [indolexlaw@gmail.co| 10.01.2025
Block-I Conciliation Act Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/298/2025 13/01/2025 AXIS BANK LTD Vs SUKHVEER | ADV. LALIT 8130383143 [alitpandey@gmail.co| 10.01.2025
Block-I Conciliation Act SINGH PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/297/2025 13/01/2025 AXIS BANKLTD Vs KUNTIDEVI | ADV. LALIT 8130383143 [alitpandey@gmail.co| 10.01.2025
Block-1 Conciliation Act PAL PANDEY(P), Im
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/295/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act JAVED mahajan(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/296/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 10.01.2025
Block-1 Conciliation Act RAKESH SHAHI 700 mahajan(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/292/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1229
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/294/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9129
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/293/2025 13/01/2025 Axis Bank Ltd Vs VIVEK KUMAR MAYANK 9873347330 |mayank_mahajanos | 10.01.2025
Block-I Conciliation Act SHUKLA 7206 MAHAJAN(P), (@yahoo.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/287/2025 13/01/2025 [Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatersgarg@gma| 10.01.2025
Block-1 Conciliation Act Finance Company Ltd Vs Sunder Garg(P), fil.com
Singh
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/285/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 812
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/286/2025 13/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 10.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1846
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/341/2025 14/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 0990659331  [kmpspartner@gmail. [ 13.01.2025
Block-I Conciliation Act Vs NARINDER KUMAR SINHA(P), lcom
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/340/2025 14/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate | 13.01.2025
Block-I Conciliation Act LIMITED Vs GABRIELLA RYNJAH| JANGRA(P), (@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/337/2025 14/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate | 13.01.2025
Block-I Conciliation Act LIMITED Vs RAM KARAN YADAV| JANGRA(P), (@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/339/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act RINKI PASWAN mahajan(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/338/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act ROHIT SACHAN mahajan(P), Imail.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/336/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act SUNIL KUMAR mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/332/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act MOHD DANISH mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & JIOMP (1) (COMM)/334/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act PUSHPENDRA KUMAR mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/335/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act SHYAM BIHARI 340 mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/333/2025 14/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 13.01.2025
Block-I Conciliation Act VISHAL YADAV mahajan(P), Imail.com

12, New Court Civil Case ICS (COMM)/17/2025 14/01/2025 LOreal India Private Limited Vs Shravan 9990605966  [rishi@unitedandunite 13.01.2025
Block-I Ashok Kumar Bansal(P), d.com

12, New Court U/s 9 of the Arbitration & JIOMP (I) (COMM)/331/2025 14/01/2025 Axis Bank Ltd Vs AMOL SINGH MAYANK 9873347330 [mayank_mahajanos | 13.01.2025
Block-I Conciliation Act YADAV 5035 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/328/2025 14/01/2025 AXIS BANK LTD Vs KAMLESH ADV 9871040589  [indolexlaw@gmail.co| 13.01.2025
Block-I Conciliation Act KUMAR GUPTA DHEERAJ(P), Im

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/327/2025 14/01/2025 AXIS BANK LTD Vs MD ADV 9871040589 [indolexlaw@gmail.co| 13.01.2025
Block-I Conciliation Act SUPHIYAN DHEERAJ(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/329/2025 14/01/2025 AXIS BANK LTD Vs SANA KHAN ADV 9871040589  [indolexlaw@gmail.co| 13.01.2025
Block-I Conciliation Act DHEERAJ(P), Im

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/330/2025 14/01/2025 AXIS BANKLTD Vs ANEET  [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 13.01.2025
Block-I Conciliation Act KUMAR Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/323/2025 14/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [asaplegalandadvocate| 13.01.2025
Block-I Conciliation Act RAMCHANDER BHARDWAJ SINGH(P), s@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/325/2025 14/01/2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9990659331  |[kmpspartner@gmail. | 13.01.2025
Block-I Conciliation Act LTD Vs JUGNU SHEKHAR SINHA| SINHA(P), lcom
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/326/2025 14/01/2025 YES BANK LTD Vs PRADEEP SANJEEV 8285002845 [manjul.sood@sresleg| 13.01.2025
Block-I Conciliation Act MANOJ KUMAR PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/324/2025 14/01/2025 YES BANKLTD Vs PRINCE SANJEEV 8285002845 [manjul.sood@srcsleg| 13.01.2025
Block-I Conciliation Act TRANSPORT WORKS PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/322/2025 14/01/2025 YES BANK LTD Vs HINDUSTAN SANJEEV 8285002845 [manjul.sood@sresleg| 13.01.2025
Block-I Conciliation Act LOGISTIC INDIA 03 PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/321/2025 14/01/2025 YES BANKLTD Vs LAL SINGH SANJEEV 8285002845 [manjul.sood@srcsleg| 13.01.2025
Block-I Conciliation Act PATHAK(P), lal.com
12, New Court U/s 34 of the Arbitration &  [OMP (COMM)/1/2025 15/01/2025 Shree Shyam Enterprises Vs SANJAY 9810959432 [mail2sanjaybansal@y| 14.01.2025
Block-I Conciliation Act INDIRA GANDHI NATIONAL OPEN| BANSAL(P), lahoo.com
UNIVERSITY
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/480/2025 15/01/2025 |Axis Bank Ltd Vs HARMANA RAM ASHISH 9999183119  januj@agcpartners.co.| 14.01.2025
Block-I Conciliation Act KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/482/2025 15/01/2025 Axis Bank Ltd Vs BHARATRAJ ASHISH 9999183119  fanuj@agcpartners.co.| 14.01.2025
Block-I Conciliation Act MEENA KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/478/2025 15/01/2025  |Axis Bank Ltd Vs MANJEET KOUR| ASHISH 9999183119  januj@agcpartners.co.| 14.01.2025
Block-I Conciliation Act KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/477/2025 15/01/2025 Axis Bank Ltd Vs BHAWANI ASHISH 99990183119  fanuj@agcpartners.co.| 14.01.2025
Block-I Conciliation Act SINGH KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/479/2025 15/01/2025 Axis Bank Ltd Vs HEMRAJ ASHISH 9999183119  januj@agcpartners.co.| 14.01.2025
Block-I Conciliation Act MEENA KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/472/2025 15/01/2025 Axis Bank Ltd Vs RUBI 1024 MAYANK 0873347330 |mayank_mahajanos | 14.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/473/2025 15/01/2025 |Axis Bank Ltd Vs SACHIN KUMAR| MAYANK 9873347330 |mayank mahajanos | 14.01.2025
Block-I Conciliation Act 8272 MAHAJAN(P), (@yahoo.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/471/2025 15/01/2025 Axis Bank Ltd Vs MOHD ARIF MAYANK 9873347330 |mayank_ mahajanos | 14.01.2025
Block-I Conciliation Act 8774 MAHAJAN(P), (@yahoo.com
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12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/475/2025 15/01/2025 |Axis Bank Ltd Vs FAIZ ALAM 5942 MAYANK 9873347330 [mayank_mahajanos | 14.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/474/2025 15/01/2025  |Axis Bank Ltd Vs ALI MOHD 3481 MAYANK 9873347330 |mayank_mahajanos | 14.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JIOMP (1) (COMM)/469/2025 15/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 14.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 155

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/533/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank mahajanos | 15.01.2025
Block-I Conciliation Act DEEPAK DUA 1195 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/527/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank_mahajanos | 15.01.2025
Block-I Conciliation Act SUNIL KUMAR 4878 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/528/2025 16/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g | 15.01.2025
Block-I Conciliation Act AAYAN CRAIN SERVICE 090 mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/531/2025 16/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 15.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 1788

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/530/2025 16/01/2025 yes bank limited Vs kamini gupta ANANJAY 7030378800 [fasaplegalandadvocate| 15.01.2025
Block-I Conciliation Act SINGH(P), s@gmail.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/532/2025 16/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [fasaplegalandadvocate| 15.01.2025
Block-I Conciliation Act DEVINDER SINGH SINGH(P), s@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/529/2025 16/01/2025 YES BANK LIMITED Vs SONAM ANANJAY 7030378800 [fasaplegalandadvocate| 15.01.2025
Block-I Conciliation Act BHATI SINGH(P), s@gmail.com

12, New Court Civil Case ICS (COMM)/26/2025 16/01/2025 M/s Tirth Agro Technology Private | SUDARSHAN 9810132015 [legal@unitedworld.co| 15.01.2025
Block-I Limited Vs M/s Saifi Agricultural | BANSAL(P), Lin

Impliments

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/569/2025 17/01/2025 |CNH Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 16.01.2025
Block-I Conciliation Act Vs Avtar Singh JANGRA(P), (@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/567/2025 17/01/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate | 16.01.2025
Block-I Conciliation Act Vs Vinod Sharma JANGRA(P), (@gmail.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/566/2025 17/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 16.01.2025

Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1769

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/565/2025 17/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 16.01.2025

Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 102

12, New Court Civil Case ICS (COMM)/30/2025 17/01/2025 SAHOTA INTERNATIONAL Vs Neha 9560062997  [nehawarrier@gmail.c| 16.01.2025
Block-I Preenja Apparels Inc Warrier(P), om

12, New Court Execution Petition [Execution (Comm)/14/2025 17/01/2025 M/S Roots Cooling System Pvt Ltd | Amit Prabhat 9289000013 fapnagaradvocate@g | 16.01.2025
Block-I Vs M/S Bharat Heavy Electricals Ltd|  Nagar(P), Imail.com

12, New Court Execution Petition [Execution (Comm)/13/2025 17/01/2025 PUNJAB NATIONAL BANK Vs [[ndra Narain(P),| 9311824970 |associatenarayan29@| 16.01.2025
Block-I ARUN KUMAR SINGH gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/561/2025 17/01/2025 |ELECTRONICA FINANCE LIMITED| AMIT KUMAR 9990659331  [kmpspartner@gmail. | 16.01.2025
Block-I Conciliation Act Vs SHRI CHARBHUJA MINERALS| SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/589/2025 18/01/2025 SMFG INDIA CREDIT CO LTD Vs Karan Not Provided |Not Provided 17.01.2025
Block-I Conciliation Act MANOJ KUMAR Chhibber(P),

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/586/2025 18/01/2025 Axis Bank Ltd Vs GULFAN 5449 MAYANK 9873347330 [mayank_mahajanos | 17.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/584/2025 18/01/2025 Axis Bank Ltd Vs ASHA MAYANK 9873347330 [mayank_mahajanos | 17.01.2025
Block-I Conciliation Act DOUNDIYAL 9884 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/583/2025 18/01/2025 Axis Bank Ltd Vs RENU GARG MAYANK 9873347330 [mayank_mahajanos | 17.01.2025
Block-I Conciliation Act 0842 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/593/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491  |delhi.jangraadvocate | 17.01.2025
Block-I Conciliation Act LTD Vs BHUSHAN T JANGRA(P), (@gmail.com

KSHIRSAGAR

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/590/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491  |delhi.jangraadvocate | 17.01.2025

Block-I Conciliation Act LTD Vs PEDHADIYA JAY JANGRA(P), (@gmail.com
RANCHHODBHAI

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/591/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491  |delhi.jangraadvocate | 17.01.2025

Block-I Conciliation Act LTD Vs EKTA YOGESH DABHADE| JANGRA(P), (@gmail.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/592/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate | 17.01.2025
Block-I Conciliation Act LTD Vs HARSHAD ARUN MANE | JANGRA(P), (@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/581/2025 18/01/2025 [Ms Cholamandalam Investment And| Ravi Shankar 9911883595 fassociatesrsgargi@ga| 17.01.2025
Block-I Conciliation Act Finance Company Ltd Vs Hemant Garg(P), mil.com
Construction
12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/585/2025 18/01/2025 [AXIS BANKLTD Vs LAHARU LAL| SANJEEV 8285002845 [manjul.sood@sresleg| 17.01.2025
Block-I Conciliation Act BHIL PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/582/2025 18/01/2025 Axis Bank Ltd Vs RAJVEER 7205 MAYANK 9873347330 [mayank mahajanos | 17.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/578/2025 18/01/2025 AXIS BANK LTD Vs KAILASH SANJEEV 8285002845 [manjul.sood@sresleg| 17.01.2025
Block-I Conciliation Act CHAND SHARMA PATHAK(P), lal.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/579/2025 18/01/2025 Axis Bank Ltd Vs SRI OM 9325 MAYANK 9873347330 [mayank_mahajanos | 17.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/669/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 20.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9041
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/670/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g [ 20.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 720
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/671/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 20.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 740
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/668/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 20.01.2025
Block-I Conciliation Act KRISHAN KUMAR mahajan(P), Imail.com
12, New Court Civil Case ICS (COMM)/40/2025 21/01/2025 AARK PHARMACEUTICALS Vs Prashant 0991119392  [passandassociates@g| 20.01.2025
Block-I HEDWELL PHARMA Bhargava(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/667/2025 21/01/2025 [yes bank ltd Vs HARGULAL BATRA| ADV. LALIT 8130383143 [lalitpandey@gmail.co| 20.01.2025
Block-I Conciliation Act PANDEY(P), Im
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/666/2025 21/01/2025 YES BANKLTD Vs MANOJ SANJEEV 8285002845 [manjul.sood@srcsleg| 20.01.2025
Block-I Conciliation Act MISHRA PATHAK(P), lal.com
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12, New Court U/s 34 of the Arbitration & IOMP (COMM)/5/2025 21/01/2025 UMASHANKAR PATEL Vs CNH | CHUNA MANI 7683041412  |patelemis@gmail.co | 20.01.2025

Block-I Conciliation Act INDUSTRIAL CAPITAL (INDIA) PATEL(P), Im
PRIVATE LIMTIED

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/726/2025 22/01/2025 axis bank Vs amit mehta Shobha 9811192158  srshobhagupta@gmai| 21.01.2025
Block-I Conciliation Act Gupta(P), l.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/727/2025 22/01/2025 Axis Bank Ltd Vs EXPRESS MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act SERVICES 0235 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/725/2025 22/01/2025 Axis Bank Ltd Vs PRASHWAR MAYANK 9873347330 [mayank mahajanos | 21.01.2025
Block-I Conciliation Act AZAD 8954 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/729/2025 22/01/2025 |Axis Bank Ltd Vs PANINI TIWARI| MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act 6317 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/724/2025 22/01/2025 Axis Bank Ltd Vs AAMIN KHAN MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act 1489 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/728/2025 22/01/2025 |Axis Bank Ltd Vs BABA HARIDASS| MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act CARRIER 8837 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/730/2025 22/01/2025 Axis Bank Ltd Vs CHOUDHARY MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act BROTHERS 7872 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/722/2025 22/01/2025 Yes Bank Ltd Vs NISHITH JAIN | ADV. LALIT 8130383143 [lalitpandey@gmail.co| 21.01.2025
Block-I Conciliation Act PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/723/2025 22/01/2025 Yes Bank Ltd Vs RIZWAN ADV. LALIT 8130383143 [alitpandey@gmail.co| 21.01.2025
Block-I Conciliation Act QAMBER ZAIDI PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/719/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 21.01.2025
Block-I Conciliation Act TRIDEV mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/721/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 21.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 754

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/720/2025 22/01/2025 Axis Bank Ltd Vs SARA TRADING MAYANK 9873347330 [mayank_ mahajanos | 21.01.2025

Block-1 Conciliation Act COMPANY 5305 MAHAJAN(P), (@yahoo.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/717/2025 22/01/2025 Axis Bank Ltd Vs SARA TRADING MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act COMPANY 2626 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/718/2025 22/01/2025 |Axis Bank Ltd Vs RAJRANI K 3059 MAYANK 9873347330 [mayank_ mahajanos | 21.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/713/2025 22/01/2025 Axis Bank Ltd Vs BALJIT SINGH MAYANK 9873347330 [mayank_mahajanos | 21.01.2025
Block-I Conciliation Act 9250 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/714/2025 22/01/2025 Axis Bank Ltd Vs VR TRANS 8430 MAYANK 9873347330 [mayank mahajanos | 21.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court Civil Case ICS (COMM)/45/2025 23/01/2025 Leayan Global Private Limited Vs | ANIL KUMAR 9810134793 fallipcare@gmail.com | 22.01.2025
Block-I Sharma Importers SAHU(P),

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/772/2025 23/01/2025 AXIS BANK Vs PRAMOD Anupam 9654926809 |janupamjsingh@gamil 22.01.2025
Block-I Conciliation Act Singh(P), .com

12, New Court Civil Case ICS (COMM)/44/2025 23/01/2025 SYSTEMAIR INDIA PVT LTD Vs Sunil 9711747642  sunillegalio3@gmail.| 22.01.2025
Block-I FABLAB ENGINEERING INDIA Sharma(P), lcom

PVT LTD

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/827/2025 24/01/2025 |Axis Bank Ltd Vs ANKUSH NAWAL/ Anupam 9654926809  fjanupamjsingh@gamil 23.01.2025
Block-I Conciliation Act Singh(P), .com

12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/826/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 23.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 1735

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/823/2025 24/01/2025 M/s Cholamandalam Investment | Ravi Shankar 9911883595  [associatesrsgargi@ga| 23.01.2025

Block-I Conciliation Act And Finance Company Ltd Vs Garg(P), Imil.com
Ramanand Sharma

12, New Court U/s 9 of the Arbitration & JIOMP (I) (COMM)/824/2025 24/01/2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  |delhi.jangraadvocate | 23.01.2025

Block-I Conciliation Act FINANCIAL SERVICES LTD Vs JANGRA(P), (@gmail.com
IRSHAD ALAM

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/925/2025 27/01/2025 AXIS BANK LTD Vs MAVA RAM SANJEEV 8285002845 [manjul.sood@srcsleg| 25.01.2025
Block-I Conciliation Act PATHAK(P), lal.com

12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/924/2025 27/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 25.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 9018
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/923/2025 27/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9003
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/922/2025 27/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate | 25.01.2025
Block-I Conciliation Act HOUSEING FINANCE LIMIITED | JANGRA(P), (@gmail.com
Vs BHUPENDAR SINGH
12, New Court U/s 9 of the Arbitration & JIOMP (1) (COMM)/921/2025 27/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9075
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/884/2025 25/01/2025 INDIA SHELTER FINANCE AMIT KUMAR 9990659331  [kmpspartner@gmail. | 25.01.2025
Block-I Conciliation Act CORPORATION LTD Vs SINHA(P), lcom
SOHANBHAI KOUSHAL
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/920/2025 27/01/2025 Axis Bank Ltd Vs HIRA RAM ASHISH 9999183119  januj@agcpartners.co.| 25.01.2025
Block-I Conciliation Act KUMAR lin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/919/2025 27/01/2025 Axis Bank Ltd Vs NARAYAN LAL ASHISH 9999183119  januj@agcpartners.co.| 25.01.2025
Block-I Conciliation Act AHIR KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/918/2025 27/01/2025 YES BANK LIMITED Vs KAJAL ANANJAY 7030378800 fasaplegalandadvocate| 25.01.2025
Block-I Conciliation Act KUMARI SINGH(P), s@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/917/2025 27/01/2025 AXIS BANK LTD Vs YASHODA ADV 9871040589  [indolexlaw@gmail.co| 25.01.2025
Block-I Conciliation Act KUMARI DHEERAJ(P), Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/912/2025 27/01/2025 AXIS BANK LTD Vs RAKESH [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I Conciliation Act KUMAR Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/913/2025 27/01/2025 AXIS BANKLTD Vs RAJESH [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I Conciliation Act KUMAR Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/916/2025 27/01/2025 AXIS BANKLTD Vs BABLOO [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I Conciliation Act Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/915/2025 27/01/2025 |AXIS BANK LTD Vs BHAKAR RAM|Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I Conciliation Act Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/914/2025 27/01/2025 |AXIS BANKLTD Vs HEM KUMAR [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-1 Conciliation Act Im
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/988/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate | 27.01.2025
Block-I Conciliation Act LTD Vs SAHIDMAHMAD JANGRA(P), (@gmail.com
ABDULRASHID KURESHI
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/987/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA[ RAJESH 9958726491  |delhi.jangraadvocate | 27.01.2025
Block-I Conciliation Act LTD Vs GUPTA NISIT JANGRA(P), (@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/986/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate | 27.01.2025
Block-I Conciliation Act LTD Vs MANDA ANIL KAMBALE | JANGRA(P), (@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/981/2025 28/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1831
12, New Court U/s 9 of the Arbitration & JOMP (1) (COMM)/982/2025 28/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I Conciliation Act TRIDEV mahajan(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/983/2025 28/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I Conciliation Act THANWAR SINGH mahajan(P), Imail.com
12, New Court U/s 9 of the Arbitration & IOMP (1) (COMM)/980/2025 28/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 716
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/985/2025 28/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I Conciliation Act VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1827
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1003/2025 29/01/2025 AXIS BANK LTD Vs AMIT ADV 9871040589 [indolexlaw@gmail.co| 28.01.2025
Block-I Conciliation Act DHEERAJ(P), Im
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1002/2025 29/01/2025 |Axis Bank Ltd Vs HUKAM CHAND ASHISH 9999183119  januj@agcpartners.co.| 28.01.2025
Block-I Conciliation Act KUMAR fin
GUPTA(P),
12, New Court U/s 9 of the Arbitration & JIOMP (I) (COMM)/999/2025 29/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [asaplegalandadvocate| 28.01.2025
Block-I Conciliation Act SURENDER SURENDER SINGH(P), s@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1000/2025| 29/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [fasaplegalandadvocate| 28.01.2025
Block-I Conciliation Act VANSHIKA ROAD LINES 141 SINGH(P), s@gmail.com
12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1001/2025| 29/01/2025 YES BANK LIMITED Vs VIKAS ANANJAY 7030378800 [asaplegalandadvocate| 28.01.2025
Block-I Conciliation Act GUPTA SINGH(P), s@gmail.com
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12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/998/2025 29/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 fasaplegalandadvocate| 28.01.2025
Block-I Conciliation Act VANSHIKA ROAD LINES 163 SINGH(P), s@gmail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/996/2025 29/01/2025 Yes Bank Ltd Vs SONU SHARMA | ADV. LALIT 8130383143 [lalitpandey@gmail.co| 28.01.2025
Block-I Conciliation Act PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/997/2025 29/01/2025 Yes Bank Ltd Vs ARUN KUMAR | ADV. LALIT 8130383143 [lalitpandey@gmail.co| 28.01.2025
Block-I Conciliation Act PANDEY(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1039/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank_ mahajanos | 29.01.2025
Block-I Conciliation Act PRADEEP 6685 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/1038/2025 30/01/2025 [|Axis Bank Ltd Vs DALJEET SINGH| MAYANK 9873347330 [mayank_mahajanos | 29.01.2025
Block-I Conciliation Act 6065 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1037/2025| 30/01/2025 AXIS BANK LTD Vs KUSUM ADV 9871040589  [indolexlaw@gmail.co| 29.01.2025
Block-I Conciliation Act SINGH KANCHAN DHEERAJ(P), Im

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1085/2025| 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 30.01.2025
Block-I Conciliation Act PARVAT STONE CRUSHER mahajan(P), Imail.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1084/2025 31/01/2025 Axis Bank Ltd Vs RANJEET1915 MAYANK 9873347330 [mayank_mahajanos | 30.01.2025
Block-I Conciliation Act MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & JOMP (I) (COMM)/1083/2025 31/01/2025 [Axis Bank Ltd Vs NANHE NAWAB| MAYANK 9873347330 [mayank_mahajanos | 30.01.2025
Block-I Conciliation Act FARUQUI 3384 MAHAJAN(P), (@yahoo.com

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1081/2025 31/01/2025 FUSION FINANCE LIMITED Vs | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 30.01.2025
Block-I Conciliation Act GUJARAT SNACKS COMPANY SINHA(P), lcom

12, New Court U/s 9 of the Arbitration & IOMP (I) (COMM)/1082/2025 31/01/2025 [Axis Bank Ltd Vs NABEEL AHMAD| MAYANK 0873347330 |mayank_mahajanos | 30.01.2025
Block-I Conciliation Act SIDDUIQI 1554 MAHAJAN(P), (@yahoo.com
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6, New Court Commercial IOMP (I) (COMM)/89/2025 03/01/2025 AXIS BANK LTD Vs YASH DHEERAJ(P), 9871040589  [indolexlaw@gmail.co| 27.12.2024
Block-I KHANNA Im
6, New Court Commercial JIOMP (I) (COMM)/88/2025 03/01/2025 AXIS BANK LTD Vs ROHIT DHEERAJ(P), 9871040589  [indolexlaw@gmail.co| 27.12.2024
Block-I Im
6, New Court Commercial JOMP (1) (COMM)/87/2025 03/01/2025 AXIS BANK LTD Vs PANKAJ DHEERAJ(P), 9871040589  [indolexlaw@gmail.co| 27.12.2024
Block-I TYAGI Im
6, New Court Commercial IOMP (I) (COMM)/99/2025 09/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [DELHLJANGRAADV| 21.12.2024
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), OCATE@GMAIL.CO
Vs RAKESH SUBE SINGH IM
6, New Court Commercial JOMP (I) (COMM)/98/2025 09/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 [DELHLJANGRAADV| 19.12.2024
Block-I LIMITED Vs SUMAN CHANDAN | JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/103/2025 09/01/2025 Axis Bank Vs Arshi Anupam 9654926809 JANUPAMJSINGH@ | 26.12.2024
Block-I Singh(P), IGMAIL.COM
6, New Court Commercial ICS (COMM)/6/2025 09/01/2025 IKSULA SERVICES PRIVATE ASHKRIT 7708748786  fashkrit464@gmail.co| 21.12.2024
Block-I LIMITED Vs COSPACES OPTECH | TIWARI(P), m
PRIVATE LIMITED
6, New Court Commercial ICS (COMM)/8/2025 09/01/2025 RAJIT KAICKER SR CITIZEN Vs Ashok 9958726491  [DELHILJANGRAADV| 21.12.2024
Block-I WMC TRADING PVT LTD Kumar(P), IOCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/100/2025 09/01/2025 PIRAMAL CAPITAL AND RAJESH 0654926809 |ANUPAMJSINGH@ | 21.12.2024
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), IGMAIL.COM
Vs ALOK RATHORE
6, New Court Commercial [Execution (Comm)/6/2025 09/01/2025 UNION BANK OF INDIA Vs ADITYA 9654926809 |ANUPAMJSINGH@ | 24.12.2024
Block-I DEVENDER SHARMA PROP OF |PARASHAR(P), IGMAIL.COM
M/S GOVINDAM ENTERPRISES
6, New Court Commercial [Execution (Comm)/4/2025 09/01/2025 SHIV TRANSPORT Vs CENTRAL IKRANT 9810069880 [[KRANTSHARMA73 | 26.12.2024
Block-I WAREHOUSE CORPORATION SHARMA 8@GMAIL.COM
6, New Court Commercial [Execution (Comm)/5/2025 09/01/2025 |Entero Healthcare Solution Limited [Rohit Kumar(P),| 9873347330 [MAYANK MAHAJA | 20.12.2024
Block-I Vs ALL INDIA INSTITUTE OF INo5@YAHOO.COM
MEDICAL SCIENCES
6, New Court Commercial IOMP (I) (COMM)/101/2025 09/01/2025 Axis Bank Vs Bhajan Lal Anupam 9654926809 JANUPAMJSINGH@ | 26.12.2024
Block-1 Singh(P), IGMAIL.COM
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6, New Court Commercial IOMP (I) (COMM)/102/2025 09/01/2025 Axis Bank Ltd Vs Usha Kumari Anupam 9654926809 JANUPAMJSINGH@ | 24.12.2024
Block-I Singh(P), IGMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/107/2025 09/01/2025 Axis Bank Ltd Vs HIRESH DEVI MAYANK 09873347330 |MAYANK_ MAHAJA | 20.12.2024
Block-I SINGH 8515 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/106/2025 09/01/2025 Axis Bank Ltd Vs JEETU SINGH MAYANK 0873347330 |[MAYANK_ MAHAJA | 20.12.2024
Block-I 9125 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/129/2025 10/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [PARV.MAHAJANOO7| 26.12.2024
Block-I VENTURE SUPPLY CHAIN mahajan(P), (@GMAIL.COM

PRIVATE LIMITED 9018

6, New Court Commercial IOMP (I) (COMM)/136/2025 10/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [PARV.MAHAJANOO7| 26.12.2024

Block-I VENTURE SUPPLY CHAIN mahajan(P), (@GMAIL.COM
PRIVATE LIMITED 8986

6, New Court Commercial IOMP (I) (COMM)/124/2025 10/01/2025 [AXIS BANKLTD Vs CHAMPA LAL] SANJEEV 9717028815  |[LITIGATION@SRCS | 27.12.2024
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/147/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Kanika 92664343 ladvocatesagaraggarw | 08.01.2025
Block-I RAGHUVEER SINGH Baweja(P), al@gmail.com

6, New Court Commercial IOMP (I) (COMM)/146/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 92664343 ladvocatesagaraggarw | 08.01.2025
Block-I NIJAMUDIN MEMU KHAN Mawkin(P), lal@gmail.com

6, New Court Commercial IOMP (I) (COMM)/142/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 02664343 ladvocatesagaraggarw | 08.01.2025
Block-I VIKAS DILBAG Mawkin(P), al@gmail.com

6, New Court Commercial IOMP (I) (COMM)/139/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 92664343 ladvocatesagaraggarw | 08.01.2025
Block-I KESHAV LAL KATARA Mawkin(P), lal@gmail.com

6, New Court Commercial IOMP (I) (COMM)/128/2025 10/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 0873347330 |MAYANK_MAHAJA | 08.01.2025
Block-I NIPUN TEMPO SERVICE 7702 | MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/127/2025 10/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9717028815  |[LITIGATION@SRCS | 26.12.2024
Block-I SURENDER KUMAR 6361 MAHAJAN(P), ILEGAL.COM

6, New Court Commercial IOMP (1) (COMM)/119/2025 10/01/2025 [AXIS BANKLTD Vs RAMKUNWAR| SANJEEV 9717028815  |[LITIGATION@SRCS | 26.12.2024
Block-1 GURJAR PATHAK(P), ILEGAL.COM
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6, New Court Commercial IOMP (I) (COMM)/122/2025 10/01/2025 AXIS BANK LTD Vs HABIV SO SANJEEV 9717028815  |[LITIGATION@SRCS | 26.12.2024
Block-I MAJID PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/261/2025 13/01/2025 AXIS BANK LTD Vs RAJENDRA SANJEEV 9717028815  |[LITIGATION@SRCS | 26.12.2024
Block-I KUMAR YADAV PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/260/2025 13/01/2025 AXIS BANKLTD Vs DINESH SO SANJEEV 9717028815  [LITIGATION@SRCS | 03.01.2025
Block-I BHEYA RAM PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/259/2025 13/01/2025 AXIS BANK LTD Vs DALU RAM SANJEEV 9717028815  [LITIGATION@SRCS | 03.01.2025
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/258/2025 13/01/2025 AXIS BANK LTD Vs ISHAK SANJEEV 9717028815 |[LITIGATION@SRCS | 08.01.2025
Block-I MOHMMAD PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/263/2025 13/01/2025 AXIS BANKLTD Vs SHAMIM [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 27.12.2024
Block-I BEGAM Im

6, New Court Commercial IOMP (1) (COMM)/264/2025 13/01/2025 AXIS BANKLTD Vs GAYYUR [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 27.12.2024
Block-I HASAN m

6, New Court Commercial IOMP (I) (COMM)/257/2025 13/01/2025 AXIS BANKLTD Vs KANWAR SANJEEV 9717028815  |[LITIGATION@SRCS | 27.12.2024
Block-I GIRI PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/266/2025 13/01/2025 AXIS BANKLTD Vs AMANA [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 27.12.2024
Block-I Im

6, New Court Commercial IOMP (I) (COMM)/265/2025 13/01/2025 AXIS BANK LTD Vs GAURAV  |Sunita Singh(P),l 9871040589 [indolexlaw@gmail.co| 27.12.2024
Block-I CHANDELA Im

6, New Court Commercial IOMP (I) (COMM)/262/2025 13/01/2025 AXIS BANKLTD Vs ARJUN SHRI |Sunita Singh(P),|] 9871040589 [indolexlaw@gmail.co| 27.12.2024
Block-I RAM YADAV m

6, New Court Commercial IOMP (I) (COMM)/447/2025 15/01/2025 YES BANKLTD Vs PRADEEP SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I MANOJ KUMAR 67 PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (1) (COMM)/446/2025 15/01/2025 YES BANKLTD Vs HINDUSTAN SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-1 LOGISTIC INDIA PATHAK(P), ILEGAL.COM
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6, New Court Commercial IOMP (I) (COMM)/448/2025 15/01/2025 YES BANK LTD Vs YOGINDER SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I SINGH 24 PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/449/2025 15/01/2025 YES BANK LTD Vs YOGINDER SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I SINGH PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/450/2025 15/01/2025 YES BANK LTD Vs ASHOK SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I SHUKLA PATHAK(P), ILEGAL.COM

6, New Court Commercial ICS (COMM)/31/2025 16/01/2025 Patanjali Ayurved Ltd and Anr Vs | SUDARSHAN 9810132015 |[LEGAL@UNITEDW | 15.01.2025
Block-I Rup Nagar Foods Products Pvt Ltd | BANSAL(P), JORLD.CO.IN

and Ors

6, New Court Commercial IOMP (I) (COMM)/648/2025 20/01/2025 AXIS BANK LTD Vs AAGU SO SANJEEV 9717028815 |[LITIGATION@SRCS | 27.12.2024
Block-I JADARA PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (1) (COMM)/644/2025 20/01/2025 [HDFC BANKLTD Vs AMIT YADAV| SANJEEV 9717028815  [LITIGATION@SRCS | 09.01.2025
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/645/2025 20/01/2025 AXIS BANK LTD Vs GOPAL SANJEEV 9717028815 |[LITIGATION@SRCS | 17.01.2025
Block-I YADAV PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/646/2025 20/01/2025 |AXIS BANKLTD Vs DURGA RAM| SANJEEV 9717028815  |[LITIGATION@SRCS | 17.01.2025
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/647/2025 20/01/2025 AXIS BANK LTD Vs BHARAT SANJEEV 9717028815  |[LITIGATION@SRCS | 17.01.2025
Block-I SINGH PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/649/2025 20/01/2025 AXIS BANK LTD Vs MANGILAL SANJEEV 9717028815  |[LITIGATION@SRCS | 27.12.2024
Block-I SO SHIV NATH RAM PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/650/2025 20/01/2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I LTD Vs JAVED AKHTAR SINHA(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/651/2025 20/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9717028815 |[LITIGATION@SRCS | 08.01.2025
Block-I Vs SATENDRA PRATAP SINGH SINHA(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/652/2025 20/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331 [KMPSPARTNER@G | 08.01.2025
Block-1 Vs DEEPAK YADAV SINHA(P), IMAIL.COM
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6, New Court Commercial IOMP (I) (COMM)/653/2025 20/01/2025 IFFCO KISAN FINANCE LTD Vs [Sagar Aggarwal 0266434364 |ADVOCATESAGARa | 08.01.2025
Block-I RAJBIR DEVIRAM ggarwal @gmail.com

6, New Court Commercial IOMP (I) (COMM)/654/2025 20/01/2025 IFFCO KISAN FINANCE LIMITED |Sagar Aggarwal 0266434364 |ADVOCATESAGARa | 08.01.2025
Block-I Vs DEEPAK KHARB lggarwal @gmail.com

6, New Court Commercial IOMP (I) (COMM)/643/2025 20/01/2025 HDFC BANK LTD Vs MD ADIL SANJEEV 9717028815 |[LITIGATION@SRCS | 09.01.2025
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/686/2025 21/01/2025 |AXIS BANKLTD Vs AJAY KUMAR|Sunita Singh(P),} 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I Im

6, New Court Commercial JOMP (I) (COMM)/687/2025 21/01/2025 AXIS BANK LTD Vs SANGEETA [Sunita Singh(P),|] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I SINGH YADAV m

6, New Court Commercial IOMP (1) (COMM)/688/2025 21/01/2025 AXIS BANKLTD Vs HARISH [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I KUMAR MANDHYAN Im

6, New Court Commercial JOMP (1) (COMM)/689/2025 21/01/2025 AXIS BANKLTD Vs BHARAT LAL |Sunita Singh(P),} 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I YADAV Im

6, New Court Commercial IOMP (I) (COMM)/691/2025 21/01/2025 AXIS BANK LTD Vs SUNEEL |Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I KUMAR CHAUDHARY Im

6, New Court Commercial JOMP (I) (COMM)/690/2025 21/01/2025 AXIS BANK LTD Vs KULDEEP [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 09.01.2025
Block-I TRIPATHI Im

6, New Court Commercial IOMP (I) (COMM)/692/2025 21/01/2025 AXIS BANK LTD Vs KARAN SANJEEV 9717028815  |[LITIGATION@SRCS | 10.01.2025
Block-I SINGH CHOUDHARY PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/677/2025 21/01/2025 AXIS BANK LTD Vs HARPAL SANJEEV 9717028815  [LITIGATION@SRCS | 09.01.2025
Block-I MEENA PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/678/2025 21/01/2025 YES BANKLTD Vs KK SANJEEV 9717028815 |[LITIGATION@SRCS | 13.01.2025
Block-I TRANSPORT SERVICE PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/680/2025 21/01/2025 AXIS BANKLTD Vs SABIR ALI SANJEEV 9717028815  |[LITIGATION@SRCS | 17.01.2025
Block-1 PATHAK(P), ILEGAL.COM
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6, New Court Commercial IOMP (I) (COMM)/682/2025 21/01/2025 [AXIS BANK LTD Vs ANOP SINGH| SANJEEV 9717028815  |[LITIGATION@SRCS | 27.12.2024
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/683/2025 21/01/2025 AXIS BANK LTD Vs MUBARIK SANJEEV 9717028815  |[LITIGATION@SRCS | 27.12.2024
Block-I ALI PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/760/2025 22/01/2025 YES BANK LTD Vs RANJIT RAM SANJEEV 9717028815  |[LITIGATION@SRCS | 13.01.2025
Block-I PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/769/2025 22/01/2025 |AXIS BANK LIMITED Vs HAMENT] Rahul 9971891788  [[INFO@AULEGAL.C | 27.12.2024
Block-I KUMAR Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/767/2025 22/01/2025 AXIS BANK LIMITED Vs NEHA Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I ENTERPRISES Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/768/2025 22/01/2025 AXIS BANK LIMITED Vs Rahul 9971891788  [[INFO@AULEGAL.C | 09.01.2025
Block-I MANEESH KUMAR Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/762/2025 22/01/2025 AXIS BANK LIMITED Vs MOHD Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I SHAFI KHAN Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/763/2025 22/01/2025 |AXIS BANK LIMITED Vs TUSHAR Rahul 9971891788  [[INFO@AULEGAL.C | 09.01.2025
Block-I KR NAGAR Chauhan(P), lOM

6, New Court Commercial IOMP (I) (COMM)/765/2025 22/01/2025 AXIS BANK LIMITED Vs Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I PARDEEP SINGH Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/766/2025 22/01/2025 AXIS BANK LIMITED Vs MANOJ Rahul 9971891788  [[INFO@AULEGAL.C | 09.01.2025
Block-I KUMAR Chauhan(P), lOM

6, New Court Commercial IOMP (I) (COMM)/770/2025 22/01/2025 AXIS BANK LIMITED Vs ATUL Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I KUMAR GUPTA Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/771/2025 22/01/2025 AXIS BANK LIMITED Vs AJAY Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I Chauhan(P), lOM

6, New Court Commercial IOMP (I) (COMM)/764/2025 22/01/2025 |AXIS BANK LIMITED Vs SHOBHA Rahul 9971891788  [[INFO@AULEGAL.C | 09.01.2025
Block-I VERMA Chauhan(P), OM
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6, New Court Commercial IOMP (I) (COMM)/756/2025 22/01/2025 |YES BANKLTD Vs AMBA LUXURY| SANJEEV 9717028815  |[LITIGATION@SRCS | 20.01.2025
Block-I MATTRESSES PRIVATE LIMITED | PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/757/2025 22/01/2025 YES BANK LTD Vs DEEPAK SANJEEV 9717028815  [LITIGATION@SRCS | 20.01.2025
Block-I DEEPAK PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/758/2025 22/01/2025 YES BANK LTD Vs DEEPAK SANJEEV 9717028815 |[LITIGATION@SRCS | 20.01.2025
Block-I KUMAR GUPTA PATHAK(P), ILEGAL.COM

6, New Court Commercial IOMP (I) (COMM)/759/2025 22/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331 [KMPSPARTNER@G | 09.01.2025
Block-I Vs RAJESHM SINHA(P), IMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/761/2025 22/01/2025 AXIS BANK LIMITED Vs VIVEK Rahul 9971891788 [[INFO@AULEGAL.C | 09.01.2025
Block-I KUMAR PANDEY Chauhan(P), OM

6, New Court Commercial IOMP (I) (COMM)/795/2025 23/01/2025 AXIS BANKLTD Vs INDER DEEP [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 27.12.2025
Block-I SINGH Im

6, New Court Commercial JOMP (I) (COMM)/796/2025 23/01/2025 AXIS BANK LTD Vs MONU DEVI [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 27.12.2025
Block-I Im

6, New Court Commercial IOMP (I) (COMM)/806/2025 23/01/2025 |Axis Bank Ltd Vs RAMJEET SINGH| MAYANK 9873347330 |[MAYANK_ MAHAJA | 13.01.2025
Block-I 4685 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/800/2025 23/01/2025 Axis Bank Ltd Vs MUSAB KHAN MAYANK 09873347330 |[MAYANK_MAHAJA | 10.01.2025
Block-I 8368 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/798/2025 23/01/2025 Axis Bank Ltd Vs SAHUN 0654 MAYANK 9873347330 |[MAYANK_ MAHAJA | 10.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/799/2025 23/01/2025 Axis Bank Ltd Vs MOHAMMAD MAYANK 0873347330 |[MAYANK_MAHAJA | 10.01.2025
Block-I FAIJ FAROOK 6379 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/797/2025 23/01/2025 |Axis Bank Ltd Vs OMVEER SINGH| MAYANK 9873347330 |[MAYANK_ MAHAJA | 10.01.2025
Block-I 7746 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (1) (COMM)/802/2025 23/01/2025 |Axis Bank Ltd Vs ANAND KUMAR| MAYANK 9873347330 |MAYANK_ MAHAJA [ 10.01.2025
Block-1 MAHAJAN(P), INo5@YAHOO.COM
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6, New Court Commercial IOMP (I) (COMM)/801/2025 23/01/2025 Axis Bank Ltd Vs VAKALAT ALI MAYANK 9873347330 |[MAYANK MAHAJA | 10.01.2025
Block-I CHAUHAN 8814 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/803/2025 23/01/2025 Axis Bank Ltd Vs DHIRENDRA MAYANK 0873347330 |[MAYANK_ MAHAJA | 10.01.2025
Block-I PRATAP SINGH 9928 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/804/2025 23/01/2025 Axis Bank Ltd Vs TEG BAHADUR MAYANK 9873347330 |[MAYANK MAHAJA | 10.01.2025
Block-I SINGH 8631 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial JOMP (I) (COMM)/805/2025 23/01/2025 Axis Bank Ltd Vs USHA YADAV MAYANK 0873347330 |MAYANK MAHAJA | 10.01.2025
Block-I 0026 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (1) (COMM)/830/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038 |advocaters garg@gm| 10.01.2025
Block-I Finance Company Ltd Vs Shri Garg(P), lail.com
Khalifa Infradevelopers
6, New Court Commercial IOMP (1) (COMM)/829/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038 |advocaters garg@gm| 10.01.2025
Block-1 Finance Company Ltd Vs Shahin Garg(P), lail.com
Khatun
6, New Court Commercial IOMP (1) (COMM)/835/2025 24/01/2025 [AXIS BANK LTD Vs AMIT KUMAR|Sunita Singh(P),/ 9871040589 [indolexlaw@gmail.co| 10.01.2025
Block-I SRIVASTAVA m
6, New Court Commercial IOMP (I) (COMM)/833/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038 |advocaters garg@gm| 16.12.2024.
Block-I Finance Company Ltd Vs Kasim A Garg(P), lail.com
6, New Court Commercial IOMP (I) (COMM)/836/2025 24/01/2025 AXIS BANK LTD Vs AMIT SINGH [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 10.01.2025
Block-I Im
6, New Court Commercial IOMP (I) (COMM)/832/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038 |advocaters garg@gm| 16.12.2024.
Block-I Finance Company Ltd Vs Zakir Garg(P), lail.com
Husain
6, New Court Commercial JOMP (I) (COMM)/834/2025 24/01/2025 AXIS BANK LTD Vs AMIT KANT [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 10.01.2025
Block-I SAXENA Im
6, New Court Commercial IOMP (I) (COMM)/831/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038 |advocaters garg@gm| 10.01.2025
Block-I Finance Company Ltd Vs Aadesh Garg(P), lail.com
Kumar
6, New Court Commercial IOMP (1) (COMM)/906/2025 25/01/2025 AXIS BANKLTD Vs ABURAFE ADV. LALIT 813038143 ILALITPANDEYADV | 09.01.2025
Block-1 USMANI PANDEY(P), (@GMAIL.COM
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6, New Court Commercial IOMP (I) (COMM)/902/2025 25/01/2025 |AXIS BANKLTD Vs MOHAMMAD| ADV. LALIT 813038143 [LALITPANDEYADV | 10.01.2025
Block-I UMAR PANDEY(P), (@GMAIL.COM
6, New Court Commercial IOMP (I) (COMM)/900/2025 25/01/2025 AXIS BANKLTD Vs Dharam 9810072439 [DLADEVLAWASSOC| 13.01.2025
Block-I DHARMENDER Dev(P), TATES@GMAIL.COM|
6, New Court Commercial JOMP (1) (COMM)/896/2025 25/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [DELHIL.JANGRAADV| 16.01.2025
Block-I Vs Brij Mohan JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial JOMP (I) (COMM)/898/2025 25/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [DELHIL.JANGRAADV| 16.01.2025
Block-I Vs Rajvinder Singh JANGRA(P), IOCATE@GMAIL.CO
IM
6, New Court Commercial JOMP (1) (COMM)/899/2025 25/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [DELHIL.JANGRAADV| 16.01.2025
Block-I Vs Abdul Gani JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/905/2025 25/01/2025 AXIS BANKLTD Vs RASHID ADV. LALIT 813038143 ILALITPANDEYADV | 09.01.2025
Block-I KHAN PANDEY(P), (@GMAIL.COM
6, New Court Commercial IOMP (I) (COMM)/904/2025 25/01/2025 Yes Bank Ltd Vs PRAMOD SINGH| ADV. LALIT 813038143 ILALITPANDEYADV | 09.01.2025
Block-I PANDEY(P), (@GMAIL.COM
6, New Court Commercial IOMP (I) (COMM)/903/2025 25/01/2025 Yes Bank Ltd Vs SURENDER ADV. LALIT 813038143 ILALITPANDEYADV | 09.01.2025
Block-I SINGH PANDEY(P), (@GMAIL.COM
6, New Court Commercial IOMP (I) (COMM)/891/2025 25/01/2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  [DELHILJANGRAADV| 23.01.2025
Block-I FINANCIAL SERVICES LTD Vs JANGRA(P), OCATE@GMAIL.CO
DIWAKAR AUTO WORK IM
6, New Court Commercial IOMP (I) (COMM)/901/2025 25/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 [DELHIL.JANGRAADV| 10.01.2025
Block-I LTD Vs NEHAL NAGESH NAIK JANGRA(P), IOCATE@GMAIL.CO
IM
6, New Court Commercial JOMP (I) (COMM)/892/2025 25/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [DELHLJANGRAADV| 21.01.2025
Block-I LTD Vs BHARVAD AVICHAL JANGRA(P), OCATE@GMAIL.CO
HARJIBHAI IM
6, New Court Commercial IOMP (I) (COMM)/893/2025 25/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [DELHIL.JANGRAADV| 21.01.2025
Block-I LTD Vs BHADDIYADRA JANGRA(P), IOCATE@GMAIL.CO
SANKEETBHAI M
6, New Court Commercial IOMP (1) (COMM)/894/2025 25/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [DELHIL.JANGRAADV| 21.01.2025
Block-1 LTD Vs JAYESH DESAI JANGRA(P), IOCATE@GMAIL.CO
IM
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6, New Court Commercial IOMP (I) (COMM)/895/2025 25/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 [DELHLJANGRAADV| 21.01.2025
Block-I LTD Vs NAMDEO BAPURAO JANGRA(P), OCATE@GMAIL.CO
VAIDYA IM
6, New Court Commercial JOMP (I) (COMM)/897/2025 25/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |DELHL.JANGRAADV| 21.01.2025
Block-I Vs Dheeraj Mashi JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/954/2025 27/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 [DELHLJANGRAADV| 21.01.2025
Block-I LIMITED Vs HEMANT KUMAR JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/953/2025 27/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [DELHLJANGRAADV| 21.01.2025
Block-I LTD Vs GOHIL MAHIPAT JANGRA(P), OCATE@GMAIL.CO
BHEEKHAJEE IM
6, New Court Commercial [Execution (Comm)/19/2025 27/01/2025 Varun Gupta Vs THE EXECUTIVE surinder 9810100554 [S.GOEL6@YAHOO.C| 20.12.2024
Block-I ENGINEER goel(P), OM
6, New Court Commercial [Execution (Comm)/20/2025 27/01/2025 M/S CHRYSALIS CREATION Vs Asutosh 981020000 jalohiaadv@gmail.co 11.01.2025
Block-I RENU GUPTA Lohia(P), Im
6, New Court Commercial ICS (COMM)/54/2025 27/01/2025 State Bank of India Vs Pandu H U |Suchita Dixit(P),] 889693288 |agnihotrisuchita@gm| 18.01.2025
Block-I lail.com
6, New Court Commercial IOMP (I) (COMM)/951/2025 27/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 [DELHIL.JANGRAADV| 10.01.2025
Block-I LTD Vs CHIRAG RASIKLAL JANGRA(P), IOCATE@GMAIL.CO
PARMAR IM
6, New Court Commercial IOMP (I) (COMM)/952/2025 27/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [DELHILJANGRAADV| 10.01.2025
Block-I LTD Vs SHAH GAS SERVICES JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/958/2025 27/01/2025 YES BANK LIMITED Vs Nitin ANANJAY 7030378800 lasaplegalandadvocate| 08.08.2024
Block-I Yadav SINGH(P), s@gmail.com
6, New Court Commercial IOMP (I) (COMM)/957/2025 27/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [DELHIL.JANGRAADV| 24.01.2025
Block-I HOUSEING FINANCE LIMIITED JANGRA(P), OCATE@GMAIL.CO
Vs SATENDRA VED PRAKASH IM
6, New Court Commercial IOMP (I) (COMM)/956/2025 27/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [IDELHI.JANGRAADV| 23.01.2025
Block-I LTD Vs HP COURIER AND JANGRA(P), IOCATE@GMAIL.CO
LOGISTIC PRIVATE LIMITED M
6, New Court Commercial IOMP (I) (COMM)/955/2025 27/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [DELHI.JANGRAADV| 13.01.2025
Block-1 LIMITED Vs ANIL ANIL KUMAR | JANGRA(P), IOCATE@GMAIL.CO
IM
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6, New Court Commercial IOMP (I) (COMM)/960/2025 27/01/2025 Axis Bank Ltd Vs AKRAM 0543 MAYANK 0873347330 |[MAYANK MAHAJA | 14.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial JOMP (1) (COMM)/950/2025 27/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |DELHL.JANGRAADV| 15.01.2025
Block-I Vs KULDEEP R JANGRA(P), OCATE@GMAIL.CO
IM
6, New Court Commercial JOMP (1) (COMM)/949/2025 27/01/2025 AXIS BANK LTD Vs PRDIP Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 13.01.2025
Block-I KUMAR Im
6, New Court Commercial IOMP (I) (COMM)/959/2025 27/01/2025 AXIS BANK LTD Vs SHIVSAHAY ADV 9871040589  [indolexlaw@gmail.co| 13.01.2025
Block-I DHEERAJ(P), m
6, New Court Commercial JIOMP (I) (COMM)/976/2025 28/01/2025 Axis Bank Ltd Vs MONA MAYANK 9873347330 |[MAYANK_MAHAJA | 17.01.2025
Block-I GIRDHAR 8955 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/967/2025 28/01/2025 Axis Bank Ltd Vs NEENA MAYANK 9873347330 |[MAYANK_ MAHAJA | 17.01.2025
Block-I BHARGAVA 0167 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/968/2025 28/01/2025 Axis Bank Ltd Vs KAMAL SINGH MAYANK 9873347330 |[MAYANK_ _MAHAJA | 17.01.2025
Block-I 0272 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/969/2025 28/01/2025 Axis Bank Ltd Vs DEEPAK MAYANK 9873347330 |[MAYANK_ MAHAJA | 17.01.2025
Block-I SHARMA 6611 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/970/2025 28/01/2025 Axis Bank Ltd Vs URMILA 2205 MAYANK 09873347330 |MAYANK_MAHAJA | 17.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/971/2025 28/01/2025 Axis Bank Ltd Vs SUNIL AWANA MAYANK 9873347330 |MAYANK MAHAJA | 17.01.2025
Block-I 7266 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/972/2025 28/01/2025 Axis Bank Ltd Vs SAVITA 2592 MAYANK 0873347330 |MAYANK_MAHAJA | 17.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/973/2025 28/01/2025 Axis Bank Ltd Vs SONIYA MAYANK 9873347330 |MAYANK MAHAJA [ 17.01.2025
Block-I ADHIKARI 1471 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/974/2025 28/01/2025 Axis Bank Ltd Vs JAHID 5149 MAYANK 9873347330 |MAYANK_MAHAJA [ 17.01.2025
Block-1 MAHAJAN(P), INo5@YAHOO.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

6, New Court Commercial IOMP (I) (COMM)/975/2025 28/01/2025 |Axis Bank Ltd Vs HARDEEP 7890 MAYANK 9873347330 |[MAYANK MAHAJA | 17.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial ICS (COMM)/55/2025 28/01/2025 MS SAHARA TRADERS Vs MS SHAHID 0910536696 |SHAHIDAHMEDAD | 22.01.2025
Block-I SHEELA GEHLOT PVT LTD AHMAD(P), VOCATE@GMAIL.C

oM

6, New Court Commercial JIOMP (1) (COMM)/966/2025 28/01/2025 yes bank 1td Vs ANANJAY 7030378800 fasaplegalandadvocate| 08.11.2024
Block-I JITENDERPALSINGH SINGH(P), s@gmail.com

6, New Court Commercial IOMP (I) (COMM)/977/2025 28/01/2025 axis bank Vs priyanka sharma Shobha 9811192158  srshobhagupta@gmai| 20.01.2025
Block-I Gupta(P), l.com

6, New Court Commercial ICS (COMM)/57/2025 29/01/2025 Punjab National Bank Vs Raj Mukesh 9811252038 |ADVOCATERSGARG
Block-I Kumar Pushpam(P), (@GMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/1021/2025| 29/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 |[MAYANK MAHAJA [ 21.01.2025
Block-I ROADLINES 8029 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1018/2025| 29/01/2025 Axis Bank Ltd Vs GURPREET MAYANK 9873347330 |MAYANK_ MAHAJA | 21.01.2025
Block-I SINGH2032 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1019/2025| 29/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 |[MAYANK_ MAHAJA | 21.01.2025
Block-I RAVINDER KUMAR 8934 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1020/2025 29/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 09873347330 [MAYANK _MAHAJA | 21.01.2025
Block-I LALTA LALTA PRASAD 7038 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1027/2025| 29/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 |MAYANK_ MAHAJA | 21.01.2025
Block-I ROADLINES 6660 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1026/2025| 29/01/2025 Axis Bank Ltd Vs DILBAG SINGH MAYANK 0873347330 |MAYANK_MAHAJA | 21.01.2025
Block-I 6945 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1022/2025| 29/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 |MAYANK MAHAJA [ 21.01.2025
Block-I ROADLINES 8048 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1017/2025| 29/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 |MAYANK_ MAHAJA [ 21.01.2025
Block-1 NITIN 7926 MAHAJAN(P), INo5@YAHOO.COM
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6, New Court Commercial IOMP (I) (COMM)/1031/2025 29/01/2025 Axis Bank Ltd Vs SEVAK YADAV MAYANK 9873347330 |[MAYANK MAHAJA | 21.01.2025
Block-I 3305 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1030/2025/ 29/01/2025 |Axis Bank Ltd Vs BABA HARIDASS| MAYANK 9873347330 |MAYANK_ MAHAJA | 21.01.2025
Block-I CARRIER 8820 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1029/2025| 29/01/2025 Axis Bank Ltd Vs VIKRAM 9235 MAYANK 9873347330 |MAYANK MAHAJA | 21.01.2025
Block-I MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1028/2025| 29/01/2025 Axis Bank Ltd Vs DHL MAYANK 0873347330 |MAYANK MAHAJA | 21.01.2025
Block-I RELOCATION PACKERS AND MAHAJAN(P), INo5@YAHOO.COM

MOVERS 2237

6, New Court Commercial IOMP (I) (COMM)/1025/2025| 29/01/2025 Axis Bank Ltd Vs SHAILENDRA MAYANK 9873347330 |[MAYANK_ MAHAJA | 21.01.2025
Block-I SINGH 9050 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1024/2025| 29/01/2025 Axis Bank Ltd Vs ANKESH MAYANK 9873347330 |[MAYANK MAHAJA [ 21.01.2025
Block-I THAKUR 9397 MAHAJAN(P), No5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1023/2025| 29/01/2025 Axis Bank Ltd Vs DILIP KUMAR MAYANK 9873347330 |MAYANK_ MAHAJA | 21.01.2025
Block-I DEEP 1356 MAHAJAN(P), INo5@YAHOO.COM

6, New Court Commercial IOMP (I) (COMM)/1044/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [PARV.MAHAJANOO7| 10.01.2025
Block-I RAVI PRATAP YADAV mahajan(P), (@GMAIL.COM

6, New Court Commercial JIOMP (I) (COMM)/1048/2025| 30/01/2025 |KOTAK MAHINDRA BANK Vs TAJ parv 0643646534 [PARV.MAHAJANOO7| 10.01.2025
Block-I MOHAMMAD mahajan(P), (@GMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/1046/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [PARV.MAHAJANOO7| 10.01.2025
Block-I SHIV KUMAR VERMA mahajan(P), (@GMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/1062/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [PARV.MAHAJANOO7| 10.01.2025
Block-I VENTURE SUPPLY CHAIN mahajan(P), (@GMAIL.COM

PRIVATE LIMITED 9022

6, New Court Commercial IOMP (I) (COMM)/1061/2025 30/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [PARV.MAHAJANO0O7| 10.01.2025
Block-I RAMDATT mahajan(P), (@GMAIL.COM

6, New Court Commercial IOMP (I) (COMM)/1056/2025| 30/01/2025 AXIS BANK LTD Vs DEV MANI |Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-1 MISHRA Im




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

icom

6, New Court Commercial JOMP (I) (COMM)/1055/2025| 30/01/2025 |AXIS BANKLTD Vs PUSHPINDER|Sunita Singh(P),l 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I SINGH Im
6, New Court Commercial IOMP (I) (COMM)/1054/2025| 30/01/2025 AXIS BANK LTD Vs RAM DEVA |Sunita Singh(P),|] 9871040589 [indolexlaw@gmail.co| 25.01.2025
Block-I RAM Im
6, New Court Commercial IOMP (I) (COMM)/1043/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs parv 9958726491 [DELHLJANGRAADV| 15.01.2025
Block-I VENTURE SUPPLY CHAIN mahajan(P), OCATE@GMAIL.CO
PRIVATE LIMITED 9080 IM
6, New Court Commercial IOMP (I) (COMM)/1052/2025| 30/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [DELHLJANGRAADV| 15.01.2025
Block-I Vs Mahesh Surajbhan JANGRA(P), JOCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/1049/2025| 30/01/2025 KOTAK MAHINDRA BANK Vs parv 9958726491 [DELHLJANGRAADV| 27.12.2024
Block-I SATISH KUMAR mahajan(P), OCATE@GMAIL.CO
IM
6, New Court Commercial IOMP (I) (COMM)/1091/2025| 31/01/2025 AXIS BANKLTD Vs AAKASH SANJEEV 9717028815  [LITIGATION@SRCS | 30.01.2025
Block-I GAUTAM PATHAK(P), ILEGAL.COM
6, New Court Commercial IOMP (I) (COMM)/1089/2025/ 31/01/2025 Axis Bank Ltd Vs RAJ KUMAR MAYANK 0873347330 |[MAYANK_MAHAJA | 29.01.2025
Block-I 6568 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/1090/2025  31/01/2025 Axis Bank Ltd Vs SUMAN DEVI MAYANK 9873347330 [MAYANK_ MAHAJA | 29.01.2025
Block-I 0611 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/1087/2025| 31/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 09873347330 |[MAYANK_MAHAJA | 29.01.2025
Block-I BHAWNA GARG 4536 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial ICS (COMM)/59/2025 31/01/2025 RAJENDRA GUPTA Vs NAZIA Sunil 9711747642  sunillegaliog@gmail.| 24.01.2025
Block-I NASIR Sharma(P), lcom
6, New Court Commercial IOMP (I) (COMM)/1088/2025 31/01/2025 Axis Bank Ltd Vs RADHARAMAN MAYANK 0873347330 |[MAYANK_MAHAJA | 29.01.2025
Block-I TRIPATHI 2515 MAHAJAN(P), INo5@YAHOO.COM
6, New Court Commercial IOMP (I) (COMM)/1086/2025/ 31/01/2025 Axis Bank Ltd Vs ROSHAN MAYANK 9873347330 |[MAYANK_MAHAJA | 29.01.2025
Block-I PANDEY 7100 MAHAJAN(P), INo5@YAHOO.COM
25 ISH. SANDEEPSOUTH 17, New Court Commercial IOMP (I) (COMM)/52/2025 03/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 |mayank 24-12-24
YADAV Block-I SABIR KHAN 9427 MAHAJAN(P) | mahajanos@yahoo.
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17, New Court Commercial IOMP (I) (COMM)/51/2025 03/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank 24-12-24
Block-I SATYAM TRANSPORT AND MAHAJAN(P) | mahajanos@yahoo.
EQUIPMENT 6082 lcom
17, New Court Commercial IOMP (I) (COMM)/50/2025 03/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 |mayank 24-12-24
Block-I NAVEEN 0078 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/53/2025 03/01/2025 AXIS BANKLTD Vs YASHPAL | DHEERAJ(P), 9871040589, [indolexlaw@gmail.co| 25-12-24
Block-I DALAL 8920586266 |m
17, New Court Commercial ICS (COMM)/3/2025 03/01/2025 Outlook Publishing India Private | Setu Niket(P) 9873109672  |mail@curarelegal.co 28-12-24
Block-I Limited Vs Digitech Media and Ors Im
17, New Court Commercial IOMP (I) (COMM)/81/2025 04/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 26-12-24
Block-I RADHE SHYAM 867 Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/76/2025 04/01/2025 AXIS BANKLTD Vs SANTRA SANJEEV 9717028845 26-12-24
Block-I DEVI PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/67/2025 04/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 26-12-24
Block-I RADHE SHYAM 536 Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/73/2025 04/01/2025 AXIS BANK LTD Vs VIMLA WO SANJEEV 9717028845 26-12-24
Block-I BABU LAL PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/79/2025 04/01/2025 |[YES BANKLTD Vs OM PRAKASH| ANANJAY 7030378800 [asaplegalandadvocate| 26-12-24
Block-I SINGH(P) s@gmail.com
17, New Court Commercial IOMP (I) (COMM)/80/2025 04/01/2025 YES BANKLTD Vs AJAY KUMAR | ANANJAY 7030378800 fasaplegalandadvocate| 26-12-24
Block-I SINGH(P) s@gmail.com
17, New Court Commercial IOMP (I) (COMM)/62/2025 04/01/2025 AXIS BANK LTD Vs SHAHARUK SANJEEV 9717028845 26-12-24
Block-I KHAN PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/64/2025 04/01/2025 [AXIS BANKLTD Vs RAMESHWAR| SANJEEV 9717028845 26-12-24
Block-I PRASAD MEENA PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/70/2025 04/01/2025 [AXIS BANKLTD Vs JHABAR MAL| SANJEEV 9717028845 26-12-24
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
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17, New Court Commercial IOMP (I) (COMM)/78/2025 04/01/2025 IDFC FIRST BANK LTD Vs SANJEEV 9717028845 27-12-24
Block-I KELASH DAN PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial JIOMP (I) (COMM)/85/2025 07/01/2025 KOTAK MAHINDRA BANK Vs Parv 9643646534 [parv.mahajanoo7@g 25-12-24
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 4102
17, New Court Commercial IOMP (I) (COMM)/86/2025 07/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 25-12-24
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 735
17, New Court Commercial IOMP (I) (COMM)/83/2025 07/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 25-12-24
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 740
17, New Court Commercial JOMP (I) (COMM)/84/2025 07/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 25-12-24
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9075
17, New Court Commercial IOMP (I) (COMM)/82/2025 07/01/2025 AXIS BANKLTD Vs VIRENDER Anupam 9654926809 |janupamjsingh@gmail] 25-12-24
Block-I SINGH Singh(P) .com
17, New Court Commercial IOMP (I) (COMM)/105/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 [advocatesagaraggawa| 30-12-24
Block-I PANNA LAL Mawkin(P) l@gmail.com
17, New Court Commercial IOMP (I) (COMM)/104/2025 09/01/2025 IFFCO KISAN FINANCE LTD Vs Kanika 0266434364 |advocatesagaraggawa| 31-12-24
Block-I GANGA RAM BAWARI Baweja(P) l@gmail.com
17, New Court Commercial JOMP (I) (COMM)/182/2025 10/01/2025 AXIS BANK LIMITED Vs Rahul 9971891788  [info@aualegal.com 27-12-24
Block-I DILSHAD ANSARI Chauhan(P)
17, New Court Commercial IOMP (I) (COMM)/184/2025 10/01/2025 AXIS BANK LIMITED Vs NITU Rahul 9971891788  finfo@aualegal.com 27-12-24
Block-I MISHRA Chauhan(P)
17, New Court Commercial JOMP (I) (COMM)/183/2025 10/01/2025 AXIS BANK LIMITED Vs SHIVA Rahul 9971891788  [info@aualegal.com 27-12-24
Block-I JHAKARA Chauhan(P)
17, New Court Commercial IOMP (I) (COMM)/181/2025 10/01/2025 AXIS BANK LIMITED Vs VIKAS Rahul 9971891788  [info@aualegal.com 27-12-24
Block-I Chauhan(P)
17, New Court Commercial ICS (COMM)/13/2025 10/01/2025 State Bank of India Vs Kanta Devi SHALINI 9899408618  [ShaliniUpadhyay.Adv 7-1-25
Block-I UPADHYAY(P) locate@gmail.com
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17, New Court Commercial IOMP (I) (COMM)/175/2025 10/01/2025 Axis Bank Ltd Vs DEVENDRA MAYANK 9873347330 [mayank 28-12-24
Block-I RATHI 2767 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/180/2025 10/01/2025 AXIS BANK LTD Vs SUNIL Sunita Singh(P)| 9871040589, [indolexlaw@gmail.co| 27-12-24
Block-I KUMAR 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/173/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatesagaraggawa| 26-12-24
Block-I MANU SIWACH Mawkin(P) l@gmail.com
17, New Court Commercial IOMP (I) (COMM)/172/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 9266434364 |advocatesagaraggawa| 26-12-24
Block-I PARVINDER RANDHIR SINGH Mawkin(P) l@gmail.com
17, New Court Commercial IOMP (I) (COMM)/174/2025 10/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatesagaraggawa| 26-12-24
Block-I RAJESH KUMAR Mawkin(P) l@gmail.com
17, New Court Commercial IOMP (I) (COMM)/207/2025 13/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. 4-1-25
Block-I Vs RUPAL MAURYA SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/208/2025 13/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. 4-1-25
Block-I Vs SADIK KHAN SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/206/2025 13/01/2025 Axis Bank Ltd Vs LADURAM JAT ASHISH 9990659331  [kmpspartner@gmail. 4-1-25
Block-I KUMAR lcom
GUPTA(P)
17, New Court Commercial IOMP (I) (COMM)/197/2025 13/01/2025 AXIS BANK LTD Vs DEVILAL SO SANJEEV 9717028845 27-12-24
Block-I NEMICHAND PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/202/2025 13/01/2025 AXIS BANK LTD Vs PUNAM DAS SANJEEV 9717028845 27-12-24
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/198/2025 13/01/2025 AXIS BANK LTD Vs RAKESH SANJEEV 9717028845 27-12-24
Block-I VAISHANAV PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/199/2025 13/01/2025 AXIS BANK LTD Vs ABDUL HAJI SANJEEV 9717028845 27-12-24
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/201/2025 13/01/2025 HDFC BANK LTD Vs SHABANA SANJEEV 9717028845 6-1-25
Block-I KHAN PATHAK(P) [Litigaton@srcslegal.c
om
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17, New Court Commercial IOMP (I) (COMM)/200/2025 13/01/2025 |HDFC BANK LTD Vs SARITADEVI[ SANJEEV 9717028845 6-1-25
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (1) (COMM)/205/2025 13/01/2025 [Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 28-12-24
Block-I Vs VENKATESWARLU CH JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial JIOMP (1) (COMM)/203/2025 13/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 28-12-24
Block-I Vs MASTER JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial JOMP (I) (COMM)/204/2025 13/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 28-12-24
Block-I Vs BIJAYA KUMAR NAYAK JANGRA(P) jangraadvocate @gma
fil.com
17, New Court Commercial JOMP (1) (COMM)/274/2025 13/01/2025 Axis Bank Ltd Vs AISHWARYA MAYANK 9873347330 [mayank 28-12-24
Block-I VERMA 9312 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/270/2025 13/01/2025 Axis Bank Ltd Vs KAMRAN 2446 MAYANK 9873347330 [mayank 28-12-24
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/269/2025 13/01/2025 Axis Bank Ltd Vs PAWAN 7159 MAYANK 9873347330 [mayank 28-12-24
Block-I MAHAJAN(P) |_ mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/271/2025 13/01/2025 Axis Bank Ltd Vs SHEKHAR MAYANK 9873347330 [mayank 28-12-24
Block-I BHARAT BHUSHAN 9515 MAHAJAN(P) |_ mahajanos@yahoo.
com
17, New Court Commercial JOMP (I) (COMM)/272/2025 13/01/2025 Axis Bank Ltd Vs MAMTA MAYANK 9873347330 [mayank 28-12-24
Block-I MAHANTA 4990 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/275/2025 13/01/2025 |Axis Bank Ltd Vs RAJESH KUMAR| MAYANK 9873347330 [mayank 28-12-24
Block-I GUPTA 2576 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/277/2025 13/01/2025 Axis Bank Ltd Vs DEVENDRA MAYANK 0873347330 [mayank 28-12-24
Block-I KUMAR 5841 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/276/2025 13/01/2025 Axis Bank Ltd Vs NAVEEN MAYANK 9873347330 [mayank 28-12-24
Block-I SRIVASTAVA 5537 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/273/2025 13/01/2025 Axis Bank Ltd Vs VAKEEL 7028 MAYANK 9873347330 |mayank 6-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
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17, New Court Commercial IOMP (I) (COMM)/268/2025 13/01/2025 Axis Bank Ltd Vs RAVI KUMAR MAYANK 9873347330 [mayank 28-12-24
Block-I 4556 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/267/2025 13/01/2025 Axis Bank Ltd Vs VINOD KUMAR MAYANK 9873347330 |mayank 6-1-25
Block-I PANDEY 2270 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JOMP (I) (COMM)/278/2025 13/01/2025 AXIS BANK Vs MOHD AQIB Anupam 9654926809  janupamjsingh@gmaill 4-1-25
Block-I Singh(P) .com
17, New Court Commercial IOMP (I) (COMM)/386/2025 14/01/2025 AXIS BANK LTD Vs ABARAR LALIT 8130383143 [alitpandeyadv@gmai| 27-12-24
Block-I AHAMAD PANDEY(P) l.com
17, New Court Commercial IOMP (1) (COMM)/388/2025 14/01/2025 AXIS BANK LTD Vs MEHJABI LALIT 8130383143 [alitpandeyadv@gmai| 27-12-24
Block-I PANDEY(P) l.com
17, New Court Commercial IOMP (I) (COMM)/387/2025 14/01/2025 AXIS BANK LTD Vs SATISH LALIT 8130383143 [alitpandeyadv@gmai| 27-12-24
Block-I KUMAR SINGH PANDEY(P) l.com
17, New Court Commercial IOMP (1) (COMM)/392/2025 14/01/2025 AXIS BANK LTD Vs ABDUL Sunita Singh(P)| 9871040589, [indolexlaw@gmail.co 2-1-25
Block-I RAHMAN 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/394/2025 14/01/2025 AXIS BANK LTD Vs HIMANSHU |Sunita Singh(P)[ 9871040589, [indolexlaw@gmail.co 2-1-25
Block-I SINGH CHAUHAN 8920586266 [m
17, New Court Commercial IOMP (I) (COMM)/393/2025 14/01/2025 AXIS BANK LTD Vs NAMRATA |Sunita Singh(P)[ 9871040589, [indolexlaw@gmail.co 2-1-25
Block-I SINGH 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/391/2025 14/01/2025 AXIS BANK LTD Vs RIYAZ Sunita Singh(P)| 9871040589, [indolexlaw@gmail.co 2-1-25
Block-I AHMAD 8920586266 |m
17, New Court Commercial JOMP (I) (COMM)/390/2025 14/01/2025 AXIS BANK LTD Vs REKHA Sunita Singh(P)| 9871040589, [indolexlaw@gmail.co| 19-12-24
Block-I RAJPUROHIT 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/389/2025 14/01/2025 AXIS BANK LTD Vs KUSHI RAM SANJEEV 9717028845 27-12-24
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial JOMP (I) (COMM)/385/2025 14/01/2025 AXIS BANKLTD Vs RANU DHEERAJ(P), 9871040589, [indolexlaw@gmail.co| 28-12-24
Block-1 KUMAR GAUTAM 8020586266 |m
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17, New Court Commercial IOMP (I) (COMM)/384/2025 14/01/2025 AXIS BANK LTD Vs ABDUL LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-I HANIF PANDEY(P) l.com
17, New Court Commercial IOMP (I) (COMM)/383/2025 14/01/2025 AXIS BANK LTD Vs DINKAR LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-I CHAUHAN PANDEY(P) l.com
17, New Court Commercial IOMP (I) (COMM)/381/2025 14/01/2025 AXIS BANK LTD Vs AVDHESH LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-I KUMAR SINGH PANDEY(P) l.com
17, New Court Commercial IOMP (I) (COMM)/382/2025 14/01/2025 |AXIS BANKLTD Vs NEHA SARAF LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-I PANDEY(P) l.com
17, New Court Commercial IOMP (I) (COMM)/380/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I ASHWIN SINGH Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/378/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 3-1-25
Block-I RAKESH SHAHI 622 Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/379/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I KUMAR SOURABH SINGH Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/376/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 3-1-25
Block-I SAFVAN BEG Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/377/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I SANJAY KUMAR SINGH Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/375/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9148
17, New Court Commercial IOMP (I) (COMM)/373/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 9003
17, New Court Commercial IOMP (I) (COMM)/368/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 1754
17, New Court Commercial IOMP (I) (COMM)/370/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 1720
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17, New Court Commercial IOMP (I) (COMM)/367/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 3748
17, New Court Commercial IOMP (I) (COMM)/371/2025 14/01/2025 KOTAK MAHINDRA BANK Vs Parv 9643646534 [parv.mahajanoo7@g 3-1-25
Block-I VIVEK MISHRA Mabhajan(P) Imail.com
17, New Court Commercial ICS (COMM)/21/2025 15/01/2025 Emu Lines Private Limited Vs Uday Kumar(P)| 9810868162, fdvudaykumar@gmail 3-1-25
Block-I HISARIA IMPEX PRIVATE 8882303942 |l.com
LIMITED
17, New Court Commercial ICS (COMM)/20/2025 15/01/2025 Emu Lines Private Limited Vs RS |Uday Kumar(P)[ 9810868162, [dvudaykumar@gmail 3-1-25
Block-I INFRAPROJECTS PVT LTD 8882303942 [.com
17, New Court Commercial ICS (COMM)/19/2025 15/01/2025 Emu Lines Private Limited Vs Uday Kumar(P)| 9810868162, [dvudaykumar@gmai 4-1-25
Block-I TRAVENTURE INTERNATIONAL 8882303942 |l.com
PRIVATE LIMITED
17, New Court Commercial ICS (COMM)/22/2025 15/01/2025 Emu Lines Private Limited Vs GSP |Uday Kumar(P)[ 9810868162, fdvudaykumar@gmail 4-1-25
Block-I LOGISTICS PRIVATE LIMITED 8882303942 [.com
17, New Court Commercial IOMP (1) (COMM)/436/2025 15/01/2025 AXIS BANK LTD Vs MAHENDER | DHEERAJ(P), 9871040589, [indolexlaw@gmail.co| 28-12-24
Block-I SINGH 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/437/2025 15/01/2025 Axis Bank Ltd Vs JAY KUMAR MAYANK 9873347330 [mayank 6-1-25
Block-I 8348 MAHAJAN(P) |_ mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/435/2025 15/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 4-1-25
Block-I LTD Vs SUDHIR SANTOSH JANGRA(P) jangraadvocate@gma
MARATHE fil.com
17, New Court Commercial IOMP (I) (COMM)/433/2025 15/01/2025 [Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatersgarg@gma 8-1-25
Block-I Finance Company Ltd Vs Shri Garg(P) fil.com
Khalifa Infradevelopers
17, New Court Commercial IOMP (1) (COMM)/434/2025 15/01/2025 [Ms Cholamandalam Investment And| Ravi Shankar 0811252038  [advocatersgarg@gma 8-1-25
Block-I Finance Company Ltd Vs Ankit D Garg(P) fil.com
17, New Court Commercial IOMP (I) (COMM)/431/2025 15/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 7-1-25
Block-I LIMITED Vs NITIN PURI JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (1) (COMM)/430/2025 15/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 7-1-25
Block-I LIMITED Vs KALYAN KAR JANGRA(P) jangraadvocate@gma
fil.com
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17, New Court Commercial IOMP (I) (COMM)/432/2025 15/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 7-1-25
Block-I LIMITED Vs ASHRAF ALI JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial JOMP (I) (COMM)/427/2025 15/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 7-1-25
Block-I LIMITED Vs KALEEM SO TALIB | JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/428/2025 15/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491 7-1-25
Block-I LIMITED Vs SOMVIR SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/443/2025 15/01/2025 Axis Bank Ltd Vs SUFIYAN 2570 MAYANK 9873347330 [mayank 6-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JIOMP (1) (COMM)/441/2025 15/01/2025 Axis Bank Ltd Vs AKASH SINGH MAYANK 9873347330 [mayank 6-1-25
Block-I 2229 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (1) (COMM)/444/2025 15/01/2025 Axis Bank Ltd Vs SANJAY MAYANK 9873347330 [mayank 6-1-25
Block-I TRIPATHI 7400 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JOMP (1) (COMM)/438/2025 15/01/2025 Axis Bank Ltd Vs SAURABH MAYANK 9873347330 [mayank 6-1-25
Block-I YADUVANSHI 7663 MAHAJAN(P) |_ mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/440/2025 15/01/2025 Axis Bank Ltd Vs RAJU SINGH MAYANK 9873347330 [mayank 6-1-25
Block-I 8329 MAHAJAN(P) |_ mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/454/2025 15/01/2025 Axis Bank Ltd Vs GAYANWATI MAYANK 9873347330 [mayank 6-1-25
Block-I DEVI 7275 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/439/2025 15/01/2025 Axis Bank Ltd Vs AMIT KUMAR MAYANK 9873347330 [mayank 6-1-25
Block-I 3308 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/442/2025 15/01/2025 Axis Bank Ltd Vs SUDHAKAR MAYANK 0873347330 [mayank 6-1-25
Block-I SINGH 0399 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/429/2025 15/01/2025 AXIS BANK LTD Vs PRABHJOT |Sunita Singh(P)[ 9871040589, [indolexlaw@gmail.co 6-1-25
Block-I SINGH 8920586266 |m
17, New Court Commercial IOMP (1) (COMM)/422/2025 15/01/2025 YES BANKLTD Vs HARI SANJEEV 9717028845 11-1-25
Block-I CHOUDHARY PATHAK(P) [Litigaton@srcslegal.c
om
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17, New Court Commercial IOMP (I) (COMM)/445/2025 15/01/2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9990659331  [kmpspartner@gmail. 11-1-25
Block-I LTD Vs BALJINDER SINGH SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/423/2025 15/01/2025 YES BANK LTD Vs SANJEEV SANJEEV 9717028845 11-1-25
Block-I KUMAR BODY BUILDER PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/426/2025 15/01/2025 YES BANK LTD Vs UMA SANJEEV 9717028845 11-1-25
Block-I SHANKAR PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/455/2025 15/01/2025  |Axis Bank Ltd Vs RAJESH KUMAR| MAYANK 9873347330 [mayank 11-1-25
Block-I 4161 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/453/2025 15/01/2025 Axis Bank Ltd Vs DHARMENDER MAYANK 9873347330 [mayank 11-1-25
Block-I KUMARO0891 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/452/2025 15/01/2025 Axis Bank Ltd Vs HASNAIN ALI MAYANK 9873347330 [mayank 11-1-25
Block-I 9310 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JOMP (1) (COMM)/451/2025 15/01/2025 Axis Bank Ltd Vs JAGROOP MAYANK 9873347330 [mayank 11-1-25
Block-I SINGH 3481 MAHAJAN(P) |_ mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/494/2025 15/01/2025 |AXIS BANKLTD Vs MOHAMMAD | DHEERAJ(P), 9871040589, [indolexlaw@gmail.co 7-1-25
Block-I ASAD 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/493/2025 15/01/2025 AXIS BANK LTD Vs PRAVEEN | DHEERAJ(P), 9871040589, [indolexlaw@gmail.co 7-1-25
Block-1 JADAUN 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/495/2025 15/01/2025 AXIS BANK LTD Vs SONU DHEERAJ(P), 9871040589, [indolexlaw@gmail.co 7-1-25
Block-I 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/492/2025 15/01/2025 AXIS BANKLTD Vs DIVYANSHU [Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co 6-1-25
Block-I MISHRA 8920586266 |m
17, New Court Commercial IOMP (I) (COMM)/491/2025 15/01/2025 AXIS BANKLTD Vs SADHU [Sunita Singh(P),] 9871040589, [indolexlaw@gmail.co 6-1-25
Block-I SHARAN TRIPATHI 8920586266 |m
17, New Court Commercial IOMP (1) (COMM)/490/2025 15/01/2025 AXIS BANKLTD Vs DIAROX Shobha 9811192158  frshobhagupta@gmai 13-1-25
Block-I INDIA PVT LTD Gupta(P), l.com
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17, New Court Commercial IOMP (I) (COMM)/510/2025 16/01/2025 IARC Vs ROHIT SHARMA ASHIM 9599624216  jashim.bhatt17@gmail 4-1-25
Block-I BHATT(P) .com
17, New Court Commercial ICS (COMM)/25/2025 16/01/2025 CANARA BANK Vs SACHIN Sanjeev 9711142200  [chopra6791@gmail.c 31-12-24
Block-I KUMAR PROP R KAMLA MEDICOS| Chopra(P) jom
17, New Court Commercial IOMP (I) (COMM)/505/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 8990
17, New Court Commercial IOMP (I) (COMM)/511/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 4078
17, New Court Commercial IOMP (I) (COMM)/512/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 3-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 8986
17, New Court Commercial IOMP (I) (COMM)/514/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 7-1-25
Block-I UTTAM LAL BHARTIYA Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/515/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 7-1-25
Block-I RAJAN YADAV Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/518/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 7-1-25
Block-I SHYAM BIHARI 101 Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/520/2025 16/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 7-1-25
Block-I VIRENDER Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/525/2025 16/01/2025 YES BANK LIMITED Vs ATUL ANANJAY 7030378800 [asaplegalandadvocate 11-1-25
Block-I KUMAR GUPTA SINGH(P) s@gmail.com
17, New Court Commercial IOMP (I) (COMM)/526/2025 16/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [fasaplegalandadvocate 11-1-25
Block-I MOHAMMAD NAFIS ALAM SINGH(P) s@gmail.com
17, New Court Commercial IOMP (I) (COMM)/524/2025 16/01/2025 YES BANK LIMITED Vs AMIT ANANJAY 7030378800 |asaplegalandadvocate 11-1-25
Block-I NAGAR SINGH(P) s@gmail.com
17, New Court Commercial IOMP (I) (COMM)/523/2025 16/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 |asaplegalandadvocate 11-1-25
Block-I TRIBHUWAN SINGH 904 SINGH(P) s@gmail.com
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17, New Court Commercial IOMP (I) (COMM)/522/2025 16/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [asaplegalandadvocate 11-1-25
Block-I TRIBHUWAN 928 SINGH(P) s@gmail.com
17, New Court Commercial IOMP (COMM)/2/2025 16/01/2025 National Cooperative Consumer |[Vinod Fulara(P)] 7840815890 |anjulegalconcepts@g 13-1-25
Block-I Federation of India Ltd Vs Prem Imail.com
Shankar Sole Prop of Chetna
Electricals Pvt Ltd
17, New Court Commercial JOMP (1) (COMM)/504/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank 14-1-25
Block-I RAMRAJ 1086 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/503/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank 14-1-25
Block-I PINTU 2090 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JOMP (1) (COMM)/509/2025 16/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 14-1-25
Block-I Vs Dalbir Singh JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (1) (COMM)/508/2025 16/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 14-1-25
Block-I Vs Madan Lal JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial ICS (COMM)/24/2025 16/01/2025 Ms Unique timber and plywood Vs ROHIT 8802834958 [counselanil@gmail.co| 24-12-24
Block-I DSI interior Pvt Ltd YADAV(P) m
17, New Court Commercial IOMP (I) (COMM)/555/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 10-1-25
Block-I HARUN KHAN Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/554/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-I SANTOSH KUMAR Mabhajan(P) Imail.com
17, New Court Commercial ICS (COMM)/28/2025 17/01/2025 MEGHA ELECTRICALS Vs SUNIL KUMAR| 8742914100 fadvocate.sunilchaturv]  11-1-25
Block-I NAVELI COLLECTIONS PRIVATE |CHATURVEDI( ledi@gmail.com
LIMITED P)
17, New Court Commercial IOMP (I) (COMM)/553/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 13-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 1831
17, New Court Commercial IOMP (I) (COMM)/552/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 13-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 1865
17, New Court Commercial IOMP (I) (COMM)/550/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 13-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 716
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17, New Court Commercial ICS (COMM)/27/2025 17/01/2025 Ravindra Singh Lodha Vs Enviro AMIT 9810164421 [mail@amitdayal.attor|  14-1-25
Block-I Way Bio Science Private Limited DAYAL(P) Iney
17, New Court Commercial IOMP (I) (COMM)/548/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 9643646534 [parv.mahajanoo7@g 15-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 1716
17, New Court Commercial JOMP (1) (COMM)/547/2025 17/01/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 14-1-25
Block-I Vs Vinod Kumar JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/546/2025 17/01/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 14-1-25
Block-I Vs Gurvail Singh JANGRA(P) jangraadvocate @gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/544/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 15-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 720
17, New Court Commercial IOMP (I) (COMM)/541/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 15-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 9148
17, New Court Commercial IOMP (I) (COMM)/543/2025 17/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 15-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 1831
17, New Court Commercial IOMP (I) (COMM)/540/2025 17/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 16-1-25
Block-I LTD Vs DINESH RAMAN PATEL | JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/576/2025 18/01/2025 Axis Bank Ltd Vs SUMAN 2117 MAYANK 9873347330 [mayank 16-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/575/2025 18/01/2025 Axis Bank Ltd Vs HARSH MAYANK 9873347330 [mayank 16-1-25
Block-I UPADHYAY 8923 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/574/2025 18/01/2025 [ELECTRONICA FINANCE LIMITED| AMIT KUMAR 9990659331  [kmpspartner@gmail. 16-1-25
Block-I Vs VTECH SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/577/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 16-1-25
Block-I LTD Vs YUVRAJ VILAS PATIL JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/573/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491 16-1-25
Block-I LTD Vs MADHUSUDHANAN JANGRA(P) jangraadvocate@gma
KRISHNARU fil.com
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17, New Court Commercial IOMP (I) (COMM)/572/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 16-1-25
Block-I LTD Vs CHODVADIYA SANJAY C | JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial IOMP (I) (COMM)/571/2025 18/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 16-1-25
Block-I LTD Vs NITIN BALASAHEB JANGRA(P) jangraadvocate@gma
BALWADKAR fil.com
17, New Court Commercial IOMP (I) (COMM)/570/2025 18/01/2025 Axis Bank Ltd Vs ASLAM 2360 MAYANK 9873347330 [mayank 16-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/672/2025 21/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. 4-1-25
Block-I Vs WASIM WAKIL SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/673/2025 21/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. 4-1-25
Block-I Vs VIPANDER SINGH SINHA(P) lcom
17, New Court Commercial ICS (COMM)/42/2025 22/01/2025 Punjab National Bank Vs Ram Mukesh 8285926521  [pushpammukesh@g 16-1-25
Block-I Kumar Pushpam(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/732/2025 22/01/2025 AXIS BANK LTD Vs RAJU RAM SANJEEV 9717028845 16-1-25
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/743/2025 22/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 18-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9075
17, New Court Commercial IOMP (I) (COMM)/742/2025 22/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 18-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 3748
17, New Court Commercial IOMP (I) (COMM)/741/2025 22/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 19-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9080
17, New Court Commercial ICS (COMM)/43/2025 22/01/2025 AARK PHARMACEUTICALS Vs Prashant 0991119392  |passandassociates@g 20-1-25
Block-I LOUIS AND CLARK Bhargava(P) Imail.com
PHARMACEUTICAL
17, New Court Commercial IOMP (I) (COMM)/733/2025 22/01/2025 Axis Bank Ltd Vs MOHD MAYANK 9873347330 [mayank 18-1-25
Block-I FAKRUDEEN 6215 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/735/2025 22/01/2025 Axis Bank Ltd Vs GURBHEJ MAYANK 9873347330 |mayank 18-1-25
Block-I SINGH 7330 MAHAJAN(P) | mahajanos@yahoo.
com
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17, New Court Commercial IOMP (I) (COMM)/736/2025 22/01/2025 Axis Bank Ltd Vs JASVIR SINGH MAYANK 9873347330 [mayank 18-1-25
Block-I 2225 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/737/2025 22/01/2025 Axis Bank Ltd Vs MALKEET MAYANK 9873347330 |mayank 18-1-25
Block-I SINGH 7661 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/740/2025 22/01/2025 |Axis Bank Ltd Vs KHURSHID 7236 MAYANK 9873347330 [mayank 18-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/738/2025 22/01/2025 |Axis Bank Ltd Vs NAIM AHAMAD| MAYANK 9873347330 [mayank 18-1-25
Block-I 4200 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/739/2025 22/01/2025 Axis Bank Ltd Vs SURENDRA MAYANK 9873347330 [mayank 18-1-25
Block-I SINGH 3318 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/731/2025 22/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 20-1-25
Block-I LTD Vs KIRAN BALU KHEDKAR | JANGRA(P) jangraadvocate@gma
fil.com
17, New Court Commercial JOMP (I) (COMM)/734/2025 22/01/2025 Axis Bank Ltd Vs ARISH KHAN MAYANK 9873347330 [mayank 20-1-25
Block-I 7012 MAHAJAN(P) |_ mahajanos@yahoo.
com
17, New Court Commercial ICS (COMM)/46/2025 23/01/2025 State Bank of India Vs Yatendra [Suchita Dixit(P),| 8896932838 fagnihotrisuchitra@g 18-1-25
Block-I Singh mail.com
17, New Court Commercial IOMP (I) (COMM)/781/2025 23/01/2025 YES BANKLTD Vs MANOJ SANJEEV 9717028845 18-1-25
Block-I KUMAR PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/782/2025 23/01/2025 YES BANK LTD Vs VEER SINGH SANJEEV 9717028845 18-1-25
Block-I PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial JOMP (I) (COMM)/788/2025 23/01/2025 YES BANK LTD Vs BHARAT SANJEEV 9717028845 18-1-25
Block-I SINGH PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/789/2025 23/01/2025 Axis Bank Ltd Vs SPARSH MAYANK 9873347330 [mayank 21-1-25
Block-I LOGISTICS 5493 MAHAJAN(P) | mahajanos@yahoo.
lcom
17, New Court Commercial IOMP (I) (COMM)/790/2025 23/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 |mayank 20-1-25
Block-I ROADLINES 6680 MAHAJAN(P) | mahajanos@yahoo.
com
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17, New Court Commercial IOMP (I) (COMM)/791/2025 23/01/2025 Axis Bank Ltd Vs DHAKA MAYANK 9873347330 [mayank 20-1-25
Block-I CONSTRUCTION COMPANY 1839 | MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/792/2025 23/01/2025 Axis Bank Ltd Vs KURBAN 3642 MAYANK 9873347330 |mayank 20-1-25
Block-I MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial JOMP (1) (COMM)/793/2025 23/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 [mayank 20-1-25
Block-I ROADLINES 7894 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/794/2025 23/01/2025 Axis Bank Ltd Vs HARENDRA B MAYANK 9873347330 [mayank 20-1-25
Block-I 8849 MAHAJAN(P) | mahajanos@yahoo.
com
17, New Court Commercial IOMP (I) (COMM)/815/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 21-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 1831
17, New Court Commercial IOMP (I) (COMM)/818/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 20-1-25
Block-I AAYAN CRAIN SERVICE 090 Mabhajan(P) Imail.com
17, New Court Commercial JOMP (I) (COMM)/816/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 20-1-25
Block-I VIKASH Mabhajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/817/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 21-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 716
17, New Court Commercial IOMP (I) (COMM)/814/2025 24/01/2025 AXIS BANK Vs JAY PRAKASH Anupam 0654926809 janupamjsingh@gmaill  21-1-25
Block-I Singh(P) .com
17, New Court Commercial IOMP (I) (COMM)/813/2025 24/01/2025 AXIS BANKLTD Vs NAVSHER Anupam 9654926809 janupamjsingh@gmail]  21-1-25
Block-I Singh(P) .com
17, New Court Commercial IOMP (I) (COMM)/820/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 22-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 1865
17, New Court Commercial IOMP (I) (COMM)/822/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 22-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9003
17, New Court Commercial IOMP (I) (COMM)/819/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 22-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 9022
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17, New Court Commercial IOMP (I) (COMM)/821/2025 24/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 22-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9148
17, New Court Commercial JOMP (I) (COMM)/828/2025 24/01/2025 M/s Cholamandalam Investment | Ravi Shankar 9911883595 [associatesrsgarg1@g 23-1-25
Block-1 And Finance Company Ltd Vs Garg(P) Imail.com
Davender A
17, New Court Commercial ICS (COMM)/52/2025 25/01/2025 RAJIT KAICKER SR CITIZEN Vs |Ashok Kumar(P)] 9717728017  [deepaklegal1985@gm| 1-1-25
Block-I MANISH KUMAR lail.com
17, New Court Commercial [Execution (Comm)/16/2025 25/01/2025 |SATBIR TANWAR Vs MUNICIPAL Vikas 9810566116  fadvocatevikassharma 21-1-25
Block-I CORPORATION OF DELHI Sharma(P) 1 @gmail.com
17, New Court Commercial IOMP (I) (COMM)/867/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491 23-1-25
Block-I HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma
Vs GAURAV NARINDER KUMAR fil.com
17, New Court Commercial IOMP (1) (COMM)/868/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491 23-1-25
Block-I HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma
Vs SAVAN NARESHBHAI DAVRA fil.com
17, New Court Commercial IOMP (I) (COMM)/865/2025 25/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 23-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 155
17, New Court Commercial IOMP (I) (COMM)/866/2025 25/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 |parv.mahajanoo7@g 23-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 1754
17, New Court Commercial IOMP (I) (COMM)/861/2025 25/01/2025 Axis Bank Ltd Vs CHOTU MEENA ASHISH 9999183119, fashish@agcpartners.c|] 24-1-25
Block-1 KUMAR 9811517810 lo.in
GUPTA(P)
17, New Court Commercial IOMP (I) (COMM)/862/2025 25/01/2025 Axis Bank Ltd Vs SURAJ UDYOG ASHISH 9999183119, fashish@agcpartners.c]  24-1-25
Block-I KUMAR 9811517810 o.in
GUPTA(P),
17, New Court Commercial JIOMP (I) (COMM)/864/2025 25/01/2025 Axis Bank Ltd Vs MANOJ ASHISH 9999183119, fashish@agcpartners.c|] 24-1-25
Block-I BISHNOI KUMAR 9811517810 jo.in
GUPTA(P),
17, New Court Commercial IOMP (I) (COMM)/863/2025 25/01/2025 Axis Bank Ltd Vs TEJA RAM ASHISH 9999183119, fashish@agcpartners.c]  24-1-25
Block-I KUMAR 9811517810 jo.in
GUPTA(P),
17, New Court Commercial [Execution (Comm)/18/2025 27/01/2025 |GURUSHARAN CHITS PVT LTD Vs| H.K Tolani 8377002210  |[hk@yahoo.co.in 22-1-25
Block-1 Chandan Kumar Mishra
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17, New Court Commercial IOMP (I) (COMM)/945/2025 27/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 23-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9022
17, New Court Commercial IOMP (I) (COMM)/939/2025 27/01/2025 Kotak Mahindra Prime Ltd Vs AMIT KUMAR 9990659331  [kmpspartner@gmail. 23-1-25
Block-I MUKESH KUMAR SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/944/2025 27/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 23-1-25
Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 1735
17, New Court Commercial JOMP (I) (COMM)/940/2025 27/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491 23-1-25
Block-I HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate @gma
Vs DINESH KUMAR JAT fil.com
17, New Court Commercial IOMP (1) (COMM)/943/2025 27/01/2025 YES BANK LIMITED Vs AMIT ANANJAY 7030378800 [asaplegalandadvocate|  24-1-25
Block-I SINGH BISHT SINGH(P) s@gmail.com
17, New Court Commercial IOMP (1) (COMM)/942/2025 27/01/2025 |YES BANK LIMITED Vs KULDEEP| ANANJAY 7030378800 [asaplegalandadvocate|  24-1-25
Block-I SINGH SINGH(P) s@gmail.com
17, New Court Commercial JIOMP (I) (COMM)/1004/2025 29/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 21-1-25
Block-I LTD Vs TULSHI BHIMRAO JANGRA(P) jangraadvocate@gma
MARSALE fil.com
17, New Court Commercial IOMP (I) (COMM)/1005/2025| 29/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 21-1-25
Block-I LTD Vs BIHOLA BHIKHAJI JANGRA(P) jangraadvocate@gma
MAGANJI fil.com
17, New Court Commercial IOMP (I) (COMM)/1006/2025 29/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 21-1-25
Block-I LTD Vs AFREEN KHALIL AHMAD| JANGRA(P) jangraadvocate@gma
QURESHI fil.com
17, New Court Commercial IOMP (I) (COMM)/1007/2025| 29/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491 21-1-25
Block-I LTD Vs KRISHANA MALKU JANGRA(P) jangraadvocate@gma
PURKE fil.com
17, New Court Commercial IOMP (I) (COMM)/1008/2025| 29/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491 21-1-25
Block-I LTD Vs GANESH KANIFNATH JANGRA(P) jangraadvocate @gma
SUKRE fil.com
17, New Court Commercial IOMP (I) (COMM)/1016/2025| 29/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 27-1-25
Block-I SUNIL KUMAR Mahajan(P) Imail.com
17, New Court Commercial IOMP (I) (COMM)/1013/2025| 29/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 27-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 788
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17, New Court Commercial IOMP (I) (COMM)/1015/2025 29/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 27-1-25
Block-I SHARDA Mahajan(P) Imail.com

17, New Court Commercial IOMP (I) (COMM)/1014/2025| 29/01/2025 KOTAK MAHINDRA BANK Vs Parv 9643646534 [parv.mahajanoo7@g 27-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com

PRIVATE LIMITED 9022

17, New Court Commercial IOMP (I) (COMM)/1012/2025| 29/01/2025 [AXIS BANKLTD Vs MAHTAB ALI| DHEERAJ(P) 9871040589, [indolexlaw@gmail.co 27-1-25
Block-I 8920586266 |m

17, New Court Commercial IOMP (I) (COMM)/1011/2025 29/01/2025 AXIS BANK LTD Vs ANAS DHEERAJ(P), 9871040589, [indolexlaw@gmail.co 27-1-25
Block-I QURESHI 8920586266 |m

17, New Court Commercial IOMP (I) (COMM)/1009/2025 29/01/2025 YES BANK LIMITED Vs ANANJAY 7030378800 [asaplegalandadvocate| 28-1-25
Block-I VANSHIKA ROAD LINES 162 SINGH(P) s@gmail.com

17, New Court Commercial IOMP (I) (COMM)/1010/2025| 29/01/2025 YES BANK LIMITED Vs SABI ANANJAY 7030378800 [asaplegalandadvocate|  28-1-25
Block-I KHAN SINGH(P) s@gmail.com

17, New Court Commercial OMP (| 30/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank 28-1-25
Block-I (COMM.)/1058/2025 ARSHAD 3877 MAHAJAN(P) |_ mahajanos@yahoo.

com

17, New Court Commercial OMP () 30/01/2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank 28-1-25

Block-I (COMM.)/1059/2025 SADPURA GRAM VIKAS AVM EDU| MAHAJAN(P) | mahajanos@yahoo.
SOCIETY 2169 lcom

17, New Court Commercial OMP (| 30/01/2025 AXIS BANK LTD Vs GULISTAN | DHEERAJ(P) 9871040589, [indolexlaw@gmail.co 25-1-25
Block-I (COMM.)/1060/2025 ANJUM 8920586266 |m

17, New Court Commercial ICS (COMM)/60/2025 31/01/2025 CANARA BANK Vs Dr Satyaveer KRISHAN 9910577700  [krishankumarandass 28-1-25
Block-I Singh KUMAR(P) ociates@gmail.com

17, New Court Commercial JOMP (I) (COMM)/1111/2025 31/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 29-1-25
Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com

PRIVATE LIMITED 748

17, New Court Commercial IOMP (I) (COMM)/1108/2025| 31/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 29-1-25

Block-I VENTURE SUPPLY CHAIN Mahajan(P) Imail.com
PRIVATE LIMITED 9018

17, New Court Commercial IOMP (I) (COMM)/1107/2025 31/01/2025 KOTAK MAHINDRA BANK Vs Parv 0643646534 [parv.mahajanoo7@g 29-1-25

Block-I VENTURE SUPPLY CHAIN Mabhajan(P) Imail.com
PRIVATE LIMITED 716
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17, New Court Commercial IOMP (I) (COMM)/1106/2025| 31/01/2025 AXIS BANKLTD Vs ASHU SANJEEV 9717028845 29-1-25
Block-I CHOUDHARY PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/1109/2025| 31/01/2025 AXIS BANK LTD Vs ASHWANI SANJEEV 9717028845 29-1-25
Block-I SARIYA PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/1110/2025 31/01/2025 AXIS BANK LTD Vs LOKESH SANJEEV 9717028845 29-1-25
Block-I RAJPUT PATHAK(P) [Litigaton@srcslegal.c
om
17, New Court Commercial IOMP (I) (COMM)/1104/2025| 31/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491 29-1-25
Block-I HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate @gma
Vs SAVAN NARESHBHAI DAVRA fil.com
17, New Court Commercial IOMP (I) (COMM)/1105/2025 31/01/2025 FUSION FINANCE LIMITED Vs | AMIT KUMAR 9990659331  [kmpspartner@gmail. 29-1-25
Block-I ANAND AGENCY SINHA(P) lcom
17, New Court Commercial IOMP (I) (COMM)/1103/2025 31/01/2025 Axis Bank Ltd Vs MOHMMAD MAYANK 9873347330 mayank__ 29-1-25
Block-I AHMAD 2001 MAHAJAN(P) Imahajanos@yahoo.c
om
26 ISH. SANJEEV[SOUTH 29, New Court Commercial ICS (COMM)/2/2025 03-01-2025 UNION BANK OF INDIA Vs JITENDRA 9810197621  [jitendragargadv@gm | 26.12.2024
IKUMAR SINGH, Block-I1 MANISH TANWAR PROP OF GARG lail.com
ICOMMERCIAL VISHWAKARMA MOTORS
ICOURT.
29, New Court Commercial IOMP (I) (COMM)/41/2025 03-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank_mahajanos | 24.12.2024
Block-II CHAUHAN GOODS CARRIERS | MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/42/2025 03-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 |mayank_mahajanos | 24.12.2024
Block-11 PRADEEP MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/43/2025 03-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank_mahajanos | 24.12.2024
Block-II NEERAJ KUMAR MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/44/2025 03-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 0873347330 |[mayank_mahajanos | 24.12.2024
Block-II PANKAJ SINGH MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/45/2025 03-01-2025 AXIS BANKLTD Vs KANHAIYA SANJEEV 9717028845  [litigation@sreslegal.c| 26.12.2024
Block-11 LAL GURJAR PATHAK(P), lom
29, New Court Commercial IOMP (I) (COMM)/46/2025 03-01-2025 |AXIS BANK LTD Vs ABHARAD SO| SANJEEV 9717028845 [litigation@sreslegal.c| 26.12.2024
Block-1I IDAL PATHAK(P), jom
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29, New Court Commercial IOMP (I) (COMM)/47/2025 03-01-2025 AXIS BANK LTD Vs PRAHLAD SANJEEV 9717028845 [litigation@sreslegal.c| 26.12.2024
Block-II RAM PATHAK(P), lom
29, New Court Commercial JIOMP (I) (COMM)/48/2025 03-01-2025 AXIS BANK LTD Vs KAPIL Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 25.12.2024
Block-II KASANA 8920586266 |m
29, New Court Commercial IOMP (1) (COMM)/49/2025 03-01-2025 AXIS BANKLTD Vs GAURAV [Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 25.12.2024
Block-II PRAKASH DUBEY 8920586266 |m
29, New Court Commercial [Execution (Comm)/3/2025 04-01-2025 EQUITAS SMALL FINANCE BANK | RISHABH RAJ 9958737266  [rishab@rrjassociate.c| 23.12.2024
Block-1I LTD Vs RAM CHANDRA JAIN jom
29, New Court Commercial IOMP (I) (COMM)/65/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/66/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/68/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/69/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/71/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/72/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (1) (COMM)/74/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 25.12.2024
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/75/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (1) (COMM)/77/2025 04-01-2025 AXIS BANK LTD Vs INDRESH Anupam 9654926809 [janupamjsingh@gmial| 23.12.2024
Block-II KOHLI Singh(P), .com
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29, New Court Commercial IOMP (I) (COMM)/54/2025 04-01-2025 AXIS BANK LTD Vs PRAMOD SANJEEV 9717028845 [litigation@sreslegal.c| 26.12.2024
Block-II KUMAR PATHAK(P), lom
29, New Court Commercial IOMP (I) (COMM)/55/2025 04-01-2025 AXIS BANK LTD Vs BABLU JHA |Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 25.12.2024
Block-II 8920586266 |m
29, New Court Commercial JIOMP (I) (COMM)/56/2025 04-01-2025 |AXIS BANK LTD Vs AJEET YADAV|Sunita Singh(P),/] 9871040589, lindolexlaw@gmail.co| 25.12.2024
Block-II 8920586266 |m
29, New Court Commercial IOMP (I) (COMM)/57/2025 04-01-2025 AXIS BANK LTD Vs RAVI Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 26.12.2024
Block-1I SHARMA 8920586266 |m
29, New Court Commercial JIOMP (1) (COMM)/58/2025 04-01-2025 AXIS BANK LTD Vs RAVINDRA |[Sunita Singh(P),] 9871040589, [indolexlaw@gmail.co| 26.12.2024
Block-II KUMAR 8920586266 |m
29, New Court Commercial IOMP (I) (COMM)/59/2025 04-01-2025 AXIS BANKLTD Vs ANJU DEVI Anupam 9654926809 |janupamjsingh@gmial 24.12.2024
Block-1I Singh(P), .com
29, New Court Commercial IOMP (I) (COMM)/60/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/61/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/63/2025 04-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 25.12.2024
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial ICS (COMM)/4/2025 04-01-2025 orchidex line private limited Vs SUDHIR 9818400261, [SUMITKUMARLAW | 24.12.2024
Block-1I HARRISON INDUSTRIES CHAND 9312249796 [YER@GMAIL.COM
SRIVASTAVA(P
)7
29, New Court Commercial ICS (COMM)/5/2025 04-01-2025 MANJEET SINGH BAL AND ORS | BRIJENDER 9810120719  [NOT PROVIDED 24.12.2024
Block-11 Vs MUKESH RANI AND ORS SINGH(P),
29, New Court Commercial [Execution (Comm)/2/2025 04-01-2025 Anurag jain Prop Innovative India | ADITYA JAIN 9682690231 [NOT PROVIDED 24.12.2024
Block-11 Tlluminations Vs Uniled
Technologies FZC
29, New Court Commercial IOMP (I) (COMM)/116/2025 09-01-2025 |AXIS BANKLTD Vs ROSHAN LAL Shobha 9811192158  [srshobhagupta@gmail 24.12.2024
Block-II Gupta(P), l.com
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29, New Court Commercial IOMP (I) (COMM)/112/2025 09-01-2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 04.01.2025
Block-II Vs TARUN VAERMA SINHA(P), lcom

29, New Court Commercial IOMP (I) (COMM)/113/2025 09-01-2025 Kotak Mahindra Prime Ltd Vs ALI | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 04.01.2025
Block-II SHER SINHA(P), lcom

29, New Court Commercial IOMP (I) (COMM)/114/2025 09-01-2025 YES BANK LTD Vs SHUBHAM ANANJAY 70303 78800 [ASAPLEGALANDAD | 26.12.2024
Block-II SINGH SINGH(P), IVOCATES@GMAIL.C]

oM

29, New Court Commercial IOMP (I) (COMM)/115/2025 09-01-2025 AXIS BANK LTD Vs KAPIL SIKRI Shobha 9811192158  [srshobhagupta@gmai| 24.12.2024
Block-II Gupta(P), l.com

29, New Court Commercial IOMP (I) (COMM)/117/2025 09-01-2025 IFFCO KISAN FINANCE LTD Vs SAGAR 0266434364 |advocatesagaraggawa| 26.12.2024
Block-II BALVIR PRATHVI AGGARWAL l@gmai.com

29, New Court Commercial JOMP (I) (COMM)/187/2025 10-01-2025  [AXIS BANK LIMITED Vs SWEETY Rahul 9971891788  finfo@aualegal.com 27.12.2024
Block-II BANSAL Chauhan(P),

29, New Court Commercial JOMP (I) (COMM)/118/2025 10-01-2025 AXIS BANKLTD Vs BRIJESH [Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-I1 SRIVASTAVA 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/120/2025 10-01-2025 Yes Bank Ltd Vs TALIB UMAR ADV. LALIT 8130383143 [alitpandeyadv@gmai| 07.01.2025
Block-11 PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/121/2025 10-01-2025 AXIS BANKLTD Vs ANSHUMAN |[Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-II SINGH 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/123/2025 10-01-2025 AXIS BANK LTD Vs SHESH NATH |Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-II SINGH 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/125/2025 10-01-2025  |AXIS BANK LTD Vs PRAKHAR RAl|Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-1I 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/126/2025 10-01-2025 AXIS BANK LTD Vs VIBANSHU |Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-II MISHRA 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/130/2025 10-01-2025 AXIS BANKLTD Vs IAMAL Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-1I AHMAD 8020586266 |m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

29, New Court Commercial IOMP (I) (COMM)/132/2025 10-01-2025 HDFC BANK LTD Vs VEERVATI SANJEEV 9717028845 [litigation@sreslegal.c| 06.01.2025
Block-II THAKUR DASS PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/134/2025 10-01-2025 AXIS BANK LTD Vs BHIKHA RAM| SANJEEV 9717028845  [litigation@sreslegal.c| 27.12.2024
Block-II MEGHWAL PATHAK(P), jom

29, New Court Commercial IOMP (I) (COMM)/137/2025 10-01-2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gam| 28.12.2024
Block-II LIMITED Vs APARNA JANGRA(P), fil.com

CHAUDHARY

29, New Court Commercial IOMP (I) (COMM)/138/2025 10-01-2025 AXIS BANK LTD Vs RATAN LAL SANJEEV 9717028845  [litigation@sreslegal.c| 27.12.2024
Block-1I SO CHHOGA LAL PATHAK(P), jom

29, New Court Commercial JOMP (1) (COMM)/140/2025 10-01-2025 [AXIS BANKLTD Vs BUDHA RAM| SANJEEV 9717028845  [litigation@sreslegal.c| 27.12.2024
Block-II PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/141/2025 10-01-2025 AXIS BANKLTD Vs VED ADV. LALIT 8130383143 [alitpandeyadv@gmai| 27.12.2024
Block-1I PRAKASH RAJPUT PANDEY(P), l.com

29, New Court Commercial IOMP (1) (COMM)/143/2025 10-01-2025 AXIS BANK LTD Vs AZEEM ADV. LALIT 8130383143 [lalitpandeyadv@gmai| 27.12.2024
Block-I1 ALISHAN PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/144/2025 10-01-2025 AXIS BANKLTD Vs DUSHYANT | ADV. LALIT 8130383143 [alitpandeyadv@gmai| 27.12.2024
Block-11 KUMAR UPMANYU PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/145/2025 10-01-2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 0990659331  [kmpspartner@gmail. | 04.01.2025
Block-II Vs KULDIP SINGH SINHA(P), lcom

29, New Court Commercial IOMP (I) (COMM)/186/2025 10-01-2025 AXIS BANK LTD Vs SUNIL Rahul 9971891788  finfo@aualegal.com 27.12.2024
Block-II KUMAR Chauhan(P),

29, New Court Commercial ICS (COMM)/15/2025 10-01-2025 M/S JAIN IRRIGATION SYSTENS | SUDARSHAN 09810132015 [legal@unitedworld.co| 06.01.2025
Block-1I LIMITED Vs M/S JAIN PIPES AND| BANSAL(P), Lin

SPRINKLERS PVT LTD

29, New Court Commercial IOMP (I) (COMM)/188/2025 10-01-2025 AXIS BANK LIMITED Vs Rahul 9971891788  [info@aualegal.com 27.12.2024
Block-II SHANKAR KUMAR Chauhan(P),

29, New Court Commercial IOMP (I) (COMM)/189/2025 10-01-2025 AXIS BANK LTD Vs MUKESH Rahul 9971891788  [info@aualegal.com 27.12.2024
Block-II CHAUHAN Chauhan(P),
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29, New Court Commercial IOMP (I) (COMM)/230/2025 13-01-2025 AXIS BANK LTD Vs SNEHLATA MAYANK 9873347330 |mayank_mahajanos | 28.12.2024
Block-11 DEVI MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/231/2025 13-01-2025 AXIS BANK LTD Vs MAMTA MAYANK 9873347330 |mayank mahajanos | 28.12.2024
Block-11 SHARMA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/232/2025 13-01-2025 AXIS BANK LTD Vs ADHIKARI MAYANK 9873347330 [mayank_mahajanos | 28.12.2024
Block-II BALAKRISHNA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/233/2025 13-01-2025 AXIS BANK LTD Vs RANI DEVI MAYANK 9873347330 [mayank mahajanos | 28.12.2024
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/234/2025 13-01-2025 AXIS BANK LTD Vs JAI SINGH MAYANK 9873347330 |mayank_mahajanos | 28.12.2024
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/235/2025 13-01-2025 AXIS BANKLTD Vs PRAHALAD MAYANK 9873347330 [mayank_mahajanos | 28.12.2024
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/236/2025 13-01-2025 |AXIS BANK LTD Vs DHANRAJ SO| SANJEEV 9717028845  [litigation@sreslegal.c| 27.12.2024
Block-I1 RANG LAL PATHAK(P), jom

29, New Court Commercial IOMP (I) (COMM)/237/2025 13-01-2025 AXIS BANKLTD Vs NARENDER MAYANK 9873347330 [mayank_mahajanos | 28.12.2024
Block-II KUMAR SAXENA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/238/2025 13-01-2025 AXIS BANK LTD Vs MINAKSHI MAYANK 9873347330 |mayank_mahajanos | 28.12.2024
Block-11 MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/240/2025 13-01-2025 AXIS BANK LTD Vs ANJU Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-II SURYAVANSHI 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/239/2025 13-01-2025 AXIS BANK LTD Vs YOGESH MAYANK 0873347330 |mayank_mahajanos | 28.12.2024
Block-II KUMAR GUPTA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/241/2025 13-01-2025 AXIS BANKLTD Vs AKASH MAYANK 9873347330 |mayank_ mahajanos | 28.12.2024
Block-II GUPTA MAHAJAN(P), (@yahoo.com

29, New Court Commercial [Execution (Comm)/8/2025 13-01-2025 SANJAY Vs M/S AM WEB SHOP BHAVESH 9810034712  [|gabslawassociates@g | 03.01.2025
Block-1I INDIA LTD KUMAR Imail.com

SHARMA
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29, New Court Commercial [Execution (Comm)/9/2025 13-01-2025 PUNJAB AND SIND BANK Vs Gurbachan 09818332680 [gsdhingrai23@gmail.| 03.01.2025
Block-II SANJAY KUMAR MEHTA Singh lcom
Dhingra(P),
29, New Court Commercial IOMP (I) (COMM)/242/2025 13-01-2025 AXIS BANK LTD Vs SHALINI MAYANK 9873347330 |mayank mahajanos | 28.12.2024
Block-11 MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (1) (COMM)/209/2025 13-01-2025 Ms Cholamandalam Investment And| Ravi Shankar 9811252038  Jadvocatersgarg@gma| 08.01.2025
Block-II Finance Company Ltd Vs Pawan Garg(P), fil.com
Kumar
29, New Court Commercial IOMP (I) (COMM)/210/2025 13-01-2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gam| 06.01.2025
Block-1I LTD Vs SULTAN MUSA PATIL JANGRA(P), fil.com
29, New Court Commercial IOMP (I) (COMM)/211/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 03.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/212/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g [ 03.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/213/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 03.01.2025
Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/214/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g [ 03.01.2025
Block-11 MAHENDRA SINGH mahajan(P), Imail.com
29, New Court Commercial IOMP (I) (COMM)/215/2025 13-01-2025  |AXIS BANK Vs DURGESH KUMAR| Anupam 0654926809 janupamjsingh@gmiall 04.01.2025
Block-11 SHUKLA Singh(P), .com
29, New Court Commercial IOMP (I) (COMM)/217/2025 13-01-2025 AXIS BANK LTD Vs SURENDRA | ADV.LALIT 8130383143 [lalitpandeyadv@gmai| 03.01.2025
Block-1I BAHADUR SINGH PANDEY(P), l.com
29, New Court Commercial IOMP (I) (COMM)/219/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 03.01.2025
Block-II MANOJ mahajan(P), Imail.com
29, New Court Commercial IOMP (I) (COMM)/221/2025 13-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 03.01.2025
Block-II KUSUM mahajan(P), Imail.com
29, New Court Commercial IOMP (I) (COMM)/222/2025 13-01-2025 Axis Bank Vs Anwar Husain Anupam 9654926809 janupamjsingh@gmial| 31.12.2024
Block-1I Singh(P), .com
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29, New Court Commercial IOMP (I) (COMM)/223/2025 13-01-2025 AXIS BANKLTD Vs ADITYA  [Sunita Singh(P),] 9871040589, [indolexlaw@gmail.co| 02.01.2025
Block-II SHARMA 8920586266 |m

29, New Court Commercial IOMP (I) (COMM)/224/2025 13-01-2025 Axis Bank Vs Raushan Begum Anupam 9654926809 janupamjsingh@gmial| 31.12.2024
Block-II Singh(P), .com

29, New Court Commercial IOMP (I) (COMM)/225/2025 13-01-2025 AXIS BANK Vs Ajay Sharma Anupam 9654926809 fjanupamjsingh@gmial| 31.12.2024
Block-II Singh(P), .com

29, New Court Commercial IOMP (I) (COMM)/226/2025 13-01-2025 AXIS BANK Vs RAJENDER Anupam 9654926809 janupamjsingh@gmial| 31.12.2024
Block-II KUMAR Singh(P), .com

29, New Court Commercial JOMP (1) (COMM)/227/2025 13-01-2025  |AXIS BANK LTD Vs GOVIND RAM|Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 31.12.2024
Block-II MEENA 8920586266 |m

29, New Court Commercial IOMP (1) (COMM)/228/2025 13-01-2025 AXIS BANK LTD Vs SHANKAR ASHISH 9999183119, fashish@agcpartners.c| 04.01.2025
Block-11 LAL KUMAR 9811517810  o.in

GUPTA(P),

29, New Court Commercial IOMP (I) (COMM)/229/2025 13-01-2025 AXIS BANK LTD Vs AVISHKAR MAYANK 9873347330 |mayank_mahajanos | 28.12.2024
Block-11 CHHETRI MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/409/2025 14-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 07.01.2025
Block-11 JAGDISH mahajan(P), Imail.com

29, New Court Commercial [Execution (Comm)/12/2025 14-01-2025 Rattan Singh Builders Pvt Ltd Vs |Geeta Vohra(P),| 9811336308, [advocategeetavohra@| 13.01.2025
Block-II M/s Suraj Industrial and Pumps 8851539983  [|gmail.com

29, New Court Commercial IOMP (I) (COMM)/342/2025 14-01-2025 YES BANK LIMITED Vs ANANJAY 70303 78800 [ASAPLEGALANDAD | 11.01.2025
Block-1I [VANSHIKA ROAD LINE INDIA PVT| SINGH(P), IVOCATES@GMAIL.C]

LTD OM

29, New Court Commercial IOMP (I) (COMM)/343/2025 14-01-2025 YES BANK LTD Vs KANHAIYA SANJEEV 9717028845  [litigation@sreslegal.c| 11.01.2025
Block-1I TRANSPORT SERVICE PATHAK(P), jom

29, New Court Commercial IOMP (I) (COMM)/344/2025 14-01-2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9990659331  |[kmpspartner@gmail. | 11.01.2025
Block-11 LTD Vs VISHWANATH PRASAD SINHA(P), lcom

29, New Court Commercial IOMP (I) (COMM)/345/2025 14-01-2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 11.01.2025
Block-1I LTD Vs SARVAN SRIVASTAV SINHA(P), lcom
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29, New Court Commercial IOMP (I) (COMM)/346/2025 14-01-2025 YES BANK LIMITED Vs ANANJAY 70303 78800 [ASAPLEGALANDAD | 11.01.2025
Block-II VANSHIKA ROAD LINES INDIA SINGH(P), IVOCATES@GMAIL.C]
PVT LTD 150 OM
29, New Court Commercial IOMP (I) (COMM)/395/2025 14-01-2025 |[YES BANK LTD Vs RAJAN TOMAR| SANJEEV 9717028845  [litigation@sreslegal.c| 11.01.2025
Block-II PATHAK(P), lom
29, New Court Commercial IOMP (1) (COMM)/396/2025 14-01-2025 YES BANK LTD Vs KK SANJEEV 9717028845  [litigation@sreslegal.c| 11.01.2025
Block-II TRANSPORT SERVICE PATHAK(P), jom
29, New Court Commercial IOMP (I) (COMM)/397/2025 14-01-2025 YES BANK LTD Vs Surender ANANJAY 70303 78800 [ASAPLEGALANDAD | 11.01.2025
Block-1I SINGH(P), IVOCATES@GMAIL.C|
oM
29, New Court Commercial IOMP (I) (COMM)/398/2025 14-01-2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. | 04.01.2025
Block-II Vs GIRDHARI SINGH SINHA(P), lcom
29, New Court Commercial IOMP (I) (COMM)/399/2025 14-01-2025 YES BANK LTD Vs MUKESH SANJEEV 9717028845  [litigation@sreslegal.c| 11.01.2025
Block-1I MAHA SINGH PATHAK(P), jom
29, New Court Commercial IOMP (I) (COMM)/400/2025 14-01-2025 Axis Bank Ltd Vs ROHIT GUPTA MAYANK 9873347330 [mayank_mahajanos | 06.01.2025
Block-I1 MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/401/2025 14-01-2025 Axis Bank Ltd Vs SUKHCHAIN ASHISH 9999183119, fashish@agcpartners.c| 04.01.2025
Block-11 SINGH KUMAR 9811517810  jo.in
GUPTA(P),
29, New Court Commercial IOMP (I) (COMM)/402/2025 14-01-2025  [AXIS BANK LTD Vs VIJAY KUMAR(Sunita Singh(P),] 9871040589, [indolexlaw@gmail.co| 06.01.2025
Block-II YADAV 8020586266 |m
29, New Court Commercial IOMP (I) (COMM)/403/2025 14-01-2025 Axis Bank Ltd Vs RAJ KUMAR MAYANK 9873347330 mayank_mahajanos | 06.01.2025
Block-II SINGH MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/404/2025 14-01-2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gam| 07.01.2025
Block-1I LIMITED Vs SHWETA SHWETA | JANGRA(P), fil.com
29, New Court Commercial IOMP (I) (COMM)/405/2025 14-01-2025 AXIS BANK LTD Vs SUNIL Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 07.01.2025
Block-II KUMAR GUPTA 8920586266 |m
29, New Court Commercial IOMP (I) (COMM)/408/2025 14-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 10.01.2025
Block-II MAHESH YADAV mahajan(P), Imail.com
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29, New Court Commercial IOMP (I) (COMM)/410/2025 14-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 07.01.2025
Block-11 SUMIT YADAV mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/412/2025 14-01-2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gam| 04.01.2025
Block-II LIMITED Vs DEWANG CHAUHAN| JANGRA(P), fil.com

29, New Court Commercial IOMP (I) (COMM)/413/2025 14-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g [ 04.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 8990

29, New Court Commercial IOMP (I) (COMM)/419/2025 15-01-2025 AXIS BANK LTD Vs PARVEEN MAYANK 9873347330 [mayank_ mahajanos | 11.01.2025
Block-II KUMAR MISHRA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/420/2025 15-01-2025 AXIS BANKLTD Vs AJAY KUMAR| MAYANK 9873347330 [mayank_mahajanos | 11.01.2025
Block-II GARG MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/421/2025 15-01-2025 AXIS BANKLTD Vs SUBHASH ASHISH 9999183119, fashish@agcpartners.c| 13.01.2025
Block-11 KUMAR 9811517810  o.in

GUPTA(P),

29, New Court Commercial IOMP (I) (COMM)/415/2025 15-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 13.01.2025

Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 769

29, New Court Commercial IOMP (I) (COMM)/416/2025 15-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 13.01.2025

Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 990

29, New Court Commercial JOMP (1) (COMM)/417/2025 15-01-2025 AXIS BANK LTD Vs vikas Shobha 9811192158  fsrshobhagupta@gmai| 13.01.2025
Block-11 Gupta(P), l.com

29, New Court Commercial IOMP (I) (COMM)/418/2025 15-01-2025 AXIS BANKLTD Vs RUKHSANA MAYANK 9873347330 [mayank_mahajanos | 11.01.2025
Block-II BEGUM MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/501/2025 16-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 15.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED

29, New Court Commercial IOMP (I) (COMM)/502/2025 16-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 15.01.2025

Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED

29, New Court Commercial IOMP (1) (COMM)/498/2025 16-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 14.01.2025

Block-1I AAYAN CRAIN SERVICE mahajan(P), Imail.com
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29, New Court Commercial IOMP (I) (COMM)/499/2025 16-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 14.01.2025
Block-11 KRISHAN KUMAR mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/500/2025 16-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g | 15.01.2025
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED

29, New Court Commercial IOMP (COMM)/4/2025 17-01-2025 SHREE SHYAM ENTERPRISES Vs SANJAY 9810959432 [mail2sanjaybansal@y| 14.01.2025

Block-II INDIRA GANDHI NATIONAL OPEN| BANSAL(P), lahoo.com
UNIVERSITY

29, New Court Commercial IOMP (I) (COMM)/618/2025 18-01-2025 AXIS BANK LTD Vs VIJAY PAL SANJEEV 9717028845  [litigation@sreslegal.c| 16.01.2025
Block-1I S/0 BABU LAL PATHAK(P), jom

29, New Court Commercial IOMP (I) (COMM)/619/2025 18-01-2025 Axis Bank Ltd Vs VINOD KUAMR MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (1) (COMM)/620/2025 18-01-2025 AXIS BANK LTD Vs KALU KHA SANJEEV 9717028845  [litigation@sreslegal.c| 16.01.2025
Block-1I PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/621/2025 18-01-2025 Axis Bank Ltd Vs VIVEK KUMAR MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-I1 MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/622/2025 18-01-2025 Axis Bank Ltd Vs MOHD SHAHID MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/629/2025 18-01-2025 Axis Bank Ltd Vs VIMAL KUMAR MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-11 MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/630/2025 18-01-2025 Axis Bank Ltd Vs BHAVESH DEV MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-II SANGER MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/631/2025 18-01-2025 Axis Bank Ltd Vs ANIL SHARMA MAYANK 0873347330 |mayank_mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/632/2025 18-01-2025 Axis Bank Ltd Vs KIRAN BISWAS MAYANK 9873347330 |mayank_ mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/633/2025 18-01-2025 Axis Bank Ltd Vs ABHISHEK MAYANK 9873347330 |mayank_ mahajanos | 16.01.2025
Block-II SAXENA MAHAJAN(P), (@yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

29, New Court Commercial IOMP (I) (COMM)/634/2025 18-01-2025 Axis Bank Ltd Vs AABID KHAN MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-11 MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/635/2025 18-01-2025 AXIS BANK LTD Vs BASTI RAM SANJEEV 9717028845  [litigation@sreslegal.c| 16.01.2025
Block-II YADAV PATHAK(P), jom
29, New Court Commercial JIOMP (1) (COMM)/636/2025 18-01-2025 Axis Bank Ltd Vs RAHUL MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/637/2025 18-01-2025 Axis Bank Ltd Vs RAHUL MAYANK 9873347330 [mayank mahajanos | 16.01.2025
Block-II MAHAJAN(P), (@yahoo.com
29, New Court Commercial JOMP (1) (COMM)/638/2025 18-01-2025 Axis Bank Ltd Vs RANJEET MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-II SINGH MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/639/2025 18-01-2025 Axis Bank Ltd Vs SHAHRUKH MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-II KHAN MAHAJAN(P), (@yahoo.com
29, New Court Commercial ICS (COMM)/32/2025 18-01-2025 M/S ZEROX TECHNOLOGIES Vs RAHUL 9810221179  jadvrahul@outlook.co| 17.01.2025
Block-I1 M/S ARTIFACTS OF INDIA AHLAWAT m
29, New Court Commercial IOMP (I) (COMM)/641/2025 18-01-2025 Axis Bank Ltd Vs RISHIPAL MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-II SINGH MAHAJAN(P), (@yahoo.com
29, New Court Commercial JOMP (I) (COMM)/640/2025 18-01-2025 Axis Bank Ltd Vs PRASHWAR MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-11 AZAD MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/642/2025 18-01-2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491  [jangraadvocate@gam| 16.01.2025
Block-1I LTD Vs HITESH RAMESH JANGRA(P), fil.com
DESARDA
29, New Court Commercial JOMP (I) (COMM)/603/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 15.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/604/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 15.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (1) (COMM)/605/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 15.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
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29, New Court Commercial IOMP (I) (COMM)/606/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 15.01.2025
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/607/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 16.01.2025
Block-11 PARVAT STONE CRUSHER mahajan(P), Imail.com
29, New Court Commercial IOMP (I) (COMM)/608/2025 18-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 15.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial JOMP (I) (COMM)/609/2025 18-01-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [jangraadvocate@gam| 14.01.2025
Block-1I Vs NIKESH BHIM SINGH JANGRA(P), fil.com
29, New Court Commercial JOMP (I) (COMM)/610/2025 18-01-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [jangraadvocate@gam| 14.01.2025
Block-II Vs DINESH HUKUM SINGH JANGRA(P), fil.com
29, New Court Commercial IOMP (I) (COMM)/611/2025 18-01-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  [jangraadvocate@gam| 14.01.2025
Block-11 Vs SUGNI RAM KUMAR JANGRA(P), fil.com
29, New Court Commercial IOMP (I) (COMM)/616/2025 18-01-2025 Axis Bank Ltd Vs KARAN MAYANK 9873347330 |mayank_mahajanos | 16.01.2025
Block-11 SHARMA MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/617/2025 18-01-2025 Axis Bank Ltd Vs SATISH YADAV MAYANK 9873347330 [mayank_mahajanos | 16.01.2025
Block-11 MAHAJAN(P), (@yahoo.com
29, New Court Commercial ICS (COMM)/38/2025 21-01-2025 STATE BANK OF INDIA Vs RAJ [Suchita Dixit(P),| 8896932838 |agnihorisuchita@gmal 18.01.2025
Block-II KUMAR fil.com
29, New Court Commercial ICS (COMM)/39/2025 21-01-2025 [STATE BANK OF INDIA Vs REVAN[Suchita Dixit(P),| 8896932838 |agnihorisuchita@gmal 18.01.2025
Block-1I BAPURAO KAMBLE ALIAS fil.com
KAMBLE REVAN BAPURAO
29, New Court Commercial IOMP (I) (COMM)/664/2025 21-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 18.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/665/2025 21-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g [ 19.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/663/2025 21-01-2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gam| 20.01.2025
Block-1I LIMITED Vs NEK CHAND JANGRA(P), lil.com
PURANDRE
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29, New Court Commercial ICS (COMM)/36/2025 21-01-2025 AARK PHARMACEUTICALS Vs Prashant 0991119392, [PASSANDASSOCIAT| 20.01.2025
Block-II CYGNUS MEDICARE PVT LTD Bhargava(P), 9991116006 [ES@GMAIL.COM

29, New Court Commercial ICS (COMM)/37/2025 21-01-2025 AARK PHARMACEUTICALS Vs Prashant 0991119392, [PASSANDASSOCIAT| 20.01.2025
Block-II INDIANA PHARMA Bhargava(P), 9991116006  [ES@GMAIL.COM

29, New Court Commercial IOMP (1) (COMM)/662/2025 21-01-2025 YES BANK LTD Vs RAMA DAVAR| ADV. LALIT 8130383143 [lalitpandeyadv@gmai| 20.01.2025
Block-II PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/661/2025 21-01-2025 YES BANK LTD Vs ANSHU ADV. LALIT 8130383143 [lalitpandeyadv@gmai| 20.01.2025
Block-1I AWASTHI PANDEY(P), l.com

29, New Court Commercial IOMP (1) (COMM)/660/2025 21-01-2025 YES BANK LTD Vs DEEPAK SANJEEV 9717028845  [litigation@sreslegal.c| 18.01.2025
Block-II KUMAR PALAI PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/659/2025 21-01-2025 YES BANKLTD Vs KUMAR SANJEEV 9717028845  [litigation@sreslegal.c| 18.01.2025
Block-1I ABHISHEK CHOUDHARY PATHAK(P), jom

29, New Court Commercial IOMP (I) (COMM)/657/2025 21-01-2025 AXIS BANK LTD Vs EXPRESS MAYANK 9873347330 |mayank_mahajanos | 18.01.2025
Block-11 SERVICES MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/658/2025 21-01-2025 AXIS BANK LTD Vs MEHNAJ Shobha 9811192158  srshobhagupta@gmai| 20.01.2025
Block-II Gupta(P), l.com

29, New Court Commercial IOMP (I) (COMM)/705/2025 22-01-2025 |Axis Bank Ltd Vs GURPAL SINGH| MAYANK 9873347330 |mayank_mahajanos | 20.01.2025
Block-11 MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/708/2025 22-01-2025 Axis Bank Ltd Vs NAVEEN MAYANK 9873347330 [mayank_mahajanos | 18.01.2025
Block-II VERMA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/706/2025 22-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 20.01.2025
Block-II SHARDA mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/707/2025 22-01-2025 Axis Bank Ltd Vs M K MAYANK 9873347330 |mayank_ mahajanos | 18.01.2025
Block-II CHOUDHARY CONSTRUCTION | MAHAJAN(P), (@yahoo.com

COMPANY o014

29, New Court Commercial IOMP (I) (COMM)/703/2025 22-01-2025 Axis Bank Ltd Vs AK MAYANK 9873347330 |mayank mahajanos | 18.01.2025

Block-II ENTERPRISES MAHAJAN(P), (@yahoo.com
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29, New Court Commercial IOMP (I) (COMM)/704/2025 22-01-2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 [mayank_mahajanos | 18.01.2025
Block-11 ROADLINES MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/701/2025 22-01-2025 Yes Bank Ltd Vs AJAY KUMAR ADV. LALIT 8130383143 [lalitpandeyadv@gmai| 20.01.2025
Block-II JAISWAL PANDEY(P), l.com

29, New Court Commercial IOMP (1) (COMM)/700/2025 22-01-2025 Yes Bank Ltd Vs LALITA KUMARI| ADV.LALIT 8130383143 [lalitpandeyadv@gmai| 20.01.2025
Block-II PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/702/2025 22-01-2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gam| 20.01.2025
Block-1I LTD Vs KHAN NAJMA FARHAT | JANGRA(P), fil.com

FAROOQ KHAN

29, New Court Commercial IOMP (I) (COMM)/699/2025 22-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 20.01.2025
Block-II SANDEEP KUMAR mahajan(P), Imail.com

29, New Court Commercial IOMP (1) (COMM)/698/2025 22-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g | 21.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 9022

29, New Court Commercial IOMP (I) (COMM)/697/2025 22-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 21.01.2025

Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 155

29, New Court Commercial IOMP (I) (COMM)/696/2025 22-01-2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gam| 20.01.2025

Block-II LTD Vs RAJBAPU MUTTAYA JANGRA(P), fil.com
DURGE

29, New Court Commercial IOMP (I) (COMM)/694/2025 22-01-2025 [TOYOTA FINANCE SERVICE INDIA[ RAJESH 9958726491  [jangraadvocate@gam| 20.01.2025
Block-II LTD Vs NAWALE ENTERPRISES | JANGRA(P), fil.com

29, New Court Commercial IOMP (I) (COMM)/695/2025 22-01-2025 [[OYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gam| 20.01.2025
Block-1I LTD Vs SONAWANE TOURS AND | JANGRA(P), fil.com

TRAVELS

29, New Court Commercial IOMP (I) (COMM)/693/2025 22-01-2025 Axis Bank Ltd Vs MUKHTAR ALI MAYANK 0873347330 |mayank_mahajanos | 20.01.2025
Block-II MAHAJAN(P), (@yahoo.com

29, New Court Commercial ICS (COMM)/47/2025 23-01-2025 MAX HEALTHCARE INSTITUTE RAUNAQ 9999947699  Joffice@ira.law 22.01.2025
Block-11 LIMITED Vs KK ROY KAMATH

HEALTHCARE PRIVATE LIMITED

29, New Court Commercial IOMP (I) (COMM)/783/2025 23-01-2025 AXIS BANKLTD Vs HARI OM Anupam 9654926809 janupamjsingh@gmiall 21.01.2025

Block-II SHARMA Singh(P), .com
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29, New Court Commercial IOMP (I) (COMM)/784/2025 23-01-2025 AXIS BANKLTD Vs RAJENDRA Anupam 9654926809 janupamjsingh@gmial| 21.01.2025
Block-11 PRASAD KUKRETI Singh(P), .com

29, New Court Commercial IOMP (I) (COMM)/785/2025 23-01-2025 AXIS BANK LTD Vs MOHD ARIF Anupam 9654926809 [janupamjsingh@gmiall 21.01.2025
Block-II Singh(P), .com

29, New Court Commercial IOMP (I) (COMM)/786/2025 23-01-2025 AXIS BANKLTD Vs IRA Anupam 9654926809 fjanupamjsingh@gmial| 21.01.2025
Block-II MADHULIKA GUPTA Singh(P), L.com

29, New Court Commercial IOMP (I) (COMM)/787/2025 23-01-2025 AXIS BANK LTD Vs SUSMA DEVI Anupam 9654926809 janupamjsingh@gmial| 21.01.2025
Block-1I Singh(P), .com

29, New Court Commercial JIOMP (1) (COMM)/807/2025 24-01-2025 M/s Cholamandalam Investment | Ravi Shankar 9811252038  |advocatersgarg@gma| 23.01.2025
Block-II And Finance Company Ltd Vs Garg(P), fil.com

Davender S

29, New Court Commercial IOMP (I) (COMM)/808/2025 24-01-2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025

Block-1I FINANCIAL SERVICES LIMITED JANGRA(P), lil.com
Vs GLOBAL AUTO SYSTEM

29, New Court Commercial IOMP (I) (COMM)/809/2025 24-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 23.01.2025
Block-11 SHARDA mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/810/2025 24-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g [ 22.01.2025
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 9018

29, New Court Commercial IOMP (I) (COMM)/811/2025 24-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 22.01.2025

Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 155

29, New Court Commercial IOMP (I) (COMM)/812/2025 24-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 22.01.2025
Block-II PARVAT STONE CRUSHER mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/875/2025 25-01-2025 YES BANK LTD Vs JAVED KHAN SANJEEV 9717028845  [litigation@srcslegal.c| 23.01.2025
Block-1I PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/876/2025 25-01-2025 YES BANKLTD Vs ANURADHA SANJEEV 9717028845  [litigation@sreslegal.c| 23.01.2025
Block-11 NIRMAL PANDEY PATHAK(P), lom

29, New Court Commercial IOMP (I) (COMM)/877/2025 25-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 |parv.mahajanoo7@g [ 23.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 1827
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29, New Court Commercial IOMP (I) (COMM)/878/2025 25-01-2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), fil.com
Vs FATHIMA SANU P
29, New Court Commercial JOMP (I) (COMM)/879/2025 25-01-2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), fil.com
Vs MUKESH SINGH
29, New Court Commercial IOMP (I) (COMM)/880/2025 25-01-2025 AXIS BANK LTD Vs NARAYAN SANJEEV 9717028845  [litigation@sreslegal.c| 23.01.2025
Block-II LAL GURJAR PATHAK(P), jom
29, New Court Commercial IOMP (I) (COMM)/881/2025 25-01-2025 AXIS BANK LTD Vs KISHOR SO SANJEEV 9717028845  [litigation@sreslegal.c| 23.01.2025
Block-1I SHANKAR LAL PATHAK(P), jom
29, New Court Commercial JIOMP (1) (COMM)/882/2025 25-01-2025 |AXIS BANK LTD Vs MANAK RAM ASHISH 9999183119, fashish@agcpartners.c| 23.01.2025
Block-IT KUMAR 9811517810  Jo.in
GUPTA(P),
29, New Court Commercial IOMP (1) (COMM)/883/2025 25-01-2025 AXIS BANKLTD Vs HAKARU SO SANJEEV 9717028845  [litigation@sreslegal.c| 23.01.2025
Block-1I HURAJI PATHAK(P), jom
29, New Court Commercial ICS (COMM)/49/2025 25-01-2025 IVVI HOSPITALITY PVT LTD AND ASHISH 9910610273  |deitylawchambers@g| 24.01.2025
Block-I1 ANR Vs M/S CHOPHOUSE NEGI(P), Imail.com,
HOSPITALITY PVT LTD ladvocatesushila@gm
lail.com
29, New Court Commercial ICS (COMM)/51/2025 25-01-2025 LOREAL SA Vs NITESH GOYAL Shravan 9650682928  [rishi@unitedandunitel 23.01.2025
Block-11 Bansal(P), id.com
29, New Court Commercial ICS (COMM)/53/2025 25-01-2025 M/S KAMDHENU LIMITED Vs | SUDARSHAN 9810132015 [legal@unitedworld.co| 24.01.2025
Block-II M/S YASHODA NANDAN ISPAT KUMAR Lin
PRIVATE LIMITED AND ANR BANSAL
29, New Court Commercial IOMP (I) (COMM)/859/2025 25-01-2025 YES BANKLTD Vs HARDIK ANANJAY 70303 78800 [ASAPLEGALANDAD | 24.01.2025
Block-1I SINGH(P), IVOCATES@GMAIL.C]
oM
29, New Court Commercial IOMP (I) (COMM)/860/2025 25-01-2025 AXIS BANK LTD Vs RAJENDER ASHISH 9999183119, fashish@agcpartners.c| 24.01.2025
Block-11 KUMAR KUMAR 9811517810  o.in
GUPTA(P),
29, New Court Commercial IOMP (I) (COMM)/869/2025 25-01-2025 AXIS BANKLTD Vs SHRAWAN ASHISH 9999183119, fashish@agcpartners.c| 24.01.2025
Block-II SINGH KUMAR 9811517810  Jo.in
GUPTA(P),
29, New Court Commercial JOMP (I) (COMM)/870/2025 25-01-2025 [AXIS BANKLTD Vs MANJU DEVI ASHISH 9999183119, fashish@agcpartners.c| 24.01.2025
Block-11 KUMAR 9811517810  o.in

GUPTA(P),
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29, New Court Commercial IOMP (I) (COMM)/871/2025 25-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 |parv.mahajanoo7@g [ 23.01.2025
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial JOMP (I) (COMM)/872/2025 25-01-2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), fil.com
Vs KALAIYARASAN KANDEEBAN
K
29, New Court Commercial IOMP (I) (COMM)/873/2025 25-01-2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), fil.com
Vs AKRAM MOHAMMAD ASLAM
29, New Court Commercial IOMP (I) (COMM)/874/2025 25-01-2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  [jangraadvocate@gam| 23.01.2025
Block-1I FINANCIAL SERVICES LTD Vs JANGRA(P), fil.com
SIGNATURE INTERNATIONAL
CORPORATION
29, New Court Commercial IOMP (I) (COMM)/907/2025 27-01-2025 AXIS BANK LTD Vs VINAY SUNITA 9871040589, [indolexlaw@gmail.co| 25.01.2025
Block-II MISHRA SIINGH 8020586266 |m
29, New Court Commercial IOMP (1) (COMM)/964/2025 28-01-2025 [TOYOTA FINANCE SERVICE INDIA[ RAJESH 9958726491  [jangraadvocate@gam| 21.01.2025
Block-1I LTD Vs SHAREEK SHAKIL JANGRA(P), lil.com
PARVEZ
29, New Court Commercial IOMP (I) (COMM)/961/2025 28-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-I1 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/962/2025 28-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 27.01.2025
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED
29, New Court Commercial IOMP (I) (COMM)/963/2025 28-01-2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g | 27.01.2025
Block-11 AAYAN CRAIN SERVICE mahajan(P), Imail.com
29, New Court Commercial [Execution (Comm)/21/2025 20-01-2025 PUNJAB NATIONAL BANK Vs RAJAT GAUR 9968814243, [NOT PROVIDED 27.01.2025
Block-II MUNESH 9810559216
29, New Court Commercial IOMP (I) (COMM)/995/2025 20-01-2025 AXIS BANK LIMITED Vs Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 27.01.2025
Block-11 SHYAMVEER SINGH 8920586266 |m
29, New Court Commercial IOMP (I) (COMM)/991/2025 20-01-2025 YES BANK LTD Vs RATTAN LAL ANANJAY 70303 78800 [ASAPLEGALANDAD | 28.01.2025
Block-11 GROVER SINGH(P), IVOCATES@GMAIL.C]
oM
29, New Court Commercial IOMP (I) (COMM)/992/2025 20-01-2025 YES BANKLTD Vs SATISH ANANJAY 70303 78800 [ASAPLEGALANDAD | 28.01.2025
Block-1I KUMAR SINGH(P), IVOCATES@GMAIL.C|

OM
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29, New Court Commercial IOMP (I) (COMM)/993/2025 20-01-2025 YES BANKLTD Vs ARUN KUMAR| ADV. LALIT 8130383143 [lalitpandeyadv@gmai| 09.01.2025
Block-II SWAIN PANDEY(P), l.com

29, New Court Commercial JOMP (I) (COMM)/990/2025 20-01-2025 YES BANK LTD Vs MOHAN JHA | ADV. LALIT 8130383143 [alitpandeyadv@gmai| 19.12.2024
Block-11 PANDEY(P), l.com

29, New Court Commercial IOMP (I) (COMM)/994/2025 20-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank_mahajanos | 27.01.2025
Block-II BHAWNA GARG MAHAJAN(P), (@yahoo.com

29, New Court Commercial JIOMP (I) (COMM)/989/2025 20-01-2025 YES BANK LTD Vs VAISHNAVI ADV. LALIT 8130383143 [alitpandeyadv@gmai| 19.12.2024
Block-1I KULDEEP KUMAR SHARMA PANDEY(P), l.com

29, New Court Commercial [Execution (Comm)/22/2025 30-01-2025 [M/s LOGI TRANSINDIA THROUGH]| Shambhu nath 9811656902  [shambhunathsingh6 | 28.01.2025
Block-II ITS AR SHAMBHU NATH SINGH kumar(P), (@gmail.com

Vs M/s CONVERCIS INDIA
THROUGH ITS PROPRIETOR

29, New Court Commercial IOMP (I) (COMM)/1036/2025| 30-01-2025 KOTAK MAHINDRA BANK Vs MAYANK 9873347330 [mayank_mahajanos | 28.01.2025
Block-11 CHAUHAN GOODS CARRIERS | MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/1035/2025| 30-01-2025 Axis Bank Ltd Vs NIRMAL MAYANK 9873347330 |mayank_mahajanos | 28.01.2025
Block-11 SHARMA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/1033/2025| 30-01-2025 Axis Bank Ltd Vs SHANI MAYANK 9873347330 [mayank_mahajanos | 28.01.2025
Block-II SRIVASTAVA MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/1034/2025| 30-01-2025 Axis Bank Ltd Vs JAHANGEER MAYANK 9873347330 |mayank_mahajanos | 28.01.2025
Block-11 KHAN MAHAJAN(P), (@yahoo.com

29, New Court Commercial IOMP (I) (COMM)/1032/2025| 30-01-2025 AXIS BANKLTD Vs MANISH [Sunita Singh(P),| 9871040589, [indolexlaw@gmail.co| 25.01.2025
Block-II CHOUDHARY 8920586266 |m

29, New Court Commercial JOMP (I) (COMM)/1073/2025 31-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g | 29.01.2025
Block-II AAYAN CRAIN SERVICE mahajan(P), Imail.com

29, New Court Commercial IOMP (I) (COMM)/1072/2025 31-01-2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g [ 29.01.2025
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED

29, New Court Commercial IOMP (I) (COMM)/1068/2025|  31-01-2025 Axis Bank Ltd Vs ANIL KUMAR MAYANK 9873347330 |mayank_ mahajanos | 29.01.2025

Block-II DUBEY MAHAJAN(P), (@yahoo.com
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29, New Court Commercial JOMP (I) (COMM)/1067/2025 31-01-2025 PIRAMAL CAPITAL AND RAJESH 9958726491  [jangraadvocate@gam| 29.01.2025
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), fil.com
Vs DINESH KUMAR JAT
29, New Court Commercial IOMP (I) (COMM)/1069/2025|  31-01-2025 Axis Bank Ltd Vs RAMHIT R MAYANK 9873347330 |mayank_ mahajanos | 29.01.2025
Block-11 CHAUDHARY MAHAJAN(P), (@yahoo.com
29, New Court Commercial JOMP (I) (COMM)/1064/2025|  31-01-2025 Axis Bank Ltd Vs HARVANSH MAYANK 9873347330 |mayank_mahajanos | 29.01.2025
Block-II MAHAJAN(P), (@yahoo.com
29, New Court Commercial JIOMP (I) (COMM)/1070/2025|  31-01-2025 AXIS BANK LTD Vs LOVELY SANJEEV 9717028845  [litigation@sreslegal.c| 29.01.2025
Block-1I PATHAK(P), lom
29, New Court Commercial IOMP (I) (COMM)/1065/2025|  31-01-2025 Axis Bank Ltd Vs SHAMA MAYANK 9873347330 [mayank_mahajanos | 29.01.2025
Block-II PARAVEEN MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/1063/2025|  31-01-2025 Axis Bank Ltd Vs DHANRAJ MAYANK 9873347330 [mayank_mahajanos | 29.01.2025
Block-II YADAV MAHAJAN(P), (@yahoo.com
29, New Court Commercial JIOMP (I) (COMM)/1066/2025|  31-01-2025 Axis Bank Ltd Vs RAMESH MAYANK 9873347330 |mayank_mahajanos | 29.01.2025
Block-11 KUMAR MAHAJAN(P), (@yahoo.com
29, New Court Commercial IOMP (I) (COMM)/1071/2025 31-01-2025 AXIS BANKLTD Vs ANKIT SANJEEV 9717028845  [litigation@sreslegal.c| 29.01.2025
Block-11 KUMAR PATHAK(P), om
27 ISH. LOKESHSOUTH 40, New Court Commercial IOMP (I) (COMM)/191/2025 10/01/2025 AXIS BANK LTD Vs JITENDER Rahul 9971891788  [info@aualegal.com 27-12-24
[KUMAR SHARMA, Block-II KUMAR Chauhan(P),
IDISTRICT
JUDGE(COMMERCI
AL COURT)
40, New Court Commercial IOMP (I) (COMM)/194/2025 10/01/2025 AXIS BANK LTD Vs SAMEER Rahul 9971891788  [info@aualegal.com 27-12-24
Block-II Chauhan(P),
40, New Court Commercial IOMP (I) (COMM)/185/2025 10/01/2025 KOTAK MAHINDRA PRIME LTD [ AMIT KUMAR 9990659331  [kmpspartner@gmail. 4-1-25
Block-11 Vs MUKESH KUMAR SINHA(P), lcom
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40, New Court Commercial IOMP (I) (COMM)/489/2025 15/01/2025 AXIS BANKLTD Vs KISHOR SO SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II SHANKAR LAL PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/486/2025 15/01/2025 AXIS BANKLTD Vs NARAYAN SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-1I LAL GURJAR PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/176/2025 10/01/2025 Axis Bank Ltd Vs DHARMENDRA ASHISH 9999183119  jashish@agcpartners.c| 4-1-25
Block-I1 KUMAR lo.in

GUPTA(P),

40, New Court Commercial JIOMP (1) (COMM)/484/2025 15/01/2025 AXIS BANKLTD Vs MAVA RAM SANJEEV 9717028845  [litigation@srcalegal.c 21-1-25
Block-II PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/483/2025 15/01/2025 AXIS BANKLTD Vs GOPI SO SANJEEV 9717028845  [litigation@srcalegal.c 21-1-25
Block-II KESAR PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/538/2025 17/01/2025 AXIS BANK LTD Vs PRABHJOT |Sunita Singh(P),} 9871040589 [indolexlaw@gmail.co 2-1-25
Block-11 SINGH Im

40, New Court Commercial IOMP (I) (COMM)/557/2025 17/01/2025 AXIS BANKLTD Vs RAKESH [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 09-01-205
Block-11 KUMAR Im

40, New Court Commercial IOMP (I) (COMM)/485/2025 15/01/2025 AXIS BANKLTD Vs HAKARU SO SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II HURAJI PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/465/2025 15/01/2025 AXIS BANKLTD Vs SHYAM |[Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co 2-1-25
Block-1I MANOHAR VERMA Im
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40, New Court Commercial IOMP (I) (COMM)/406/2025 14/01/2025 |Yes Bank Ltd Vs PRINCE TANWAR| ADV. LALIT 8130383143 [alitpandeyadv@gmai 7-1-25
Block-11 PANDEY(P), l.com

40, New Court Commercial IOMP (I) (COMM)/539/2025 17/01/2025 AXIS BANK LTD Vs BABLOO [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co 9-1-25
Block-1I Im

40, New Court Commercial IOMP (I) (COMM)/369/2025 14/01/2025 AXIS BANKLTD Vs DEV MANI |Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co 2-1-25
Block-I1 MISHRA m

40, New Court Commercial JOMP (1) (COMM)/372/2025 14/01/2025 AXIS BANK LTD Vs DEEPAK [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co 2-1-25
Block-II RATHOUR Im

40, New Court Commercial IOMP (I) (COMM)/365/2025 14/01/2025 AXIS BANK LTD Vs RAJU RAM SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-11 PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/364/2025 14/01/2025 AXIS BANKLTD Vs LAHARU LAL| SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-11 BHIL PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/366/2025 14/01/2025 AXIS BANK LTD Vs KALU KHA SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-11 PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/351/2025 14/01/2025 AXIS BANKLTD Vs DURGA RAM| SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-11 PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/466/2025 15/01/2025 AXIS BANKLTD Vs PRINSH DHEERAJ(P), 9871040589  [indolexlaw@gmail.co| 28-12-24
Block-1I SHARMA Im
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40, New Court Commercial IOMP (I) (COMM)/545/2025 17/01/2025 AXIS BANK LTD Vs RAM DEVA | DHEERAJ(P), 9871040589 [indolexlaw@gmail.co| 28-12-24
Block-II RAM Im

40, New Court Commercial IOMP (I) (COMM)/946/2025 27/01/2025 AXIS BANKLTD Vs ZAYED ADV 9871040589  [indolexlaw@gmail.co| 30-12-24
Block-1I AKHTAR ANSARI DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/279/2025 13/01/2025 Axis Bank Vs Surender Singh Anupam 9654926809 |janupamjsingh@gmail]  31-12-24
Block-I1 Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/280/2025 13/01/2025 Axis Bank Vs Ashok Kumar Anupam 9654926809 janupamjsingh@gmail]  31-12-24
Block-II Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/283/2025 13/01/2025 Axis Bank Vs Satish Anand Anupam 9654926809 janupamjsingh@gmail]  31-12-24
Block-11 Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/284/2025 13/01/2025 Axis Bank Vs Ravi Kanti Anupam 9654926809 |janupamjsingh@gmail]  31-12-24
Block-II Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/281/2025 13/01/2025 Axis Bank Vs Samsudeen Anupam 9654926809 janupamjsingh@gmail| 31-12-24
Block-11 Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/282/2025 13/01/2025 Axis Bank Vs Avantika Jain Anupam 9654926809 |janupamjsingh@gmail]  31-12-24
Block-11 Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/407/2025 14/01/2025 |AXIS BANKLTD Vs BHAKAR RAM ADV 8130383143 [alitpandeyadv@gmai 3-1-25
Block-II DHEERAJ(P), l.com
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40, New Court Commercial IOMP (I) (COMM)/411/2025 14/01/2025 |AXIS BANKLTD Vs NOORUL HAQ| ADV.LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-11 PANDEY(P), l.com

40, New Court Commercial IOMP (I) (COMM)/414/2025 14/01/2025 AXIS BANK LTD Vs ANEESH ADV. LALIT 8130383143 [alitpandeyadv@gmai 3-1-25
Block-1I AHMAD PANDEY(P), l.com

40, New Court Commercial IOMP (I) (COMM)/517/2025 16/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gma 6-1-25
Block-I1 LTD Vs HARAWANE MAHESH JANGRA(P), fil.com

DATTATRAY

40, New Court Commercial IOMP (I) (COMM)/519/2025 16/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gma 6-1-25

Block-II LTD Vs SIRAJUDDIN JANGRA(P), fil.com
KAMALUDDIN CHAUDHARY

40, New Court Commercial IOMP (I) (COMM)/516/2025 16/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gma 7-1-25
Block-II LIMITED Vs CHETAN KUMAR JANGRA(P), fil.com

40, New Court Commercial IOMP (I) (COMM)/559/2025 17/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gma 6-1-25
Block-11 LIMITED Vs MANISH SINGH JANGRA(P), fil.com

40, New Court Commercial IOMP (I) (COMM)/558/2025 17/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gma 13-1-25
Block-11 LIMITED Vs RAKESH KUMAR | JANGRA(P), fil.com

SINGH

40, New Court Commercial IOMP (I) (COMM)/560/2025 17/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  [jangraadvocate@gma 13-1-25

Block-II LIMITED Vs VIJAY SO SUNIL JANGRA(P), fil.com
KUMAR

40, New Court Commercial IOMP (I) (COMM)/461/2025 15/01/2025 Axis Bank Vs ASHOK KUMAR Anupam 9654926809  janupamjsingh@gmaill 4-1-25

Block-II MISHRA Singh(P), .com
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40, New Court Commercial IOMP (I) (COMM)/556/2025 17/01/2025 AXIS BANK LTD Vs PRAVESH ADV 9871040589  [indolexlaw@gmail.co 13-1-25
Block-II VERMA DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/551/2025 17/01/2025 AXIS BANKLTD Vs RAJESH ADV 9871040589  [indolexlaw@gmail.co 13-1-25
Block-1I KUMAR DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/542/2025 17/01/2025 AXIS BANK LTD Vs VINAY ADV 9871040589  lindolexlaw@gmail.co 13-1-25
Block-I1 MISHRA DHEERAJ(P), m

40, New Court Commercial JOMP (I) (COMM)/549/2025 17/01/2025 AXIS BANKLTD Vs SANDEEP [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co 13-1-25
Block-II KUMAR VERMA Im

40, New Court Commercial IOMP (I) (COMM)/537/2025 17/01/2025 AXIS BANKLTD Vs LAKHMI ADV 9871040589  [indolexlaw@gmail.co 11-1-25
Block-II CHAND MEENA DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/1095/2025|  31/01/2025 YES BANK LIMITED Vs RAJESH ANANJAY 7030378800 |asaplegalandadvocate 13-1-25
Block-II SHARMA SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/468/2025 15/01/2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 0990659331  [kmpspartnr@gmail.c 11-1-25
Block-11 LTD Vs SANJESH KUMAR SINHA(P), om

40, New Court Commercial IOMP (I) (COMM)/467/2025 15/01/2025 SMFG INDIA HOME FINANCE CO | AMIT KUMAR 9990659331  [kmpspartnr@gmail.c 11-1-25
Block-II LTD Vs SUNDAR LAL SINHA(P), lom

40, New Court Commercial IOMP (I) (COMM)/506/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank_ mahajanosy| 14-1-25
Block-II LALTA LALTA PRASAD 7038 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/507/2025 16/01/2025 Kotak Mahindra Prime Ltd Vs MAYANK 9873347330 [mayank_mahajanosy| 14-1-25
Block-II RAVINDER KUMAR 8934 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/656/2025 21/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  [jangraadvocate@gma 17-1-25
Block-1I LTD Vs RESHMA SURESH JANGRA(P), fil.com

PANCHAL

40, New Court Commercial IOMP (I) (COMM)/674/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 20-1-25
Block-I1 PARVAT STONE CRUSHER mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/837/2025 24/01/2025 YES BANK LTD Vs SANDEEP SANJEEV 9717028845  [litigation@srslegal.co 20-1-25
Block-II GHOSHAL PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/838/2025 24/01/2025 |YES BANKLTD Vs BABITA YADAV| SANJEEV 9717028845  [litigation@srslegal.co 20-1-25
Block-II PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/773/2025 23/01/2025 Yes Bank Ltd Vs HARIKESH ADV. LALIT 8130383143 [alitpandeyadv@gmai 21-1-25
Block-11 KUMAR PANDEY(P), l.com

40, New Court Commercial IOMP (I) (COMM)/780/2025 23/01/2025 AXIS BANK LTD Vs RAJESH Anupam 9654926809 Janupamjsingh@gmaill  22-1-25
Block-11 KUMAR Singh(P), .com

40, New Court Commercial JOMP (1) (COMM)/779/2025 23/01/2025 Axis Bank Ltd Vs OM SINGH Anupam 9654926809 |janupamjsingh@gmail]  22-1-25
Block-11 Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/778/2025 23/01/2025 |AXIS BANK Vs SATGURU PRASAD| Anupam 9654926809 |janupamjsingh@gmail]  22-1-25
Block-II YADAV Singh(P), .com
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40, New Court Commercial IOMP (I) (COMM)/856/2025 24/01/2025 KOTAK MAHINDRA PRIME LTD | AMIT KUMAR 9990659331  [kmpspartner@gmail. 22-1-25
Block-11 Vs RAHUL SINHA(P), lcom

40, New Court Commercial IOMP (I) (COMM)/1050/2025| 30/01/2025 AXIS BANKLTD Vs SAMRIDH ([Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co 22-1-25
Block-1I EMPIRE PRIVATE LIMITED Im

40, New Court Commercial IOMP (I) (COMM)/1057/2025| 30/01/2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  |delhi.jangraadvocate 25-1-25
Block-I1 FINANCIAL SERVICES LTD Vs JANGRA(P), (@gmail.com

VIRENDER TRACTOR PARTS AND
ANR

40, New Court Commercial JOMP (1) (COMM)/947/2025 27/01/2025 AXIS BANK LTD Vs DEEPAK [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co 25-1-25
Block-II RATHOUR Im

40, New Court Commercial IOMP (I) (COMM)/948/2025 27/01/2025 AXIS BANKLTD Vs SANDEEP |Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co 25-1-25
Block-II KUMAR VERMA Im

40, New Court Commercial IOMP (I) (COMM)/978/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA[f RAJESH 9958726491  |delhi.jangraadvocate 27-1-25
Block-II LTD Vs SISANGIYA NIRAV JANGRA(P), (@gmail.com

VASANTBHAI

40, New Court Commercial IOMP (I) (COMM)/979/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate 27-1-25
Block-11 LTD Vs PINTUBHAI R GOHIL JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/984/2025 28/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate 27-1-25
Block-11 LTD Vs HARSHAD SURESH JANGRA(P), (@gmail.com

PAWAR

40, New Court Commercial IOMP (I) (COMM)/1053/2025| 30/01/2025 |AXIS BANKLTD Vs KAVITA JAIN ADV 9871040589 [indolexlaw@gmail.co| 30-12-24

Block-1I DHEERAJ(P), Im
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40, New Court Commercial IOMP (I) (COMM)/1051/2025| 30/01/2025 AXIS BANK LTD Vs FIROZ ADV 9871040589  [indolexlaw@gmail.co| 30-12-24
Block-II DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/1047/2025| 30/01/2025 AXIS BANKLTD Vs DALJEET ADV 9871040589  [indolexlaw@gmail.co| 30-12-24
Block-1I KAUR DHEERAJ(P), Im

40, New Court Commercial IOMP (I) (COMM)/1045/2025| 30/01/2025 AXIS BANK LTD Vs IKRAM ADV 9871040589  [indolexlaw@gmail.co| 30-12-24
Block-I1 ATTARI DHEERAJ(P), m

40, New Court Commercial IOMP (I) (COMM)/1093/2025| 31/01/2025 AXIS BANK LTD Vs DILASHAD SANJEEV 9717028845  [litigation@srcalegal.c 30-1-25
Block-II PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/1076/2025| 31/01/2025 Axis Bank Ltd Vs SHUKLA MAYANK 9873347330 [mayank_mahajanosy| 30-1-25
Block-II AVENDRAKUMAR 0200 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/353/2025 14/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate 5-12-24
Block-II LIMITED Vs DINESH CHANDRA | JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/97/2025 09/01/2025 AXIS BANK LTD Vs NASEEM Anupam 9654926809 jJanupamjsingh@gmaill 23-12-24
Block-11 KHAN Singh(P), .com

40, New Court Commercial IOMP (I) (COMM)/108/2025 09/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 25-12-25
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 4078

40, New Court Commercial IOMP (I) (COMM)/109/2025 09/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 25-12-25

Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com

PRIVATE LIMITED 9129
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40, New Court Commercial IOMP (I) (COMM)/110/2025 09/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 25-12-25

Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9041

40, New Court Commercial IOMP (I) (COMM)/111/2025 09/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 25-12-25

Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1831

40, New Court Commercial IOMP (I) (COMM)/462/2025 15/01/2025 AXIS BANK LTD Vs YASHODA [Sunita Singh(P),] 9871040589 [indolexlaw@gmail.co| 26-12-24
Block-I1 KUMARI m

40, New Court Commercial JOMP (1) (COMM)/464/2025 15/01/2025 |AXIS BANKLTD Vs HEM KUMAR |Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 26-12-24
Block-II Im

40, New Court Commercial IOMP (I) (COMM)/374/2025 14/01/2025 AXIS BANK LTD Vs SAMRIDH |Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co| 26-12-24
Block-II EMPIRE PRIVATE LIMITED Im

40, New Court Commercial IOMP (I) (COMM)/360/2025 14/01/2025 AXIS BANK LTD Vs SABIR ALI SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-11 PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/362/2025 14/01/2025 AXIS BANK LTD Vs KAILASH SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-11 CHAND SHARMA PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/359/2025 14/01/2025 AXIS BANK LTD Vs RAMRAY SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-II GURJAR PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/356/2025 14/01/2025 AXIS BANKLTD Vs GOPAL SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-1I YADAV PATHAK(P), Im
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40, New Court Commercial IOMP (I) (COMM)/361/2025 14/01/2025 AXIS BANK LTD Vs BASTI RAM SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-II YADAV PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/358/2025 14/01/2025 |AXIS BANKLTD Vs VIJAY PAL SO SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-1I BABU LAL PATHAK(P), Im

40, New Court Commercial IOMP (I) (COMM)/363/2025 14/01/2025 AXIS BANK LTD Vs BHARAT SANJEEV 9717028845 [litigation@srslegal.co| 26-12-24
Block-I1 SINGH PATHAK(P), m

40, New Court Commercial IOMP (I) (COMM)/357/2025 14/01/2025 AXIS BANK LTD Vs JETHA RAM SANJEEV 9717028845  [litigation@srslegal.co| 26-12-24
Block-II SOLANKI PATHAK(P), Im

40, New Court Commercial ICS (COMM)/29/2025 17/01/2025 MANSI AGGARWAL Vs THEKA |SUNIL KUMAR| 87429141000 [not given 4-1-25
Block-II COFFEE PRIVATE LIMITED CHATURVEDI(

p),

40, New Court Commercial ICS (COMM)/7/2025 09/01/2025 RAJIT KAICKER SR CITIZEN Vs Ashok 9717728017  |deepaklegal1i985@gm 4-1-25
Block-II MANISH KUMAR Kumar(P), lail.com

40, New Court Commercial [Execution (Comm)/10/2025 13/01/2025 MIM TRADING AND Ashish 9811215280  |not given 8-1-25
Block-II CONSTRUCTION COMPANY Upadhayay(P),

THROUGH ITS PARTNER IRSHAD
Vs MUKEEM KHAN

40, New Court Commercial IOMP (I) (COMM)/457/2025 15/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatessagaraggar 8-1-25
Block-11 SHARAWAN RAM Mawkin(P), al@gmail.com

40, New Court Commercial IOMP (I) (COMM)/459/2025 15/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatessagaraggar 8-1-25
Block-II GANPAT LAL VEASNAV Mawkin(P), al@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, New Court Commercial IOMP (I) (COMM)/460/2025 15/01/2025 IFFCO KISAN FINANCE LTD Vs Kanika 0266434364 |advocatessagaraggar 8-1-25
Block-11 DHARMA RAM DEWASI Baweja(P), al@gmail.com

40, New Court Commercial IOMP (I) (COMM)/190/2025 10/01/2025 [AXIS BANKLTD Vs AJEET SINGH] Rahul 09810072439 |dladevlawassociates 13-1-25
Block-II Chauhan(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/192/2025 10/01/2025 AXIS BANK LTD Vs POONAM Rahul 9810072439 [dladevlawassociates 13-1-25
Block-11 Chauhan(P), (@gmail.com

40, New Court Commercial JIOMP (1) (COMM)/193/2025 10/01/2025 AXIS BANK LTD Vs PRAVEEN Rahul 9810072439 [dladevlawassociates 13-1-25
Block-II Chauhan(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/195/2025 10/01/2025 AXIS BANK LTD Vs SHASHI Rahul 9810072439 |dladevlawassociates 13-1-25
Block-11 BESOYA Chauhan(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/196/2025 10/01/2025 [AXIS BANKLTD Vs UMA BAKSHI Rahul 9810072439 |dladevlawassociates 13-1-25
Block-II Chauhan(P), (@gmail.com

40, New Court Commercial ICS (COMM)/16/2025 10/01/2025 M/S LOREAL S A Vs MER NALIN Shravan 1126843455 [unitedmark@uniteda 9-1-25
Block-11 KANTIBHAI Bansal(P), Indunited. com

40, New Court Commercial ICS (COMM)/14/2025 10/01/2025 [HIGH STREET ESSENTIALS P LTD | OM PUNIA(P), 9958003977  jomsinghpunia@redifi] 9-1-25
Block-II Vs Zanesar Akhtar Sole Proprietor off Imail.com

Factory Outlet

40, New Court Commercial IOMP (I) (COMM)/177/2025 10/01/2025 [|Axis Bank Ltd Vs MUSTKEEM 2352 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25

Block-II MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/178/2025 10/01/2025 Axis Bank Ltd Vs SABIR 6013 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/179/2025 10/01/2025 Axis Bank Ltd Vs MAYANK MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II AGGARWALS8436 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/1079/2025| 31/01/2025 AXIS BANKLTD Vs SANGEETA |Sunita Singh(P),} 9871040589 [indolexlaw@gmail.co 9-1-25
Block-I1 TIWARI m

40, New Court Commercial IOMP (I) (COMM)/487/2025 15/01/2025 HDFC BANK LTD Vs SAHIL SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II MAHANDIRATTA PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/1078/2025| 31/01/2025 HDFC BANK LTD Vs ASHOK SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II KUMAR PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/488/2025 15/01/2025 HDFC BANKLTD Vs A S STEEL SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/352/2025 14/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate 9-1-25
Block-11 LIMITED Vs MD MASOOD ALAM | JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/254/2025 13/01/2025 Axis Bank Ltd Vs AMITA DUBEY MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 1811 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/255/2025 13/01/2025 Axis Bank Ltd Vs MUBINA H 1799 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/253/2025 13/01/2025 Axis Bank Ltd Vs VINOD KUMAR MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II ANAND 7448 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/252/2025 13/01/2025 Axis Bank Ltd Vs MOHIT NAGAR MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II 8485 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/248/2025 13/01/2025 Axis Bank Ltd Vs MAMTA MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-I1 MAURYA 6142 MAHAJAN(P), lahoo.com

40, New Court Commercial JIOMP (1) (COMM)/250/2025 13/01/2025 Axis Bank Ltd Vs AJAY KUMAR MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II SETHI 2040 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/246/2025 13/01/2025 Axis Bank Ltd Vs SWARNIM RAJ MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II KANDARI 4839 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/249/2025 13/01/2025 Axis Bank Ltd Vs RAO JAHID MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II PUNDIR 6935 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/251/2025 13/01/2025 Axis Bank Ltd Vs GURMEET MAYANK 9873347330 |mayank_mahajanosy 9-1-25
Block-11 SINGH 6854 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/256/2025 13/01/2025 Axis Bank Ltd Vs PRAMOD MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 KUMAR 8159 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/245/2025 13/01/2025 Axis Bank Ltd Vs CHAHAT MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II SHARMA 9226 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/247/2025 13/01/2025 |Axis Bank Ltd Vs PRADIP KUMAR| MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II 9859 MAHAJAN(P), lahoo.com
40, New Court Commercial IOMP (I) (COMM)/1080/2025| 31/01/2025 AXIS BANK LTD Vs SARFRAJ ADV 9871040589  [indolexlaw@gmail.co 10-1-25
Block-1I DHEERAJ(P), Im
40, New Court Commercial IOMP (I) (COMM)/244/2025 13/01/2025 Axis Bank Ltd Vs ASHWANI MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-I1 YADAV 0176 MAHAJAN(P), lahoo.com
40, New Court Commercial IOMP (I) (COMM)/1096/2025| 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-II ANIL KUMAR mahajan(P), Imail.com
40, New Court Commercial IOMP (I) (COMM)/1097/2025| 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-11 LALLAN SINGH mahajan(P), Imail.com
40, New Court Commercial IOMP (I) (COMM)/1098/2025/  31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 4155
40, New Court Commercial IOMP (I) (COMM)/1099/2025|  31/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 10-1-25
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 788
40, New Court Commercial IOMP (I) (COMM)/1100/2025 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 9018
40, New Court Commercial IOMP (I) (COMM)/1101/2025 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25
Block-II VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1831
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40, New Court Commercial IOMP (I) (COMM)/1102/2025 31/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 10-1-25

Block-11 VENTURE SUPPLY CHAIN mahajan(P), Imail.com
PRIVATE LIMITED 1769

40, New Court Commercial IOMP (I) (COMM)/243/2025 13/01/2025 |Axis Bank Ltd Vs N N DUBEY 6030 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/854/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatessagaraggar 10-1-25
Block-11 Finance Company Ltd Vs Om Garg(P), wal@gmail.com

Namberdar Udayveer Singh

40, New Court Commercial JIOMP (I) (COMM)/855/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatessagaraggar 10-1-25

Block-II Finance Company Ltd Vs Avneesh Garg(P), al@gmail.com
Tyagi

40, New Court Commercial IOMP (I) (COMM)/513/2025 16/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 13-1-25
Block-11 ANUPAM SINGH mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/349/2025 14/01/2025 |Axis Bank Ltd Vs MANISH KUMAR| MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II YADAV 6828 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/347/2025 14/01/2025 Axis Bank Ltd Vs NISHCHAL MAYANK 9873347330 |mayank_mahajanosy 9-1-25
Block-11 UPADHYAY 3198 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/350/2025 14/01/2025 Axis Bank Ltd Vs MANISH PAL MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II 3483 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/348/2025 14/01/2025 Axis Bank Ltd Vs DHANANJAY MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II SINGH YADAV 2548 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/481/2025 15/01/2025 YES BANKLTD Vs BAJRANG SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II BAHADUR SINGH PATHAK(P), lom

40, New Court Commercial IOMP (I) (COMM)/476/2025 15/01/2025 YES BANKLTD Vs VARUN RAM SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-1I SINGH PATHAK(P), lom

40, New Court Commercial ICS DJ/28/2025 14/01/2025 RAJIT KAICKER (SR CITIZEN) Ashok 8742914100 [advocatessunilchatur 13-1-25
Block-I1 JAND ANR Vs DR MANISH KUMAR| Kumar(P), vedi@gmail.com

AND ANR

40, New Court Commercial ICS (COMM)/18/2025 14/01/2025 M/S HILL VIEW HOTEL AND Shubham 8010408484 fadv.shubham2163@g 13-1-25

Block-II RESTAURANT AND ANR Vs M/S | Agarwal(P), Imial.com
SAGAR RATNA RESTAURANTS
PVT LTD

40, New Court Commercial IOMP (I) (COMM)/496/2025 15/01/2025 Axis Bank Ltd Vs KURABAN KHA ASHISH 9999183119  fashish@agcpartners.c]  14-1-25

Block-II KUMAR jo.in
GUPTA(P),

40, New Court Commercial IOMP (I) (COMM)/497/2025 15/01/2025 Axis Bank Ltd Vs VISHRAM ASHISH 9999183119  fashish@agcpartners.c]  14-1-25

Block-11 KUMAR MEENA KUMAR o.in
GUPTA(P),

40, New Court Commercial IOMP (I) (COMM)/425/2025 15/01/2025 Axis Bank Ltd Vs MOHIT MAYANK 9873347330 |mayank_mahajanosy 9-1-25
Block-11 SHARMA 2092 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/424/2025 15/01/2025 Axis Bank Ltd Vs MOHD MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II TAUQEER 0644 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/521/2025 16/01/2025 Intec Capital Ltd Vs FRONTLINE POOJA 9871169411 [legal.poojachaudhary 14-1-25
Block-1I RETAIL INDIA PVT LTD ICHAUDHARY(P (@gmail.com

THROUGH ITS DIRECTOR ),
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40, New Court Commercial IOMP (I) (COMM)/600/2025 18/01/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate 16-1-25
Block-11 Vs Tarandeep Singh JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/599/2025 18/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate 16-1-25
Block-II Vs Raman Preet Singh JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/601/2025 18/01/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate 16-1-25
Block-11 Vs Krishan Kumar JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (1) (COMM)/602/2025 18/01/2025 |Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491  |delhi.jangraadvocate 16-1-25
Block-II Vs Rahul Jai Deep JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (COMM)/3/2025 17/01/2025 M/S FIITJEE LTD Vs AMIT SAHA |[Mohit Gupta(P),] 7030328800 fsaplegalandadvocate| 27-12-24
Block-1I s@gmail.com

40, New Court Commercial ICS (COMM)/48/2025 23/01/2025 MS SAHARA TRADERS Vs SHAHID 9910536696  [shahidahmadadvoate 16-1-25
Block-II AMBIENCE PVT LTD AHMAD(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/596/2025 18/01/2025 Axis Bank Ltd Vs SABIR KHAN MAYANK 9873347330 |mayank_mahajanosy 9-1-25
Block-11 8098 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/595/2025 18/01/2025 Axis Bank Ltd Vs RAJENDRA MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II KUMAR 7763 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/597/2025 18/01/2025 Axis Bank Ltd Vs KAWALJIT MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II KUMAR 8004 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/655/2025 21/01/2025 [TOYOTA FINANCE SERVICE INDIA] RAJESH 9958726491  |delhi.jangraadvocate 17-1-25

Block-II LTD Vs HANSPAL TOURS AND JANGRA(P), (@gmail.com
TRAVELS

40, New Court Commercial IOMP (I) (COMM)/598/2025 18/01/2025 Axis Bank Ltd Vs NARESH 1613 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/594/2025 18/01/2025 Axis Bank Ltd Vs RAHUL BHATI MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 0960 MAHAJAN(P), lahoo.com

40, New Court Commercial ICS (COMM)/33/2025 20/01/2025 New Roots Hair Clinic Pvt Ltd Vs Varnika 9873347330 [mayank_mahajanosy| 9-1-25
Block-II New Roots Hair Transplant Clinic Bajaj(P), lahoo.com

40, New Court Commercial ICS (COMM)/34/2025 20/01/2025 For Inspiration and Recognition of Prakriti 7428295231  [.abhey@aussherdul.c]  18-1-25
Block-11 Science and Technology Vs Vinay Sharma(P), lom

Vishnu Kunwar

40, New Court Commercial IOMP (I) (COMM)/889/2025 25/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate 20-1-25
Block-II LIMITED Vs AMIT KUMAR JANGRA(P), (@gmail.com

40, New Court Commercial IOMP (I) (COMM)/890/2025 25/01/2025 KOTAK MAHINDRA PRIME RAJESH 9958726491  |delhi.jangraadvocate 20-1-25
Block-II LIMITED Vs MAHINDER PAL JANGRA(P), (@gmail.com

SINGH

40, New Court Commercial ICS (COMM)/41/2025 21/01/2025 AARK PHARMACEUTICALS Vs Prashant 9991119392  [passandassociates@g 20-1-25
Block-11 SANJIBAN MEDICAL STORES Bhargava(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/839/2025 24/01/2025 |YES BANKLTD Vs RADHESHYAM| SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24

Block-1I

CHELAK

PATHAK(P),

jom
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40, New Court Commercial IOMP (I) (COMM)/744/2025 22/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate 20-1-25

Block-II LTD Vs RAMESH UDHAVDAS JANGRA(P), (@gmail.com
LULLA

40, New Court Commercial IOMP (I) (COMM)/775/2025 23/01/2025 Axis Bank Ltd Vs M K MAYANK 9873347330 [mayank_mahajanosy| 9-1-25

Block-1I CHOUDHARY CONSTRUCTION | MAHAJAN(P), lahoo.com
COMPANY 0765

40, New Court Commercial IOMP (I) (COMM)/777/2025 23/01/2025 Axis Bank Ltd Vs ROHIT 2807 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/776/2025 23/01/2025 Axis Bank Ltd Vs VIRESH 2192 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/774/2025 23/01/2025 Axis Bank Ltd Vs DHAKA MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II CONSTRUCTION COMPANY 6735 | MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/745/2025 22/01/2025 [TOYOTA FINANCE SERVICE INDIA| RAJESH 9958726491  |delhi.jangraadvocate 20-1-25
Block-II LTD Vs AFSANA TOURS AND JANGRA(P), (@gmail.com

TRAVELS

40, New Court Commercial IOMP (I) (COMM)/709/2025 22/01/2025 Axis Bank Ltd Vs JAIVEER 1765 MAYANK 9873347330 |mayank_mahajanosy 9-1-25
Block-11 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/710/2025 22/01/2025 Axis Bank Ltd Vs ASHOK 4850 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-11 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/711/2025 22/01/2025 Axis Bank Ltd Vs KHATRI MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II ROADLINES 6711 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/712/2025 22/01/2025 Axis Bank Ltd Vs CHOUDHARY MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II BROTHERS 7750 MAHAJAN(P), lahoo.com
40, New Court Commercial Misc DJ/17/2025 25/01/2025 IDBI Bank LTD Vs Anuj Kumar Kunal 9811191050  [satish@Kklfindia.com 23-1-25
Block-II prop of shri balaji trading co Kumar(P),
40, New Court Commercial ICS (COMM)/50/2025 25/01/2025 MAX HEALTHCARE INSTITUTE Kruttika 9999947699  [foffice@ira.law 23-1-25
Block-I1 LIMITED Vs RURAL INSTITUTE Lakshmi(P),
OF HEALTH AND PARAMEDICAL
SCIENCE SOCIETY
40, New Court Commercial JOMP (1) (COMM)/857/2025 24/01/2025 M/s Cholamandalam Investment | Ravi Shankar 9811252038  |advocatessagaraggar 10-1-25
Block-II And Finance Company Ltd Vs Shri Garg(P), al@gmail.com
Khalifa Infra Developers
40, New Court Commercial IOMP (I) (COMM)/858/2025 25/01/2025 MAHINDRA AND MAHINDRA RAJESH 9958726491  |delhi.jangraadvocate 10-1-25
Block-II FINANCIAL SERVICES LIMITED JANGRA(P), (@gmail.com
Vs MANGLA SEEDS PRIVATE
LIMITED
40, New Court Commercial IOMP (I) (COMM)/908/2025 27/01/2025 TIARC Vs MUNNA YADAV ASHIM 9599624216  jashim.bhatti7@gmail| 24-1-25
Block-II BHATT(P), .com
40, New Court Commercial JOMP (I) (COMM)/888/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 10-1-25
Block-II HOUSEING FINANCE LIMIITED | JANGRA(P), (@gmail.com
Vs DASARI SARITHA
40, New Court Commercial IOMP (I) (COMM)/885/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 10-1-25
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs SHIVAPPA MAHADEVAPPA
JALIHAL
40, New Court Commercial IOMP (I) (COMM)/887/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 10-1-25
Block-1I HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs DHARMJEET SINGH GILL
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40, New Court Commercial JOMP (I) (COMM)/886/2025 25/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 10-1-25
Block-II HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs KARTIK AHUJA
40, New Court Commercial IOMP (I) (COMM)/965/2025 28/01/2025 INDIA SHELTER FINANCE AMIT KUMAR 9990659331  [kmpspartner@gmail. 24-1-25
Block-1I CORPORATION LTD Vs MEERA SINHA(P), lcom
BAI
40, New Court Commercial ICS (COMM)/56/2025 28/01/2025 |Loreal SA Vs UMA MAHESHWARI Shravan
Block-I1 Bansal(P),
40, New Court Commercial IOMP (1) (COMM)/909/2025 27/01/2025 Axis Bank Ltd Vs RAMESH S O ASHISH 9999183119  fashish@agcpartners.c]  23-1-25
Block-II DOLA RAM KUMAR o.in
GUPTA(P),
40, New Court Commercial IOMP (I) (COMM)/910/2025 27/01/2025 Axis Bank Ltd Vs PRITESH ASHISH 9999183119  fashish@agcpartners.c]  23-1-25
Block-II KUMAR SINGHVI KUMAR jo.in
GUPTA(P),
40, New Court Commercial IOMP (I) (COMM)/911/2025 27/01/2025 Axis Bank Ltd Vs VIKASH SIYAG ASHISH 9999183119  fashish@agcpartners.c]  23-1-25
Block-11 KUMAR o.in
GUPTA(P),
40, New Court Commercial ICS (COMM)/58/2025 29/01/2025 OCL SHIPPING INDIA THROUGH RAKESH 0910536696  [not given 22-1-25
Block-11 AR NISHANT DIXIT Vs BOLD KUMAR
BESPOKE DESIGN PVT LTD SHUKLA(P),
40, New Court Commercial Misc DJ/25/2025 30/01/2025 Siddarth Chima Vs Hansraj ROHIT 7015928685 jadrohithk@gmail.co 29-1-25
Block-II KHANKRIYAL( Im
P),
40, New Court Commercial IOMP (I) (COMM)/1042/2025| 30/01/2025 Axis Bank Ltd Vs AKHTAR ARIF MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II 3488 MAHAJAN(P), lahoo.com
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40, New Court Commercial IOMP (I) (COMM)/1041/2025| 30/01/2025 Axis Bank Ltd Vs AWANISH MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II KUMAR SINGH 2444 MAHAJAN(P), lahoo.com

40, New Court Commercial JOMP (I) (COMM)/1040/2025 30/01/2025 [|Axis Bank Ltd Vs DEEPA PAL 5873 MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/1074/2025| 31/01/2025 Axis Bank Ltd Vs PUSHPRAJ MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-I1 SINGH 7208 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/1092/2025|  31/01/2025 AXIS BANK LTD Vs HARJINDER SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II SINGH PATHAK(P), jom

40, New Court Commercial IOMP (I) (COMM)/1075/2025| 31/01/2025 Axis Bank Ltd Vs AKHILESH MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II KUMAR SINGH 9791 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/1077/2025| 31/01/2025 Axis Bank Ltd Vs YASMEEN MAYANK 9873347330 [mayank_mahajanosy| 9-1-25
Block-II NISHA 2486 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/1094/2025|  31/01/2025 AXIS BANK LTD Vs KURESHI SANJEEV 9717028845  [litigation@srcalegal.c| 27-12-24
Block-II ALAM PATHAK(P), om

40, New Court Commercial IOMP (I) (COMM)/536/2025 16/01/2025 YES BANK Vs aaaaa ANANJAY 7030378800 [asaplegalandadvocate 13-1-25
Block-11 SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/535/2025 16/01/2025 YES BANK Vs HARISH GROVER ANANJAY 7030378800 |asaplegalandadvocate 13-1-25
Block-II SINGH(P), s@gmail.com
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40, New Court Commercial IOMP (I) (COMM)/534/2025 16/01/2025 YES BANK Vs ASHISH KUMAR ANANJAY 7030378800 [asaplegalandadvocate 13-1-25
Block-11 YADAV SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/613/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II RUCHI SINGH mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/612/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 BUSHRAN BEG mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/614/2025 18/01/2025 [KOTAK MAHINDRA BANK Vs M/S| parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II BRIJESH CHANDRA DWIVEDI mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/615/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 RISHI PRATAP SINGH mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/623/2025 18/01/2025 YES BANK Vs N G SOLUTIONS ANANJAY 7030378800 |asaplegalandadvocate 13-1-25
Block-II SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/624/2025 18/01/2025 YES BANK Vs SWADESH JAI ANANJAY 7030378800 [fasaplegalandadvocate 13-1-25
Block-II PRAKASH KAUSHIK SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/625/2025 18/01/2025 YES BANK Vs SUMIT DIXIT ANANJAY 7030378800 [asaplegalandadvocate 13-1-25
Block-11 SINGH(P), s@gmail.com

40, New Court Commercial IOMP (I) (COMM)/675/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II ANUJ KUMAR mahajan(P), Imail.com
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40, New Court Commercial IOMP (I) (COMM)/676/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 AMAN mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/679/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II CHOTE LAL mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/628/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 KHALIQUZZAMA mahajan(P), Imail.com

40, New Court Commercial JOMP (I) (COMM)/681/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II VARUN KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/626/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 SANDEEP KUMAR SHARMA mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/684/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II GOVIND KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/685/2025 21/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 NAJIM ALI mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/627/2025 18/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 SANDEEP KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/746/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II DHARMENDRA KUMAR 222 mahajan(P), Imail.com
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40, New Court Commercial IOMP (I) (COMM)/749/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 AZAHARUDDIN mahajan(P), Imail.com

40, New Court Commercial IOMP (1) (COMM)/747/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II GYANENDRA SINGH mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/750/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 CHANDAN mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/752/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II AMARJEET PASWAN mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/751/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 PADMA DEVI mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/748/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II AMIT KUMAR YADAV mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/753/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 SANDEEP KUMAR SHARMA mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/840/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 RAHUL SHUKLA mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/754/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II PADMA DEVI mahajan(P), Imail.com
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40, New Court Commercial IOMP (I) (COMM)/841/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 AMARJEET PASWAN mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/755/2025 22/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II GOVIND KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/842/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-I1 RADHARANI TRADERS mahajan(P), Imail.com

SUPPLIERS 430

40, New Court Commercial IOMP (I) (COMM)/843/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II SHISHUPAL SINGH mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/844/2025 24/01/2025 TIARC Vs AMMOOLAL DALLU ASHIM 0599624216  jashim.bhatti7@gmail| 24-1-25
Block-11 BHATT(P), .com

40, New Court Commercial IOMP (I) (COMM)/847/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II ANUJ KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/846/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-11 NANDINI ROAD LINES 248 mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/849/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 GOVIND KUMAR mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/850/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II SHISHUPAL SINGH 632 mahajan(P), Imail.com
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40, New Court Commercial IOMP (I) (COMM)/845/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-11 RAHUL SHUKLA mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/848/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 0643646534 [parv.mahajanoo7@g 7-11-25
Block-II DEEPAK VERMA mahajan(P), Imail.com

40, New Court Commercial IOMP (I) (COMM)/851/2025 24/01/2025 KOTAK MAHINDRA BANK Vs parv 9643646534 [parv.mahajanoo7@g 7-11-25
Block-I1 NANDINI ROAD LINES 598 mahajan(P), Imail.com

40, New Court Commercial JIOMP (1) (COMM)/852/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatessagaraggar 10-1-25
Block-II Finance Company Ltd Vs Rekha A Garg(P), al@gmail.com

40, New Court Commercial IOMP (I) (COMM)/926/2025 27/01/2025 TARC Vs RAVI PATIDAR ASHIM 0599624216  jashim.bhatti7@gmail| 24-1-25
Block-11 BHATT(P), .com

40, New Court Commercial IOMP (I) (COMM)/928/2025 27/01/2025 AXIS BANK LIMITED Vs JUNED avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-II kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/927/2025 27/01/2025 AXIS BANK LIMITED Vs JUNED avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-11 AHAMED kumar(P), lom

40, New Court Commercial IOMP (1) (COMM)/853/2025 24/01/2025 |Ms Cholamandalam Investment And| Ravi Shankar 9811252038  |advocatessagaraggar 10-1-25
Block-II Finance Company Ltd Vs Irshad J Garg(P), al@gmail.com

40, New Court Commercial IOMP (I) (COMM)/929/2025 27/01/2025 AXIS BANK LIMITED Vs RAVI avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-II KUMAR kumar(P), lom
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40, New Court Commercial IOMP (I) (COMM)/930/2025 27/01/2025 |AXIS BANK LIMITED Vs SUDHIR avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-11 SINGH kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/931/2025 27/01/2025 TIARC Vs PANKAJ PATEL ASHIM 0599624216  jashim.bhatti7@gmail| 24-1-25
Block-II BHATT(P), .com

40, New Court Commercial ICS (COMM)/35/2025 21/01/2025 CANARA BANK Vs UDIT ANSHUMAN 9990042642 fsrlanshu83@gmail.co| 19-12-24
Block-I1 ENTERPRISES THROUGH ITS [SRIVASTAVA(P m

PARTNERS ),

40, New Court Commercial IOMP (1) (COMM)/932/2025 27/01/2025 AXIS BANK LIMITED Vs SONIA avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-II kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/933/2025 27/01/2025 AXIS BANK LIMITED Vs avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-11 ABHISHEK KUMAR kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/934/2025 27/01/2025 AXIS BANK LIMITED Vs MANOJ avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-II KUMAR kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/935/2025 27/01/2025 AXIS BANK LIMITED Vs AJITUR avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-11 RHAMAN kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/936/2025 27/01/2025 AXIS BANK LIMITED Vs MONTU avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-11 KUMAR kumar(P), lom

40, New Court Commercial IOMP (I) (COMM)/937/2025 27/01/2025 AXIS BANK LIMITED Vs avinash 45596482 lavinash.adv@gmail.c 11-12-24
Block-II MAHENDRI kumar(P), lom
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40, New Court Commercial IOMP (I) (COMM)/354/2025 14/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 13-1-25

Block-II HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs DHARMINDER KUMAR

40, New Court Commercial IOMP (I) (COMM)/355/2025 14/01/2025 PIRAMAL CAPITAL AND RAJESH 9958726491  |delhi.jangraadvocate 13-1-25

Block-1I HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com
Vs MOHD IMRAN

40, New Court Commercial IOMP (I) (COMM)/191/2025 15/01/2025 |Webkul Software Pvt Ltd Vs Ecarter Shalabh 98180910649 [subhashguptaadv@g 23-12-24
Block-11 Techologies Pvt Ltd Gupta(P), Imail.com

40, New Court Commercial JOMP (1) (COMM)/194/2025 09/01/2025 |Late Sh Lakhan Singh Through LRs | Gagan Kumar not given Inot given 26-12-24
Block-II Vs PARMESHWAR JANA Sharma(P),

40, New Court Commercial IOMP (I) (COMM)/185/2025 09/01/2025 Axis Bank Ltd Vs MAHESH RAM MAYANK 9873347330 [mayank_mahajanosy| 8-1-25
Block-11 8132 MAHAJAN(P), lahoo.com

40, New Court Commercial IOMP (I) (COMM)/489/2025 15/01/2025 AXIS BANKLTD Vs AHSAN  [Sunita Singh(P),| 9871040589 [indolexlaw@gmail.co 2-1-25
Block-11 CHAUDHARY Im

40, New Court Commercial IOMP (I) (COMM)/486/2025 15/01/2025 IFFCO KISAN FINANCE LTD Vs Tusharr 0266434364 |advocatessagaraggar 8-1-25
Block-11 MOHIT JAGRUP Mawkin(P), al@gmail.com

40, New Court Commercial IOMP (I) (COMM)/176/2025 09/01/2025 POORANMAL GAUR Vs Tushar 0266434364 |advocatessagaraggar 8-1-25
Block-11 HIMANSHU BABBAR proprietor M| Kwatra(P), al@gmail.com

S HBFC INTERIORS AND
DEVELOPERS

40, New Court Commercial IOMP (I) (COMM)/484/2025 15/01/2025 IFFCO KISAN FINANCE Vs ANIL Tusharr 0266434364 |advocatessagaraggar 8-1-25

Block-II KUMAR Mawkin(P), al@gmail.com
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40, New Court Commercial IOMP (I) (COMM)/483/2025 27/01/2025 YES BANK Vs arti jha ANANJAY 7030378800 [asaplegalandadvocate 13-1-25
Block-II SINGH(P), s@gmail.com
40, New Court Commercial IOMP (I) (COMM)/538/2025 27/01/2025 YES BANK Vs VINODYADAV ANANJAY 7030378800 |asaplegalandadvocate 13-1-25
Block-II SINGH(P), s@gmail.com
40, New Court Commercial IOMP (I) (COMM)/557/2025 29/01/2025 SMALL FARMERS AGRIBUSINESS| Nitish Kumar 9810197092  |dsadvo- 24-1-25
Block-I1 CONSORTIUM / ALPINE FRESH 13@gmail.com
PVT LTD
28 ISH. LAL SINGH,SOUTH- 18 BLOCK 118 EX(COMM) 13/2025 03-01-2025 STATE BANK OF INDIA Vs ANJALI|  Shiv Tyagi 9811059032  hivktyagii@gmail.co| 28-12-2024
IDISTRICT JUDGE [EAST BLOCK 1 SHARMA AND ANR Im
CS(COMM) 5/2025 09-01-2025 WILLUS INFRASTRUCTURE PVT. J.S. Arora 9811765540  [isarora.58@gmail.co | 21-12-2024
LTD Vs GEO MILLER AND CO PVT. Im
LTD AND ANR.
CS(COMM) lo/2025 10-01-2025 |[BHOLA SURENDRA KAMATH AND|BHANU PRIYA| 8851892686 [advbhanupriya23@g | 18-12-2024
ORS. Vs NATHU’S SWEETS AND Imail.com
ORS.
CS(COMM) 10/2025 10-01-2025 ONEg97 COMMUNICATIONS LTD | GAURAV JAIN 09811074162  [rohitjn2003@gmail.c| 24-12-2024
Vs ALAVA JAYA PRAKASH & ROHIT JAIN lom
CS(COMM) 23/2025 14-01-2025 VIPIN AGRAWAL AND ANR. Vs S GAGAN 8860538313 [gagankumarsinghal@| 03-01-2025
and S SURGICARE PVT. LTD AND KUMAR gmail.com
ANR. SINGHAL
OMP(COMM) 5/2025 16-01-2025  |NITYA NIRANJAN KHAMPARIA Vs| AMIT KUMAR 999933220  [amit.shukla@lexweb.| 15-01-2025
EURASIAN MINERALS AND fin
ENTERPRISES PVT. LTD.
CS(COMM) k2/2025 17-01-2025 BRIGHT STAR GARMENTS Vs [AKASH SWAMI| 09871643443 [pbasrinivasan@yaho | 24-12-2024
BLUE LINE LOGISTICS AND o.co.in
WAREHOUSING LLP AND ANR.
EX(COMM) 27/2025 17-01-2025 LEHAR ADVERTISING PVT LTD |VIVEK YADAV 9910059706  ladvocateviveko7@gm| 15-01-2025
VsCREATIVE MEDIA lail.com
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EX(COMM) 132/2025 20-01-2025 ANIL VOHRA Vs SOUTH DELHI | AMBAREEN 8287138358  [Not Mentioned 17-01-2025
MUNICIPAL CORPORATION Now QAISAR
[Municipal Corporation of Delhi MCD
EX(COMM) k2/2025 23-01-2025 REINFORCED EARTH INDIA PVT | GURINDER 9643379563  [contact@gurinderpar| 15-01-2025
LTD Vs CDS INFRA PROJECTS LTD| AND tners.com
PARTNERS
EX(COMM) lk43/2025 23-01-2025 STATE BANK OF INDIA Vs [DHARMENDRA| 8800784740 [subhi1673@gmail.co | 09-01-2025
NARENDER KUMAR SINGH m
CS(COMM) 66/2025 23-01-2025  |SHRI SIPAHI SINGH PROPRIETOR| YOGRAJ 9811132049 fdvocateyograjgullaiy| 20-01-2025
OF SS ENGINEERING WORKS Vs | GULLAIYA la@gmail
M/S ETA ENGINEERING PRIVATE
LTD THROUGH ITS DIRECTOR
CS(COMM) 67/2025 23-01-2025 CHEMI TECH ENGINEERS PVT AKSHIT 9999276662  |akshit@reignlegal.in | 20-01-2025
LTD Vs SHRI KRISHNA NAVANEY
POLYMERS AND ANR
MISC DJ 99/2025 23-01-2025 LEXUS GRANITO (INDIA) SIDDHARTH 0427464641  [pritshah2o@gmail.co| 24-11-2024
LIMITED Vs SPJ CARGO PRIVATE RELAN m
LIMITED
CS(COMM) 78/2025 28-01-2025 STATE BANK OF INDIA Vs SUCHITA 88096932838 [agnihotrisuchita@gm| 21-01-2025
KUNIBILLI SRINIVASA RAO DIXIT lail.com
CS(COMM) 82/2025 20-01-2025 SPENZA CERAMICS PRIVATE SAGAR 9311691999  fareness@arenesslaw. | 27-01-2025
LIMITED Vs JUGAL KISHORE AND[ AGGARWAL com
ANR
29 IMS. NEELAM|SOUTH- 14 COMMERCIAL SUIT ICS/COMM/32/2025 14.01.2025 SYNCHRONISING DESTINATIONS| VIVEK SINGH 9810182555 |[LEXALLIANCE.VIVE| 13.01.2025
ISINGH, DISSTRICTEAST VS. SEVEN SEAZ VACATIONS LTD. [K@GMAIL.COM
JUDGE
ICS/COMM/50/2025 16.01.2025 BANK OF INDIA VS. M/S SINGH | AMRENDRA 9910717081 JADVAMRENDRA22 | 15.01.2025
SOFT TOYS NATH SHUKLA (@GMAIL.COM
ICS/COMM/49/2025 17.01.2025 MODI DISTILLERY VS. GLOW | SONALI JOON 9810098154 [KARWASRAANDASS| 16.01.2025
INFOCOM PVT. LTD. JOCIATES@GMAIL.C
oM
ICS/COMM/62/2025 22.01.2025 JAGDAMBA JYOTI SAM VDAYNIK| HIMANSHU 0810441639 [INFO@ADVOCATEH| 21.01.2025
SAMITI VS. INNOVATIVE JAIN IMANSHUJAIN.CO
PROJECT MANAGEMENT M
ICS/COMM/63/2025 22.01.2025 M/S HIGH FIELD DISTILTERS PRITESH 8586047570 [PRITESH2092@GM | 21.01.2025
&BROTHER VS. KUBER POPCORN KUMAR AIL.COM
PVT. LTD.
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ICS/COMM/64/2025 22.01.2025 ASHA DEVI PROP. OF M/S APS |ANKIT KUMAR| 9015505737 [NIYAMAMLAWOFFI| 21.01.2025
DRUG HOUSE VS. MEDREV ICES@GMAIL.COM
HEALTHCARE PVT. LTD.
ICS/COMM/65/2025 22.01.2025 M/S CRYSTAL AIR SYSTEMS VS. [FATIMA UMAR| 9868952944 |ATTORNEY340@GM| 21.01.2025
M/S MIDAS MARKETING AIL.COM
SERVICES
ICS/COMM/81/2025 28.01.2025 PUNJAB NATIONAL BANK VS. A.K. SHAKYA 0810362626 [AKASHYA01@GMAI| 27.01.2025
AAMIT SAINI IL.COM
ICS/COMM/91/2025 20.01.2025 LAXMI DEVI VS. SUNIL KUMAR | RAJENDRA 0312046733 [YADAVRAZEN@GM | 28.01.2025
SINGH YADAV AIL.COM
TRADEMARK/ COPYRIGHT [CS/COMM/31/2025 14.01.2025 HALDIRAM SNACKS PVT. LTD. VS.| SANJEEV 9811129304  |[LITIGATION@SING | 13.01.2025
LALITA PRASAD SINGH I[HASSOCIATES.COM
ICS/COMM/70/2025 24.01.2025 BENTLEY SYSTEMS AARSHIA 9810621272  [N/A 23.01.2025
INCORPORATED VS. HNR PRASAD BEHL
ICS/COMM/90/2025 20.01.2025 BENTLEY SYSTEMS ANKUR 8800858923 [ANKURKATYAL@AS| 28.01.2025
INCORPORATED VS. MATRIX GEO KATYAL IKLEGAL.CO.IN
SOLUTIONS PVT. LTD.
ARBITRATION U/S 9 IOMP(i)(COMM)/21/2025 20.01.2025 YES BANK LTD. VS. NAJIM NAJIM KARTIK N/A IN/A 19.01.2025
KUMAR
MISC CASES IMISC DJ/5/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/6/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/7/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/8/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI| N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/9/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
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IMISC DJ/10/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI| N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/11/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/12/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/13/2025 03.01.2025 M/S LIUGONG INDIA VS.M/S [ANKIT KHATRI N/A IN/A 02.01.2025
SEIRRA INFRA
IMISC DJ/18/2025 09.01..2025 HEMA RAWAT VS. M/S NSB BPO |SHIVOM GARG N/A IN/A 08.01.2025
IMISC DJ/57/2025 14.01.2025 UNION BANK OF INDIA VS. SUNIL N/A IN/A 13.01.2025
ANAND BIHARI CHOUDHARY
IMISC. DJ/111/2025 25.01.2025 AJAY INDUSTRIAL CORP. VS. VIKAS N/A IN/A 24.01.2025
BRAJENDRA VERMA SHARMA
EXECUTION IEXECUTION 10-01-2025 SPJ CARGO PRIVATE LIMITED Vs| Navneet(P), N/A IN/A 10.01.2025
(COMM)/17/2025 M/S KAMDHENU FOODS AND
ORS
[EXECUTION 22-01-2025 M/S SUNDARAM FINANCE LTD. N/A N/A IN/A 21.01.2025
(COMM.)/40/2025 Vs RAJEEV ARORA
[EXECUTION 22-01-2025 GILLANDERS ARBUTHNOT AND Ankur N/A IN/A 21.01.2025
(COMM)/39/2025 CO LIMITED Vs STEEL Sangal(P),
AUTHORITY OF INDIA LIMITED
[EXECUTION 21-01-2025 FARIDA KARMALI Vs Ms Ranjan N/A IN/A 20.01.2025
(COMM)/37/2025 OLYMPIA FITNESS PVT LTD Mishra(P),
Through former directors RAHUL
NARANG AND VINEET KUMAR
[EXECUTION 23-01-2025 Levis Strauss and Co Vs Dilshad Shravan N/A IN/A 22.01.2025
(COMM)/46/2025 Bansal(P),
[EXECUTION 28-01-2025 BERGER PAINTS INDIA LIMITED ARUN N/A IN/A 27.01.2025
(COMM)/52/2025 Vs SANJEEV MITTAL KUMAR(P),
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ECUTION 29-01-2025 | M/S JAGATJIT INDUSTRIES LTD Vishal N/A /A 28.01.2025
(COMM)/53/2025 Vs M/S ANP MEDICALPVTLTD | Khattar(P),
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Commercial Suit IOMP (I) (COMM)/3/2025 13-01-2025 SMFG INDIA CREDIT CO LTD Karan 9654003808, 03.01.2025
(FORMERLY FULLERTON INDIA | Chhibber(P), 9560099232  [karanchibber26@gm
CREDIT CO LTD) Vs BAJAJ lail.com
ENTERPRISES
Commercial Suit ICS (COMM)/24/2025 14-01-2025 MST SHAHNA Vs M/S UPGRID TABREZ 9643008880 [contact@aaalegal.pro| 27.01.2025
SOLUTINS PVT LTD ALAM(P),
Commercial Suit ICS (COMM)/28/2025 15-01-2025 BENTLEY SYSTEMS [Aarshia Behl(P),] 9810621272 | 12.01.2025
INCORPORATED Vs LALIT
CHHABRA
Commercial Suit IOMP (I) (COMM)/10/2025 15-01-2025 YES BANK LIMITED Vs KARTIK 011-26211488  [legal@,Katvalassociat| 03.01.2025
JITENDRA SINGH KUMAR(P), les.com
Commercial Suit IOMP (1) (COMM)/12/2025 15-01-2025 YES BANK LIMITED Vs KARTIK 011-26211488  [legal@,Katvalassociat| 03.01.2025
DIVANSHU DINKAR KUMAR(P), les.com
Commercial Suit ICS (COMM)/27/2025 15-01-2025  |[LUXOR INTERNATIONAL PVT LTD| Rounak 7042835171  |mail@nayaklawoffice| 12.011.2024
Vs CLEARPACK AUTOMATION Nayak(P), s.com
PRIVATE LIMITED
Commercial Suit [EXECUTION 16-01-2025 INDIAN ENERGY EXCHANGE Vs [Maanish Mohan| 9971220936 [ontact@bharatchugh.| 08.01.2025
(COMM)/26/2025 BHL FOREX AND FINLEASE LTD | Choudhary(P), fin,
Commercial Suit ICS (COMM)/40/2025 16-01-2025 SANDEEP BHATNAGAR Vs M/S |Prateek Jain(P), 9717521893  [prateekjain.adv@gma
YSR ENTERPRISES fil.com
Commercial Suit [EXECUTION 17-01-2025 LEHAR ADVERTISING PVT LTD Vgl VIVEK +91-9910059706, jadvocatevivekoy@gm| 15.01.2025
(COMM)/27/2025 CREATIVE MEDIA YADAV(P), +91-9717398900 fail.com
Commercial Suit [EXECUTION 18-01-2025 BANK OF BARODA Vs DEEPAK | rajnish kumar 9810872353 | 18.12.2024
(COMM)/30/2025 KUMAR BHARADWAJ banyal(P),
Commercial Suit [EXECUTION 21-01-2025 AISHA PARVEEN Vs M/S AURA MUKHLIS 9811022221  murehmani23@gmai| 20.01.2025
(COMM)/36/2025 INCORPORATED AND ORS Rehman(P), l.com
Commercial Suit [EXECUTION 21-01-2025 M/S METROPOL INDIA PVT LTD Shiva Jee 9311118861  [shivajishuklaadvocate| 15.01.2025
(COMM)/35/2025 Vs M/S SIXTEEN DIRECTIONS Shukla(P), (@gmail.com
HOMECARE PVT LTDHomecare
Private Limited
Commercial Suit ICS (COMM)/71/2025 24-01-2025 BHUSHAN DEALMARK PRIVATE | HIMANSHU 8750618722  [sswaniassociates@gm| 07.12.2024
LIMITED Vs KRISHNA GARG(P), lail.com
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Commercial Suit ICS (COMM)/74/2025 27-01-2025 M/S TAKKAR INDUSTRIES Vs WASIM 7982268882 [wasimm.khano4@gm| 24.01.2025
M/S HADRON SYSTEM PRIVATE KHAN(P), lail.com
LIMITED
Commercial Suit ICS (COMM)/79/2025 28-01-2025 PUNJAB NATIONAL BANK Vs  [Vikram Gola(P),| 9811244209 [Vikramgola2oi0@gm| 27.01.2025
AJEET SHARMA lail.com
Commercial Suit ICS (COMM)/89/2025 20-01-2025 M/S SHIVANI TEXTILES LTD Vs PRAVEEN 0999955453 [swayampahi@gmail.c| 28.01.2025
M/S TRANSKNITS KAPOOR(P), jom
Commercial Suit ICS (COMM)/88/2025 20-01-2025 HARI SINGH Vs M/S PENNO GAURAV 0599157095 | 28.01.2025
FASHION LLP TOKAS(P),
Commercial Suit ICS (COMM)/87/2025 20-01-2025 M/S WORLD PHONE INTERNET Anupam 8860242352 [anupam@kigg.co.in | 27.01.2025
SERVICES PVT LTD Vs M/S Prakash(P),
GIGNET IT SERVICES PVT LTD
Commercial Suit ICS (COMM)/95/2025 31-01-2025 M/S GREATWITS SERVICES PVT |Rohit verma(P),| 9811199659 [rajeshgulati22@gmil.| 23.01.2025
LTD Vs M/S VIHAAN TRADING com
COMPANY
I31 IMS. ANU GROVERSOUTH- 21 Execution Petition [EXECUTION 03-01-2025 M/S EQUITAS SMALL FINANCE | RISHAB RAJ 9958737266  [rishab@rrjassociate.c| 23.12.2024
IBALIGA [EAST (COMM.)/4/2025 BANK LTD. Vs SHABANA BEGUM JAIN jom
Execution Petition [EXECUTION 03-01-2025 M/S PRATAP TECHNOCRATS PVT | ANKUR DASS 8390822993 [ankur@msslawcham | 27.12.2024
(COMM.)/6/2025 LTD Vs TELECOMMUNICATIONS bers.in
CONSULTANTS INDIA LIMITED
Execution Petition [EXECUTION 03-01-2025 MR. RANBIR SINGH Vs. M/s AVINASH K. 0871441764  |aktrivedilawoffices@g 09.01.2025
(COMM.)/15/2025 Information TV Pvt Ltd TRIVEDI Imail.com
Execution Petition IEXECUTION 03-01-2025 M/S MAGNUM DESTINATION DEEPAK 9650335116  fagarwalandroy@gmai| 10.01.2025
(COMM.)/21/2025 MANAGEMENT PVT LTD Vs M/s AGARWAL lcom
DE GRANDE SPORTS PVT LTD
Execution Petition [EXECUTION 03-01-2025 M/S KAY SONS (INDIA) PVT LTD. DEEPAK 9711156516  jadv.dpkchauhan@gm| 16.01.2025
(COMM.)/31/2025 Vs. M/S CARDIOMAC INDIA PVT SINGH lail.com
LTD CHAUHAN
Execution Petition [EXECUTION 03-01-2025 STATE BANK OF INDIA Vs. SH |[DHARMENDRA| 8800784740 [SUBHI1673@GMAIL,| 22.01.2025
(COMM.)/44/2025 BISWA TYUNG SINGH iCOM
Execution Petition [EXECUTION 03-01-2025 INTEC INFONET PVT LTD. Vs. SCS RAHUL 9899218215  [rahulmalhotra@gmai| 25.01.2025
(COMM.)/49/2025 TECH INDIA PVT. LTD. MALHOTRA l.com
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Execution Petition [EXECUTION 10-01-2025 M/S AMBIENCE COMMERCIAL PK 8285230770 loffice@pkaggarwalad| 09.01.2025
(COMM.)/14/2025 DEVELOPERS PVT.LTD Vs M/S | AGGARWAL [vocates.com
MEDUSA FASHION
Commercial suit ICS (COMM)/18/2025 13-01-2025 PAWAN KUMAR Vs M/S LA Arista | SHAILENDRA 9810503835  skjaiswal.adv@gmail.| 08.01.2025
Fashions KUMAR lcom
JAISWAL
Commercial suit ICS (COMM)/19/2025 13-01-2025 MR TUSHAR SUNEJA Vs SH. MR. JATIN 9810299918  jadvocarepartners@g | 09.01.2025
Sanjay Kumar Sadh DHAWAN Imail.com
Commercial suit ICS (COMM)/33/2025 15-01-2025 TYAZHPROINVEST LLC Vs FR NUSRAT 9971882656 [jadvmanish.singh@ya| 13.01.2025
SOLUTIONS PRIVATE LIMITED HOSSAIN hoo.com
031
Commercial suit ICS (COMM)/34/2025 15-01-2025 State Bank of India Vs SHRI Rahul SUCHITA 8896932838 fagnihotrisuchita@gm| 11.01.2025
Nagle DIXIT lail.com
Commercial suit ICS (COMM)/35/2025 15-01-2025 M/S HYPHEN SCS PRIVATE NISHANT 9810230791  [contact@actuslegal.in| 10.01.2025
LIMITED Vs M/S XOTIK FRUJUS KUMAR
PRIVATE LIMITED SRIVASTAVA
Commercial suit ICS (COMM)/38/2025 16-01-2025 M/s BALAJI ENTERPRISES Vs M/S| UTKARSH 8860211682  [info@ggguptaassociat| 12.01.2025
J.V. Enterprises AND ANR. GUPTA les.in
Commercial suit ICS (COMM)/39/2025 16-01-2025 M/S HIGH FIELD DISTILLERS PRITESH 8586047570  |pritesh2092@gmail.c| 13.01.2025
AND BOTTLERS PVT LTD Vs KUMAR om
SUMIT CHAUHAN
Commercial suit ICS (COMM)/44/2025 17-01-2025 MADHUSUDAN NAMBOODIRI Vs ASHISH 9810455042 |ashishprasad@acaral | 15.01.2025
LIQVID ENGLISH EDGE PVT LTD PRASAD law.com
Commercial suit ICS (COMM)/52/2025 18-01-2025 BOETTCHER INDIA PVT LTD Vs PANKAJ 9818123572  fadvocatepankaj@redi| 15.01.2025
J.K. OFFSET GRAPHICS PVT LTD AGARWAL ffmail.com
Commercial suit ICS (COMM)/54/2025 20-01-2025 M/S DALTON MINES AND SATISH 7042198312  finfo@centurylawfirm.| 16.01.2025
MINERALS (P) LTD. Vs M/S PRAKASH fin
POLYGON CHEMICALS PVT LTD.
Commercial suit ICS (COMM)/55/2025 20-01-2025 MR. AJIT, PROP OF M/S A.S. AMIT PUNJ 9810524966 fmit.punj@yahoo.co | 16.01.2025
BUILDERS Vs DELHI Im
DEVELOPMENT AUTHORITY
Commercial suit ICS (COMM)/56/2025 20-01-2025 M/S Ruby Contractor and Anr Vs RAJASMIT 9953555255  fadvocaterajasmitmon| 18.01.2025
M/S THREE HANDS MONDAL [dal@gmail.com
INFRASTRUCTURE INDIA PV T
LTD.
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Petition (Arbitration & IOMP (COMM.)/9/2025 23-01-2025 M/S VISIONINDIA AYURVED PVT S.P. 9811405665  |advocatesrivastavasp | 09.01.2025
Conciliation Act) LTD. Vs MR N.K. SHARMA PROP | SRIVASTAVA (@gmail.com
OF M/S SHIVALIK ENTERPRISES
Commercial suit ICS (COMM)/68/2025 23-01-2025 |MR/ PRABHAT KUMAR ARORA Vs| SAURABH 9311555667  [saurabhduggalandass| 17.01.2025
WTC NOIDA DEVELOPMENT DUGGAL ociates@gmail.com
COMPANY PVT LTD
Commercial suit Misc DJ/122/2025 28-01-2025 |JANTA ASSOCIATES AND CO. LTD SHANUL 9899661199  fadvocate.shanulchau | 25.01.2025
Vs INTERNATIONAL PRINT O PAC| CHAUHAN han@gmail.com
LTD
Commercial suit ICS (COMM)/94/2025 31-01-2025 M/S GLOBE NOBLE MOHAN LAL 9811056774 |MLSHARMA.MA@G | 30.01.2025
ENGINEERING PVT. LTD. Vs R. SHARMA IMAIL.COM
KRISHNAMURTHY AND CO.
Commercial suit ICS (COMM)/96/2025 31-01-2025 PRAXIS CONSULTING AND KARANJOT 9717413994  jadmin@ksmchamber| 30.01.2025
INFORMATION SERVICES PVT SINGH s.com
LTD Vs CREDIWATCH MAINEE
INFORMATION ANALYTICS PVT
32 ISH. BHUPESHSOUTH- 22 Execution Petition [EXECUTION 03-01-2025 HIND TERMINALS PVT. LTD. Vs |SAVYASACHIK| 9910081428 [savvasachi.sahai@gm| 27-12-2024
KUMAR [EAST (COMM.)/1/2025 AERO MARINE LOGISTICS SAHAI lail.com
PRIVATE LIMITED
Commercial Suit JOMP (I) (COMM.)/1/2025 09-01-2025 YES BANK LTD. Vs SAVIN KARTIK 1126211488  [legal@Katvalassociat | 03-01-2025
COMMUNICATION PRIVATE KUMAR les.eom
LIMITED
Commercial Suit ICS (COMM)/7/2025 10-01-2025 MANOJ KUMAR Vs AMIR YAMIN | MOHAMMED 9810126707 |- 07-01-2025
NAUSHAD
SIDDIQUI
Commercial Suit ICS (COMM)/8/2025 10-01-2025 |MICHAEL PAGE INTERNATIONAL| Rashi Bansal 9811229212  [rashi.bansal@rblaw.i | 03-01-2025
RECRUITMENT PVT. LTD. Vs n
TRINITY REINSURANCE
BROKERS LTD.
Commercial Suit IOMP (I) (COMM.)/4/2025 14-01-2025 YES BANK LTD. Vs DIVANSHU KARTIK 1126211488  [legal@Katvalassociat | 03-01-2025
DINKAR KUMAR les.eom
Commercial Suit IOMP (I) (COMM.)/5/2025 14-01-2025 YES BANK LTD. Vs SEEMA GUPTA KARTIK 1126211488  [legal@Katvalassociat | 03-01-2025
KUMAR les.eom
Commercial Suit IOMP (I) (COMM.)/6/2025 14-01-2025 YES BANK LTD. Vs POOJA BRIJ KARTIK 1126211488  [legal@Katvalassociat | 03-01-2025
LAL SEHRA KUMAR les.eom
Commercial Suit IOMP (I) (COMM.)/7/2025 14-01-2025 M/S BIO 2 (INDIA) LTD. Vs MRS. | Kunal Tyagi 9899632810 |pankajjaiswal178@g | 10-01-2025
SUDESH SINHA AND ORS. Imail.com
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Commercial Suit IOMP (I) (COMM.)/8/2025 15-01-2025 YES BANK LTD. Vs ROHIT ROHIT 1126211488  [legal@Katvalassociat | 03-01-2025
KUMAR les.eom
Commercial Suit ICS (COMM)/25/2025 15-01-2025 M/S HIGH FIELD DISTILLERS VISHAL 856047570  [Pritesh2092@gmail.c| 13-01-2025
AND BOTTLERS PVT. LTD. Vs KUMAR jom
HARISH CHAUHAN
Commercial Suit ICS (COMM)/26/2025 15-01-2025 GMS CONSULTANT PVT. LTD. Vs MANOJ 9999313638  [maiiika.chadhaog411 | 09-01-2025
VIVEK KHANNA AND ANR. KUMAR SINGH (@gmail.com
Commercial Suit ICS (COMM)/36/2025 16-01-2025 HDFC BANK LTD. Vs VIJAY PAL |ANISH BHOLA 9811452022  |Anish_bhola17Qvaho| 28-11-2024
AND ANR. lo.com
Commercial Suit IOMP (COMM.)/6/2025 18-01-2025 M/S CAPITAL PROPMART LTD. Vs |Shrimay Mishra 9810160176  [office@mishra.law 10-01-2025
M/S SOHANLAL COMMODITY
MANAGEMENT PVT. LTD.
Execution Petition [EXECUTION 18-01-2025 BANK OF BARODA Vs S.K. rajnish kumar 9810872353 |- 19-12-2024
(COMM.)/29/2025 ENTERPRISES AND ORS. banyal
Execution Petition [EXECUTION 20-01-2025 M/S AJAY INDUSTRIAL [Navneet Sharmal 9868546432 [navneetsharmaadvoc| 13-01-2025
(COMM.)/33/2025 CORPORATION LIMITED Vs M/S ate@gmail.com
JAY MAHALAXMI TRADERS
Commercial Suit IOMP (COMM.)/7/2025 23-01-2025 RAJ KUMAR SINGH Vs shanker 9899036093  [Kartickayy 11-01-2025
ROHITBAWA (SINCE DECEASED) Kashyap (@gmail.com
Commercial Suit ICS (COMM)/61/2025 23-01-2025 AHUJA PACKERS Vs NIKITA VINAY MODI 8285026408, |-- 17-01-2025
OVERSEAS AND ANR.
Commercial Suit ICS (COMM)/69/2025 24-01-2025 GIANT ROCKET MEDIA Dushyant 9013173324 [BHARGA V| 22-01-2025
ENTERTAINMENT (P) LTD. Vs Bhargava ALEGAL@GMAIL.C
HUNGAMA DIGITAL MEDIA OM
ENTERTAINMENT PVT. LTD.
Commercial Suit ICS (COMM)/75/2025 27-01-2025 PUNJAB NATIONAL BANK Vs M/S MOHIT 9811216046  [mohitsaroha.legal@g | 21-01-2025
UTKRIST INTERNATIONAL AND SAROHA Imail.com
ANR.
Commercial Suit Misc DJ/113/2025 27-01-2025 M/S RISHI PACKAGING Vs SH. [ANUJ KUMAR| 9910271427 |esanujsolani@gmail.c| 25-01-2025
NIHIR JATINBHAI SHAH SOLANKI lom
Commercial Suit ICS (COMM)/84/2025 20-01-2025 M/S TRUENORTH RAJESH 9999036580 [liticorpjurists@gmail.| 25-01-2025
TECHNOLOGIES PVT. LTD. Vs M/S KUMAR lcom
BHAGWATI TRADING COMPANY
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Commercial Suit ICS (COMM)/1/2025 03-01-2025 SATINDER SINGH CHABBRA AND HARSH 9711429298  [chambersofrdb@gma| 24-12-2024
ANR. Vs BHARAT SINGH GATTANI fil.com
ICS (COMM)/2/2025 03-01-2025 STATE BANK OF INDIA Vs SHRI | Suchita Dixit 8896932838 fagnikotrisuchita@gm| 23-12-2024
SURENDER lail.com
[EXECUTION 03-01-2025 [STATE BANK OF INDIA Vs ANJALI| Shiv Tyagi 9811059032  hivktyagi I @gmail| 28-12-2024
(COMM.)/3/2025 SHARMA AND ANR lcom
[EXECUTION 09-01-2025 Arvind Lunia Vs Mohmad Kamran | Rhea Luthra 9917079999  jadvrtalchambers@gm| 31-12-2024
(COMM.)/7/2025 lail.com
IOMP (I) (COMM.)/2/2025 10-01-2025 WTC NOIDA DEVELOPMENT Vipul Agrawal 968878981 vipul@rpvlegal.com | 08-01-2025
COMPANY PVT. LTD. Vs MS. ARTI
KHATTAR
ICS (COMM)/11/2025 10-01-2025 MR. AJAI SHANKER TRIPATHI Vs | Arun Sharma 9911331276 [contactus@aki law.in| 23-12-2024
DIOS LIFESCIENCES PVT. LTD.
ICS (COMM)/12/2025 10-01-2025 M/S HUAWEI Gunjan Kumar 9313350568  gk@cgk.legal 21-12-2024
TELECOMMUNICATIONS INDIA
CO. PVT. LTD. Vs M/S ARUN
INDUSTRIES
Misc DJ/29/2025 10-01-2025 SALONY SINGHAL Vs RR ARCHIT 9599043045 [LEGAL@SIGMALEG| 02-01-2025
INDUSTRIES SINGHAL AL.IN,
IOMP (COMM.)/4/2025 13-01-2025 ANIL ARORA Vs RAJU TIWARI [Ravinder Kumar| 9910040933 [|kravindersinghji@gm| 09-01-2025
AND ORS. lail.com
ICS (COMM)/15/2025 13-01-2025 M/S TRAFIKSOL ITS Monica Goel 9971853567 fadvocatemonicagoel | 23-12-2024
TECHNOLOGIES LTD. Vs M/S (@gmail.com
RAYWAYS INFRASYS PVT. LTD.
AND ANR.
ICS (COMM)/16/2025 13-01-2025 [M/S ACME PRINT O PAC PVT. LTD.| NITIN GOEL 9958617492  jadvnitin@hotmail.co | 06-01-2025
Vs BW BUSINESSWORLD MEDIA Im
PVT. LTD.
[EXECUTION 14-01-2025 OM STEEL PVT LTD Vs ROBOT Aditya Goel 999904433 | 12-01-2025
(COMM.)/18/2025 COMPONENTS PVT LTD internationallegalnet
work@gmail.com
[EXECUTION 14-01-2025 WORLDCLASS GORMET FOODS RAKESH 9911125245 fadvocaterakeshsharm| 14-01-2025
(COMM.)/19/2025 PVT LTD Vs KAFFEE CONCEPTS SHARMA la2006 @gmail.com
GURGAON PVT LTD
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PROJECTS LTD. Vs M/S CENTURY|
CRANE ENGINEERING PVT. LTD.

[EXECUTION 14-01-2025 SYNERGIC TRAILER AND AUTO PRADEEP 0810293295 |[PRADEEPTAPARIAA| 07-01-2025
(COMM.)/20/2025 SOLUTION PVT LTD Vs PRAKASH tAPARIA IDVOCATE@GMAIL.
KELKAR ICOM
[EXECUTION 14-01-2025 M/S MAGNUM DESTINATION [Deepak Agarwal 9650335116  fagarwalandroy@gmai| 18-12-2024
(COMM.)/21/2025 MANAGEMENT PVT LTD Vs M/s l.com
DE GRANDE SPORTS PVT LTD
JIOMP (1) (COMM.)/9/2025 15-01-2025 YES BANK LTD. Vs UDAI RAJ KARTIK 011-26211488 [legal@]€atvalassociat| 03-01-2025
SINGH KUMAR les.com
IOMP (I) (COMM.)/11/2025 15-01-2025 YES BANK LTD. Vs UMANG SETH KARTIK 011-26211488 [legal@l€atvalassociat| 03-01-2025
KUMAR les.com

[EXECUTION 15-01-2025 Uflex Limited Vs Shiv Trading  |Rajeev Agarwal 9810028877 |lawyersinc@rediffmai| 18-12-2024
(COMM.)/22/2025 Corporation l.com
ICS (COMM)/29/2025 15-01-2025  [SHRI SANJAY MIDHA Vs CAMPARI| Arihant Jain 9811799646 farihantigg2@hotmail| 13-01-2025

EXPORTS PVT. LTD. .com
Misc DJ/68/2025 15-01-2025 INTEC CAPITAL LTD. Vs SH. POOJA 9871160411 [legal.pool'achaudharv| 14-01-2025

SUNIL GOYAL CHAUDHARY (@gmail.com
IEXECUTION 17-01-2025 LEHAR ADVERTISING PVT LTD Vs|VIVEK YADAV 9910059706  fadvocateviveko7@lg | 15-01-2025
(COMM.)/27/2025 CREATIVE MEDIA Imail.com
[EXECUTION 17-01-2025 NATIONAL THERMAL POWER | ANIL KUMAR 9968549099 [advocateanilkjhas@g| 13-01-2025
(COMM.)/28/2025 CORPORATION LTD. Vs M/S Imail.com
LLOYD INSULATIONS (INDIA)
LTD.
ICS (COMM)/46/2025 18-01-2025 HETTICH INDIA PVT. LTD. Vs M/S RUPAM 9910721966 |- 16-01-2025
PLANK AND WEAVE INDIA PVT. KUMARI
LTD.
ICS (COMM)/57/2025 21-01-2025 SESA INDIA PVT. LTD. Vs ATIN 7011524783  [lawfoxes@gmaiJ.com| 18-01-2025
SONAKSHI STEEL HANDUJA

[EXECUTION 27-01-2025 Shree Ram Engineers Vs Taneja Naveen 9811899279  mail@mbassociates.n| 24-01-2025
(COMM.)/48/2025 Paints And Hardware Store Bhardwaj let,
Misc DJ/112/2025 27-01-2025 M/S NTPC BHEL POWER Gurvinder Suri | 011-43434600 [litigation@surico.in | 25-01-2025
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[EXECUTION 28-01-2025 Meiden T and D India Limited Vs | Raghu Tandon 9873074721  Joffice@kbtlegal.com | 27-01-2025
(COMM.)/50/2025 Sudhir Power Projects Limited
[EXECUTION 28-01-2025 SPJ CARGO PRIVATE LIMITED Vs Navneet 9013155901  [utkarshjoshi255@gm| 25-01-2025
(COMM.)/51/2025 M/S WHITE GLOBE il.com
ICS (COMM)/92/2025 31-01-2025 M/S QUIKCRED FINTECH lAayush Kuchhal| -8527274542 fadmin@rvslegal.in 20-01-2025
SERVICES Vs MS LIT (INDIA) PVT.
LTD. AND ORS.




S.NO COURT

34

IMS. NIRJA BHATIA,|
ILD. DISTRICTIEAST

JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST,
ISAKET COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS (COMM.) /2025 03.01.2025 State Bank of India Vs Sh Jaibeer Ms. Suchita 8896932838 [agnihotrisuchita@gm| 23.12.2024
Singh Dixit lail.com
Misc DJ 4/2025 03.01.2025 Ankit Mittal Vs Raman Sharma |Sharad Chandra| 9555326391 [scjhaji@gmail.com 24.12.2024
Jha
Execution lo/2025 09.01.2025 [Yokohama India Vs Shree Ram Tyres| Gautam Kumar| 9990899799 [gautam@legalknights| 26.12.2024
Lin
CS (COMM.) 6/2025 09.01.2025 Manorama Vs M/S Bharti Airtel Itd | Ajay Kumar 9871681168  jajay111969@gmail.co| 13.12.2024
Singh Im
OMP(COMM) 3/2025 10.01.2025 M/S Splender Buildwell Vs Bharat Mr Sarthak 9899199898  |purico@me.com 03.01.2025
Bhushan Malik Gupta
CS (COMM.) 17/2025 10.01.2025 One 97 CommunicationsVs Welcome| Mr Rohit Jain 9811074162  [rohitjn2003@gmail.c| 25.12.2024
Theatre om
Execution 16/2025 14.01.2025 Parveen Mittal Vs M/S NBCC(India) | Mr AK Trivedi 0871441764  |aktrivedilawoffices@g 08.01.2025
Imail.com
CS (COMM.) 37/2025 15.01.2025 M/S AKG Steel Industries Vs Pankaj| Mr VK Goel 9818651449  [vkgoelsi2@gmail.co | 07.12.2024
Bagda Im
Execution 22/2025 15.01.2025 Uflex Limited Vs Shiv Traiding Mr Rajeev 9810028877 [lawyersinc@rediffmail 18.12.2024
Agarwal l.com
Execution 23/2025 15.01.2025 HSPC Textiles Vs M/S Kumar Ms. Sonia 8826268708 [radheyshyamadv@g | 18.12.2024
Brothers Imail.com
Execution 34/2025 20.01.2025 Canra Bank Vs Sandeep Kumar Mr SC Tiwari 09811143714  |ad.sctiwari@gmail.co| 24.12.2025
m
Execution 33/2025 20.01.2025 M/S Ajay Industrial Corporation Vs | Mr. Navneet 9868546432 [navneetsharmaadvoc | 13.01.2025
M/S Jay Mahalaxmi Trader Sharma late@gmail.com
CS (COMM.) 48/2025 17.01.2025 State Bank of India Vs Dilli Kumar | Mr. R.K. Sinha 9811255673  jadvocatesinha@rediff| 15.01.2025
Imail.com
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CS (COMM.) k3/2025 17.01.2025 CSCE Governance Services Vs Mohd| Mr Sanchit 9555727968  [sanchi.legal@gmail.c | 13.01.2025
Salman Kumar om

OMP(I)COMM 13/2025 17.01.2025 Yes Bank LTD Vs Gautam Sharma Mr Sanchin 9811250543 [legal@katyalassociate| 03.01.2025
Katyal s.com

OMP(I)COMM 14/2025 17.01.2025 Yes Bank LTD Vs Ramesh chand Mr Sanchin 9811250543 [legal@katyalassociate| 03.01.2025
Katyal s.com

OMP(I)COMM 15/2025 17.01.2025 Yes Bank LTD Vs Manish Kumar Mr Sanchin 9811250543 [legal@katyalassociate| 03.01.2025
Katyal s.com

CS (COMM.) 53/2025 18.01.2025 Boettcher India Pvt Ltd Vs Aravali Sh Pankaj 9818123572  fadvocatepankaj@redi| 15.01.2025

Printers and Publishers Pvt Ltd Agarwal ffmail.com

CS (COMM.) 60/2025 22.01.2025 Jumax foam Vs Shamsons Polymers| Lalit Pandey 8130383143 [lalitpandeyadv@gmai| 04.01.2025
l.com

CS (COMM.) 8/2025 23.01.2025 M/S Jhawar Traders Vs M/S Sohan |Saurabh Mishra| 9810160176 |officec@mishra.law 21.01.2025

lal
CS (COMM.) 13/2025 10.01.2025 Lord Fincap Ltd. Vs Chandra Shekhar 8130267237  loffice@asharma.in 04.01.2025
Prakash Sharma Chauhan
Execution 108/2024 09.08.2024  [Punjab National Bank Vs M/s Digital| Vineet Mudgal 9871343259  [vineetmudgal@gmail.| 23.07.2024
India Technology com
CS (COMM.) 73/2025 25.01.2025 Salora International Vs Shri Ram Ajay Malvia 8588809667 [ajaymalviyalaw@yah | 07.01.2025
Furniture loo.com
CS (COMM.) 80/2025 27.01.2025 M/S Trimaster Pvt Ltd Vs Punjab |Rahul Malhotra| 9899218215 [rahulssmalhotra@gm| 04.01.2025
National Bank lail.com
CS (COMM.) 83/2025 28.01.2025 M/S Queen Distillers Vs Harish Vishal Kumar 856047570  [pritesh2092@gmail.c| 12.01.2025
Kumar lom
OMP(COMM) 10/2025 30.01.2025 Lords Creative Infra Solution Vs Rita|Satvinder Singh| 9310905051 [team@sslegalsolution| 28.01.2025

Bhalla

I5.com
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CS (COMM.) 93/2025 31.01.2025 M/S Trimaster Pvt Ltd Vs Sudip Roy| Manoj Kumar 999936580  [liticorpjurists@gmail.| 25.01.2025
com
CS (COMM.) 97/2025 31.01.2025 Indian Overseas Bank Vs M/S Arora [Surendra Kumar] 8130522481  [surenralawoffices@g | 09.01.2025
Namkeen Imail.com
35 SH. RAJ KUMARSSOUTH- 39 BlockIi EX- CoMM 56/25 03.2.2025 VATITA HOTLE VS LENSKART MAYANK 7016507411  |aashimasinghal@envi| 27.1.2025
TRIPATHI, [EAST SOLUTION MISHRA roindial.in
IDISTRICT
WUDGE(COMMERCI
AL COURT)
EX (COMM) /2025 03.1.2025 MS PROOFE PACKING VS MS PARMINDER 9910100507  [tanwar parminder] 17.12.2024
CLASSIC BOTTLE TOMAR (@gmail.com
CS COM 13/2025 09.1.2025 SBIVS ANIL KUMAR SHIV KU TYAGI| 9717811524  [hivktyagiit@gmail.co| 21.12.2024
m
EX COM 8/2025 09.01.2025 MIMINIUM EQUITMENT VS R .P SHARMA 8176635246  |pankaj 23.11.2024
SIMPLEY INFORTUCTION sharma2567@gmail.c
om
EX (COMM) 10/2025 10.1.2025 CANARA BANK VS AMIT KUMAR | AN TIWARI 9313335525 fadsc tiwari@ 24.12,2024
lgmail.com
EX (COMM) 11/2025 10.1.2025 CANARA BANK VS Deepak kumar| AN TIWARI 9313335525 fadsc tiwari@ 11.12,2024
gmail.com
EX (COMM) 12/2025 10.1.2025 [MS RIC PROJECS PVT VS MS NBCC| AVINASH K 9871441764  lemdsectt@nbceindia.c| 19.12.2024
(INDIAO TRIVADI jon




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

EX (COMM) 13/2025 10.1.2025 IMS GANGA BUILDTECH VS MS KV 9818493620 [vay61212@gmail.con | 11.12.2024
ENTERPRISE ARORA
CS (COMM) 14/25 13.1.2025 SILVERLINNE VS ARAVALI Rajender yadav| 9312046733 [yadavrazen@gmail.co| 20.12.2024
PRINTER & PUBLICATION m
CS (COMM) b0/25 14.01.2025 MOVE & TALK DELHI V/S KHYATI 9971095252  [Khyati.dhupar@dhup| 17.12.2024
LENSKART DHUPAR larr.com
CS (COMM) 21/25 14.01.2025 SBI VS PARVEEN KUMAR SUCHITRA 8896932838 [agnihorisuhitra@ 09.01.2025
DIXIT lgmail.com
CS (COMM) 2/25 14.01.2025 AARAM TRADERS VS YESS RAI JAIN 8076874565 fdvriajain@gmail.co | 13.12.2024
RETAIL & OTHER Im
MISS DJ 59/25 14.01.2025 MS HSPS TEXTILE VS MS KUMAR RADHAY 9811041494 faadhurgulshan sapra | 19.11.2024
BROTHERS SHYAM
CS (COMM) 30/25 15.01.2025 [M/S RISE AIR CONDITIONING V/S| R.K 09868431579  [|goodfaithlawoffice85 | 12.06.2024
LINDEX BACHCHAN lo@refiffmail.com
CS (COMM) k5/25 18.01.2025 CSE E GOVERNMENT SERVICE VS| Mr. Sanchit 9555727968  [sanchit. 13.01.2025
DEEPU SINGH Kumar legal @gmail.con
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CS (COMM) k7/2025 18.01.2025 Alam construction vs Gannon  |Ashwani Kumar| 9312274877 fashwailawyer74@gM | 17.01.2025
lail. Com

OMP (I) CoMM 16/2025 18.01.2025 YES BANK LTD. V/S VIRENDRA SACHIN 0811250543 [legal@katyalassociate| 13.12.2024
KATYAL s.com

OMP (I) CoMM 17/2025 18.01.2025 YES BANK LTD. V/S ANIL SACHIN 9811250543 [legal@katyalassociate| 13.12.2024
KATYAL s.com

OMP (I) CoMM 18/2025 18.01.2025 YES BANK LTD. V/S PRASHANT SACHIN 9811250543  [legal@katyalassociate| 13.12.2024
KATYAL s.com

OMP (I) CoMM 19/2025 18.01.2025 YES BANK LTD. V/S YOGENDRA SACHIN 9811250543 [legal@katyalassociate| 13.12.2024
KATYAL s.com

OMP (I) CoMM 20/2025 18.01.2025 YES BANK LTD. V/S HIMANSHU SACHIN 9811250543 [legal@katyalassociate| 13.12.2024
KATYAL s.com

ARB.A COM 1/2025 20.01.2025 VINEET SEREES VS MS IIFL ABHINAV 9717033777 fabhinav717@live . in 17.1.2025
FINANCIAL SHARMA

CS(COM) 58/2025 21.01.2025 SMT BHAJAN KAUR &OTHER VS SHASHI 910433650  jadvocateshashi@yma| 19.01.2025

SH JOGINDER SINGH & SHANKER fil.com

ANATHER




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS(COM) 59/2025 22.01.2025 JUMEX FOAM VS EASY MATS PV |LALIT PANDAY| 8130383143 [lalitpandeyadv@gmai| 04.01.2025
l.com
EX(COM) 138/2025 22.01.2025 NISHA JAIN VS MS GENISTA  |SANJAY GUPTA| 9811271968  [sanjaygupta 05.12.2024
ENGINRING ladvocate@yahoo. co
n
EX(COM) 45/2025 24.01.2025 ASHOK SONI VS MS G.K DAIRY & [rajesh mahindru| 9810194135 [rajeshmahindru@gm| 15.01.2025
MILK PRODUCTS lail.con
CS(COM) [72/2025 25.01.2025 MS RLG INFRASTRUCTURE VS MS[SHASHANKDA| 9971826090 [shashankdvashsita@ | 23.01.2025
GANNON DUNKERLEY & OTHERS|TTA VASHISTA lgmail.com
M- EX 09/2025 2025 03.01.2025 PREM LATA & ANAHER VSTULSI| KULDEEP 9811015945  [kuldeepk544@gmail. | 03.01.2025
DEVI lcom
CS (COMM)76/25 025 28.01.2025 P N B VS AGN ENGINEERINGH |SHADAF KHAN| 9999699489 |Khanshadabadvocate 21.01.2025
(@gmail.con
CS (COMM)77/25 o025 28.01.2025 SBI V/S SUBBARAYUDU SUCHITA 8896932838 [agnihorisuchita@ 21.01.2025
DIXIT gmail.com
CS (COMM)85/25 85/25 20.01.2025 HIGHFIELD V/S ADARSH PRITESH 856047570  [pritesh2092@gmail.c| 17.10.24
KUMAR lom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS (COMM)86/25 86/25 20.01.2025 FRATELLI WINES V/S JAIN PRITESH 856047570  |pritesh2092@gmail.c| 17.10.24
DEPARTMENTAL KUMAR lom
EX- (COMM)86/25 54/25 20.01.2025 VIJAYLAXMI VS BAJAJ CAPITAL SURANA 8271640960 fr delhi 16.12.24
INSURANCE (@lawindia.con
136 ISH. PITAMBER|EAST 209 CS COMM 74 52/2025 09-01-2025 RCI ELECTRICALS PVT. LTD. VS | SH DEEPAK 9654290606 [advdeepaksinghoffici 09.01.25
IDUTT, DISTRICT] DURGA INDUSTRIES SINGH al@gmail.com
JUDGE THANKUR
(COMMERCIAL
ICOURT) 209 CS COMM 74 I77/2025 10-01-2025 CHINTAMANI FINLEASE LTD. VS [SH V. K. SINGH| 9810144934 [rijesh.k.singh@gmai| 10.01.25
PANKAJ SINGH l.com
209 CS COMM 74 78/2025 10-01-2025 CHINTAMANI FINLEASE LTD. VS [SHV. K. SINGH| 9810144934 [rijesh.k.singh@gmai| 10.01.25
SHUBHRAJIT ROY l.com
209 CS COMM 74 80/2025 13-01-2025 VIKAS GOEL VS MILAN GUPTA MS MANSI 7042000328 ladvocatemansiasija@ 10.01.25
ASIJA gmail.com
209 CS COMM 74 90/2025 14-01-2025 M W WIRETEC PVT. LTD. VS SH DALIP K 9313513674  |dalipsharma.adv@gm| 13.01.25
PANKAJ TANEJA SHARMA lail.com
209 CS COMM 74 100/2025 16-01-2025 [PUNJAB AND SIND BANK VS ALKA[ SH SHADAB 9999699489  [khanshadab@gmail.c| 13.01.25
JHA KHAN jom
209 CS COMM 74 109/2025 16-01-2025 [NEHUL TRADERS PVT. LTD. THRU| SH KUNWER 9811276140  [kpsingh7754@gmail.cf  14.01.25
RAHUL KUMAR VERMA VS PAL SINGH lom
BISHWANATH TRADERS AND
INVESTMENTS LTD.
209 CS COMM 74 115/2025 16-01-2025 SHWETA SAWANT VS POOJA SH MANOJ 8901212128 14.01.25
SHARMA KUMAR
209 CS COMM 74 124/2025 17-01-2025 NANDI INFRATECH PVT. LTD. VS DIWAN 7827723292  [service@diwanassoci 15.01.25
HIMANSHU BHANDARI AND ORS| ASSOCIATES lates.com
209 CS COMM 74 134/2025 18-01-2025 BHARATI BHAWAN PUBLISHERS | SH NIKHIL 09899836932  [snassociates73@gmai| 16.01.25
AND DISTRIBUTORS VS ASHOK TRIPATHI l.com
JAISWAL PROP JAISWAL
ENTERPRISES
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209 CS COMM 74 143/2025 18-01-2025 PUNJAB NATIONAL BANK VS SH SUDHIR 0868927179  [sksinghadvdelhi@gm 17.01.25
KAVITA SINGH KUMAR SINGH lail.com
209 CS COMM 74 149/2025 24-01-2025 PUNJAB NATIONAL BANK VS SH SANJAY 9810935078  [soti.sanjay@gmail.co 18.01.25
BIRHAM SOTI m
209 CS COMM 74 212/2025 24-01-2025 SURINDER SINGH BHARAJ VS SH VIKRAM 9811107664  [vbaweja21@gmail.co 24.01.25
BHAGWAT PRASAD BAWEJA m
209 CS COMM 74 228/2025 25-01-2025 BANK OF BARODA VS PANKAJ SH UMESH 9910568669  jadvumeshjoshi@gma| 25.01.25
YADAV JOSHI fil.com
209 CS COMM 74 231/2025 25-01-2025 LALIT AHUJA VS EXOTIC SH KANISHK 9999457850  |kanishk.kharbanda2o| 25.01.25
VACATION PVT. LTD. KHARBANDA (@gmail.com
209 CS COMM 74 233/2025 25-01-2025 TECHNO POLYMERS VS S. M. |SH SURENDER| 9891297097 [sksharmaadvocate@h| 25.01.25
ENTERPRISES KUMAR otmail.com
SHARMA
209 CS COMM 74 235/2025 27-01-2025 CLASSIC ONE ALUMINIUM VS MS NANCY 9660729214  fe3legal@gmail.com 25.01.25
HARRE KRISHAN JHA PROP JAIN
UNIQUE INDIA
209 CS COMM 74 276/2025 30-01-2025 LANDLORDS REALTORS AND SH VINAY 9999730492  [officeofsameersrivast 29.01.25
DEVELOPERS LLP VS REGROB KUMAR lava@gmail.com
INFRASTRUCTURE PVT. LTD.
137 IMS. RUBY ALKA[EAST 101 CS COMM 74 lo/2025 04-01-2025 |CANARA BANK VS ANKITA GUPTA| SH ANUJ 9999490798  fadvocateanujagarwal 03.01.25
IGUPTA, DISTRICT] AGARWAL (@yahoo.com
JUDGE
(COMMERCIAL
ICOURT) 101 CS COMM 74 18/2025 07-01-2025 |EAST INDIA TRANSPORT AGENCY| SH SANJAY 9650410577  [sanjay@justitialaw.co| 04.01.25
VS SATNAM GLOBAL KUMAR m
INFRAPROJECTS LTD.
101 OMP COMM 73 3/2025 24-01-2025 SUNEET FINMAN PVT. LTD. VS SH B. B. 9891887145  |pankebiharisharma@| 08.01.25
MANOJ KUMAR SHARMA rediffmail.com
101 CS COMM 74 76/2025 10-01-2025 CHINTAMANI FINLEASE LTD. VS [SH V. K. SINGH| 09810144934 [rijesh.k.singh@gmai| 10.01.25
AJIT PAL SINGH l.com
101 CS COMM 74 104/2025 14-01-2025 YUGVIR SINGH ARYA VS SH KSHATRIYA| 9654898770 |dksinghassociates200| 14.01.25
ZOOMCAR INDIA PVT. LTD. AND KUMAR 7@rediffmail.com
ORS
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CS COMM 74 150/2025 20-01-2025 BANK OF MAHARASHTRA VS SH RAKESH 9891691568  [rakesh.advct@gmail.d 18.01.25
POONAM ENTERPRISES KUMAR lom
101 CS COMM 74 160/2025 20-01-2025 POLECAT INFRASTRUCTURES SH 8826644756 |adv.chaitanyasingh@| 20.01.25
PVT. LTD. VS GOVIND PRASAD CHAITANYA gmail.com
AGGARWAL SINGH
101 CS COMM 74 161/2025 23-01-2025 ABDUL JABBAR VS MOHAMMAD | SH NISHANT 9910352622  nishantmaidasani@g 20.01.25
ALI SIDDIQUI MAIDASANI Imail.com
101 CS COMM 74 167/2025 21-01-2025 CPR CAPITAL SERVICES PVT. LTD.| SH MANISH 9899554212  [vermaadvocate53@g 20.01.25
VS BHAVESH RAJNIKANT MEHTA| KUMAR Imail.com
101 CS COMM 74 168/2025 23-01-2025 AUSHADHI HERBAL VS MASTER | SH MAYANK 9873079397 fadvmayankj@gmail.c| 20.01.25
HEALTHCARE JOSHI jom
101 CS COMM 74 193/2025 23-01-2025 PUNJAB NATIONAL BANK VS SH SUNAV 7838389845 |sunavrustgi@gmail.c 22.01.25
IMRAN RASTOGI om
101 CS COMM 74 221/2025 25-01-2025 MIRAYA INFOWAYS PVT. LTD. VS |SH SHRESHTH| 9871206484 [shreshth@lawkins.in 24.01.25
ARYAN INFRAHEIGHT JAIN
DEVELOPERS PVT. LTD.
101 CS COMM 74 230/2025 25-01-2025 GRADES HEALTHCARE PVT. LTD.| SH BILAL 9690318731  |ilal2febg3@gmail.co| 25.01.25
VS SANGI HEALTHCARE PVT. AHMAD Im
LTD.
101 CS COMM 74 le42/2025 27-01-2025 CHINTAMANI FINLEASE LTD. VS [SHV. K. SINGH| 9810144934 [rijesh.k.singh@gmai| 27.01.25
ANIL KUMAR l.com
101 OMP COMM 73 263/2025 29-01-2025 RAJSHI FINANCIAL AND SH SHIKHAR 9319615151 office@samanvayala 28.01.25
INVESTMENT COMPANY PVT. GARG .com
LTD. VS NAVEEN KUMAR
101 CS COMM 74 267/2025 20-01-2025 CENTRAL BANK OF INDIA VS SH SHADAB 9999699489  [khanshadab@gmail.c| 28.01.25
SHRIVARDHAN TRADING KHAN jom
COMPANY
38 ISH. SANJEEVINORTH 201, New Building |[Execution(Comm.) 1/2025 04-01-2025 [LAXMI GOELVsMEHTAB AL IMAYANK 9313362890nbhandari2o09@gm [23.12.2024
IKUMAR [EAST IKKD ISARIN lail.com
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL)-01 --do-- [Execution(Comm.) b /2025 07-01-2025 Raj Home FurnishingsVsV J IDEEPAK RANA 9811553596/deepakrana.adv@gm [26.12.2024
[Enterprises lail.com
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---do-- [Execution(Comm.) 13/2025 07-01-2025 ONU JAINVsMR. AVDHESH IN/A IN/A IN/A 07.01.2025
IKUMARKAUSHIK PROPRIETOR
OFM/S PINGAKSHCOLLECTION

~--do-- IOMP (I)(COMM) 1/2025 08-01-2025 MFG INDIA CREDIT [KARAN 0560099232IN/A 04.01.2025

O.LTD.VsMOHD MAJAHAR ICHIBBER
HAN

---do-- IOMP (I)(COMM) 2/2025 08-01-2025 ISMFG INDIA CREDIT IKARAN 9560099232IN/A
ICOLTDVsCHANDAR PRAKASH ICHIBBER

~--do-- IC.S.(COMM) 1/2025 08-01-2025 JArmaan SteelVsbharat heavy JARVIND 7838122354jadvdusey1984@gmailf21.12.2024
electronicslimited KUMAR DUBEY] .com

~--do-- IC.S.(COMM) 2/2025 08-01-2025 IPUNJAB NATIONAL BANKThrough [LOVISH 0999459966[N/A 04.01.2025
fits authorizedrepresentative Mr
[DeepakKumarVsM s MDK
[Enterprisesthrough its Prop Mr

---do-- IC.S.(COMM) 3/2025 08-01-2025 IM/s Qadri BrothersVsM/s Kajal IVINEY 9811514149viriodsharma.d721@g|08.01.2025
[Enterprises ISHARMA mail.com

---do-- IMISC DJ 10/2025 09.01.2025 ISTANDARD TRADERSVsBruck ISANDEEP 9582152999vipul @psl.chamber.o [07.01.2025
lpharma private Itd IBAJAJ n

---do-- IC.S.(COMM) /2025 09.01.2025 IPUNJAB NATIONAL ISAYAK 9818307300SAYAK.LAW@GMALI |30.12.20245
IBANKTHROUGH ITS ARVsMAHA [BANDOPADHY IL.COM
ILAXMI GENERALSTORE IAY
[ITHROUGH ITSPROPRIETOR

~--do-- IC.S.(COMM) 5/2025 09.01.2025 IM/S ARO EQUIPMENTSPVT JUMESH SURI 09810424804favinashsarilawyer@g |04.01.2025
[LTDVsM/S INDIA PUC MART Imail.com

---do-- [Execution(Comm.) /2025 09.01.2025 ISMT BEENA TRIPATHIVsVijay ISHAILENDER 9999029218khailnegi1984@gmail |07.01.2025
[Bansal INEGI .com

~--do-- IC.S.(COMM) 6/2025 10.01.2025 [[CICI BANK LTD.VsVIJENDRA HEMANT 9899009971jjuris@hemantgupta.i [09.01.2025
IKUMAR IGUPTA In

---do-- IC.S.(COMM) I7/2025 10.01.2025 [CICI BANK LTDVSWASIM RAJA [HEMANT 9899009971fjuris@hemantgupta.i [09.01.2025

IGUPTA In
---do-- IC.S.(COMM) 8/2025 10.01.2025 [CICI BANK LTDVsVinesh Sharma [HEMANT 9899009971fjuris@hemantgupta.i [10.01.2025
IGUPTA In
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---do-- IC.S.(COMM) lo/2025 10.01.2025 INAUSHAD MALIKVsBRIGHT VAREEF AHMA 9891158390[N/A 00.01.2025
WESTECHSOLUTION PVT LTD

~--do-- IC.S.(COMM) 10/2025 10.01.2025 INAUSHAD MALIKVSBRIGHT ZAREEF AHMA 0891158390[N/A 09.01.2025
WESTECHSOLUTION PVT LTD

---do-- IMISC DJ 15/2025 13-01-2025 IBUDH PRAKASHVSINDASO IGAURAV IN/A IN/A 13.01.2025
ICONSTRUCTIONPVT. LTD ORS IKUMAR

~--do-- IOMP (I)(COMM) 3/2025 13-01-2025 JUJJIVAN SMALL FINANCEBANK |[UMAKANT 9910111711flexsolutiods@gmail.c (07.01.2025
ILTDVSRENU SINGH [KATARIA jom

---do-- IOMP (I)(COMM) l4/2025 13-01-2025 JUJJIVAN SMALL FINANCEBANK [UMAKANT 9910111711flexsolutio35@gmail.c |07.01.2025
ILTDVsKAILASH IKATARIA lom
ICHANDSATYAWALI

---do-- IOMP (I)(COMM) I5/2025 13-01-2025 [UJJIVAN SMALL FINANCEBANK [UMAKANT 9910111711flexsolutiods@gmail.c (07.01.2025
ILTDVsSHIV PAL SINGH [KATARIA jom

---do-- IOMP (I)(COMM) 6/2025 13-01-2025 JUJJIVAN SMALL FINANCEBANK [UMAKANT KAT 9910111711flexsolutio3s@gmail.c [07.01.2025
ILTDVsSUDHIR KUMAR jom

---do-- IOMP (I)(COMM) I7/2025 13-01-2025 [UJJIVAN SMALL FINANCEBANK [UMAKANT KAT 9910111711flexsolutiods@gmail.c [07.01.2025
ILTDVSARTI jom

~--do-- IC.S.(COMM) 11/2025 13-01-2025 [Bank of BarodaVsMohammad [UMESH JOSHI 9910568669advumeshjoshi@gma [13.01.2025
[Faheem fil.com

---do-- IC.S.(COMM) 12/2025 14-01-2025 ISTATE BANK OF INDIAVSAJEET |[GOPAL CHAND 9810210832gopalchand83@gmailf13.01.2025
ISINGH .com

~--do-- [Execution(Comm.) 5/2025 16.01.2025 [Krishiacharya TechnologiesPvt JAKSHAY GOYA]| 98117830198Jakshay.goel1o@agen |09.01.2025
ILtdVsAsif Fruit Traders [damounter.in

---do-- [Execution(Comm.) 6/2025 17.01.2025 IDeutsche cars pvt ltdVsSumit KumarlJATIN ARORA 9810008481jashokchhabrag@gmalfi7.01.2025

fil.com

---do-- IC.S.(COMM) 13/2025 20.01.2025 IPREM SHARMA PROP JAGRITI JAIN 8527506427LAWFIRM@UNSOL [17.01.2025
IOFPRESTRO CREATIONVsJAKAN IVEDLEGAL.COM
IMPEX PRIVATELIMITED

THROUGH IT'SDIRECTORS)
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---do-- IC.S.(COMM) 14/2025 20.01.2025 vanshika enterprisesVsshambhu JASHWANI TYA 9818084111ftyagitus@gmail.com [09.01.2025
cards andstationers
~--do-- IC.S.(COMM) 15/2025 20.01.2025 Vanshika enterprisesVsSUNIL JASHWANI TYA 9818084111ftyagitus@gmail.com 09.01.2025
ICARDS
---do-- IMISC DJ 130/2025 22-01-2025 INANDAN SINGHVsKRISHAN IMONIKA
ISWAROOP
~--do-- IC.S.(COMM) 16/2025 22-01-2025 [Bank of BarodaVsDeepak Kumar JhaAKSHAY RAJ 9650501903fadvhunnysharma.28 [21.01.2025
(@gmail.com
~--do-- IC.S.(COMM) 17/2025 22-01-2025 IMOHD IDREESVsDEEP IN/A IN/A IN/A 22.01.2025
IMANNIQUEENS
---do-- IC.S.(COMM) 18/2025 23.01.2025 IVARUN VERMAVsDANISH ANSARIIADV SHENOY D 98114003 14fadvarunsharma2009 |09.01.2025
(@gmail.com
~--do-- [Execution(Comm.) I7/2025 24.01.2025 THE MAHARISHI PARSHURAM [PRAVEEN KUM 9210040583praveenmilanie@gmal22.01.2025
ICOOPVsJawad fil.com
---do-- IC.S.(COMM) 19/2025 31.01.2025 IPUNJAB NATIONAL JALOK KUMAR [9911000 ] 26 lalok.adv2001@gmail.[30.01.2025
IBANKVSsPRAVEEN KUMAR lcom
130 ISH. BRIJESHISHAHDARA (301, New Court ICS (COMMERCIAL ) ICS (COMMERCIAL) 07-01-2025 IVIKAS JAIN Vs SHAKTI [Ruchi jain(P), 9811941190dpk_arora24@yahoo.| 04/01/2025
IKUMAR GARG,| Building IFOOTWEAR leo.in
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 10-01-2025 ICANARA BANK Vs RESHMA IANUJ AGARWA| 9599490798jadvocateanujagannai | 08/01/2025
Building (@yahoo.com
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301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 10-01-2025 ICANARA BANK Vs SURJIT SINGH |ANUJ AGARWA| 9599490798jadvocateanujagannai | 06/01/2025
Building [BAJWA (@yahoo.com
301, New Court ICS (COMMERCIAL ) ICS (COMMERCIAL ) 10-01-2025 [Suheil Vs Deepak Kumar Imanoj kumar(P) 9350646405Mk859537@gmail.co | 03/01/2025
Building Im
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 10-01-2025 IKHILENDER GUPTA Vs HIND ISHANTNU AGG] 7838282904fofficeofllp@gmail.co | 04/01/2025
Building [FOOD PRODUCT Im
301, New Court  [CS/COMMERCIAL ICS/COMMERCIAL 13-01-2025 [HDFC BANK LTD Vs RAVI lajay uppal(P), 9811740125|Virtuous.people@gm | 08/01/2025
Building ISHARMA lail.com
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 13-01-2025 IDheraj Kumar Vs Ajibul Haque IGaurav sharma(] 9811695953vashistgauray.o7 09-01-2025
Building (@gmail.com
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 13-01-2025 [HDFC BANK LTD Vs SARITA lajay uppal(P), 9811740125|Virtuous.people@gm | 11-01-2025
Building lail.com
301, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL ) 13-01-2025 IHDFC BANK LTD Vs REETA RANI jajay uppal(P), 9811740125|Virtuous.people@gm | 11-01-2025
Building lail.com
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301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 13-01-2025 [HDFC BANK LTD Vs HAROON lajay uppal(P), 9811740125|Virtuous.people@gm | 11-01-2025
Building IKHAN lail.com
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 14-01-2025 [Yatin Arora Vs Union Of India and |Abhijit Mishra(P| 9718740727YATINARORA08093| 10/01/2025
Building others (@GMAIL.COM
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 15-01-2025 IPREM WATI Vs PRAVEEN [HABIBUR REH) 9811238759rehmanadv@gmail.co| 13/01/2025
Building IKUMAR SINGH Im
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 15-01-2025 IMAHAVEER KUMAR Vs INeelam Malik(P 7303296156meelammalik@gmail. | 13/01/2025
Building ARCHANA SINGH com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 16-01-2025 shree bankey behari fabrics pvt Itd ~ [Sumit Mangla(P 9718565756rakesh.nautiyal21@g | 09-01-2025
Building Vs ashu sharma Imail.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 16-01-2025 IMs Chemsynth Drugs And Roop Chand Tiw 9871724396/chuuhanpramod833 | 13-01-2025
Building [Pharmaceuticals Pvt Ltd Vs m/s (@gmail.com
krivsy pharmaceuticals pvt 1td
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 16-01-2025 IM/S NAV BHARAT ENTERPRISES [MD NAUSHAD 4 8920260088|zdv0cateakjain.associ 13/01/2025
Building Vs Zakir tes@gmail.com
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301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 21-01-2025 IM/s PRV Industries LLP Vs M s IVIDIT GUPTA(P| 9868118015ctiwariadv@gmail.co| 16/01/2025
Building [Durga Auto Products and Ors Im
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 22-01-2025 IMANISH BHARDWAJ AND ANR [Prateek Shahdeo| 8800183002)prateekshahdeo@gm | 18/01/2025
Building Vs VIVEK MODI lail.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 22-01-2025 IGAURAV CHADDA Vs RANJEET [Deepak Singh TH 9315829565ladvdeepaksinghoffici | 16/01/2025
Building ICHAUDHARY AND ORS al@gmail.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 23-01-2025 ISHRI SURENDER KUMAR Kunal Madan(P), 9717468652kunalmadan@kmala | 17/01/2025
Building IMISHRA Vs MD ASIF woffice.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 23-01-2025 ISHRI SURENDER KUMAR Kunal Madan(P), 9717468652kunalmadan@kmala | 17/01/2025
Building IMISHRA Vs SH DHIRENDRA office.com
IKUMAR DHEERAJ
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 24-01-2025 IDanish Vs Bukkabuddiamir Saheb [Sachin Malik(P),| 9811762836pdvirshadi@yahoo.co| 21/01/2025
Building [Sadik Husen Im
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 24-01-2025 I[ELAN FASHION Vs NAVNEET Milind Garg(P), 8470000786jsunnsoni@gmail.com| 21/01/2025
Building ICHOUDHARY AND ORS
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301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 25-01-2025 JANCON INFRATECH Vs PUERTO |[SHAURYA CHO 9211786420]parasharshantanui4 | 22/01/2025
Building ILIFE SCIENCES PVT LTD (@gmail.com
301, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 25-01-2025 IPUNJAB NATIONAL BANK Vs ISANJAY SOTI(P| 9537766036isanjaysotilt2@gmail.c| 22/01/2025
Building JANKI AND ORS om
301, New Court  |[CS (COMMERCIAL) ICS (COMMERCIAL) 25-01-2025 [SUNIT GUPTA Vs SH JYOTI Beenu(P), 9718764007dkmalhotraco1@gma| 21/01/2025
Building IBHATIA AND ANR fil.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 25-01-2025 [Roshtash Kumar and Anr Vs K3S [Udit Kumar(P), 9999448797kumarudit@gmail.co | 22/01/2025
Building Security and Allied Services Pvt Ltd Im
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 28-01-2025 IMahendra Goyal Vs RSG Sales and |JANUJ KUMAR(} 9958724670@anuj123@gmail.com | 22/01/2025
Building Services Pvt Ltd
301, New Court  |CS (COMMERCIAL) ICS (COMMERCIAL) 28-01-2025 JUPGRID SOLUTION PRIVATE Kritika Tuteja(P 8826550368nandvanijindallawoffil 24/01/2025
Building ILIMITED Vs Bharat Bhushan ces@amailcom
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 20-01-2025 IM/S MEGA STEELS PVT LTD Vs  [KSHITIZ MAHI] 8285672608advocatevarunbedi@ | 24/01/2025
Building ATUL SHARMA AND ANR lgmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

MOBILE ID FILING
NUMBER
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301, New Court
Building

ICS (COMMERCIAL)

ICS (COMMERCIAL)

29-01-2025

[Fulltoss Creemz India LLP Vs PK
[Enterprises

Arpit Jain(P),

lkushagrabansal @aka
ssocia l e s.orq.in

9999448797

25/01/2025

Imail.com

301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 30-01-2025 IVISHAL KUMAR GUPTA Vs OM  swadesh bansal( 98112150750advswadeshbansali4 | 27/01/2025
Building IPRAKASH SHARDA (@gmail.com
301, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 30-01-2025 [Preeti Jain Vs Aesthetic Nutrition [Shreshth Jain(P 9654713565advshresthjain@gmai| 28/01/2025
Building [Private Limited l.com
40 IMS. KIRAN BANSAL,/SHAHDARA ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 04-01-2025 ISUNDER SINGH Vs SURENDER SISANJAY SOTI(P| 9810935078seti.sanjay@gmail.co [04-01-2025
IDISTRICT JUDGE, m
(COMMERCIAL
ICOURT)
[ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 04-01-2025 IPUNJAB AND SIND BANK Vs SHUJAKANKSHA KAl 9810386632fkankshakapoor1691 [04-01-2025
(@gmail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 04-01-2025 ICanara Bank Vs JANMEJAY KUMAJANUJ AGARWA| 9999490798advocateanujagarwal |04-01-2025
(@yahoo.com
ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 04-01-2025 ISATISH ALIAS SATISH KUMAR Vs [PARADYUMNA 9891663778psinghadvocate58@g |04-01-2025
Imail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 07-01-2025 IMANTHAN CREATION Vs MANJU/|Pallav Gupta(P), 9910186086jadvpallavgupta@gma |07-01-2025
fil.com
ROOM NO 208 [COMMERCIAL ICOMMERCIAL 07-01-2025 IM/s Gupta Plastics Vs M/s Vasu Pol|Harjeet Narang 9891373754harjeetnarang@rediffjo7-01-2025
Imail.com
ROOM NO 208 [COMMERCIAL ICOMMERCIAL 09-01-2025 IDheraj Kumar Vs Rashid alam IGaurav sharma(] 9811695953fvashistgourav.07@g [09-01-2025
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ROOM NO 208 |COMMERCIAL ICOMMERCIAL 13-01-2025 IM/S V J CRANES PRIVATE LIMITEVaspreet Singh(H 9899641617jjaspreet.low@gmail.c [13-01-2025
om

ROOM NO 208 |COMMERCIAL ICOMMERCIAL 13-01-2025 [Rajat Goel Vs Praveen Kumar Jain |Ashish Aggarwall 9899695533(0.p.aggarwal @gmail.di3-01-2025
om

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 15-01-2025 lpadmavati garments Vs shri khatu slvishal(P), 9910703213kaushiksurender78@ [15-01-2025
lgmail.com

ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 15-01-2025 [Singhal Industries Vs Sindh GarmenArpit Jain(P), 9811595800farpitjain2099@gmail [15-01-2025
L.com

IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 15-01-2025 IV.J CRANES PRIVATE LIMITED Vsyaspreet Singh(H 9899641617jjaspreet.low@gmail.c [15-01-2025
om

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 18-01-2025 [Levikas Enterprises Pvt Ltd Vs NeerjAnkit Kumar(P), 901550573 7fadvaankitarya@gmail[18-01-2025
.com

IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 21-01-2025 ISHREE BANKEY BEHARI FABRICS|Sehdev Rana(P), 9718565756frakesh.nautiyal21@g [21-01-2025
Imail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 22-01-2025 IMS EON ADVISORS PVT LTD Vs MAnkit Mehta(P), 9873172746paraschannal2o010@gl22-01-2025
Imail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 27-01-2025 IM/S CAPRISO FINANCE LTD Vs MlAbdullah shahid 886049812saurabhadvocate.jain |27-01-2025
(@gmail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 27-01-2025 IM/S SIRI INFINLEASE PVT LTD VgAbdullah shahidl 8860141196saurabhadvocate.jain [27-01-2025
(@gmail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 27-01-2025 IM/S SIRI INFINLEASE PVT LTD VgAbdullah shahid 8860141196jsaurabhadvocate.jain |27-01-2025
(@gmail.com

ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 28-01-2025 [UNIQUE TOYS Vs SHIVAM TRADI[SADDAM HUSS 9643816144ffreedomlawhousellp [28-01-2025
(@gmail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 28-01-2025 ISH RAVI AGGARWAL Vs Om PrakaBharat Prakash(] 9268300000pharat_guparkca@g [28-01-2025
Imail.com
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IROOM NO 208

ICOMMERCIAL

ICOMMERCIAL

30-01-2025

JUNIQUE TOYS Vs SHIVAM FOOD

ISADDAM HUSS

0643816144[freedomlawhousellp
(@gmail.com

30-01-2025

ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 09-01-2025 JANKIT JAIN Vs NIDHI PODDAR [Zareef Ahmad(P 9312610477legalremedies2k@gm [09-01-2025
lail.com

IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 [State Bank Of India Vs Varul KumanArun Upadhyay( 9045375818upadhyayarun137@g [13-01-2025
Imail.com

ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 15-01-2025 IM/s Aman Electricals Vs M/s KrishifKunal Madan(P) 9717468652kunalmadan@kmala [15-01-2025

office.com

ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 22-01-2025 ISURESH KUMAR Prop of M/s R S TiVikas Bhatia(P), 9811379676virsht6 @gmail.com [22-01-2025

[ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 27-01-2025 IMOHAN LAL GUPTA Vs MAHAGUJLALLAN OJHA( 9868520336fsnpadv88@gmail.co [27-01-2025
m

IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 27-01-2025 ISHRI BHAGWAN PROJECTS PVT L|LALLAN OJHA( 9868520336fsnpadv88@gmail.co [27-01-2025
m

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 20-01-2025 IPUNJAB AND SIND BANK Vs MR SPrabhakar Awasf 9818893545prabhakarawasthi6g [29-01-2025
(@gmail.com

IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 30-01-2025 ISTATE BANK OF INDIA Vs NITIN JGopal Chand Sh{ 9810210832vijayprakeshg682@g [30-01-2025
Imail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 30-01-2025 ISTATE BANK OF INDIA Vs satendelArun Upadhyay( 9045375818upadhyayarun137@g |30-01-2025
Imail.com

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 27-01-2025 ISHRI BHAGWAN PROJECTS PVT [LALLAN OJHA( 9868520336)snpadv88@gmail.co [27-01-2025

ILTD Vs MAHAGUN INDIA PVT LTD m

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 24-01-2025 IDALIP MAHAJAN Vs SHAILA ENGGhanshyam yadd 9250542740fdvgshyam@gmail.cof24-01-2025
Im

ROOM NO 208 [COMMERCIAL ICOMMERCIAL 24-01-2025 IPUNJAB NATIONAL BANK Vs HAHLokesh kumar r4 9711197467]lokeshkumarrana@g [24-01-2025

Imail.com
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ROOM NO 208 [COMMERCIAL ICOMMERCIAL 10-01-2025 [HDFC BANK LTD Vs SHER SINGH|ajay uppal(P), 9810740125Wirttuous.people@gm [10-01-2025
lail.com
ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 10-01-2025 IHDFC BANK LTD Vs VIKRAM RAVajay uppal(P), 9810740125irttuous.people@gm [10-01-2025
lail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 10-01-2025 [HDFC BANK LTD Vs YATENDRA Klajay uppal(P), 9810740125virttuous.people@gm [10-01-2025
lail.com
ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 10-01-2025 IHDFC BANK LTD Vs DIMPLE VERajay uppal(P), 9810740125irttuous.people@gm [10-01-2025
lail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 [HDFC BANK LTD Vs SACHIN HARfjay uppal(P), 9810740125virttuous.people@gm [13-01-2025
lail.com
[ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 [HDFC BANK LTD Vs GAURAV S O lajay uppal(P), 9810740125irttuous.people@gm [13-01-2025
lail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 [HDFC BANK LTD Vs TAHIRA TAHajay uppal(P), 9810740125virttuous.people@gm [13-01-2025
lail.com
[ROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 IHDFC BANK LTD Vs SARVESH KUjjay uppal(P), 9810740125virttuous.people@gm [13-01-2025
lail.com
IROOM NO 208 ICOMMERCIAL ICOMMERCIAL 13-01-2025 [HDFC BANK LTD Vs SIFAT lajay uppal(P), 9810740125virttuous.people@gm [13-01-2025
lail.com
41 ISH. SANJAY[SHAHDARA 303, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL ) 03-01-2025 ISHREE JAI DURGE DI CUTTING [Pinki Sah(P), 8595136264ladvpinkisah2022@g 03/01/2025
ISHARMA-II, Building IDIE Vs ARV IMPORT EXPORT mail.com
DISTRICT JUDGE,| OPC) PRIVATE LIMITED
ICOMMERCIAL
ICOURT 303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL)|04-01-2025 [EASY TRIP OLANNERS LTD [Anuj Jain 9810599376unassociates@hotmai| 04/01/2025|
Building IFORMERLY KNOWN AS EASY TRIP| l.com
IPLANNERS PVT LTD VS SPHERE
[ENTERTAINMENT PVT LTD
303, New Court  [CS (COMMERCIAL ) ICS (COMMERCIAL ) 04-01-2025 [REGAL PAINTS AND BRUSH PVT |Dinesh Monga(P| 9810626750mongadinesh@gmail.| 04/01/2025
Building ILTD Vs SUSHIL KUMAR com
AGARWALA
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )|04-01-2025 IM/S EASY TRIP PLANNERS LTD  |Anuj Jain 9810599376vippen@agarwaltrave| 04/01/2025]
Building IVS FLY HI TRAVELLING Is.net
ISOLUTION
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303, New Court  |[EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )|07-01-2025 IMEENA JAIN Vs M/S MOTION  [Mohd Sarfaraj(H 93126104 77legalremedies2k@gm| 07/01/2025]
Building [INDUSTRIES lail.com
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL ) 06-01-2025 IMANISH KUMAR PROP OF JArun Kumar 9211647076jadv.vyasarun@gmail.| 06/01/2024
Building IMANISH KUMAR TRADING CO VS lcom

IVIJAY KHANDELWASL PROP OF

IMUNMUN GARMENTS
303, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL) 09-01-2025 IDHEERAJ KUMAR Vs MD iGaurav sharma(] 9555581067vashishtgaurav.07@g| 09/01/2025
Building ISHAHNAWAZ RJA Imail.com
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL ) 09-01-2025 ISHREE BANKEY BEHARI FABRICS (dhruv sisodia(P) 9718565756rakesh.nautiyal21@g | 09/01/2025
Building IPVTLTD Vs MANOJ SHARDA Imail.com
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )|09-01-2025 IM/S JAIN DIAGNOSTIC PVT LTD 9354531496rakesh.nautiyal21@g | 09/01/2025
Building VS VELMED HOSPITAL Imail.com
303, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL) 10-01-2025 IVEE PEE FABRIC PRIVATE ISAMRIDHI SAM 9654713565rakesh.nautiyal21@g 10/01/2025}
Building ILIMITED Vs ASHOK KUMAR JAIN| Imail.com
303, New Court |[EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )(10-01-2025 IBANK OF BARODA VS PRAMOD  |Rajnish kumar b 9810872353frajnish-122@yahoo 10/01/2025|
Building ISHARMA
303, New Court ICS (COMMERCIAL) ICS (COMMERCIAL) 13-01-2025 ISHA GUPTA Vs JAI KRISHNA Vipin Kumar Mi 8826185806vipinm.mishra@gmaif13-01-2025
Building AGGRWAL l.com
303, New Court  [CS (COMMERCIAL ) ICS (COMMERCIAL) 16-01-2025 IGAGAN BHASIN Vs M/S LAJ JANANT RAO(P) 8750602223vipinm.mishra@gmaif16-01-2025
Building [EXPORTS LIMITED l.com
303, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL ) 16-01-2025 [Integrated Casetech Consultants Pvt [VIDIT GUPTA(P| 9810038239dkguptas758 @yahoo.[16-01-2025
Building [Ltd Vs Uttam Sucrotech com

[[nternational Pvt Ltd
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL ) [16-01-2025 ISUBHASH CHAND SHAKYA VS [Subhash Chandr| 9599364916/dkguptas758 @yahoo.|16-01-2025
Building IM/S VIJAY BOX MAKER lcom
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL ) 20-01-2025 AMARJEET JOG (SENIOR IMohit Bansal(P) 999977714 7mohitbansal@yahoo. [20-01-2025
Building ICITIZEN) Vs POONAM com
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL ) 21-01-2025 [Rahul Vs Kamal Sapra IMan Mohan Swa| 9818992285swaroop- 21/01/2025
Building Imanmohan@yahoo.c

om
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303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )[22-01-2025 IM/S ALP AEROFLEX INDIA PVT  [Kulwinder singh 98181443967advomnattoo@gmail.| 22/01/2025
Building ILTD Vs M/S COOL AIRWAYS PVT lcom
ILTD AND ORS
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL ) 23-01-2025 IM/S EON ADVISORS PVT LTD Vs |Ankit Mehta(P), 9873172746patvikbajajigmail.co 23/01/2025
Building IM/S PARASHAVNATH MEDIA m
IPRIVATE LIMITED
303, New Court  [MISC DJ IMISC DJ 24-01-2025 IMANJU JOSHI VS SACHIN VERMA [Anurag Ahluwalj 9810196486fadvanuragahluwali@ [ 24/01/2025]
Building lgmail.com
303, New Court  [CS (COMMERCIAL) ICS (COMMERCIAL) 25-01-2025 IM/S SIRI INFINLEASE PVT LTD Vs|Abdullah shahid 8860141196fsaurabhadvocate.jain [25-01-2025
Building M/S KAJ INFRASTRUCTURE PVT (@gmail.com
ILTD
303, New Court  [CS (COMMERCIAL ) ICS (COMMERCIAL) 25-01-2025 IM/S CAPRISO FINANCE LTD Vs  [Abdullah shahid 8860141196fsaurabhadvocate.jain [25-01-2025
Building IM/S KAJ INFRASTRUCTURE PVT (@gmail.com
ILTD
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL ) [29-01-2025 IM/S DC AGENCIES PRIVATE [PRADEEP GIRI 9811128170medicartecom@gmaill 29/01/2025
Building ILIMITED Vs M/S MEDICART E- .com
ICOMMERCE (INDIA) PRIVATE
ILIMITED
303, New Court  [CS (COMMERCIAL ) ICS (COMMERCIAL) 29-01-2025 JAPL APOLLO TUBES Vs SANJAY [SHRIHAR TRIP/ 9548888420llegal @boostip.in 29/01/2025|
Building IKUMAR JAIN
303, New Court  |EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )[29-01-2025 HOMESHREE HOUSING FINANCE [Nidhi Saini(P), 0654737306nidhisainio103@gma| 29/01/2025
Building ILIMITED Vs Lalitesh Deo fil.com
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )[29-01-2025 IVJ CRANES PVT LTD VS PADAM [Padam 9899641617padams5557@gmail. 29/01/2025|
Building ISHARMA PROP OF AMIGO lcom
ICONNECT
303, New Court  |CS (COMMERCIAL ) ICS (COMMERCIAL ) 30-01-2025 IM/S NIRAJ INTENSIVE AND IRAJESH KUMA 9810344932niraji974.nm@gmail.| 30/01/2025
Building JANESTHESIA CARE PVT LTD Vs com
IM/S UKAR HELATHCARE PVT LTD|
IAND ORS
303, New Court  [EXECUTION (COMMERCIAL) [EXECUTION (COMMERCIAL )[31-01-2025 [PUNJAB AND SIND BANK Vs MR [Prabhakar Awasl 8860618418prabhakarawasthi6gy| 31/01/2025
Building IVIPIN JAIN (@gmail.com
42 ISH. PAWAN KUMARSHAHDARA ICOMMERCIAL ICOMMERCIAL 20-12-2024 IAGARWAL AND COMPANY Vs [VIJAY KUMAR § 9919799930RAJPUTLEGALSER |04-01-2025
IMATTO DJ (COMM-| [Praveen Kumar Mittal IVICESLLP@GMAIL.
04) ICOM
ICOMMERCIAL ICOMMERCIAL 30-12-2024 AYUSH JAIN Vs ASHISH SHARMA|Saroj kumar Jha 9818701001jhaandassociatesdhc [04-01-2025
(@gmail.com
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JAIN

ICOMMERCIAL ICOMMERCIAL 03-01-2025 [PUNJAB NATIONAL BANK Vs ISudhir Kumar Sil 9868927179skssinghadvdelhi@g |04-01-2025
IVINEET JAIN PROP M/S KOCHAR Imail.com
TRADING COMPANY

ICOMMERCIAL ICOMMERCIAL 04-01-2025 Vee Pee fabric Pvt Ltd formerly ISAMRIDHI SAM 9654713565fnfo@kclellp.com 07-01-2025
known as Maps Creation Pvt Ltd Vs
Vikas Sethia

ICOMMERCIAL ICOMMERCIAL 21-12-2024 Brix Hunt Pvt Ltd Vs VINITA [Ravin Rao(P), 9871644446/ffice(a)rrpartners.co [08-01-2025
ITYAGI i

ICOMMERCIAL ICOMMERCIAL 03-01-2025 [KRISHAN LAL TANEJA Vs IGAURAV KOCH 9810940055} 08-01-2025
IDHARAM SINGH

ICOMMERCIAL ICOMMERCIAL 07-01-2025 ISHREE BANKEY BEHARI FABRICS [Vishal Chhabra(} 9718556557rakesh.nautiyal21@g [09-01-2025
IPRIVATE LIMITED Vs AJAY Imail.com
IVERMA PROP SWAMI GARMENTS

ICOMMERCIAL ICOMMERCIAL 09-01-2025 [Harswaroop Bhama Vs Shubhshree |Abhijit Mishra(P| 9891578108[PAYAL@ADVOCATE [10-01-2025
[nteriors Pvt Ltd IPAYAL.COM

ICOMMERCIAL ICOMMERCIAL 10-01-2025 IM S ENVIRO ROOTS DEVICES PVT Mehaak Jaggi(P 9811250312)mehaakjaggi @gmail.cfi0-01-2025
ILTD Vs M S PAV REALTY jom
ILIMITED

ICOMMERCIAL ICOMMERCIAL 14-01-2025 [Traun Aggarwal Vs R N FAUCETS [swadesh bansal( 9899848679swadeshbansal73804 [14-01-2025
IPVT LTD (@gmail.com

ICOMMERCIAL ICOMMERCIAL 13-01-2025 ICANARA BANK Vs OS Foils India [Rekha Rustagi(P| 9810168430rekharustagjfa'gmail. [15-01-2025
through its Proprietor Ms Anita rnm
Mathur

ICOMMERCIAL ICOMMERCIAL 24-12-2024 IM/S BCL SECURE PREMISES PVT |Kamal Katyan(P 99999 56333 [katyanandkatyan@g [16-01-2025
ILTD Vs Lotus Maintenance Services Imail.com
IPvt Ltd

ICOMMERCIAL ICOMMERCIAL 08-01-2025 IKHURSHID ANSARI Vs Mayasheel [Deepak GAUR(P) 981025956/[Shamimkhang3 17-01-2025
Retail India Ltd l25@gmail.com

ICOMMERCIAL ICOMMERCIAL 18-01-2025 JACN INDUSTRIES PVT LTD Vs ISADIQ ALI(P), 871530480jadiqchaudhaxylg82a [18-01-2025
[HERMAN EXPORTS AND [dv@gmail.com
IMPORTS

ICOMMERCIAL ICOMMERCIAL 10-01-2025 ISTATE BANK OF INDIA Vs NAVINArun Upadhyay( 9045375818 UP ADHYA Y[18-01-2025

JARUN137@GMAIL.C
OM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ICOMMERCIAL ICOMMERCIAL 16-01-2025 IM S HYLINE LOGISTICS PVT LTD [Hemant Gupta( 981124933 1llegalteam.plc@gmail. 18-01-2025
Vs KM ALISHA VOHRA lcom
ICOMMERCIAL ICOMMERCIAL 15-01-2025 IM S STARCO METAPLAST PVT LTD[SUSHIL BABU ( 9810315576jadv_sbc@yahoo.co.infi8-01-2025
Vs STAR PACKAGING PLUS
[ITHROUGH ITS PROPRIETOR MR
JANIL PANDEY
ICOMMERCIAL ICOMMERCIAL 09-01-2025 ISMFG INDIA CREDIT CO LTD [Karan Chhibber 0990241436 21-01-2025
[FORMERLY FULLERTON INDIA
ICREDIT CO LTD Vs ABDUL
WAHID
ICOMMERCIAL ICOMMERCIAL 18-01-2025 ISHIV KUMAR GANDHI Vs SHRI |[Manish Kumar(} 9968466963advocatemanishkumal21-01-2025
[IKHATU SHYAM MEGA MART LLP r@outlook.com
ICOMMERCIAL ICOMMERCIAL 21-01-2025 JAnkit Mohata Vs Ramesh Kumar |Anuj Tomar(P), 9990789695[anujtomar.advocate@[22-01-2025
[Pareek gmail.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs MOHD lajay uppal(P), 9811740125virtuous.people@gmal24-01-2025
IFARMAN ALI fil.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs SIKHA DEVI fajay uppal(P), 9811740125virtuous.people@gmale4-01-2025
fil.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 IHDFC BANK LTD Vs NAUSHAD [ajay uppal(P), 9811740125virtuous.people@gmal24-01-2025
ILYAS KHAN fil.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs AMIT AMIT fajay uppal(P), 9811740125virtuous.people@gmal24-01-2025
fil.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs SAJID lajay uppal(P), 9811740125virtuous.people@gmal24-01-2025
ICHOUDHARY fil.com
ICOMMERCIAL ICOMMERCIAL 22-01-2025 INITYO GARTEX PVT LTD Vs Shri |Vinay Gupta(P), 9810015303cguptavinay@gmail.d24-01-2025
[Khatu Shyam Mega Mart LLP and om.
Ors
ICOMMERCIAL ICOMMERCIAL 09-01-2025 IHDFC BANK LTD Vs NARVEER [ajay uppal(P), 9811740125virtuous.people@gmal24-01-2025
fil.com
ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs YASHANK fajay uppal(P), 9811740125)virtuous.people@gmal24-01-2025
IPRASHAR lil.com
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ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs LALIT ajay uppal(P), 9811740125virtuous.people@gmale5-01-2025
IKUMAR GOUR fil.com

ICOMMERCIAL ICOMMERCIAL 22-01-2025 IM/S CAPRISO FINANCE LTD Vs  [SAURABH JAIN| 8860141196fsaurabhadvocate.jain [25-01-2025
IM/S KAD HOUSING PVT LTD (@gmail.com

ICOMMERCIAL ICOMMERCIAL 22-01-2025 IM/S CAPRISO FINANCE LTD Vs [SAURABH JAIN| 8860141196saurabhadvocate.jain [25-01-2025
IM/S KAJ INFRASTRUCTURE PVT (@gmail.com
ILTD

ICOMMERCIAL ICOMMERCIAL 21-01-2025 IM/S SIRI IN FINLEASE PVT LTD [SAURABH JAIN| 8860141196fsaurabhadvocate.jain [25-01-2025
Vs KAD HOUSING PVT LTD (@gmail.com

ICOMMERCIAL ICOMMERCIAL 15-01-2025 [Tayaje and Sons Pvt Ltd Vs Mukesh |Ashish Aggarwal| 9899695533 25-01-2025
[Kumar

ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs SHOAIB lajay uppal(P), 9811740125virtuous.people@gmal25-01-2025
[IKARNI fil.com

ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs YOGESH lajay uppal(P), 9811740125virtuous.people@gmale5-01-2025
IKUMAR JAIN fil.com

ICOMMERCIAL ICOMMERCIAL 24-01-2025 IRCI cable through SPA Vs Onkar [Deepak Singh TH 9654290606/Advdeepaksinghoffici [27-01-2025
[Engine and Generator pvt 1td lal@gmail.com

ICOMMERCIAL ICOMMERCIAL 25-01-2025 IVISHAL KUMAR GUPTA Vs swadesh bansal( 9899848679swadeshbansal73804 [28-01-2025
IPREHLAD (@gmail.com

ICOMMERCIAL ICOMMERCIAL 26-01-2025 ISH. BHAGWAN PROJECTS PVT. IS.N. PANDEY 9868520336fsnpadv88@gmail.co [29-01-2025
ILTD. VS MAHAGUN INDIA PVT. m
ILTD.

ICOMMERCIAL ICOMMERCIAL 20-12-2024 IBANK OF BARODA Vs arun collectifrajnish kumar b4 9810872353 10-01-2025

ICOMMERCIAL ICOMMERCIAL 09-01-2025 [HDFC BANK LTD Vs AABID lajay uppal(P), 9811740125virtuous.people@gmal25-01-2025

fil.com

ICOMMERCIAL ICOMMERCIAL 18-12-2024 IM/S EASY TRIP PLANNERS LTD  |Anuj Jain(P), 9810599376ICNVASSOCIATES@ [29-01-2025

Vs M/S ISHITA HOLIDAYS [HOTMAIL.COM
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ICOMMERCIAL ICOMMERCIAL 29-01-2025 ISMFG India Credit Company LimitedSOURABH CHA 9990241436jsourabh@firstassocia [31-01-2025
es.in
ICOMMERCIAL ICOMMERCIAL 30-01-2025 IPUNJAB NATIONAL BANK Vs [Sudhir Kumar Si 9868927179kkssinghadvdelhi@g [31-01-2025
IGAGAN MEHRA PROP GAGAN Imail.com
ICATERING SERVICES
ICOMMERCIAL ICOMMERCIAL 30-01-2025 ISMFG India Credit Company ISOURABH CHA] 9990241436jsourabh@firstassocia [31-01-2025
[Limited Vs Jai Hanuman tes.in
[Readymade Agency
ICOMMERCIAL ICOMMERCIAL 22-01-2025 [Punjab National Bank Vs Sanjay JailSunav Rastogi(P 7838389845sunavrustgi@gmail.c [31-01-2025
om
43 IMS. PREETINORTH- 406 Civil ICS (COMM)/1/2025 03-01-2025 IABHISHEK AGARWAL Vs JAI SIN(Rakesh Kumar(H 9711771000rakesh.advocate18 @gl24-12-2024
IAGARWAL GUPTA,|WEST Imail.com
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) ICS (COMM)/9/2025 07-01-2025 ISURAJ BHAN JINDAL Vs ABDUL HRakesh Kumar(H 9711771000frakesh.advocate18@g|04-01-2025
Imail.com
ICS (COMM)/8/2025 07-01-2025 BANK OF MAHARASHTRA Vs MR [BANKE BIHARI 8010812345fdvocatepankaj2018 |04-01-2025
(@gmail.com
ICS (COMM)/6/2025 07-01-2025 IM/S JM KALLOYS Vs SH PREM CIGHANSHYAM M 9313714525NIL 04-01-2025
ICS (COMM)/7/2025 07-01-2025 IM/S JM K ALLOYS Vs SUMIT SHAIGHANSHYAM M 9313714525NIL 04-01-2025
ICS (COMM)/4/2025 07-01-2025 IDHARAMVIR JAIN Vs DINESH KUSudhir Saneja(P 9810897157sanejask@rediffmail. [04-01-2025
com
ICS (COMM)/5/2025 07-01-2025 IM/S JM K ALLOYS Vs VINAY MAJGHANSHYAM M 9313714525NIL 04-01-2025
ICS (COMM)/10/2025 07-01-2025 IM/S VICTOIR PERFUMES PVT LTD|Ramakant Shukl 9582158748vakilguru@gmai.com j04-01-2025
ICS (COMM)/12/2025 07-01-2025 ISTATE BANK OF INDIA Vs VIKAS JGopal Chand Sh{ 9810210832vijayprakashg682@g [04-01-2025
Imail.com
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ICS (COMM)/11/2025 07-01-2025 ISTATE BANK OF INDIA Vs RAMESGopal Chand Sh{ 9810210832vijayprakashg682@g [04-01-2025
Imail.com

ICS (COMM)/16/2025 08-01-2025 J[UNION BANK OF INDIA Vs SurreslDeepa Gupta(P), 9312292558advocate.deepa. 07-01-2025
gupta@gmail.com

ICS (COMM)/21/2025 08-01-2025 [State Bank of India Vs RAJ BALA [Kunal Malik(P), 7503444555ADVKUNALMALIK( |07-01-2025
(@GMA|IL.COM

ICS (COMM)/19/2025 08-01-2025 IM/s Harish Electricals Vs M/s KashfNeeraj Kumar(P 9599222549neeraj.justicein@gmalo7-01-2025
fil.com

ICS (COMM)/18/2025 08-01-2025 ICANARA BANK Vs DIVESH GUPTASanjeev Chopra( 9711142200[chopra6791@gmail.c [07-01-2025
om

ICS (COMM)/27/2025 09-01-2025 JAVHA LIFESCIENCES PRIVATE LINPAWAN SWAM]]| 9599195495)gurbircharya@gmail. [08-01-2025
lcom

ICS (COMM)/28/2025 10-01-2025 IYOGESH KUMAR AND SONS HUF JANKIT GUPTA(] 9953030485fankit.gupta@gravitaslog-01-2025
legal.co.in

ICS (COMM)/31/2025 15-01-2025 INIFL PVT LTD Vs Sandeep MahajaANIL KUMAR S/ 9810134793fallipcare@gmail.com [14-01-2025

ICS (COMM)/32/2025 15-01-2025 ISH GURMIT SINGH PROPRIETOR IDevinder Pal(P) 9999758272]lextex.adv@gmail.co [14-01-2025
m

ICS (COMM)/36/2025 18-01-2025 IFEDERAL BANK LTD Vs RAJA RANArun Kumar Shy 9312400295connect@snslegal.in [17-01-2025

ICS (COMM)/38/2025 20-01-2025 [PUNJAB NATIONAL BANK Vs LUKALOK KUMAR(} 9911000126ALOK.ADV2001 18-01-2025
(@GMAIL.COM

ICS (COMM)/39/2025 20-01-2025 [PUNJAB AND SIND BANK Vs SUSHCHITRA MALH 9212888057chitramalhotralegal @[18-01-2025
lgmail.com

ICS (COMM)/40/2025 20-01-2025 [PUNJAB AND SIND BANK Vs GAU|CHITRA MALH 9212888057 chitramalhotralegal @[18-01-2025
gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

ICS (COMM)/37/2025 20-01-2025 IPUNJAB NATIONAL BANK Vs PRASANJAY SOTI(P), 18-01-2025

ICS (COMM)/42/2025 21-01-2025 [PUNJAB AND SIND BANK Vs BRIJICHITRA MALH 9212888057chitramalhotralegal @[20-01-2025
gmail.com

ICS (COMM)/54/2025 25-01-2025 ISHRI RAM STEELS Vs MS ORIENTRahul Kumar Pa 9313321173jadv.rkpaliwal @gmail.|27-01-2025
lcom

ICS (COMM)/63/2025 28-01-2025 JUNION BANK OF INDIA Vs Abhish|Deepa Gupta(P), 9312292558advocate.deepa. 27-01-2025
gupta@gmail.com

ICS (COMM)/66/2025 29-01-2025 IM/s Axle Tools Industries Vs Sh Sanyvikrant arora(P),| 9910909990fvikrantarorai5@gmaif28-01-2025
l.com

ICS (COMM)/67/2025 29-01-2025 [Smt Shakuntala Jain Vs J P Electricgpreetpal singh(P 9958555055/Chamberppsingh@gr [28-01-2025
nail.com

ICS (COMM)/68/2025 29-01-2025 INIKUNSH AGGARWAL Vs MONIKJAbhishek Gupta 9718062292jthesuitslawfirm@gmal28-01-2025
fil.com

ICS (COMM)/70/2025 20-01-2025 INIKUNSH AGGARWAL Vs AMIT MAbhishek Gupta 9718062292jthesuitslawfirm@gmal28-01-2025
lil.com

ICS (COMM)/69/2025 29-01-2025 IM/S VS Singhal And Anr Vs RAJESIMadhur Mahaja 9953849748foffice@mmlaw.in 28-01-2025

ICS (COMM)/74/2025 30-01-2025 IM/S MAKINO INTERNATIONAL HBArun kumar(P), 7428318383fakhilesh.kumar3@gm|29-01-2025
lail.com

ICS (COMM)/75/2025 30-01-2025 IDEV DAHIYA STONE CRUSHER VYVICHITRA KUM 8508012660fadvocate.abhishek@gl29-01-2025
Imail.com

ICS (COMM)/77/2025 30-01-2025 IM/S SHRI BALJIT IMPEX Vs M/S [DEEPAK KASHY 9810199132/deepakkashyap.adv@ [29-01-2025
lgmail.com

ICS (COMM)/73/2025 30-01-2025 IMODERN LAMINATORS PVT LTD lalit pandey(P), 8130383143llalitpandeyadv@gmail29-01-2025
l.com
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Civil ICS(Comm.)/2/25 03.01.25 Abhishek Agarwal Vs. Atul Goel Rakesh Kumar 9711771000  [rakesh.advocate18@g| 21.12.24
Imail.com
ICS(Comm.)/3/24 04.01.25 IVanguard Industries (P) Ltd. Vs. Jagriti Jain 8527506427 [lawfirm@unsolvedleg| 01.01.25
Ajay Kr. Tanwar lal.com
ICS(Comm.)/13/24 07.01.25 IPNB Vs. Neha Sharma Paras Aggarwal [ 9810600656 [parasaggarwaladv.@g| 19.12.24
Imail.com
ICS(Comm.)/14/24 07.01.25 ISBI Vs. Arun Kumar Vijay Prakash 9810210832jvijayprakashg682@g 19.12.24
Imail.com
ICS(Comm.)/15/24 07.01.25 IM/s Shah T.C Vs. M/s Umedica Renu Chauhan 9582036867 renuchauhano4@gm 20.12.24
[Laboratories (P) Ltd. lail.com
ICS(Comm.)/17/24 07.01.25 ISBI Vs. Megh Singh Sunil Sehrawat 9212190624/delhilawyers76@yaho|  12.10.24
lo.co.in
ICS(Comm.)/20/24 08.01.25 ISBI Vs. Megh Singh Sunil Sehrawat 9212190624delhilawyers76@yaho|  12.10.24
lo.co.in
ICS(Comm.)/23/24 08.01.25 [Suresh Singhal Vs. M/s Best City Naman Singhal 7701841949paramsantlegal@gmal 23.12.24
[Estate Management Pvt. Ltd. fil.com
ICS(Comm.)/24/24 08.01.25 Vanij Texo Pack (P) Ltd. Vs. M/s Amit Joshi 9811299468  [a.joshi@bmjlawpartn| 20.12.24
Indusind Bank Ltd. lers.com
ICS(Comm.)/25/24 08.01.25 [Union Bank of India Vs. Jasvir Rathi| Deepa Gupta 9312292558deepa.gupta@gmail.c| 25.12.24
om
ICS(Comm.)/26/24 08.01.25 ISBI Vs. Manoj Kumar Gupta Kunal Malik 7503444555dvkunalmalik@gmai|l 23.12.24
l.com
ICS(Comm.)/29/24 10.01.25 IMVPEX Software Solution LLP Vs. Rahul Gupta 9711953429Rahulgupta2ig@gmal| 07.01.25
IM/s Roadzen Technologies Pvt. Ltd. fil.com
ICS(Comm.)/30/24 14.01.25 [Dushyant Kaushik Vs. M/s Vantex Sunil Dutt 9313345075advocatessunildutt@ 04.01.25
[Paints Pvt. Ltd. lgmail.com
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IM/s Hanuman Food Products Pvt.
ILtd.

ICS(Comm.)/33/25 18.01.25 IM/s JMK Alloys Vs. Rajesh Garg P.C Dogra 9313714525pritamdograggo@gm|  24.12.24
lail.com
ICS(Comm.)/34/25 18.01.25 IM/s JMK Alloys Vs. Kapil Sethi P.C Dogra 9313714525pritamdogragoo@gm|  24.12.24
lail.com
ICS(Comm.)/35/25 18.01.25 IM/s Surya Kiran Metal (P) Ltd. Vs. |Dharmender Kr. 9891445632(dharmendragii@yah| 08.01.25
[Kishore Kr. oo.co.in
ICS(Comm.)/41/25 20.01.25 IM/s Naresh Pharma Vs. M/s Pure & | Sahil Tanwar 9711592772sahiltalwar@yahoo.co| 10.01.25
ICure Health Care Pvt. Ltd. Im
ICS(Comm.)/43/25 21.01.25 [Sunder Marketing Associates (P) Ltd.| P.S Singal 9811107817singhalps@gmail.com| 06.01.25
Vs. Joginder Sehgal
ICS(Comm.)/44/25 21.01.25 [Sunder Marketing Associates (P) Ltd| Satender Kr. 9968347727 7satender.gautam85@ 13.01.25
Vs. Diamond Solvex Pvt. Ltd. gmail.com
ICS(Comm.)/45/25 21.01.25 IPNB Vs. Anand Srivastava Alok Kumar 9911000126jalok.adv2001@gmail.|  17.01.25
com
ICS(Comm.)/46/25 22.01.25 INAV Records Pvt. Ltd. Vs. Rehmat N.K Bhardwaj 9810147174mkbhardwaj@rkdewa  19.01.25
IGramophone House Inmail.com
ICS(Comm.)/47/25 22.01.25 Pay Kumar Trading Vs. Rishi Kumar | Anil Kr. Sahu & 9810134793fallipcare@gmail.com 20.01.25
Roshan Kr.
ICS(Comm.)/48/25 22.01.25 Pay Kumar Trading Vs. Santosh Kr. | Anil Kr. Sahu & 9810134793fallipcare@gmail.com 20.01.25
ILodhi Roshan Kr.
ICS(Comm.)/49/25 23.01.25 IM/s Chauhan Enterprises Vs. Ms. Ramnath 9810690264jramnath.1965@gmail 17.01.25
Sproutlife Food Pvt. Lid. L.com
ICS(Comm.)/50/25 23.01.25 IM/s Dorek International Pvt. Ltd. Vs, Shivangi Singh 8826406247shivangiq7@gmail.co| 09.01.25
IM/s Super Milk Product Pvt. Ltd. Im
ICS(Comm.)/51/25 23.01.25 IM/s Ensure Innovations Pvt. Ltd. Vs.| Shivangi Singh 882640624 7shivangigy@gmail.co| 09.01.25

m
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ICS(Comm.)/52/25

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

24.01.25

IPNB Vs. Anirudh Sharma

VSADVOCATE

Chitra Malhotra

ADVOCATE

MOBILE
NUMBER

9212888057chitramalhotra@gmail

ADVOCATE EMAILDATE OF E-
ID FILING

17.01.25

The Orana Panipat

ICS(Comm.)/53/25 24.01.25 IM/s VM Can Industries Pvt. Ltd. Vs.| Kunal Madan 9717468652kunalmadan @kmala 20.01.25
IM/s Nina Foods woffice.com
ICS(Comm.)/55/25 25.01.25 INicholas Healthcare Ltd. Vs. Dr. S.K | G.S Charya 9599195495gurbicharya@gmail.c| 08.01.25
IMosiur Rohaman om
ICS(Comm.)/56/25 27.01.25 [Bank of India Vs. Atul Luthra J.K Sharma 9811161300  fjadv.varunsharma@g 22.01.25
Imail.com
ICS(Comm.)/57/25 27.01.25 [Bank of India Vs. Amit J.K Sharma 9811161300  fadv.varunsharma@g 22.01.25
Imail.com
ICS(Comm.)/58/25 27.01.25 [Bank of India Vs. Praveen Mann J.K Sharma 9811161300  fadv.varunsharma@g 22.01.25
Imail.com
ICS(Comm.)/60/25 28.01.25 [Union Bank of India Vs. Rajinder Deepa Gupta 9312292558advocate.deepa.gupta|  21.01.25
(@gmai.com
ICS(Comm.)/61/25 28.01.25 [Union Bank of India Vs. Ashwani Deepa Gupta 9312292558advocate.deepa.gupta|  21.01.25
Arora (@gmai.com
ICS(Comm.)/62/25 28.01.25 JAarav Graphics Vs. N.K Enterprises |nusha & Sunil A 9354280071fadv.tanusha@gmail.c| 18.01.25
om
ICS(Comm.)/64/25 28.01.25 IM/s Balaji Steel Wires Vs. M/s Payendra Mishra| 9990621756fdv.jayendra@gmai.c| 15.01.25
Vishal Steels om
ICS(Comm.)/65/25 28.01.25 M/s Maxemo Capital Services Vs. Rohit Goel 9312248785frohitgoel1975@gmail.|  25.01.25
Pankaj Kumar com
ICS(Comm.)/71/25 20.01.25 M/s RSPL Litd. Vs. Ashok Kr. Mohit Sharma 9971773474mvslegalip@gmail.co 27.01.25
Im
ICS(Comm.)/72/25 20.01.25 Amit Gupta aka Amit Kr. Gupta Vs. | Amit Verma 9810550160conceptlegal@gmail.c| 26.01.25

jom




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS(Comm.)/76/25

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

30.01.25

Anmol Vs. Bajaj Finance

ADVOCATE

Arvind Singh

ADVOCATE
MOBILE
NUMBER

7290057300

ADVOCATE EMAILDATE OF E-
ID FILING

rvind36b@gmail.co
Im

27.01.25

ICS(Comm.)/78/25 30.01.25 M/s Gauri Shankar Enterprises Vs. |Vivekanand Jha N.A adv.vivekanandjha@g| 03.01.25
M/s MYC Infra (P) Ltd. Imail.com
ICS(Comm.)/79/25 31.01.25 Ashish Enbgineers Vs. Gulshan D.K Singh 9811108641|dksinghassociates200|  24.01.25
Industries 7 @rediffmail.com
ICS(Comm.)/80/25 31.01.25 Sushil Enterprises (P) Ltd. Vs. Balvinder 9810118130fadvocateballi@gmail. 24.01.25
Eduzone Publications Ralhan lcom
ICS(Comm.)/81/25 31.01.25 M/s Aditya Infra Solutions Vs. M/s P.K Dash 0953920409  [prartapkdash@gmail.| 24.01.25
Hi SKY Group lcom
ICS(Comm.)/653/24 28.01.25 Mayank Aggarwal Vs. M/s Maan | Gravitas Legal 9953030485fankitgupta@gravitasl 15.10.24
Builders & Ors. legal.co.in
45 SH. AMIT KUMARJNORTH 307 Civil F C B B s B
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
IMISC DJ/31/2025 08-01-2025 Vishal Goyal Vs Kumar Food IndustiANANT RAO(P)NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/5/2025 |08-01-2025 IMAHINDER KUMAR Vs PUNJAB NATUL GUPTA(P[NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

ICS (COMM)/18/2025 09-01-2025 [Suresh Kumar Singhal Vs Ms GuriyfANKUR SINGHANOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/24/2025 13-01-2025 [EXCELDUPLEX PRIVATE LIMITEDANKIT GUPTA(JNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/23/2025 13-01-2025 lashok kumar gupta Vs madhav gupt{Bharat Gupta(P)[NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/12/2025 [15-01-2025 [HDB FINANCIAL SERVICES LIMITIDINESH JAIN(INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/11/2025 [15-01-2025 [HDB FINANCIAL SERVICES LIMITIDINESH JAIN(INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/9/2025 [15-01-2025 IMS CHEMI ENTERPRISES THROU(SUMEET(P), INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/8/2025 [15-01-2025 IMS CHEMI ENTERPRISES THROU(Deepa Gupta(P),NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM)/25/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

15-01-2025

JArun Jain Vs Neelam

ADVOCATE

Priti Agarwal(P)),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/10/2025 [15-01-2025 [Raman Kumar Proprietor of R K PolyArun Kumar ShuyNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/29/2025 16-01-2025 IGold Plus Glass Industry Vs Preet GISANCHAY MEHNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/30/2025 16-01-2025 JUNION BANK OF INDIA THROUGHSANCHAY MEHINOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/36/2025 16-01-2025 ISUPRAJIT ENGINEERING LIMITEISHANTNU AGGNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/37/2025 16-01-2025 ISUPRAJIT ENGINEERING LIMITEIVivek Kumar(P) [NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/28/2025 16-01-2025 RAJESH AGARWAL Vs IFAMULLA[Karan Bhambri(JNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

ICS (COMM)/27/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

16-01-2025

IDBI BANK LTD Vs GAURAV GAR!

ADVOCATE

JANKIT GUPTA(]

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID FILING

INOT MENTIONEDINOT

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/26/2025 16-01-2025 IHI TECH FITFOOT AGENCIES PVT |ABHISHEK TYANOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED JAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/32/2025 17-01-2025 [EXCELDUPLEX PRIVATE LIMITEDABHISHEK TYANOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IRP/1/2025 17-01-2025 IASHOK GUPTA Vs NISHA JAIN  [Ankit Rai(P), INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IRP/2/2025 17-01-2025 JASHOK GUPTA Vs SAVITA JAIN [Nitin Kumar SinfNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED JAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/31/2025 17-01-2025 Quality Electroplating Vs M/S Sage INitin Kumar Sin{NOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/14/2025 [18-01-2025 IM' S BHAWNA LAMINATION Vs AIJAMAN MUDGAINOT INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED IAS SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

[Execution (Comm)/13/2025

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

18-01-2025

IM S BHAWNA LIMINATION Vs RA|

NAME VSADVOCATE

JAmit Kumar(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/45/2025 18-01-2025 IRAJESH KUMAR Vs GLOBAL WAS[Kajol sahu(P), [NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/46/2025 18-01-2025 [Kashmiri LAL Vs TAHIR [deepak kohli(P),INOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
JIOMP (I) (COMM)/3/2025 18-01-2025 Puneja Finance Vs Ajit kumar Ritik Malik(P), [NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/16/2025 [20-01-2025 IMs India Trade Link Pvt Ltd Vs NAWPrasun Kumar(PNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED JAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/17/2025 [20-01-2025 IMs Psa Polymers Pvt Ltd Vs RAJENJABHISHEK GUENOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/118/2025 20-01-2025 IM/S Dorris Pharmaceutical Pvt Ltd YASHU PATHAK(NOT INOT MENTIONEDINOT

AS SINGLE PAGE ISMENTIONED

IRECIEVED IAS SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM)/51/2025

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

20-01-2025

IM/s Venture Cables Vs M/s Aggarw.

ADVOCATE

Rakesh Patiyal(]

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS DJ/39/2025 20-01-2025 IPARK Industries Pvt Ltd Vs Mr MoHSUSHIL KUMARNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/52/2025 20-01-2025 ISAGAR BANSAL Vs KAVITA PARTHIV J. ME[NOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/53/2025 21-01-2025 ICanara Bank Vs RAHUL YADAV  jaakash sehrawat{NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/69/2025 27-01-2025 [DBI BANK LIMITED Vs SUNIL KUrajeev kumar teWwNOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/56/2025 22-01-2025 IMumbai Fresh Foods LLP Vs Spice }Sameer Khan(P)[NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/57/2025 23-01-2025 Valuable Business Solutions Pvt Ltd [Sameer Khan(P)[NOT INOT MENTIONEDINOT

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED IAS SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

[Execution (Comm)/18/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

24-01-2025

IMUKESH KUMAR RATHORE Vs G.

ADVOCATE

JAmit Kumar(P),

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

THROUGH MAIL

IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/66/2025 25-01-2025 [Parveen Kumar Prop of Prateek Poly [Shah Rukh KhanNOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/65/2025 25-01-2025 [Parveen Kumar Prop of Prateek Poly |Hitesh Kumar(P[NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/64/2025 25-01-2025 IKASHMIRI LAL AND SONS (ThrouglTARUN SHOKEINOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IS [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/2/2025 27-01-2025 ISADASHIV MISHRA AND ANR Vs JRahul Yadav(P),[NOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL
ICS (COMM)/70/2025 28-01-2025 M/S S K IMPORTS Vs RITESH GUEVINAY MOHAN|NOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
ICS (COMM)/71/2025 28-01-2025 IM/S FUTURE INFO EDGE PRIVATHAAROHI MIKKIINOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM)/72/2025 28-01-2025 [Shrine Hospital Vs B R Healthcare HAshok Jain(P), [NOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

[Execution (Comm)/19/2025 [30-01-2025 IDR MRS NEENA GUPTA Vs SSS OJRAJESH JANGRNOT
IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

ICS (COMM)/73/2025 30-01-2025 AP LEATHER COMPANY PVT LTD [Varun Gupta(P),[NOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/74/2025 30-01-2025 IMukesh Jhuthra and Anr Proprietor ¢Bipul Mishra(P),NOT
IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

IOMP (I) (COMM)/6/2025  [30-01-2025 [TOYOTA FINANCE SERVICE INDIAamarendra kumgNOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

[Execution (Comm)/20/2025 |31-01-2025 IMS OMKARA TRANSPORT Vs MS JARCHIT SINGH[NOT
IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ICS (COMM)/7/2025 07-01-2025 IM/S COSMIC ALLOYS AND METAL|PARTHIV J. MENOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM)/3/2025

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

07-01-2025

INAVDIP FORGE PVT LTD Vs TEST]

ADVOCATE

PARTHIV J. ME

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-

ID

FILING

ICS (COMM)/2/2025

07-01-2025

IMENAMED PHARMA PRIVATE LIM

IPARTHIV J. ME

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/6/2025

07-01-2025

[DBI BANK LTD Vs JATIN SHARM,

DEV PRAKASH

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/5/2025

07-01-2025

[DBI BANK LTD Vs SHRAWAN KU|

JANANT RAO(P)

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/4/2025

07-01-2025

[DBI BANK LTD Vs SANJAY ROHII

IATUL GUPTA(P

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/8/2025

08-01-2025

IMUKESH VERMA Vs THE DIRECT]

JANKUR SINGH4

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

46

ISH. UMED SINGH,|
IDISTRICT JUDGE
(COMMERCIAL)

INORTH

110

ICivil

ICS (COMM.)/1/2025

03-01-2025

IGufic Biosciences Limited VS
IPACIFIC BIOENGINEERING
IPRIVATE LTD.

ABHISHEK CHA

INOT
IMENTIONED AS
ISINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED
THROUGH MAIL

INOT MENTIONED|
AS SINGLE PAGE ISMENTIONED

INOT

IAS SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[Execution (Comm.)/3/2025 [03-01-2025 ISH AMIT GARG PROPRIETOR OF [SIDHANT ANTINOT INOT MENTIONEDINOT
IBALA INDUSTRIES VS SHRI IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
IBALAJI PLASTIC THROUGH SH. ISINGLE PAGE IRECIEVED IAS SINGLE
IMANOJ SINGHAL IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm.)/4/2025 [03-01-2025 ISHANDAR HAIDER PROP OF INOT MENTIONNOT INOT MENTIONEDINOT
IHARDMAN JEANS VS FASHION IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
IBULL INDIA RETAILS PVT. LTD. ISINGLE PAGE IRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/1/2025 07-01-2025 IDELHI COCHIN ROAD CARRIER [SOMVIR SINGHNOT INOT MENTIONEDINOT
IVS HDB FINANCIAL SERVICES IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ILIMTED ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/2/2025 |07-01-2025 INFINITY FINCORP SOLUTIONS |JANURAG MISHINOT INOT MENTIONEDINOT
IPVT. LTD. VS MADHU GURJAR IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/6/2025 [07-01-2025 IMs Sandeep Kumar Nikhil Kumar VSPRASHANT INOT INOT MENTIONEDINOT
IRAKESH KUMAR UMAR IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/9/2025 07-01-2025 IDBI BANK LTD VS HEMA DEVI  [PARTHIV J. INOT INOT MENTIONEDINOT
IMEHTA IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/10/2025 07-01-2025 IDBI BANK LTD VS ALKA LAKHAN [PARTHIV J. INOT INOT MENTIONEDINOT
IMEHTA IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM.)/11/2025 07-01-2025 IDBI BANK LTD VS VIKAS GULATI [PARTHIV J. INOT INOT MENTIONEDINOT
IMEHTA IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/12/2025 07-01-2025 [DBI BANK LTD VS TARUN [PARTHIV J. INOT INOT MENTIONEDINOT
IKUMAR IMEHTA IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/13/2025 07-01-2025 [DBI BANK LTD VS M/S BRJS IPARTHIV J. INOT INOT MENTIONEDINOT
ICONTRACTORS PVT. LTD. IMEHTA IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/14/2025 07-01-2025 [Sarvan Kumar VS SUPER KICKS IANJALI INOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/15/2025 07-01-2025 [Rajender Talwar VS RAVINDER IPAWAN INOT INOT MENTIONEDINOT
[KHARBANDA [KAWRANI IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/16/2025 07-01-2025 IKAILASH CHAND PROPRIETOR [KAMAL GARG [NOT INOT MENTIONEDINOT
IOF M/S VISHWAKARMA IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
INDUSTRIES VS SHREE PRAKASH ISINGLE PAGE IRECIEVED IAS SINGLE
IMISHRA PROPRIETOR OF M/S IRECIEVED [THROUGH MAIL PAGE IS
ISHRI GYAN GANGA INDUSTRIES [THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/17/2025 07-01-2025 IM S OMKARA TRANSPORT IVARUN GUPTA [NOT INOT MENTIONEDINOT
IPRIVATE LIMITED VS M/S OAK IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISHIPPING SERVICES PRIVATE ISINGLE PAGE IRECIEVED IAS SINGLE
ILTD. IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM.)/19/2025 08-01-2025 IMs PANTHER LOGISTICS PRIVATE|SOVI BIPNEET [NOT INOT MENTIONEDINOT
ILIMITED VS M/S SERVOTECH ISINGH IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
IPOWER SYSTEMS LIMITED ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/20/2025 08-01-2025 [Rajiv Gupta VS DIVESH SHARMA |[ROHIT INOT INOT MENTIONEDINOT
IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED JAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/21/2025 08-01-2025 Savita Gupta through SPA Sanjay = [MANISH INOT INOT MENTIONEDINOT
iGupta VS M/S DELITE ISHARMA IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
INDUSTRIES ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/22/2025 08-01-2025 IPROTEIN NATION THR PROP VS |[YUVRAJ INOT INOT MENTIONEDINOT
ISEEMA AGGARWAL IFRANCIS IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/7/2025 [10-01-2025 JARVINDER SINGH VS VINAYAK |[VIVEK INOT INOT MENTIONEDINOT
I[ENTERPRISES IKADYAN IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED JAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/33/2025 14-01-2025 [Raghav Mundhra VS M/S TATA ISANJAY INOT INOT MENTIONEDINOT
IPROJECTS LIMITED KUMAR IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/34/2025 15-01-2025 IMONSOON AGRO CHEMICALS ICHANDER INOT INOT MENTIONEDINOT
IPRIVATE LIMITED VS MANIK ISHEKHAR IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
JAIN ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM.)/35/2025 15-01-2025 ISURINDER KUMAR JAIN VS INOT INOT MENTIONEDINOT
IANITA RANA [HUSSAIN IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/42/2025 15-01-2025 JArun kakkar VS VISHNU ISAURABH INOT INOT MENTIONEDINOT
ICHAPAGAL JUPADHYAY IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/38/2025 16-01-2025 ISATYA BHAMA VS AJIT SINGH JANKIT GUPTA [NOT INOT MENTIONEDINOT
IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/39/2025 16-01-2025 IBANK OF INDIA VS GHANSHYAM [VARUN INOT INOT MENTIONEDINOT
IKUMAR ISHARMA IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/40/2025 16-01-2025 IDBI BANK LTD VS GURMEET IVIVEK KUMAR [NOT INOT MENTIONEDINOT
ISINGH IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/41/2025 16-01-2025 ISHIV RAJ ENGINEERING WORKS [LAHANA INOT INOT MENTIONEDINOT
VS GAURANSH INDUSTRIES ISINGH SAINI |MENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/89/2025 16-01-2025 IRAJESH AGARWAL VS SHAMA ISHANTNU INOT INOT MENTIONEDINOT
IFAMULLA FAIZI IAGGARWAL IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL  [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
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Amit Gupta VS ARVIND BAJAJ

ICS DJ/29/2025 17-01-2025 [Evergrace Healthcare Consultancy [PUNITJAIN  [NOT INOT MENTIONEDINOT
[Pvt Ltd thr its Director VS ELANTIS IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
IHEALTHCARE PVT. LTD. ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/43/2025 17-01-2025 IBALBIR SINGH VS TIKAM DINESH INOT INOT MENTIONEDINOT
SINGH KUMAR IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/44/2025 17-01-2025 IWATARANA RENTALS PRIVATE [PANKAJ INOT INOT MENTIONEDINOT
ILTD. M/S JAIN FARM FRESH IKASHYAP IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/15/2025 [18-01-2025 IAMARDEEP BUILDERS VS DELHI [AKSHU JAIN [NOT INOT MENTIONEDINOT
IDEVELOPMENT AUTHORITY IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/47/2025 18-01-2025 IPUNJAB NATIONAL BANK VS M/S [SARABJEET INOT INOT MENTIONEDINOT
JANSHU HOSIERY ISINGH IMENTIONED AS [AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/48/2025 18-01-2025 [Shri Ram Plastic India VS [RAVI INOT INOT MENTIONEDINOT
IROLIFLEX CABLES INDUSTRIES [CHAUHAN IMENTIONED AS |AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE IRECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/49/2025 18-01-2025 Midson Chits Pvt Ltd Through Its Ar }J. S JAISWAL
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ICS (COMM.)/50/2025 18-01-2025 INDIAN BANKVS S. KTELCOM  [BANISH BHARI]

IOMP (I) (COMM.)/4/2025 [20-01-2025 ITATA CAPITAL LIMITED VS ILALIT PANDEY
[KAMLESH SINGH

ICS (COMM.)/54/2025 21-01-2025 IDBI BANK LTD VS SUNNY PURI [PARTHIV J. MEHTA

ICS (COMM.)/55/2025 21-01-2025 IM/s Lezini Metals PVT LTD VS M/S [DEEPAK KOHL]
IRAFFLESIA TOLPIS

ICS (COMM.)/58/2025 22-01-2025 IGold Plus Glass Industry VS SUPER |PRITI AGGARWAL
IGLASS CENTRE

ICS (COMM.)/59/2025 23-01-2025 ISUNRISE ASSOCIATES VS KCJ [KAMAL ANAND|
IMARKETING PRIVATE LTD.

ICS (COMM.)/60/2025 23-01-2025 State bank of india VS VINOD RAVINDER NARAYAN SINGH
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ICS (COMM.)/61/2025 23-01-2025 ISTATE BANK OF INDIA VS RAVINDER NARAYAN SINGH
INDERJEET KUMAR

ICS (COMM.)/62/2025 23-01-2025 ISTATE BANK OF INDIA VS RAVINDER NARAYAN SINGH
IMANISH KAUSHIK ENTERPRISES

ICS (COMM.)/63/2025 23-01-2025 ISTATE BANK OF INDIA VS CL RAVINDER NARAYAN SINGH
TRADING COMPANY

IOMP (I) (COMM.)/5/2025 [24-01-2025 ISMFG INDIA CREDIT CO. LTD. VS [KARAN CHHIBER
IKULDEEP ENTERPRISES

ICS (COMM.)/67/2025 24-01-2025 state bank of india VS MANIMARK [RAVINDER NARAYAN SINGH
IHEALTHCARE

JOMP (COMM.)/3/2025 25-01-2025 IMS United Insurance Co Ltd through]AARYA KUMAR|
lits AR VS M/S PARUL
[HANDICRAFTS PVT. LT.D

ICS (COMM.)/68/2025 25-01-2025 IM/S KASHMIRI LAL AND SONS IAMIT KUMAR

through sanjeev taneja alias nikko)
VS HAZI MATLOOB HASAN




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IMISC DJ/161/2025 25-01-2025 JAmit gupta VS PAWAN INEERAJ KUMAR SINGH

[Execution (Comm.)/23/2025 [28-01-2025 IMS VIPUL ELECTRICALS INDIA VS|ICHETAN ROY
IM/S SSG ELECTRIC ENGINEERS

ICS (COMM.)/81/2025 28-01-2025 [Priyank Gupta VS M/S SHAKTI ANANT KUMAR|HAZELAY
[FOOTWEAR

IOMP (I) (COMM.)/13/2025 [29-01-2025 Puneja finance company VS LOKESH|KAJOL SAHU
INIJHAWAN AND ORS

ICS (COMM.)/79/2025 20-01-2025 IMBS TRADERS PRIVATE LTD. VS [ADITYA KAPOOR
ISUMAN FIBRE AND INTERIOR

ICS (COMM.)/80/2025 29-01-2025 IM/S VITAL HOME CARE VS ARUN [RAGHAV SALUJA
IGUPTA

[Execution (Comm.)/24/2025 [30-01-2025 [HOMESHREE HOUSING FINANCE [NIDHI SAINI
ILIMITED VS SHUBHAM
IBAJPAYEE




S.NO COURT

DISTRICT COURT ROOM
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DATE

OFPETITIONER
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IOMP (I) (COMM.)/14/2025 [31-01-2025 'S Hospitality Services Private Ltd [NIMISH MISHRJA
VS SIDBALI GROUP
47 ISH. PANKAJ GUPTA,SOUTH- 603 Commercial Suit ICONTEMPT PETITION 04.01.2025 CALVIN KLEIN TRADEMARK VS GAUTAM 9999093893 [eludication.legal@out| 03.01.2025
IDISTRICT WEST HARISH/SATISH THADANI BHASIN look.com
(COMMERCIAL
ICOURT-01
603 Commercial Suit ICS COMM. 16/2025 09.01.2025 PUMA SE VS ASHOK KUMAR GAUTAM 9999093893 feludication.legal@out| 08.01.2025
BHASIN look.com
603 Commercial Suit ICS COMM. 19/2025 13.01.2025 SIDDHARTH GAHLOT VS DR. [PANKAJ VIVEK| 09811215778  [|Pankajvivek@gmail.c| 11.01.2025
SANJAY MAHINDRA jom
603 Commercial Suit ICS COMM. 23/2025 15.01.2025 M/S UCL DISTRIBUTION PVT LTD RADHEY 9811041494  [Radheyshyamadv@g [ 04.01.2025
VS SAGAR GOEL SHYAM Imail.com
603 Commercial Suit ICS COMM. 24/2025 15.01.2025 STATE BANK OF INDIA VS SUMIT ARVIND 9811317311 [advocatearvindgupta [ 09.01.2025
KUMAR GUPTA (@gmail.com
603 Commercial Suit ICS COMM. 25/2025 15.01.2025 INDIAN BANK VS K.MAYA SANJEEV 9711142200  [chopra6791@gmail.c | 14.01.2025
CHOPRA jom
603 Commercial Suit ICS COMM. 38/2025 22.01.2025 [SAMSONITE IP HOLDING SARL VS| GAUTAM 9999093893  feludication.legal@out| 21.01.2025
ASHOK KUMAR BHASIN look.com
603 Commercial Suit ICS COMM. 39/2025 22.01.2025 PUMA SE VS AYUSH GAUTAM 9999093893  [eludication.legal@out| 21.01.2025
BHASIN look.com
603 Commercial Suit ICS COMM. 40/2025 23.01.2025 CRM POLYMERS VS YFC RAJESH 9810248506  [rajeshsinglaig71@gm| 21.01.2025
PROJECTS PVT LTD KUMAR lail.com
SINGLA
603 Commercial Suit ICS COMM. 41/2025 24.01.2025 RAVI HOODA VS VINDO VERMA | L.C.RAJPUT 0871432179  jadvfcr292@gmail.co | 22.01.2025
m
603 Commercial Suit ICS COMM. 46/2025 27.01.2025 INDIAN OVERSEAS BANK VS SUBHASH 9810840045 [skjhaassociates@yah | 26.01.2025
GEETA MEHRA KUMAR JHA joo.com
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603 Commercial Suit ICS COMM. 47/2025 27.01.2025 RAJ AGGARWAL VS ISHAN VAIBHAV 7982592275  [legal@crediblelegalso| 26.01.2025
AGGARWAL GUPTA lutions.com
603 Commercial Suit ICS COMM. 48/2025 27.01.2025 THE SUPREME INDUSTRIES LTD GAUTAM 9999093893  [eludication.legal@out| 25.01.2025
VS RAMAN GARG BHASIN look.com
603 Commercial Suit ICOUNTER CLAIM 4/2025 28.01.2025 M/S SEAGULINFRAS VS GONSAI [S.GOWTHMAN| 9899339689 |NOT PROVIDED 27.01.2025
LOGISTICS PVT LTD
603 Commercial Suit ICS COMM. 52/2025 31.01.2025 M/S BROTHERS AND COMPANY ARJUN 9899500164 |JARJUNSANJAY24@ | 30.01.2025
VS M/S MFB GEOTECH PVT LTD SANJAY IGMAIL.COM
603 Commercial Arbitration IOMP COMM. 1/2025 15.01.2025 M/S ARCHRITISPACES VS M/S SY SOMVIR 9313060905 |deswal.somvir12345 15.01.2025
LOGISTIC PARK LLP SINGH (@gmail.com
DESWAL
603 Commercial Arbitration IOMP(I) COMM. 2/2025 13.01.2025 DJA COOPERATIVE GROUP OM PRAKASH 9810794402  jadvomparkash3o2@g| 07.01.2025
HOUSING SOCIETY VS NISHI Imail.com
KHANDELWAL
603 MISC. APPLICATION IMISCDJADJ 22/2025 14.01.2025 RCM FINANCE LEASING PVT LTD| MUKESH 9810346487  mukeshkjuj@gmail.c | 09.01.2025
VS LANCER TRADING KUMAR jom
603 MISC. APPLICATION IMISCDJADJ23/2025 14.01.2025 STATE BANK OF INDIA VS VIVEK |[KUNAL MALIK| 7503444555 |Advkunalmalik@gma| 04.01.2025
KUMAR lil.com
603 MISC. APPLICATION IMISCDJADJ28/2025 16.01.2025 SUNITA MITTAL VS MUKESH ASUTOSH 9810120000 jalohiadv@gmail.com | 15.01.2025
SINGH LOHIA
603 MISC. APPLICATION IMISCDJADJ 31/2025 17.01.2025 UNION BANK OF INDIA VS NISHA| SANDEEP 8800892099 |dhariwalsandeep9os | 16.01.2025
GUPTA DHARIWAL (@gmail.com
603 MISC. APPLICATION IMISCDJADJ 32/2025 17.01.2025 M/S RAVI AND SINGH AMARENDRA 9599801188  joutsmartadvocate@g [ 16.01.2025
COMMUNICATION VS SAI BALAJI[KUMAR DUBEY| Imail.com
ELECTRICAL AND NETWORK
603 MISC. APPLICATION IMISCDJADJ 37/2025 18.01.2025 M/S RAVI AND SINGH AMARENDRA 9599801188  futsmartadvocate@g | 17.01.2025
COMMUNICATION VS M/S [KUMAR DUBEY]| Imail.com
MALUK TELELINKS
603 MISC. APPLICATION IMISCDJADJ 38/2025 18.01.2025 RAJINDER KARIRO VS DHRUVI RAJEEV 9810782793  [rajeevchauhang6707 | 17.01.2025
FOODS AND HOSPITALITY PVT KUMAR (@gmail.com
LTD CHAUHAN
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603 MISC. APPLICATION IMISCDJADJ 72/2025 31.01.2025 SNEH BIOTECH PVT LTD VS RISHI SOOD 9650133112  [Rishisoodadvocate@g 30.01.2025
FLEBO IN PVT LTD Imail.com
603 EXECUTION PETITION [EX. COMM.6/2025 13.01.2025 IPAWAN VERMA VS JAMIL AHMAD| RAM KUMAR 9810750151  framk.professional@g| 08.01.2025
Imail.com
603 EXECUTION PETITION [EX. COMM.9/2025 13.01.2025 STATE BANK OF INDIA VS PRANSHU | NOT PROVIDED |[NOT PROVIDED 10.01.2025
PRASHANT KUMAR SRIVASTAVA | VASHISHTH
603 EXECUTION PETITION [EX. COMM.7/2025 13.01.2025 M/S TBU & GAMSLY VS M/S PRANAY JAIN 8527817330  [prannayajaiin@gmail| 10.01.2025
NYSAA RETAILS P. LTD. .com
603 EXECUTION PETITION [EX. COMM.5/2025 13.01.2025 PUNJAB AND SIND BANK VS GURBACHAN 9818332680  [gsdhingrai23@gmail.| 10.01.2025
KHAN CHAND & ORS SINGH lcom
DHINGRA
603 EXECUTION PETITION [EX. COMM.8/2025 13.01.2025 ANIL CHANDEL VS PRADEEP SATISH 9958893510  fsatishtomar.advocate | 10.01.2025
SHARMA KUMAR (@gmial.com
TOMAR
603 EXECUTION PETITION [EX. COMM.17/2025 15.01.2025 RAM DARSHAN SINGH VS M/S | PARAMVEER 0811348590  |paramveer196584@g| 14.01.2025
DIAMOND INTERNATIONAL SINGH Imail.com
603 EXECUTION PETITION [EX. COMM.23/2025 25.01.2025 SAAMAG EXIM PVT. LTD. VS VIJAY 9811264777  |vijay.kaundal@sarafp| 23.01.2025
RAKSHASUPREME CAMOUFLAGE| KAUNDAL lartners.com
PVT. LTD.
603 EXECUTION PETITION [EX. COMM.22/2025 23.01.2025 PUNJAB NATIONAL BANK VS M/S|VED PRAKASH| 9711900673 |advocateprakashved | 22.01.2025
BHOOMIKA TRADERS (@gmail.com
48 ISH. VIKAS DHULL,SOUTH- 613 Contempt petition IContempt Petition/ 2/2025 27-01-2025 SMT TAJINDER KAUR Vs Sh Satish 7042198312  [nfo@centurylawfir | 24-01-2025
IDISTRICT WEST JAGMEET SINGH Prakash m.in
ICOMMERCIAL
ICOURT.
613 Commercial Suit ICS (COMM)/49/2025 27-01-2025 continental carriers private limited Sh Rajan 0811432766  [rajanmiglani@gmail. | 23-01-2025
Vs leder wills Miglani com
613 Commercial Suit ICS (COMM)/42/2025 25-01-2025 OZONE PHARMACEUTICALS LTD.| Sh Surender 9999993833  [surendersuparn@gm | 24-01-2025
Vs AASHIRWAD MEDICOS Tyagi lail.com
PRIVATE LIMITED
613 Commercial Suit ICS (COMM)/34/2025 18-01-2025 SATYA PARKASH AND BROTHERS|  Sh Aseem 9312211157  [mehrotra.aseem@yah| 14-01-2025
PRIVATE LIMITED Vs MUNICIPAL] Mehrotra oo.co.in
CORPORATION OF DELHI
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613 Commercial Suit ICS (COMM)/35/2025 18-01-2025 BANK OF INDIA Vs Kartar Singh | Sh V.P. Tiwari 9990182901  [vptiwariadvocate@g | 14-01-2025
Imail.com
613 Arbitration IOMP (I)(COMM.)/3/2025 17-01-2025 SMFG INDIA CERDIT CO LTD Vs Sh Karan 9654003808  [karanchibber26@gm | 16-01-2025
RAJIV KUMAR Chhibber lail.com
613 Commercial suit ICS (COMM)/30/2025 17-01-2025 CANARA BANK Vs ANJU JASWAL |  Sh Sanjeev 9711142200  [chopra6791@gmail.c | 14-01-2025
Chopra om
613 Commercial Execution [Execution (Comm.)/18/2025 16-01-2025 Rakesh Gupta Vs DR BATRAS Sh Nitin Garg 9958986363  [info@knowlex.in 10-01-2025
POSITIVE HEALTH PRODUCTS
LTD
613 Commercial suit ICS (COMM)/26/2025 15-01-2025 ZAST LOGISOLUTIONS PVT. LTD. |Ms. Shashi Bala 9971155677  [scjlawoffice@gmail.c [ 14-01-2025
Vs OXYZEN EXPRESS PRIVATE lom
LIMITED
613 Commercial suit ICS (COMM)/17/2025 10-01-2025 Jai Prakash Sharma Vs ANKIT Sh Jai Prakash 0811594594  |phardwajajitb6@gma| 09-01-2025
RATHI lil.com
613 Misc Application IMISC DJ ADJ/20/2025 09-01-2025 PUNJAB NATIONAL BANK Vs Sh Ajay Singh 9811647476  |advocateajaysinghma| 09-01-2025
SRPK TRADINGS Malik lik@gmail.com
613 Commercial suit ICS (COMM)/15/2025 08-01-2025 Puma Se Vs Ashok Kumar Sh Navlin 9999306881 leludication.legal@out| 07-01-2025
Swalin look.com
613 Commercial Suit ICS (COMM)/10/2025 07-01-2025 PUMA SE Vs Rachit Sh Gautam 9999306881  [eludication.legal@ou| 04-01-2025
Bhasin tlook.com
613 Commercial Suit ICS (COMM)/8/2025 04-01-2025 CANARA BANK Vs E Marri Muthu | Sh Raj Kumar 8447002421 dv.rks.sikriwal@gm| 23-12-2024
Singh 1il.com
613 Commercial Suit ICS (COMM)/1/2025 03-01-2025 M/s Shine And Standard Vs M/s Sh Rajender 9891064603 |rajendermalik235@g| 24-12-2024
Garg Heart And Multispeciality Kumar Malik imail.com
Hospital Pvt Ltd
613 Commercial Suit ICS (COMM)/7/2025 03-01-2025 |M/S GREEN WORLD EXPERIENCE| Sh Geetansh 9717178299  |geetanshnagpal.legal | 24-12-2024
PVT. LTD. Vs M/S LIPUR Nagpal (@gmail.com
PHAMACEUTICALLS PVT. LTD.
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613 Commercial Suit JOMP (COMM.)/2/2025 18-01-2025 MS United India Insurance Co Ltd 9811718302 1tkde_advocate@yah| 13-01-2025
through its authorized signatory Vs D0.€0.1n
M/S Parul Handicrafts Pvt Ltd
613 Commercial Suit [Execution (Comm.)/20/2025 18-01-2025 HARVINDER SINGH SETHI Vs Sh Jaspreet 0899641617 1spreet.law@gmail.c| 14-01-2025
ADHARYV ENTERPRISES Singh m
613 Misc Application [Execution (Comm.)/13/2025 14-01-2025 Kanta Rani Vs SANJAY SHARMA | Sh Tarun Soni 8800106808 jadvtarunsoni@gmail.| 13-01-2025
com
49 ISH. AMIT BANSAL,SOUTH- 614 COMMERCIAL SUIT ICS (COMM)/05/2025 03-01-2025 MR. MANISH GOYAL VS RINKU NAMAN 9711330006 JADV.NAMANISRANI| 23.12.2024
IDISTRICT JUDGEJWEST KAUSHIK ISRANI (@GMAIL.COM
ICOMMERCIAL
ICOURT-03
614 COMMERCIAL SUIT ICS (COMM)/13/2025 08-01-2025 M/S BRS PACKAGING VS M/S GIRISH 9811626363 [GIRISHGAUTAM @G| 18.12.2024
SHUBHAM PACKAGING KUMAR IMAIL.COM
614 COMMERCIAL SUIT ICS (COMM)/14/2025 08-01-2025 PUMA SE VS MR. AGGARWAL GAUTAM 9999093893 [ELUDICATION.LEG | 06.01.2024
BHASIN AL@OUTLOOK.COM,|
614 EXECUTION [EX (COMM)/10/2025 13-01-2025 GREENOLUTION PVT LTD VS SURENDER 8178518299 |SURENDERGUPTA. | 09.01.2025
RHINO CONCETES INDIA PVT LTD GUPTA ADV@GMAIL.COM
614 EXECUTION [EX (COMM)/11/2025 13-01-2025 MS FACMED PHARMACEUTICALS| NISHANT 9953681574 [SHARMA.NISHANT.| 09.01.2025
VS M/S BIOVISTA LIFESCIENCES SHARMA INS@GMAIL.COM
614 EXECUTION [EX(COMM)/12/2025 13-01-2025 HDB FINANCIAL SERVICES RAHUL 9013493108 |AMARNATH.ADV@Y| 04.01.2025
LIMITED VS MOHIT YADAV BHARDWAJ AHOO.COM
614 COMMERCIAL SUIT ICS (Comm.)/21/2025 15-01-2025 AMIT WADHAWAN VS OPERA | AJAY SATIJA 9958089680 [SATIJAAND 08.01.2025
GLOBAL PRIVATE LIMITED IASSOCIATES@GMA]
IL.COM
614 COMMERCIAL SUIT ICS (COMM)/22/2025 15-01-2025 UPGRID SOLUTION PVT LTD VS RUPESH 9643008880 [CONTACT@AAALEG| 09.01.2025
SATYA GUPTA AL.PRO
614 COMMERCIAL SUIT ICS (COMM)/28/2025 16-01-2025 CANARA BANK VS ASHA BANSAL SANJEEV 9711142200 [CHOPRA6791@GMA| 03.01.2025
CHOPRA [L.COM
614 COMMERCIAL SUIT ICS (COMM)/29/2025 17-01-2025 ASICS CORPORATION VS GAUTAM 9999093893 |[ELUDICATION.LEG | 15.01.2025
SANDEEP JAIN BHASIN AL@OUTLOOK.COM,|
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614 COMMERCIAL SUIT ICS (COMM.)/33/2025 18-01-2025 (DR ANJUNA DHIR ALIAS ANJUNA| AJAY SINGH 9873788480 |ICHETANALAW@GM| 16.01.2025
PRASHAR DHIR VS AIR FORCE ATL.COM
NAVAL OFFICERS CGHS LTD
614 COMMERCIAL SUIT ICS (COMM)/36/2025 20-01-2025 STATE BANK OF INDIA VS SUNIL 9999330725 [DEHLILAWYERS76 | 31.12.2024
MUKESH DEVI SEHRAWAT (@YAHOO.CO.IN
614 EXECUTION [EX. (COMM)/21/2025 21-01-2025 SAJID ALI VS KULBHUSHAN [MOHD PERVEZ| 9891497191 [INFO@IMPLO.IN 18.12.2024
SOOD
614 CONTEMPT PETITION ICONTEMPT 28-01-2025 PUMA SE VS LANCER FOOTWEAR| GAUTAM 9999093893 [ELUDICATION.LEG | 24.01.2025
PETITION/04/2025 INDIA PVT LTD BHASIN AL@OUTLOOK.COM
614 COMMERCIAL SUIT ICS (COMM)/50/2025 30-01-2025 AKASHDEEP PAPERS PVT LTD VS| NITIN GARG 9958986363 [[INFO@KNOWLEDG | 22.01.2025
AGGARWAL LAMINATES [E.IN
614 COMMERCIAL SUIT ICS (COMM)/51/2025 30-01-2025 INDIAN OVERSEAS BANK VS MR ARJUN 9560483563 |ARJUNDHAWANO1 | 26.01.2025
AGGARWAL LAMINATES DHAWAN (@GMAIL.COM
614 COMMERCIAL SUIT ICS (COMM)/53/2025 30-01-2025 GYAN CHAND AGARWAL VS ASHISH 9654747477 |ADV.ASHISHROHIL| 28.01.2025
PARVEEN GUPTA ROHILLA ILA@GMAIL.COM
50 ISH. RAKESHISOUTH- 509 CS(COMM) l02/2025 PREM DAAN 03-01-2025 SHITLJ 9599374211  Ehitij.chakravarty@ya| 28.12.2024
PANDIT, DISTRICI|WEST SANSTHAN, CHAKRAVART hoo.com
JUDGE, TRUST Y
ICOMMERCIAL REGISTERED
ICOURT-04 UNDER INDIAN
TRUST ACT, 1882
509 CS(COMM) l03/2025 AGRICULTURAL 03-01-2025 AVNISH 8800214862 jadmin@ahlawatassoc| 23.12.2024
PRODUCE AHLAWAT liates.in
MARKETING
COMMITTEE
Vs THE DELHI
COOPERATIVE
509 CS(COMM) l4/2025 CANARA BANK 03-01-2025 RAJ KUMAR 8447002421 fadv.rks.sikriwal@gm | 24.12.2024
Through its SINGH lail.com
Branch Manager
Sh Pardeep Kumar|
Vs Mohd Hanif
509 CS(COMM) 6/2025 MAHALAKSHMI 03-01-2025 ARUN 9891972707 linfo.glxlawofficers@g| 31.12.2024
MULTI STATE DHIMAN Imail.com
COOPERATIVE
GROUP
HOUSING
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Indolog Logistics
Pvt. Ltd.
Vs Kanchan
Vanijya Pvt. Ltd.

07-01-2025

VSADVOCATE

SANDEEP
KUMAR KARN

ADVOCATE
MOBILE
NUMBER

9310934697

ADVOCATE EMAILDATE OF E-

ID

ladvsandeepkkarn@g
Imail.com

FILING

04.01.2025

509

CS(COMM)

11/2025

Swift Air
Transpeed Pvt.
Ltd.

Vs P AND G
ENTERPRISES
PVT LTD

07-01-2025

ARUN
AGGARWAL

9810163624

ladvocatearun23@gm
lail.com

31.12.2024

509

CS(COMM)

12/2025

SWIFT AIR
TRANSPEED
PRIVATE
LIMITED
Vs AVON
CONTAINERS

07-01-2025

ARUN
AGGARWAL

09810163624

ladvocatearun23@gm
lail.com

31.12.2024

509

Execution (COMM)

1/2025

Ayushman
Logistics Services
Private Limited
Vs Dagrowave
Agscience Private
Limited

08-01-2025

SAHIL VIJ

8882889245

ladvocatesahilvij@gm
lail.com

07.01.2025

509

Execution (COMM)

2/2025

SUNDARAM
FINANCE LTD
Vs PANKAJ
KUMAR TIWARI
Proprietor of M/S
Shri Tirupati

10-01-2025

MANISHA
BARUAH

8826750777

Imanishabaruahlegal
(@gmail.com

09.01.2025

509

Execution (COMM)

13/2025

SUNDARAM
FINANCE LTD
Vs BALAJI
ENTERPRISES

10-01-2025

MANISHA
BARUAH

8826750777

Imanishabaruahlegal
(@gmail.com

09.01.2025

509

Execution (COMM)

/2025

SUNDARAM
FINANCE LTD
Vs BALAJI
ENTERPRISES

10-01-2025

MANISHA
BARUAH

8826750777

Imanishabaruahlegal
(@gmail.com

09.01.2025

509

OMP(1)(COMM)

1/2025

SMFG India Credit]
Co. Ltd.
Vs SHREE
BALAJI TRADING|
CcOo

13-01-2025

KARAN
CHHIBBER

10.01.2025

509

CS(COMM)

18/2025

M/S KAVYA
ENTERPRISES
Vs M/S SVR
AUTO
INDUSTRIES

13-01-2025

ATUL
KHARBANDA

981133939

Ir.a.g.chambers@gmai
l.com

23.12.2024
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509 CS(COMM) 20/2025 SIDDHARTH 14-01-2025 PANKAJ VIVEK| 9811215778  |pankajvivek@gmail.c| 14.01.2025
GAHLOT lom
Vs MUKESH
NAIN
509 CS(COMM) 27/2025 Affibay 16-01-2025 ANKUR 8130056237, fadvankursharmaa@g| 15.01.2025
Vs Admonz SHARMA 9193966237  [mail.com
Monzdav private
limited
509 Execution (COMM) 10/2025 Vikel Business 17-01-2025 ABHISHEK 9582000430 [abhisheksethiadvocat| 10.01.2025
Corporation SETHI e@gmail.com
Vs YUGAL
KISHORE
509 CS(COMM) I31/2025 M/S SURINDRA 17-01-2025 NEERAJ 9811267045 [info@juslawoffices.co| 14.01.2025
PACKAGING PVT GUPTA Im
LTD.
Vs M/S Thermo
Insupack pvt. Ltd.
509 CS(COMM) 132/2025 RISHI RAMAN 18-01-2025 1S CHAUHAN 9811008367 [ischauhanadvoi@gm| 16.01.2025
SINGH lail.com
Vs DEEPAK
CHANDWANI
509 MISC DJ/ADJ 35/2025 M/s Ravi And 18-01-2025 AMRENDERA 9599801188  futsmartadvocate@g | 17.01.2025
Singh [KUMAR DUBEY| mail.com
Communication
Vs TELNET
SOLUTIONS
509 COUNTER CLAIM l03/2025 ARVIND KUMAR 22.01.2025 PRABHU NATH| 8799732324 [pncshardab64@gmail.| 21.01.2025
VS STATE BANK CHAUDHARY lcom
OF INDIA
509 CS(COMM) lk3/2025 UCO BANK VS 27.01.2025 SUNIL KUMAR| 9971955807 [sunilkumarsimpalgg [ 24.01.2025
RAKHI FASHION (@gmail.com
509 CS(COMM) k4/2025 SMT ASHA RANI 27.01.2025 ROHIT 9011040316  [gauravgauradvocate 25.01.2025
VS PRIYANKA SEHGAL (@gmail.com
SAXENA AND
ANR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

509 CS(COMM) l5/2025 UNION BANK OF 27.01.2025 JARVIND SINHA[ 09810618195 farvindsinhai@gmail. [ 23.01.2025
INDIA VS lcom
SANDEEP
KUMAR GUPTA
509 Execution (COMM) 24/2025 AMRIT KAUR 30.01.2025 MP 8588826768 |mpchaudharyoy@gm| 25.01.2025
BAWEJA VS RAJ CHOUDHARY lail.com
KUMAR
509 Execution (COMM) 25/2025 AMRIT KAUR 30.01.2025 MP 8588826768 |mpchaudharyoy@gm| 25.01.2025
BAWEJA VS CHOUDHARY lail.com
SURESH
509 Execution (COMM) 26/2025 SUNDARAM 30.01.2025 MANISHA 8826750777 |manishabaruahlegal | 29.01.2025
FINANCE LTD Vs BARUAH (@gmail.com
HEMARAJ
KUMAR PROP OF
M/S VINAY
TEMPO
509 MISC DJ/ADJ 68/2025 Indian overseas 30.01.2025 NISHA SETHI 7678557312  ishasethi534@gmail| 09.12.2024
bank vs Shanti SUDAN .com
Devi
TOTAL 2569




ILIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF JANUARY-2025.

DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER
NAME

ISH. SANJEEV KUMAR|CENTRA]301, ExtensionfSuit forICS COMM-28-01-2025 9810872533  [Rajnish- [23.12.2024
IAGGARWAL, DISTRICT|L Block, Tis|Recovery 129/2025 IBARODA VSKR. 122 @yahoo.co
PUDGE (COMMERCIAL [Hazari Courts,| IMRAN IBANYAL
ICOURT)-01 IDelhi
2 [SH. RAJESH KU:! ICENTRA[306 ICS (COMM)/ [3/2025 l03-01-2025  |ANIL IDEVENDER 9810108402  [NA [20.12.2024
IGOEL, DISTRICT JUDGEL ICHAUDHARY KUMAR
COMMERCIAL COURT)- s RAJESH|SHARMA(P)
2 DAIN X
1306 ICS (COMM)/ [/31/2025 l09-01-2025 IBISHAKHA IASHUTOSH|[9891826827  [NA [03.01.2025
ICHAKRAVORTY |GUPTA(P),
S
ISHUBHABRATA
ICHAKRABORTY
306 ICS (COMM)/ |a7/2025 [13-01-2025 TRENDER |Akshu 9810300955  [skjainandassoci|07.01.2025
IKUMAR Vs Pain(P), lates@gmail.co
[UNION OR Im
INDIA
1306 ICS (COMM)/ |48/2025 13-01-2025 ISANJEEV IAkshu 9810300955  [skjainandassoci 07.01.2025
IKUMAR Vs Pain(P), lates@gmail.co
[UNION OR Im
INDIA
1306 ICS (COMM)/ |/69/2025 16-01-2025 JASHOK KAPOOR[Bharat 9810801651 sanjeev.bindal [24.12.2024
Vs M/S KASRR [Prakash(P), (@rkca.net
1306 ICS (COMM)/  |75/2025 17-01-2025 IM/S SURINDRA[Neeraj 9811267045 info@juslawoffif23.12.2024
IPACKAGING IGupta(P), ces.com
IPVT LTD Vs
ISARVAPREET
ISINGH
306 ICS (COMM)/  [74/2025 17-01-2025  |ARPIT KEYAL [ANKIT 8860353372  [advocateankit1 [15.01.2025
Vs PARVEEN|GUPTA(P), 990@gmail.co
IAHUJA Im
1306 ICS (COMM)/  |/80/2025 18-01-2025 TKAS GOEL Vs jsatyendra 9811161525 sksinghI16@gm{09.01.2025
IMUNICIPAL umar lail.com

ICORPORATION [singh(P),
|OF DELHI AND|

JANR

1306 °S (COMM)/  |93/2025 [20-01-2025 RS [MADHURE (981082177 ICHAMBERSOF|03.12.2024
[INTERNATIONA [SH IGG@GMAIL.C
IL PVT LTD Vs [CHAUDHA IOM
|A3 CHARGE PVTRY(P),
ILTD

06 ICS (COMM)/ [t05/2025 22-01-2025 [INISHANT ahib 9953029394  [advankitrajput [10.01.2025
IBANSAL Vs [rajput(P), lo7@gmail.com
WASKARAN

ISINGH PROP OF
IGURU  NANAK]

[ENTERPRISES
06 ICS (COMM)/ [109/2025 23-01-2025 IPRATEEK JAIN [RAM 9958430361  [info@rpssolutio13.01.2025
s MOHD|PRAKASH .com

ASRULLA ISONI(P),

1306 ICS (COMM)/ [115/2025 24-01-2025 ISWETA RAJ Vs |[Awnish 189993 1600 lawnishkumarra [15.01.2025
ISAURABH GOEL[Kumar(P), i@gmail.com

1306 ICS (COMM)/ [116/2025 24-01-2025 [VIPIN GUPTA [VIPIN 1882675545 laorvinaysingh [08.01.2025
s MUNICIPALJRANA(P), (@gmail.com
[CORPORATION
F DELHI

306 ICS (COMM)/  |/111/2025 4012025 |M/S RANGOLISiddhant 999369931 siddhantbanga [13.12.2024
[HANDLOOM [Banga(P), l04@gmail.com
IPVT LTD Vs
ISANJEEV

IKUMAR JAIN




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
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NAME FEES

1306 ICS (COMM)/ |/118/2025 25-01-2025 ISACHIN JAIN |Aditya 8383953944 [jain.adityaraj@ [23.01.2025
Vs M/S SOPANYain(P), yvahoo.com
INTERNATIONA
IL

1306 ICS (COMM)/ [122/2025 [25-01-2025 ISTATE BANK OFADAITA 19999132159 lakroutadvocate [21.01.2025
[[INDIA Vs NEHAKUMAR (@gmail.com

IAGGARWAL  [ROUT(P),

1306 ICS (COMM)/ [121/2025 [25-01-2025 IGOLDEN M Tarique9811202991 tarique379@gm(14.01.2025
IHOSIERY |Siddiqui(P), lail.com
IMANUFACTURI

ING COMPANY]
IPVT LTD Vs
IKAMAL  KANT|

Drrary s
06 ICS (COMM)/ [120/2025 25-01-2025 [ESPAL ANDM  Tarique9811202991 tarique379@gm(14.01.2025
ICOMPANY Vs [Siddiqui(P), lail.com
IKAMAL KANT]
IBHALLA

06 ICS (COMM)/ [134/2025 29-01-2025 [ROLLING [Anil 9313579493  |adv.anilsingh88[15.01.2025
IELEMENTS PVTKumar(P), (@gmail.com
ILTD Vs GILY
JAGRICULTURAL|
IMPLEMENTS
IPVT LTD

1306 ICS (COMM)/ [143/2025 31-01-2025 M/s CAPITALDILIP 9810111052 office.dilipsinghj07.01.2025
IMETALS Vs [SINGH(P), (@gmail.com
IDHARAMPAL
IGUPTA SOLE
[PROPRIETOR
IOF M/S SEEMA

I nreTnIne
I3 [SH. ILLA RAWAT,CENTRAB03, ExtensionfSuit folCS COMM 15/25CS|07.01.2025 ISURAJ SURI VSJAKSHAY (9810106388 |AKSHAYSUNE [18.12.2024
IDISTRICT JUDGE,L [Block, Tis|Recovery ICOMM 15/25 [MRS.  SHIKHASUNIJA JA12@GMAIL |
COMMERCIAL COURT)- [Hazari Courts,| [KHANNA ICOM

3, TIS HAZARI COURT,| IDelhi
IDELHI

3

1303, ExtensionSuit ICS COMM 20/25 [08.01.2025 &K BANK LTD/SOAYIB 18800543987 [SOAYIB@GMA |06.01.2025

IBlock, Tis[Recovery S MD SUHAILQURESHI [L.COM
[Hazari Courts,) IKHAN
[Delhi
303, ExtensionfSuit forlCS COMM 38/25  [10.01.2025 [UCO BANK VSYOGESH [9968067667 [ADV.YOGESHS|08.01.2025
Block, Tis[Recovery [SRAR KHAN IKUMAR [HARMA121@G
[Hazari Courts,| [SHARMA [MAIL.COM
[Delhi
1303, ExtensionSuit foCS COMM 40/25 [10.01.2025 |ANILA MITTAUNIPUN 9899990070  [LEGAL.NKPAR [27.05.2022
[Block, Tis[Recovery IPROP. M/S SZED|GUPTA [TNERS@GMAI
[Hazari Courts,)| [CONTROL IL.COM
IDelhi ISYSTEM VS M/S|
JODARPUR
JAGRO
lbpANTIere ron
303, ExtensionfSuit forlCS COMM 50/2025 [14.01.2025 JARCHIT GPUTAPJATIN 9953283177 J.KA.LEGAL@ [17.12.2024
[Block, Tis[Recovery ISOKE PROPAGGARWA IGMAIL.COM
[Hazari Courts,| ISHREE IL
Delhi IKRISHNA
[ENTEP VS MS|
ISARITA RAND
lbnAn A1)
303, ExtensionfSuit forlCS COMM 66/25  [16.01.2025 M/S SUPERMEENA 9811047445  [MCSADVOCAT [06.01.2025
[Block, Tis[Recovery INDIA SHOECHAUDHA [E@GMAIL.CO
[Hazari Courts,| IMATERIAL RY M
IDelhi IP.LTD. VS SH|SHARMA
[RAM SORUP

=

1303, ExtensionSuit o1lCS COMM 89/25  [20.01.2025 [M/S RAJ LAXMIBINOD KR.[9810287596 [BKA.ADVOCAT|14.01.2025

[Block, Tis[Recovery [METALS P. LTDAGGARWA [E@GMAIL.CO
[Hazari Courts,| S BHARM PAL [L M
[Delhi
1303, ExtensionSuit forlCS COMM 107/25 [23.01.2025 IM/S IRAMANDE (8802193698 oT 8.01.2005
[Block, Tis[Recovery ISILVERTONES [EP SINGH IPROVIDED
[Hazari Courts,) ISPECIALITYH
[Delhi [TEDTILE P.LTD,
S M/S SUDHA|

ISALES & ORS.
1303, ExtensionfSuit fonCs COMM]J23.01.2005 IPUNJAB ISAYAK 9818307300  |[SYAKLAW@G [19.01.2025
[Block, Tis[Recovery 108/2025 [NATIONAL [BANDYOPA [MAIL.COM
Hazari Courts,) IBANK VSDHYAH
[Delhi IGALAXY

INDUSTRIES
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1303, ExtensionSuit CS COMM]J27.01.2025 9718618928  |GOVIND19FEB [24.01.2025
[Block, Tis[Recovery 124/2025 IBARODA (@GMAIL.COM
[Hazari Courts,) IANUP IPANDEY
IDelhi ISAMADDER
1303, ExtensionSuit forCS COMM]J27.01.2025 IMD KASHIF VSIMARAN 9350460168 [[MAHD2012@ [13.03.2024
[Block, Tis[Recovery 125/2025 [VINOD KUMARAHMAD IGMAIL .COM
[Hazari Courts,| JAIN
IDelhi
1303, ExtensionSuit forlCS COMM 130/25 [28.01.2025 [LALIT KUMAR[ANIL 9313579493 [ADV.ANILSIN [15.01.20025
[Block, Tis[Recovery [TATAR VS GILJKUMAR IGH88 @GMAIL
[Hazari Courts,) JAGRICULTURAL|SINGH L.COM
IDelhi IMPLEMENTS
IPVT LTD.
03, ExtensionfSuit forlCS COMM]|30.01.2025 ILAXMI [SATYHEND (9811161525 'S_KSINGH116@ [27.01.2025
[Block, Tis[Recovery 138/2025 INARAYAN VSER KR| IGMAIL.COM
[Hazari Courts,)| IMCD [SINGH
[Delhi
IMS ANIL KUMARICENTRAROOM NO 304 [RECOVERY ICS 08.01.2025 IS.CHAND ANDRAJESH 9810195013 IKUMARRAJES [18.07.2024
[SISODIA, DISTRICT|L (COMM)18/2025 ICO LTD V/S KBT| IH.ADV@YAHO
PUDGE, COMMERCIAL IBOOK INDIA 0.COM
ICOURT-04
[ROOM NO 304 [RECOVERY ICS 04.01.2025 ISHIVA [Rajesh 7982993693  [rajeshlathigaraijo4.12.2024
(COMM)06/2025 [ENTERPRISES [Lathigara l068@gmail.co
V/S KRAFT] Im
IKRAFT
[INTERNATIONA
IL
[ROOM NO 304 [RECOVERY ICS 16.01.2025 [CANARA BANKANUJ 19999490798 |[ADVOCATEAN [09.01.2025
(COMM)64/2025 /S SABINAAGGARWA [UJAGGARWAL
JAND ANR IL (@YAHOO.COM|
[ROOM NO 304 [RECOVERY ICS 16.01.2025 WELLVERSED [KUNAL 19999757185 [P.KUNALKHA [09.01.2025
(COMM)64/2025 HEALTH  PVIKHANNA NA@GMAIL.
ILTD V/S ASHOK| ICOM
IKUMAR
[ROOM NO 304 [RECOVERY ICS (COMM)-20.01.2025 IM/S ISH. MANOJ|9267935344  [NA [10.01.2025
90/2024 IMEENAKSHI IGARG
[TRADERS
S.AGRITECH
[ENTERPRISES
[ROOM NO 304 [RECOVERY [CS [22.01.2025 JUNION BANKIALOK 19911000126 IALOK.ADV200 [17.01.2025
(COMM)102/2025 F INDIA V/SKUMAR 1@GMAIL.CO
[NAGENDER (M
IKUMAR
IRECOVERY ICS (COMM)-31.01.2025 IKRISHAN ISH. 8178674311 [deepaksrivastav|24.01.2025
140/2025 [MURARI IDEEPAK l2508@gmail.co
[TRIPATHI ~ VS|KUMAR
[NAVEEN [SRIVASTAV
IKUMAR
IKHANDELWAL
[SH. MANOJ KU! ICENTRA305 IRECOVERY ICS 03-01-2025  |AMIT KHANNA [Vikas 9811379676 vksbht6@gmail [24.12.2024
IDISTRICT JUDGEL (COMM)/5/2025 Vs Amit Bajaj [Bhatia(P), l.com
COMMERCIAL COURT)-
5
1305 IRECOVERY ICS 08-01-2025  [Sh Satish Singhal [Sunil 810294088 ladvanshulo4@ [13.01.2025
(COMM)/33/2025 Vs M/S HDFCKumar(P), lgmail.com
[ERGO GENERAL
[[NSURANCE
ICOMPANY PVT|
ILTD
1305 IRECOVERY ICS 09-01-2025  [Ms Universal[Akshay 9013490134  [guptakshay@ouf02.12.2024
((COMM)/88/2025 [Aluminium IGupta(P), itlook.com
[House Vs Ms|
Steel Arts
1305 IRECOVERY ICS 09-01-2025 [BANK OFSUMAN 9540649131, [advocatesuman [08.01.2025
(COMM)/184/2025 IMAHARASHTRA |[KUMAR 82(@gmail.com|
Vs  WHITE [SINGH(P),
[MEAT AND|
ICOMPANY
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1305 IRECOVERY ICS 09-01-2025 ISawan Gupta Vs 9818194170 vinaysharma67 |04.01.2025
(COMM)/36/2025 ISUNIL KAMALMOHAN 9@gmail.com
KAPOOR HARMA(P)
1305 IRECOVERY ICS 14-01-2025 IESPAL AND[Shubhashish/g811202991 tarique379@gmf07.01.2025
(COMM)/71/2025 ICOMPANY Vs [Roy(P), fail.com
[Ranbir Kumar]
Singhla
1305 IRECOVERY ICS 14-01-2025 ICANARA BANK |JANUJ 9999490798  ladvocateanujag [09.01.2025
(COMM)/58/2025 Vs  VIJENDERAGARWAL( larwa |
IKUMAR PAL P), |@vahoo.com
05 IRECOVERY ICS [16-01-2025  [WELLVERSED |KUNAL 9999757185  [nalkhanna@gm09.01.2025
(COMM)/72/2025 IHEALTH IKHANNA(P fail.com
IPRIVATE
ILIMITED Vs
I[FARHANA
IBEGAM
brp Anrar ad]
05 IRECOVERY ICS 16-01-2025 IDWARKESH [RITESH(P), (9999495500 |monsahk@vahol06.02.2025
(COMM)/73/2025 IDIAMOND PVT] lo.com
ILTD Vs AMIT|
[BHOLA AND|
IANR
1305 IRECOVERY ICS 18-01-2025 lshree entrprises [Karan 9BI036'7549 dvocatekj@gm|03.01.2025
(COMM)/87/2025 s sinwoo parklJain(P), il.com
india private
limeted
1305 IRECOVERY ICS [20-01-2025 [M/S COMBITICQVIKAS 9588100261  [LAWVIKAS9Q [23.12.2024
(COMM)/97/2025 IGLOBAL PVIIDEEP |@GMAIL.COM
ILTD Vs M/SJAIN(P),
IPRASANNABIO
IMOLECULES
IPVT LTD
1305 IRECOVERY ICS 20-01-2025  [GSR METALSBINOD 9810287596  |bka.advocatc@ [14.01.2025
(COMM)/96/2025 IPVT LTD Vs [KUMAR lgmall.com
UMV LPSLTD |AGRAWAL(
P),
1305 IRECOVERY ICS 20-01-2025 |MS JAGDAMBAISUSHIL 8527130065  |adv.sushil777@ [17.12.2024
(COMM)/95/2025 IROADLINES PVIKUMAR(P), lgmail.com
ILTD Vs
IAISHWARYA
ILIFESCIENCES
1305 IRECOVERY ICS [20-01-2025 IMEENAKSHI MANOJ 9267935344  [NA 19.12.2024
(COMM)/94/2025 [TRADERS Vs M|GARG(P),
IK TRADERS
1305 IRECOVERY ICS 21-01-2025 [RAM NIWASSH. S.K8800486986 [sksrivastava069/05.07.2022
(COMM)/131/2025 IDHURIYA Vs [SRIVATSVA (@gmail.com
ICHHATERPAL
ISINGH AND|
IANOTHER
1305 IRECOVERY ICS 27-01-2025 ICANARA BANK [Harshit 7417442181 hgupta466@gm(10.12.2024
(COMM)/141/2025 Vs M/S AL-Gupta(P), il.com
IAMEEN
IFABRICS
6 [|SH. NIKHIL CHOPRA, DJICENTRAl10 ICS (COMM) 63/2025 15-01-2025 [CANARA BANK |Arun 19910431437 JArunYadav803 [10.01.2025
ICOMM-06 TIS HAZRIL Vs VIKRAM|Yadav(P), (@gmail.com
ICOURT CENTRAL DELHI JAND ANR
u1o ICS (COMM) 128/2025 28-01-2025 IM/S AUTODaljeet 9810252429 [daljeetsinghadv[18.01.2025
ILOGISTICS |Singh(P), (@gmail.com
INDIA Vs THE
[NEW INDIA|
IASSURANCE C
ILTD
k1o °S (COMM) 142/2025 131-01-2025 JASMA BEGUM [FAISAL 9990656363, [skylegaldelhi@
Vs MOHDJZAFAR(P), 9810319145 lgmail.com
ISHAHID
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k1o ICS (COMM) 2/2025 03-01-2025  |AMIT KHANNASH. VIKAS9811379676 vksbht6 @gmail [24.12.2024
[VS. SANDEEPBHATIA L.com
IKUMAR

u1o ICS (COMM) [7/2025 04-01-2025 IM/S. ORANGESH. 9810419936  [naveentripathi3[20.12.2024
[EDUCATION [NAVEEN l012@gmail.co
IPVT. LTD. VSJKR. m

ILUCA BERTON [TRIPATHI

k1o ICS (COMM) 8/2025 04-01-2025 IRAJEEV MEHRAISH. SATISH9310411779 info@centuryla [27.12.2024
IAND ANR. VS|PRAKASH wiirm.in
[TARUN GUPTAIGUPTA
JAND ANR.
730) ICS (COMM) 14/2025 07-01-2025 [AMIT  KUMAR[SH. ROHIT]8445310310 [mahiya31i0@g [24.12.2024
S. VS AND VMAHIYA imail.com
ICOMMUNICATI
[ON PVT. LTD.
k1o ICS (COMM) 135/2025 10-01-2025 IS.K. ISH. ROHIT|9810189223 ohit1996vshist [20.11.2024
I[EDUCATIONS |[VASHISHT (@gmail.com
IPVT. LTD. VS|
ICHINTELS
ISCHOOL  AND)|
IJANR.
7 [SH. MUKESH KUMAR|CENTRA|COURT ROOM|CIVIL SUIT IOMP(I)COMM 07.01.2025 JAXIS BANK LTD/ANUPAM 9654926809 [anupamjsingh [NA
IGUPTA, DISTRICT JUDGE,[L 1302 11/2025 S MANOJSINGH (@gmail.com
ICOMMERCIAL COURT-07 IKUMAR

ICOURT ROOM|CIVIL SUIT ICS(COMM) 12/2025[07.01.2025 RISHI RAJ VIRAJESH 9811331125 ‘bhatia_advoca [19.12.2024
1302 [ZEE MUSIC CO. [BHATIA te@yahoo.co.in

[COURT ROOMICIVIL SUIT ICS(COMM) 13/2025/07.01.2025 [VIJAY KUMARNIRANJAN (0999337791 ISHIVLAWHOU [16.12.2024
1302 JADVANI VS RAJIKAUR ISE@GMAIL.CO|
IKUMAR (M

ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]|09.01.2025 [TATA CAPITALJANISH 9811452022  |Anish_bhola17 [NA

1302 17/2025 ILTD. VS VIJAY|BHOLA (@yahoo.com

[PAL SINGH
[COURT ROOMICIVIL SUIT ICS(COMM) 09.01.2025 [HEMANT SETHIHARPREET |9718291184 [NA 22.11.2024
1302 29/2025 S SIDDHARTH [SINGH
ICOURT ROOM[CIVIL SUIT ICS(COMM) 10.01.2025 IKANWAR  RAJHEMANT [9891265248 |[HEMANT.LEG [07.01.2025
02 l41/2025 ISINGH VSGUPTA IAL@GMAIL.C

WANTHA SUPER| IOM

IBAZAR

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|16.01.2025 TATA CAPITALJANISH 9811452022  |Anish_bhola17 [NA

02 137/2025 ILTD. VSBHOLA (@yahoo.com
RAMESH
IKUMAR

ICOURT ROOM[CIVIL SUIT ICS(COMM) 17.01.2025 ISHREE IRAKESH 9990333933 [ECOLAWCHA [NA

Bo2 79/2025 IGOKULAM CHIT|GARG IMBERS@GMALI|
JAND FINANCH IL.COM

ICOMPANY PVT|
ILTD. VS REKHA|

[DOGRA
ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.01.2025 IKUNAL MITTALSAMEER (9444446565 A 14.01.2025
1302 183/2025 [VS FARUKH[SIDHAR

ISEKH

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]}20.01.2025 [TATA CAPITALJANISH 9811452022  [Anish_bhola17 [NA
1302 66/2025 ILTD. VSBHOLA (@yahoo.com
5URSAHIB
ISINGH




COURT

DISTRIC COURT
T ROOM

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT NER ADV(
VSE
RESPONDENT

NAME

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

ROOMICIVIL SUIT IOMP(I) COMM]|20.01.2025 TATA CAPITALJANISH 9811452022  [Anish_bhola17
1302 67/2025 ILTD. VS KEVALBHOLA (@yahoo.com
IKISHAN
ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|20.01.2025 [TATA CAPITALJANISH 9811452022  |Anish_bhola17 [NA
1302 68/2025 ILTD. VSBHOLA (@yahoo.com
IMAHENDRA
IATMARAM
[GAIKWAD
ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]|20.01.2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola17 [NA
1302 60/2025 ILTD. VS SEEMABHOLA (@yahoo.com
[YADAV
ICOURT ROOM|CIVIL SUIT ICS(COMM) 21.01.2025 [THE JAMMU|UZMA 9953459952  [rauzlegal@gmail20.09.2024
1302 99/2025 IAND KASHMIR |[ASHRAF .com
IBANK LTD. VS
ILOVNEASH
IDUGGAL
ICOURT ROOM|CIVIL SUIT ICS(COMM) 24.01.2025 IGALIB VS RAJIVICHIRAG 9716884477 hirag71@gmailf14.12.2024
1302 110/2025 ICHOPRA IARORA l.com
ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]25.01.2025 [TATA CAPITALJANISH 9811452022  |Anish_bhola17 [NA
1302 98/2025 ILTD. VS KULDIPBHOLA (@yahoo.com
ISINGH
ICOURT ROOM|CIVIL SUIT IOMP(I) COMM]J27.01.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
1302 104/2025 ILTD. VSBHOLA (@yahoo.com
ISUNRRISE
[HITECH INDIA|
[PVT. LTD.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 27.01.2025 ISAJJAN KUMARIDHARAM [9312650754  |dharamrajohla [21.01.2025
1302 123/2025 S DEEPAKRAJ In@gmail.com
IKAKKAR [OHLAN
ICS(COMM) |30-01-2025  [M/S MARUTIBIMAL 9205420591  |bimal_advocate27.01.2025
139/2025 VERSEAS  VSKUMAR lo1@yahee.com
ISHREE RANT|
ISATI TRADING|
ICO.
ISH. GORAKH NATH|CENTRA 308 IRECOVERY ICS 08-01-2025  [Shishpal Vs [satyendra [9811161525, isksinghll6@gm [18.12.2024
IPANDEY, DISTRICT|L (COMM)/27/2025 Municipal umar lail.com
PUDGE, COMMERCIAL] ICorporation ofisingh(P),
ICOURT Delhi
1308 IRECOVERY ICS 14-01-2025 IRAKESH INipun 8130189121 kpartners@g [21-02-2022
(COMM)/49/2025 IKUMAR MITTALGupta(P), Imail.com
IKARTA OR
IKRISHNA
[TRADING
ICOMPANY
cparnn
1308 IRECOVERY Cs 18-01-2025 ISREE GOKULAMrakesh 9990 333 933 fecolawchamber n/a
(COMM)/85/2025 ICHIT ANDjgarg(P), ls@gmail.com/
[FINANCE CO|
IPVT LTD Vs
IRAMAN DOGRA
1308 IRECOVERY ICS 14-01-2025 IKARIM HOTELSManoj 8076293778 [service@diwan [07-01-2025
(COMM)/51/2025 IPVT LTD Vs [malik(P), ladvocates.com
IKARIMS FOOD
1308 IRECOVERY ICS 18-01-2025 ISREE rakesh 9990333933  |ecolawchamber [N/A
(COMM)/86/2025 IGOKULAM CHITjgarg(P), ls@gmail.com/
JAND FINANCH
ICO PVT LTD Vs
IREKHA DOGRA
1308 IRECOVERY ICS 18-01-2025 ICANARA BANK |Arun 99L04 31437 |ArunYadavSo3 [10-01-2025
(COMM)/81/2025 [Vs SMT MADHU|Yadav(P), (@gmail.com
IAND ANR
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1308 IRECOVERY ICS 04-01-2025  [M/s ha 7678379427 [akshat(@acham{23-12-2024
(COMM)/9/2025 |Ayurveda Vs [Sharma(P), ersofajeshshar
IM/s Infochem| [ma.com
[Pharma Pvt Ltd
1308 IRECOVERY ICS 07-01-2025 IM/s S Chand andRAJESH 9810195013 In/a 16-07-2024
((COMM)/16/2025 ICo Ltd Vs ShriKUMAR(P),
[Ram Publid
ISchool
1308 IRECOVERY ICS 13-01-2025 [MOHD AZAM[Rahul 9990670215  [rishikrgmail  [19-12-2024
(COMM)/45/2025 I[HANAFI Vs  [Kumar(P),
IGENIUS
[ENGINEERS
9 [SH. DEEPAK GARG,|CENTRA 309 THIRDOMP (DoMPp (Djo3-01-2025 ti Vs KRISHANJAnupam 9654926809  [anupamjsingh [24.12.2024
IDISTRICT JUDGE,L [FLOOR (COMM) (COMM)/3/2025 IKUMAR SURI  [Singh(P), (@gmail.com
ICOMMERCIAL COURT-09 [EXTENTION
[BLOCK
1309 THIRDOMP (DloMP (Dfo3-01-2025  |AXIS BANK LTD [Anupam 9654926809  [anupamjsingh [24.12.2024
[FLOOR (COMM) (COMM)/2/2025 s BABLU Singh(P), (@gmail.com
[EXTENTION
[BLOCK
1309 THIRDOMP (IYoMP (Djo3-01-2025  [AXIS BANK LTD |Anupam 9654926809  [anupamjsingh [24.12.2024
[FLOOR (COMM) (COMM)/4/2025 [Vs KRITI DEVI [Singh(P), (@gmail.com
[EXTENTION
[BLOCK
09 THIRD(CS (COMM)/ [CS 08-01-2025  [MAMAN CHANDfsatyendra (9811161525 lsksinghll [07.01.2025
I[FLOOR (COMM)/26/2025 Vs Municipal [kumar 6@gmail.com
[EXTENTION ICorporation ofisingh(P),
[BLOCK IDelhi
1309 THIRDCS (COMM)/ [CS 09-01-2025 Levi Strauss Co [Shravan 6201970125 unitedmark@u [08.01.2025
[FLOOR (COMM)/32/2025 [Vs Umesh Yadav [Bansal(P), itedandunited
[EXTENTION fcom
[BLOCK
09 THIRD(CS (COMM)/ [CS 10-01-2025 [VIRENDER |Akshu 011-40073805; [skjainandassoci [09.01.2025
[FLOOR (COMM)/39/2025 IKUMAR Vs Pain(P), Mob: lates@gmail.co
[EXTENTION JUNION OH 109810300955 [m
[BLOCK [[INDIA
[THROUGH ITY§
ICHIEF
I[ENGINNER
1309 THIRDOMP (DloMP (Dj13-01-2025 IPNB HOUSINGNeeraj 9899165086  [NEERAJMANDJ10.01.2025
[FLOOR (COMM) (COMM)/22/2025 FINANCE LTD [Mandal(P), IALo6@GMAIL.
[EXTENTION Vs  ABHISHEK ICOM
[BLOCK [THAPA
1309 THIRDEXECUTION  [Execution 13-01-2025 IM/s  SundaramNITIN 18802218291  [advocate.mehta[10.01.2025
[FLOOR (COMM.) ((Comm)/32/2025 [Finance Ltd Vs [MEHTA(P), lassociateog@g
[EXTENTION [MOHD imail.com
[BLOCK [HASHNAN  and|
Anr
09 THIRD(CS (COMM)/ [CS 14-01-2025 [Fitwell Hosieryghubhashish9811202991 tarique379@gm|f13.01.2025
[FLOOR (COMM)/57/2025 ICorporation Vs [Roy(P), fail.com
[EXTENTION [Ranbir Kumar]
[BLOCK Singhla
1309 THIRD[EXECUTION  [Execution 15-01-2025 [Texmaco Rail andSANDEEP (9716105055 vikramnluj@g [14.01.2025
[FLOOR (COMM.) ((Comm)/33/2025 [Engineering Ltd |ARYA(P), imail.com
[EXTENTION s Swasti!
[BLOCK Infrastructures
1309 THIRDOMP (I}OMP (D6-01-2025 TATA CAPITAJANISH 9811452022 [Anish_bhola@gli5.01.2025
[FLOOR (COMM) (COMM)/38/2025 ILTD Vs OMBHOLA(P), Imail.com
[EXTENTION IPARKASH 3134
[BLOCK
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1309 THIRD| (DloMp (Dj16-01-2025 TATA CAPITALJANISH 9811452022  [Anish_bhola@g15.01.2025
[FLOOR (COMM) ((COMM)/39/2025 ILTD Vs OM[BHOLA(P), imail.com
[EXTENTION PARKASH 6233
[BLOCK
09 THIRDIOMP (IYOMP (Df18-01-2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola@gf17.01.2025
[FLOOR (COMM) (COMM)/64/2025 ILTD Vs DILIPBHOLA(P), imail.com
[EXTENTION [AWASTHI
[BLOCK
1309 THIRD[EXECUTION  [Execution 18-01-2025 IM/S ABRobin 9560905884  [robinbhardwajs17.01.2025
[FLOOR (COMM.) ((Comm)/45/2025 IBUILDERS [Bhardwaj(P) l29@gmail.com
[EXTENTION THROUGH ITS}
[BLOCK [Proprietor ATUL

IBANSAL Vs

[Municipal

|Corporation o
1309 THIRDOMP (Hyomp (D[18-01-2025 TATA CAPITALJANISH 9811452022  [Anish_bhola@g17.01.2025
IFLOOR (cOMM) (COMM)/63/2025 LTD Vs MANOJBHOLA(P), Imail.com
[EXTENTION IGUPTA
[BLOCK
09 THIRD(CS (COMM)/ [CS l20-01-2025 IBAL KISHAN Vs|[YOGENDRAQ953614443 [NA 18.01.2025
[FLOOR (COMM)/92/2025 MR DHANESHKUMAR
[EXTENTION [MITTAL ISHARMA(P)
BLOCK I
1309 THIRD(CS (COMM)/ [CS [21-01-2025 IRAJIV GOEL Vs [VASHU 9999761210 [NA [20.01.2025
IFLOOR ((COMM)/101/2025 IM/S NEW|GUPTA(P),
[EXTENTION [NATURAL
[BLOCK IPRODUCT
1309 THIRD(CS (COMM)/ [CS [22-01-2025 IKARIGART IMUKESH |9718053860 [NA [21.01.2025
[FLOOR (COMM)/103/2025 IDESIGNS  PVIIKUMAR(P),
[EXTENTION ILTD Vs
IBLOCK [NEELAM

[NIRANJAN

IBHOIR
1309 THIRD(CS (COMM)/ [CS l22-01-2025 INISHANT lsahib 7503496158  |ADV [21.01.2025
[FLOOR ((COMM)/104/2025 IBANSAL Vs [rajput(P), IANURAGRAJP
[EXTENTION ISUKHMANI [UTo7@Gmail.C
[BLOCK [ENTERPRISES m
309 THIRDOMP (DOMP (De2-01-2025  [TATA CAPITALANISH 0811452022 |Anish_bhola@gl21.01.2025
[FLOOR (COMM) (COMM)/78/2025 LTD Vs AMITBHOLA(P), Imail.com
[EXTENTION [RAJ
[BLOCK
1309 THIRDOMP (DloMP (Dj23-01-2025 [TATA CAPITALJANISH 9811452022  [Anish_bhola@gf22.01.2025
[FLOOR (COMM) (COMM)/95/2025 ILTD Vs  [BHOLA(P), imail.com
[EXTENTION ISHEKHAR
IBLOCK ISINGH
1309 THIRDCS (COMM)/ [CS 24-01-2025 IDEV TRAXIM/Anil 9897000770  [advabdullahtan [23.01.2025
[FLOOR (COMM)/114/2025 IPRIVATE IDagar(P), veer@gmail,co
[EXTENTION ILIMITED Vs Im
[BLOCK [NEW MODEL

IMPEX PRIVATE|

ILIMITED  AND)|

RS
1309 THIRDCS (COMM)/ [CS 25-01-2025 [Vansh Khurana [S.K.TIWARI[9811479499  [NA [24.01.2025
[FLOOR (COMM)/117/2025 s G7 Wellnesg& CO.
[EXTENTION ISPA
[BLOCK
1309 THIRDOMP (DIOMP (Dfe7-01-2025 [HDFC Bank LTD [ANISH 9811452022  [Anish_bhola@gf25.01.2025
[FLOOR (COMM) (COMM)/101/2025 Vs ISHAAN[BHOLA(P), imail.com
[EXTENTION JARORA
[BLOCK
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1309 THIRDCS (COMM)/ [CS 28-01-2025 [INFINITY arun 9899547705 arun_dhingra [27.01.2025
[FLOOR ((COMM)/132/2025 INDUSTRIES IDhingra(P), (@ymail.com
[EXTENTION IPVT LTD Vs
[BLOCK IPRADEEP
IGUPTA
09 THIRDOMP (DoMP (Dj29-01-2025 IADITYA  BIRLAjajay 9466044060 [NEERAJ@GM [28.01.2025
[FLOOR (COMM) (COMM)/113/2025 [FINANCE LTD [uppal(P), IAIL.COM
[EXTENTION s SINGLA|
[BLOCK GARMENTS
1309 THIRDOMP (DIOMP (D[31-01-2025 [HDFC Bank LTD [ANISH 9811452022  [Anish_bhola@g30.01.2025
[FLOOR (COMM) (COMM)/126/2025 s ANKIT[BHOLA(P), mail.com
[EXTENTION IBANSAL
[BLOCK
309 THIRDOMP (DOMP (Dj31-01-2025 [HDFC Bank Vs |ANISH 9811452022 [Anish_bhola@g30.01.2025
[FLOOR (COMM) (COMM)/125/2025 [MANISH IBHOLA(P), imail.com
[EXTENTION IKUMAR
[BLOCK
09 THIRDEXECUTION  [Execution 15-01-2025 ICITY VINAY 9818194170/72 [vinaymohan_le |07.01.2025
[FLOOR (COMM.) (Comm.)/15/2025 IASSOCIATES /MOHAN 189068560 lgal@yahoo.in
[EXTENTION IDELHI JALISHARMA
[BLOCK [BOARD
1309 THIRDIEXECUTION  |Execution 10-01-2025 lJAna Malhotra /BHARAT | 4564085 legistauxiliaryfe[09.01.2025
[FLOOR (COMM.) (Comm.)/19/2025 |Gateway IGUPTA/VA lgmail.com
[EXTENTION Jverseas IRUN TYAGI
[BLOCK [Through it
[Proprietor )
[Partners
[Promoters 1
1309 THIRDEXECUTION  [Execution 03-01-2025 IDUGAR RAJIV 9811164491 rajivmehraadv [24.12.2024
[FLOOR (COMM.) (Comm.)/4/2025 IMARKETING IMEHRA (@yahoo.com
[EXTENTION IPVT LTD|
IBLOCK [THROUGH ITS
JAUTHORIZED
IREPRESENTATI
E SALES|
1309 THIRDEXECUTION  [Execution 03-01-2025 [CBS [YOGENDRA|9810668042 ogendergauta [30.12.2024
[FLOOR (COMM.) ((Comm.)/5/2025 IPUBLISHERS [GAUTAM m.legal @gmail.
[EXTENTION IAND fcom
[BLOCK IDISTRIBUTORS
IPVT LTD / MR|
[HASMUKH
ORA
1309 THIRDIEXECUTION  |Execution l24-01-2025  [VEENA IHARDIK 7859984398 [advocatehardik [21.01.2025
[FLOOR (COMM.) ((Comm.)/67/2025 IDESIGNER  VSAGGARWA laggarwal @gmai|
[EXTENTION [VIPIN SAREES [L .com
[BLOCK
ho [SH. AJAY PANDEY,CENTRA 307 (Civil ICS 09-01-2025 IBANK OFSUMAN 9540649131  [advocatesuman [07-01-2025
IDISTRICT JUDGE,L (COMM)/30/2025 [MAHARASHTRA [KUMAR 82@gmail.com
ICOMMERCIAL COURT Vs M/s [SINGH
IDHAROR
IPHARMACEUTI
ICALS
1307 (Civil ICS 10-01-2025 [UCO BANK Vs [Yogesh 9968067667  [adv.yogeshshar [08-01-2025
(COMM)/37/2025 [Riddhi Mittal [Kumar ima121@gmail.c
|Sharma lom
1307 (Civil ICS 15-01-2025 [HASMUKH [Hemant 9891384449 houdhary.hem |09-01-2025
((COMM)/60/2025 IPURANI  PROP|Choudhary nt@hotmail.co|
IOF M/ m
|GUJRATI
IKIRANA CO Vs
WATIN  MALIK|
hnAn _ An A
1307 (Civil ICs 16-01-2025 IM/s Ram NiwasAvinash 9871441764 faktrivedilawoffi jp2-01-2025
((COMM)/67/2025 |Goel Vs  [Kumar ces@gmail.com
Municipal [Trivedi
[Corporation  of|
IDelhi
1307 [Civil ICS 16-01-2025 ikas Goel Vs [satyendra (9811161525 isksinghll6@gm |09-01-2025
((COMM)/70/2025 [Municipal umar singh fail.com
|Corporation o
Delhi




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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NAME FEES

ISH. S.S RATHI, DISTRICT|ICENTRA|COURT ROOMICS (COMM) ICS (COMM)/54/2025 14-01-2025 MEGA |Anurag 9999683501  [advanuragnasia
PUDGE, COMMERCIAILJL 1310 ISILICONE INDIANasiar @gmail.com
ICOURT s M/s TEX]|
ISHADOW
IPRIVATE
[LIMITED

ICOURT ROOMCS (COMM) ICS (COMM)/55/2025 14-01-2025 IM/s J K TYRENakulJain [9810150166 nakulljainadvocfto.01.2025
1310 IAND late@gmail.com

21.12.2024

INDUSTRIES
ILTD. V|
ISHALAKHA
IMEENA

ICOURT ROOMICS (COMM) ICS l14-01-2025 IRAJIV RATHI VsSandeep 9818038564  [sandeepvishnu [12.12.2024
1310 ((COMM)/52/2025 RAMAN VIJ [Vishnu 2008 @gmail.co
JAND ANR Im

ICOURT ROOMICS (COMM) (CS (COMM)/68/2025  16-01-2025 ISATPAL R P S Sirohi [9210103441 [ 12.12.2024
1310 ICHAUDHARY
IPROP OF M/S V]
TECH
[WINDOWS Vg
IM/S AFIRM|
ICOURT ROOMCS (COMM) ICS 17-01-2025 ISAVITA JAIN Vs|Yash Mittal 9582551234 | 8.01.2025
1310 (COMM)/77/2025 IRAVINDER JAIN

ICOURT ROOMCS (COMM) CS (COMM)/98/2025  [21-01-2025 M/S SAKARNf'l_’radeep Kr.9312769327 ertical.legal @g|09.01.2025

310 IPLASTER |Aggarwal imail.com
(INDIA PVT. LTD|
Vs UMESH|
IKUMAR
[THAKUR
hz  [SH. RAVINDER BEDIL/CENTRA}01 [CS COMM 17/2025 07.01.2025 [SUNIL IBRIJ 7217602698  |[ADVBRIJSHA
IDISTRICT JUDGE,L ICHAUDHARY  |SHANKER INKAR@GMAIL|
ICOMMERCIAL COURT V/S AMAN|YADAV .COM
ARANG
ko1 [CS COMM l22/2025 08.01.2025 IM/S MITTALSHUBHAM 9015569297  [KANISHKA 20.11.2024
[ENGINEERING [RAJORA IRAJORA2014@
WELD SAFE P IGMAIL.COM
ILTD v/
ISAXENA
IMARINE TECH P|
koo Anc
ko1 [CS COMM 28/2025 08.01.2025 ISHAHZAD V/STI\/IOHAMMA9350221670 ICONSULTDAA [04.12.2024
INDIAN ID DANISH ISH@GMAIL.
[COUNCIL FOR| ICOM
ICULTURAL
[RELATIONS &
RS
ko1 [CS COMM 19/2025 08.01.2025 IM/S S.KJ2025-01-01 (9810189223 IROHIT1996VA [03.12.2024
I[EDUCATIONS ISHIST@GMAI
IPVT LTD V/§ IL.COM
IKHILTA
IBACHPLAN &
|ORS
ko1 [OMP I COMM [13/2025 08.01.2025 IMAHINDRA IMAYANK (9873347330 |MAYANK MA
IFINANCE V/SMAHAJAN [HAJANO5@YA
ISURENDER [HOO.COM
ISINGH
ko1 MP I COMM [14/2025 08.01.2025 TATA CAPITALJANISH 0811452022 IANISHBHOLA1|
ILTD V/S ADITIBHOLA [7@YAHOO.CO
[ENTREPRISES (M
ko1 [EX COMM 28/2025 14.01.2025 IBANK OR
[BARODA V/S JA]|
IPECHORI
ko1 ICS COMM 53/2025 14.01.2025 IM/S GRIRAHUL 9711953429 IRAHULGUPTA |07.01.2025
[[INTERNATAION [GUPTA (@GMAIL.COM
AL v/s M/
ISHERRAINE

IGLOBE PVT LTD

ko1 [EX COMM 26/2025 14.01.2025 ISANJAY KUMARASHISH 9811215282 [UPADHAYAYL
AIN V/SJUPADHAYA IAWCHAMBER
ISURESH CHAND|Y IS@GMAIL.CO

M



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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ko1 [EX COMM 41/2025 18.01.2025 IREKHA K. 9811062684  [KISORE.SRIVA|
[ROHTAGI ~ V/SSRIVASTAV IS@GMAIL.CO
ISURYA A (M
ISANITARY
[TRADERS

ko1 MP I COMM [61/2025 18.01.2025 [TATA CAPITALJANISH 9811452022 JANISHBHOLA{1
ILTD V/SBHOLA [7@YAHOO.CO
[MANJIRI (M
IMAHENDRA
IGAIKWAD

o1 MP I COMM [62/2025 18.01.2025 [TATA CAPITALJANISH 9811452022 [ANISHBHOLA1
ILTD V/S DILIPBHOLA [7@YAHOO.CO
ISINGH M

l1o1 [EX COMM 48/2025 20.01.2025  [ROHIT KUMAR[YUVRAJ _ [8826893759
/S BISHAISETH
IDEVELOPERS
IPVT LTD

l1o1 [EX COMM 54/2025 b1o1.2025  |M/S  BINDALJAMIT 0818180025  |ATANDA.ADV
ISMELTING PVTITEWARI (@GMAIL.COM
LTD V/S M/
I[ELECTRONK
[POWER
IBATTERIES

ko1 [MISC DJ 31/2025 [15.01.2025 [M/S ICICI BANKHEMANT (9968028202 [LAWSTUDENT
ILTD V/S ASHAKUMAR [C1@GMAIL.C
ISINGH & ORS IOM

ko1 [OMP I COMM ([82/2025 [22.01.2025 [TATA CAPITALJANISH 0811452022 IANISHBHOLA{1|
ILTD V/SBHOLA 7@YAHOO.CO
IANURAG (M
ISHARMA

ko1 [OMP I COMM [93/2025 23.01.2025 [TATA CAPITALANISH 9811452022 IANISHBHOLA{1|
ILTD V/SBHOLA 7@YAHOO.CO
IANUBHAV (M
IPANDEY

ko1 IOMP I COMM [97/2025 23.01.2025 [TATA CAPITALSACHIN 1126211488 ILEGAL@KATY
ILTD V/SKATYAL IALASSOCIATE
[HIMANSHI S.COM
[MUKESH
[HIMANSHI

ko1 [EX COMM 68/2025 24.01.2025 [ORIENT LINKSMAHESH 0810493325 |ADVMCSHAR
IPVT LTD V/SSHARMA IMA2010@GMA|
RUPAM  JHAN| IL.COM
IPROPRIETOR
|OF ANAMICA|
|ICOPY
LANITDAOTIDIAL

ro1 IOMP I COMM [102/2025 27.01.2025 [HDFC BANKIANISH 9811452022  |ANISHBHOLA!1(
ILTD V/S SUNIBHOLA [7@YAHOO.CO
ISEHRAWAT (M

uo1 [OMP I COMM [103/2025 [27.01.2025 I[HDFC BANKIANISH 9811452022 IANISHBHOLA1|
ILTD V/S RISHIBHOLA [7@YAHOO.CO
[PAL SINGH (M

ko1 [EX COMM 72//2025 [27.01.2025 JANIL JAIN V/SPRAMOD (9810778007 [PRAMODSING
WINTENDER IKUMAR [HAL@GMAIL.
IKUMAR & ORS [SINGHAL ICOM

ko1 ICS COMM 136/2025 20.01.2025 [YASHPAL AGRITIT 8527506427  [LAWFIRM@U [23.01.2025
IKHURANA V/SJAIN [NSOLVEDLEG
IM/S NARULA & JAL.COM
ISONS

uo1 ICS COMM 137/2025 29.01.2025 IJAAKASH IMANISH 9811529112 IADV.MANISHS|31.12.2024
[EDUCATIONAL [SINGHAL INGHAL@GM
ISERVICE LTD| JAIL.COM
V/S AKASH|
INSTITUTE OF
INFORMATION




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
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ko1 MP I COMM [127/2025 131.01.2025 I[HDFC BANKIANISH 9811452022 IANISHBHOLA1|
ILTD V/S RACHITIBHOLA [7@YAHOO.CO
ISHARMA (M
ko1 MP I COMM [128/2025 [31.01.2025 I[HDFC BANKIANISH 9811452022 JANISHBHOLA{1
ILTD V/S SUSHIJBHOLA [7@YAHOO.CO
JAGARWAL (M
ko1 [EX COMM [76/2025 28.01.2025 [TRAFICSOL JAMIT GARG|9350018343 |ADVAMITGAR
[ELECTROMECH IG10502019@G
JANICAL PV IMAIL.COM
ILTD V/S PSAR|
ICOMMUNICATI
[ON PVT LTD
3 [SH. M.K NAGPAL,CENTRA|COURT ROOMICIVIL SUIT ICS (COMM)|08.01.2025 [MAMAN CHANDSATYENDR (9811161525 [SKSINGHL16@ 18..12.2024
IDISTRICT JUDGE,L ko2 24/2025 IBANSAL VS/A KUMAR| IGMAIL.COM
ICOMMERCIAL COURT IMCD ISINGH
ICOURT ROOM[CIVIL SUIT IOMP (D[08.01.2025 [TATA CAPITALJANISH 9811452022 lanish_bhola17 [NA
ko2 (COMM)/16/2025 ILTD VsBHOLA (@yahoo.com
ILAKSHYA
ISTONE
ICRUSHER
ICOURT ROOM|CIVIL SUIT OMP (Dj08.01.2025 [TATA CAPITALJANISH 9811452022  Janish_bhola1y [NA
lho2 (COMM)/15/2025 ILTD VSBHOLA (@yahoo.com
ILAKSHYA
ISTONE
ICRUSHER
ICOURT ROOM|CIVIL SUIT ICS (COMM)[08.01.2025 IKUNAL MITTALSAMEER (9999918302, [Sameer.sidhar [03.01.2025
ko2 23/2025 S.SHAMIM ISIDHAR (@metropolitanl
ISLAM legal.in
[COURT ROOMICIVIL SUIT ICS (COMM)[08.01.2025 MOHD AZAM[LAKSHAY (7982545649 [NA 10.07.2024
ko2 25/2025 IKHAN VS[KUMAR
[ZULFIQR
JAHMED
ICOURT ROOM[CIVILSUIT __[CS (COMM)[09.01.2025 _ [SHREE RAKESH 9990333933 |ECOLAWCHA [COURT FEES|
Ko 34/2025 IGOKULAM CHITIKUMAR IMBERS@GMAINA
JAND FINANCEGARG IL.COM
S. SRA GLOBAL
IPRIVATE LTD
[COURT ROOMICIVIL SUIT ICS (COMM)f10.01.2025 ISANJEEV IAKSHU 19810300955  [SKJAINANDAS|07.01.2025
ko2 44/2025 IKUMAR VS. UOIJAIN ISOCIATES2GM|
ORS JAIL.COM
ICOURT ROOM(CIVIL SUIT ICS (COMM)|10.01.2025 IBANK OF [SUMAN 19540649131 IADVOCATESU [09.01.2025
ko2 43/2025 IMAHARASHTRA [KUMAR IMAN82@GMA
S. AFNAN[SINGH IL.COM
I[ENTERPRISES
ICOURT ROOM[CIVIL SUIT ICS (COMM)|10.01.2025 ISUNIL  YADAV|SUNNY 19990090890 |[SUNNYDEVAL1 [26.12.2024
o2 U2/2025 VS SHRI SAISACHDEVA 002GMAIL.CO
ISIMRAN  REAL (M
[ESTATE
ICOURT ROOM[CIVIL SUIT [EX.(COMM) 14.01.2025 [HEMA PADAM|SHIVAM 9654545855  [LEGAL@SHIV [NA
ko2 30/2025 VS. SOHATLISHARMA IAMSHARMA.I
[MIRZA IN
ICOURT ROOM[CIVIL SUIT ICS (COMM)|14.01.2025 [ASHIND JANMOL 19953040048 |CHADHA.ANM|04.01.2025
ko2 56/2025 INDUSTRIES  |[CHADHA IOLADV@GMAI
IPVT. LLTD. VS| IL.COM
[UPASANA
JANDIAL
ICOURT ROOMICIVIL SUIT [EX.(COMM) [15.01.2025 INLAND WORLDY.P 9811165702 WPSHEKHAWAINA
ko2 34/2025 [LOGISTICS PVT[SHEKHAW [T.INREDIFFM
ILTD VSJAT JAL.COM
[MULTISTO
[MARKETING
ILTD.




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ROOMICIVIL SUIT ICS (COMM)f15.01.2025 IRAM NIWASA.K. 9871441754 laktrivedilawoffi[02.01.2025
ko2 62/2025 IGOEL VS MCD [TRIVEDI ces@gmail.com
ICOURT ROOM[CIVIL SUIT ICS (COMM)|15.01.2025 IM/S JAGDISH &SANTOSH (9899025078 |SKJHAASSOCI [13.01.2025
Koz 61/2025 ISONS INDIA LLPKUMAR IATES@GMAI.C

S.M/S JHA oM
[FASHION
ISHOPPEE
ICOURT ROOM|CIVIL SUIT OMP (D16.01.2025 [TATA CAPITALJANISH 9811452022  fanish_bhola17 [NA
ko2 ((COMM)/34/2025 ILTD VS OMBHOLA (@yahoo.com
IPRAKASH 6230
ICOURT ROOMICIVIL SUIT OMP (Dft6.01.2025 [TATA CAPITALJANISH 9811452022 lanish_bhola17 [NA
ko2 (COMM)33/2025 ILTD VS OMBHOLA (@yahoo.com
IPRAKASH 3418
ICOURT ROOM[CIVIL SUIT __[MISC DJ-37/2025 |17.01.2025 __|PARMOD M. K0810353436  |NA INA
ko2 IKUMAR [MALHOTR
ARULA VSJA
ISADBHAV
[ENGINEERING
ILTD
ICOURT ROOM|CIVIL SUIT [EX.(COMM) 18.01.2025 INITIN  ANEJAR.K. ALAGH/9911444100 lalaghs409@gm [NA
lho2 43/2025 S. RAJ| lail.com
IKUMARIT
ICOURT ROOM[CIVIL SUIT [EX.(COMM) 18.01.2025 ICANARA BANKIAMIT [NA [NA [NA
o2 l44/2025 I[ERSTWHILE IGUPTA
ISYNDICATE
IBANK V:
IKAILASH
ICHAND
IOMP(I) COMM][18.01.2025 [TATA CAPITALJANISH 9811452022 fanish_bhola17
60/2025 ILTD. VSBHOLA (@yahoo.com
RAMESH
IRAMESH
ICS (COMM)[18.01.2025 AGMINDER SINGH VSIRAJEEV 7838809822  [RAJEEVKRBH [05.11.2024
84/2025 IKUMAR IOLA@GMAIL.
[BHOLA ICOM
[EX.(COMM) 20.01.2025 IMUKESH IRANJAN  [7011312145 IRANJAN.DOS [NA
I51/2025 IKUMAR IDOSHI [HI@GMAIL.CO|
IKASHYAP VS| (M
IM/S  OBERO]
I[ELECTRIC
[COMPANY
IOMP (Dj22.01.2025 [TATA CAPITALSAHCHIN |011-26211488 [anish_bhola17 [NA
(COMM)/88/2025 ILTD VSKATYAL (@yahoo.com
WASVINDER
ISINGH
OMP (Dj22.01.2025 TATA CAPITALJANISH 9811452022  fanish_bhola17 [NA
((COMM)86/2025 ILTD Vs AMITBHOLA (@yahoo.com
IKUMAR DEDHA
OMP (Dj23.01.2025 [TATA CAPITALJANISH 9811452022  fanish_bhola17 [NA
((COMM)96/2025 ILTD Vs SUMERBHOLA (@yahoo.com
ICHAND
IMISC DJ-58/2025 [24.01.2025 JANKIT SHARDARAKESH |9711771000 IRAKESH.ADV |04.01.2025
[PROPRIETOR  [KUMAR IOCATE18@GM
loF M/ JATL.COM
ICHIRANJEEVI
[ELECTRICAL VS|
IM/SETA
oA TR IS
[EX. (COMM)[24.01.2025 JORIENT LIN AHESH |NA A [NA
68/2025 IPVT. LTD. VSSHARMA
IRUPAM JHA



mailto:LAL@dCHIMANLAL

COURT

DISTRIC COURT
T ROOM

CASE TYPE

CASE NUMBER

DATE OFPETT
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ON
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NER ADV(
VSE
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ICAT ADVOCATE
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NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

OMP (Dj27.01.2025 I[HDFC BANK] 9811452022  fanish_bhola1y
((COMM)/105/2025 ILTD. VS AARTIBHOLA (@yahoo.com
IAARTI
OMP (Dj27.01.2025 I[HDFC BANKIANISH 9811452022  [anish_bhola17 [NA
(COMM)/106/2025 ILTD. VS HAKAMBHOLA (@yahoo.com
IRASHID
IOMP (I) (COMM)/[27.01.2025 I[HDFC BANKIANISH 0811452022 lanish_bhola17 [NA
107/2025 ILTD. VS PAWANBHOLA (@yahoo.com
IKUMAR
[EX. (COMM)f27.01.2025 IPUNJAB MOHAMMANA [NA [NA
73/2025 [INATIONAL ID DANISH
IBANK \E
IMASTER
[TRADERS
ICS(COMM) 28.01.2025 INARENDER [SUBHAM (9999877470  |subhamagarwalf17.01.2025
133/2025 IKUMAR JAIN VSAGGARWA 11308 @gmail.c
IPANKAJ KUMAR|L m
ISONIT
OMP (Dj28.01.2025 [TATA CAPITALJANISH 9811452022  Janish_bhola1y [NA
(COMM)/111/2025 ILTD. VSBHOLA (@yahoo.com
I[FASTHRUST
ICONSTRUCTION|
[PVT. LTD.
IOMP (Dj31.01.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
(COMM)/131/2025 ILTD VS. VINEET[BHOLA (@yahoo.com
IDHULL
IOMP(I) COMM]J31.01.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
132/2025 ILTD. VS SUMITBHOLA (@yahoo.com
[MATHEW XAXA
OMP (D|31.01.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
((COMM)/133/2025 ILTD VS. NOMANBHOLA (@yahoo.com
[MEHMOOD
OMP (D|31.01.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
((COMM)/134/2025 ILTD VS[BHOLA (@yahoo.com
ISARDAR SINGH
14 [SH. ASHUTOSH KUMAR,WEST ICS ICS 03-01-2025  [M/s SarensShitanshu(P [9958050214 [Kansal.rajan@gf23-12-2024
IDISTRICT JUDGH (COMM)/10/2025 [Heavy Lift India), Imail.com
COMMERCIAL COURT) [Private Ltd Vs
IM/S  Jagdambal
ICranes  Private|
[Limited
ICS ICS 03-01-2025 [UCO BANK Vs [Kamlesh 9310019131 lad.kamleshtiwa [19-12-2024
(COMM)/9/2025 IARUN [Kumar ri@gmail.com
ISACHDEVA Tiwari(P),
IPROP O
ISUBHASH
[FOOTWEAR
AN
ICS CS 07-01-2025  [HARIOM Mamta 9650941688  [sumitsama@gi [29-11-2024
(COMM)/16/2025 IAGGARWAL lsarna(P), nail.com
IPROPRIETOR
IOF HARIOM|
ISTEEL TRADERS|
Vs M/S
I1ANND AT DUIL
ICS CS 10-01-2025  [M/S ~ ARCHNANagendra (9999339334 [advsupremecou|03-01-2025
(COMM)/29/2025 [TRADING |Singh(P), [rt7267@gmail.c|
ICOMPANY THR| m
[[TS SOLE
IPROPRIETOR
[MS  ARCHANA|
ICS ICS 13-01-2025 ISARAOGI SUPERVARUN 8285672608  [advocatevrunbef21-12-2024
(COMM)/30/2025 SALES PVT LTD[BEDI(P), \di@gmail.com
s RAJEEV|
IKUMAR
WAISWAL PROP|
WAISWAL
e anpne




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICounter Claim (Counter [15-01-2025 [IMADAN LALPraveen 9625100702  [KPRAVEN.LA [14-11-2024
(Claim/1/2025 IPROPRIETOR  [Kumar(P), [W@GMAIL.CO
|IOF NEW DURGA| (M
[TRAVELS AND|
JANR Vs M s Axi
ICommunications
ICS ICS 16-01-2025 ISTATE BANK OFMANOJ 9654371856  [advpandeyman [21-12-2024
(COMM)/40/2025 [INIDA Vs |[PANDEY(P), j@gmail.com
ISANJAY
ICS ICS 16-01-2025 ISTATE BANK OFMANOJ 9654371856  [advpandeyman [21-12-2024
(COMM)/39/2025 [INIDA Vs BALA [PANDEY(P),| loj @gmail.com
ICS ICS 18-01-2025 [M/S BEST TECH[Shailender 9999029218 _ [shailnegi1984@J21-10-2024
(COMM)/46/2025 IPIPES LLP Vs [Negi(P), lgmail.com
M/S
IROYALGOLF
ILINK CITY|
[PROJECTS PVT]|
ICS ICS 22-01-2025 ISATBIR PUNIA[Sukhmeet (9582028538 [skukhmitlamba [13-01-2025
(COMM)/50/2025 IPROPRIETOR ingh (@gmail.com
LUXMI MOTORS|Lamba(P),
Vs M/S OLA
IFLEET
[TECHNOLOGIES
ICS ICS 29-01-2025 'gerATE BANK OFAshok 9811896060 umarashokadvf17-01-2025
(COMM)/78/2025 [INDIA VgKumar(P), cate@gmail.co
IRAMESH Im
[CS ICS I31-01-2025 MUNNA LALANANT 9810134489 IHAJELAYLAW [29-01-2025
(COMM)/86/2025 [YADAV IKUMAR IASSOCIATES @
IPROPRIETOR  [HAJELAY(P IGMAIL.COM
IM/S MARK])),
[ENGINEERING
ISYSTEM V:
INoloh: A
15 [MS. HEMANI MALHOTRA,'V_VEST [CS COMM /2025 03.01.2025 RIDHIMA IASHUTOSH 9899071998  fashutosh@seng [03.01.2025
IDISTRICT JUDGH IADVANI VS,SENGER lerchambers.co
COMMERCIAL COURT)- ISANYA
2
ICS COMM 2/2025 03.01.2025 ISERVEK ISACHIN 9999353434 ohiassociates@[03.01.2025
I[FABRICATORS [LOHIA lgmail.com
[VS.
ISHAMPOORJI
[PALLONJI
ICS COMM l14/2025 07.01.2025 IM/S EPPIONPARAS 9810600656  [parasaggarwala [04.01.2025
ILIFESCIENCES |AGGARWA ldv@gmail.com
PVT LTD VSJL
IM/S PHARMER
ICS COMM 17/2025 ISTPI INFRAASHISH 9811215280 padhyaylawch j03.01.2025
IPROJECTS LLP[UPADHYAY lambers@gmail.
[VS. AMBHIKA 0m
ICS COMM 18/2025 ISTPI INFRAASHISH 9811215280 1padhyaylawch [03.01.2025
IPROJECTS LLP[UPADHYAY lambers@gmail.
[VS. SAKSHI| om
IGANDHI
ICS COMM 22/2025 10.01.2025 IM/S ASPYOGESH 9810930909  [yogesh.g.goel@ [24.12.204
[ENTERPRISES |GOEL lgmail.com
S. M/S|
IKESHAV
IENTERPRISES
ICS COMM [23/2025 [10.01.2025 IJASUJA  ESERV|SHRIRAM (8860658903 [srt3007@gmail 18.12.2024
IPVT LTD VS|[TIWARY com
[ICICI BANK LTD
ICS COMM 132/2025 14.01.2025 IM/S  ART OFBHARAT  [9910423763  [advbharatbhus [10.01.2025
WOOD [BHUSHAN an325@gmail.
IPRESENTATIVE fcom
[VS. SAKIR SATFI




COURT

DISTRIC COURT

T

ROOM

CASE TYPE

ICS COMM

CASE NUMBER

33/2025

DATE

OFPETT NER

ADVOCAT

REGISTRATI NAME VSE

ON

[14.01.2025

RESPONDENT
NAME

ISATYA NARIANARVIND
IGUPTA VS/GUPTA

IPUNEET VERMA|

ADVOCATE
MOBILE
NUMBER

9811317311

ADVOCATE
EMAIL ID

ladvocatearvind
lgupta@gmail.c
m

DATE OF E-|
PAYMENT
OF COURT]|
FEES

10.01.2025

ICS COMM

66/2025

28.01.2025

ISAVOIR  FAIRESUNIL

IMANUFACTURI
ING CO VS|
[BANITA SWAIN

IDUTT

9312832910

lcontact@sddla
w.in

19.01.2025

ICS COMM

67/2025

28.01.2025

IPUNJAB
INATIONAL
IBANK VS|
ICHANCHALA
IDEVI

IAVDESH
IKR.
ISHAKYA

9810362626

|Aakshakya@gm|
lail.com

[19.01.2025

ICS COMM

772025

28.01.2025

IVINOD KUMARAMAIJIT

IBANGA VS.

[SINGH

0811041494

radheyshyamad
@gmail.com

[17.01.2025

ICS COMM

79/2025

0.01.2025

[YASHPAL VS|
IANUJ LAMBA

IADITYA
IKAUSHIK

9318470789

[17.01.2025

ICS COMM

180/2025

[30.01.2025

ICHARAN
IPAADUKA
[[INDUSTRIES VS|
IMUBARAK
IPASHA

[PREM
IGARG

18860844670

premgarg.legal
(@yahoo.com

03.10.2025

ICS COMM

81/2025

[30.01.2025

[THE SOUTHS K GARG

INDIA BANK VS|
IPARVINDER
ISINGH

9810314404

skgargandcomp
lany @gmail.com|

[24.01.2025

ICS COMM

82/2025

[30.01.2025

IAJAY SINGHALJASHOK
[HUF VS. SITAKUMAR

IRAM AND CO

9312908832

layequity@gmai
.com

[08.01.2025

ICS COMM

84/2025

31.01.2025

[AGNI DEVICESM.K.
PVT LTD VSJMIGLANI

ISOMYA
IPYROTEK

1811081980

ail@wrbindia.|
lcom

18.01.2025

16

[SH. DIG VIJAY SINGH,
IDISTRICT JUDGH
COMMERCIAL COURT)
3

WEST

ICS
(COMM)/19/2025

l08-01-2025

[RAINBOW
[TEXTILES Vs
IM/S FASHNEAR|
[TECHNOLOGIES]
IPVT LTD

ISobhik
[Tanwar(P),

[Not Mentioned

[26-11-2024

Misc DJ/14/2025

08-01-2025

ICANARA BANK

IANIL

Vs JYOTISHARMA(P)

IBATRA

b

[Execution
((Comm)/13/2025

l10-01-2025

M/S SALEK|Not
ICHAND JAINJapplicable(P

JAND SONS Vs
Mr Anshul
IKhanna

s

8383953944

jain.adityaraj@
lgamil.com

Cs
(COMM)/25/2025

l10-01-2025

ISAKSHI JAIN[Shiven
[THROUGH SPABanga(P),

ISHRI VINOD|
IKUMAR JAIN V:
NITISH JAIN

18700767450

ladheerajassocia
te@gmail.com

[23-12-2024

IOMP
(COMM)/13/2025

(D)

l14-01-2025

[Yes Bank Ltd Vs

ISANT BABAPANDEY(P),

IDEVIDAS
ILOGISTIC

JADV. LALITNot Mentioned

ot Mentioned

cS
(COMM)/34/2025

l14-01-2025

[TRIP INDIA PVTBharat
ILTD Vs SABAIL|Prakash(P),

IPRODUCTION

9953434896

ot Mentioned

7-01-2025




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

OMP (Dfr17-01-2025 [YES BANKITURAB ALINot Mentioned [Not Mentioned
((COMM)/16/2025 LIMITED Vs |[KAZMI(P),

IANIL KUMAR
[Execution 20-01-2025  [SANJAY JAIN VSSURINDER (9312414473 ot Mentioned
(Comm)/27/2025 KDR FORGINGSPAIN(P),

IPVT LTD
[Execution 21-01-2025 IANKIT GUPTA [AMAR 7820000383, |gauravdelhiS@
(Comm)/28/2025 Vs ENGLISHKUMAR(P), 8000000383, [yahoo.com

IPREMIUM 7820000300
ICS 23-01-2025 [Shri NaveenROHIT 9911040316 lgauravgauradvofp2-12-2024
(COMM)/53/2025 IGulati ProprietofSEHGAL(P), cate@gmail.co

f M/s Balaji m

Sales Corporation|

Vs Shri Puneet

IGupta Proprietor]

£af/c AN
IOMP (D24-01-2025 [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
(COMM)/31/2025 Vs EXPRESSKUMAR(P),

ICARGO

ISERVICE
IOMP (Dj24-01-2025 [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
(COMM)/30/2025 s VIKASHKUMAR(P),

TYAGI
IOMP (Dj24-01-2025  [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
(COMM)/29/2025 s DEEPAKKUMAR(P),

ICHAUDHARY
CS 24-01-2025  [The NainitalManoj [Not Mentioned [Not Mentioned [20-01-2025
(COMM)/60/2025 Bank Limited Vs |Gupta(P),

IAyush Collection
IOMP (Dj25-01-2025 Shriram FinanceManoj 9811133644 manojkadv@ga
(COMM)/48/2025 ILtd Vs GAYYUR [Kumar(P), mil.com
[Execution l25-01-2025 IABS INDIAIPRAKHAR (9718122188  [consultancy@sy
((Comm)/34/2025 IPRIVATE IDIXIT(P), Inclegal.co.in

[LIMITED Vs

IABC

[[INFOSYSTEMS

IPRIVATE

b rrren
ICS l25-01-2025 [Woodver Coatiing[Taksh
(COMM)/62/2025 IPvt Ltd Vs [Suri(P),

I[FURNISHAMOR

IE SERVICES LLP
OMP (Dj27-01-2025 [YES BANK LTD [KARTIK INot Mentioned [Not Mentioned
((COMM)/64/2025 Vs GAURAVKUMAR(P),

IGAURAV
OMP (Df27-01-2025 [YES BANK LTD [KARTIK INot Mentioned [Not Mentioned
((COMM)/63/2025 Vs MIHILALKUMAR(P),

IAHIRWAR
IOMP (Dj27-01-2025 [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
((COMM)/62/2025 Vs KAMALKUMAR(P),

IKANT KHANNA
IOMP (Df27-01-2025 [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
(COMM)/61/2025 [Vs CHAND TITUKUMAR(P),

IAHMED




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

OMP (Dj27-01-2025 [YES BANK LTD [KARTIK [Not Mentioned [Not Mentioned
((COMM)/60/2025 Vs BABITAKUMAR(P),

ISINGH
ICS 28-01-2025 IPUNJAB [Varun 9999802509  [ravinderadv@v [18-01-2025
(COMM)/65/2025 INATIONAL IGupta(P), lahoo.com

IBANK Vs

[BABITA

[MAHAWAR
ICS 28-01-2025 M/S ARCO[SURENDER (9891297097  [anokhijindgi@g[24-01-2025
(COMM)/64/2025 PLAST Vs M/SSHARMA(P) ail.com

IPAWAN

IENTERPRISES
ICS [29-01-2025 ISRT BALAJINARENDER|9953702037  [narendersagwa [14-01-2025
(COMM)/77/2025 IPACKERS [SINGH(P), @yahoo.com

[THROUGH ITS|
AR SH SUMIT|
WAIN Vs
ISTANDARD

ATTT
ICS 03-01-2025 IDHINGRA IDEPUTY 8447777040 [advvikassharmafi7-12-2024
(COMM)/8/2025 IOPTICS Vs [LAL(P), 978@gmail.co
[IMAYASHEEL Im

IRETAIL  INDIA
[LIMITED

ICS (COMM)/7/2025/03-01-2025  |ANANDI DEVI [SHALU 9811041494 radheshyamadv[18-12-2024

s NYSAAKARDAM(P (@gmail.com

IRETAIL ,

[VENTURE PVT]

ILTD
IOMP (Djo3-01-2025  [AXIS BANK|Sunita 187 1040589 INDOLEXLAW
(COMM)/1/2025 ILIMITED Vs [Singh(P), (@GMAIL.COM

[HARISH KUMAR|
[Execution 03-01-2025 [UNION  BANKICHITRA [Not Mentioned [Not Mentioned
(Comm)/3/2025 F INDIA Vs [MALHOTR

IM/S ND  |A(P),

[FOOTWEAR
IOMP (Dj14-01-2025 [Yes Bank Ltd V§ADV. LALIT|8130383143 [Not Mentioned
(COMM)/14/2025 IMDB BUILDCON|PANDEY(P),
ICS 15-01-2024 ICampus lAnkit 18802310640 [Not Mentioned
(COMM)/36/2024 |Activewear [Parashar(P),

[Limited Vs Gopall
[Bhatia Proprietor
IOf M/s Shoes|

IGalaxy
17 [SH. SANJAY JINDAL,WEST IARB. AJARB. Alo3-01-2025  [MODI IMPORTSSANJAY 9810155090  [sanjayvermaad il
[DISTRICT JUDGH (COMM.) (COMM.)/1/2025 Vs AMBITVERMA v@yahoo.com
COMMERCIAL COURT) [FINVEST
IPRIVATE
ILIMITED
ICS (COMM) ICS 03-01-2025 IDEEPAK HEMANT 7011482414 ladvpathak83@ [23-12-2024
((COMM)/3/2025 BANSALV/S  [PATHAK lgmail.com
MP (I) COMM [OMP (Djo8-01-2025 |[YES BANK V/SSACHIN 9811015339 atyalsachin20 [nil
((COMM.)/3/2025 PARMOD HARIKATYAL lo8gmail.com
IPRAKASH
IARB. AJARB. AlJ10-01-2025 IPANKAJ VOHRAIASHOK 9811485695 lawverakmsmai nil
(COMM.) (COMM.)/2/2025 [Vs ANJU VOHRAMITTAL .com
JAND ORS
ICS (COMM) ICS 10-01-2025 IM/S SUNRISEHARSH 991045141 ladv.harshchach [27-01-2025
(COMM)/24/2025 [ENTERPRISES (CHACHRA a@gmail.com
s THE
[EXECUTIVE
I[ENGINEER

IDELHI JALY

lbaann




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICS (COMM) ICS 10-01-2025 IM/S  SUNRISEHARSH 991045141 ladv.harshchach [27-01-2025
(COMM)/26/2025 [ENTERPRISES |CHACHRA ra@gmail.com
s MR AJAY|
IKUMAR
ICS (COMM) ICS 10-01-2025 IPARVEEN ISAMEER 9444446565 [sameer.sidhar [07-01-2025
(COMM)/27/2025 IKUMAR GARGSIDHAR (@metropolitanl
/S NEENA| gal.in
IMAHAJAN
ICS (COMM) ICS 10-01-2025 ISCHENKAR MEHUL 9582599551  [HARSHITA.MA[20-12-2024
(COMM)/28/2025 [INDIA PVT LTD|PARTI ILIK@CHANDH]
/S SIVANDANA IOK.COM
ICOMMERCIAL
ICOMPANY PVT|
ILTD
ICS (COMM) ICS 14-01-2025 IPUNJAB VED 9711900673 ladvocateprakas [13.12.2024
(COMM)/31/2025 INATIONAL PRAKASH ved@gmail.co
BANK V/S SK im
I[ENTERPRISES
ICS (COMM) ICS [17-01-2025 IAPJ Steel Impex|P.S SINGAL 9871117817 singalps@gmail[26-12-2024
(COMM)/42/2025 [Pvt Ltd Vs l.com
RAHUL KUMAR|
WAISWAL
ICS (COMM) ICS 20-01-2025 |[VIRESH TYAGIMANOJ 9212010299  jadvocatem.khat[16-01-2025
(COMM)/48/2025 /S M/S E.L TEK[KHATRI ri@gmail.com
[OMP (IYOMP (Dj24-01-2025 [YES BANK V/%ACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/27/2025 IBIBARAN IKATYAL ociates.com
IBASAK
[OMP (IYOMP (Dj24-01-2025 [YES BANK LTD|SACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/28/2025 s ROMY[KATYAL ociates.com
[IDHARAM  PAL
ISINGH
ICS (COMM) ICS 24-01-2025 ISTATE BANK OFASHOK 9811896060 umarashokadvfi7-.01-.2025
(COMM)/56/2025 INDIA V/S MRKUMAR cate@gmail.co
IANTL
ICS (COMM) ICS 24-01-2025 ISTATE IASHOK 9811896060 umarashokadvfi7-.01-.2025
(COMM)/57/2025 IBANKLOF INDIAKUMAR cate@gmail.co
V/S SANJAY|
IKUMAR
ICS (COMM) ICS 24-01-2025 ISTATE BANK OFASHOK 9811896060  |kumarashokadvfi7-.01-.2025
(COMM)/58/2025 [[NDIA V/SKUMAR cate@gmail.co
IKARUNAKARAN
ICS(COMM) ICS 24-01-2025 WITENDER TJAY K9873403435 vijayadav558@ [17-01-2025
(COMM)/59/2025 ISINGH [SEHGAL lgmail.com
IDHAWAN  V/S§
ISTATE BANK OF|
INDIA
MP (IYOMP (Dj25-01-2025  [YES BANK LTDISACHIN 1126211488 egal @katyalassjnil
(COMM) ((COMM.)/40/2025 Vs YUSUF SATFI [KATYAL ciates.com
MP (DoMp (Dj27-01-2025 [YES BANK V/STSACHIN 1126211488 legal @katyalassnil
(COMM) ((COMM.)/65/2025 PARMJEET IKATYAL ciates.com
ISINGH MATTA
IOMP (IYOMP (Df27-01-2025 [YES BANK V/%ACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/66/2025 ILAXMI [KATYAL lociates.com
INARAYAN




NO.

COURT

DISTRIC COURT
T ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATI NAME

ON

OFPETT

RESPONDENT
NAME

ONER ADVOCAT ADVOCATE
VSE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

(OMP (Dj27-01-2025 IYES BANK V/SSACHIN 1126211488 egal @katyalassni
(COMM) ((COMM.)/67/2025 IJARUN KUMARKATYAL ciates.com
ISINGH
MP (DoMp (Dj27-01-2025 [YES BANK V/STSACHIN 1126211488 legal @katyalass|nil
(COMM) (COMM.)/68/2025 IASVENDRA [KATYAL ciates.com
ISINGH
[RAJ[POOT
[OMP (DlOMP (Dj27-01-2025 IYES BANK V/SSACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/69/2025 IDHEERAJ [KATYAL lociates.com
IKUMAR
IOMP (DoMP (Dj27-01-2025 [YES BANK V/ﬁACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/70/2025 [YAMINI IKATYAL ociates.com
ISOLANKI
IOMP (DoMP (Dj27-01-2025 [YES BANBK V/ﬁACHIN 1126211488 legal @katyalassnil
(COMM) (COMM.)/71/2025 IALOK REJA IKATYAL ociates.com
loMP (DjoMP [30-01-2025  |PROGRESSIVE |AKHIL 9891105069  |SACHAR.AKHI [NIL
(CoMM) (COMM.)/1/2025 SALES PVT LTDSACHAR L@GMAIL.CO
V/S NORTH]| M
[END FOODS
[MARKETING
IPVT LTD
ICS (COMM) ICS 131-01-2025 IMEDISAN IMOHD 9810206170  [advalam1@gmaf28-01-2025
(COMM)/83/2025 INSAAT SAGLIKIALAM il.com
ISISTERMLERT
ILTD STI” V/S
IMED  FRESHE
IPVT LTD
h8 [SH. AJAY GUPTA [WEST Ics cs 03-01-2025  [BANK OFSHAILESH (9891285888 |ADVSHAILES [06-12-2024
IDISTRICT JUDGE| (COMM)/4/202|(COMM)/4/2025 IMAHARASHTRA |[KUMAR IHKUMAR@G
COMMERCIAL COURT) 5 Vs EASTERN| [MAIL.COM
IPOLYMER
ICS ICS 03-01-2025  |ANANDI DEVﬂRadhey 9811041494 radheyshyamadft8-12-2024
(COMM)/5/202|(COMM)/5/2025 Vs MAYASHEELfShayam @gmail.com
5 [RETAIL  INDIA|
ILTD
ICS 03-01-2025 [Rajeev Sharma VsShalu 9899365677 robinadvo6@g [20-12-2024
(COMM)/6/202|(COMM)/6/2025 M/S RakhiSharma imail.com
I5 [Fashion
ICS ICS 04-01-2025 ISHRIRAM [Ravi 9871694660  |mail@ravichau [23-12-2024
(COMM)/11/20 |(COMM)/11/2025 IPISTONS  AND(Chauhan han.co.in
25 [RINGS LIMITED)]
Vs SUNEEL
IKUMAR
ICS 04-01-2025 State Bank Of|S. Sood 9811786067  |msssoodadvoca [20-09-2024
(COMM)/12/20|(COMM)/12/2025 [[ndia Vs KIRAN| te@gmail.com
25 IPAL
ICS 09-01-2025 I[HEM KANT JHAKARAN 18882684194 |ADVKARANBH[|20-12-2024
(COMM)/21/20|(COMM)/21/2025 Vs RAMAPEERBHAMBRI [AMBRI@GMAT
25 ISTONE IL.COM
[INDUSTRIES
ICS Cs [15-01-2025 IDHRAMPAL ISahil Aeron (9910007125  |indiaaeron@gmf19-09-2018
(COMM)/35/20|(COMM)/35/2025 [TOMAR Vs MCN| lail.com
25 ISOLUTIONS PVT]
ILTD
ICS ICS 16-01-2025 ISTATE BANK Oﬁ/{anoj 9654371856  fadvpandeyman [21-12-2024
(COMM)/36/20|(COMM)/36/2025 [INIDA VsKumar loj @gmail.com
o5 IDEVANAND lPandey




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICS ICS 16-01-2025 [Uco Bank VSARUN 9811024490 JARUNDUGGALj14-09-2023
(COMM)/37/20|(COMM)/37/2025 |Abhay Jain IDUGGAL @YAHOO.COM|
25
ICS ICS 17-01-2025 Chaudhary UASPREET 9899641617 [jaspreet.law@g [06-01-2025
(COMM)/41/20|(COMM)/41/2025 Timber ISINGH Imail.com
25 Industries Private]
[Limited \E
[MEENA DEV]|
[HARLALKA
ICS ICS 17-01-2025 IRAI AND CO VSASHUTOSH 8920569785 |ASHUTQSHJA [09-01-2025
(COMM)/44/20|(COMM)/44/2025 IMITESH AIN 1INo95@GMA1
25 [HARILAL KARIA| IL.COM
JAND OTHER
ICounter (Counter [18-01-2025 _ [Wear well indlalViren Bansall9433433333 irenbansal1@g[15-01-2025
IClaim/4/2025 |Claim/4/2025 pvt Ita \E ail.com
[Kohinoor  ribbon|
factory pvt Itd
ICS ICS [20-01-2025 ISAHIL PLASTICAbhay 8527334575  [abhay@gnslega [17-01-2025
(COMM)/47/20|(COMM)/47/2025 [THROUGH ITSPratap Singh| .in
25 IPROPRIETOR
MR SANJAY|
IAGGARWAL V.
ENUS
ANTTDDAODG
ICS ICS 24-01-2025 IAGGARWAL IAnkit Gupta 9953030485  |ankitgupta@graf21.01.2025
(COMM)/54/20|(COMM)/54/2025 [RON AND| vista.legal.in
o5 STEEL
INDUSTRIES V:
JARIEN GLOBAL
ILIFESTYLE
DDA
ICS CS 24-01-2025 ICanara Bank VSSUMIT 9873245548  [VIRMANILAW [21-01-2025
(COMM)/55/20|(COMM)/55/2025 [Ram KumarVIRMANI ICO@GMAIL.C
25 [Proprietor of] oM
[Ram Trading
ICS ICS 27-01-2025 |Woodver CoatingRAKESH 8447151507 hambersoftrite[13.01.2025
(COMM)/63/20|(COMM)/63/2025 IPrivate  LimitedMALHOTR Intlegalllp@gma
25 Vs RoobinA il.com
[Pokarna
ICS ICS 29-01-2025 State Bank OfASHOK 9811896060 [KUMARASHO [17-01-2025
((COMM)/76/20|(COMM)/76/2025 India VSKUMAR IKADVOCATE@
25 IBHARAT IGMAIL.COM
ICS ICS I31-01-2025 [OM LOGISTICSArun 9810163624  |[ADVOCATEAR [28-01-2025
(COMM)/85/20|(COMM)/85/2025 ILIMITED Vs ALAlAggarwal [UN23@GMA1L
25 MODE .COM
[TECHNOLOGIES]
IPRIVATE
ILIMITED
19 [SH. NARESH KUMARWEST [Execution [Execution 04-01-2025 ISHREE SHYAM|
IMALHOTRA, DISTRICT] (Comm.)/7/202|(Comm.)/7/2025 [TRADERS A%
PUDGE (COMMERCIAL 5 IAMOCON
ICOURT)
Misc Misc DJ/10/2025 [04-01-2025 IPARKNonwoven |Ashu Pathak
IDJ/10/2025 [Pvt Ltd Vs Mag|
[Filters and|
[Equipment
[Private  Limited]
JAND Ors
ICS ICS 04-01-2025 [PAYSPRINT Vivek 9871129399 viveksharma.ad j02-01-2025
(COMM)/13/20|(COMM)/13/2025 IPRIVATE |[Sharma vo1@gmail.com|
25 ILIMITED Vs
[NDRAJEET
[YADAV
ICS ICS 07-01-2025 IBANK OFSuman 18368031251  [advocateskchou03-01-2025
(COMM)/15/20|(COMM)/15/2025 IBARODA VsKumar idhary@gmail.c
25 IDIGITOOLS IChoudhary m
ICS Cs 08-01-2025  |weblink in PvtChanchal 8700767450 |adheerajassociajo3-01-2025
(COMM)/20/20|(COMM)/20/2025 ILtd Vs InfinityjSharma te@gmail.com
25 IGroup




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

MP (IYOMP (Dj14-01-2025 [YES BANK|Sumit 19953036426 eams@skplaw. [13-01-2025
(COMM.)/11/20|(COMM.)/11/2025 ILIMITED VsKumar in
25 ISUMIT KUMAR
ICS ICS 16-01-2025 ISTATE BANK OFManoj 9654371824  [adpandeymanojfi5-01-2025
(COMM)/38/20|(COMM)/38/2025 [[INIDA Vs vinod[Pandey (@gmail.com
25 umar
IOMP (DoMp (Dj17-01-2025 [YES BANK[Turab  Ali9953036426 [turab@skplaw.i[15-01-2025
(COMM.)/17/20/(COMM.)/17/2025 ILIMITED VsKazmi
25 IDEEPU SINGH
IOMP (IYOMP (Dj18-01-2025 WFC LEASING PJAnuj Kumar 9810133410 [bhagatsinghis@[15-01-2025
(COMM.)/19/2 |(COMM.)/19/2025 ILTD Vs SHAMA| ahoo.com
025 IPARVEEN
[Execution [Execution 18-01-2025 [Ms Psa Polymers|
(Comm.)/23/20|(Comm.)/23/2025 IPvt Ltd Vs M/S
25 IGLOBUS
[ECOTRONICS
IPVT LTD
IOMP (DOMP (Dj21-01-2025 JORIX AUTORitesh 9213142242 labidahmadadvoj2o-01-2025
(COMM.)/20/2 |(COMM.)/20/2025 [INFRASTRUCTU [Prabhakar ate@gmail.co
025 RE SERVICEMenon Im
ILIMITED V:
[RITESH
IPRABHAKAR
haoxan
ICS ICS 23-01-2025 Bank of BarodaDeepa 9811522440  [advocate.deepa.[22-01-2025
(COMM)/51/20|(COMM)/51/2025 s Baljeet KaurGupta lgupta@gmail.c
25 IChopra m
[Execution [Execution 25-01-2025 IMS FIRE HUT]
(Comm.)/35/20|(Comm.)/35/2025 ICOMMERCIAL
o5 [EQUIPMENT
IPVT LTD Vs MS|
IKALTECH
IBUILDING
QANTDAT ¢ DU
[OMP (IYOMP (Dj25-01-2025 [YES BANK LTD[Kirtik 011-26211488  [legal @katyalassf22-01-2025
(COMM.)/41/2 |(COMM.)/41/2025 [Vs NIYAZ NISAR [Kumar ociates.com
025
IOMP (DIOMP (Dj25-01-2025 Shriram FinanceManoj 0811133644 [23-01-2025
(COMM.)/42/2 |(COMM.)/42/2025 ILtd Vs MUKESH|Kumar
025 IKUMAR
IOMP (IYOMP (D[25-01-2025 Shriram FinanceManoj 9811133644 [23-01-2025
(COMM.)/43/2 |(COMM.)/43/2025 ILtd Vs MOHSIN [Kumar
025
IOMP (IYOMP (D[25-01-2025 I[YES BANK LTD[Kartik 011-26211488 [legal@katyalassf22-01-2025
(COMM.)/44/2 |(COMM.)/44/2025 [Vs YADRAM [Kumar ciates.com
025
MP (IYOMP (Dj25-01-2025 IYES BANK LTD[Kartik 011-26211488 [legal @katyalassf22-01-2025
(COMM.)/45/2 [(COMM.)/45/2025 Vs SHAMA [Kumar ciates.com
025
MP (DoMp (Dj25-01-2025 I[YES BANK LTD[Kartik 011-26211488 l@katyalas 01-2025
(COMM.)/46/2 |(COMM.)/46/2025 Vs SUKHDEV[Kumar ciates.com
025 ISINGH
ICS ICS 25-01-2025 fali salesAnoop Singh{8585985095  [lawconsultanty [24-01-2025
(COMM)/61/20|(COMM)/61/2025 corporation Vs 86@gmail.com
25 |Ashian Garments
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MP (IYOMP (Dj27-01-2025 IYES BANK LTD[Kartik 011-26211488 [legal@katyalassf22-01-2025
(COMM.)/72/2 [(COMM.)/72/2025 Vs KULDEEP[Kumar ciates.com
025 [RAJPAL
MP (Iyomp (Dj27-01-2025  |[YES BANK LTD[Kartik 011-26211488 l@katyalas 01-2025
(COMM.)/73/2 |(COMM.)/73/2025 Vs PRIYA[Kumar ciates.com
025 IARORA
IOMP (DoMp (Dj27-01-2025 [YES BANK LTD[Kartik 011-26211488 l@katyal 01-2025
(COMM.)/74/2 |(COMM.)/74/2025 Vs AKANT[Kumar lociates.com
025 IDAGAR
[OMP (IYOMP (Dj27-01-2025 [YES BANK LTD[Kartik 011-26211488 l@katyal 01-2025
(COMM.)/75/2 |(COMM.)/75/2025 Vs DHEERAJ[Kumar ociates.com
025 IKUMAR
IOMP (DoMP (Dj27-01-2025 [YES BANK LTD[Kartik 011-26211488 gal @katyalas: 01-2025
(COMM.)/76/2 |(COMM.)/76/2025 Vs ASHISH[Kumar ociates.com
025 IKUMAR
IOMP (DOMP (Dj27-01-2025 [YES BANK LTD[Kartik 011-26211488 gal @katyal 01-2025
(COMM.)/77/2 |((COMM.)/77/2025 s MOHIT[Kumar ociates.com
025 [MAJUMDAR
ICS ICS 28-01-2025 IGangotri [Kartik 8126399943  [advocatebhagat [26-01-2025
(COMM)/69/20|(COMM)/69/2025 [Electronics ~ PvtBhagat l24@gmail.com
25 ILtd Vs Orion|
Industries
ICS ICS 28-01-2025 IGangotri [Kartik 8126399943  [advocatebhagat [26-01-2025
(COMM)/70/20|(COMM)/70/2025 [Electronics ~ PvtBhagat l24@gmail.com
25 ILtd Vs Evan:
[Electricals Private]
[Limited
ICS ICS 28-01-2025 JARCO PLAST VsSurender (9891297097  |anokhijindgi@g[24-01-2025
(COMM)/71/20|(COMM)/71/2025 [UNIQUE ART|Sharma Imail.com
o5 JAND ORS
ICS 28-01-2025 IGSI  EnterprisesBhaskar Valijg910358225  |office@vali.co.i [28-01-2025
(COMM)/72/20|(COMM)/72/2025 Private  Limited| n
25 Vs Haril
[Electricals
IOMP (IYOMP (D[28-01-2025 I[YES BANK LTD[Kartik 011-26211488 l@katyalass[28-01-2025
(COMM.)/88/2 |(COMM.)/88/2025 Vs VIKRANTKumar ciates.com
025 IRAM MEHAR
[OMP (DOoMP (Dj28-01-2025 [YES BANK LTD[Kartik 011-26211488 [legal@katyalassf22-01-2025
(COMM.)/89/2 |(COMM.)/89/2025 Vs NAVEEN[Kumar ciates.com
025 IKUMAR
[Ex.COMM H{Ex.COMM - Awardj31-01-2025 Doha Bank VsPraveen Suri9810928188  |praveensuri73 [27-01-2025
|JAward by Arblby Arb) [Prashant Sethi (@gmail.com
IComm./1/2025 |[Comm./1/2025
20 [SH. ANURAG SAIN [NEW L ICS(COMM) 2/2025 03.01.2025 B S THAKURSANJEEV (9811387338 oT 18.12.2024
[DISTRICT JUDGEDELHI ISOLE PROP OFKUMAR IAVAILABLE
COMMERCIAL COURT) IDYNATECH VS/AND DALIP|
1 ICENTRAL INGH
IPUBLIC WORKS|
IDEPARTMENT
AAD ADC
L ICS(COMM) 3/2025 03.01.2025 IANSHUL IVAIBHAV 9810472854 [sinhavaibhav@ [30.09.2024
ISHARMA VS[SINHA ediffmail.com
[HANDICRAFT
IDEVE3LOPMEN
T
ICORPORATION




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICS(COMM) 13/2025 07.01.2025 IM/S SPECTRONINISHANT (8447749492 |ASHVIKLEGAL|04.01.2025
[ENGINEERS IKUMAR (@GMAIL.COM
IPVT. LTD. VSJAND
|OIL ANDGAURAV

INATURAL GAASKUMAR
ICORPORATION [PATHAK

L ICS(COMM) 15/2025 08.01.2025 ISTATE BANK OFRANI 9643680913, |[RBHARDWAJA[20.12.2024
[[INDIA VSBHARDWA (8010410831 ISSOCIATE@G
IDHARMENDRA }J [MAIL.COM
IKUMAR
ISHARMA

L ICS(COMM) 14/2025 08.01.2025 IDEV BHUMIRIYA 9958838583, |ADVANKITDA [11.12.2024
ICOLD  CHAINSINGH AND9971634469  [NG@GMAIL.C
IPVT. LTD. VSJANKIT IOM
IGREEN FRESH[DANG,
IAGRO
IPROIDUCTS

It ICS(COMM) 17/2025 09.01.2025 ISHIVAM [SUNIL 9311603927 IBHARDWAJSU[]24.12.2024
[ENGINEERS &KUMAR [NIL26 @YAHO
IFABRICATORS [BHARDWA 0.CO.IN

S. AASHIRWADY

[INDSUTRIEWS

1l ICS(COMM) 21/2025 10.01.2025 IBAZEL [Priamvada$ (9654828744 [priamvadasurol[20.11.2024
INTERNATIONA furolia la@gmail.com
IL LIMITED VS|
[TAV
IAERONAUTICS
ICONSULTANCY

L ICS(COMM) 23/2025 10.01.2025 IBAZEL [Priamvada$ (9654828744  [priamvadasurol[20.11.2024
[INTERRNATION [urolia la@gmail.com
AL LIMITED VS|
[TARUN
[MATHUR

L ICS(COMM) 24/2025 10.01.2025 IDURGESH [PriamvadasS |9654828744  [priamvadasurol[20.11.2024
IMERCHANTS rolia la@gmail.com
ILTD. VS. TARUN|
[MATHUR

L IOMP(COMM) |4/2025 13.01.2025 [[NDIAN IASHIM 9971547353 ICHAMBERASH[23.12.2024
[RAILWAY ISHRIDHAR IMSHRIDHAR
ICATERING ANDNIYATI (@GMAIL.COM
[TOURISM [PATWARD

ICORPORATION [HAN
[VS. M/S DEEPAKRADHIKA

0.~ 11T A

i ICS(COMM) 27/2025 13.01.2025 ISUPRABHA IARCHIT 9599043045 [LEGAL@SIGM [24.12.2024
[MITRA VS/SINGHAL JALEGAL.IN
IANUJ GUPTA

L ICS(COMM) 34/25 [16.01.2025 [UDAANSURE  [LEX 9311405040 |ADV_VIREN@ |07.01.2024,
IPRIVATE ILAAMA ILEXLAAMA.C [10.01.2025
[LIMITED VS|ADVOCATE IOM

ISAPNA GOYAL S

L ICS(COMM) 33/2025 [16.01.2025 WAILAXMI HUBHAM 9999309222, [CONTACT@UT[21.01.2023
IENTERPRISE AIN &8750021607  [KRISHTHALA
IPVT. LTED. VS/HIMANSHU| [W.COM

ICB  ELECTRICSDHAWAN,
INDIA PVT. LTD.

L ICS(COMM) 36/2025 [17.01.2025 ISTATE BANK OFSUNIL 9999330725 |[DELHILAWYE [09.11.2023
[NDIA VS. MR/SEHRAWAT] IRS76 @YAHOO.,)
[RANJAN ICO.IN
IPRAKASH

L ICS(COMM) l40/2025 18.01.2025 IDEUTSCHE SURI  &9971357074 ILITIGATION@ |09.01.2025
[BANK AG VS. M/|ICOMPANY ISURICO.IN
ISBOTHANI
[MEDICALS PVT,
ILTD.

L MP(COMM) [9/2025 20.01.2025 [M/S PUREARTHAMAN 9999245866 |AMAN.LAW@ [23.12.2024
INFRASTRUCTU |GUPTA IGMAIL.COM
RE LTD. VS. M/
[OVERVIEW
ICONSULTANTS

It [OMP(COMM) (8/2025 20.01.2025 IM/S IMANISH  |9911750282, [MIKE82ADV@ [08.01.2025
IPNEUMATIC [KUMAR 9540697749  [GMAIL.COM
I[ENGINEERS
IPVT. LTD. VS|
[UNION OH

[INDIA




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ICS(COMM) l43/2025 21.01.2025 IM/S RSPL LTDJ[UNITED 26936783, [UNITEDMARK [17.01.2025
IVS. ABBAS ALIAND 26843455 (@UNITEDAND
IPROPRIETOR  [UNITED [UNITED.COM
IOF STANDANR|
[TRADERS
L MP(COMM) [11/2025 22.01.2025 IDHARAMVIR |G L VERMA 9891600120 |GIVERMA53@ [13.02.2023
[VS. DDA [YAHOO.COM
it IOMP(COMM) [10/2025 22.01.2025 IDEALMONEY [SAURAV 9899331166  [SAURAVBHASI15.01.2025
ICOMMODITIES [BHASIN [N1o@GMAIL.C
IPVT. LTD. VS| oM
IABHISHEK
ISETHI
It ICS(COMM) 50/2025 24.01.2025 [M/S OM SAINISHANT (9811038966, [NISHANT@NG24.12.2024
[CONSULTANCY [NIGAM, 7506722118 ILAW.IN,
ISERVICES  VSJAMAN ABBI JASSOCIATE4@
IM/S SHAPOORJI INGLAW.IN
IPALLONJJT &
[OCMPANY
L ICS(COMM) l49/2025 24.01.2025 IDEUTSCHE [SURT &9971357074 ILITIGATION@ [17.01.2025
BANK AG VS|COMPANY ISURICO.IN
IMR. CHANDRA|
ISHEKHAR
IGUPTA
L [OMP(COMM) [12/2025 27.01.2025 [UPPAL IRITESH 9899891989  [RK@PETITJU [15.01.2025
[ENGINEERING [KHATRI IRIS.IN
ICO PVT. LTD|
IVS. JAG|
[PARVESH SUR
L ICS(COMM) 58/2025 28.01.2025 [EMERGE GLASSVINEER 9716141409 INOTAVAILABL08.01.2025
IPVT. LTD. VSJAIN IE
[WILD BERRIES
[PVT. LTD.
L IOMP(COMM) [14/2025 28.01.2025 IBHARAT [[SHITA 9810049061  [ISHITAKADYA [15.01.2025
ISANCHAR IKATYAN .ADV@GMAI
[NIGAM LTD. VS| IL.COM
IBANSAL
IBROTHER
i ICS(COMM) 61/2025 29.01.2025 ISTATE BANK ORVARUN 9818365119 IOFFICE.CHAN 18.01.2025
INDIA VS|CHANDIOK IDIOK@GMAIL,|
ISAGAR ICOM
IGAJANAN
IBIHADE
L ICS(COMM) 63/2025 29.01.2025 HERO [PRAMOD (9718209970 |AASTHA@THE]20.01.2025
INVESTCORP IKUMAR ILEGIST.COM
[PVT. LTD. VS/SINGH
JASHOK KUMAR
L ICS(COMM) 67/2025 130.01.2025 IBCC IRAHUL 9899218215  |RAHULSSMAL [02.01.2025
IDEVELOPERS [MALHOTR [HOTRA@GMA
[VS. UNION ORA IL.COM
INDIA
L [OMP(COMM) [17/2025 131.01.2025 IM/S JAGDAMBARAMESH 9312279182, |GOEL.RK467@ [02.08.2019
ISALES KUMAR 9958801096 [GMAIL.COM
ICORPORATION
IVS. STATE
21 [SH. VIDYA PRAKASH,/NEW 25 ICS ICS 07-01-2025 Madhur 9999467283  [RA KESH[16.12.2024
[DISTRICT JUDGEDELHI (COMM)/12/20|(COMM)/12/2025 IDhingra(P), (t)AMSASSOCI|
COMMERCIAL COURT) 25 |A TES.CO. IN
25 ICS ICS 10-01-2025 [Shiv 9811059032  [shivktyagii@g [03.01.2025
(COMM)/19/20|(COMM)/19/2025 [Tyagi(P), Imail.com
25
25 ICS ICS 13-01-2025 IASHISH 9891223874 fashishbatra85 [20.12.2024
(COMM)/25/20|(COMM)/25/2025 [BATRA(P), (@gmail.com
25




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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NAME FEES

25 ICS ICS [15-01-2025 INITIN 9958617492  [advnitin@hotm 07.01.2025
(COMM)/30/20[(COMM)/30/2025 IGOEL(P), lail.com
25
25 ICS ICS 21-01-2025 ISTATE BANK OFADAITA 10999132159 lakroutadvocate [10.01.2025
(COMM)/42/20|(COMM)/42/2025 [INDIA Vs [KUMAR (@gmail.com
o5 IMOHINDER ROUT(P),
ISINGH
25 ICS ICS 22-01-2025 IPUNJAB ISABHYA  |9717610124 ISABHYAJAINOJ21.01.2025
(COMM)/45/20{(COMM)/45/2025 INATIONAL DAIN(P), 8@GMAIL.CO
25 BANK Vs M
INEETU SINGH
25 ICS ICS 22-01-2025 ICANARA BANK [KRISHAN (9910577700 krishenkumar [15.01.2025
(COMM)/46/20[(COMM)/46/2025 Vs  SHUBHAMKUMAR(P), @gmail.com
25 ILAKHERA
25 ICS ICS 27-01-2025 [Krishan TLalSudhir 9899060069  |balyanassociati [15.01.2025
(COMM)/51/20|(COMM)/51/2025 [Thukral Vs [Balyan(P), lon@gmail.com
25 [Harsh Thukral
25 ICS ICS 04-01-2025 [Sonu 9873437010  [info@mindlegaljo8.01.2025
(COMM)/5/202|(COMM)/5/2025 Vivek(P), lin
5
25 ICS ICS [27-01-2025 IADAITA 19999132159 lakroutadvocate [24.12.2024
(COMM)/52/20|(COMM)/52/2025 IKUMAR (@gmail.com
o5 [ROUT(P),
25 ICS CS [27-01-2025 [Shiv 9811059032 [shivktyagii@g [21.01.2025
(COMM)/53/20|(COMM)/53/2025 [Tyagi(P), imail.com
25
25 ICS ICS 28-01-2025 WAGRITI  |9811096551 info@shreevardf22.01.2025
(COMM)/57/20|(COMM)/57/2025 PAIN(P), lhmangrouQ.co
25
25 ICS ICS 29-01-2025 [Rahul Trading VsKuldeep 7290938799  [NOT 14.01.2025
(COMM)/59/20|(COMM)/59/2025 Ougi Trading [Singh(P), IPROVIDED
25 [Private Limited
25 ICS ICS 29-01-2025 Hindustan MediaAkash 9811805474  [gaurandcompa [22.01.2025
(COMM)/60/20((COMM)/60/2025 [Ventures Limited [Kaushik(P), Iny@yahoo.com
25 [Vs Sunil Kumar
25 ICS ICS 130-01-2025 IPUNJAB IAnkit 9540411965 saurabhgadv@gf22.01.2025
(COMM)/66/20(COMM)/66/2025 INATIONAL IAgrawal(P), mail.com
25 IBANK Vs
[ZEENAT
IDIGITAL
25 ICS ICS I31-01-2025 ishubham  |9958758752  [adv.shubham7 [23.01.2025
(COMM)/69/20|(COMM)/69/2025 umar(P), (@gmail.com
25
22 [SH. VINEETA GOYAL, 25 ICS CS 04-01-2025 [Shiv 9811059032  [shivktyagii@g [18.12.2024
IDISTRICT JUDGH (COMM)/4/202/(COMM)/4/2025 [Tyagi(P), Imail.com
COMMERCIAL COURT) 15
3
25 ICS ICS 24-01-2025 IANANYA  [9811758559 lakencoy@gmail 22.01.2025
(COMM)/48/20|(COMM)/48/2025 [BHATTACH l.com
25 IARYA(P),




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
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NAME FEES

25 ICS Cs 04-01-2025 INISHANT 9899920215 [ashviklegal@g [17.12.2024
(COMM)/8/202/(COMM)/8/2025 IKUMAR(P), imail.com
5
25 MP IOMP 18-01-2025 IPreet Singh 999987440 ffice@cpsolaw [10.01.2025
(COMM)/7/202((COMM)/7/2025 [Oberoi(P), com
5
24 ISUIT FOR(CS (COMM)/1/2025/|03-01-2025 ISWASTIK PIPE [SANJAY 9810032754  [jainsanjay2@ya|23-12-2024
[TRADEMARKS VS GRM METJAIN(P), 00.com
IMASH
IPROJECTS PVT]
ILTD
4 [SUTT FORICS (COMM)/7/2025/04-01-2025 _ [STATE BANK OFSHIV INot available [not available  [19-12-2024
IRECOVERY [INDIA VS [TYAGI(P),
JABIR AHMAD]
IPROPRIETOR
[M/S FIT CHOICH|
[ENTERPRISES
4 [SUTT FOR[CS 08-01-2025  |CANARA BANK [SOUMITRA 9999242523 _ Jlexcorplawoffic [23-10-2024
IRECOVERY (COMM)/16/2025 VS V  N|CHATTERJ les@gmail.com
IPHARMA [EE(P),
kg [SOTT FOR(CS 09-01-2025 _ |CVM MUSIC PVIIN 0811694997 _ |ne.mahabir@g [23-12-2024
RECOVERY  |[(COMM)/18/2025 LTD VS M/SMAHABIR( mail.com
VIANET MEDIAP),
IPVT LTD AND|
IANR
24 [SUTT FOR[CS 10-01-2025 IDEV BHUMIANKIT 9958838583  [advankitdang@ [20-12-2024
IRECOVERY (COMM)/22/2025 ICOLD CHAINDANG(P), lgmail.com
IPRIVATE
ILIMITED VS
[YADGAR FRUIT|
ICOMPANY
kg [SUTT FOR[CS i3-01-2025  [UNION  BANK[ROTHAS  [Not available |not available  [03-01-2025
IRECOVERY (COMM)/28/2025 F INDIA VS [KUMAR
IAAYAN WAJORIA(P)
IENTERPRISES |,
24 ISUIT FOR[CS 13-01-2025 IPRIYA IAMIT 9899474884  [amitg.advocate [02-12-2024
RECOVERY  |(COMM)/26/2025 IDARSHANI VS [GUPTA(P), (@gmail.com
ISTATE BANK OF|
INDIA
24 ISUIT FORCS 13-01-2025 ISTATE BANK OFASHISH 9891223874  [ashishbatra85 [31-12-2024
RECOVERY  |(COMM)/29/2025 INDIA VS [BATRA(P), (@gmail.com
ISUNITA  PROP|
F M/S GOPAL
IKRISHNA
IDEPARTMENTA
i orapn
24 ISUIT FORICS [15-01-2025 IAGRIM RUCHIR 9811278762 ladv.ruchirbatra [16-12-2024
RECOVERY  |[(COMM)/32/2025 IAVIATION BATRA(P), (@gmail.com
[PRIVATE
ILIMITED VS
[HELI AIRPARTS|
JAND SERVICES
lpprzan
24 SUIT FORCS [15-01-2025 IPREETI ISWAPNIL |9971339121 egal@ralegal.c [10-01-2025
[TRADEMARKS |[(COMM)/31/2025 BHUTANI AND|GAUR(P), .in
JANR VS GOYAL
IPUBLISHERS
IAND
IDISTRIBUTORS
i 1 aar
24 SUIT FORCS [16-01-2025 IPRAGYAN ISANJAY 9312219064  [skumaradv212 [07-01-2025
RECOVERY  |(COMM)/35/2025 IMETALS KUMAR(P), (@gmail.com
IPRIVATE
ILIMITED VS
INKG
[INFRASTRUCTU
24 ISUIT FOR[CS 17-01-2025 ISTATE BANK OFSUNIL 9212190624 delhilawyers76 [09-12-2024
RECOVERY  |(COMM)/39/2025 INDIA VS [SEHRAWAT] @gmail.com
IPARMAR (P),
IDINESH KUMAR|
24 ISUIT FORICS 17-01-2025 ISTATE BANK OFSUNIL 9212190624  [delhilawyers76 [07-12-2024
[RECOVERY (COMM)/38/2025 [INDIA Vs EHRAWAT| (@gmail.com
INEERAJ (P),
ISHARMA




COURT

DISTRIC COURT

T

ROOM

4

CASE TYPE

SUIT FO!
IRECOVERY

CASE NUMBER

cs
(COMM)/44/2025

DATE

OFPETT NER

ADVOCAT ADVOCATE

REGISTRATI NAME VSE

ON

21-01-2025

RESPONDENT
NAME

[FAITH
IMERCANTILE
PVT LTD VS
M/S MAYA
IMACHINERY
PVT LTD

IAYUSHI
ICHUGH(P),

MOBILE
NUMBER

9953767798

ADVOCATE
EMAIL ID

layushic41@gm
lail.com

DATE OF E-|
PAYMENT
OF COURT]|
FEES

l14-01-2025

4

IRECOVERY

SUIT FOR(CS

(COMM)/47/2025

[22-01-2025

IBATRA PAPERS

IASHUTOSH

VS AGBHARGAVA

IPACKAGING

(P),

9873388834

lashu28bhardwal
j@gmail.com

3-01-2025

4

SUIT FOR|
IRECOVERY

CS
(COMM)/56/2025

[27-01-2025

IATUL JAIN VS

[VIKRANT

INAND LAUMITTAL(P),

IGOYAL

19868860486

ikrant473@gm
lail.com

8-01-2025

b4

[SOTT FOR|
RECOVERY

ICS
(COMM)/55/2025

[27-01-2025

[VALVOLIE
ICUMMINS
PRIVATE
LIMITED VS
IGKR INFRACON]|
(INDIA)

IDpIzATE

IAKSHAY

[SHARMA(P)|

9971293007

solicitorakshay
(@gmail.com

[15-01-2025

b4

IRECOVERY

[SOTT FOR[CS

(COMM)/64/2025

29-01-2025

[MOGLI LABSHARSH

[INDIA PVT LTD

IVARDHAN(

VS Jpp),

IMERCHANDISE

9250730788

1niquecounsels
(@gmail.com

[15-01-2025

b4

IRECOVERY

[SOTT FOR[CS

(COMM)/65/2025

29-01-2025

ISTATE BANK O
INDIA VS LAT!

'ARUN
HANDIOK

ISHYAM MOHAN(|(P),

ISATYAM

9818365119

not available

18-01-2025

4

[TRADEMARKS

|suIT FOR[CS

(COMM)/68/2025

[30-01-2025

IRSPL LTD VS

[SHRAVAN

ISHAL  SOAPBANSAL(P),

[[INDUSTRIES

19810017859

skbansalipr@g

Imail.com

l27-01-2025

23

M. SAVITA RAO)|
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)

|SOUTH

12, New
[Block-I

Court(Civil Suit

ICS
(COMM)/12/2025

l10/01/2025

IGOLDMEDAL
[ELECTRICALS
IPRIVATE
ILIMITED Vs
IMADHU
ICHORADIA

IppADDIDTAD

[Shravan
[Bansal(P),

19910888645

unitedmark@u
nitedandunited.
om

l03.01.2025

12, New
Block-I

Court(Civil Suit

ICS
(COMM)/11/2025

l10/01/2025

[Prasun  Kumar

Amit

Wha(propritor offSharma(P),

IM/s shiv shakt
lenterprises) Vs
[Dharamraj
[Contracts(I) Pvtf
I e

9958299393

diligentlawyers
(@gmail.com

[21.12.2024

12, New
[Block-I

Court(Civil Suit

ICS
(COMM)/10/2025

l10/01/2025

[Rubicon
Inspection
Systems Pvt Ltd

s Paras Railtech|
[Pvt Ltd

IANKUR
IGARG(P),

9971420555

official@maple
lgal.in

[21.02.2024

12, New
[Block-I

Court(Civil Suit

ICS
(COMM)/17/2025

14/01/2025

ILOreal IndigShravan

Private Limited
Vs Ashok Kumar

[Bansal(P),

9990605966

rishi@unitedan
dunited.com

l09.01.2025

12, New
[Block-T

Court(Civil Suit

Cs
(COMM)/26/2025

16/01/2025

IM/s Tirth Agre
[Technology
[Private Limited
Vs M/s Saifi
|Agricultural
[fmpliments

\SUDARSHA

N
[BANSAL(P),

9810132015

egal @unitedwo
1d.co.in

[13.01.2025

12, New
[Block-T

Court(Civil Suit

Cs
(COMM)/30/2025

17/01/2025

ISAHOTA
INTERNATIONA
IL Vs Preenj
|Apparels Inc

INeha
[Warrier(P),

9560962997

nehawarrier@g
imail.com

4.08.2024

12, New
[Block-I

Court(Civil Suit

CS
(COMM)/40/2025

21/01/2025

IAARK
IPHARMACEUTI
ICALS Vs
IHEDWELL
IPHARMA

[Prashant
[Bhargava(P)

b

9991119392

[passandassociat]

11.12.2024

les@gmail.com

12, New
[Block-I

Court(Civil Suit

ICS
(COMM)/45/2025

23/01/2025

[Leayan  GlobalANIL

Private Limited

IKUMAR

s SharmaSAHU(P),

[[mporters

9810134793

lallipcare@gmai
.com

[19.01.2025
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2, New Court{Civil Suit ICS 23/01/2025  |[SYSTEMAIR i 9711747642 lsunillegal103@ [20.01.2025
[Block-1 (COMM)/44/2025 [INDIA PVT LTD [Sharma(P), lgmail.com
s FABLAB|
[ENGINEERING
INDIA PVT LTD
24 [MS. ANURADHA SHUKLASOUTH [6, New CourtiCommercial ICS 16/01/2025 [Patanjali AyurvedSUDARSHA [9810132015 ILEGAL@UNIT [15.01.2025
[BHARDWAJ, DISTRICT] [Block-I (COMM)/31/2025 ILtd and Anr Vs N I[EDWORLD.CO.|
PUDGE(COMMERCIAL [Rup Nagar FoodsBANSAL(P), N
ICOURT) IProducts Pvt Ltd|
nd Ors
25 [SH. SANDEEP YADAV ISOUTH [17, New CourtiCommercial ICS 03-01-2025  |Outlook [Setu 9873109672  [mail@curareleg(19-12-2024
[Block-1 (COMM)/3/2025 [Publishing IndiaNiket(P) lal.com
Private Limited
s Digitech|
Media and Ors
17, New CourtiCommercial _ [CS l0-01-2025 _ [State Bank ofSHALINI 9899408618 _ [ShaliniUpadhyajo7-01-2025
[Block-1 (COMM)/13/2025 [ndia Vs KantaUPADHYAY Advocate@g
IDevi (P) imail.com
17, New CourtCommercial ICS 15-01-2025 [Emu LinesUday 9810868162, dvudaykumar [18-12-2024
[Block-1 (COMM)/21/2025 [Private Limited [Kumar(P) 8882303942 |@gmail.com

Vs HISARIA|
IMPEX PRIVATE
ILIMITED

17, New CourtiCommercial ICS 15-01-2025 [Emu LinesUday 9810868162, [advudaykumar [18-12-2024,
[Block-I (COMM)/20/2025 [Private Limited [Kumar(P) [8882303942 [@gmail.com [31-12-2024
Vs R S|
INFRAPROJECT
S PVT LTD

17, New CourtiCommercial ICS 15-01-2025 [Emu LinesUday 9810868162, [advudaykumar [18-12-2024,
[Block-I (COMM)/19/2025 Private Limited [Kumar(P) [8882303942 [@gmail.com [31-12-2024
Vs
[TRAVENTURE
INTERNATIONA
IL PRIVATE|
I rrren

17, New CourtiCommercial ICS 15-01-2025 [Emu LinesUday 9810868162, [advudaykumar [23-07-2024,
[Block-I (COMM)/22/2025 [Private Limited [Kumar(P) [8882303942 |@gmail.com [18-12-2024
Vs GSH|
ILOGISTICS
[PRIVATE
ILIMITED

17, New CourtCommercial ICS 16-01-2025 ICANARA BANK [Sanjeev 9711142200 hopra6791@g [25-12-2024
Block-I (COMM)/25/2025 Vs SACHIN|Chopra(P) Imail.com
IKUMAR PROP R
IKAMLA
IMEDICOS

17, New CourtCommercial ICS 16-01-2025 Ms UniquelROHIT 8802834958 [counselanil@g [23-12-2024
IBlock-1 (COMM)/24/2025 timber andlYADAV(P) Imail.com
Iplywood Vs DSI|
finterior Pvt Ltd

17, New CourtiCommercial ICS [17-01-2025 IMEGHA ISUNIL 8742914100  fadvocate.sunilc [12-12-2024
IBlock-1 (COMM)/28/2025 IELECTRICALS |[KUMAR aturvedi@gmal
Vs NAVELICHATURVE il.com

ICOLLECTIONS [DI(P)
IPRIVATE
ILIMITED

17, New CourtiCommercial ICS [17-01-2025 [Ravindra  SinghlAMIT 9810164421 imail@amitdayafi4-01-2025
IBlock-I (COMM)/27/2025 ILodha Vs EnviroDAYAL(P) .attorney
[Way Bio Sciencef
Private Limited

17, New CourtCommercial ICS 22-01-2025 [Punjab NationalMukesh 8285926521  [pushpammukes[16-01-2025
[Block-1 (COMM)/42/2025 Bank Vs Ram[Pushpam(P) @gmail.com

[Kumar
17, New CourtCommercial ICS 22-01-2025 IAARK [Prashant 9991119392 passandassociatfi1-12-2024
[Block-1 (COMM)/43/2025 IPHARMACEUTI [Bhargava(P) les@gmail.com

ICALS Vs LOUIS|
IAND CLARK|

IPHARMACEUTI

ICAL
17, New CourtiCommercial ICS 23-01-2025 State Bank ofiSuchita 8896932838 |agnihotrisuchit [16-01-2025
[Block-1 (COMM)/46/2025 [[ndia Vs  [Dixit(P) fra@gmail.com

[Yatendra Singh
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17, New CourtCommercial ICS I25-01-2025 IRAJIT KAICKERAshok 9717728017 Ideepaklegal198 [30-12-2024
[Block-1 (COMM)/52/2025 ISR CITIZEN Vs [Kumar(P), I5@gmail.com
[MANISH
IKUMAR
7, New CourtCommercial ICS I31-01-2025 ICANARA BANK [KRISHAN (9910577700 krishankumara [21-01-2025
[Block-1 (COMM)/60/2025 Vs Dr SatyaveerfKUMAR(P) Indassociates@g]|
Singh [mail.com
26 [SH. SANJEEV KUMARSOUTH [29, New CourtiCommercial ICS 03-01-2025 [UNION  BANKUITENDRA (9810197621 jitendragargadv(09.12.2024
INGH, COMMERCIAL [Block-1I (COMM)/2/2025 IOF INDIA Vs |GARG (@gmail.com
ICOURT. [MANISH
[TANWAR PROP|
IOF
[VISHWAKARMA
9, New CourfCommercial _ [CS 04-01-2025 _ Jorchidex TindSUDHIR 9818400261, |[SUMITKUMAR(|19.12.2024
[Block-1T (COMM)/4/2025 [private limited [CHAND 9312249796  [LAWYER@GM
Vs  HARRISON|SRIVASTAV JAIL.COM
INDUSTRIES  |A(P),
29, New CourtCommercial ICS 04-01-2025  [MANJEET IBRIJENDE (9810120719 INOT [19.12.2024
[Block-1I (COMM)/5/2025 ISINGH BAL ANDR IPROVIDED
IORS Vs  [SINGH(P),
IMUKESH RAN]|
JAND ORS
29, New CourtCommercial ICS 10-01-2025 M/S JAINSUDARSHA 9810132015 egal @unitedwoj04.01.2025
[Block-1I (COMM)/15/2025 IRRIGATION [N Ild.co.in
ISYSTENS IBANSAL(P),
ILIMITED Vs
IM/S JAIN PIPES|
IAND
DD NPT DD
29, New CourtCommercial ICS 18-01-2025 M/S ZEROX[RAHUL 9810221179 ladvrahul@outloj27.08.2024
[Block-I1 (COMM)/32/2025 [TECHNOLOGIESAHLAWAT k.com
Vs M/S
JARTIFACTS OR
[INDIA
29, New CourtiCommercial ICS 21-01-2025 ISTATE BANK OFSuchita 8806932838 |agnihorisuchita [16.01.2025
[Block-11 (COMM)/38/2025 INDIA Vs RAJDixit(P), (@gmail.com
IKUMAR
29, New CourtiCommercial ICS 21-01-2025 ISTATE BANK OFSuchita 8806932838 lagnihorisuchita [16.01.2025
Block-I1 (COMM)/39/2025 [INDIA Vs  [Dixit(P), (@gmail.com
[REVAN
IBAPURAO
IKAMBLE ALIAS|
IKAMBLE REVAN|
lpADIm AN
29, New CourtiCommercial ICS 21-01-2025 IAARK [Prashant 9991119392, [PASSANDASSOfi1.12.2024
[Block-1I (COMM)/36/2025 IPHARMACEUTI [Bhargava(P)|9991116006 ICIATES@GMA
ICALS Vs | [[L.COM
ICYGNUS
IMEDICARE PVT]
ILTD
29, New CourtiCommercial ICS 21-01-2025 IAARK Prashant 9991119392, [PASSANDASSO[11.12.2024
[Block-1T (COMM)/37/2025 IPHARMACEUTI [Bhargava(P)|9991116006  [CIATES@GMA
ICALS Vs | IL.COM
INDIANA
IPHARMA
29, New CourtCommercial ICS 23-01-2025 IMAX IRAUNAQ 9999947699 ffice@ira.law [17.01.2025
[Block-IT ((COMM)/47/2025 HEALTHCARE |[KAMATH
[INSTITUTE
ILIMITED Vs KK]|
IROY
IHEALTHCARE
lpprzATE
29, New CourtCommercial ICS 25-01-2025 VVI IASHISH 9910610273 [deitylawchamb fone weel
[Block-1T (COMM)/49/2025 [HOSPITALITY [NEGI(P), lers@gmail.com,time granted|
IPVT LTD AND ladvocatesushila ffor filing
IANR Vs M/S (@gmail.com |court fees
ICHOPHOUSE
[HOSPITALITY
29, New CourtiCommercial Cs 25-01-2025 ILOREAL SA Vs [Shravan 9650682928  [rishi@unitedan [22.01.2025
[Block-1T (COMM)/51/2025 INITESH GOYAL [Bansal(P), Idunited.com
29, New CourtiCommercial ICS 25-01-2025 IM/S ISUDARSHA [9810132015 egal @unitedwof24.01.2025
[Block-1I (COMM)/53/2025 IKAMDHENU [N KUMAR| rld.co.in
ILIMITED Vs [BANSAL
IM/S YASHODA
[NANDAN ISPAT|
[PRIVATE
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LOKESH KUMAR
ISHARMA, DISTRICT]
VUDGE(COMMERCIAL
ICOURT)

28 [SH. LAL SINGH, DISTRICT[SOUTH- |18 BLOCK 1 ICS(COMM) I5/2025 09-01-2025 WILLUS 1J.S. Arora 9811765540 jsarora.58@gm [21-12-2024
PUDGE [EAST [INFRASTRUCTU lail.com
IRE PVT. LTD Vs
IGEO MILLER|
JAND CO PVT|
ILTD AND ANR.

ICS(COMM) 9/2025 10-01-2025 IBHOLA IBHANU 8851892686  [advbhanupriya [06-12-2024
ISURENDRA [PRIYA l23@gmail.com
IKAMATH  AND|
IORS. Vs
INATHU’S
SWEETS  AND)|

ICS(COMM) 10/2025 10-01-2025 [ONE97 IGAURAV (9811074162 rohitjn2003@g [23-12-2024
ICOMMUNICATI JAIN & imail.com
NS LTD Vs [ROHIT
IALAVA JAYAJAIN
IPRAKASH

ICS(COMM) 23/2025 14-01-2025 [VIPIN IGAGAN 8860538313  [gagankumarsin [03-01-2025
IAGRAWAL ANDKUMAR ighal@gmail.co

JANR. Vs S and SSINGHAL Im

ISURGICARE

[PVT. LTD AND)|

IANR.

ICS(COMM) l42/2025 [17-01-2025 IBRIGHT STARAKASH 9871643443  [pbasrinivasan@[09-11-2023
GARMENTS VSSWAMI ahoo.co.in
IBLUE LINE
ILOGISTICS AND|
[WAREHOUSING
ILLP AND ANR.

ICS(COMM) 66/2025 23-01-2025 ISHRI SIPAHIYOGRAJ  [9811132049 ladvocateyograj [18-01-2025
ISINGH IGULLAIYA lgullaiya@gmail
[PROPRIETOR
IOF SS
[ENGINEERING
WORKS Vs M/

[ A
ICS(COMM) 67/2025 23-01-2025 ICHEMI  TECHIAKSHIT 9999276662  [akshit@reignle [20-01-2025
I[ENGINEERS INAVANEY lgal.in
PVT LTD V:
ISHRI KRISHNA|
[POLYMERS AND)|
IANR

ICS(COMM) 78/2025 28-01-2025 ISTATE BANK OFSUCHITA [8896932838 lagnihotrisuchit [20-01-2025
INDIA VDIXIT la@gmail.com
[KUNIBILLI

ISRINIVASA RAO

ICS(COMM) 82/2025 29-01-2025 ISPENZA ISAGAR 9311691999 lareness@arene [24-01-2025
ICERAMICS IAGGARWA slaw.com
[PRIVATE IL
ILIMITED V:
WUGAL

IKISHORE AND|

AND
29 MS. NEELAM SINGH,([SOUTH- |14 RECOVERY OFCS/COMM/32/202 [14.01.2025 ISYNCHRONISIN [VIVEK 9810182555 ILEXALLIANCE|08.01.2025
IDISSTRICT JUDGE I[EAST ISUIT 5 IG ISINGH | VIVEK@GMAI
IDESTINATIONS IL.COM
[VS. SEVEN SEAZ

'ACATIONS
ILTD.

ICS/COMM/50/202 [16.01.2025 IBANK OF INDIAAMRENDR (9910717081 IADVAMREND (07.01.2025
5 [VS. M/S SINGHA NATH]| [RA22@GMAIL.
ISOFT TOYS [SHUKLA ICOM

ICS/COMM/49/202 [17.01.2025 [MODI ISONALI 9810098154  [KARWASRAAN([25.03.2021
5 IDISTILLERY VSJOON IDASSOCIATES
IGLOW |@GMAIL.COM
[NFOCOM PVT|
ILTD.

UYOTI SAMJAIN IATEHIMANSH
DAYNIK [UJAIN.COM
ISAMITI VS|
INNOVATIVE
IPROJECT

AN ACDN DN

ICS/COMM/63/202 [22.01.2025 IM/S HIGHPRITESH 8586047570 |PRITESH2002 [18.09.2024
5 [FIELD [KUMAR |(@GMAIL.COM
IDISTILTERS
&BROTHER VS|
IKUBER
[POPCORN PVT|

ICS/COMM/62/202 [22.01.2025 WAGDAMBA I[HIMANSHU[9810441639 INFO@ADVOC [20.12.2024
5
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ICS/COMM/64/202 [22.01.2025 9015505737  [NIYAMAMLA [17.01.2025
5 IPROP. OF M/SKUMAR [WOFFICES@G
IAPS DRUG| IMAIL.COM

IHEALTHCARE

lnxrp 1o

ICS/COMM/65/202 [22.01.2025 [M/S  CRYSTALJFATIMA 9868952944 |JATTORNEY340[13.01.2025
5 JAIR  SYSTEMSUMAR |(@GMAIL.COM
S. M/S MIDAS|
IMARKETING
ISERVICES

ICS/COMM/81/2025[28.01.2025 IPUNJAB IA.K. 9810362626 |AKASHYAO01@ [24.01.2025
[NATIONAL [SHAKYA IGMAIL.COM
IBANK VS|
IAAMIT SAINI

ICS/COMM/91/2025[29.01.2025 ILAXMI DEVI VS/RAJENDRA 9312046733  [YADAVRAZEN [21.01.2025
ISUNIL KUMARYADAV |(@GMAIL.COM
ISINGH

[TRADEMARK/ [CS/COMM/31/2025(14.01.2025 [HALDIRAM [SANJEEV (9811129304 ILITIGATION@ |03.01.2025
ICOPYRIGHT ISNACKS PVT[SINGH ISINGHASSOCI
ILTD. VS. LALITA| JATES.COM

IPRASAD

ICS/COMM/70/202 [24.01.2025 IBENTLEY JAARSHIA [9810621272  [N/A [21.01.2025
5 ISYSTEMS BEHL

[[INCORPORATED|
IVS. HNR|
IPRASAD

ICS/COMM/90/202 [29.01.2025 IBENTLEY IANKUR 18800858923 |ANKURKATYA [25.01.2025
5 ISYSTEMS IKATYAL IL@ASKLEGAL.
[[NCORPORATED| ICO.IN
IVS. MATRIX|
IGEO
ISOLUTIONS

IDYIT T T
3o [SH. AJAY KUMARJAIN  [SOUTH- o [Commercial ICS l14-01-2025 IMST SHAHNA [TABREZ 9643008880  [contact@aaaleg
[EAST ISuit (COMM)/24/2025 s M/S UPGRIDALAM(P), lal.pro
ISOLUTINS PVT]
ILTD

[Commercial ICS 15-01-2025 ILUXOR [Rounak 7042835171 imail@nayaklaw|28.10.2024
Suit (COMM)/27/2025 INTERNATIONA [Nayak(P), offices.com
IL PVT LTD Vs
CLEARPACK
IAUTOMATION
IPRIVATE

L rarron

[Commercial ICS 15-01-2025 IBENTLEY lAarshia 9810621272 - [19.12.2024
Suit (COMM)/28/2025 ISYSTEMS Behl(P),
[INCORPORATED|
Vs LALIT
CHHABRA

[Commercial ICS 16-01-2025 ISANDEEP Prateek 9717521893 Iprateekjain.adv |08.1.2025
ISuit (COMM)/40/2025 IBHATNAGAR Vsg{Jain(P), (@gmail.com
M/S  YSR

IENTERPRISES

ICommercial ICS 24-01-2025 IBHUSHAN HIMANSHU|8750618722  [sswaniassociate|08.12.2024
ISuit (COMM)/71/2025 IDEALMARK IGARG(P), @gmail.com
[PRIVATE
ILIMITED Vs
IKRISHNA

ICommercial ICS 27-01-2025 IM/S TAKKARWASIM 7982268882  [wasimm.khano [18.01.2025
ISuit (COMM)/74/2025 INDUSTRIES Vs |[KHAN(P), 4@gmail.com
IM/S  HADRON|
ISYSTEM
IPRIVATE
[LIMITED

Commercial ICS 28-01-2025 IPUNJAB [Vikram 9811244209 ikramgola201 [20.01.2025
ISuit (COMM)/79/2025 INATIONAL IGola(P), lo@gmail.com

IBANK Vs AJEET]
ISHARMA

ICommercial ICS 29-01-2025 IM/S WORLDAnupam 8860242352  [anupam@kigg. [24.01.2025
ISuit (COMM)/87/2025 IPHONE [Prakash(P), 0.in
INTERNET

ISERVICES PVT]|
LTD Vs M/S
IGIGNET T

royuiope  pud
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ICommercial ICS [20-01-2025 [HARI SINGH Vs|GAURAV 9599157095 [27.01.2025
Suit ((COMM)/88/2025 IM/S PENNO[TOKAS(P),

IFASHION LLP
Commercial ICS 29-01-2025 IM/S  SHIVANIPRAVEEN (0999955453 [swayampahi@g|09.01.2025
Suit ((COMM)/89/2025 [TEXTILES LTD [KAPOOR(P) Imail.com

s M/S

[TRANSKNITS
ICommercial ICS 131-01-2025 IM/S IRohit 9811199659 rajeshgulati22 [08.01.2025
ISuit (COMM)/95/2025 IGREATWITS erma(P), (@gmil.com

SERVICES PVT
LTD Vs M/
IVIHAAN
[TRADING

131 [MS. ANU GROVER BALIGA[SOUTH- o1 [Commercial suifEXECUTION 03-01-2025  [M/S EQUITA§|—RISHAB 9958737266  [rishab@rrjasso [18.12.2024
[EAST (COMM.)/4/2025 ISMALL [RAJ JAIN ciate.com
IFINANCE BANK]
ILTD. V|
ISHABANA
[BEGUM

ICommercial suitfEXECUTION 03-01-2025  [M/S PRATAPANKUR 8390822993  jankur@msslaw [30.11.2024
(COMM.)/6/2025 [TECHNOCRATS |DASS chambers.in
PVT LTD Vs
[TELECOMMUNI
ICATIONS

ICONSULTANTS

IATDTA TInrTTEn
ICommercial suitfEXECUTION l03-01-2025  [MR. RANBIRAVINASH 0871441764 ktrivedilawoffi|05.11.2024
(COMM.)/15/2025 ISINGH Vs. M/sK. TRIVEDI lces@gmail.com
[Information  TV]
IPvt Ltd

ICommercial suitfEXECUTION 03-01-2025 [M/S MAGNUMDEEPAK (9650335116 lagarwalandroy [06.11.2024
(COMM.)/21/2025 IDESTINATION |AGARWAL (@gmailcom
[MANAGEMENT
IPVT LTD Vs M/.

IDE GRAND:

ISPORTS P‘Ii

Lo
[Execution [EXECUTION 03-01-2025 [M/S KAY SONSDEEPAK 9711156516 ladv.dpkchauha |-
[Petition (COMM.)/31/2025 (INDIA) PVTISINGH n@gmail.com
ILTD. Vs. M/SCHAUHAN
ICARDIOMAC
[[NDIA PVT LTD

[Execution IEXECUTION 03-01-2025 ISTATE BANK OfDHARMEN 18800784740 |§UBH11673@G [07.01.2025
[Petition (COMM.)/44/2025 INDIA Vs. SHDRA SINGH [MAIL.COM
[BISWA TYUNG

[Commercial suitfEXECUTION 03-01-2025  [INTEC INFONETRAHUL 9899218215  [rahulmalhotra [21.12.2024
((COMM.)/49/2025 IPVT LTD. Vs. SCSMALHOTR (@gmail.com
TECH INDIAA
IPVT. LTD.

ICommercial suifEXECUTION 10-01-2025 IM/S AMBIENCEP K8285230770  [office@pkaggar [16.11.2024
(COMM.)/14/2025 ICOMMERCIAL |AGGARWA aladvocates.co
IDEVELOPERS |L m

IPVT. LTD Vs M/S|
IMEDUSA
I[FASHION

ICommercial suitiCS [13-01-2025 IPAWAN KUMARISHAILEND (9810503835 [skjaiswal.adv@ [20.01.2025
(COMM)/18/2025 [Vs M/S LA AristaRA KUMAR lgmail.com
[Fashions WAISWAL

ICommercial suitiCS 13-01-2025 MR TUSHARMR. JATIN9810299918 [advocarepartne [21.12.2024
(COMM)/19/2025 ISUNEJA Vs SH./,DHAWAN rs@gmail.com
Sanjay Kumar
Sadh

ICommercial suitiCS 15-01-2025 [TYAZHPROINVEINUSRAT (9971882656 dvmanish.sing[03.01.2025
(COMM)/33/2025 ST LLC Vs FRHOSSAIN lh@yahoo.com
ISOLUTIONS
IPRIVATE

ILIMITED 031

ICommercial suitiCS 15-01-2025 State  Bank offSUCHITA [8896932838 |agnihotrisuchit [09.01.2025
(COMM)/34/2025 [ndia Vs SHRIDIXIT la@gmail.com
[Rahul Nagle
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cs
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ILIMITED

MOBILE
NUMBER

9810230791

ADVOCATE
EMAIL ID

contact@actusl
legal.in

DATE OF E-|
PAYMENT
OF COURT]|
FEES

18.12.2024

ICommerecial suit|

CS
(COMM)/38/2025

16-01-2025

M/s BALAJIUTKARSH
[ENTERPRISES |GUPTA

s M/S J.V.
[Enterprises AND|
IANR.

8860211682

info@ggguptaas|
lsociates.in

128.04.2023

ICommercial suit|

cs
(COMM)/39/2025

16-01-2025

M/S HIGH|PRITESH
[FIELD IKUMAR
IDISTILLERS
IAND BOTTLERS|
IPVT LTD V:
ISUMIT

ALIITANL

8586047570

[pritesh2092@g
imail.com

17.10.2024

ICommercial suit}

IcS
(COMM)/44/2025

[17-01-2025

IMADHUSUDAN [ASHISH
INAMBOODIRI ~ [PRASAD
Vs LIQVID|
[ENGLISH EDGE|
PVT LTD

9810455042

lashishprasad@
lacaralaw.com

[1012.2024

ICommerecial suit|

ICS
(COMM)/52/2025

[18-01-2025

IBOETTCHER [PANKAJ

INDIA PVT LTDAGARWAL
Vs J.K. OFFSET|
IGRAPHICS PVT|
ILTD

9818123572

ladvocatepankaj
|@rediffmail.co
m

24.12.2024

ICommerecial suit|

cS
(COMM)/54/2025

[0-01-2025

[M/S DALTON [SATISH
IMINES ~ AND[PRAKASH
IMINERALS ~ (P)
LTD. Vs M/
POLYGON
CHEMICALS

7042198312

info@centuryla
wiirm.in

[08.01.2025

ICommerecial suit|

ICS
(COMM)/55/2025

[20-01-2025

oy rr T
[MR. AJIT, PROPAMIT PUNJ
OF M/S AS]
BUILDERS ~ V
IDELHI
IDEVELOPMENT
JAUTHORITY

9810524966

lamit.punj@yah
0.com

[14.01.2025

ICommerecial suit|

ICS
(COMM)/56/2025

[20-01-2025

M/S RubyRAJASMIT
IContractor ~ andMONDAL
Anr Vs M/S|
[THREE HANDS
INFRASTRUCTU
IRE INDIA PV T

Iy

9953555255

ladvocaterajasm
itmondal @gmail

[06.01.2025

.com

ICommerecial suit|

IOMP
(COMM.)/9/2025

23-01-2025

M/S S.P.
[VISIONINDIA  [SRIVASTAV
AYURVED ~PVTA

ILTD. Vs MR N.K|
SHARMA PROP|
loF M/

STITzAY T2

19811405665

ladvocatesrivast
vasp@gmail.c
lom

18.01.2025

ICommerecial suit|

ICS
(COMM)/68/2025

23-01-2025

IMR/ PRABHATISAURABH
IKUMAR ARORADUGGAL
Vs WTC NOIDA|
IDEVELOPMENT
ICOMPANY PVT|
ILTD

9311555667

lsaurabhduggalal
Indassociates@g
[mail.com

[23.12.2024

ICommerecial suit|

Misc DJ/122/2025

28-01-2025

JANTA [SHANUL

IASSOCIATES ICHAUHAN
JAND CO. LTD Vg
INTERNATIONA
IL. PRINT O PA(|
ILTD

9899661199

chauhan@gmai
.com

ladvocate.shanull24.01.2025

ICommerecial suit|

cs
(COMM)/94/2025

31-01-2025

M/S GLOBEMOHAN
INOBLE EgAL
IENGINEERING |[SHARMA
IPVT. LTD. Vs R|
IKRISHNAMURT
[HY AND CO.

9811056774

IMLSHARMA.M

IA@GMAIL.CO
M

4.01.2025

ICommerecial suit|

Cs
(COMM)/96/2025

31-01-2025

[PRAXIS IKARANJOT
ICONSULTING  [SINGH
IAND IMAINEE
[[NFORMATION
ISERVICES  PVT]
ILTD Vs

LOIAZATOLT

9717413994

ladmin@ksmch
mbers.com

[27.01.2025

32

[SH. BHUPESH KUMAR

ISOUTH-
IEAST

[22

Commercial
Suit

ICS (COMM)/7/2025

l10-01-2025

IMANOJ KUMARMOHAMME]|
Vs AMIR YAMIN
[AUSHAD
IDDIQUI

9810126707

9-12-2024




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICommercial ICS 10-01-2025 IMICHAEL PAGERashi Bansalg811229212 rashi.bansal@r
Suit (COMM)/8/2025 INTERNATIONA Iblaw.in

IL
IRECRUITMENT
IPVT. LTD. V:
[TRINITY

IREINSURANCE
IBROKERS LTD.

3-01-2025

[Commercial ICS 15-01-2025 IM/S HIGH|VISHAL 1856047570 [Pritesh2092@g [17-10-2024
ISuit (COMM)/25/2025 IFIELD IKUMAR Imail.com
[DISTILLERS
JAND BOTTLERS
IPVT. LTD. Vs
IHARISH
ICHAUHAN

[Commercial ICS 15-01-2025 IGMS IMANOJ 9999313638 atiika.chadhalo8-01-2025
Suit (COMM)/26/2025 ICONSULTANT |KUMAR 0411@gmail.co
IPVT. LTD. VSSINGH
[VIVEK KHANNA|
IAND ANR.

[Commercial ICS [16-01-2025 I[HDFC BANKIANISH 9811452022  [Anish_bhola17 [21-11-2024
Suit (COMM)/36/2025 ILTD. Vs VIJAYBHOLA IQvahoo.com
IPAL AND ANR.

ICommercial ICS 23-01-2025 IAHUJA [VINAY 8285026408, |- 10-12-2024
Suit ((COMM)/61/2025 PACKERS  VSMODI

INIKITA
[OVERSEAS AND|
IANR.

[Commercial ICS 24-01-2025 IGIANT ROCKETDushyant (9013173324 BHARGA Vji4-01-2025
ISuit (COMM)/69/2025 [MEDIA Bhargava IALEGAL@GM
[ENTERTAINME IAIL.COM

INT (P) LTD. Vg
I[HUNGAMA
IDIGITAL MEDIA|
IENTERTAINME
INT PVT. LTD.

[Commercial ICS 27-01-2025 IPUNJAB IMOHIT 9811216046 imohitsaroha.le [14-01-2025
Suit (COMM)/75/2025 INATIONAL ISAROHA lgal@gmail.com
BANK Vs M/S
[UTKRIST
INTERNATIONA
IL AND ANR.

[Commercial ICS 29-01-2025 M/S IRAJESH 9999036580 [liticorpjurists@ [17-01-2025
Suit (COMM)/84/2025 [TRUENORTH |KUMAR lgmail.com
[TECHNOLOGIES]
IPVT. LTD. Vs
IM/S BHAGWATI
[TRADING

ICOMPANY

133 [MS. NEERA BHARIHOKE), ICommercial ICS (COMM)/1/2025(03-01-2025 ISATINDER [HARSH 9711429298 ichambersofrdb [22-11-2024
[DISTRICT Suit ISINGH IGATTANIT (@gmail.com
PUDGE(COMMERCIAL CHABBRA AND|
ICOURT) IANR. Vs
IBHARAT SINGH

Commercial ICS 03-01-2025 ISTATE BANK OFSuchita 18896932838 gnikotrisuchit [21-12-2024
ISuit (COMM)/2/2025 [INDIA Vs SHRIDixit la@gmail.com
ISURENDER




COURT

DISTRIC COURT

T

ROOM

CASE TYPE

ICommercial
Suit

CASE NUMBER

Cs
(COMM)/11/2025

DATE

ON

l10-01-2025

OFPETT NER
REGISTRATI NAME

RESPONDENT
NAME

IMR.
ISHANKER

IDIOS
ILIFESCIENCES
IPVT. LTD.

[TRIPATHI \E

ADVOCAT ADVOCATE
VSE

MOBILE
NUMBER

9911331276

ADVOCATE
EMAIL ID

contactus@aki
aw.in

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[23-12-2024

Commercial
ISuit

CS
(COMM)/12/2025

l10-01-2025

IM/S HUAWE]L
[TELECOMMUNT
ICATIONS INDIA|
ICO. PVT. LTD. V§
IM/S ARUN|
[INDUSTRIES

IGunjan
[Kumar

9313350568

lgk@cgk.legal

[26-11-2024

ICommercial
Suit

CS
(COMM)/15/2025

l13-01-2025

TS
[TECHNOLOGIES|
LTD. Vs M/
RAYWAYS

INFRASYS PVT)

DD AN ANTD

IM/S TRAFIKSOLMonica Goell

9971853567

ladvocatemonic
lagoel@gmail.co
m

[23-12-2024

[Commercial
Suit

ICS
(COMM)/16/2025

[13-01-2025

IPVT. LTD. Vs BW|
IBUSINESSWORL)
ID MEDIA PVT,
ILTD.

IM/S 'ACMENITIN
PRINT O PACGOEL

9958617492

ladvnitin@hotm
lail.com

[29-11-2024

[Commercial
ISuit

ICS
(COMM)/29/2025

[15-01-2025

IMIDHA \E
ICAMPARI
[EXPORTS PVT,|
ILTD.

ISHRI ~ SANJAY|Arihant Jain|

0811799646

arihant1992@h
lotmail.com

8-01-2025

ICommercial
Suit

ICS
(COMM)/46/2025

[18-01-2025

IM/S PLANK AND|
WEAVE INDIA|
IPVT. LTD.

HETTICH INDIARUPAM
IPVT. LTD. VsKUMARI

9910721966

o8-01-2025

ICommercial
Suit

ICS
(COMM)/57/2025

[21-01-2025

ISONAKSHI
ISTEEL

ISESA INDIAATIN
[PVT. LTD. VSHANDUJA

7011524783

lawfoxes@gmai
tJ.com

[17-01-2025

ICommercial
Suit

31-01-2025

[FINTECH
ISERVICES Vs M§|
ILIT (INDIA) PVT),
ILTD. AND ORS.

[M/S QUIKCREDAayush

[Kuchhal

8527274542

ladmin@rvslega
in

[28-01-2025

B4

IMS. NIRJA BHATIA, LD,

COMMERCIAL  COURT-
lo7)DIGITAL SOUTH-EAST,|
[SAKET COURT

ISOUTH-
IDISTRICT JUDGE[EAST

[30

[CS (Comm)

/2025

03.01.2025

India Vs Sh
Waibeer Singh

State  Bank offMs. Suchita

IDixit

18896932838

lagnihotrisuchit
la@gmail.com

[23.012.2024

ICS (Comm)

13/2025

[17.01.2025

ICSCE
IGovernance
Services Vs Mohd|
ISalman

ISanchit
[Kumar

9555727968

lsanchi.legal@g
imail.com

[13.01.2025

135

PUDGE(COMMERCIAL
ICOURT)

[SH. RAJ KUMARSOUTH-
[TRIPATHI, DISTRICT[EAST

INIL

136 [SH. PITAMBER DUTT,

IDISTRICT JUDGH
COMMERCIAL COURT)

I[EAST

INIL

137

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGH
COMMERCIAL COURT)

[EAST

101

ICS COMM

3/2025

07-01-2025

[EAST IND!
[TRANSPORT

v
HUKLA

IAGENCY VSSANJAY

ISATNAM
IGLOBAL
[[INFRAPROJECT

IKUMAR

9810110572
&

ISANJAY@JUS
[TITTALAW.CO
M

lo3-01-2025

ICS COMM

25/2025

[23-01-2025

IPNB VS IMRAN |SUNAV

IRASTOGI

7838389845

[SUNAVRUSTG
[@GMAIL.CO
M

16-01-2025



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

138 [SH. SANJEEV KUMARNORTH-]201, NewlC.S.(COMM)  [1/2025 08-01-2025  |Armaan JARVIND 7838122354  fadvdusey1984 [20.12.2024
IMALHOTRA, DISTRICT[EAST  [Building KKD ISteelVsbharat IKUMAR (@gmail.com
PUDGE (COMMERCIAL)- eavy IDUBEY
lo1 lelectronicslimited]
F-do-- IC.S.(COMM) [6/2025 10.01.2025 ICICI BANKHEMANT 9899009971  [juris@hemantg [08.01.2025
ILTD.VSVIJENDR |GUPTA pta.in
A KUMAR
F-do-- IC.S.(COMM) [7/2025 10.01.2025 ICICI BANKHEMANT 9899009971  [juris@hemantg [08.01.2025
[LTDVSWASIM  |GUPTA pta.in
IRAJA
F-do-- [C.S.(COMM) [8/2025 10.01.2025 ICICT BANKHEMANT 9899009971  [juris@hemantg |08.01.2025
ILTDVsVinesh IGUPTA pta.in
ISharma
F-do-- [C.S.(COMM) [13/2025 20.01.2025 IPREM SHARMAPAGRITI (8527506427 |[LAWFIRM@U [16.01.2025
IPROP AIN INSOLVEDLEG
FPRESTRO IAL.COM
[CREATIONVsJA
IKAN IMPEX]
IPRIVATELIMITE]
F-do-- [C.S.(COMM) [16/2025 [22-01-2025 [Bank ofAKSHAY 9650501903 Jadvhunnyshar [20.01.2025
[BarodaVsDeepak [RAJ Ima.28@gmail.c
[Kumar Jha m
F-do-- [C.S.(COMM) [19/2025 [31.01.2025 IPUNJAB IALOK 9911000 ] 26  Jalok.adv2001@ [29.01.2025
INATIONAL IKUMAR lgmail.com
IBANKVSPRAVEE
KUMAR
3o [SH. BRIJESH KUMARSSHAHD Bo1, New CourtCS(COMMERCI|CS l07-01-2025 [VIKAS JAIN Vs [Ruchi l07/01/2025
IGARG, DISTRICT JUDGEJ/ARA [Building IAL) (COMM)/12/2025 ISHAKTI jain(P),
ICOMMERCIAL COURT [FOOTWEAR
1301, New CourtCS(COMMERCI|CS 10-01-2025 [CANARA BANK [ANUJ l07/01/2025
Building |AL) (COMM)/22/2025 s RESHMA JAGARWAL(
),
1301, New CourtCS(COMMERCI|CS 10-01-2025 [CANARA BANK [ANUJ l07/01/2025
[Building IAL) (COMM)/23/2025 s SURJITAGARWAL(
ISINGH BAJWA  [P),
1301, New CourtCS(COMMERCI|CS 10-01-2025 ISuheil Vs anoj l08/01/2025
[Building IAL) (COMM)/24/2025 IDeepak Kumar umar(P),
1301, New CourtCS(COMMERCI|CS 10-01-2025 IKHILENDER ISHANTNU 3/01/2025
[Building IAL) (COMM)/26/2025 IGUPTA Vs |JAGGARWA
[HIND FOODIL(P),
IPRODUCT
1301, New CourtCS(COMMERCI|CS 13-01-2025 [Dheraj Kumar VsGaurav 4/01/2025
[Building IAL) ((COMM)/28/2025 Ajibul Haque sharma(P),
1301, New CourtiCS(COMMERCI|CS 14-01-2025 [Vatin Arora Vs |Abhijit 10/01/2025
[Building IAL) (COMM)/32/2025 [Union Of IndiaMishra(P),
nd others
1301, New CourtiCS(COMMERCI|CS 15-01-2025 IPREM WATI Vs [HABIBUR 13/01/2025
Building IAL) (COMM)/35/2025 PRAVEEN REHMAN (P
IKUMAR SINGH |),




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

1301, New CourtCS(COMMERCI|CS 15-01-2025 IMAHAVEER INeelam [23/12/2024
[Building IAL) (COMM)/34/2025 IKUMAR Vs [Malik(P),
IARCHANA
ISINGH
1301, New CourtiCS(COMMERCI|CS 16-01-2025 shree bankey[Sumit 13/01/2025
[Building IAL) (COMM)/40/2025 [behari fabrics pviMangla(P),
td Vs ash
lsharma
1301, New CourtjlCS(COMMERCI|CS 16-01-2025 M/S NAVMD 11/12/2024
Building IAL) ((COMM)/39/2025 BHARAT INAUSHAD
[ENTERPRISES |[ALAM(P),
s Zakir
01, New CourtiCS(COMMERCI|CS 22-01-2025  [MANISH [Prateek [22/12/2024
[Building IAL) (COMM)/49/2025 IBHARDWAJ |Shahdeo(P),
IAND ANR Vs
IVEK MODI
01, New CourtCS(COMMERCI|CS 23-01-2025 ISHRI IKunal 3/01/2025
Building IAL) (COMM)/52/2025 ISURENDER [Madan(P),
IKUMAR
[MISHRA Vs MD|
|ASTF
1301, New CourtCS(COMMERCI|CS 23-01-2025 ISHRI [Kunal l08/01/2025
[Building IAL) (COMM)/51/2025 ISURENDER Madan(P),
IKUMAR
IMISHRA Vs SH]
IDHIRENDRA
IKUMAR
Inoopa T
1301, New CourtCS(COMMERCI|CS 24-01-2025 [Danish Vs [Sachin llo/01/2025
[Building IAL) (COMM)/56/2025 IBukkabuddiamir [Malik(P),
ISaheb Sadil
[Husen
1301, New CourtCS(COMMERCI|CS 24-01-2025 IELAN FASHION [Milind 14/01/2025
[Building |AL) (COMM)/57/2025 s NAVNEET|Garg(P),
ICHOUDHARY
JAND ORS
1301, New CourtCS(COMMERCI|CS l25-01-2025 IPUNJAB [SANJAY 14/01/2025
Building IAL) (COMM)/59/2025 INATIONAL ISOTI(P),
[BANK Vs JANKI]|
JAND ORS
1301, New CourtCS(COMMERCI|CS l25-01-2025 ISUNIT GUPTA [Beenu(P), 15/01/2025
[Building |AL) (COMM)/58/2025 s SH JYOT]
[BHATIA AND|
JANR
1301, New CourtCS(COMMERCI|CS 28-01-2025 I[UPGRID Kritika l06/01/2025
Building IAL) ((COMM)/69/2025 ISOLUTION [Tuteja(P),
IPRIVATE
ILIMITED Vs
[Bharat Bhushan
1301, New CourtCS(COMMERCI|CS 29-01-2025 IM/S MEGA[JKSHITIZ 17/01/2025
Building IAL) (COMM)/73/2025 STEELS PVTMAHIPAL(P
ILTD Vs ATUL),
ISHARMA  AND|
JANR
1301, New CourtCS(COMMERCI|CS 29-01-2025 [Fulltoss  CreemzArpit 18/01/2025
[Building IAL) ((COMM)/72/2025 India LLP Vs PKain(P),
[Enterprises
1301, New CourtjCS(COMMERCI|Execution [30-01-2025 ISHAL KUMARfswadesh l17/01/2025
[Building IAL) ((Comm)/32/2025 IGUPTA Vs OMjbansal(P),
IPRAKASH
ISHARDA
1301, New CourtiCS(COMMERCI|CS 130-01-2025 Preeti Jain Vs [Shreshth [24/01/2025
[Building IAL) ((COMM)/75/2025 |Aesthetic Pain(P),
[Nutrition Private|
[Limited




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

4o [MS. KIRAN BANSAL,SHAHD [ROOM NO 208 [COMMERCIAL [CS 04-01-2025 ISUNDER SINGH [SANJAY 10.03.2024
[DISTRICT JUDGE,ARA (COMM)/4/2025 Vs SURENDER[SOTI(P),
COMMERCIAL COURT) ISINGH
[ROOM NO 208 [COMMERCIAL [CS 04-01-2025 IPUNJAB  ANDAKANKSHA [24.12.2024
((COMM)/3/2025 ISIND BANK Vs [KAPOOR(P)

ISHUBHAM JAIN |,

[ROOM NO 208 [COMMERCIAL |CS l04-01-2025 “anara Bank Vs [ANUJ 31.12.2024
(COMM)/5/2025 DANMEJAY IAGARWAL(
IKUMAR SINGH [P),

[ROOM NO 208 [COMMERCIAL [CS 04-01-2025 SATISH _ ALIASPARADYUM 20.12.2024
(COMM)/6/2025 ISATISH KUMAR [NA
s RAKESH ISINGH(P),

[ROOM NO 208 [COMMERCIAL |CS 07-01-2025 [MANTHAN Pallav 6.01.2025
(COMM)/14/2025 ICREATION Vs [Gupta(P),
[MANJU GUPTA
[ROOM NO 208 |[COMMERCIAL |CS l07-01-2025 M/s GuptaHarjeet [03.01.2025
(COMM)/13/2025 [Plastics Vs M/sgNarang(P),
[Vasu  Polymer:
India Pvt Ltd
[ROOM NO 208 |[COMMERCIAL |CS 09-01-2025 [Dheraj Kumar VsGaurav [03.01.2025
(COMM)/19/2025 Rashid alam lsharma(P),
[ROOM NO 208 [COMMERCIAL |CS 13-01-2025 IM/S V J CRANES[Jaspreet [06.01.2025
(COMM)/30/2025 PRIVATE Singh(P),
[LIMITED Vs SH|
ICHANDRA
ISEKARAN
IMUTHU  SELV]
lppADDIDTAD
[ROOM NO 208 |[COMMERCIAL |CS 13-01-2025 [Rajat Goel Vs [Ashish [23.12.2024
(COMM)/29/2025 [Praveen ~ KumarjAggarwal(P)
Pain A
[ROOM NO 208 |[COMMERCIAL [CS 15-01-2025 [padmavati vishal(P), [04.01.2025
(COMM)/38/2025 lgarments Vs shril

[khatu shyam

[ROOM NO 208 [COMMERCIAL [CS [15-01-2025 Singhal |Arpit [13.01.2025
(COMM)/37/2025 Industries Vs [Jain(P),
ISindh Garments

[ROOM NO 208 |[COMMERCIAL |CS 15-01-2025 J  CRANESJaspreet 6.01.2025
((COMM)/36/2025 IPRIVATE |Singh(P),
ILIMITED Vs
DISHA CRANE
ISERVICE
[ROOM NO 208 [COMMERCIAL [CS 18-01-2025 ILevikas IAnkit [15.01.2025
(COMM)/42/2025 [Enterprises  PvifKumar(P),
ILtd Vs Neer
IGandhi
IROOM NO 208 |COMMERCIAL |CS [21-01-2025 ISHREE BANKEY|Sehdev [20.01.2025
((COMM)/46/2025 IBEHARI [Rana(P),
IFABRICS
[PRIVATE
ILIMITED Vs
[RAJENDER
lrinran  oarar
[ROOM NO 208 [COMMERCIAL |CS [22-01-2025 [MS EONJAnkit [21.01.2025
((COMM)/50/2025 IADVISORS ~PVTMehta(P),
ILTD Vs MS|
IPARSHAVNATH

[MEDIA PRIVATE
ILIMITED




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

[ROOM NO 208 [COMMERCIAL [CS 27-01-2025 IM/S  CAPRISOAbdullah [23.12.2024
(COMM)/67/2025 IFINANCE LTD [shahid(P),
s M/S KAJ
INFRASTRUCTU
IRE PVT LTD

IROOM NO 208 [COMMERCIAL |CS l27-01-2025 IM/S SIRIAbdullah [23.12.2024
((COMM)/66/2025 [INFINLEASE  [shahid(P),
IPVT LTD Vs
IM/S KAD)
[HOUSING PVT]
ILTD

[ROOM NO 208 [COMMERCIAL |CS l27-01-2025 M/S SIRIAbdullah [23.12.2024
((COMM)/65/2025 [INFINLEASE  [shahid(P),
IPVT LTD Vs
IM/S KAD)
[HOUSING PVT]
ILTD

[ROOM NO 208 |[COMMERCIAL [CS 28-01-2025 [UNIQUE TOYS [SADDAM [21.01.2025
(COMM)/70/2025 s SHIVAM[HUSSAIN(P
[TRADING 5

[ROOM NO 208 [COMMERCIAL |CS 28-01-2025 ISH RAVIBharat [21.01.2025

(COMM)/71/2025 IAGGARWAL Vs |Prakash(P),
m Prakash|

Chauhan

[ROOM NO 208 [COMMERCIAL [CS 50-01-2025  [UNIQUE TOYS [SADDAM 13.12.2024
(COMM)/77/2025 s SHIVAM|HUSSAIN(P
FOOD PRODUCTY),

l41 [SH. SANJAY SHARMA-IISHAHD 303, New CourCS(COMMERCI|CS (COMM)/1/2025[03-01-2025 ISHREE JAIPinki l03/01/2025
IDISTRICT JUDGE,ARA [Building IAL) IDURGE DISah(P),
ICOMMERCIAL COURT CUTTING DIE

s ARV IMPORT]
[EXPORT (OPC)|
IPRIVATE

oo

1303, New CourtCS(COMMERCI|CS l04-01-2025 REGAL PAINTSDinesh l03/01/2025
[Building |AL) (COMM)/8/2025 IAND BRUSH[Monga(P),
IPVT LTD Vs
ISUSHIL. KUMAR|
JAGARWALA

1303, New CourtCS(COMMERCI|CS l09-01-2025 IDHEERAJ IGaurav l04/01/2025
Building |AL) (COMM)/20/2025 IKUMAR Vs MDjharma(P),
ISHAHNAWAZ
IRJA

1303, New CourtCS(COMMERCI|CS l09-01-2025 ISHREE BANKEY|dhruv lo4/01/2025
[Building |AL) (COMM)/18/2025 IBEHARI isodia(P),
[FABRICS
IPVTLTD Vs
IMANOJ
ISHARDA

1303, New CourtiCS(COMMERCI|CS 10-01-2025 EE PEESAMRIDHI l07/01/2025
Building IAL) (COMM)/25/2025 IFABRIC ISAMRIDHI(
IPRIVATE P),
ILIMITED Vs
JASHOK KUMAR|
AIN

1303, New CourtjCS(COMMERCI|CS 13-01-2025 ISHA GUPTA Vs |[Vipin Kumar| l10/01/2025
Building IAL) (COMM)/31/2025 DAI  KRISHNAMishra(P),
JAGGRWAL

1303, New CourtjCS(COMMERCI|CS 16-01-2025 SAGAN BHASIN ANANT 13/01/2025
[Building IAL) (COMM)/41/2025 Vs M/S LAJRAO(P),
[EXPORTS
ILIMITED

1303, New CourtjlCS(COMMERCI|CS l23-01-2025 IM/S EON[Ankit [20/01/2025
Building IAL) ((COMM)/53/2025 IADVISORS PVTMehta(P),
LTD Vs M/
[PARASHAVNAT
H MEDIA|
[PRIVATE

oo

1303, New CourtjCS(COMMERCI|CS 25-01-2025 IM/S SIRIAbdullah [21/01/2025
[Building IAL) (COMM)/61/2025 [[NFINLEASE ishahid(P),
IPVT LTD Vs
IM/S KAJ|
INFRASTRUCTU
IRE PVT LTD
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1303, New CourtjCS(COMMERCI|CS l25-01-2025 IM/S  CAPRISOAbdullah [21/01/2025
Building IAL) ((COMM)/60/2025 FINANCE LTD |shahid(P),
s M/S KAJ|

INFRASTRUCTU

IRE PVT LTD
1303, New CourtjlCS(COMMERCI|CS [29-01-2025 IAPL APOLLOSHRIHAR [27/01/2025
Building IAL) (COMM)/74/2025 [TUBES Vs [TRIPATHI(

ISANJAY KUMARP),

JAIN
1303, New CourtjlCS(COMMERCI|CS [30-01-2025 M/S NIRAJRAJESH [27/01/2025
Building IAL) (COMM)/76/2025 INTENSIVE ANDKUMAR

IANESTHESIA  [GUPTA(P),
ICARE PVT LTD
Vs M/S UKAR|

IHELATHCARE
42 SH. PAWAN  KUMARSHAHD ICOMMERCIAL [CS 04-01-2025  [AGARWAL ANDVIJAY 9919799930 |RAJPUTLEGALJ16-02-2024
IMATTO DJ (COMM-04) IARA (COMM)/9/2025 ICOMPANY Vs [KUMAR ISER
[Praveen  KumarSINGH(P), ICESLLP@G
Mittal [MAIL.COM
ICOMMERCIAL [CS 04-01-2025  |AYUSH JAIN Vs [Saroj kumar9818701001 jhaandassociate[19-12-2024
(COMM)/11/2025 IASHISH Yha(P), lsdhc@gmail.co
ISHARMA Im
ICOMMERCIAL [CS 04-01-2025 IPUNJAB [Sudhir 9868927179  [skssinghadvdel [24-12-2024
(COMM)/10/2025 INATIONAL [Kumar i@gmail.com

IBANK Vs  [Singh(P),
[VINEET JAIN|

PROP M/S|
IKOCHAR
D A
ICOMMERCIAL [CS l07-01-2025 ‘ee Pee fabric PviSAMRIDHI 9654713565 info@kclellp.co [20-12-2024
(COMM)/17/2025 ILtd formerlySAMRIDHI( Im

lknown as MapslP),
ICreation Pvt Ltd
[Vs Vikas Sethia

[COMMERCIAL [CS 08-01-2025  |Brix Hunt Pvt Ltd[Ravin 9871644446  |office(a)rrpartn [28-11-2024
(COMM)/15/2025 Vs VINITA [Rao(P), lers.co.i
TYAGI
ICOMMERCIAL [CS l08-01-2025 IKRISHAN  LALGAURAV  [9810940055 | 26-12-2024
(COMM)/16/2025 [TANEJA Vs [KOCHHAR(
[IDHARAM P),
ISINGH
[COMMERCIAL [CS 09-01-2025 ISHREE BANKEY|Vishal 9718556557 rakesh.nautiyal [03-01-2025
(COMM)/21/2025 IBEHARI IChhabra(P), l21@gmail.com
[FABRICS
IPRIVATE
ILIMITED Vs
IAJAY  VERMA|
lbpAD  curan]
ICOMMERCIAL [CS 10-01-2025 [Harswaroop |Abhijit 9891578108  [PAYAL@ADVO [08-01-2025
(COMM)/27/2025 [Bhama Vs Mishra(P), ICATEPAYAL.C
IShubhshree oM

Interiors Pvt Ltd

ICOMMERCIAL [MISC DJ/27/2025 [10-01-2025 IM S ENVIROMehaak 9811250312 imehaakjaggi@gf-
IROOTS DEVICESJaggi(P), imail.com
[PVT LTD Vs M S|
IPAV REALTY|

ILIMITED
ICOMMERCIAL [CS 14-01-2025 Traun Aggarwal [swadesh 9899848679  [swadeshbansal7j24-12-2024
(COMM)/33/2025 Vs R Npansal(P), 13804 @gmail.co
I[FAUCETS  PVT] m
ILTD
ICOMMERCIAL [Execution 15-01-2025 ICANARA BANK [Rekha 9810168430  [rekharustagjfa'gf-
((Comm)/10/2025 [Vs OS Foils IndiaRustagi(P), Imail.rnm
through its]

[Proprietor M
|Anita Mathur

ICOMMERCIAL [Execution 16-01-2025 IM/S BCLKamal 199999 56333 atyanandkatyal
(Comm)/14/2025 ISECURE [Katyan(P), @gmail.com
IPREMISES PVT]
ILTD Vs Lotus
[Mai 1ce
Services Pvt Ltd
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ICOMMERCIAL [CS 17-01-2025 IKHURSHID IDeepak 981025956 [Shamimkhang3[08-01-2025
(COMM)/45/2025 IANSARI Vs |GAUR(P), l25@gmail.com
[Mayasheel Retaill
[[ndia Ltd
ICOMMERCIAL [Execution 18-01-2025 IACN ISADIQ 871530480 ladigchaudhaxyl -
((Comm)/15/2025 INDUSTRIES IALI(P), 982adv@gmail.
IPVT LTD Vs fcom
[HERMAN
[EXPORTS AND)|
[MPORTS
ICOMMERCIAL [Execution 18-01-2025 ISTATE BANK OFArun 9045375818  [UP ADHYA Y}
(Comm)/16/2025 [INDIA Vs |[Upadhyay(P JARUN137@GM
[NAVIN JAIN , JAIL.COM
ICOMMERCIAL |CS 18-01-2025 M S HYLINEHemant 9811249331 legalteam.ple@ [15-01-2025
(COMM)/43/2025 ILOGISTICS PVT|Gupta(P), lgmail.com
LTD Vs KM|
IALISHA VOHRA
ICOMMERCIAL [CS 18-01-2025 M S STARCOSUSHIL 9810315576 ladv_sbc@yaho [14-01-2025
(COMM)/44/2025 IMETAPLAST BABU o.co.in
IPVT LTD Vs |[CHATURVE
ISTAR DI(P),
IPACKAGING
IPLUS THROUGH|
ICOMMERCIAL [OMP (Dj21-01-2025 ﬁ/IFG INDIAKaran 9990241436 | F
(COMM)/14/2025 ICREDIT CO LTD (Chhibber(P)
[FORMERLY
IFULLERTON
[NDIA CREDIT|
ICO LTD Vs
ADDIIT WALIIN
ICOMMERCIAL [CS 21-01-2025 ISHIV ~ KUMARManish 9968466963  |advocatemanis [17-01-2025
(COMM)/47/2025 IGANDHI Vs [Kumar(P), lhkumar@outlo
ISHRI KHATU| k.com
ISHYAM MEGA|
[MART LLP
[COMMERCIAL [CS 22-01-2025 |Ankit Mohata Vs [Anuj 9990789695  fanujtomar.advo[21-01-2025
(COMM)/54/2025 [Ramesh ~ KumarTomar(P), lcate@gmail.co
[Pareek
ICOMMERCIAL [OMP (Dj24-01-2025 I[HDFC BANKfajay 9811740125 [virtuous.people |
(COMM)/15/2025 ILTD Vs MOHDjuppal(P), (@gmail.com
[FARMAN ALI
ICOMMERCIAL [OMP (Dj24-01-2025 I[HDFC BANKjajay 9811740125 virtuous.people
(COMM)/17/2025 ILTD Vs SIKHAuppal(P), (@gmail.com
IDEVI
ICOMMERCIAL [OMP (D[24-01-2025 [HDFC BANKfajay 9811740125 virtuous.people [
(COMM)/18/2025 ILTD Vs [uppal(P), (@gmail.com
INAUSHAD
ILYAS KHAN
ICOMMERCIAL [OMP (D[24-01-2025 I[HDFC BANKlajay 9811740125 virtuous.people [
(COMM)/19/2025 ILTD Vs AMIT [uppal(P), (@gmail.com
IAMIT
ICOMMERCIAL [OMP (D[24-01-2025 I[HDFC BANKfajay 9811740125 irtuous.people
(COMM)/20/2025 ILTD Vs SAJID [uppal(P), (@gmail.com
ICHOUDHARY
ICOMMERCIAL [Execution 24-01-2025 INITYO GARTEX|Vinay 9810015303 jcguptavinay @gf-
((Comm)/21/2025 IPVT LTD Vs [Gupta(P), Imail.com.
Shri Khat
IShyam Megal
[Mart LLP and Ors|
ICOMMERCIAL [OMP (D[24-01-2025 [HDFC BANKjajay 9811740125 virtuous.people -
(COMM)/21/2025 ILTD Vs ppal(P), (@gmail.com
INARVEER
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ICOMMERCIAL [OMP (D[24-01-2025 I[HDFC BANKfajay 9811740125 irtuous.people
(COMM)/16/2025 ILTD Vs ppal(P), (@gmail.com
[YASHANK
IPRASHAR
ICOMMERCIAL [OMP (Dj25-01-2025 I[HDFC BANKfajay 9811740125 irtuous.people [
(COMM)/25/2025 ILTD Vs LALITuppal(P), (@gmail.com
IKUMAR GOUR
ICOMMERCIAL |CS 25-01-2025 [M/S  CAPRISOSAURABH (8860141196 aurabhadvocat[23-12-2024
(COMM)/62/2025 [FINANCE LTD PAIN le.jain@gmail.co|
s M/S KAD| Im
[HOUSING PVT|
ILTD
ICOMMERCIAL |CS 25-01-2025 M/S CAPRISOSAURABH 18860141196 saurabhadvocat|23-12-2024
(COMM)/63/2025 [FINANCE LTD PJAIN le.jain@gmail.co|
Vs M/S KAJ| Im
INFRASTRUCTU
IRE PVT LTD
ICOMMERCIAL (CS 25-01-2025 [M/S  SIRI INSAURABH 18860141196 saurabhadvocat [23-12-2024
(COMM)/64/2025 [FINLEASE = PVIJAIN le.jain@gmail.co|
ILTD Vs KAD| Im
[HOUSING PVT]
ILTD
ICOMMERCIAL [MISC DJ/106/2025 [25-01-2025 [Tayaje and SonsAshish 9899695533 | F
[Pvt Ltd Vs [Aggarwal(P)
[Mukesh Kumar |,
ICOMMERCIAL [OMP (Dj25-01-2025 I[HDFC BANKlajay 9811740125 virtuous.people -
(COMM)/23/2025 ILTD Vs SHOAIBuppal(P), (@gmail.com
IKARNI
ICOMMERCIAL [OMP (Dj25-01-2025 I[HDFC BANKlajay 9811740125 virtuous.people
(COMM)/24/2025 ILTD Vs ppal(P), (@gmail.com
[YOGESH
IKUMAR JAIN
ICOMMERCIAL [CS 27-01-2025 IRCI cableDeepak 9654290606  [Advdeepaksing [12-12-2024
(COMM)/68/2025 through SPA Vs [Singh hofficial@gmail
[Onkar EngineThakur(P), l.com
land  Generaton
pvt Itd
ICOMMERCIAL [Execution 28-01-2025 [VISHAL KUMARiswadesh 9899848679  |swadeshbansal7
((Comm)/29/2025 IGUPTA Vs |bansal(P), 13804 @gmail.co
[PREHLAD
ICOMMERCIAL [Execution /15/2025 [29-01-2025 SH. BHAGWAN[S.N. 9868520336 [snpadv88@gm [
IPROJECTS PVT[PANDEY lail.com
ILTD. \E|
IMAHAGUN
[INDIA PVT. LTD.
ICOMMERCIAL [Execution 10-01-2025 IBANK OFfrajnish 9810872353 | F
((Comm)/7/2025 IBARODA Vs |kumar
larun collection  |panyal(P),
ICOMMERCIAL [OMP (D[25-01-2025 I[HDFC BANKfajay 9811740125 irtuous.people
(COMM)/22/2025 ILTD Vs AABID [uppal(P), (@gmail.com
ICOMMERCIAL [Execution [20-01-2025 [M/S EASY TRIPAnuj 9810599376  |CNVASSOCIAT |
(Comm)/31/2025 PLANNERS LTD Jain(P), [ES@HOTMAIL
s M/S ISHITA| L.COM
[HOLIDAYS
ICOMMERCIAL [OMP (D[31-01-2025 ISMFG IndiafSOURABH (9990241436  |sourabh@firsta [-
(COMM)/27/2025 ICredit CompanyCHAUBEY ssociates.in
ILimited Vs
Manish Hosiery
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ICOMMERCIAL [CS 131-01-2025 IPUNJAB 9868927179  [skssinghadvdel [27-01-2025
(COMM)/78/2025 INATIONAL [Kumar i@gmail.com
IBANK Vs ingh(P),
IGAGAN MEHRA|
IPROP  GAGAN|
ICATERING
ICOMMERCIAL [OMP (D[31-01-2025 ISMFG IndiafSOURABH (9990241436  |sourabh@firsta [-
(COMM)/26/2025 ICredit CompanyCHAUBEY ssociates.in
Limited Vs Jai
[Hanuman
[Readymade
lAgency
[COMMERCIAL [CS 131-01-2025 [Punjab NationallSunav 7838389845 unavrustgi@g [28-11-2024
(COMM)/79/2025 Bank Vs SanjayRastogi(P), ail.com
Jain
43 [MS. PREETI AGARWAI|NORTH- [NIL
IGUPTA, DISTRICT JUDGE,WEST
COMMERCIAL COURT)
l4g [SH.VINOD YADAV INORTH- [NIL
[WEST
kU5 [SH. AMIT KUMAR,NORTH [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
46 [SH. UMED SINGH,[NORTH [NIL
IDISTRICT JUDGH
COMMERCIAL)
47 [SH. PANKAJ GUPTA,EOUTH- 1603 [Commercial ICONTEMPT 04.01.2025 ICALVIN KLEIN[GAUTAM (9999093893 [eludication.lega [NIL
IDISTRICT JUDGEWEST ISuit IPETITION [TRADEMARK VSBHASIN @outlook.com
COMMERCIAL) [HARISH/SATIS
IH THADANT
1603 [Commercial ICS COMM. 16/2025[09.01.2025 PUMA SE  VSGAUTAM 19999093893  |eludication.legao8.01.2025
ISuit JASHOK KUMAR [BHASIN @outlook.com
1603 [Commercial ICS COMM. 19/2025 [13.01.2025 ISIDDHARTH [PANKAJ 9811215778 [Pankajvivek@g |07.01.2025
Suit IGAHLOT VS DRVIVEK Imail.com
ISANJAY
[MAHINDRA
603 (Commercial ~ [CS COMM. 23/2025(15.01.2025 IM/S UCLRADHEY (9811041494  [Radheyshyama [03.01.2025
ISuit IDISTRIBUTION [SHYAM dv@gmail.com
PVT LTD VS
ISAGAR GOEL
603 ICommercial ICS COMM. 24/2025[15.01.2025 ISTATE BANK OFARVIND 9811317311 ladvocatearvind [09.01.2025
Suit [[NDIA VS SUMITIGUPTA lsupta@gmail.c
IKUMAR m
603 ICommercial ICS COMM. 25/2025(15.01.2025 INDIAN BANKISANJEEV 9711142200 hopra6791@g [31.12.2024
ISuit VS KMAYA ICHOPRA imail.com
1603 ICommercial ICS COMM. 38/2025[22.01.2025 ISAMSONITE IPIGAUTAM 9999093893 ludication.legaf21.01.2025
ISuit [HOLDING SARLBHASIN @outlook.com
S ASHOK|
IKUMAR
603 [Commercial ~ |CS COMM. 39/2025[22.01.2025 PUMA SE VSGAUTAM (9999093893 |eludication.legaj21.01.2025
Suit IAYUSH [BHASIN @outlook.com
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[Commercial ICS COMM. 40/2025[23.01.2025 ICRM POLYMERSRRAJESH 9810248506  [rajeshsingla197 [20.01.2025

ISuit l@gmail.com
IPROJECTS P’ INGLA
ILTD
603 Commercial ICS COMM. 41/2025[24.01.2025 IRAVI HOODA VSL.C.RAJPUT(9871432179  |advfer292@gm [22.01.2025
ISuit [VINDO VERMA lail.com
1603 ICommercial ICS COMM. 46/2025[27.01.2025 INDIAN ISUBHASH (9810840045 [skjhaassociates [25.01.2025
ISuit [OVERSEAS [KUMAR (@yahoo.com
[BANK VS GEETAJHA
IMEHRA
1603 [Commercial ICS COMM. 47/2025(27.01.2025 IRAJ AGGARWALIVAIBHAV 7982592275  [legal@crediblel [24.01.2025
Suit VS ISHANIGUPTA legalsolutions.co
IAGGARWAL Im
03 [Commercial ICS COMM. 48/2025[27.01.2025 THE SUPREMEGAUTAM 9999093893  |eludication.legal25.01.2025
ISuit INDUSTRIES [BHASIN @outlook.com
ILTD VS RAMAN]|
IGARG
03 [Commercial ICOUNTER CLAIM[28.01.2025 M/S IS.GOWTHM[9899339689 [NOT [30.12.2024
Suit la/2025 ISEAGULINFRAS AN IPROVIDED

VS GONSATJ|
ILOGISTICS PVT|

ILTD
03 [Commercial ICS COMM. 52/2025(31.01.2025 IM/S BROTHERSARJUN 9899500164 |ARJUNSANJA [24.01.2025
Suit IAND COMPANY[SANJAY [Y24@GMAIL.C
VS M/S MFBH IOM
IGEOTECH PVT|
ILTD
48 [SH. VIKAS DHULL,SOUTH- 613 ICommericial ~ |CS [27-01-2025 continental [Sh Rajan9811432766  [rajanmiglani@gf17-12-2024
IDISTRICT JUDGE,WEST Suit (COMM)/49/2025 carriers  privateMiglani Imail.com
ICOMMERCIAL COURT. imited Vs leder
ills
1613 [Commericial ~ [CS 25-01-2025 [OZONE [Sh Surender9999993833 lsurendersuparn[23-01-2025
Suit (COMM)/42/2025 IPHARMACEUTI [Tyagi (@gmail.com
ICALS LTD. Vg
IAASHIRWAD
IMEDICOS
IPRIVATE
b rrron
613 ICommericial  |CS [18-01-2025 ISATYA [Sh Aseemloz12211157 chrotra.asee |08-01-2025
Suit (COMM)/34/2025 IPARKASH ANDMehrotra Im@yahoo.co.in
IBROTHERS
IPRIVATE
ILIMITED Vs
[MUNICIPAL
ADDAD ATIANT
613 ICommericial ~ |CS 18-01-2025 BANK OF INDIA[Sh V.P.9990182901 yptiwariadvocatjo2-01-2025
Suit (COMM)/35/2025 [Vs Kartar Singh  [Tiwari le@gmail.com
1613 ICommericial ~ |CS [17-01-2025 [CANARA BANKISh Sanjeevi9711142200 lchopra6791@g 03-01-2025
ISuit (COMM)/30/2025 Vs ANJU[Chopra Imail.com
WASWAL
1613 ICommericial ~ |CS [15-01-2025 [ZAST IMs. Shashig971155677 scjlawoffice@g [03-01-2025
Suit ((COMM)/26/2025 LOGISOLUTION [Bala mail.com
IS PVT. LTD. Vs
IOXYZEN
[EXPRESS
[PRIVATE
613 Commericial ~ [CS [10-01-2025 Wai Prakash{Sh Jai9811594594  [bhardwajajit66 [03-01-2025
Suit (COMM)/17/2025 ISharma VsPrakash (@gmail.com
IANKIT RATHI
1613 ICommericial ~ |CS 08-01-2025 Puma Se VsSh  Navling999306881 ludication.legal06-01-2025

ISuit (COMM)/15/2025 |[Ashok Kumar [Swalin @outlook.com
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1613 [Commericial ~ |CS 07-01-2025 PUMA SE VsgSh Gautam9999306881 [eludication.leg [03-01-2025
Suit ((COMM)/10/2025 [Rachit [Bhasin lal@outlook.co
I
1613 Commericial  [CS (COMM)/1/2025[03-01-2025  [M/s Shine AndSh Rajender9891064603 [rajendermalik2[26-03-2024
ISuit IStandard Vs M/sKumar 35@gmail.com
\Garg Heart AndMalik
Multispeciality
[Hospital Pvt Ltd
1613 ICommericial ~ |CS (COMM)/7/2025/03-01-2025  [M/S GREEN[Sh Geetanshi9717178299 lzeetanshnagpal [18-12-2024
ISuit [WORLD [Nagpal |legal@gmail.co
IEXPERIENCE Im
IPVT. LTD. Vs
M/S LIPUR|
IPHAMACEUTIC
4o SH.  AMIT _ BANSAL,SOUTH- [p14 [COMMERCIAL [CS 03-01-2025  |MR. MANISHINAMAN 9711330006 |ADV.NAMANIS|16.12.2024
IDISTRICT JUDGE,WEST ISUIT (COMM)/05/2025 IGOYAL VSISRANT [IRANI@GMAIL.|
ICOMMERCIAL COURT-03 IRINKU ICOM
IKAUSHIK
14 [COMMERCIAL [CS 08-01-2025  |M/S BRSGIRISH 9811626363  [GIRISHGAUTA[18.12.2024
ISUIT (COMM)/13/2025 [PACKAGING VSKUMAR M@GMAIL.CO
[M/S SHUBHAM| M
IPACKAGING
14 [COMMERCIAL [CS 08-01-2025 [PUMA SE  VSGAUTAM [9999093893 |ELUDICATION[06.01.2025
SUIT (COMM)/14/2025 IMR. AGGARWAL[BHASIN |LEGAL@OUT
ILOOK.COM
14 [EXECUTION [EX 13-01-2025 IGREENOLUTIO [SURENDER 8178518299 [SURENDERGU|NA
(COMM)/10/2025 IN PVT LTD VSGUPTA IPTA.ADV@GM
IRHINO JAIL.COM
ICONCETES
[[NDIA PVT LTD
14 [EXECUTION [EX [13-01-2025 MS FACMEDINISHANT [9953681574 ISHARMA.NIS [NA
(COMM)/11/2025 IPHARMACEUTI [SHARMA [HANT.NS@GM|
ICALS VS M/§| JAIL.COM
[BIOVISTA
ILIFESCIENCES
1614 [EXECUTION  [EX(COMM)/12/202[13-01-2025 I[HDB FINANCIALJRAHUL 9013493108  |AMARNATH.A [NA
5 ISERVICES IBHARDWA IDV@YAHOO.C
[LIMITED \EY IOM
IMOHIT YADAV
1614 ICOMMERCIAL [CS 15-01-2025 IAMIT IAJAY 19958989680 [SATIJAAND  [23.12.2024
ISUIT (Comm.)/21/2025 [WADHAWAN VSSATIJA IASSOCIATES @
[OPERA GLOBAL IGMAIL.COM
IPRIVATE
ILIMITED
1614 ICOMMERCIAL [CS 15-01-2025 [UPGRID IRUPESH 9643008880 ([CONTACT@AA[NA
SUIT (COMM)/22/2025 ISOLUTION PVTIGUPTA JALEGAL.PRO
ILTD VS SATYA
1614 ICOMMERCIAL [CS 16-01-2025 ICANARA BANKSANJEEV |9711142200 ICHOPRA6791 [03.01.2025
ISUIT (COMM)/28/2025 VS ASHAICHOPRA (@GMAIL.COM
IBANSAL
1614 ICOMMERCIAL [CS 17-01-2025 IASICS IGAUTAM (9999093893 |[ELUDICATION[15.01.2025
ISUIT (COMM)/29/2025 ICORPORATION [BHASIN | LEGAL@OUT
S SANDEEP| ILOOK.COM
AIN
614 ICOMMERCIAL |CS 18-01-2025 IDR ANJUNAAJAY 9873788480 [CHETANALAW|07.01.2025
SUIT ((COMM.)/33/2025 DHIR  ALIASSINGH (@GMAIL.COM
IANJUNA
IPRASHAR DHIR|
VS AIR FORCH
INAVAL
LoIODDRe AOTL
614 ICOMMERCIAL |CS [20-01-2025 ISTATE BANK OFSUNIL 9999330725 [DEHLILAWYE [18.09.2023
ISUIT (COMM)/36/2025 [INDIA VSSEHRAWAT]| [RS76 @YAHOO|
IMUKESH DEVI ICO.IN




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1614 [EXECUTION |EX. [21-01-2025 ISAJID ALI VSMOHD 9891497191 INFO@IMPLO.
(COMM)/21/2025 IKULBHUSHAN [PERVEZ N
ISOOD
1614 ICONTEMPT ICONTEMPT 28-01-2025 IPUMA SE VSGAUTAM (9999093893 |ELUDICATION|NA
IPETITION [PETITION/04/202 ILANCER [BHASIN | LEGAL@OUT
5 [FOOTWEAR ILOOK.COM
[[NDIA PVT LTD
1614 ICOMMERCIAL [CS 130-01-2025 |AKASHDEEP INITIN 9958986363 [INFO@KNOW [21.01.2025
ISUIT (COMM)/50/2025 [PAPERS PVTIGARG ILEDGE.IN
ILTD \E
IAGGARWAL
ILAMINATES
614 [COMMERCIAL [CS [30-01-2025  INDIAN MR ARJUN9560483563 |ARJUNDHAW [25.01.2025
ISUIT (COMM)/51/2025 [OVERSEAS [DHAWAN JAN91@GMAIL.
IBANK \E ICOM
IAGGARWAL
ILAMINATES
14 [COMMERCIAL [CS 0-01-2025  |GYAN  CHAND|ASHISH 9654747477  |ADV.ASHISHR [11.07.2024
ISUIT (COMM)/53/2025 IAGARWAL  VSROHILLA IOHILLA@GMA|
IPARVEEN IL.COM
IGUPTA
50 [SH. RAKESH PANDIT,EOUTH- 509 ICS(COMM) l02/2025 IPREM DAAN03-01-2025 [SHITID 9599374211 shitij.chakravar [26.12.2024
IDISTRICT JUDGE,WEST ISANSTHAN, CHAKRAVA ty@yahoo.com
ICOMMERCIAL COURT-04 [TRUST IRTY
IREGISTERED
[UNDER
INDIAN
Irprrer _aom
509 ICS(COMM) l03/2025 IAGRICULTUR |03-01-2025 IAVNISH 18800214862  jadmin@ahlawa [17.12.2024
AL  PRODUCH IAHLAWAT [tassociates.in
IMARKETING
ICOMMITTEE
[Vs THE DELH]|
ICOOPERATIV
o DAz 1T
509 ICS(COMM) la/2025 ICANARA 03-01-2025 [RAJ 8447002421  |adv.rks.sikriwal
IBANK Through IKUMAR (@gmail.com
lits Branch| |SINGH
[Manager S|
[Pardeep Kumar
's Mohd Hanif
509 ICS(COMM) 6/2025 IMAHALAKSH [03-01-2025 IARUN 9891972707  [info.glxlawoffic [28.10.2024
[MI MULT] IDHIMAN lers@gmail.com
ISTATE
ICOOPERATIV
IE GROUH|
[HOUSING
lcnoToTy
509 IMISC DJ/ADJ [8/2025 [ndolog l07-01-2025 ISANDEEP 9310934697  |advsandeepkka [31.12.2024
[Logistics ~ Pvt] IKUMAR rn@gmail.com
ILtd. [KARN
s Kanchan|
anijya Pyt
ILtd.
509 ICS(COMM) 11/2025 ISwift Air07-01-2025 JARUN 9810163624  [advocatearun23(27.12.2024
[Transpeed Pvt) JAGGARWA (@gmail.com
ILtd. IL
s P AND (
I[ENTERPRISES
IPVT LTD
509 ICS(COMM) 12/2025 ISWIFT AIRj07-01-2025 IARUN 9810163624  [advocatearun23[27.12.2024
[TRANSPEED IAGGARWA (@gmail.com
[PRIVATE IL
ILIMITED
s AVON|
[CONTAINERS
lpp Tz ATE
509 [Execution 1/2025 |Ayushman 08-01-2025 ISAHIL VIJ (8882889245 [advocatesahilvij
(COMM) [Logistics (@gmail.com
Services Private|
[Limited
s Dagrowave|
|Agscience
IDicnta T foaiead
509 [Execution 2/2025 ISUNDARAM [10-01-2025 IMANISHA (8826750777  |manishabaruah
(COMM) IFINANCE LTD [BARUAH legal @gmail.co
s PANKAJ| m
IKUMAR
[TTWARI
[Proprietor o]
Q Ol
509 [Execution 3/2025 E,UNDARAM 10-01-2025 IMANISHA (8826750777  |manishabaruah
(COMM) IFINANCE LTD [BARUAH legal @gmail.co
s BALAJ] Im
IENTERPRISES




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

509 [Execution la/2025 ISUNDARAM  [10-01-2025 IMANISHA (8826750777  |manishabaruah
(COMM) IFINANCE LTD IBARUAH legal@gmail.co
s BALAJI Im
IENTERPRISES
1509 MP(I) 1/2025 ISMFG Indiaf13-01-2025 IKARAN 9.01.2025
(COMM) ICredit Co. Ltd. ICHHIBBER
s SHREE
[BALAJI
[TRADING CO
509 ICS(COMM) 18/2025 M/S  KAVYAli3-01-2025 IATUL 981133939 r.a.g.chambers [19.12.2024
IENTERPRISES [KHARBAND| (@gmail.com
s M/S SVR I
IAUTO
INDUSTRIES
509 ICS(COMM) [20/2025 [STDDHARTH 14-01-2025 [PANKAJ 9811215778 [pankajvivek@g [07.01.2025
IGAHLOT IVIVEK ail.com
s  MUKESH]
INAIN
509 ICS(COMM) 27/2025 |Affibay 16-01-2025 JANKUR 8130056237, |advankursharm
Vs Admon [SHARMA (9193966237 faa@gmail.com
[Monzdav
[private limited
509 [Execution l19/2025 [Vikel Business17-01-2025 IABHISHEK [9582000430 [abhisheksethia
(COMM) ICorporation |SETHI [dvocate@gmail.|
Vs YUGAL com
IKISHORE
509 ICS(COMM) 31/2025 M/S [17-01-2025 INEERAJ (9811267045 info@juslawoffif23.12.2024
ISURINDRA IGUPTA [ces.com
IPACKAGING
IPVT LTD.
Vs M/S
[Thermo
I 1 "
509 ICS(COMM) 32/2025 IRISHI RAMAN[18-01-2025 L S0811008367  [ischauhanadvo108.01.2025
ISINGH ICHAUHAN (@gmail.com
Vs DEEPAK|
ICHANDWANT
509 IMISC DJ/ADJ |35/2025 IM/s Ravi Andi8-01-2025 IAMRENDE (9599801188 utsmartadvocal
Singh IRA KUMAR| te@gmail.com
ICommunicatio [DUBEY
Vs TELNET|
ISOLUTIONS
509 ICOUNTER l03/2025 IARVIND 22.01.2025 IPRABHU 8799732324  |pncshardab4@ [19.12.2024
ICLAIM IKUMAR \E| [NATH lgmail.com
ISTATE BANK| ICHAUDHA
|OF INDIA IRY
509 ICS(COMM) la3/2025 [UCO BANK VS27.01.2025 ISUNIL 9971955807  [sunilkumarsim [23.01.2025
IRAKHI IKUMAR [palgg@gmail.c
I[FASHION m
509 ICS(COMM) la4/2025 ISMT ASHA]27.01.2025 IROHIT 19911040316 lgauravgauradvo[22.01.2025
IRANI Vs ISEHGAL cate@gmail.co
[PRIYANKA
ISAXENA AND|
IANR
509 ICS(COMM) la5/2025 [UNION BANK|27.01.2025 JARVIND 9810618195 larvindsinha1@gf21.01.2025
|OF INDIA VS§ [SINHA imail.com
ISANDEEP
IKUMAR
IGUPTA
509 [Execution 24/2025 IAMRIT KAUR{30.01.2025 M P[8588826768  [mpchaudharyo
(COMM) BAWEJA VY ICHOUDHA 7@gmail.com
[RAJ KUMAR IRY
509 [Execution l25/2025 IAMRIT KAURS30.01.2025 M Pi8588826768  mpchaudharyo
(COMM) [BAWEJA VY ICHOUDHA 7@gmail.com

ISURESH RY
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509 [Execution 26/2025 ISUNDARAM  [30.01.2025 IMANISHA (8826750777  |manishabaruah
(COMM) IFINANCE LTD IBARUAH legal @gmail.co
s HEMARAJ| Im

IKUMAR PROP|
IOF M/S VINAY]
[TEMPO

509 [MISC DJ/ADJ [68/2025 Indian overseas30.01.2025 INISHA 7678557312 nishasethi534 @}
[pank vs Shanti |SETHI lgmail.com
Devi ISUDAN

[TOTAL

704




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JANUARY 2025

DISTRICT COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE  TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF
PROCESS
i [SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
2 [SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02
B [SH. ILLA RAWAT, DISTRICIICENTRAL INIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS/COMM. /[14-01-2025 [Fitwell HosieryM. 9811202991 [tarique379 [23.01.2025
WUDGE, COMMERCIAL COURT-09 [THIRD I57/2025 Corporation Vs RanbirfTARIQUE (@gmail.co
[FLOOR Kumar Singhla ISIDDIQUI m
[EXTENTI
ION
[BLOCK
1309 ICS ICS/COMM./|20-08-2024 INeelam  Agarwal VSDEEPAK (8588826199 [NA [15.01.2025
[THIRD 899/2024 [Smart City SolutionsJAIN
IFLOOR [[ndia Pvt Ltd
[EXTENTI
ION

IBLOCK




COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCAT ADVOCATE
10 RESPONDENT NAME E MOBILE
NUMBER

ADVOCA
TE
EMAIL ID

DATE OF]
ELECTRONIC
SERVICE OF
PROCESS

1309 ICS/COMM./|25-11-2024 ORIZON SATELLITEK & T LAWjo11 JemaH@knt[15.01.2025
[THIRD 1293/2024 ISERVICES PVT LTD VSOFFICE [43550156/57 flawoffices.c
[FLOOR IAKD BUILD INDIA m
[EXTENTI [PRIVATE LIMITED
ION
[BLOCK
o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICivil ICS 22-08-2024 [Shri Hari RicelPradeep [8586877727 [pprlawasso 23-01-2025
WUDGE, COMMERCIAL COURT (COMM)/91 [Processors Vs RajeshRana ciatesllp@g
l4/2024 [Kumar mail.com
307 [Civil CS l15-01-2025 [HASMUKH PURANIHemant (9891384449 [choudhary. 20-01-2025
(COMM)/60 [PROP OF M/s GUJRATIChoudhary lhemant@h
2025 [KIRANA CO Vs JATIN]| tmail.com
IMALIK PROP OF M/s
JORSS FOODS
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT MP (COMM) MP (I)}24-12-2024 [PNB HOUSINGAnish 9811452022 |Anish_bhol20-01-2025
ICOMMERCIAL COURT [ROOM (COMM.)/13 [FINANCE LTD Vs M/sBhola a17@yahoo
10 84/2024 IAMAR MARKETING| .com
IAGENCIES PVT LTD
ICOURT [CS (COMM) OMP (Dp7-12-2024 TATA CAPITAL LTD VsAnish 9811452022 |Anish_bholfo4-01-2025
[ROOM (COMM.)/13 [HARISH SINGH [Bhola a17@yahoo
310 64/2024 L.com
ICOURT [CS (COMM) ICS 04-10-2024 IVINITA GUPTA Vs JTyagi (9810661545 [advjjtyagi@o8-01-2025
[JROOM (COMM)/11 [KAVITA SINGHAL AND| gmail.com
310 01/2024 IANR
ICOURT [CS (COMM) ICS 28-11-2024 SH RAVI KUMARSSIDHANT (9650677902 fadv.sidhantjo8-01-2025
JROOM (COMM)/13 IAGGARWAL Vs SMT[DHINGRA dhingra@g
310 13/2024 [TARUNA BANSAL Imail.com
ICOURT [CS (COMM) ICS 07-05-2024 [DEEPIKA STEEL VsManish 9654009869 |- [22-01-2025
JROOM (COMM)/57 IM/S HITESH METALMalik
1310 1/2024 ICORPORATION
ICOURT [CS (COMM) ICS 02-02-2024 |Ashish Papers Pvt Ltd VsSurendra (9810235448 [smguptag [24-01-2025
IJROOM (COMM)/18 [Shree Om Packers ohan (@gmail.co
1310 7/2024 IGupta Im
ICOURT [OMP (COMM) ICS 17-12-2024 ISHRI ISHWAR DASSPraveen (9810928188 [praveensurif28-01-2025
[ROOM (COMM)/13 KHETWANI Vs SHRISuri [73@gmail.c|
310 89/2024 [PRAMOD KUMA] m
[BEDI AND ORS




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI (OMP I COMM 13/2025 08.01.2025 IMAHINDRA FINANCEMAYANK [9873347330 [MAYANK_[10.01.2025
WUDGE, COMMERCIAL COURT /S SURENDER SINGH[MAHAJA IMAHAJAN
IN 5@YAHO
10.COM
ko1 (OMP I COMM l14/2025 08.01.2025 [TATA CAPITAL LTDANISH 9811452022 |JANISHBH [13.01.2025
/S ADITIBHOLA LA17@YA|
[ENTREPRISES [HOO.COM
o1 ICS COMM I518/2024 BLUE DIAMOND V/§ [16.01.2025
IMANI GIFTS
ko1 ICS COMM 1345/2024 [06.12.2024 M/S FROMAIDIXIT INA INA [13.01.2025
PUNCTION V/S M/SMEHTA
[LAKHDATAR
[TEXTILES & ORS
ho1 [CS COMM 1346/2024 [06.12.2024 [M/S RUDRA TEXTILEDIXIT INA 13.01.2025
ICOMPANY V/S M/S WZMEHTA
[FASHION & ORS
ko1 MISC DJ 737/2024  [19.12.2024 M/S KI RIJPAL (9811702566 [BRIJPALSIR1.01.2025
[ROADWAYS P LTD V/SSINGH INGHo0167
IM/S GOVIND CABLE| [@GMAIL.C|
[NDUSTRIES M
ko1 [CS COMM 19/2025 08.01.2025 M/S S.K. EDUCATIONS] 9810189223 |ROHIT199 [18.01.2025
[PVT LTD V/S KHILTA| IbVASHIST
[BACHPLAN & ORS [@GMAIL.C|
M
ko1 (OMP I COMM 61/2025 18.01.2025 [TATA CAPITAL LTDANISH 0811452022 |ANISHBH [28.01.2025
/ MANJIRIBHOLA JOLA17@YA|
AHENDRA GAIKWAD| [HOO.COM
o1 MP I COMM 62/2025 18.01.2025 [TATA CAPITAL LTDANISH 9811452022 |JANISHBH [28.01.2025
/S DILIP SINGH [BHOLA LA17@YA|
[HOO.COM
13 |[SH. M.K NAGPAL, DISTRICTICENTRAL
WUDGE, COMMERCIAL COURT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

ISH. ASHUTOSH KUMAR, DISTRIC s comm/799/24  [cs [13-09-2024 IM/s Aqualite IndustriesfArchi 9599043045 [legal @sigm[12.12.2024
WUDGE (COMMERCIAL COURT) lcomm/799/ s. Bhagraj Heeraramji [Singhal alegal.in
24
lcs comm/944/24 |cs 04-11-2024 Aushadhi Herbal VsMayank [9643867018 [manish@xaf1.12.2024
lcomm/944/ [Lucky Nutrician Uoshi Inderlegalso
24 utions.com
ICS CS 18-09-2024 IM/s Aqualite IndustriesfArchit 9599043045 [legal @sigm|12.12.2024
lcomm/807/2024 [comm/807/ s. Sachin Arora |Singhal alegal.in
2024
ICS ICS 18-09-2024 IM/s Aqualite IndustriesfArchit 9599043045 [legal@sigm|12.12.2024
omm/808/2024 |comm/808/ [Vs. Heera lal Daiya [Singhal lalegal.in
2024
5 [MS. HEMANI MALHOTRA,WEST l209 ICS COMM 18/2025 M/S STPI INFRA| 18-01-2025
IDISTRICT JUDGE (COMMERCIAL| [PROJECTS LLP VS
ICOURT)-02 ISAKSHI GANDHI
l209 ICSCOMM 18/2025 M/S STPI INFRA| [21-01-2025
[PROJECTS LLP V§
IAMBIKA
16 [SH. DIG VIJAY SINGH, DISTRICT\WEST ) [CSCoMM 056/2024 SARIKA MALHOTRA| 8-01-2025
WUDGE (COMMERCIAL COURT)-03 S MAGNUM|
[BUILDCON INDIA P|
[LTD
209 ICSCOMM 832/2024 [HAIR MASTER SALON| [22-12-2024
[P LTD VS SHIVANI
IARORA
17 |[SH. SANJAY JINDAL, DISTRICTWEST ICOMMERCIAL ICS(COMM) [14-08-2024 [EPPION LIFESCIENCEPARAS 9810600656 |PARASAG [09-12-2024
WUDGE (COMMERCIAL COURT) [703/2024 [PVT LTD Vs NITIYAMIAGGARA IGARWALA
[PHARMA AL IDV@GAMI
IL.COM
[COMMERCIAL ICS(COMM) [02-08-2024 SANYAM  JAIN VSADITYA [8383953944 PAINADIT [12-12-2024
666/2024 [DAKSH ENTERPRISES JAIN [YARAJ@Y
JAHOO.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF

PROCESS

"22-11-2024 APS ABROI Vs RAHULA
HANNA

18 |SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL,
(COMMERCIAL COURT)

o [SH. NARESH KUMAR MALHOTRA,WEST INTL.
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 |[SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01

21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) I5747/2024 |02.12.2024 [TIMES INTERNET LTD[RAJEEV (9810028877 [17.01.2025
WUDGE (COMMERCIAL COURT) VS. QUIKR INDIA AGARWA
[LTD. IL
ICS (COMM.) 15749 / 2024 |03.12.2024 ISACHIN KUMAR VS. RAGHAV (9313949058 [20.01.2025

IGOBIND KUMAR JHA |[NARAYAN

o2 [SH. VINEETA GOYAL, DISTRICIINEW DELHI o4 SUIT FOR[CS 06/09/2024  [State Bank of India vsSaurabh |Not 15664
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/72 [Kishan Sharma iGautam [applicable
l0/2024
ISUIT FOR|CS 27/07/2024 (.S Malik vs FNMRanjit INot 5667
[RECOVERY (COMM)/60 [Property Services Pvt.Khatri lapplicable
I5/24 ILtd.
ISUIT FOR(CS 09/07/2024  [Canara Bank vs Rishal [Kunal 9654646391 J45673
[RECOVERY (COMM)/53 |Sharma
8/24
ISUIT FORCS 24/12/2024 Claritus  Ma tiRahul 9899218215 45684
IRECOVERY (COMM)/58 IConsulting Pvt Ltd vsMalhotra
l20/24 [Kisanwala Technologies|

[Pvt Ltd




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

ISUIT FOR[CS 19/12/2024 IM/s Committed CargoNaina 8527287243 5687
IRECOVERY (COMM)/58 ersus AlankarfWalia
01/24 [International Corp
23 [MS. SAVITA RAO, DISTRICTSOUTH h2, NewU/s o of thei57/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
WUDGE(COMMERCIAL COURT) ICourt |Arbitration & INARENDRA SINGH [PATHAK( @srcslega
Block-1  [Conciliation Act P), .com

12, New[U/s 9 of thel61/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt [Arbitration & IMOHAMMED SALAM |[PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com

12, New[U/s 9 of the3/2025 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & JAGDISH [PATHAK( @sreslega
[Block-I  [Conciliation Act P), .com

12, New[U/s o9 of thel49/2025 [10.01.2025 AXIS BANK LTD VsSunita 9871040589 [indolexlaw [25.01.2025
ICourt |Arbitration & VINAY DWIVEDI [Singh(P), (@gmail.co
Block-I  [Conciliation Act

h2, NewU/s o9 of the37/2025 03.01.2025 IAXIS BANK LTD VsAnupam (9654926809 fanupamjsinf25.01.2025

ICourt |Arbitration & ED PRAKASH [Singh(P), lsh@gamil.¢|

[Block-I  (Conciliation Act m

12, NewlU/s 9 of the3556/2024 [20.01.205 IAXIS BANK LTD VSMAYANK (9873347330 |mayank m [25.01.2025
ICourt |Arbitration & IDEEP JI SAXENA IMAHAJA hajanos@

Block-I  [Conciliation Act IN(P), yahoo.com

12, New[U/s 9 of thei35/2025 [10.01.2025 ICNH INDUSTRIALRAJESH 9958726491 [delhijangr [25.01.2025
ICourt |Arbitration & ICAPITAL P LTD VS{JANGRA( advocate
IBlock-I  [Conciliation Act [SUTANU BHUSAN P), (@gmail.co

12, New[U/s 9 of the53/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & [PRAKASH [PATHAK( @sreslega
Block-I  [Conciliation Act P), .com

2, NewU/s o of thel60/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & ISURAJA BAI [PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE TE ELECTRONIC
NUMBER  EMAIL IDSERVICE OF

PROCESS

2, /s 9 of theli71/2025 10.01.2025 IAXIS BANK LTD VsRahul 9971891788  [info@auale
ourt |Arbitration & IJALKA D Chauhan(P| lgal.com
Block-I  [Conciliation Act s

25.01.2025

2, NewU/s o9 of theo3/2025 09.01.2025 [[FFCO KISAN FINANCE[Tusharr  [9266434364 fadvocatesa [28.01.2025

ICourt |Arbitration & ILTD Vs DINESH PABU [Mawkin(P)) lsaraggawal
Block-1  [Conciliation Act (@gmail.co
m
12, New[U/s 9 of thel45839 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt [Arbitration & IGOKUL CHAND [PATHAK( ld@srcslega
Block-I  [Conciliation Act P), .com

12, New[U/s 9 of thei5/2015 03.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & ISACHIN NUNIA [PATHAK( @sreslega
[Block-I  [Conciliation Act P), .com

12, New[U/s 9 of the24/2025 03.01.2025 AXIS BANK LTD VsSunita 9871040589 [indolexlaw [25.01.2025
ICourt |Arbitration & ISUSHIL KUMAR JHA [Singh(P), (@gmail.co
Block-I  [Conciliation Act

2, NewU/s o of thei52/2025 [10.01.2025 IAXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [25.01.2025
ICourt |Arbitration & [PURKHARAM [PATHAK( @sreslega
IBlock-I  [Conciliation Act IP), .com

2, NewU/s 9 of the319/2025 [13.01.2025 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [22.01.2025
ICourt |Arbitration & IAKANKSHA TYAGI IMAHAJA hajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

12, New[U/s 9 of they13/2025 [22.01.2025 JAXIS BANK LTD VSMAYANK (9873347330 [mayank_m|[31.01.2025
ICourt |Arbitration & BALJIT SINGH IMAHAJA hajanos@
IBlock-I  [Conciliation Act IN(P), ahoo.com

12, New[U/s 9 of the584/2025 [10.01.2025 JAXIS BANK LTD VSMAYANK (9873347330 [mayank m[31.01.2025
ICourt |Arbitration & IASHA DOUNDIYAL AHAJA ahajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

12, NewU/s o of the480/2025 [15.01.2025 JAXIS BANK LTD VSASHISH (9999183119 [anuj@agcp [31.01.2025
ICourt |Arbitration & [HARMANA RAM [KUMAR rtners.co.i
Block-I  [Conciliation Act IGUPTA(P),
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/s 9 of thes83/2025 [18.01.2025 IAXIS BANK LTD Vg 9873347330 |mayank_m[31.01.2025
ourt |Arbitration & IRENU GARG IMAHAJA hajanos@
Block-I  [Conciliation Act IN(P), yahoo.com

h2, NewU/s o of the322/2025 [14.01.2025 AXIS BANK LTD VSSANJEEV (8285002845 [manjul.soo [31.01.2025
ICourt |Arbitration & [HINDUSTAN LOGISTICPATHAK( @srcslega
Block-1  [Conciliation Act [INDIA P), .com

12, New[U/s 9 of thel478/2025 [15.01.2025 JAXIS BANK LTD VSASHISH (9999183119 fanuj@agcp [31.01.2025
ICourt |Arbitration & IMANJEET KOUR [KUMAR rtners.co.i
Block-I  [Conciliation Act IGUPTA(P), n

12, New[U/s 9 of thes27/2025 [16.01.2025 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[31.01.2025
ICourt |Arbitration & [PRIME LTD Vs SUNILMAHAJA hajanos@
[Block-I  [Conciliation Act [KUMAR IN(P), ahoo.com

2, New[U/s 9 of thel477/2025 [15.01.2025 IAXIS BANK LTD VSASHISH (9999183119 [anuj@agcp [31.01.2025

ICourt |Arbitration & [BHAWANI SINGH [KUMAR artners.co.i
[Block-I  [Conciliation Act IGUPTA(P),
24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS 29.07.2024 IArjun Sangwan ThroughBHARAT (9811667443 [BHARATS [10.01.2025
IBHARDWAJ, DISTRICT] ICourt (COMM)/36 IGpa Holder Ms DeepikaSAREEN JAREEN@Y
WUDGE(COMMERCIAL COURT) [Block-I 7/2024 [Sangwan Vs M/s Jain| JAHOO.IN

nline  Test  Centre|
[Through Its Directo:

[Rajender Singh
16, NewCommercial [Execution  [14.12.2023 [Rajdhani Pvt Ltd Vs M/SMAYANK (9999340256 [MNGLAW [10.01.2025
ICourt (Comm.)/32 [Powercon Management [GOEL IOFFICE@
[Block-1 I5/2023 IGMAIL.CO
M
16, New[Commercial ICS [17.12.2024 [REDTAPE LIMITED VSSAKET 93121261186 Jankurgoela [13.01.2025
ICourt (COMM)/55 [RESILIENT ISINGH [dvocate@g
[Block-1 8/2024 [INNOVATIONS mail.com
[PRIVATE LIMITED
16, New/Commercial ICS 131.05.2024 [Union Bank Of India VSK.S.RANO (90890410729 [KAMALJIT15.01.2025
ICourt (COMM)/26 ijender And Rakesh [T ISINGHRA
[Block-1 8/2024 INOT@GM
JAIL.COM
3 NewCommercial [Execution  [17.12.2024 IGAUTAM SHARMAJIKRANT (9810069880 [IKRANTSH}16.01.2025
ICourt (Comm.)/13 [THROUGH SPASHARMA JARMA738
[Block-I 2/2024 [HOLDER Vs [@GMAIL.C|

[PRASHANT KHANNA IOM
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6, wiCommercial [Execution  [09.01.2025 [SHIV TRANSPORT VSIKRANT (9810069880 [[KRANTSH}16.01.2025
ourt (Comm.)/4/ ICENTRAL SHARMA ARMA738
Block-1 2025 'AREHOUSE [@GMAIL.C|
ICORPORATION jIOM
3 NewCommercial ICS 19.01.2024 10fb Tech PrivatePRATEEK (9717521893 [PRATEEKJ[18.01.2025
ICourt (COMM)/39 [Limited Vs Harish BabuJAIN JAIN.ADV@
[Block-1 /2024 [Proprietor Of M/s Shree| IGMAIL.CO
[Durga Steel And Cemen
16, NewCommercial ICS 13.09.2024 [RAJESH SHARMA VSRAHUL (8860838005 [RAHUL.C [18.01.2025
ICourt (COMM)/44 INEERAJ SHARMA IKUMAR HAUDHAR)
IBlock-T 9/2024 ICHAUDH [Y50@GMA
IARY [[L.COM
16, NewCommercial CS [19.12.2024 Zydus Wellness ProductsGURUSW (9811808373 [LITIGATIO[8.01.2025
ICourt (COMM)/56 [Ltd Vs Davaindia HealthAMY IN@GNATA|
[Block-I /2024 Mart Ltd [NATRAJ [RAJ.COM
16, NewCommercial ICS 23.12.2024 [Max HealthcareRAUNAK (90999947699 |[OFFICE@]I 18.01.2025
ICourt (COMM)/57 [nstitute Limited VsKAMATH IRA.LAW
[Block-I /2024 [ELUNE HOSPITALS|
[PRIVATE LIMITED
16, NewCommercial [Execution  [20.12.2024 ICANARA BANK Vs AtulNILENDU (9999050853 [NILENDU [22.01.2025
ICourt (Comm.)/13 [Rathore 'ATSYAN [VATSYAVA
|Block-1 8/2024 IN@GMAIL
.COM
16, NewCommercial ICS 25.09.2024 ICATA [TARUN 9871495838 |[CSTARUN [28.01.2025
ICourt (COMM)/45 [ELECTRODOMESTICO [VERMA ERMA@
[Block-I I5/2024 IS INDIA PVT LTD Vg IGMAIL.CO
IANSUN KITCHEN AND| M
'ARDROBES PVT LTD
16, New[Commercial CS 27.01.2025 [State Bank of India VsSuchita (889693288 [agnihotrisu[28.01.2025
ICourt (COMM)/54 [Pandu H U IDixit(P), hita@gma
[Block-I 2025 il.com
16, New/Commercial ICS 09.01.2025 [RAJIT KAICKER SRlAshok 9958726491 |DELHLJA [29.01.2025
ICourt (coMM)/8/ CITIZEN Vs  WMCKumar(P), INGRAADV
[Block-1 2025 [TRADING PVT LTD CATE@G
IMAIL.COM
3 NewCommercial ICS 10.07.2024 [State Bank Of India VsK.K.SING (9810343732 [KSINGH11 [31.01.2025
ICourt (COMM)/32 IDhara Singh [H l23@REDIF
[Block-1 I5/2024 [FMAIL.CO
M
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6, wiCommercial ICS 21.12.2024 ISHORE GARMENTSINEERAJ [981126705 NFO@JU j31.01.2025
ourt (COMM)/56 [PVT LTD Vs SELFXGUPTA ISLAWOFFI

Block-1 8/2024 [[NDIA PVT LTD ICES.COM

3 NewCommercial OMP (Dp6.11.2024 IAXIS BANK LTD VSDHEERAJ (9871040589 f[indolexlaw [31.01.2025
ICourt (COMM.)/2 IAARTI GUPTA, P), (@gmail.co

|Block-1 982/2024

16, NewCommercial OMP (D}03.01.2025 IAXIS BANK LTD VSDHEERAJ (9871040589 [indolexlaw [31.01.2025
ICourt (COMM.)/8 [YASH KHANNA P), (@gmail.co

[Block-1 9/2025 m

25 |[SH. SANDEEP YADAV SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, New/Commercial ICS 45650 K N JAIN HUF Vs S §9910040471 [kohlisobti [09.01.2025
ICOMMERCIAL COURT. ICourt (COMM)/57 [Universal ConsultingSobti(P), (@gmail.co
[Block-1T 6/2024 Services a Partnership|
concern  through it
artner(s)

29, New/Commercial IOMP (Dl45660 [KOTAK MAHINDRAMAYANK [9873347330 [mayank_m10.01.2025
ICourt (COMM)/43 BANK Vs NEERAJMAHAJA lahajanos@
[Block-1T /2025 [KUMAR IN(P), ahoo.com

29, NewCommercial IOMP (Dus5660 [KOTAK MAHINDRAMAYANK (9873347330 |mayank m [10.01.2025
ICourt (COMM)/44 BANK Vs PANKAJMAHAJA hajanos@
[Block-1I /2025 ISINGH IN(P), yahoo.com

29, NewlCommercial OMP (Mus5645 JAXIS BANK LTD Vs |[Anupam (9654926809 fanupamjsinjt0.01.2025
ICourt (COMM)/35 [KESHAR PALSingh(P), lgh@gmail.c]
[Block-1T 4/2024 ICHOUHAN m

29, New/Commercial OMP (Dl45645 JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinf10.01.2025
ICourt (COMM)/35 ISHEKHAR SUMANSSingh(P), lsh@gmail.¢|
[Block-1T k2/2024 ISINGH m

29, NewCommercial OMP (Dls5645 JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinfi0.01.2025
ICourt (COMM)/35 IDHANAJAY SINGH [Singh(P), lgh@gmail.¢|
|Block-1T l43/2024 m
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wiCommercial OMP (D! JAXIS BANK LTD Vs [Anupam (9654926809 fanupamjsinfi0.01.2025
(COMM)/35 IBHUPENDRA SINGH [Singh(P), lgh@gmail.¢|
Block-1T la5/2024 m
29, NewCommercial OMP 145587 Delhi DevelopmentKaranjot 9717413994 fadmin@ks [14.01.2025
ICourt (COMM)/33 IAuthority Vs SubhashSingh(P), Imchambers|
|Block-11 /2024 IChander L.com
29, New/Commercial OMP (Dl45624 JAXIS BANK LTD VsShobha (9811192158 fsrshobhaguf3.01.2025
ICourt (COMM)/32 [ERUM NASIM KHAN  (Gupta(P), ta@gmail.
|Block-11 I50/2024 com
29, New/Commercial OMP (Dus5624 JAXIS BANK LTD VsShobha [9811192158 frshobhaguf23.01.2025
ICourt (COMM)/32 [DILIP VERMA IGupta(P), Ipta@gmail.
|Block-11 51/2024 om
29, New/Commercial OMP (Dus5624 JAXIS BANK LTD VsShobha (9811192158 frshobhaguf3.01.2025
ICourt (COMM)/32 IANIL SHARMA IGupta(P), Ipta@gmail.
|Block-11 I52/2024 om
29, NewCommercial IOMP (Dl45624 [AXIS BANK LID VsShobha 9811192158  [srshobhaguf23.01.2025
ICourt (COMM)/32 [BHUPINDER IGupta(P), Ipta@gmail.
|Block-11 l49/2024 ICHAUHAN om
29, NewCommercial IOMP (Dus5624 [AXIS BANK LID VsShobha 9811192158  jsrshobhaguf23.01.2025
ICourt (COMM)/32 [VAJAT YAJAT IGupta(P), Ipta@gmail.
[Block-11 I53/2024 om
29, NewlCommercial OMP 45587 IDelhi DevelopmentKaranjot 9717413994 fdmin@ks [23.01.2025
ICourt (COMM)/33 Authority Vs SubhashSingh(P), Imchamber
[Block-11 2024 Chander L.com
29, NewCommercial OMP (Da5621 [AXIS BANK LID VsShobha [9811192158 [srshobhagule3.01.2025
ICourt (COMM)/31 [BHARAT CHAPRANA [Gupta(P), Ipta@gmail.
[Block-11 90/2024 lcom
29, NewCommercial OMP (D5621 [AXIS BANK LID VsShobha [9811192158 rshobhagu[23.01.2025
ICourt (COMM)/31 IARUN SINGH IGupta(P), ta@gmail.
|Block-1T 94/2024 com
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29, wiCommercial OMP (Ds5621 JAXIS BANK LTD VsShobha (9811192158 fsrshobhaguf3.01.2025
ourt (COMM)/31 [KARAN DUGGAL IGupta(P), ta@gmail.

Block-1T 97/2024 lcom

29, NewCommercial OMP (Dus5647 [AXIS BANK LTD Vs [Shobha [9811192158 rshobhagu[23.01.2025
ICourt (COMM)/36 [RAJESH KUMAR IGupta(P), ta@gmail.
|Block-11 23/2024 com

29, New/Commercial CS 45650 IM/S L'OREAL S A Vs [Shravan [o11- Junitedmarkfe4.01.2025
ICourt (COMM)/57 IDHAMELIYA HANSRAJ[Bansal(P), [26843455, |@unitedan
|Block-11 7/2024 [BABUBHAI AND ANR o11- dunited.co
132959881
29, New/Commercial Misc 45637 [KRISHNA PRATAPArpit 7903431804 [arpitkishor [24.01.2025
ICourt IDJ/2772/20 SINGH Vs YES BANKlkishore(P),| le@gmail.co
[Block-1T 24 [LTD m
29, New/Commercial OMP (Dus5621 JAXIS BANK LTD VsAnupam (9654926809 fanupamjsinf25.01.2025
ICourt (COMM)/31 IPRAVEEN  PRAKASH[Singh(P), lsh@gmial.
|Block-11 85/2024 [SHARMA lom
29, NewCommercial OMP (Dys5612 SMFG INDIA HOMEAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [FINANCE CO LTD VsKUMAR ler@gmail.c
[Block-1T 81/2024 [RAVI INDER SINGH  [SINHA(P), m
29, NewCommercial IOMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [PRIME LTD Vs MOHDKUMAR ler@gmail.c
[Block-11 91/2024 ISALEEM [SINHA(P), m
29, NewlCommercial OMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [25.01.2025
ICourt (COMM)/29 [PRIME LTD Vs ANNU [KUMAR ler@gmail.c
[Block-11 93/2024 ISINHA(P), m
29, NewCommercial cS 45593 [Punjab National BankSourav 9250062361 |bajajlawfir [25.01.2025
ICourt (COMM)/49 [Through Its AuthorizedBajaj(P), Im1@gmail.
[Block-1T 7/2024 fficer Ajay Prakash Vs lcom
[Vinayak Thankur

29, NewCommercial OMP (Dus5660 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [25.01.2025
ICourt (COMM)/49 IGAURAV PRAKASHESingh(P), [8920586266 [@gmail.co
|Block-1T /2025 [DUBEY
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wiCommercial OMP (D! IAXIS BANK LTD Vs (A 9654926809 fanupamjsinf25.01.2025
((COMM)/59 IANJU DEVI [Singh(P), lsh@gmial.c|
Block-1T 2025 m
29, New(Commercial CS 45660 [UNION BANK OFRJITENDR (9810197621 [itendragar [25.01.2025
ICourt (comMm)/2/ INDIA Vs MANISHA GARG adv@gmai
|Block-11 2025 [TANWAR PROP OF .com
[VISHWAKARMA
IMOTORS
29, New/Commercial OMP (Dla5647 IAXIS BANK LIMITED [MAYANK (9873347330 |mayank_m [25.01.2025
ICourt (COMM)/36 s ANKUR BISHT MAHAJA hajanos@
|Block-11 32/2024 IN(P), yahoo.com
29,  NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [28.01.2025
ICourt (COMM)/12 IANSHUMAN SINGH  [Singh(P), [8920586266 [@gmail.co
|Block-11 1/2025 m
29, NewCommercial OMP (Dl5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 ISHESH NATH SINGH [Singh(P), [8920586266 [@gmail.co
[Block-1T /2025
29, NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 [PRAKHAR RAI [Singh(P), (8920586266 |@gmail.co
|Block-11 I5/2025
29, NewCommercial OMP (5667 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/12 IBANSHU MISHRA  [Singh(P), [8920586266 |@gmail.co
[Block-11 6/2025 n
29,  NewCommercial OMP (I5661 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [28.01.2025
ICourt (COMM)/58 [RAVINDRA KUMAR Singh(P), (8920586266 [@gmail.co
[Block-11 2025 m
29, New/Commercial OMP (Dl45670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 ISNEHLATA DEVI AHAJA ahajanos@
[Block-11 l0/2025 IN(P), ahoo.com
29, New(Commercial OMP (5670 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [29.01.2025
ICourt (COMM)/23 [MAMTA SHARMA IMAHAJA hajanos@
|Block-11 /2025 IN(P), yahoo.com
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wiCommercial OMP (D! IAXIS BANK LTD 9873347330 Jmayank_m [29.01.2025
ourt (COMM)/23 IADHIKARI IMAHAJA hajanos@
Block-1T 2/2025 [BALAKRISHNA IN(P), yahoo.com
29, NewCommercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 [RANT DEVI MAHAJA hajanos@
|Block-11 3/2025 IN(P), yahoo.com
29, NewlCommercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 PUAI SINGH MAHAJA hajanos@
|Block-11 l4/2025 IN(P), yahoo.com
29, New/Commercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 IPRAHALAD IMAHAJA hhajanos@
|Block-11 I5/2025 IN(P), ahoo.com
29, New/Commercial OMP (Dus670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m [29.01.2025
ICourt (COMM)/23 IMINAKSHI IMAHAJA hhajanos@
|Block-11 8/2025 IN(P), yahoo.com
29, New/Commercial IOMP (Dla5670 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [29.01.2025
ICourt (COMM)/24 IAKASH GUPTA MAHAJA lahajanos@
|Block-11 1/2025 IN(P), ahoo.com
29, NewCommercial IOMP (Dus5638 JAXIS BANK LIMITED fvinash  [o11- avinash.advi2g.01.2025
ICourt (COMM)/34 s JUNED AHAMED  |kumar(P), 41513189, (@gmail.co
[Block-11 13/2024 lo11- n
15596482
29, NewCommercial OMP (Dl45638 IAXIS BANK LIMITED favinash  [o11- lavinash.advj29.01.2025
ICourt (COMM)/34 s SONIYA DHEEMAN [kumar(P), 41513189, (@gmail.co
[Block-1T 10/2024 011- m
45596482
9, New/Commercial OMP (Dl5638 JAXIS BANK LIMITED fvinash  |o11- avinash.advizg.01.2025
ICourt (COMM)/34 s VAIBHAVkumar(P), 41513189, (@gmail.co
[Block-1T 11/2024 [BHUSHAN 011~
45596482
29,  NewCommercial OMP (D}45638 JAXIS BANK LIMITED favinash  [o11- vinash.advi29.01.2025
ICourt (COMM)/34 s GOBIND umar(P), |41513189, (@gmail.co
|Block-1T 12/2024 011~
45596482
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wiCommercial ICS(COMM)- 19.04.2023 ISUPARSHVA SWABS(I)K.G. 9810132015, [legal@unit [29.01.2025
[222/2023 S. TULIP HYGIENE &BANSAL &9205339530 fedworld.co.
Block-11 IORS. IS.K. in
[BANSAL
29, New(Commercial CS 5667 IM/S JAIN IRRIGATION[SUDARSH 9810132015 [legal@unit [29.01.2025
ICourt (COMM)/15 SYSTENS LIMITED Vs [AN ledworld.co.
[Block-1I /2025 IM/S JAIN PIPES ANDBANSAL(P in
[SPRINKLERS PVT LTD ),
29, New/Commercial OMP (Dlu5670 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/22 IAVISHKAR CHHETRI [MAHAJA hajanos@
|Block-11 9/2025 IN(P), yahoo.com
29,  NewCommercial OMP (5670 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m [31.01.2025
ICourt (COMM)/23 INARENDER ~ KUMARMAHAJA hhajanos@
|Block-11 7/2025 ISAXENA IN(P), ahoo.com
29, NewCommercial OMP (Dl5671 [YES BANK LIMITED VSANANJAY (70303 78800 ASAPLEGA[31.01.2025
ICourt (COMM)/34 VANSHIKA ROAD [SINGH(P), [LANDADV
[Block-1T 2/2025 [LINE INDIA PVT LTD JOCATES@
IGMAIL.CO
M
29, NewCommercial OMP (5671 [YES BANK LIMITED VSANANJAY 70303 78800 ASAPLEGAR31.01.2025
ICourt (COMM)/34 VANSHIKA ROAD [SINGH(P), [LANDADV
[Block-1T 6/2025 [LINES INDIA PVT LTD] JOCATES@
150 IGMAIL.CO
M
29, NewCommercial IOMP (Dus5671 |Axis Bank Ltd Vs RAJMAYANK (9873347330 [mayank m|[31.01.2025
ICourt (COMM)/40 [KUMAR SINGH MAHAJA hajanos@
[Block-11 13/2025 IN(P), yahoo.com
29,  NewCommercial OMP (5671 [KOTAK ~ MAHINDRARAJESH (9958726491 [jangraadvo [31.01.2025
ICourt (COMM)/40 [PRIME LIMITED Vs JANGRA( ate@gamil|
|Block-11 l4/2025 SHWETA SHWETA P), .com
29, NewCommercial OMP (Dla5671 Axis Bank Ltd Vs |[MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/40 [ROHIT GUPTA AHAJA ihajanos@
[Block-11 l0/2025 IN(P), ahoo.com
29,  NewCommercial OMP (5671 [KOTAK ~ MAHINDRARAJESH (9958726491 [jangraadvo j31.01.2025
ICourt (COMM)/41 [PRIME LIMITED Vs JANGRA( lcate@gamil
[Block-II 2/2025 [DEWANG CHAUHAN P), L.com
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29, wiCommercial OMP (Dus5667 OTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ourt (COMM)/14 [PRIME LTD Vs [KUMAR ler@gmail.c

Block-11 l5/2025 IKULDIP SINGH ISINHA(P), m

29, NewCommercial OMP (k5675 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank m [31.01.2025
ICourt (COMM)/61 [KARAN SHARMA IMAHAJA hajanos@

|Block-11 6/2025 IN(P), yahoo.com

29, New/Commercial OMP (Dl45675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank m[31.01.2025
ICourt (COMM)/61 ISATISH YADAV MAHAJA hajanos@

|Block-11 [7/2025 IN(P), yahoo.com

29,  NewCommercial OMP (5675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank_m j31.01.2025
ICourt (COMM)/62 IVIVEK KUMAR IMAHAJA hhajanos@

|Block-11 1/2025 IN(P), ahoo.com

29, NewCommercial OMP (DU5675 Axis Bank Ltd Vs |[MAYANK (9873347330 |mayank_m [31.01.2025
ICourt (COMM)/62 [MOHD SHAHID MAHAJA hajanos@

|Block-11 2/2025 IN(P), yahoo.com

29, New/Commercial IOMP (Dl45675 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank_m[31.01.2025
ICourt (COMM)/61 VINOD KUAMR MAHAJA lahajanos@

|Block-11 9/2025 IN(P), ahoo.com

29, NewCommercial IOMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ICourt (COMM)/29 [PRIME LTD Vs VISHALIKUMAR ler@gmail.c

[Block-I1 88/2024 R ISINHA(P), m

29, NewlCommercial OMP (Dus5614 [KOTAK MAHINDRAAMIT 9990659331 [kmpspartn [31.01.2025
ICourt (COMM)/29 [PRIME LTD VSKUMAR ler@gmail.c

[Block-11 90/2024 [DASHRATH RAMBEER [SINHA(P), m

27 [SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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29 MS. NEELAM SINGH, DISSTRIC 4 Commercial Suit  [CS/COMM/
WUDGE [EAST

03.05.2024 IANIKA ORTHOMED| IN/A IN/A [14.01.2025
[333/2024 S. RAJ ENTERPRISES ARORA

ICS/COMM/ [20.09.2024 M/S VIKASNAVEEN [N/A IN/A [28.01.2025
13698/2024 [PUBLICATION HOUSEKUMAR

VS. M//S AAYANEYATRIPATHI

[BOOK HOUSE

30 [SH. AJAY KUMAR JAIN SOUTH- INIL
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

31 [MS. ANU GROVER BALIGA [SOUTH-EAST Commercial suit  [EXECUTIO |03-01-2025  |M/S EQUITAS SMALLRISHAB [9958737266 [rishab@rrj
N [FINANCE BANK LTD.RAJJAIN ociate.cs
(COMM.)/4/| 's SHABANA BEGUM Im
2025
ICommercial suit ~ [EXECUTIO [03-01-2025 M/S PRATAPANKUR 8390822993 fankur@ms [--

N [TECHNOCRATS  PVT|DASS lslawchamb
(COMM.)/6/| [LTD Vs lers.in
2025 [TELECOMMUNICATIO

INS CONSULTANTS|

[[NDIA LIMITED

ICommercial suit [EXECUTIO [03-01-2025 IMR. RANBIR SINGHJAVINASH (9871441764 faktrivedila -

N s. M/s Information TV[K. offices@g
(COMM.)/15 [Pvt Ltd [TRIVEDI Imail.com
2025
ICommercial suit [EXECUTIO [03-01-2025 M/S MAGNUMDEEPAK [9650335116 fagarwaland|-

N [DESTINATION IAGARWA roy@gmail
(COMM.)/21 MANAGEMENT PVTIL lcom
2025 ILTD Vs M/s DE

IGRANDE SPORTS PVT]

[LTD

[Execution Petition [EXECUTIO [03-01-2025 IM/S KAY SONS (INDIA)DEEPAK (9711156516 fadv.dpkcha -

N PVT LTD. Vs. M/SSINGH han@gma
(COMM.)/31 ICARDIOMAC INDIACHAUHA il.com
2025 [PVT LTD N

[Execution Petition [EXECUTIO [03-01-2025 ISTATE BANK OF INDIADHARME (8800784740 [SUBHI1673|--
N s. SH BISWATYUNG [NDRA [@GMAIL.C|
(COMM.)/4 ISINGH IOM

/2025

ICommercial suit [EXECUTIO [03-01-2025 INTEC INFONET PVTRAHUL (9899218215 [rahulmalho}-

N LTD. Vs. SCS TECHMALHOT tra@gmail.
(COMM.)/4 [[INDIA PVT. LTD. RA lcom
9/2025

ICommercial suit [EXECUTIO [10-01-2025 M/S AMBIENCEP K|8285230770 Joffice@pka [--
IN ICOMMERCIAL IAGGARW lggarwaladv
(COMM.)/14 IDEVELOPERS PVTJAL cates.com
2025 ILTD Vs M/S MEDUSA|

[FASHION

ICommercial suit  [CS 13-01-2025 [PAWAN KUMAR VSSHAILEN (9810503835 [skjaiswal.a -
(COMM)/18 /S LA Arista Fashions [DRA ldv@gmail.c|
2025 [KUMAR m

AISWAL

Commercial suit  |CS 13-01-2025 IMR TUSHAR SUNEJAMR. 9810299918 Jadvocarepa -

(COMM)/19 s SH. Sanjay KumarJATIN [tners@gm

2025 [Sadh [DHAWAN lail.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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Commercial suit  |CS 15-01-2025 'AZHPROINVEST INUSRAT [9971882656 fadvmanish.
((COMM)/33 ILLC Vs FR SOLUTIONSHOSSAIN lsingh@yah
2025 [PRIVATE LIMITED 031 0.cOm
ICommercial suit  |CS 15-01-2025 [State Bank of India VSSUCHITA (8896932838 fagnihotrisu f-
(COMM)/34 ISHRI Rahul Nagle IDIXIT chita@gma
2025 il.com

ICommercial suit  |CS 15-01-2025 IM/S HYPHEN  SCSNISHANT [9810230791 fcontact@ac|--
(COMM)/35 IPRIVATE LIMITED VSKUMAR ltuslegal.in
2025 IM/S XOTIK FRUJUSSRIVASTA

[PRIVATE LIMITED A

ICommercial suit  |CS 16-01-2025 M/s BALAJIUTKARSH 8860211682 [info@gggu |-
(COMM)/38 [ENTERPRISES Vs M/SIGUPTA Iptaassociat
2025 .V.  Enterprises AND| les.in
IANR.
ICommercial suit  |CS [16-01-2025 IM/S  HIGH FIELDIPRITESH (8586047570 [pritesh209 -
(COMM)/39 [DISTILLERS ANDKUMAR l2@gmail.col
2025 [BOTTLERS PVT LTD Vs jm
ISUMIT CHAUHAN
ICommercial suit  |CS [17-01-2025 MADHUSUDAN IASHISH (9810455042 fashishprasaf--
(COMM)/44 INAMBOODIRI VSPRASAD @acarala
2025 ILIQVID ENGLISH]| .com
[EDGE PVT LTD
ICommercial suit ~ |CS 18-01-2025 BOETTCHER INDIAPANKAJ (9818123572 fadvocatepa [--
(COMM)/52 PVT LTD Vs JKAGARWA kaj@redif
2025 IOFFSET GRAPHICS|L ffmail.com
[PVT LTD

ICommercial suit  |CS 20-01-2025 IM/S DALTON MINESSATISH (7042198312 [info@centuf-
(COMM)/54 JAND MINERALS (P)PRAKASH rylawfirm.i
2025 [LTD. Vs M/S POLYGON]| In
ICHEMICALS PVT LTD.
ICommercial suit  [CS [20-01-2025 IMR. AJIT, PROP OFAMIT 9810524966 |amit.punj |-
(COMM)/55 /S A.S. BUILDERS VsPUNJ (@yahoo.co
2025 IDELHI Im
[DEVELOPMENT
IAUTHORITY
Commercial suit  |CS [20-01-2025 IM/S Ruby ContractofRAJASMI (9953555255 fadvocaterajf-
(COMM)/56 land Anr Vs M/S THREET lasmitmond
2025 [HANDS IMONDAL lal@gmail.c
[INFRASTRUCTURE m

[INDIA PV T LTD.
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[Kay Pee Beverages

Commercial suit  [OMP 23-01-2025 M/S VISIONINDIA[S.P. 9811405665 fadvocatesri
(COMM.)/9/| IAYURVED PVT LTD. VS{SRIVASTA| astavasp@)
2025 IMR N.K. SHARMAWVA lgmail.com
[PROP OF M/S
ISHIVALIK
[ENTERPRISES
ICommercial suit  |CS 23-01-2025 IMR/ PRABHAT KUMARISAURABH 9311555667 [saurabhdugf--
(COMM)/68 JARORA Vs WTC NOIDADUGGAL lgalandasso
2025 [DEVELOPMENT ciates@gm
ICOMPANY PVT LTD fail.com
ICommercial suit  [Misc 28-01-2025 DANTA  ASSOCIATESSHANUL (9899661199 fadvocate.shf-
IDJ/122/202 AND CO. LTD VsCHAUHA Ichauha
5 INTERNATIONAL N @gmail.c
[PRINT O PAC LTD lom
ICommercial suit  |CS 131-01-2025 IM/S GLOBE NOBLEMOHAN (9811056774 [MLSHARM}-
(COMM)/94 [ENGINEERING  PVT|LAL IAMA@GM
2025 [LTD. Vs R{SHARMA JAIL.COM
[KRISHNAMURTHY
JAND CO.
ICommercial suit  |CS 131-01-2025 IPRAXIS CONSULTINGKARANJO (9717413994 fadmin@ks |-
(COMM)/96 IAND INFORMATIONT SINGH] imchambers|
2025 ISERVICES PVT LTD VSMAINEE L.com
ICREDIWATCH
[NFORMATION
IANALYTICS PVT LTD
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (COMM.) 13877/2024 [22.11.2024 [P K Aluinfra Pvt. Ltd VsSh. Ramif9891141626 [ramit.advo [i4.01.2025
07, SOUTH EAST DISTRICT, [EAST [Punj Llyod Pvt Ltd Malhotra ate@gmail
L.com
ICS (COMM.) 721/2022  [25.07.2022 PCO Gas Pipe Ltd VsManit 9811143754 [manitmoor [15.01.2025
[Krupay Tradepipes PvtMoorjani jani@gmail
[Ltd L.com
ICS (COMM.) 13879/2024 [23.11.2024 [Shiv Kumar Gandhi VsjSh. Manishjg968466963 faormanish [20.01.2025

[Kumar

lkumar@gm|
fail.com




COURT
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CASE TYPE

CASE NO.
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REGISTRA'
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ICS (COMM.) 13934/2024 [11.12.2024 [State Bank of India v 8896932838 fagnihotrisu 14.01.2025
|Ashok Kumar ISuchita chita@gma
IDixit il.com
ICS (COMM.) 13943/2024 [16.12.2024 IM/S Netlab Solutions VsSh. Manoj9810675719 fadvocatesinfi7.01.2025
IM/S Svastika Infotech  [Kumar [dia@yahoo.|
0.in
ICS (COMM.) 04/2025 03.01.2025 State Bank of India VsMs. 8896932838 fagnihotrisu 16.01.2025
Paibeer Singh ISuchita chita@gma
[Dixit il.com
ICS (COMM.) 13977/2024 [24.12.2024 JAmit Arora ProperitorjSh. 9810620827 Jadvocatem [17.01.2025
[Studio Auctus Vs MMR|[Praveen ahajan27@
[nfrastructure Pvt. Ltd. [Mahajan lgmail.com
ICS (COMM.) 13903/2024 [28.11.2024 [State Bank of India VsSh. Amit7011848842 kinghamito [22.01.2025
Mallikarjun [Kumar 71@gmail |
Marthandappa ISingh lcom
[Doddamani
ICS (COMM.) 13940/2024 [13.12.2024 [Vijay Kumra Aggarwaﬁh Ajay[9650684425 [legalteam.pl17.01.2025
s M/S VNS Pro Pack  [Raj lc@gmail.c
iSharma jom
ICS (COMM.) 13/2025 10.01.2025 [Lord Fincap Ltd. VslShekhar 8130267237 Joffice@ash [23.01.2025
Chandra PrakashiChauhan arma.in
[Sharma
ICS (COMM.) 17/2025 10.01.2025 IOneg7Communication [Sh  Rohifg811074162 [rohitjn200 [25.01.2025
s Welcome Theatre PvtjJain I3@gmail.co|
[Ltd. Im
ICS (COMM.) 137/2025 [15.01.2025 IM/S AKG Steel Ltd VsSh. V Ki9818651449 kgoel512  [30.01.2025
|Sh Pankaj Bagda IGoel & S (@gmail.co
[Ujjwal Jain| Im
IOMP (COMM.) 74/2024 08.10.2024 IM/S Manomay TradersAshwani (9312274877 fashwanil 5.01.2025
s Luminious PowerKr Sharma er74@gm
[Technology lail.com
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ICS (COMM.) 2039/2024 (01.08.2024 IM/s Balaji EnterprisesfSh Utkarsh{8860211682 [utkarshl 9.01.2025
s M/S KVS Plast IndialGupta 96@gmail.
[Pvt. Ltd lcom
ICS (COMM.) lu8/2025 [17.01.2025 [State Bank of India VsfSh R K[9811255673 |advocatesinf25.01.2025
IDilli Kumar S inha lha@rediff
mail.com
ICS (COMM.) 13927/2024 [07.12.2024 IAnkit Mittal Vs Raman{Sharad 9555326391 |scjhaji@gm|30.01.2025
[Sharma IChandra fail.com
Uha
ICS (COMM.) 13689/2024 [20.09.2024 IRX Infotech Vs KaushalManeesh (0911315304 fascentlawfi [28.01.2025
[Kishore Gupta IGumber rm@gmail.
lcom
ICS (COMM.) 13942/2024 [16.12.2024 [State Bank of India vsjAyan 9811016162 [sagarndsag [29.01.2025
ISaroj Singh [Tripathi ar@live.co
jm
ICS (COMM.) 13903/2024 [28.11.2024 IState Bank of India VsAmit 7011848842 [singhamio [14.02.2025
Mallik ArjunKumar 71@gmail,
Marthandappa ISingh om
ICS (COMM.) 13/2025 10.01.2025 [Lord Fincap Ltd. VslShekhar 8130267237 Joffice@ash [07.02.2025
Chandra PrakashiChauhan arma.in
[Sharma
ICS (COMM.) 73/2025 25.01.2025 [Salora International VslAjay 8588809667 [ajaymalviyali4.02.2025
[Shri Ram Furniture Malvia law@yahoo
L.com
ICS (COMM.) 13830/2024 |06.11.2024 IM/S Furnish ME DecorMohd 8826785667 |irshad.moh11.02.2025
s M/S D Konceptz [lrshad lammed @g
Imail.com
ICS (COMM.) 13879/2024 [23.11.2024 [Shiv Kumar Gandhi V§Manish _ [9968466963 formanish [2.02.2025
[Kay Pee Beverages [Kumar kumar@gm|
lail.com
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IDISTRICT JUDGE(COMMERCIALEAST




ISH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE ADVOCA DATE

MOBILE
NUMBER

TE
EMAIL ID

OF]
ELECTRONIC
SERVICE OF
PROCESS

[PRIVATE LIMITED

137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST INIL
WUDGE (COMMERCIAL COURT)
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 128/2024 [13.11.2024 ISAKET SACHDEVA VSDEVANSH([9999856476 |devansh.la [03.01.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IM/S  DECORATORSAGGARW wyer@gmai
o1 IKKD [PVT LTD. AL .com
IDO ICS(COMM) 89/2024 02.09.2024 ISAKET SACHDEVA VSDEVANSH|9999856476 [devansh.la |04.01.2025
[EXIM CONTRACTS PVIIAGGARW wyer@gmail
[LTD. AL .com
IDO ICS(COMM) 86/2024 23.08.2024 ISAKET SACHDEVA VSDEVANSH|9999856476 [devansh.la j07.01.2025
[EXIM CONTRACTS PVIIAGGARW wyer@gmail
[LTD. AL .com
IDO ICS(COMM) 115/2024  [29.10.2024 SAKET SACHDEVA VSDEVANSH| 9999856476 |devansh.la [08.01.2025
SAMYAGYA AGGARW wyer@gmai
AL .com
IDO ICS(COMM) 113/2024  [29.10.2024 [Saket  Sachdeva  VSDEVANSH[9999856476 |devansh.la |08.01.2025
IShalel Ahmad IAGGARW [wyer@gmai
AL .com
IDO [CS(COMM) 114/2024  [29.10.2024 [Saket Sachdeva Vs MS[DEVANSH|9999856476 |devansh.la |08.01.2025
JAVS Enterprises Pvt Ltd AGGARW er@gmail
AL .com
IDO CS(COMM) 105/2024  [15.10.2024 [EJAJUL SHAIKHIASHISH [8928589527 [legalrights2/09.01.2025
[PROPRIETOR M/S 01@gmail
IPACIFIC PRODUCTS| .com
JAND SOLUTIONS Vg
M/S SATYENDRA|
[TRADERS THROUGH]
[TS PROPRIETOR|
[NITIN PAREEK
IDO ICS(COMM) 112/2024  [29.10.2024 INOD KUMAR, SOLE[[SHU 9582366477 fadvocateraifi6.01.2025
[PROPRIETOR OF M/SKUMAR putikr@gm
IONLY I Vs M/S ail.com
ICAVANA  CLOTHING;




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
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N
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ICS(COMM) l10/2025 10.01.2025 INAUSHAD MALIK VSZAREEF (9891158390 [N/A [16.01.2025
BRIGHT WESTECHAHMAD
ISOLUTION PVT LTD
IDO ICS(COMM) 9/2025 10.01.2025 INAUSHAD MALIK VSZAREEF [9891158390 [N/A [16.01.2025
BRIGHT WESTECHAHMAD
ISOLUTION PVT LTD
IDO ICS(COMM) 127/2024  [13.11.2024 /S GOURAV|RISHABH (9871226784 [rishabhkap [22.01.2025
[ENTERPRISES VsKAPOOR or.adv@g
IASHIMA mail.com
IDO ICS(COMM) 13/2025 20.01.2024 Punjab National Bank VSAJIT 8527506427 [LAWFIRM [30.01.2025
IM/s  Sanjay TradingSINHA (@UNSOLV
“ompany [EDLEGAL.
ICOM
139 [SH. BRIJESH KUMAR GARG,SHAHDARA [301, New(CS I572/2024  [11.11.2024 ISUMITRA TEXTILES [ARJAIN (8383953944 [jain.adityar[16.01.2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) VS Kallol Kumar Dan aj @yahoo.c
ICOURT [Building, Jom
IKKD/Delh|
1301, NewlCS 257/2024  [29.04.2024 eepee Fabric Pvt Ltd|kaushik (9654713565 [ckaushiki1 [13.01.2025
ICourt COMMERCIAL) s Yogender Singh hatterjee (@gmail.co
[Building,
[KKD/Delh

[40 [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM |[COMMERCIAL _ [CS COMM[i8-11-2024 __ |GOEL COTTS PVT LTDNaresh  [0716764498 [advabhishe [04.01.2025

WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL I586/2024 s ORCHID ENTKumar [kbhardwaj1
IOUTFIT PVT LTD and| [7@gmail.co|
RS

JROOM  |COMMERCIAL ICS COMM]|01-06-2024 IAccuprobe  HealthcareARJUN (9990091005 fadvocatearjj04.01.2025
INO 208 [CIVIL 1323/2024 IAnd Diagnostics Pvt LtdKANOJIA n63@gma
s Apple Imaging il.com

ROOM  (COMMERCIAL ICS COMMio5-08-2024 Matrix Interiors andAarzu 9999832429 faarzerkhatt 08.01.2025
INO 208 [CIVIL l22/2024 IConsultants through itsKhattar r@gmail.c
[Proprietor Parul Jain Vg m
[[ITIAN  Chacha i30]
[Private Limited

JROOM [COMMERCIAL ICS COMM04-01-2025 [Canara Bank VsANUJ 9999490798 Jadvocatean [09.01.2025
INO 208 [CIVIL 05/2025 JANMEJAY KUMARAGARWA jagarwal
SINGH IL (@yahoo.co
m
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ICOMMERCIAL ICS COMMIi17-09-2024 [Punjab National Bank VsKrishna K1j9315165656 |advjrusgba [13.01.2025
INO 208 [CIVIL u89/2024 IM/s SGLS Apparels ISharma 1411@gmai
.com
[ROOM [COMMERCIAL ICS COMMl07-12-2024 [HIMANSHU [Hemant (9311299331 [legalteam.pf14.01.2025
INO 208 [CIVIL 624/2024 ICHITKARA Vs PREETIGupta c@gmail.c
[KHURANA AND ORS m
IROOM  [COMMERCIAL [CS COMM)|09-01-2025 [Dheraj Kumar Vs RashidiGaurav (9811695953 [vashistgour(15.01.2025
INO 208 [CIVIL 19/2025 lam sharma v.07@gma
il.com
JROOM  |COMMERCIAL ICS COMM]|07-01-2025 IM/s Gupta Plastics VsHarjeet (9891373754 |harjeetnaraf24.01.2025
INO 208 [CIVIL 13/2025 IM/s Vasu PolymersNarang Ing @rediff
[India Pvt Ltd mail.com
JROOM ICOMMERCIAL ICS COMMiI29-11-2024 [REWANT RAM JATT VSCHAUDH (8447277270 [guru.84472[27.01.2025
INO 208  (CIVIL 598/2024 IDEEPAK NOTNANI  |ARY 7270 @gm
IDEVRAJ il.com
[ROOM ICOMMERCIAL ICS COMMij11-11-2024 RAJESH MEHRA VSCHAUDH (8447277270 [guru.84472[27.01.2025
INO 208 [CIVIL I579/2024 IARSHAD IARY [77270@gm
IDEVRAJ il.com
[|ROOM  [COMMERCIAL ICS COMM]|13-10-2023 ICHAUDHARY DEVRAJ [Shaantanu 9650677902 sidhantdhi [28.01.2025
INO 208 [CIVIL I519/2023 IDevansh gra@advo
atesidhant
hingra.co
JROOM ICOMMERCIAL ICS COMM]|18-01-2025 [Levikas Enterprises PvtAnkit 9015505737 fadvaankita (30.01.2025
INO 208 [CIVIL lu2/2025 ILtd Vs Neeru Gandhi  [Kumar Irya@gmail.
lcom
41 [SH. SANJAY SHARMA-II, DISTRICT] 1303, New/CS (COMMERCIAL500/2024 [23-09-2024 M/S TRITORCSAURABH 9560649874 fadvsaurabhjo2-12-2024
WUDGE, COMMERCIAL COURT ICourt [EQUIPMENT VS M/SVERMA @gmail.co
[Building, ISATNAM
[KKD/Delh
1303, New/CS (COMMERCIAL654/2024 [21-12-2024 [PUNJAB NATIONALJAMREND [9818450014 famrendrak [09-12-2024
ICourt IBANK \S} MRSRA mar@gma
[Building, IANURADHA [KUMAR il.com
IKKD/Delh IGIRT




DISTRICT

COURT

CASE TYPE

CASE NO.

47/2024

DATE OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

24-10-2024 [BAJAJ SELECTIONS VSAYUSH

ADVOCATE
MOBILE
NUMBER

9560639845

ADVOCA DATE OF]

TE ELECTRONIC

EMAIL IDSERVICE OF
PROCESS

ayushadv@ f15-12-2024

IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)

ICourt D M/S SHEEMAIJVARSHNE lgmail.com
[Building, GARMENTS
IKKD/Delh|
2 [SH. PAWAN KUMAR MATTO DJ INIL
(COMM-04)
43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 214




IList of total no. of cases randomly allocated during the month of JANUARY-2025

DISTRICT COURT NAME CASE TYPE CASE COUNT (No.
of cases randomly
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
CS (COMM) 13
OMP (I) Comm 12
Misc. DJ 5
Execution (Comm) 3
2 [TIS HAZARI COURT ICENTRAL [SH. RAJESH KUMAR GOEL, DISTRICT[;85 CS (COMM) 20
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 10
M/DJ 2
EXECUTION 9
I3 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 CSDJ o
CS (COMM) 13
OMP (I) Comm 18
OMP (COMM) 1
Misc. DJ 1
RBT 3
Execution (Comm) 8
s [TIS HAZARI COURT [CENTRAL [MS ANIL KUMAR SISODIA, DISTRICI;87 CS (COMM) 7
WUDGE, COMMERCIAL COURT-04
MISC DJ 2
EXECUTION (COMM) 3
M-EX 1
OMP (I) (COMM) 7
5 [TIS HAZARI COURT [CENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 CS (COMM) 16
((COMMERCIAL COURT)-05




MISC.

EXECUTION

OMP (I) (COMM)

12

6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION po
IHAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) CS(COMM) +COUNTER CLAIM 10
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
OMP(I) COMM + OMP(COMM) 9
EXECUTION +MISC EX. 5
CONTEMPT PETITION 1
8 [TIS HAZARI COURT ICENTRAL ISH. GORAKH NATH PANDEY, DISTRICT|Central CS(COMM) 9
WUDGE, COMMERCIAL COURT
OMP (COMM) 1
EXECUTION (COMM) 9
MISC. DJ 1
OMP (I) (COMM) 7
9 [TIS HAZARI COURT ICENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 33
ICOMMERCIAL COURT-09
TRANSFER RECEIVED 1
1o [TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT [SH. S.S RATHI, DISTRICT JUDGE,[Central [Total cases e-filed in the month)| 24
ICOMMERCIAL COURT land RBT
2 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central CS(COMM) 7
ICOMMERCIAL COURT
OMP(I)COMM 11
EXECUTION (COMM 8
MISC DJ 1
13 [TIS HAZARI COURT SH. M.K NAGPAL, DISTRICT JUDGE,Central |CS(COMM) +COUNTER CLAIM 12

ICOMMERCIAL COURT




OMP(I) COMM + OMP (COMM)

17

((COMMERCIAL COURT)

EXECUTION 8
MISC. DJ 2
[TOTAL 277
vy [TIS HAZARI COURT IWEST SH. ASHUTOSH KUMAR, DISTRICT[789 cs 13
WUDGE (COMMERCIAL COURT)
Omp 18
Execution o
Misc DJ 2
5 IMS. HEMANI MALHOTRA, DISTRICI};90 CS COMM 19
WUDGE (COMMERCIAL COURT)-02
OMP COMM 10
EXECUTION COMM 8
MISC DJ 4
h6 WEST SH. DIG VIJAY SINGH, DISTRICI};91 CS (COMM) 12
WUDGE (COMMERCIAL COURT)-03
M(1)/ARBITRATION/MISC COM 13
MISC DJ 1
COUNTER CLAIM o
EXECUTION 6
7 ISH. SANJAY JINDAL, DISTRICT JUDGEWest CS (COMM) 13

Execution (comm)

OMP (COMM)

OMP (I) (COMM)

ARB. A (COMM)

MISC. DJ




21

18 SH. AJAY GUPTA, DISTRICT JUDGEWest CS (COMM.) 19
((COMMERCIAL COURT)
EX (COMM) 10
OMP(I)(COMM) 19
MISC(DJ) 1
19 SH. NARESH KUMAR MALHOTRA,West CS(COMM) 12 12
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
OMP(I)(COMM) 18 18
EXECUTION (COMM) 9 9
MISC DJ/ CIV DJ 2 2
TOTAL 237
20 [IPATIALA HOUSE COURT INEW DELHI [SH. ANURAG SAIN, DISTRICT JUDGEQY CS(COMM) 23
((COMMERCIAL COURT)-01
CS(COMM) TRADE MARK 5
ARBITRATION U/S 9 5
ARBITRATRATION U/S 34 16

MISC. DJ/ COUNTER CLAIM

EXECUTION(COMM) 7

ISH. VIDYA PRAKASH, DISTRICT JUDGE[]24 CS (COMM) 19
((COMMERCIAL COURT)

EX(COMM) 11

OMP (COMM) 1

OMP (I) (COMM)

10

MISC. DJ 2

22 SH. VINEETA GOYAL, DISTRICT JUDGE| SUIT FOR RECOVERY 19
(COMMERCIAL COURT)-03

SUIT FOR TRADEMARKS 3

[EXECUTION PETITION 8

[APPLICATION U/S 151 CPC 3

ICONTEMPT PETITION




ICOUNTER CLAIM 1
IPETITION u/s 9 OF| 1
IARBITRATION &
ICONCILIATION ACT
[TOTAL 139
23 ISAKET COURT [SOUTH IMS. SAVITA RAO, DISTRICT[614 CS (COMM) 12
WUDGE(COMMERCIAL COURT)
EX. COMM. 4
OMP COMM. 2
OMP (I) COMM. 246
24 [SAKET COURT [SOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 CS (COMM) 10
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
EX. COMM. 8
1503 OMP (I) COMM. 223
25 ISH. SANDEEP YADAV 614 CS (COMM) 8
614 EX. COMM. 2
OMP COMM. 1
OMP (I) COMM. 212
26 ISH. SANJEEV KUMAR SINGH,503 CS (COMM) 9
ICOMMERCIAL COURT.
EX. COMM. 6
OMP COMM. 1
OMP (I) COMM. 215
27 ISH. LOKESH KUMAR SHARMA,| CS (COMM) 12
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
EX. COMM. 4
OMP COMM. 1
OMP (I) COMM. 251
TOTAL 1227
28 aket COURT ISOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 16
n8
IBLOCK 1




29 iSaket COURT IMS. NEELAM SINGH, DISSTRICT JUDGE] COMMERCIAL 39 + (10 RBT)
14
I30 [Saket COURT ISH. AJAY KUMAR JAIN Commercial Suit, o
[Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 ISaket COURT IMS. ANU GROVER BALIGA Commercial Suit, & 25
Execution Petition
21
132 ISaket COURT ISH. BHUPESH KUMAR Commerecial Suit, 24
Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
133 iSaket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 23
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
134 [Saket COURT IMs. Nirja Bhatia, DJ(Digital)-07SOUTH| Nil o
I[EAST DISTRICT,
30
35 [Saket COURT SH. RAJ KUMAR TRIPATHI, DISTRICT| CS (COMM)-8EX-2-,MISS DJ -0 13
WUDGE(COMMERCIAL COURT) 30 OMP (COMM-2, OMP -1RTI-0
[TOTAL 150
36 [KARKARDOOMA [EAST SH. PITAMBER DUTT, DISTRICT JUDGER09 CS(COMM-74) 18
((COMMERCIAL COURT)
137 [KARKARDOOMA I[EAST IMS. RUBY ALKA GUPTA, DISTRICT] 101 CS(COMM-74) 14
WUDGE (COMMERCIAL COURT)
101 OMP(COMM-73) 2
[TOTAL 32
138 [KARKARDOOMA INorth-East ISH. SANJEEV KUMAR MALHOTRA,[74 CS (COMM) 19
IDISTRICT JUDGE (COMMERCIAL)-01
OMP (I) (COMM) 7
MISC. DJ 3
EXECUTION PETITON 7
Total 36
39 [KARKARDOOMA [SHAHDARA [SH. BRIJESH KUMAR GARG 57 CS(Comm) 24
EXECUTION 5
MISC.DJ CASE 5
OMP(I)COMM 4
RESTORED/RBT 1
Yo IMS. KIRAN BANSAL 156 CS(Comm) 21




42

156

EX COMM

10

MISC DJ

MISC DJ

ISH. SANJAY SHARMA-II, DISTRICT]
JUDGE, COMMERCIAL COURT

CS(Comm)

15

EXECUTION

14

MISC.DJ CASE

OMP(I)COMM

RESTORED/RBT

ISh. Pawan Kumar Matto DJ (COMM-04)

CS(COMM)

20

OMP(COMM)

OMP(I) COMM

14

Ex

Mis Case

[Total

153

43

[Rohini Court

k4

INorth-West

[MS. PREETI AGARWAL GUPTA|
DISTRICT JUDGE, (COMMERCIAL
ICOURT)

758

CS(COMM)

36

OMP

81

MISC DJ

EX

10

ISH.VINOD YADAV

759

CS(COMM)

50

OMP

45

MISC DJ

EX

12

[Total

242

ks

[Rohini Court

North

ISH. AMIT KUMAR, DISTRICT JUDGE,
ICOMMERCIAL COURT

[760

CS(COMM.)

65

OMPi(COMM)

18

OMP (COMM)




EXECUTION

20

Misc. Application DJ

16 [North SH. UMED SINGH, DISTRICT JUDGE CS(COMM.) 59
(COMMERCIAL)
OMPi(COMM)& OMP (Comm) 2
EXECUTION 24
MISC DJ 3
[Total 112
47 [DWARKA COURTS ISOUTH WEST [SH. PANKAJ GUPTA, DISTRICT JUDGE| 603 CS (COMM) 13
(COMMERCIAL)
OMP (COM) 1
OMP (I) (COMM.) 1
COUNTER CLAIM 1
us8 [IDWARKA COURTS ISH. VIKAS DHULL, DISTRICT JUDGE, 613
ICOMMERCIAL COURT. CS (COMM) 12
OMP (COM) 1
OMP (I) (COMM.) 1
o IDWARKA COURTS SH. AMIT BANSAL, DISTRICT JUDGE, 614 CS (COMM) 12
ICOMMERCIAL COURT-03
OMP (COM) 1
50 SH. RAKESH PANDIT, DISTRICT509 CS (COMM) 14
WUDGE, COMMERCIAL COURT-04
1509 OMP (I) (COMM.) 1
509 COUNTER CLAIM 1
[TOTAL 59

GRAND TOTAL

2605




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JANUARY-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. SANJEEV KU. 1301, [Suit ICS COMM-04.02.2021 [SOM D .01.20 [27.01.2025 [27.01.2025 [13.02.2025[17.02.2025 [17.02.202
IAGGARWAL, DISTRICT] [Extension [Recovery k11/2021 IDUEVEDI  VS|25 53
WUDGE (COMMERCIAL Block, Tis| INDMC
ICOURT)-01 [Hazari
[Courts,
IDelhi
1301, [Suit forCS COMMH+15.07.2024 [DHARAMEN M.}--- 23.01.2025 [23.01.2025 [13.02.2025[24.02.2025 [24.02.20 f----
[Extension [Recovery [763/2024 ISHAH VS| l25
[Block, Tis| [INNOVATIVE
[Hazari [TEXTILES LTD.
(Courts,
Delhi
1301, [Suit forlCS COMM-+29.01.2021 [SUDHIR 14.01.20 [27.01.2025 [27.01.2025 [03.02.202 [15.02.2025 [15.02.202}------
[Extension [Recovery [367/2021 IAGGARWAL VS o5 5 5
[Block, Tis| ISHIVA
[Hazari INTERNATION
[Courts, AL
Delhi
1301, [Suit forCS COMM-+02.09.2024 [SANDEEP [17.12.20 [14.01.2025 [14.01.2025 [14.01.2025[14.01.202  [14.01.202 |-------
[Extension [Recovery 947/2024 IGUPTA VSf24 5
Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
ICourts, IOF DELHI
[Delhi
1301, [Suit forCS COMM-+29.11.2022 [PANASONIC - [11.02.2025 [12.02.2025 [17.02.2025/03.03.2025 [03.03.20 |-----
[Extension [Recovery [2589/2022 ILIFE 25
Block, Tis| ISOLUTION
[Hazari [[INDIA PVT)|
(Courts, [LTD. VS. AMIT
[Delhi IGUMBER
1301, [Suit forlCS COMM--03.06.2022 [SURAJ |- 21.01.2025 [03.02.2025(03.02.202 [18.02.2025 [18.02.202f----
[Extension [Recovery [1471/2022 IPRAKASH VS| 5 5
[Block, Tis| IMUNCIPAL
[Hazari ICORPORATION
ICourts, IOF DELHI
Delhi
01, [Suit forlCS COMM-+08.05.2023 PAIN BEARING|------ [12.02.2025 |05.03.2025/05.03.202 [19.03.2025 [19.03.202}-----
[Extension [Recovery [764/2023 & MILL STORE| 5 5
[Block, Tis| IVS.
Hazari INEELKANTH &
[Courts, ICO.
Delhi

2 |SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL 1303, [Suit forCS.COMM  [22.07.2024 JABID ALI VS[13.01.20 [03.02.2025(10.02.2005 [24.02.202 [10.03.2025 [10.03.202
WUDGE, COMMERCIAL [Extension [Recovery [789/2024 IM/S COOlj25 5 5
ICOURT-03 Block, Tis| J[HOME INDIA &

[Hazari IORS
[Courts,
IDelhi
1303, [Suit forlCS.COMM  [06.09.2024 [M/S A. B. PAL}15.01.20 [13.02.2025 [21.02.2025 [24.02.202 [03.03.2025 [03.03.20
[Extension [Recovery 969/2024 JELECTRICALS |25 5 25
[Block, Tis| [PVT. LTD. V¢
[Hazari ISUHAIL
[Courts, JAKHTAR,
Delhi IPROP. M/S|
IAMAN

- ASoncTATEG

4 [MS ANIL KUMAR SISODIA,CENTRAL 04 TRADE ICS (COMM)-30.09.2024 [M/S ADOR[08.01.20[PE- BEFORE [BEFORE [BEFORE [24.02.20
[DISTRICT JUDGE), [EXTENSIO MARK 1080/2024 EDING LTDJ25 30.01.2025 [PE- IDE- 24.02.2025 |25
ICOMMERCIAL COURT-04 [N BLOCK] S. BANAL JAND [30.01.2025 [12.02.2025]

[THC ELD PVT| 01.02.2025
[DELHI [LTD. IDE-
[12.02.2025
IAND
1304 IRECOVERY [CS (COMM)-13.05.2024 [LOKESH 14.01.20 'ﬁi}- BEFORE [BEFORE [BEFORE- [07.03.20
[EXTENSIO 590/2024 IKUMAR VSf25 14.02.2025,PE —DE- l07.03.2025 [25
IN  BLOCK]| IMANOJ [17.02.2025 [14.02.2025 [25.02.202 [0
[THC [KUMAR GUPTA IAND 5
IDELHI 18.02.2025
IDE-
25.02.2025
1304 IRECOVERY [CS (COMM)-23.09.2023 [SINTEX BAPIfi5.01.20 [PE BEFORE [BEFORE [BEFORE- [11.03.202
[EXTENSIO [1264/2023 ILTD. VSi25 [10.02.202 [PE- IDE- [11.03.2025 |5
IN  BLOCK]| IDEEPAK 5, [10.02.2025 [14.02.2025
[THC [KUMAR 11.02.2025
IDELHI IAND12.02.
2025 DE-

14.02.2025,




DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS
1304 [RECOVERY [CS (COMM)11.09.2024 [M/S JN GUPTAl8.01.20 [PE- BEFORE [BEFORE [BEFORE- [24.03.20
[EXTENSIO 1000/2024 & CO. VSj25 12.02.2025 [PE- IDE- 24.03.2025 |25
IN  BLOCK] IMANGLA IAND 12.02.2025 |04.03.202
[THC [HOISTS ~ PVT)| 13.02.2025, 5
[DELHI ILTD. -
04.03.2025
IAND
1304 IRECOVERY [CS (COMM)-03.05.2024 [LAXMI 20.01.20 [PE- [BEFORE [BEFORE [BEFORE [04.04.20
[EXTENSIO 554/2024 [PUBLICATIONS|25 07.03.2025 |PE- IDE- 4.04.2025 |25
[N BLOCK| [PVT. LTD| IAND 7.03.2025[21.03.2025]
THC ISHILPI GARG 10.03.2025
[DELHI IDE-
21.03.2025
JAND
1304 [RECOVERY [CS(COMM)- [30.01.2024 [STATE  BANK21.01.20 [PE- BEFORE [BEFORE [BEFORE- [25.03.202
[EXTENSIO 173/2024 IOF INDIA VS5 25.02.2025 [PE- IDE- I25.03.2025 |5
IN  BLOCK] ISHASHI SETHI [NAD [25.02.2025[10.03.2025]
[THC 27.02.2025
IDELHI IDE-
[10.03.2025
IAND
1304 [RECOVERY [CS(COMM)- [06.06.2024 [RAJNEESH 27.01.20 [PE- BEFORE [BEFORE [BEFORE- [02.04.20
[EXTENSIO [703/2024 ERMA VS|25 19.02.2025,PE- IDE- 102.04.2025 |25
IN BLOCK| ISACHIN [20.02.2025(19.02.2025 [19.03.2025|
[THC ISHARMA IAND
[DELHI 21.02.2025
IDE-
[19.03.2025
FESENY
1304 [RECOVERY [CS IM/S  MOHAN}28.01.20 [PE- BEFORE [BEFORE [BEFORE [05.04.20
[EXTENSIO COMM)/691 [ELASTIC  PVT]2s5 28.02.2025|PE- IDE- 5.04.2025 [25
IN  BLOCK]| 2022 ILTD V/S SMT b DE-28.02.2025[18.03.2025)
[THC ISUNITA GUPTA] 17.03.2025
[DELHI JAND OTHERS IAND
18.03.2025
1304 [RECOVERY [CS 08.04.2023 M/S KEWAL IPE- BEFORE [BEFORE [BEFORE [08.04.20
[EXTENSIO COMM)1817, IBROTHERS V/S| 3.03.2025[PE- IDE- 8.04.2025 25
[N BLOCK]| 2019 IBASHKIN [TO 5.03.202525.03.202
[THC ISHARMA 05.03.2025 5 AND|
IDELHI - [26.03.202
25.03.2025 5
IAND
c
ISH. MANOJ KUMAR|CENTRAL NIL
IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|ICENTRAL Kuio [CS (COMM) [1296/2024 [26.11.2024 [SONU BHATIAR1.01.20[7 "  03.02.2025[17.02.20255.02.2025 [25.02.202]NA
ICOMM-06 TIS HAZRI COURT] S. MCD 25 5
ICENTRAL DELHI
k1o [CS (COMM) [1297/2024 [26.11.2024 [SONU BHATIAR1.01.20 [ [03.02.2025(17.02.2025[25.02.2025 [25.02.202NA
S. MCD 25
Z500) IcS (COMM) [1274/2023 [27.09.2023 |[CANARA BANK08.01.20[ 6.03.2025[19.03.2025[27.03.2025 [27.03.202]NA
IVS.SUSHIL  |o5 5
k1o ICS (COMM) |2037/2022 [25.08.2022 [SURYA ROSHNI15.01.20 [PE- [19.03.2025 [02.04.202 [17.04.2025 [17.04.202NA
ILTD. VS. M/Sles [19.03.2025
[KRISHNA DE-
[POWER 02.04.2025)
ISYSTEMS
k1o ICS (COMM) [1366/2023 [17.10.2023 [D.S. 20.01.20 [05.03.2025[26.03.202 j03.04.2025 [03.04.20 [NA
IPROMOTERS [255 5 25
IDEVELOPERS
[PVT. LTD. VS|
IGOVERDHAN
ERMA
Iprarian
ISH. MUKESH KUMARICENTRAL 1302 ICS(COMM) [1080/2023 [22.07.2023 [M/S  DINESH[28.10.20[19.02.2025 [19.02.2025 [19.02.2025[17.03.2025 [20.03.20 [03.03.2025
IGUPTA, DISTRICT JUDGE, ISANITARY _4 125 &
ICOMMERCIAL COURT-07 ISTORE VS M/ [07.03.2025
[BP CONTRACTS| DE)
[PVT. LTD.
1302 ICS(COMM) |p12/2024 07.02.2024 [MEENU  JAIN|07.01.20 [06.02.2025/06.02.2025/06.02.202 [27.02.2025 [06.03.20 [18.02.2025
S SACHINJ25 5 los DE)
[KUMAR




ISH. GORAKH NAT
[PANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT

DISTRICT

COURT
ROOM
INIL

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME VS

ISFL. DEEPAK GARG)
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09

ICENTRAL

1309 THIRD)
[FLOOR
[EXTENTIO
[N BLOCK

S (COMM.)

[CS/COMM./
B95/2024

17-08-2024

Polymers|
nd Chemicals
imited v
hreyansh

[Healthcare
[Private Limited

07.01.20
25

[Plaintiff
levidence
7.02.2025

ITHIN 10]
[DAYS

ITHIN fon request
10 DAYS fafter  thd
conclusion
f evidene

on
request
jafter  the]
conclusio
of
levidene

Bog THIRD
[FLOOR
[EXTENTIO
IN BLOCK

ICS (COMM.)

ICS/COMM./
04/2024

l15-05-2024

[The Indian|
[Express Privatel
[Limited Vi
ISignet Mediaf
[Service Pvt Ltd

08.01.20]
25

Plaintiff
levidence
[27.01.2025
[to
7.02.2025
Defendant
levidence

TTHIN
EEKS

TTHIN
EEKS

1309 THIRD)
[FLOOR
[EXTENTIO
IN BLOCK

ICS (COMM.)

[CS/COMM./
1484/2023

06-11-2023

ISANDISK  LLQ

s ASHOK|
IKUMAR  AND|
IORS

09.01.20
25

ISchedule

e
[prepared

n next
date off
lheairng

ITHIN

EEKS

WITHIN

WEEKS

o

ISH. AJAY PANDEY,|
IDISTRICT JUDGE|
ICOMMERCIAL COURT

ICENTRAL

1307

(Civil

ICS
COMM)/93
2/2024

|30-08-2024

IPAPPU SETH Vs
IMUNICIPAL
ICORPORATION
IOF DELH]|
[THROUGH IT§
ICOMMISSIONE
IR

07

(Civil

Ics
COMM)/44
5/2024

08-04-2024

SILK Vs M/
SACHDEVA
SONS
ISACHDEVA
JAND SONS

IM/s BANARASI}----

Bo7

(Civil

CS
COMM)/138|
2024

[22-01-2024

[Kiran Shoe
Manufacturers
Pvt  Ltd V.
[FOGGLITE
[INDUSTRIES

1307

(Civil

ICS
COMM)/25
9/2024

l17-02-2024

[Harbhajan Sing]
Malhotra Vi
[Harender

[Kumar Chauhan

1307

(Civil

ICS
COMM)/921
2024

27-08-2024

INAY GOYAI]
s M/s JINDAL
[TRADERS

07

(Civil

CS
COMM)/64
6/2024

[28-05-2024

[Hero InvestCorpy
[Private  Limited
land Anr. Vs Mr|
IDaulat

i

ISH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL
ICOURT

ICENTRAL

310

ICS (COMM)

[CS (COMM)/282,

22-02-2024

[Hero Investcorp
[Private  Limited}
nd anr. Vi
[Satish
[Rajpurohit

07.01.20
25

ILC
ppointed
ffor
levidence
recording

|As pei|
rder,
[parties  t
ffile list off
witnesses,
if any,
within 15|
£

310

ICS (COMM)

S (COMM)/968}05-09-2024

IPUNJAB
INATIONAL
IBANK V|
PAITEX
[HANDLOOM
[THROUGH
IPROPRIETOR

oANTTAY

07.01.20
25

IPE-
[27.01.2025

ICS (COMM)

ICS (COMM)/T 13!

121-10-2024

IDARSHAN LAL|
JAND SONS PVT),
ILTD. V|
IBHAGWATI
ISAREES ~ AND|
JANR.

07.01.20
25

IPE-
0.01.2025

ICS (COMM)

[CS (COMM)/104

20-09-2024

ISri  Aishwaryaj
[Food Industrie:
[Private Limited)]
s Aishwaryal
|Agriprocessors
[Private Limited

07.01.20
25

ILC
lappointed
ffor
levidence
recording

|As pejf
rder,

[parties  t
ffile list of
itnesses,
if any,

ithin 15
£



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

NAME Vi

1310 ICS (COMM) [CS (COMM)/121}129-10-2024 |[ANKUR 09.01.20[PE- - |As pe
IGAMBHIR  Vs25 21.01.2025 rder,
ISYSCOM [parties  tof
IPOWER ffile list of
ISOLUTIONS witnesses,
[PRIVATE LTD. if any,
ithin 15|
- £
1310 °S (COMM)  [CS (COMM)/144130-10-2023 [VIVA  BOOKSj10.01.20 |- ILC F
IPRIVATE  LTDp5 lappointed
s FUTURE ffor
JAND ORS levidence
recording
10 ICS (COMM)  [CS (COMM)/996110-09-2024 [M/s ANUJ10.01.20 | ILC F
IRATAN 25 lappointed
[TEXTILES PVT| ffor
ILTD Vs M/s SAI| levidence
IDESIGN recording
[INTERNATION
AL
1310 ICS (COMM) [CS(COMM)/386119-03-2024 [Din Dayal Vs10.01.20 | [LC -
[Shakti  Tradinges ppointed
ICo ffor
levidence
recording
1310 ICS (COMM) [CS (COMM)/917j24-08-2024 [VARUN 13.01.20 F |As pe!
[TEXTILES  Vs25 rder,
IM/S [parties  t
ISHUBHANGI ffile list of
ISAREE [witnesses,
ICOLLECTION if any,
ithin 15
d £
10 °S (COMM) [CS (COMM)/532127-03-2023 [MR. RAMESH[16.01.20 | ILC -
ICHANDER 25 lappointed
IBAGGA Vs M/S| ffor
IGREENLITE levidence
IPOLYMERS LLP| recording
1310 ICS (COMM) [CS (COMM)/997110-09-2024 [GREENLAND [20.01.20f ILC -
IFINANCE ANDyp25 lappointed
[LEASING PVT| ffor
ILTD Vs MAMTA| levidence
IBHARDWAJ recording
JAND ORS.
1310 ICS (COMM) [cS (COMM)/999h10-09-2024 |GREENLAND [16.01.20 [ ILC -
IFINANCE ANDyp5 ppointed
[LEASING PVT| ffor
ILTD v levidence
IGAURAV recording
IEHARDWAJ
2 (SH. RAVINDER BEDIL,CENTRAL [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT

13 [SH. SANJEEV KUMARICENTRAL NIL
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT

g4 [SH. ASHUTOSH KUMAR,|WEST les ICS(comm)/6 [19-09-2023 [Mohan Meakinjt7-0o1- [Nil INil il il il il
IDISTRICT JUDGE| 3/23 ILimited Vs. Jain2025
I(COMMERCIAL COURT) [Departmental
IStore
[Partnership
[Firm and Anr

ICS kcs(comm)/80j07-10-2022 [Bank of Barodaj20-o1- [Nil INil il il il il
18/2022 s. Mr. Shiv2o25
|IShankar Prasad|
[Prop. M/
ISonphy  Saree|
ICentre

ICS ICS(comm)/7 [20-10-2023 [Rajeev Dave VsJ30-01- [Nil INil il il il il
85/23 [Yashabh Kumar2025
IProp. Of M/s Sai
|Apparels

5 [MS. HEMANI MALHOTRA,|WEST ICSCOMM  [|515/2024  [01-07-2024 [M/s Shivaniji3-12-  [15-02-2025[15-02-202515-02- - - -
IDISTRICT JUDGE| [Leather  Clothj2zo24 2025
I(COMMERCIAL COURT)-02 [ndustries Vs
Pitender Mishra
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SR COURT DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
16 SH. DIG VIJAY SINGH, ST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
7 (SH. SANJAY JINDAL,WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST NIL
WUDGE (COMMERCIAL/
ICOURT)
o [SH. NARESH KUMARWEST INTL
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
20|SH. ANURAG SAIN,/NEW DELHI |1 ICS(COMM) |14/2024 05.01.2024 [BANK 0OH09.01.20WITHIN ITHIN [NOT IDATE NOTJDATE [FINAL
IDISTRICT JUDGE| [NDIA VS. MR|25 NE NE IFILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 IGHANSHYAM EEK EEK IGIVEN [T/
[RAT [13.05.2025
ICS(COMM) [199/2021 16.06.2021 [M/S ALGOJI}23.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
[ENTERPRISES |25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRIVATE EEK EEK IGIVEN [T/
[LIMITED VS. [17.041.202
IRACHIT SETH 5
ICS(COMM) [708/2023 [22.12.2023 [M/S JAGANJ27.01.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
INATH 25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[NDUSTRIES WEEK EEK IGIVEN [T/
THROUGH IT§| 0.05.2025
JARTNER MR|
ISAURABH
JANAND Vs M/S|
poL
21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) W35/2023 |01.08.2023 [SWAMI 03.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[DISTRICT JUDGE| [NDUSTRIES |25 NE NE IFILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) Vs WEEK EEK IGIVEN [CE
INDUSIND| 3.04.2025
[BANK LTD.
ICS (COMM.) |559/2024 [18.07.2024 [Raj Kumarjo8.01.20/WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
IGulati Andi25 IONE IONE [FILED IGIVEN INOT IAPPREAN
thers EEK EEK IGIVEN [CE
Vs [17.04.2025
M/s  Merit
[Exports Pvt Ltd
ICS (COMM.) [260/2023 |01.05.2023 [SPECTRUM 08.01.20/WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
ISAFETY 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ISOLUTIONS WEEK EEK IGIVEN [CE
[PVT. LTD. [22.04.2025
Vs
ARTEMIS
[ELECTRICAL
l.n
ICS (COMM.) |540/2023 |11.10.2023 [SUNNY [t0.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[EXPORTS PVTl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILTD WEEK EEK IGIVEN [CE
[PROPRIETOR [21.02.2025
OF NUTECH]
IPACKAGINGS
Vs
NZATRITAY
ICS (COMM.) |361/2024  |24.04.2024 [Amber Tour Pvij13.01.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
Lt 25 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
United Indi: 1.05.2025
[[nsurance C
ILtd
ICS (COMM.) W56/2022  [26.05.2022 [LAKSHYA l15.01.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
INDIA GROUP |25 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EDIT ONE WEEK EEK IGIVEN [CE
INTERNATION [28.04.2025
AL
ICS (COMM.) 1623/2023 |07.11.2023 TKRAM [t7.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[BANSAL ANDl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
JANR. WEEK EEK IGIVEN [CE
Vs [19.05.2025
KALPANA|
ISINGH




DISTRICT COURT

ROOM

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

ICS (COMM.) 67/2024 [19.01.20245 [NIRMAL [20.01.20|WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[FIBRES PVT25 NE NE IFILED IGIVEN INOT IAPPREAN
ILTD EEK EEK IGIVEN [CE
s [20.05.2025
KhATOR|
[TECHNICAL
[TEXTILES PVT
o
ICS (COMM.) 629/2023  [26.05.2023 [ROOP GANDHI [24.01.20WITHIN ITHIN [NOT [DATE NOTDATE  MISC.
s 5 IONE IONE [FILED IGIVEN INOT IAPPREAN
SHAILANDER] EEK EEK IGIVEN [CE
ISINGH [16.05.2025
ICHAUHAN
ICS (COMM.) |553/2024  |15.07.2024 [Bajrang Lall27.01.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[Proprietor Ofl24 IONE IONE [FILED IGIVEN INOT IAPPREAN
/s WEEK EEK IGIVEN [CE
P S Moulding 0.05.2025
Vs
M/s Tdi
[Infracorp India
I+
ICS (COMM.) [251/2024  |13.03.2024 [BANK OF30.01.20WITHIN ITHIN |[NOT [DATE NOTDATE  MISC.
INDIA 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
LOVE KUMAR| 10.03.2025
IPROP. OF M/S J|
IS TRADING
ICS (COMM.) Wo4/2024 |07.05.2024 [NOVATEUR 130.01.20|WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
[ELECTRICAL |24 NE NE IFILED IGIVEN INOT IAPPREAN
JAND DIGITAL EEK EEK IGIVEN [CE
SYSTEMS PVT| 19.05.2025
ILTD.
Vs
M/S SANVIK|
lexicTnEEDE
22 SH. VINEETA GOYAL,[NEW DELHI |[NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)@28.02.2024 |Arvind ~ Yadavo9.o1.20withn  inf19.02.2025 [28.02.202 [NIL INIL INIL
WUDGE(COMMERCIAL ICourt 3/24 s. Paridhil25 eek 5
ICOURT) Block-T ISpace Infra
12, New(Civil Suit ICS (COMM)18.03.2023 [A C VARSHNEY|15.01.20 withn  inj03.02.2025[NIL INIL INIL INIL
ICourt 156/23 s. NAVYUGApRs5 eek
Block-I [ENGINEERING
ICO LTD
2, New(Civil Suit ICS (COMM)21.09.2022 [ALGORT 20.01.20{withn  in{30.01.2025 [NIL 127.02.2025 [NIL INIL
(Court I553/22 [TECHNOSOLUTJ25 eek
Block-I [ONS PVT LTD|
s. SKY|
ICONSTRUCTIO
IN COMPANY
12, New(Civil Suit ICS (COMM)08.01.2024 [M/s S. K. Aari23.01.20withn  in[27.02.2025 [10.03.2025NIL INIL INIL
ICourt 9/24 [Embroidery Vs/|25 eek
Block-I ICharming
[Embroideries
[Pvt Ltd
12, New(Civil Suit ICS (COMM)06.04.2024 [State Bank Off27.01.20 [NA INA INA INA INA 06.03.2025
ICourt 164/24 [ndia Vsf25
[Block-I [Bijender Singh
12, New(Civil Suit ICS (COMM)13.09.2024 [DINESH 27.01.20 withn  inj04.03.2025017.03.2025|NIL INIL INIL
(Court U35/24 [KUMAR GUPTA]25 eek
[Block-I Vs. SAT]
[KARTAR
24 [MS. ANURADHA SHUKLASSOUTH 6, NewCommercial [CS(COMM) [24.01.2025 [BULLAND F 9.04.20251 130.04.202 | - F
IBHARDWALJ, DISTRICT| ICourt k35/2021 [LEASING 5
WUDGE(COMMERCIAL IBlock-I [FINANCE \E|
ICOURT) RAVI BAJPAT
25 [SH. SANDEEP YADAV ISOUTH NIL




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

26 |SH. SANJEEV KUMAR[SOUTH 20, NewCommercial [CS 08.05.2024 [CASA2  STAYS- 05.02.2025} - F I27.02.202[17.02.2025
ISINGH, COMMERCIAL ICourt COMM)/22 [PRIVATE b 5 IAND
ICOURT. [Block-1T 6/2024 ILIMITED VS 10.02.2025 [20.02.2025

[BINEET [FOR D.E.
[TRIPATHI
29, NewCommercial [CS 07.06.2023 [[FFCO-MC [13.01.20 [22.02.2025} F F F F
ICourt COMM)/355| ICROP SCIENCEj25
Block-1T 2023 [PRIVATE
[LIMITED VS
[[FFDC KBSK|
[PIRGAIN
IKUTUBGANJ
129, NewlCommercial [CS 01.08.2024 [VINOD GUPTA [29.01.20 [25.02.2025} F - - F
ICourt COMM)/36 S M/S NIRAls
Block-11 /2024 [HOSPITALITY
ILLP & ORS.
29, NewCommercial [CS 07.06.2023 [PRUSTEL 131.01.20 [17.02.2025 | S - I -
ICourt COMM)/35 ILIVING  PVTJ|25
[Block-IT 16/2023 LTD. VS
[PRAMOD
IGUPTA & ANR.

27 [SH. LOKESH KUMARSOUTH ko,  NewCS/COMMER [CS/COMM/313/01/2023 [PANASONIC [i5/01/2 | l09/10/202 | - I [25/02/202
ISHARMA, DISTRICT]| ICourt ICIAL 13/2023 ILIFE 024 23 5
JUDGE(COMMERCIAL Block-11 ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT]

[ENTERPRISES
ko,  New/CS/COMMER [CS/COMM/3[27/11/2019 |ASHISH 9/02/2 |- l24/04/202 | = = lo7/03/202
ICourt ICIAL B4/2019 JAGGARWAL VSo24 23 5
Block-IT IM/S  RACING|

[PROMOTIONS

IP. LTD.
ko,  New/CS/COMMER [CS/COMM/6[24/11/2022 [M/S  POTHOS?21.02.20| [26/04/202 | + F 6/03/202
[Court ICIAL 60/2022 ISOLUTIONS VSi24 23 5
Block-IT M/S D. K|

ICHEMICALS P

ILTD
ko,  NewCS/COMMER [CS/COM/12/04/01/2022 [MERCHANTS [22/02/2} l30/04/202} - - 2/02/202
ICourt ICIAL 2022 ICOURIER Plo24 23 5
Block-IT [LTD. VS SURYA

ICARGO
ko,  NewCS/COMMER[CS/COM/65 [19/11/2022 [STATE  BANK]28/02/2} F F - - l04/04/202
ICourt ICIAL /2022 IOF INDIA VSo24 5
Block-1T IRAJ KUMAR
ko,  NewCS/COMMER [CS/COM/60 [26/08/2023 [IV I30/05/2 F F - - 19/02/202
ICourt ICIAL lo/2023 ICOMMUNICATIjo24 5
Block-IT ION VS JAKSON|

ILTD.
ko, New|CS/COMMER [CS/COM/38 [08/06/2023 [M/S NLMKpo/o07/2 | F I - I 7/03/202
ICourt ICIAL 2/2023 [[NDIA SERVICEjo24 5
[Block-IT ICENTER \E|

[POSCO

[POGGENAMP

JELECTRICAL

ISTEEL
ko,  NewCS/COMMER [CS/COM/23 |04/09/2024 [M/S ~ PUNAMo3/07/2 | [28/10/202 | - I lo7/02/202
ICourt ICIAL /2020 IPRIYADARSHI (024 23 5
[Block-IT INI VS AMMAN|

[ULLAH
ko,  NewCS/COMMER [CS/COM/54 [27/09/2023 [AKMY 25/09/2 | [26/11/2024} + - 10/03/202
ICourt ICIAL l/2023 [BUILDCON  Plo24 5
[Block-1T ILTD. VS SM({

[ENTERPRISES

IP. LTD.

28SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK 1CS(COMM) [387/2024  [20.05.2024 [LALLAN 16-01- 3-02- 3-02- 19-02- 10-02-2025 [14-02-
WUDGE [PRASAD 2025 2025 2025 2025 l2025

IGUPTA Vs M/:

[FLYFLOT

ICHITS PVT)

ILTD. AND ORS.




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME VS

29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE

I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL

131 [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCIA j971/2021 08.12.21 ISH. 25.09.20[18.10.2024 [29.11.24  [16.11.24 |- - [PE-12,13,19

IL SUIT [HARVINDER |24 IFEB, 2025,
ISINGH Vs. MAN| DE-27,28
IMOHAN SINGH] IFEB, 2025,
F.A.-
02.04.25
[COMMERCIAICS COMM /45054 JIADBUFFS 08/1024 [23.10.24 |- = - - [PE:-
IL SUIT K49/223 IMEDIA 7.01.25
[PROVIATE [DE:-
[LIMITED Vs [13.01.25
IBERKOWITS IAND F|
[HAIR AND| IARG.:-
ISKIN CLINIC 24.02.25

132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EAST [NIL
IDJ(DIGITAL)-07, SOUTH]

[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST|NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST IRECOVER [311/2024 15-10-2024 [LEELARAM [14-01-2025 |- k. k. I P.E-15-{
[DISTRICT JUDGE| Y [VS. MS l02-2025
((COMMERCIAL COURT) ISIKKA ID.E.-22-

IPROMOTER l02-2025,
IS PVT.LTD. [FINAL
JARGUME]
INT-01-
lo3-2025
[RECOVER [371/2023 12-10-2023 [CATURA 16-01-2025 - - |- |- .- P.E-06-
[y [TECH 2-2025
IAUTOMATI ID.E.-21-
ION lo2-2025
IPVT.LTD. [FINAL
[VS. KIRAN| IARGUME]
MODI INT-28-
lo2-2025
IRECOVER [236/2024 21-08-2024 [RUMA 16-01-2025 - - - - - P.E-03-
Ve IBERA VS| l02-2025
HERO ID.E.03-
[ELECTRIC l02-2025
[VEHICLE [FINAL
IPVT.LTD. JARGUME]
INT-27-
2-2025
[RECOVER [258/2023 [26-07-2023 [PUNJAB [24-01-2025 P.E-14
Y [NATIONAL l02-2025
BANK VS| ID.E.28-
[M/S STRIKE| 2-2025
ICOLLECTIO [FINAL
N JARGUME]
INT-06-
lo3-2025
[RECOVER [201/2024 109-07-2024 [PAWAN I20-01-2025 P.E-19-
4 ISINGHAL 2-2025
[VS. GIR| ID.E.22-
IMOVERS 2-2025
[FINAL
IARGUME]
INT-01-
3-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

137 MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

138 |SH. SANJEEV KUMARINORTH-EAST[201 It ICS 106/2024 ICENTRAL 04.01.20WITHIN 10[YES [NO DAYS§TO BE]29-01-2025
IMALHOTRA, DISTRICT] COMMERC] [BANK OFj25 IDAYS [PRIOR TOHEARD [- P.E. 15
WUDGE (COMMERCIAL)-01 IAL)/CIVIL INDIA VS| [FINAL N  24402-2025 -

IMADAN JIARGUMEN [02-2025 [D.E. 24-02-|
T 025 E
[FINAL
IARGUMEN|
[r's
2 ICS 117/2024 [RAMESH 07.01.20 [WITHIN 10[YES INO DAYYTO BE27.01.2025
COMMERC] [YADAV VS5 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL JAWDHESH [FINAL JON  28-17.02.2025
[KUMAR JARGUMEN |02-2025 [~ D.E|
ISHARMA T [28.02.2025
-  FINAL
IARGUMEN|
[r's
3 ICS 11/2020 ISAKET 13.01.20 WITHIN 10[YES [NO 3 DAYYTO BE30.01.2025
COMMERCI ISACHDEVA VSi25 IDAYS [PRIOR TOHEARD [~ D.E|
IAL)/CIVIL JANIL PANDIT [FINAL N 12.02.2025
JARGUMEN [12.02.202-  FINAL
T 5 IARGUMEN|
[r's
23 ICS [73/2024 JABDUL LATIF16.01.20 [WITHIN 10[YES INO 13 DAYYTo BEj12.02.2025
COMMERC] S. MR WASIMf25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL ISHAH [FINAL N [28.02.2025
JIARGUMEN [12.03.202|- D.E|
T 5 12.03.2025
-  FINAL
IARGUMEN|
[r's
5 ICS 133/2024 |[LAHEEK KHAN[t17.01.20 [WITHIN 10[YES INO 3 DAYYTO BEj06.02.2025
COMMERC] S KASIM 25 IDAYS [PRIOR TOHEARD R,
IAL)/CIVIL [FINAL JION
JARGUMEN [10.03.202
T 5 [10.03.2025
-  FINAL
IARGUMEN|
TS
6 ICS [71/2024 ISH MOHDj22.01.20 WITHIN 10[YES NO 13 DAYS§TO BEj15.02.2025
COMMERCI JAMIR VS5 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDIWAN SINGH] [FINAL N [22.02.2025
[YADAV JARGUMEN |01.03.202[— D.E|
T 5 1.03.2025
-  FINAL
IARGUMEN|
TS
7 ICS I56/2024 [UNION BANK|24.01.20WITHIN 10YES INO I3 DAYYTO BEo07.02.2025
COMMERC] F INDIA VS5 IDAYS [PRIOR TOHEARD [~ D.E]
IAL)/CIVIL JARCHANA JHA [FINAL JION [13.02.2025
JARGUMEN [13.02.202-  FINAIL
r 5 IARGUMEN|
TS
8 ICS 18/2024 [RAJINDER 25.01.20 [WITHIN 10[YES NO 13 DAYYTO BER5.02.2025
COMMERCI ISACHDEVA VSi245 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [BALAJI [FINAL ION [27.02.2025
[FREIGHT JARGUMEN [28.03.20 - D.E|
SARRIER I los 28.03.2025
-  FINALY
IARGUMEN|
TS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New(CS(COMMER [CS(COMM) [31-08-2024 [M/S  AYUSHIl22.01.20|Not Filed [Not Filed [Not Filed [NO INO ot and|
ICourt ICIAL) k56/24 IDENIM LLP Vs/|25 iith
[Building IM/S KARAN| [February,
IGARMENTS l202517than|
d 19th|
[February,
2025 final
1301, NewCS(COMMER [CS(COMM) [12-09-2024 [PRAVEEN 29.01.20|Not Filed [Not Filed [Not Filed [NO INO [21.202.202
ICourt ICIAL) u82/24 IKUMAR VS5 5 AND|
Building JANAND [22.02.2025
ISHARMA [PE  AND|
24.02.2025
IAND
[25.02.2025

[10[MS. KIRAN BANSAL,SHAHDARA |ROOM NOICOMMERCIAICS  COMM|19.12.2022 |M/S S.KJ07.01.20[NOT INOT INOT INO- INO ?E/og.oz.z
IDISTRICT JUDGE, [208 IL [711/2022 [TECHNOLOGIE |25 [FILED [FILED [FILED 1025
((COMMERCIAL COURT) IS V/S AKHIL

JAIN




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
[ROOM NOICOMMERCIAICS COMM]|01.06.2024 [SANJEEV JAIN[15.01.20 [NOT INOT INOT INO- INO IPE/04.03.2
208 IL 322/2024 /STUSHAR |25 IFILED [FILED IFILED 25
[ROOM NOICOMMERCIAICS COMM28.02.2023 [M/S KAMAL21.01.20 [NOT INOT INOT INO- INO IPE/01.03.2
208 IL l101/2023 [TRADING CO.J25 IFILED [FILED [FILED 25
/S M/S YADAV|
HOLESALE
[ROOM NOICOMMERCIAICS COMM|04.02.2023 [MS SADA SHIV[24.01.20NOT INOT INOT INO- INO IPE/05.03.2
208 IL. I56/2023 [ENTERPRISES |25 [FILED [FILED [FILED 025
/S
IMOUNTAIN
ISTEEL PVT LTD
[ROOM NOICOMMERCIAICS COMM}f9.12.2023 |S B  SALES?28.01.20[NOT INOT [NOT INO- INO [PE/05.03.2
[208 IL 633/2023 ICORPORATION |25 IFILED [FILED [FILED 25
IV/S SATISH|
[KUMAR
IMITTAL
[ROOM NOICOMMERCIAICS COMMfi4.11.2022 [DINESH 29.01.20[NOT INOT INOT INO- INO IPE/04.03.2
208 IL 629/2022 [KUMAR  JAINj25 IFILED [FILED IFILED 25
/S SANTOSH]
IGOEL
K41 [SH. SANJAY SHARMA-ILISHAHDARA [303, New|CS(COMMER [CS(COMM) [07-09-2024 [M/S RUR}16/01/2 Not Filed [29/11/2024Not Filed [NO INO 10-09-
IDISTRICT JUDGE,| [Court ICIAL) k73/2024 [TALENT 025 2024,
ICOMMERCIAL COURT Building ISOLUTIONS [2109-2024,
IPVT LTD V§ [21-10-
2024, 251
[ENTERPRISES 11-2024,
4-12-
1303, NewCS(COMMER [CS(COMM) [14/08/2024 [M/S CAPITAlj22/01/2 [Not Filed [NO INot Filed [NO INO [28-08-
ICourt ICIAL) k35/2024 IPLASTICE 025 2024, 07
Building I[HOUSE \E 10-2024,
[HINDUSTAN [21-10-
[INDUSTRIES 2024, 04
IPROP NARESH| [11-2024,
[KUMAR 6-12-
1303, NewlCS(COMMER [CS(COMM) [04-10-2024 [PNB VSi23/01/2 [Not Filed [NO INot Filed [NO INO l14-11-2024,|
ICourt ICIAL) I520/2024 IKAMAKSHI 025 [23-01-
Building IMAHAJAN 2025,
1303, NewCS(COMMER [CS(COMM) [25/11/2024 [BHUSHAN 28.-01- [Not Filed [NO INot Filed [NO INO 17-12-2024,|
ICourt ICIAL) 73/2024 PAIN VSpeo25 [22-01-
Building IRUPINDER 2025, 284
[KAUR [01-2025
1303, NewCS(COMMER [CS(COMM) [02/07/2024 [PREET 130/01/2 [Not Filed [20/01/202 [Not Filed [NO INO 3-07-
ICourt ICIAL) 358/2024 IBROTHERS 025 5 2024, 15
Building ILTD \E| 7-2024,
ISHEHBAZ [27-07-
IMALIK 2024, 134
l09-2024,
18-10-
k2 |SH. PAWAN KUMAR MATTOISHAHDARA ICS(COMM)/ |GAGANDEE [09-01-2025 24-01- [NOT INOT INOT INOT FILED|P.E. 22+
IDJ (COMM-04) lo3/2024 [P SAPRA VY 2025 IFILED [FILED [FILED 2-2025
IJALT HASAN
ICS(COMM)/ [PUNJAB l22/01/2025 INOT INOT INOT INOT INOT FILED|P.E. 07
552/2024  [NATIONAL FILED [FILED [FILED FILED 3-2025
[BANK \E
ISURENDER
IKUMAR
IBARDIA
43 [MS. PREETI AGARWAINORTH- uo6 ICivil ICS 06-01-2025 [ASSOCIATED 10-03-2025
IGUPTA, DISTRICT JUDGE[WEST COMM)/190| IREFRACTORIE
I((COMMERCIAL COURT) 2023 15 AND|
IMINERALS VS|
ISANMATI EXIM|
[PVT. LTD.
ICS l08-01-2025 [SPECTRUM [26-03-
COMM)/76/ ICONCRETE  P| ko25
2021 LTD. VS J B
IDESIGN
ICONSULTANT




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM

ICS l09-01-2025 [M/S NAV]| [20-01-2025
COMM)/217| [BHARAT ENT|
2019 S M/S R.C|

[PAPER

IMACHINE AND|

JORS.
ICS l15-01-2025 [M/S SINGLA| [17-04-2025
COMM.)/80 [POLYMERS V§
18/2022 IM/S SHREE|

[POLY PLAST
ICS 16-01-2025 [ASHOK KUMAR| 5-05-
COMM)/104| ISHARMA VY 2025
2020 IPEB

[INDUSTRIES
ICS [16-01-2025 [SUNCARE [06-05-
COMM)/42 [FORMULATION| 2025
/2022 P LTD \E|

JARCHEM

[DRUGS PVT|

[LTD AND ORS.
ICS 18-01-2025 [OSWAL CABLE [09-04-
COMM)/60 [PRODUCT P (2025
/2021 ILTD. \E|

RISHABH JAIN
ICS 20-01-2025 [RAJDHANI 7-05-
COMM.)/45 [FURNISHING P| ko25
I5/2022 LTD. VS UKKEN]|

ERGESH

JOSH
CS 21-01-2025 |CANARA BANK] 3-06-
COMM)/87 S M/S ROS§ 2025
/2022 [BRIGHT

[HOUSIERY
ICS 21-01-2025 [PELIKAN [07-07-2025
COMM)/55 INDUSTRIES
18/023 S SHRI|

[BALAJT

[PLASTIC
ICS l22-01-2025 [PRITAM [26-05-
COMM.)/20 [KUMAR 2025
[7/2021 IMITTAL  ANDy

JORS. A%

ISAURABH

[TANWAR AND|

JANR.
ICS 24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| 2025
/2022 [LTD. VS THH

INEW INDIA|

JASSURANCE

ICO. LTD.
ICS l24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| 2025
/2022 ILTD. VS THE

INEW INDIA|

JASSURANCE

ICO. LTD
ICS l24-01-2025 [M/S PANNU| [28-04-
COMM.)/12 ICAR RENTAL P| (2025
2/2022 ILTD. VS THH

INEW INDIA|

JASSURANCE

0. LTD
ICS 28-01-2025 [TOMAR [20-05-
COMM.)/40 “ONSTRUCTIO 2025
l2/2022 IN COMPANY V¢

[KINGSTON

JROYAL CORP.
ICS 29-01-2025 [M/S R.S| 3-04-
COMM.)/10 [POLYMERS V¢ 2025
[7/2019 1/S NEV

[PUNJAB AGRO|

ICO. AND ORS.




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI
ICS 20-01-2025 S R RISING P’ [05-08-
COMM.)/38 LTD VS APEX| o025
l5/2021 IBUILDTECH
[PVT. LTD.
ICS 30-01-2025 [M/S RAJDHAN]| [26-05-
COMM.)/30 [FLOUR MILLS (2025
2020 S RAKESH]
[KUMAR
ICS 30-01-2025 [EMGREEN 130-04-
COMM.)/66 [MPEX LTD V¢ [2025
3/2022 [DHURI
[PLASTIC P LTD.
l44 [SH.VINOD YADAV 316 [Civil ICS/Comm./5[18.09.24  [Vijay  Kuma 8.01.25
8/24 IGupta Vs. Laxmi
IChand Ahuja
ICS/Comm./9[23.12.23 IM/s Nama l15.01.25
25/23 [Enterprises Vs

IM/s  Subtlestar
[[ndustries  Pvt)

ILtd.
ICS/Comm./2[15.04.24 [Rakesh Seth Vs [16.01.25
[21/24 INirsu Sal

IDwarka Parsad]

Pewellers
ICS/Comm./8/08.12.2023 [Rattan Lal [25.01.25
82/23 |Aggarwal Vs

IM/s Battlq]

IMotels Pvt. Ltd.

ICS/Comm./7[26.09.23 JRam  Shankar| [29.01.25
29/23 IPandey Vs. Shir

[Kumar Bansal
ICS/Comm./3/07.06.24 IMacha [30.01.25

3/24 “onsumer

Products Pyt

ILtd. Vs. Chai

ISutta Bar

[Trading Pvt. Ltd

5 [SH. AMIT KUMAR, DISTRICTINORTH NIL
WUDGE, COMMERCIAL
ICOURT
146 |SH. UMED SINGH, DISTRICT[NORTH NIL
JUDGE (COMMERCIAL)
a7 [SH. PANKAJ GUPTA,|SOUTH 1603 Commercial |CS COMM|11.01.2024 [M/S 08.01.20[15.01.2025 [22.01.2025 [22.01.2025[NIL INIL INIL
IDISTRICT JUDGEWEST suit [21/2024 IPRIYANSHI VSi25
((COMMERCIAL) IM/S SHIFA|
[FASHION
1603 ICommercial |[CS COMM,J01.10.2024 [PUNJAB 08.01.20(15.01.2025 [23.01.2025 [23.01.2025|NIL INIL INIL
uit k92/2024 INATIONAL 25
IBANK VS M/§
PKG SPICES
03 ICommercial |CS COMM.,11.01.2024 [PRIYANSHU [18.01.20 [25.01.2025 [07.02.202507.02.202 [NIL INIL INIL
suit [18/2024 [KUMAR 25 5
[PRIYADARSHI
'S RAJ KUMAR|




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
1603 ICommercial |[CS COMM.28.09.2024 [M/S NAND}20.01.20[27.01.2025 [10.02.2025 [10.02.202 [NIL INIL INIL
suit 1u86/2024 IRAM RAMp25 5
JAVTAR vy
JAMIT KUMAR
1603 Commercial |CS COMMJ07.09.2024 [UNION  BANKI20.01.20[20.01.2025 [20.01.2025 [20.01.202 [NIL INIL NIL
uit K50/2024 IOF INDIA VSg25 5
ISHAMBHU
ISABRAN
03 [Commercial [CS COMM18.10.2024 [BANK OF|21.01.20 [28.01.2025 |04.02.2025/04.02.202 [NIL INTL INIL
fsuit l522/2024 INDIA VS M/Sges5 b
IATSUM
03 ICommercial |[CS COMM29.05.2024 [[INDIAN BANK}22.01.20[29.01.2025 [05.02.2025/05.02.202 [NIL INIL INIL
suit [284/2024 S CHANDAN |25 5
[KUMAR
IPANDEY
1603 Commercial |CS COMM J04.09.2024 [UNION BANKI22.01.20[29.01.2025 [29.01.2025 [29.01.2025NIL INIL INIL
suit K26/2024 F INDIA VS5
IRAJPAL
[KARHANA
603 ICommercial [EX. COMM.24.04.2024 [RAJINDER 22.01.20 [22.01.2025 [22.01.2025 [22.01.2025|NIL INIL INIL
uit 68/2024 [KUMAR VSf25
IRAM GOPAL
03 ICommercial [CS COMM/02.12.2024 [UNION BANK}23.01.20[30.01.2025 [06.02.2025/06.02.202 [NIL INTL INIL
fsuit 605/2024 IOF INDIA VSg5 5
IM/S TARA|
[ENTERPRISES
1603 ICommercial |[CS COMM30.09.2024 [PUNJAB 23.01.20[30.01.2025 [06.02.2025/06.02.202 [NIL INIL INIL
suit K91/2024 INATIONAL 25 5
IBANK VS M/§
ISEEMAS
[KITCHEN
603 Commercial |CS COMMJ21.10.2024 |ADDIDAS  AG{24.01.20(31.01.2025 [07.02.2025/07.02.202 [NIL INIL INIL
uit 528/2024 S LALITj25
[KUMAR
KW8|VIKAS DHULL, DISTRICT 13 ICommercial |CS (COMM)/|24-09-2024 [State Bank ofly5664 [28.01.202528.01.2025 [28.01.2025}45706 k5706 45699
WDUGE, COMMERCIAL Isuit W74/ 24 [India Vs Santosh|
ICOURT-02
13 ICommercial [CS (COMM)/|12-07-2024 |Ravi And Ravily5665 [22.01.2025 [22.01.2025 [22.01.2025[12.02.2025 [12.02.202(05.02.2025
suit 1362/24 ICommunication 5
Vs M/s Nextrs
ICommunication
149 |SH. AMIT BANSAL, 1614 Commercial |CS(COMM) [24.08.2024 [INDIAN BANK[08.01.20[PE- INIL INIL INIL INIL INIL
IDISTRICT JUDGE,| [Suit k16/2024 S. M/S GOYALj25 27.01.2025
ICOMMERCIAL COURT-03 IGENERAL
ISTORE
1614 ICommercial |CS(COMM) [04.07.2024 [PUNJAB 10.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 34/2024 INATIONAL 25 20.01.2025
IBANK VS|
[RAJAT KUMA
14 ICommercial [CS(COMM) [30.03.2024 [UNION BANK}0.01.20 [PE- INIL INTL INIL INTL INTL
ISuit [180/2024 IOF INDIA VSlo5 [14.02.2025
IMOOL CHAND| & DE-

IPALTWAL

[21.02.2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

1614 ICommercial |CS(COMM) [04.03.2023 [M/S PRAKASHj14.01.20 [PE- INIL INIL INIL INIL INIL
[Suit l114/2025 IPIPES LTD VS|25 27.01.2025
IM/S
ICAPRICIOUS
[FOODSPRODU
ICTS PVT LTD
1614 Commercial |CS(COMM) (06.11.2024 [SBI VS BHARTI [15.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 551/2024 25 [27.01.2025
14 ICommercial |[CS(COMM) [29.02.2024 [SALVATION [16.01.20 [PE- NIL NIL INIL INIL NIL
[Suit 133/2024 JOUTSOURCING|25 06.02.2025
ISOLUTION PVT]
ILTD VS. LARK]
[NTERNATION
AL
14 ICommercial |[CS(COMMo [08.01.2024 [STATE  BANKi18.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 564/2024 IOF INDIA VS|25 1.02.2025
IVIJAY
1614 Commercial |CS(COMM) [01.07.2024 [ARISTO 18.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 1313/2024 [HEALTH CARE?25 18.02.2025
S. TEJAS & DE-|
PEEVAN 25.02.2025
[HEALH CARE
[PVT LTD
614 ICommercial |[CS(COMM) [29.04.2023 [PRAMOD 20.01.20|PE- INIL INIL INIL INIL INIL
[Suit [214/2023 [PATHAK VSj25 [19.02.2025
ISHILPI
IVERMA/DEEPI
KA VERMA
14 ICommercial |[CS(COMM) [11.11.2024 [CANARA BANK}21.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 566/2024 S. MOHDy25 04.02.2025)
PAMIL
1614 ICommercial |[CS(COMM) [15.10.2024 [STATE BANK22.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 514/2024 F INDIA VS5 [12.02.2025
IMR NITIN|
JARYA
1614 Commercial |CS(COMMo [15.04.2024 [[CICI BANK|22.01.20 [PE- INIL INIL INIL INIL INIL
[Suit [208/2024 ILIMITED  VSJj25 12.02.2025
IMUKESH
14 ICommercial |[CS(COMM) [09.07.2024 [STATE  BANK}22.01.20 [PE- NIL NIL INIL INIL NIL
ISuit 52/2024 IOF INDIA VS)o5 [11.02.2025
UNISH
JARORA  PROP|
F TANISHKA|
[ELECTRONICS
14 ICommercial |CS(COMM) [01.03.2021 [M/S SECRETS{23.01.20|PE- INIL INIL INIL INIL INIL
Suit [77/2021 JOF INDIAR5 12.02.2025
[TOURS PVT) & DEA
ILTD TH| 18.02.2025
IDIRECTORKHA
ER ALI KHAN]|
S
1614 Commercial |CS(COMM) [24.01.2024 [SUPRAJIT 24.01.20 [PE- INIL INIL INIL INIL INIL
[Suit I55/2024 [ENGINEERING [25 20.02.2025|
[LIMITED VS| IDE-
IKARAN 3.03.2025
ISEHGAL
1614 ICommercial |[CS(COMM) [19.07.2024 [AMIT JOON VSJe5.01.20 [PE- INIL INIL INIL INIL INIL
[Suit 69/2024 [KARPAGAM 25 10.02.2025
JACEDEMY OF & DEA
[HIGHER [15.02.2025
[EDUCATIO
14 ICommercial |[CS9COMM) [24.02.2024 [ABS SERVICESS31.01.20 [PE- INIL INIL INIL INIL INIL
[Suit [104/2024 S. SHANTTI]25 04.03.2025
IMOHAN & DE-
[EDUCATIONAL 19.03.2025
[TRUST




SR COURT

150 [SH. RAKESH PANDIT,
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-04

DISTRICT COURT

ROOM
o9

CASE TYPE

ICS(COMM)

CASE NO.

[240/2024

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIS
[30.04.2024

NAME

IPUNJAB
INATIONAL
IBANK VS
IVIRENDER
IKUMAR

03.1.202
5]

Within
eek

af18.02.2025

IN’

=

L

INIL

INIL

INIL

o9

[CS(COMM)

241/2024

[30.04.2024

IPUNJAB
INATIONAL
IBANK v§
[KAMLESH

IDEVI

03.01.20
25

within
eek

al18.02.2025

I

=

L

INIL

INIL

INIL

o9

[cs(convm)

k66/2023

07.10.2023

IM/S PRAKASH]|
IPIPES LTD V§
IM/S BBROJ|
IPLAST INDIA

29.01.20
25

[Within
Week

l04.03.2025

N’

=

L

INIL

INIL

INIL




DISTRICT

COURT ROOM

ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF JANUARY-2025

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME

VSADVO E

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION

NATURE
DISPOSAL
(CONTESTED /N OFFOR
SETTLED) DECREE  EXECUTI

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

TOOK PLACE

ON OF

[SH. SANJEEV KUMAR AGGARWAL,CENTRAL 301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1047/2023 18.07.2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 [03.01.2025 535 [Yes IContested ISuit for
[IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi S. MUNICIPALSINGHAL ANDR& [Recovery
ICOURT)-01 ICORPORATION OF DELHIMOHIT 9810663690
ISHARMA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-165/2022 14.01.2022 [HAIKO LOGISTICS INDIAMANDEEP 9810513377 &07.01.2025 1089 Yes IContested ISuit for]
ICourts, Delhi [PVT. LTD. VS. PRADEEPSINGH AND981063950 [Recovery
[KUMAR KHANDELWAL |ARCHIT
IMITTAL
301, Extension Block, Tis HazariSuit for Recovery °S COMM-716/2023 28.04.2023 TJAY LAXMI VS. MADHUHARDIK 7859984398 [16.01.2025 629 [Yes IContested ISuit foy
ICourts, Delhi IAGGARWAL IAGGARWAL & [Recovery
IAND AMAN|9911228932
ISAROHA
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-1002/2022 04.04.2022 VIKHYAT LAEFIN  &ANANT 7503913368 [17.01.2025 1019 [Yes IContested Suit for]
ICourts, Delhi [PORTFOLIO PVT. LTD. VS[BHUSHAN AND|& [Recovery
IMANOJ SETH [AKANSHA 9718063200
IMAHESHWARI
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-416/2023 06.03.2023 M/S. SHIV RATNAKULDEEP 9810459344 [23.01.2025 689 [Yes IContested Suit for]
ICourts, Delhi IPACKAGING PVT. LTD/CHAPRANA & [Recovery
S. NIKHIL GARG JAND ANUKUL9873300964
ICHAWLA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-5473/2021 22.12.2021 HIND FOILS PVT. LTDJ/SHUBHANKAR 9999147160 [24.01.2025 1129 Yes IContested Suit foy
ICourts, Delhi S. NESTORSEHGAL AND[& [Recovery
IPHARMACEUTICALS PVTJRAHUL SOOD (9818248729
[LTD.
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1236/2024 01.07.2020 RAJEEV ~ MITTAL  VS/SANCHIT 9810566116 [25.01.2025 1669 [Yes IContested Suit for
ICourts, Delhi IN.D.M.C WAGLAN  AND& [Recovery
ISANJEET 7506433495
IMALIK
1301, Extension Block, Tis HazarilPetition U/s 34 of Arbitration Act,,OMP COMM-28/2024 [19.04.2024 VIJAY KUMARSANJAY 9654200102 [29.01.2025 285 No IContested [Petition U/
ICourts, Delhi 1996 IKHANDELWAL VS{BANSAL ANDE 34 of]
IG.N.C.T [VIBHUTI JAIN (9911360003 [Arbitration
IAct, 1996
SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ [2693/2022 16.12.2022 [M/S. JAINSONS LIGHTSSHAIL NEGI 9999029218 [07.01.2025 753 INA ICONTESTED INA INA ISUIT FOR|
[IDISTRICT JUDGE (COMMERCIAL| [PVT. LTD.THROUGH ITY§ [RECOVERY/|
ICOURT)-02 [DIRECTOR SH. ANUBHAV|
DAIN Vs M/S. M H §
IMEDICARE INDIA PVT]
ILTD.THROUGH ITS|
1306 ICS (COMM)/ 1494/2023 l10-11-2023 Mrs Arvinder Kaur Vs NivaAMIT MAIHAN (9871897844 [07-01-2025 la24 INA ICONTESTED INA INA [SUIT _ FOR|
[Bupa Health IRECOVERY|
1306 ICS (COMM)/ 137/2024 05-04-2024 [UMESH JAIN VSSATYENDRA  [9811161525 [08-01-2025 1309 INA ICONTESTED INA INA ISUIT FOR|
[MUNICIPAL IKUMAR SINGH IRECOVERY/|
ICORPORATION OF DELHI|
elhi
1306 ICS (COMM)/ 944/2023 01-07-2023 [UCO BANK Vs MS.RITIKAKAMLESH 9310019131  [09-01-2025 589 INA ICONTESTED INA INA [SUTT _ FOR|
IGUPTA [TTIWARI IRECOVERY/|
1306 ICS (COMM)/ 03/2021 [12-03-2021 TPIN GUPTA Vs GAURAVIRAJEEV GARG [9716 400378 [13-01-2025 1434 INA ICONTESTED INA INA [SUIT FOR)|
[MANDIRATTA AND ANR IRECOVERY/|




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1306 ICS (COMM)/ 586/2023 05-04-2023 PL  ELECTRIC ANDVIJAY 9810210832 [21-01-2025 ICONTESTED ISUIT FOR|
[POWER LTD THROUGH[PRAKASH IRECOVERY|
[TS AUTHORISED|
[REPRESENTATIVE Vs
ICOLOCUBE
[TECHNOLOGIES
1306 ICS (COMM)/ 896/2021 04-10-2021 [MUNICIPAL ISANJEET 9958150227 [27-01-2025 1242 INA ICONTESTED INA INA ISUIT FOR|
ICORPORATION OF DELHIKUMAR IRECOVERY/|
s MANOJ KUMAR AND|
IANR
1306 ICS (COMM) 4886/2021 [22-11-2021 SHUBHAM ENTERPRISESPRASHANT 9810015893 [27-01-2025 1193 INA ICONTESTED INA INA [SUTT _ FOR|
S SACHDEVAJAIN IRECOVERY/|
[FABRICATORS
1306 ICS (COMM)/ l1195/2022 04-05-2022 INORTHEX Vs SUMANEET|GAURAV 18800272829 [31-01-2025 1003 INA ICONTESTED INA INA ISUIT FOR|
[KAUR JARORA IRECOVERY/|
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL Bo3, Extension Block, Tis HazarjSuit for Recovery ICS COMM 357/2024 [14.03.2024 INAWAL KHERA @NAIEM JAHAN/9911419964 [27.01.2025 319 [Yes ISUIT DISMISSED ISuit for]
WUDGE, (COMMERCIAL COURT)| ICourts, Delhi INAWAL KISHORE KHERAHEENA [Recovery
(03, TIS HAZARI COURT, DELHI SBABY KHERA & ORS
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 644/2023 [17.04.2023 ISPACE 4 BUSINESSDURGESH 9811217093 [03.01.2025 627 [Yes IDECREE ISuit foy
ICourts, Delhi ISOLUTION PVT. LTD. VSGUPTA [Recovery
[DISTRICT MAGISTRATE
WEST) & ANR.
o3, Extension Block, Tis HazarijSuit for Recovery ICS COMM 2703/2022 [19.12.2022 [INDIAN BANK VS M/SAMITHABH 9868068675 [10.01.2025 753 [Yes IDECREE
ICourts, Delhi [D.K. PRODUCTS & ANR. |[KRISHAN
03, Extension Block, Tis HazariSuit for Recovery ICS COMM 2705/2022 [19.12.2022 ISH. DHIRAJ GABA VS SH/VKKAS GUPTA [9650025115 [14.01.2025 757 [Yes IDECREE
ICourts, Delhi INARENDER SHARMA
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 840/2022 08.03.2022 IM/S HARBANS LAL &RAMA SHARMA|9911855122 [10.01.2025 1068 [YES IDECREE
ICourts, Delhi ISONS VS SAROJ JAIN
% IMS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/409/2024 28-03-2024 [RAKESH KUMAR GOEL VsSH. S.K. SINGH (9811161525 [04-01-2025 282 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI [MUNICIPAL
ICOURT-04 ICORPORATION OF DELHI]|
IAND ANR
1305 EXTENSION BLOCK THCRECOVERY ICS DJ/537/2020 08-10-2020 [KESARI CHAND  JAIN|SH. RAJESH[9211326600 [08-01-2025 1553 DAYS [YES ICONTESTED INIL INIL IRECOVERY|
IDELHI IAND ANR. Vs M/SSHARMA
[LAKASHIKA  COUTURE
[PVT. LTD. AND ANR.
306 EXTENSION BLOCK TH(ORECOVERY ICS (COMM)/1702/2020 10-11-2020 [KRBL LTD. Vs TRICON[SH. SRAVAN|6201970125 [10-01-2025 1522 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI [POLYFABS PVTS LTS|KUMAR
IAND ORS. IBANSAL
Bo7 EXTENSION BLOCK THORECOVERY ICS (COMM)/2673/2022  |13-12-2022 [LAXMI _ PUBLICATIONSSH. _ GAURAV|9810940055 [13-01-2025 762 DAYS YES ICONTESTED INIL INTL. RECOVERY|
IDELHI [PVT LTD Vs USHA RANIKOCHHER
JAIN
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o8 EXTENSION BLOCK THQU/S 34 ARBITRATION ACT. OMP (COMM.)/61/2023  [26-04-2023 TERLING AND WILSON|SH. SANJEEV|9811252685 [22-01-2025 637 DAYS INO (PETITION[CONTESTED U/S 34 OH
[DELHI [PRIVATE LTD Vs M/SKUMAR TYAGI U/S 34 Of IARBITRATI
SHARMA TURNKEY] IARBITRATION |ON ACT.
[ENGINEERS PVT LTD IACT)
09 EXTENSION BLOCK TH(ORECOVERY ICS (COMM)/718/2024 02-07-2024 [NAWAL KISHORE SONISH. ANMOILj9811166800 [28-01-2025 210 DAYS [YES ICONTESTED INIL INIL [RECOVERY/|
IDELHI [PROP OF M/SKAPOOR
SHRICHAND SHRAWAN|
[KUMAR JEWELERS Vg
IMOHD YASEEN PROP|
[SH. MANOJ KUMAR DISTRICTICENTRAL 05 [U/S 34 OF ARBITRATION ACT __ [OMP (COMM)-156/2023  [20.09.2023 SHIKHA GHOSH VS. AXISSH. ARPAN|9818435407 [30.01.2025 l1o8 INO (PETITION|CONTESTED INTL INTL. PETITION
WUDGE (COMMERCIAL COURT)-05 [BANK LTD. RATHOR U/S 34 Of IU/S 34 OR
IARBITRATION IARBITRATI
IACT) |ON ACT.
[SH. NIKHIL CHOPRA, DJ COMM-CENTRAL uio ICS (COMM) l1255/2023 [PUNJAB NATIONALSH. DEOKANT[9711332383 [17.01.2025 1484 [YES IContested INA INA ISUIT FOR|
6 TIS HAZRI COURT CENTRAL [BANK VS. M/S. RUDRATRIPATHI [RECOVERY/|
[DELHI ICHEMICALS |[OF MONEY
7510} ICS (COMM) 1304/2024 ISATYA PAL GUPTA VSJSH. A.K{9871441764 [28.01.2025 336 [YES IContested INA INA ISUIT FOR|
MCD [TRIVEDI [RECOVERY/|
F MONEY
k1o ICS (COMM) 934/2024 FILEX SYSTEMS PVTJSH. VINAY|9818194170 [31.01.2025 1154 IYES IContested INA INA [SUTT _ FOR|
[LTD. VS. AMBIKA ARORA [MOHAN IRECOVERY/|
|[OF MONEY
SH. MUKESH KUMAR GUPTA,CENTRAL 02 ICS(COMM) l114/2023 18.01.2025 IM/S ORIENT LINKS PVTMAHESH 9810493325 [25.01.2025 738 INA ICONTESTED INA INA ISUIT FOR|
[DISTRICT JUDGE, COMMERCIAL [LTD. VS ANIL GOEL ISHARMA IRECOVERY/|
ICOURT-07
1302 ICS(COMM) 1152/2023 10.08.2023 ISH. RAM KISHORESANJAY 9810959432 [31.01.2025 540 na ICONSTESTED INA INA ISUIT FOR|
SHARMA VS DELHI JAIJBANSAL IRECOVERY|
[BOARD
SH. GORAKH NATH PANDEY,CENTRAL 08 EXTENSION BLOCK THORECOVERY ICS (COMM)/1264/2022 _ [19-05-2022 PLAZA ELECTRICALJABHAY SAHAI 999087873 |08-01-2025 965 YES ICONTESTED INIL INIL RECOVERY]
[DISTRICT JUDGE, COMMERCIAL IDELHI [PRODUCTS PVT LTD Vy
ICOURT IMR. BALJEET SINGH|
[KHUSHWAHM/S
ISHIVYYA TRADERS
1308 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1510/2023 21-11-2023 INageshwar ~ Sharma  Vssatyendra kumarg717063481 [07-01-2025 413 [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI [Delhi Urban Sheltersingh
[Improvement Board
1308 EXTENSION BLOCK THQPETITION U/s 34 OFOMP (COMM.)/45/2024 01-07-2024 INaresh Kumar And Anr V§DEEPANKUR 9999925860 [22-01-2025 205 [NO (PETITION|ICONTESTED INIL INIL IPETITION
IDELHI IARBITRATION ACT M/s  Indostar  Capital]SONDHI U/S 34 OR lU/S 34 OH
[Finance Ltd And Anr IARBITRATION IARBITRATI
IACT ION ACT
308 EXTENSION BLOCK THCORECOVERY ICS (COMM)/243/2024 [15-02-2024 Bank Of Baroda Vs AmitfM D JOSHI 9910568669 [21-01-2025 341 [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI |Alok
[SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1823/2019 l02-05-2019 [PARASNATH IDEVENDER 9971827923 |27-01-2025 2097 ICONTESTED
HUDGE, COMMERCIAL COURT-09 IBLOCK [ENTERPRISES Vs SUNILJKUMAR
IAGGARWAL AND ORS. IMISHRA
1309 THIRD FLOOR EXTENTION|CS °S (COMM)/235/2020 31-01-2020 SATISH AGGARWAL VSRAJEEV 9810811180 [|07-01-2025 1803 ICONTESTED
[BLOCK IANIL GUPTA AND ORS ISAXENA
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1309 THIRD FLOOR EXTENTION| ICS (COMM)/75/2021 06-01-2021 IM/S LAL CHAND AND COJASHISH 9313994317 [03-01-2025 1458 ICONTESTED
IBLOCK S M/S BENTWOODISHARMA
[SEATING SYSTEM
09 THIRD FLOOR EXTENTIONICS ICS (COMM)/4417/2021 [290-10-2021 [TAJ PRESS Vs SHALINT JINITIN ARORA [9818189667 [04-01-2025 1163 ICONTESTED
IBLOCK JAIN PROP M/§
INURTURE INDIA|
[PUBLICATION AND ANR
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/439/2023 14-03-2023 IVEK KUMAR JAIN VSSHYAM LAIJ9811391338 [10-01-2025 668 ICONTESTED
IBLOCK [KULBHUSHAN SINGHJAIN
ICHADHA
1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/602/2024 15-05-2024 [Ramesh Gupta Vs KshamaABHISHEK 9999537258 [03-01-2025 233 ICONTESTED
[BLOCK (Gupta IKUMAR
o [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 (Civil ICS (COMM)/1180/2023 24/08/23 ISH. RAJENDER PRASAD|Diwanshu Sehgal 17/01/25 #MACRO? [Yes IContested l17/01/25
HUDGE, COMMERCIAL COURT s OPERA GLOBAL PVT|
[LTD
307 ICivil ICS (COMM)/805/2020 lo7/03/20 IAJAY KUMAR SHARMA VSSANJEEV 29/01/25 #MACRO? [Yes IContested l29/01/25 o
ISHAL VERMA AND ORS|KUMAR SINGH




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR

MEDIATION SETTLED) DECREE EXECUTI

TOOK PLACE ON OF
l09/01/25 345 IContested [ORDER37

ISH. S.S RATHI, DISTRICT JUDGE, ICOURT ROOM 310 [OMP (COMM.) ICS (COMM)/176/2024 Bo/01/24 ikas Jain Vs Arumandfashok gupta(P),
ICOMMERCIAL COURT [Steel Industries Pvt Ltd

ICOURT ROOM 310 IOMP (COMM.) ICS (COMM)/634/2020 l15/02/20 [BANK OF MAHARASTRA [SOVI BIPNEET 08/01/25 1789 - IContested F - [Recovery of|
s FAB TECH AND ORS  [SINGH(P), Money//RE
ICOVERY
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1241/2023 16/09/23 ICANARA BANK Vs ANIJMAMATA 3 27/01/25 1499 F IContested F F [Recovery of|
SHARMA PAL(P), [Money//9
12 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS (COMM) 197/2018 130-10-2018 S N OVERSEAS Vs M/SPANKAJ GUPTA|9811022227 [10.01.2025 2264
PUDGE, COMMERCIAL COURT [SUPREME FABRICS
o1 ICS (COMM) k15/2019 06.04.2019 M/S MATTUKULWINDER 9818143967 [21.01.2025 2117
ICONSTRUCTION V/S M/SSINGH
[BABA AMARNATH]
ICONSTRUCTION
ko1 IOMP (I) COMM 24/2024 05.03.2024 [HDFC BANK LTD V/SANISH BHOLA (9811452022 [31.01.2025 287
IMOHD HASAN & ORS
13 SH. M.K NAGPAL, DISTRICTICENTRAL 302 ICS(COMM) [254/2024 16.02.2024 [RAM PRAKASH VS MCD  [S.K. SINGH 9811161525 |07.01.2025 1326 INA ICONTESTED [NA INA IRECOVERY/|
PUDGE, COMMERCIAL COURT
1302 ICS(COMM) [723/2023 01.05.2023 ICANARA BANK VS ASHOKIN. UPADHAYA [8860976561 [15.01.2025 725 INA ICONTESTED INA INA IRECOVERY]|
[KUMAR
1302 IOMP(COMM) 8/2023 08.05.2023 [[CG MEDICAL INDIA PVT/T.K. AINA [22.01.2025 725 INA ICONTESTED INAQ INA [SEC. 34|
[LTD. Vs SURINDER[PADMANABHA IARBITRATI
[SINGH MARWAH N |ON ACT.
14 [SH. ASHUTOSH KUMAR, DISTRICT|WEST les ICS (COMM)/635/2023 26-08-2023 IM/S NIKUNJ WOODSANIRUDH 981199304  mail@anirudhgup|s509 [Yes [Decree INil INil
WUDGE (COMMERCIAL COURT) [PRIVATE LIMITED Vs [GUPTA(P), lta.co.in

M/S SHIV SHAKT]|
[ENTERPRISES AND ANR

lcs ICS (COMM)/788/2023 21-10-2023 IM/S SHREE MADHAV|Suresh 9811756975 [sureshchaturvedi 458 Yes IContested INil INil
IQUICK RESOLUTION|Chaturvedi(P), (@yahoo.co.in
SERVICES PVT LTD Vs
STATE BANK OF INDIA
ISARB-I DELHI

lcs ICS (COMM)/586/2019 12-12-2019 M/S IMBODIAN TRADINGARPIT 9990766666 [advocatearpitbhall1877 [Yes [Plaint Return INil INil
[P LTD Vs M/S VINEETBHALLA(P), la@gmail.com
[TRADING CO
lcs ICS (COMM)/225/2021 27-03-2021 [HARISH KALRA PROPSukhbir 9971452626 [sukhbir.singh.adv [1406 [Yes [Decree INil INil
IM/S DK TRADERS Vs [Singh(P), (@gmail.com
IGURPREET SINGH|
'ALIA PROPRIETOR OF
IM/S ARROW LEATHERS
5 [MS. HEMANI MALHOTRA WEST ICS COMM ICiv DJ/615/2019 17-08-2019 [KISHORE KUMARKANCHAN 9350544548 [15-01-2025 1978 DAYS No IContested INIL INIL
[DISTRICT JUDGE (COMMERCIAL SHARMA Vs RAHULDEEWAN
ICOURT)-02 [BHUTALIA
ICS COMM ICS (COMM)/100/2020 12-02-2020 IM/S NIKUNJ WOODS PVIJANIRUDH 9811993041 |07-01-2025 1791 DAYS [No IContested INIL INIL

[LTD. Vs MRS. TARUNAGUPTA
[KHOSLA PROP. OF M/{
JUPITER CREATION
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1437 DAYS IContested

ICS COMM ICS (COMM)/107/2021 08-02-2021 [SHA ROAD LINES V§ 9540712091
[PARTAP TECHNOCRATS
[PVT LTD

l15-01-2025

ICS COMM ICS (COMM)/28/2024 [11-01-2024 IAtul Nayyar (proprietor OffOJASHVI 9990503001 [16-01-2025 371 DAYS No IContested INIL INIL
[Kolors Unlimited) Vs KrifKHANEJA
[Limited

ICS COMM Misc DJ/596/2024 21-09-2024 INOD AGGRWAL VSHIMAL 9810456889 [10-01-2025 111 DAYS [No IContested INIL INIL
ERDE INDIA LTDIAKHTAR

[THROUGH ITS AR

[RAJENDER ARORA,

16 [SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)/917/2023 15/12/23 ISTATE BANK OF INDIA VgNot Mentioned [Not 04/01/25 386 IDECREE [Same Day |[NIL
WUDGE (COMMERCIAL COURT)-03 [Rajveer [Mentioned

ICS (COMM)/171/2024 17/02/24 Ms Subhnen Impex Llp V§9811207995 04/01/25 322 IDECREE [Same Day |[NIL
IMs Madix Concepts Co

ICS (COMM)/728/2022 08/09/22 ISANDEEP MURADA|8882356366 16/01/25 861 IDISMISSED ON[Same Day [NIL
[PROPRIETOR PHI Vs MAX| [IMERITS
[PUBLICITY
ICOMMUNICATION
[PVT.LTD

ICounter Claim/52/2023 09/11/23 EBPULSE SOLUTION[9582156789 25/01/25 1443 IREJECT [Same Day [NIL
[PVT LTD Vs BE RANKER|
ISERVICES

ICS (COMM)/519/2023 1o/07/23 [MULTANI 9810149006 25/01/25 565 IDECREE [Same Day [NIL
[PHARMACEUTICALS LTD|

s UNIMARCK|
[HEALTHCARE LTD

ICS (COMM)/547/2023 25/07/23 [LGP INFRASTRUCTUREQS8112419 o 27/01/25 552 IDISMISSED ONjSame Day [NIL
[ILLP Vs YFC PROJECT PVT| IMERITS
[LTD

7 |SH. SANJAY JINDAL, DISTRICTWEST [CS (COMM) [CS(COMM) 18/2024 05/01/24 [ONION BANK OF INDIAAMIT GUPTA [9810224624 [03/01/25 564 INA IDECRED INTT INT
DUDGE (COMMERCIAL COURT) /S KULDEEP DAGAR

ICS (COMM) ICS (COMM)/270/2021 16/04/21 [HI TECHANUJ 9810578767 |04/01/25 1359 INA IDECRED INil INil
INTERNATIONAL VSAGGARWAL
[RAJAN HARJAI

ICS (COMM) ICS(COMM)892/2023 07/12/23 [TARLOK SINGH V/S M/SAMARJEET 9818186704 [10/01/25 400 INA IDECREED INil INil
[MECHMARK FIL TECHSINGH
[[NDIA PVT LTD IGAMBHIR

ICS (COMM) ICS (COMM)/405/2023 19/05/23 IMIS ARORA VINYAL 5SUBHASH 9971990798 |17/01/25 609 INA INil INil
LTD Vs SHRI BANKESINGH
[BIHARI CORFAB P LTD

ICS (COMM) ICS (COMM)/103/2023 27/01/23 IASHOK v/S SHREELOKESH 9413770402 [22/01/25 726 INA IDECREED INil INil
ICHAMUNDA POLYMERSKUMAR
[INDUSTRIES

ICS (COMM) ICS (COMM)/573/2022 18/07/22 'AISHNAVI METAL V/SNITIN KHANNA|9810072439 [27/01/25 924 INA WUDGEMENT INil INil
[RAM KARAN|
ICHOUDHARY
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9

[SH. NARESH KUMAR MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM) ICS (COMM)/356/2024 [13-03-2024 [Dinesh Sharma Vs Nancy| 21-01-2025 ICONTESTED
Manchanda
ICS (COMM)/860/2023 ICS (COMM)/860/2023 20/11/23 [Union Bank of India V: 04/01/25 IDECREE
[Sushil Singh Chaudhary
ICS (COMM)/617/2024 ICS (COMM)/617/2024 22/07/24 ICanara Bank Vs Sudhiy 04/01/25 IEX-PARTE
|Arora
ICS (COMM)/452/2024 ICS (COMM)/452/2024 21/05/24 [Shri Ram Polypac] 07/01/25 ICOMPROMISE
[Through Its Proprietor S|
[Kunal Mehta Vs De
[Polymers  Through Ity
[Proprietor Ms Prem Lata
ICS (COMM)/301/2019 ICS (COMM)/301/2019 03/08/19 [POWER2SME P. LTD. V§ 08/01/25 [EX-PARTE
M.D. INDUSTRIES
IOMP (I) (COMM.)/177/2024 IOMP (I) (COMM.)/177/2024]27/08/24 [Hdfc Bank Limited Vs RAM| 08/01/25 IDISMISSED AS
ISAROOP ITHDRAWN
ICS (COMM)/477/2024 ICS (COMM)/477/2024 01/06/24 Central Bank of India V: l08/01/25 IEX-PARTE
[M/s AVR Garments
ICS (COMM)/450/2021 ICS (COMM)/450/2021 01/10/21 IM/S STONEX INDIA PVT| 09/01/25 IDECREE
[ILTD Vs M/S SHUBHASH|
[EVENTS AND ANR
IOMP (I) (COMM.)/294/2024 OMP (Dp8/11/24 [Shriram Finance Ltd V¢ l09/01/25 IDISMISSED AS
COMM.)/294/2024 ISYED ZEN HUSSAIN [WITHDRAWN
ICS (COMM)/604/2024 ICS (COMM)/604/2024 18/07/24 [Pushaan Nayyar Vs Myfoj l09/01/25 IDISMISSED AS|
[Foomill Pvt Ltd [WITHDRAWN
ICS (COMM)/621/2024 ICS (COMM)/621/2024 23/07/24 IDr Mrs Bimla Arora V§ l09/01/25 ICOMPROMISE
[Shemrock Bhilwara
ICS (COMM)/200/2022 ICS (COMM)/200/2022 08/03/22 ICANARA BANK Vs MRS l10/01/25 [EX-PARTE
[MANMEET KAUR AND
IANR
ICS (COMM)/208/2022 ICS (COMM)/208/2022 11/03/22 ICANARA BANK Vs MRS llo/01/25 [EX-PARTE
IMANMEET KAUR|
BORROWER)
ICS (COMM)/664/2023 ICS (COMM)/664/2023 11/09/23 IM/S GSV PRODUCTS Vg l1o/01/25 IDECREE
[TAMRAG GREEN|
ISOLUTIONS PRIVATEH
[LIMITED
ICS (COMM)/201/2022 ICS (COMM)/201/2022 10/03/22 [INDO LAMINATES P LTD 13/01/25 IDISMISSED FOR|
s AJAY HOODA [NON-
IPROSECUTION
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N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
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25/01/24 A- And S Steel Private 13/01/25 ICOMPROMISE
[Limited Vs Shri Abdu
[Rahaman, Prop G P Traders|

ICS (COMM)/65/2024 ICS (COMM)/65/2024

[Execution (Comm.)/392/2024 [Execution 24/12/24 [Eltecks India Private] 13/01/25 IDISPOSED
Comm.)/392/2024 [Limited Through Ar Ankit
Pain Vs RAJNI BALA

ICS (COMM)/768/2023 ICS (COMM)/768/2023 14/10/23 M/S GIOSOFT| l14/01/25 ICOMPROMISE
[INDUSTRIES Vs ARN|
[FOOTWEAR INDUSTRIES

ICS (COMM)/897/2023 ICS (COMM)/897/2023 09/12/23 Canara Bank Vs Neeru l14/01/25 [EX-PARTE
[Dewan

Misc DJ/9/2025 Misc DJ/9/2025 04/01/25 [UCO BANK Vs RAKESH| l14/01/25 IDISPOSED
ISINGH

[Execution (Comm.)/284/2024 [Execution 09/10/24 undaram finance ltd V. l15/01/25 IDISPOSED

Comm.)/284/2024 sushil yadav
ICS (COMM)/942/2023 ICS (COMM)/942/2023 21/12/23 IM/s Dev Knit And Sales V: 16/01/25 IDISMISSED

IM/s Vidyarthi Sethi Schoo
ear

ICS (COMM)/886/2022 ICS (COMM)/886/2022 1/11/22 [SACHIN GUPTA Vs DOMS| 17/01/25 IDISMISSED IN|
[INDUSTRIES PVT| IDEFAULT
[ILTD.THROUGH ITS|
[DIRECTOR SH SANTOSH
[Execution (Comm.)/329/2024 [Execution 13/11/24 M/S SHIV SHAKTI AND| 17/01/25 IDISPOSED
Comm.)/329/2024 ICOMPANY Vs Supreme

[Infrastructure India Pvt Ltd

ICS (COMM)/396/2021 ICS (COMM)/396/2021 l15/09/21 [M/S DENTSPLY INDIA| 18/01/25 IDECREE
[PVT LTD Vs DR. NEERAJ|
ISAHNI
[Execution (Comm.)/205/2024 [Execution 01/08/24 Dhruv Industries Ltd Vs 20/01/25 IDISPOSED
Comm.)/205/2024 [Delcon Electronics Pvt Ltd
ICS (COMM)/429/2024 ICS (COMM)/429/2024 15/05/24 [Canara Bank Vs Shahnawaj| 20/01/25 [EX-PARTE
IAnd Anr.
ICS (COMM)/49/2025 ICS (COMM)/49/2025 20/01/25 SANJEEV KAPOOR V§ l20/01/25 IDISMISSED Af|
[BHARAT BHAMBHANI [WITHDRAWN
[Execution (Comm.)/38/2022 [Execution 09/06/22 ZAMIR UDDIN AND SONS 21/01/25 IDISPOSED
Comm.)/38/2022 s KANSAI NEROLA(Q
[PAINTS LTD
ICS (COMM)/818/2024 ICS (COMM)/818/2024 19/09/24 [Harvinder Singh Vs Ankur 21/01/25 IDISMISSED AS

IAhuja [WITHDRAWN
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ICS (COMM)/524/2019

CASE NO.

ICS (COMM)/524/2019

DATE

REGISTRATIO RESPONDENT NAME
N

I30/10/19

M/S BLISS

IREFRIGERATION P. LTD)|
s SATYA  NARAIN

ISHARMA AND ANR.

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

DATE OFDAYS FOR DISPOSALWHETHER NATURE

DECISION PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

[PARTLY
IDECREED/DISMISS
[ED

22/01/25

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI

ON OF

IOMP (I) (COMM.)/178/2024

OMP
COMM.)/178/2024

~|

[27/08/24

[Hdfc Bank Limited Vi
IGUDDI ASHOK KUMAR)|
IGUPTA

IDISMISSED
[WITHDRAWN

22/01/25

AS

ICS (COMM)/545/2024

ICS (COMM)/545/2024

03/07/24

[Prabhu Dayal Gupta Vg
Madbow Venture Ltd.

22/01/25 [EX-PARTE

ICS (COMM)/289/2024

ICS (COMM)/289/2024

27/03/24

Canara Bank Vs Sumif]
[Kumar

23/01/25 [EX-PARTE

Misc DJ/694/2024

Misc DJ/694/2024

28/10/24

IAqualite Industries Private]
[Limited Vs NEW INDIA|
ISHOES CENTRE|
[THROUGH ITS
[PROPRIETOR MD|

23/01/25 IDISPOSED

ICS (COMM)/400/2021

ICS (COMM)/400/2021

16/09/21

[UNION BANK OF INDIA|
s SAMEEP NAKRA

IDISMISSED
ITHDRAWN

[25/01/25

AS

ICS (COMM)/464/2024

ICS (COMM)/464/2024

28705724

[Punjab And Sind Bank V:
ISurender Singh And|
Madhuri

25/01/25 IEX-PARTE

ICS (COMM)/746/2022

ICS (COMM)/746/2022

[17/09/22

IOKAYA POWER PVT.LTD|
s GOEVGO MOTOCORP]
[PVT LTD

28/01/25 IDECREE

ICS (COMM)/45/2023

ICS (COMM)/45/2023

09/01/23

IRGRG AND COMPANY V:
[SOMANI BUSINESS
[INFRA PRIVATE LIMITED|
JAND ORS

28/01/25 [EX-PARTE

ICS (COMM)/723/2024

ICS (COMM)/723/2024

24/08/24

[Eagle Forgings Private]
[Limited Vs  Emphasis
[[nnovations Private Limited|

29/01/25 [EX-PARTE

IM-Ex/385/2024

M-Ex/385/2024

22/10/24

SHREE NATH LUMBER|
[PRODUCTS PVT LTD Vi
[DELHI PLYWOOD AND
IORS

1/01/25 IDISPOSED

20

[SH. ANURAG SAIN, DISTRICT]
HUDGE (COMMERCIAL COURT)-01

INEW DELHI

21

[SH. VIDYA PRAKASH, DISTRICI]
NUDGE (COMMERCIAL COURT)

[CS(COMM)

k27/2022

[13.05.2022

IAMBIENCE [Mr.

ICOMMERCIAL

IDEVELOPERS PVT. LTD,
S. ZESTY FOODS

Sumit]

Gahlawat

9717777388

07.01.2025 970 YES IDECREED

INil INil

IRECOVERY|

ICS(COMM)

[174/2021

09.04.2021

[TAHAL
[ENGINEERS INDIA VPT|
ILTD. VS. M/§
ISPEARHEAD LAW FIRM

CONSULTINGKAMAL MEHTA

0868249232

2.01.20252 1384 YES IDISPOSED

INIL INIL

IRECOVERY|

ICS(COMM)

[15/2024

05.01.2025

[BANK OF
[BISHAMBER SINGH

INDIA  VS/|Vishwanath
[prasad Tiwari

9990182901

23.01.2025 584 YES [DECREED

INIL INIL

IRECOVERY|

b5

[CS (COMM.)

503 / 2022

[30.05.2022

[SAPPHIRE FOODS INDIAMS.

SRISHTY]|

PVT. LTD. VS. RISAPANDEY

JYOTI INTEGRATED|
ISOLUTIONS PVT. LTD.

9200744888

ICONTESTED

10.01.2025 957 INA

INA INA

|SUIT  FOR
RECOVERY
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IOMP (COMM.) 106 / 2024 27.04.2024 AVEETA JATEEN DOSH 9899800244 [30.01.2025 279 ICONTESTED IU/S 34
IAND ANR. VS. IIFJRAGHAV IARBITRATI
[HOME FINANCE LTD. ION &
ICONCILIAT]
ION _ACT]
ICS (COMM.) 370 / 2022 21.04.2022 VINAIK  UPMANYU, [MS. SHILPI9899251254 [31.01.2025 llo17 INA ICONTESTED INA INA [SUIT _ FOR|
[TRADING AS VINSONMEHTA [RECOVERY/|
[ENTERPRISES VS.
[EATBUD FOOD PVT. LTD.
ICS (COMM.) k24 / 2022 [11.05.2022 IASAHI INDIA GLASS LTD. [MS. ADITIl9811024784 [31.01.2025 997 INA ICONTESTED INA INA ISUIT FOR|
S. ALUMILITESARIN [RECOVERY/|
IARCHITECTURALS LTD.
22 [SH. VINEETA GOYAL, DISTRICI] 24 IEXECUTION PETITION [Execution 04/08/2023 IM/S VEEKAY GENERALRRITIK MALIK [9999653611 [07/01/2025 522 INO IDISMISSED INil INil [EXECUTIO
WUDGE (COMMERCIAL COURT)-03 Comm.)/200/2023 [NDUSTRIES Vs UNION| N
IOF INDIA IPETITION
ISUIT FOR TRADEMARKS ICS (COMM.)/658/2021 22/12/2021 IKTC INDIA PVT LTD VSUDIT TEWARI |9711137357 [08/01/2025 1113 INO IDECREED INil INil [SUIT FOR)|
IM/S HIMALAYAN NOMAD| [TRADEMA
[KTC AND ORS. [RKS
ISUIT FOR RECOVERY ICS/703/2018 19/07/2018 IGURCHARAN ARORA VSR K BALI [Not available [09/01/2025 2366 [YES IDISPOSED INil INil ISUIT FOR|
M/S RICHMOND| IRECOVERY/|
[LEISURE AND HOTELS
[PVT LTD
ISUIT FOR RECOVERY ICS (COMM.)/240/2021 17/07/2021 [REALISTIC REALTORSBHARAT 9013534938 [10/01/2025 1273 [YES IDECREED INil INil ISUIT FOR|
THROUGH VIVEKGUPTA [RECOVERY/|
[LOHUMI V§
[HARNARAYAN
ICHOWDHARY
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I [Petition U/s 34 of the Arbitration &ARBTN/31/2019 20-7-19 IM/S FIITJEE LTD VsSh. Mukesh Goel|9810910312 [10-01-25 2001 INA IDismissed INA INA [Petition U/
WUDGE(COMMERCIAL COURT) IConciliation Act IABHISHEK SAPRA 134 of thel
|Arbitration
&
IConciliation
12, New Court Block-I ICivil Suit ICS (COMM)/153/2019 23-10-18 SHARIKA QADEER VsSh. Maneeshlg911315304 [16-01-25 2277 IYES IDECREED INA INA ISuit for|
M/S SAROJ|Gumber [Recovery
[INTERNATIONAL
[LEATHERS PVT. LTD.
12, New Court Block-1 (Civil Suit ICS (COMM)/2/2022 -1-22 ISACH SERVICES PVT,Sh. Gurpreet9910850147 [27-01-25 1120 IYES IDECREED INA INA Suit for|
ILTD. Vs ALUPLAST INDIASingh [Recovery
[PVT. LTD
12, New Court Block-I (Civil Suit ICS (COMM)/392/2022 k-7-22 SACH SERVICES PVT LTD[Sh. Shreyas/g810434508 [27-01-25 938 IDECREED INA INA Suit for]
s ALUPLAST INDIA PVTAcharya [Recovery of|
ILTD [Movable
[Properties
fan
24 |MS. ANURADHA SHUKLASOUTH l6, New Court Block-T Commercial ICS(COMM)1/2020 6-1-20 [TIMES INNOVATIVESANJAY 885172055  |07-01-25 1828 YES ICONTESTED INOT FILED[NOT [SUIT _FOR|
[BHARDWAJ, DISTRICT] IMEDIA VS ROYAL GOLHKUMAR JAPPLICA [RECOVERY
HUDGE(COMMERCIAL COURT) [LINK CITY IPANDEY IBLE
I6, New Court Block-T Commercial ICS(COMM)24/2023 1-1-23 ICANARA BANK VS GEETAESHU 9711275697 |08-01-25 728 YES ICONTESTED INOT FILEDINOT [SUIT _ FOR|
IDEVI ICHAUDHARY JAPPLICA |RECOVERY|
[BLE
6, New Court Block-I ICommercial ICS(COMM) 2/2020 [7-1-20 IM/S TIDONG POWERSSWETAB 981025543 |08-01-25 1828 [YES IPARTYLY INOT FILEDINOT ISPECIFIC
IGENERATION VSKUMAR IDECREE/CONTEST JAPPLICA [PERFORM
[BESTEKLOZA INDIA IED [BLE IANCE
6, New Court Block-T ICommercial ICS(COMM) 25/2024 l10-1-24 INARENDER KUMAR VSARVIND GUPTA|9811088800 [10-01-25 1366 YES ICONTESTED INOT FILEDINOT [SUIT  FOR|
oM DAILY NEEDS JAPPLICA [RECOVERY|
[RETAILING |BLE
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6, New Court Block-I ICommercial IOMP(COMM)o01/2022 I5-1-22 [INDIAN OILJRAJAT NAVET (9650881816 [21-01-25 INOT ICONTESTED/DISMI [NOT INOT ISECTION
ICORPORATION VS P P IAPPLICABLE [SSED IAPPLICABLIAPPLICA |34 A & (
[POLYPLAST E IBLE |Act
l6, New Court Block-1 ICommercial ICS(COMM) 281/2023 l10-5-23 [EUROPEAN FOODS INDIASATISH 7065243658 [21-01-25 622 VES ICONTESTED INOT FILEDNOT [SUIT _ FOR|
S EXCLUSIVEKUMAR JAPPLICA [RECOVERY|
[INTERNATIONAL [TRIPATHI IBLE
6, New Court Block-I ICommercial ICS(COMM) 669/2023 22-12-23 [PALU VS OMPAL ISUDESH 9355033033 [28-01-25 l4o3 [YES ICONTESTED/DISMI [NOT FILEDINOT ISUIT FOR|
IKUMAR ISSED JAPPLICA [RECOVERY|
|BLE

25 [SH. SANDEEP YADAV ISOUTH 17, New Court Block-I ICommercial ICS (COMM)/221/2020 l14/08/2020 ICOMPASS GROUP INDIAPawan  Kumai9873938816 [01-04-25 1604 INA IContested INA INA [Recovery

ISUPPORT SERVICES PVTMittal(P) ISuit
[ILTD Vs KERAN PERSHAD

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL
[COMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, New Court Block-IT ICommercial ICS/COMM/710/2022 16-12-2022 ICOMPUTER LINKS  VYDILIP KUMAR [9811089104 [29-01-2025 775 - IDECREED F 1365 [COMMERC
[DISTRICT JUDGE(COMMERCIAL| [INTERACTIVE BP AL  SUIT
ICOURT) SERVICES PVT. LTD. [RECOVERY/|

|OF MONEY
4o, New Court Block-IT ICommercial ICS/COMM/219/2022 131-03-2022 ISIEMENS INDUSTRYJAARSHIA BEHL (9810621272 [31-01-2025 1037 - IDECREED F 1365 ICOMMERC
[SOFTWARE INL \E| [[AL  SUIT|
[DHARMESHBHAI R [RECOVERY/|
[SANKHARVA |IOF MONEY
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 IOMP(COMM.) /2023 23-01-2023 [HARIOM SHAKTIM.S. Rohilla &9810962950 [31-01-2025 739 INIL IDISMISSED INIL INIL
ICHARITABLE TRUST VsKuljeet Singh |&
[RAM SWAROOP ANR 8376886887
29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST 4 ICS (COMM)/503/2019 l05.12.19 IM/S MANOJ|G.D. MISHRA IN/A [15.01.25 1868 es [DISMISSED |- F INIL
PUDGE [MOBILE
[WORLS Vs
ISOUTH DELH]
IMUNICIPAL
ICORPORATION
ICS (COMM)/737/2022 27.07.22 IRAKESH [SANJAY KUMAR IN/A 18.01.25 906 es IDISMISSED [ F
IKUMAR Vs
ISAURABH
IDAYAL
ICS (COMM)/960/2023 [13.10.23 IPSA NITROGEN|DEVESH KR. MALAN IN/A 18.01.25 63 es [PLAINT - F
ILIMITED Vs [RETURNED
IKAMINENI
[HOSPITALS
[PVT LTD
ICS (COMM)/399/2021 [17.09.21 [EMPIRE IG LAKSHMI IN/A 20.01.25 1221 es IDECREED - o
[TUBEWELS
IPVT LTD TH SH]
JASHOK KUMAR|
HARMA Vs
E/I/S VALUES
PACES
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ICS (COMM)/586/2021 [14.12.21 ICHANCHAL KUMAR JHA [N/A 20.01.25 1133 [DISMISSED
[[INDIA ON
IASSURANCE [PRELIMINARY
ICO. LTD. Vg ISSUES
[TRIPLE EAGLE]
[FORWARDING
(TATWAN)
ICS (COMM)/675/2022 [15.07.22 HTV 'AIBHAV MAHAJAN IN/A 20.01.25 920 es [DECREED - F
INTERNATION
IAL PRIVATE|
ILIMITED \'E
[VICINT
ISERVICES
[PRIVATE
ICS (COMM)/404/2024 [24.05.24 M/s J MAAYUSH KHUCHHAL IN/A 27.01.25 248 es [DISMISSED - F
IGourmet

[Through Its
IProprietor  Shri
|Atul Gupta Vs
IM/s Armaan|
IMachinery _And|

30 [SH. AJAY KUMAR JAIN ISOUTH-EAST o ICOMERCIAL SUIT ICS (COMM)/111/2019 13608 [SWAROOP SINGH VsR. 9250053858 45677 2069 IYES IContested - -
MAHENDER SINGH [RAJAPPAN(P),
ICOMERCIAL SUIT ICS (COMM)/1121/2022 44882 IM/S ASHISH EXPORTS VSAMIT 9993817806 45671 789 IYES IContested - -

IM/S VAISHNAVI TRENDS [BISWAS(P),

[PETTITON U/S 34 IOMP (COMM.)/113/2023 }45276 [UNION OF INDIA Vs M/ﬂghagufa 9990116727 45681 l405 INO IContested - -
IPNSC INFRASTRUCTURESalim(P),
[PVT. LTD.

ICOMERCIAL SUIT ICS (COMM)/903/2023 5202 IG AND G CONCRETESumit Kumar(P),9711791072 45682 480 IYES IContested - -
[SOLUTION Vs PQ
ICONSTRUCTION

[PETTITON U/S 34 IOMP (COMM.)/59/2024 45492 IPRATEEK SALUJA Vs RAJ|Vikram Dua(P), (9810080638 {45667 175 INO IContested - -
[KUMAR MALHOTRA

[SHASHI KANT KUMAR  [RANJAN

ICOMERCIAL SUIT ICS (COMM)/301/2024 k5405 ICANARA BANK VSFUDESH 9015511224 45681 276 [YES IContested - -
ISINGH(P),

ICOMERCIAL SUIT ICS (COMM)/385/2024 5432 [M/S. BALAJI CREATIONSRADHEY 9540440406 45686 254 [YES IContested - -
s M/S. RAHUL FASHION|SHAM(P),
[PRIVATE LIMITED

ICOMERCIAL SUIT ICS (COMM)/1058/2023 k5247 akshuna exports privatesanjeet 7011748170 45688 la41 [YES IContested - -
imited Vs LOCOFASTJpaliwal(P),
NLINE SERVIES PVT|
[LTD.

131 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
25-08-2020 ION OF INDIA Vs M/SLAXMI 15-01-2025 11604 IContested
ISATYA PARKASH ANDKRUTTIKA
[BROS. PVT LTD [VIJAY

132 [SH. BHUPESH KUMAR ICOMMERCIAL CASE IARB. A. (COMM.)/1/2020

ICOMMERCIAL CASE ICS (COMM)/110/2021 23-02-2021 ICANARA BANK Vs LALITSHEELA 9899926880 [15-01-2025 1422 IYES IContested - -
[BANSAL IASWANI

ICOMMERCIAL CASE ICS (COMM)/185/2022 02-03-2022 M/S AVENIRMEGHA BATRA [9990027799 [09-01-2025 1044 [YES IContested - -
[INNOVATIVE SOLUTIONS
IC/OPANKAJRATHORE V!
M/S SAMPARK]
SOFTWARES
ICOMMERCIAL CASE ICS (COMM)/1068/2023 22-11-2023 IAVNEESH GUPTA  VSSIDDHANT 8375868868 |24-01-2025 la29 [YES IContested - -
[HARI OM SETHI ANDJUYAL
IORS.

ICOMMERCIAL CASE ICS (COMM)/320/2023 06-04-2023 [HARJINDER SINGH VsADITI 1999962968  |30-01-2025 665 [YES IContested - -
[PRAMOD KUMAR IAGGARWAL

ICOMMERCIAL CASE ICS (COMM)/800/2023 29-08-2023 ICANARA BANK Vs RAVIPRATAP 9990366723 [31-01-2025 521 [YES IContested - -
ISHARMA ICHANDRA
IRANA

ICOMMERCIAL CASE ICS (COMM)/801/2023 29-08-2023 ICANARA BANK Vs SHRIPRATAP 19990366723 [31-01-2025 l521 IYES IContested - -
[RAVI SHARMA ICHANDRA
IRANA

133 |[MS. NEERA BHARIHOKE,SOUTH-EAST R3 ICOMMERCIAL CASE MP (COMM.)/72/2019 09-07-2019 SUNIL GOYAL Vs M/§HARISH == 07-01-2025 2009 [YES ICONTESTED - -
[DISTRICT JUDGE(COMMERCIAL| [[INTEC CAPITAL IKUMAR GARG
ICOURT)

ICOMMERCIAL CASE ICS (COMM)/291/2021 23-08-2021 [STATE BANK OF INDIA VSROHIT KUMAR (9870312150 [24-01-2025 1250 [YES ICONTESTED - -
[NARENDER KUMAR

ICOMMERCIAL CASE ICS (COMM)/1115/2022 [15-11-2022 IONE97 IGAURAV JAIN |--- 04-01-2025 781 [YES ICONTESTED - -
ICOMMUNICATIONS LTD|
s BRACKET CINEMAS
[PRIVATE LIMITED

ICOMMERCIAL CASE ICS (COMM)/803/2023 29-08-2023 ICANARA BANK Vs SANJUISANJEEV 9711142200 [09-01-2025 499 [YES ICONTESTED F-- -
ISINGH PROP M/S SWETAICHOPRA
[ENTERPRISES

ICOMMERCIAL CASE ICS (COMM)/883/2023 27-09-2023 [KAMAL AGARWAL VSKAMAL 0811138823 [23-01-2025 1484 YES ICONTESTED F-- -
[SIDHI DATRIAGARWAL
[HOSPITALITIES AND|
RS.

ICOMMERCIAL CASE ICS (COMM)/897/2023 03-10-2023 [STATE BANK OF INDIA V4VIJAY 9810210832 (04-01-2025 1459 [YES ICONTESTED - -
IMUKESH KUMARI IPRAKASH

134 [MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST o ICS(COMM) 13898/24 27.11.2024 [State Bank of India VsVarun Chandiok [9818365119 [07.01.2025 la1 INIL [Decreed INIL INIL -
HUDGE (COMMERCIAL COURTH ISanjeev Kumar
7)DIGITAL, SOUTH-EAST, SAKET]
ICOURT

ICS(COMM) 2504/24 02.07.2024 [Exel Dychem Pvt Ltd VsVishal Saxena [9354808102 [15.01.2025 197 INIL [Decreed INIL INIL
IS.K. Dyeing




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

21.01.2025 320 [Dismissed

ICS(COMM) 06.03.2024 IM/S Salor International Vg

[Kortek Electronics

150/24 JAjay Malvia 9868112556

I35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST 139 ICS COMM 973/22 27.09.22 SAMITA JOHAR VSKULDEEP RAll9971897143 [08.01.25 834 INO IDECREED INO INO
IDISTRICT JUDGE(COMMERCIAL/ [RAHUL NARANG ICHWLA
ICOURT)

ICS (COM) 974/22 27.09.22 IASHOKA JOHAR VSKULDEEP RAllg971897143 [08.01.25 834 INO IDECREED INO INO
[RAHUL NARANG ICHWLA

ICS DJ [702/19 21.08.2019 TIJENDER SINGH VIRDIJESSICA VIRDI |9654083812 [16.01.25 1975 INO IDISMISS INO INO
S PROMOD KUMAR|
IGUPTA

ICS COMM 816/22 22.08.22 S B I VS ASHADAVIDHARMENDER 8800784740 [18.01.25 880 INO IDECREED INO INO
[YADAV ISINGH

[TM /99/2018 99/18 24.05.18 IS CHARANDIT SINGH VSARUN KU JAIN (9818558690 [31.1.2025 2444 INO IDECREED INO INO
IGURDEEP SINGH

[TM /99/2018 99/18 24.05.18 IS CHARANDIT SINGH VS [ARUN KU JAIN|9818558690 [31.1.2025 12444 INO IDECREED INO INO
[PARVINDR SINGH

136 [SH. PITAMBER DUTT, DISTRICTEAST 09 IRECOVERY 1308/2023 18-08-2023 [LIFE OF RILEY PVT.LTDJANUJ  YADAV|.- [20-01-2025 . [YES ICONTESTED INIL INIL
PUDGE (COMMERCIAL COURT) S. VIJAY STEELS [VS. SHRADDHA|
IGUPTA

P09 IRECOVERY 238/2024 21-08-2024 INAVIN KHANDELWALPRATEEK - [25-01-2025 . YES ICONTESTED INIL INIL
. DHARAMRAJMEHTA \S
ICONTRACTS INDIARAJEEV DALAL
[PVT.LTD.

P09 IRECOVERY k26/2023 04-11-2023 IGOVIND BASIAWALA VSJHARSH GUPTA|.- 0-01-2025 . [YES ICONTESTED INIL INIL
IAPK VALUR RETAILS LLP [VS. RAV]|
IKUMAR

o9 IRECOVERY 1/2024 01-03-2024 IASHWANI KUMAR JAINVVIKAS BHATIS.- 0-01-2025 - [YES ICONTESTED INIL INIL
[HUF VS. MANMOHANVS. PAWAN|
ISINGH IKUMAR

P09 IRECOVERY 277/2023 25-07-2023 [SUMAN DEVI VS RISHIKESH - [31-01-2025 . [YES ICONTESTED INIL INIL
[KRISHNA TRADERS IKUMAR
[VS.AMAN
[INARULA

boo [RECOVERY 44/2024 04-05-2024  |SHARP CALCHEM|ATUL - Bi1-01-2025 - YES CONTESTED INTL INTL,
PVT.LTD. VS. M/S METROCHATURVEDI
[UDYOG IVS.  VINEET|
KUMAR JAIN

o9 IRECOVERY 1308/2023 18-08-2023 [LIFE OF RILEY PVT.LTDJANUJ YADAV|.- [20-01-2025 . [YES ICONTESTED INIL INIL
S. VIJAY STEELS [VS. SHRADDHA
IGUPTA

137 |[MS. RUBY ALKA GUPTA, DISTRICTIEAST [Lo1 ICS Comm [240/2020 [27-11-2020 M/S SYAN WATERIANUJ KAPOOR (9891656411 [22-01-2025 1515 [YES IDECREED [22-01-2025 [ON SAME|
WUDGE (COMMERCIAL COURT) [TECHNOLOGIES PVT| DAY

ILTD. VS M/S ALNAFEES
[FROZEN FOOD EXPORTS
IPVT. LTD. ORS
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138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST ICS(COMM) l48/2024 [23.04.2024 ISONAKSHI [PAWAN KUMAR 9953812663 04.01.2025  [256 ICONTESTED |No Execution filed till}
[DISTRICT JUDGE (COMMERCIAL)- IKUMART V| date
o1 RAMESH
IKUMAR
ICS(COMM) 23/2023 107.03.2023 INIRMALA [TUSHAR MALHOTRA 9810383514 13.01.2025 678 - ICONTESTED [No Execution filed tillF
JAGARWAL VS| date
IB.C HASARAM
ICS(COMM) 28/2024 [27.02.2024 ISATYA PALJRAJEEV KUMAR 9654577483 16.01.2025 24 3 ICONTESTED [No Execution filed till-
ISINGH VS SH] date
ISUNIL
ICS(COMM) la1/2024 [12.04.2024 N DIGURPREET KAUR 9871203770 16.01.2025 [279 - ICONTESTED [No Execution filed till-
IDISTRIBUTOR date
[MAHADEV HP|
IGAS  AGENCY|
S KUBE]
ICS(COMM) 110/2023 [25.10.2023 IGUDDU GUPTASANJEEV K SINGH 9811129304 02.12.2024 404 - ICONTESTED [No Execution filed till-
TRADING VS| date
IDEVI LEELA
B9 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA Boi, New Court Building/CS(COMMERCIAL) ICS (COMM) 297/24 [18.05.2024 SARAOGI SUPER SALESVARUN BEDI  [8285672608 [08.01.2025 235 YES [DECREED [EXECUTIO [NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi 'S AMAR KUMAR N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 53/2023 02.02.2023 ICANARA BANK VS MDSONIYA 1880256988 [14.01.2025 707 IYES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi IASLAM ISACHDEWA N NOT|
[FILED
Bo1i, New Court Building{CS(COMMERCIAL) ICS(COMM) 170/2024 [13.03.2024 SARITA PANDEY  VSSUNIL KUMAR[|9311603927 [21.01.2025 314 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi SHAHNAWAZ @ PREMBHARDWAJ, N NOT|
[BHATIA [FILED
01, New Court Building/CS(COMMERCIAL) ICS (COMM) 535/2022 22.09.2022 TJAY KUMAR SINGHALANKIT GUPTA [9868543391 [28.01.2025 849 IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi [PROPRIETOR OF M/§ N NOT]
[HARYANA ENTERPRISES [FILED
'S KAPIL GUPTA
ICS(COMMERCIAL) MISC.DJ/318/2024 24.04.2024 [RAJESH KUKMAR VSAVNEESH 9871603366 [31.01.2025 282 FNO IALLOWED [EXECUTIO [NO
[DINESH GUPTA ISHUKLA N NOT|
[FILED
4o |MS. KIRAN BANSAL, DISTRICTSHAHDARA JROOM NO 208 ICommercial ICS (COMM)/337/2022 19-05-2022 [RAKESH KUMAR JAIN VSGAURAV 9818964696 [23-01-2025 970 [Yes IDECREED [Execution [nil
WUDGE, (COMMERCIAL COURT) [ROHIT GUPTA IKUMAR ot filed
JROOM NO 208 ICommercial ICS (COMM)/678/2022 09-12-2022 [HARISH KUMAR[SACHIN 9810326222 |30-01-2025 773 [Yes IDECREED [Execution nil
‘ADHWA Vs BASANTWADHWA ot filed
[KUMAR
JROOM NO 208 ICommercial ICS (COMM)/308/2023 07-06-2023 [PANKAJ SACHDEVA VSSUBHASH 9718764007 [21-01-2025 1589 [Yes IDECREED [Execution nil
ISANJAY GOYAL ICHANDRA ot filed
[LOCHAKIA
l41  [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA Bo3, New Court Building|CS (COMMERCIAL ) ICS (COMM) 173/2024 i4-03-2024 [ACHAL KUMAR JAIN VSMOHD BABBAR|9891146454 [13/01/2025 237 YES [DECREED [EXECUTIO [NO
PUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [REKHA DEVI N NOT|

[FILED




COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

REGISTRATIO
N

RESPONDENT NAME

OFPETITIONER NAME VSADV

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
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NATURE
DISPOSAL
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SETTLED)
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/N OFFOR

DECREE

EXECUTI
ON OF

303, New Court Building|CS (COMMERCIAL) ICS (COMM) 464/2024 03/09/2024 ISHORE KUMAR AR( 9811465747 [15/01/2025
ISHD/KKD/Delhi 'S PRAGYA SHARMA N NOT]
[FILED
42 [SH. PAWAN KUMAR MATTO DJSSHAHDARA IC.No 304 ICOMMERCIAL ICS (COMM)/167/2024 IRAVI [12-03-2024 IPANKAJ 9891475320 [31-01-2025 1325 DAYS - IDECREED [Execution
COMM-04) IKHURANA V| ISINGHAL ot filed til
IMEHARBAN date
43 |[MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV 1316 ICivil ICS(Comm.)/193/2021 09.03.21 IM/s Renaissance AqualD.R Jain IN.A 09.01.25 1402 Days [Yes IContested IN.A IN.A
[Sports Pvt. Ltd. Vs. M/s S.K|
[ntegrated Consultants &
Ors.
ICS(Comm.)/194/2021 09.03.21 IM/s  Renaissance AqualD.R Jain IN.A 09.01.25 1402 Days [Yes IContested IN.A IN.A
[Sports Pvt. Ltd. Vs. M/s S.K|
[ntegrated Consultants &
TS.
ICS(Comm.)/442/2021 03.09.21 [Oscar Diagnostics Vs. IMI(Deepak IN.A 29.01.25 1244 Days [Yes IContested IN.A IN.A
IDiagnostic IChaudhary
MP(Comm.)/24/24 09.07.24 [Ram Kumar Vs. M/s SBIMurari Kr|N.A 15.01.25 190 Days [Yes IContested IN.A IN.A
ICards & Payment ServicgMishra
[Ltd.
k5 |SH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT
46 |SH. UMED SINGH, DISTRICTINORTH INIL
DUDGE (COMMERCIAL)




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVO ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
ICommercial Suit ICS COMM. 524/2023 04.11.2023 'HE NAINITAL BAN! 18.01.2025 IDISMISSED

'UDGE (COMMERCIAL)

[LIMITED VS M/S DUCATJANAND, AYUSH8595134020 SUIT
[PHARMACEUTICALS
603 ICommercial Suit ICS COMM. 315/2021 25.11.2021 JAAI CARGO LOGISTICSANJANA 9810100674, [23.01.2025 1155 IYES IALLOWED INIL INIL IRECOVERY/|
JAND ALLIED SERVICESGOSAIN,  P.Sl9999671943 SUIT
/S TRINITY EXPRESSCHAUHAN
IAND ANR




DISTRICT
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CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME
N

OFPETITIONER NAME VSADVOC/

ADVOCATE
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OFDAYS FOR DISPOSALWHETHER

PRE-
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DISPOSAL

INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE
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EXECUTIO OF DAYSSECTION

OFFOR
EXECUTI
ON OF

¥8 [SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit IMISC DJ ADJ/4064/ 2024 [14-11-2024 Ampere Vehicles Vs Shyam|Sh Sunny Dagar [9990033666 [04-01-2025 51 [Dismissed Order T
WUDGE, COMMERCIAL COURT. IAutomobiles Rule 13
ICPC
613 ICommercial Suit Misc DJ ADJ/4021/ 2024  [22-10-2024 IMASCOT HEALTH SERIESMS. Jyoti Babbar(7368912451 |07-01-2025 77 Dismissed  forlNA INA Order IX|
[PVT LTD Vs KONVERGE non [Rule 13|
[HEALTHCARE PVT LTD [Prosecution ICPC
613 ICommercial Suit ICS(comm)/ 324/2024 03-07-2024 atinder Kumar VS ArvindSh Arun Verma (9871425155 [15-01-2025 1196 [Decreed [NA INA [Recovery
[Dhingra [Suit
613 ICommercial Suit ICS(comm)/ 14/2024 08-01-2024 Ananya Enterprises|§h Sidhant Antil (9911083232 [25-01-2025 383 [Decreed INA INA [Recovery
[Through Sh Umesh Sharmal [Suit
S S Square Through My
IAzhar Khan
613 Objection U/O 9 Rule 13 CPC IOMP(Comm)/ 21/2024 26-10-2024 [BANK OF BARODA VSSh ASHISH|9871603434 [30-01-2025 96 IDismissed INA INA ISection 34|
ICITY HAWKSVERMA f
IMANPOWER  SERVICES |Arbitratio
IAND CONSULTANCY n and)|
lconciliatio
Mo [SH. AMIT BANSAL, DISTRICTSOUTH WEST INIL
PUDGE, COMMERCIAL COURT-03
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 09 ICS(COMM) B1/2023 17.03.2020 [SANJU LATA VS VIKAS S 9810178109 [08.01.2025 1758 Days IYES ICONTESTED-
WUDGE, COMMERCIAL COURT-04 ISATYANANRAY IDECREED
IANA
509 ICS(COMM) [207/2020 [19.12.2020 RAJESH VERMA  VSSATISH KUMAR|9999207803 [08.01.2025 1481 Days [YES ICONTESTED-
[VIKAS @ VICKY & ANR. IDECREED
509 ICS(COMM) Bo/2023 130.08.2022 TKAS SHARMA VSVIKAS KHATAK [99996507936/08.01.2025 862 Days [YES ICONTESTED-
IRENDER SINGH & ORS IDECREED
09 IOMP (COMM) 17/2024 24.08.2024 [VISION INDIA AYURVEDS.P 9811405665 [14.01.2025 143 Days INO ICONTESTED-
[PVT LTD VS N K SHARMA |[SRIVASTAVA IDISMISSED
509 ICS(COMM) [72/2024 07.02.2024 IM/S GOYAL FOAM ANDKAUSHAL 9810196274 [15.01.2025 1343 Days [YES ICONTESTED-
[FURNITURE VS M/§ IDECREED
ISAURABH IMPEX INC
509 ICS(COMM) [292/2023 08.06.2023 IAXIS BANK LTD VSANUPAM 9654926809 [16.01.2025 1588 Days [YES ICONTESTED-
[NARENDRA KUMAR ISINGH IDISMISSED




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF JANUARY 2025

Name of the Court

ISH. SANJEEV
IAGGARWAL,
JUDGE
ICOURT)-01

KUMAR
DISTRICT]
(COMMERCIAL

District

ICentral

No. of cases Total
pending on
the 1st day of of cases

month

201

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer
during
the month during the
month from other month to
courts other courts

commercial/ disposed pending at
during the transferred during the the end of
month

the month

201

SH. RAJESH KUMAR GOEL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-02

ICentral

201

41 5 6 37 204

MS. ILLA RAWAT, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

ICentral

236

41 3 2 37 241

SH. ANIL KUMAR SISODIA]
IDISTRICT JUDGE
(COMMERCIAL COURT)

ICentral

232

20 6 1 42 215

5a

SH. MANOJ KUMAR DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05

ICentral

249

34 6 1 17 271

SH. NIKHIL CHOPRA,
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

DJ|Central

195

16 4 o 43 172

7A

ISH. MUKESH KUMAR GUPTA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

ICentral

218

25 5 4 30 214

SH. GORAKH NATH PANDEY,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

194

27 9 5 35 190

SH. DEEPAK GARG, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-09

ICentral

257

33 1 4 26 261

10

SH. AJAY PANDEY, DISTRICT]
JUDGE, COMMERCIAL COURT,]

ICentral

283

23 11 14 23 280

11

SH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL COURT,]

ICentral

191

24 5 6 36 178

12

SH. RAVINDER
IDISTRICT
ICOMMERCIAL COURT

BEDI,
JUDGE,

ICentral

158

27 2 6 31 150

13A

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT

ICentral

238

39 1 2 4 235




14A

Name of the Court

SH. ASHUTOSH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

District

[West

No. of cases Total
pending on
the 1st day of of cases

month

236

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

31 244

15

IMS. HEMANI MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

353

41 5 5 53 341

16

SH. DIG VINAY SINGH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

344

32 5 5 40 336

17

SH. SANJAY JINDAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

318

41 3 1 32 329

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

[West

294

49 ” 11 42 297

19

SH. NARESH
IMALHOTRA,
JUDGE
ICOURT)

KUMAR
DISTRICT]
(COMMERCIAL

[West

278

40 6 8 40 276

20

ISH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

1058

60 6 2 1068

54

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

743

43 o 5 57 724

22

MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

[New Delhi

830

36 15 853

23A

IMS. SAVITA RAO, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

415

268 1 1 144 539

24A

IMS. ANURADHA  SHUKILA]
BHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

335

181 3 1 117 401

25

SH. SANDEEP
IDISTRICT
JUDGE(COMMERCIAL
COURT)

YADAV,

South

427

241 o o 91 577

26A

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE
(COMMERCIAL)

South

451

249 1 o 139 562




Name of the Court

District

No. of cases Total
pending on
the 1st day of of cases

month

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

27 |SH. LOKESH KUMARSouth 339 267 2 3 146 459
ISHARMA, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

28 |[SH. LAL SINGH, DISTRICT|South-East 388 16 2 6 17 383
UJUDGE(COMMERCIAL
ICOURT)

29 MS. NEELAM SINGH [South-East 266 39 10 o 62 253
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

30 [SH. AJAY KUMAR JAIN,South-East 308 22 6 8 28 300
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA South-East 355 25 4 7 17 360
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A SH. BHUPESH KUMAR,[South-East 337 24 4 5 24 336
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East 230 31 1 o 43 219
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 81 29 3 8 24 81
JUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHISouth-East 282 33 5 o 35 285
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36a SH. PITAMBER DUTT East 250 41 2 o 48 245
IDISTRICT JUDGE
(COMMERCIAL COURT)

37a[MS. RUBY ALKA GUPTA,East 630 21 1 o 12 640
[DISTRICT JUDGE
(COMMERCIAL COURT)




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

39 [SH. BRIJESH KUMAR GARG,Shahdara 185 38 1 o 24 200
IDISTRICT JUDGE
(COMMERCIAL)-01

40 MS. KIRAN BANSAL,Shahdara 213 42 1 o 16 240
IDISTRICT JUDGE,
(COMMERCIAL COURT)

41 [SH. SANJAY SHARMA-II/Shahdara 166 32 3 o 24 177
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

42A|SH. PAWAN KUMAR MATTO,Shahdara 248 45 o o 10 283
IDISTRICT JUDGE,
(COMMERCIAL COURT)

43AMS. PREETI AGARWAINorth-West 1706 130 6 5 35 1802
GUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

44 [SH.VINOD YADAYV, DISTRICT|North-West 1066 106 6 2 53 1123
JUDGE, (COMMERCIAL
ICOURT)

45ASH. AMIT KUMAR, DISTRICT|North 986 57 9 o 95 957
JUDGE, COMMERCIAL COURT,]

46 |SH. UMED SINGH, DISTRICT|North 965 57 9 7 56 968
JUDGE (COMMERCIAL)

47ASH. PANKAJ GUPTA,[SOUTH 143 34 16 1 37 155
IDISTRICT JUDGEWEST
(COMMERCIAL)

48A|SH. VIKAS DHULL, DISTRICT[SOUTH 240 19 o 6 27 226
JUDGE (COMMERCIAL) WEST

49 |SH. AMIT BANSAL, DISTRICT[SOUTH 271 16 2 2 15 272
UJUDGE, COMMERCIALWEST
ICOURT-03

50 [SH. RAKESH PANDIT,SOUTH 203 28 3 5 21 208
IDISTRICT JUDGEWEST
ICOMMERCIAL COURT-04

GRAND TOTAL 18955 2885 210 160 2192 19698




List of cases received for Pre-Institution Mediation and Settlement during the month JANUARY 2025

Delhi Mediation Centre Total numberTotal
of applicationsnumber
pending on theapplications cases
1st day of thereceived

month during

month

Total

settled
theduring theduring theMonth
month

Total
ofnumber ofnumber

cases

month

ofnumber

during

Total
ofNumber o
non-starter cases FailedApplication
thes Pending at

the end o
the Month

It Central 445 204 2 194 4 449
lo West 267 183 1 175 1 273
13 [East 51 74 1 37 2 85
1 INorth-East 19 19 o 23 o 15
5 IShahdara 133 122 1 119 2 133
6 ISouth 143 59 2 103 3 94
7 South-East 430 123 2 191 1 359
8 INew Delhi 208 145 1 81 6 265
o INorth 127 123 o 103 o 147
io  |North-West 118 104 o 108 o) 114
11 ISouth-West 119 95 o 50 o 164
Total 2060 1251 10 1184 19 2098
12 IDHCLSC 156 30 3 29 6 148
lOverall Total 2216 1281 13 1213 25 2246

INote: Application received through NALSA App during the month:- Nil
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